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LOK SABHA DEBATES 

Wednesday, ·1IIIIch 12, 2OO8IPhalguna 22, 1929 
(Saka) 

The Lok Sabha met at Eleven of the Clock 

[MA. SPEAKER in the Chait1 

[Translation] 

PROF VlJAY KUM~ MALHOTRA: Mr. Speaker, 
Sir. I had requested you to suspend tha Question Hour 
... (/nterruptiona) 

{English] 

MR. SPEAKER: I wHl consider your matter after 
the question Hour and not now. This is not the matter 
to be taken up now. Let the Question Hour be there. I 
will consider your matter aftar the Question Hour. 

... ( Interruptions) 

MR. SPE.,\KER: What I have said Prof. Malhotra 
is that I will consider your matter after the Question 
Hour. Let this important period be over peacefully. So 
many questions are there, and I seek cooperation from 
every side. We are all talking of the importance of the 
Question Hour 

... (Interruptions) 

MR. SPEAKER: Do not record one word from the 
beginning. 

(Interruptions)· ... 

MR. SPFAKER: I appeal to all sides of the House 
with all humility to pleas. allow the Question Hour to 

go. 

..( Interruptions) 

MR. SPEAKER: I am only appealing to all sides 
to please let the Question Hour be over. What is all 
this going on? Mr. Ananth Kumar, this is not the way. 

... (/nterruptions) 

. Not recorded. 

MR. SPEAKER:. Can you not wait for 55 minutes 
or 56 minutes? 

... (Interruptions) 

MR. SPEAKER: What ara you doing, Mr. 
Radhakrishnan? You cannot stand In the Isla. Please 
go back. What is going on? What is this';' 

... (Interruptions) 

MR. SPEAKER: You do not want the House to 
run. Tell me very frankly that you do not want the House 
to run. Very well, let the country decide. What can I 
do? 

... ( Interruptions) 

MR. SPEAKER: I find that some hon. Members 
here do not want the House to run. They are holding 
the House to ransom. 

... (Interruptions) 

MR. SPEAKER: Is it really worthwhile for you to 
raise this matter now? Nothing is being recorded, except 
only that you are creatin; trouble. Should that be known 
to the people? It is shameless behaviour: it is shameless 
conduct. 

(Interruptions)" ... 

MR. SPEAKER: I now find that you are trying tp 
compete with othars in shouting others down. This is 
very despicable. Nothing is being recorded. No business 
is being transacted. You are not allowing the Question 
Hour to be taken up. 

(Interruptions)· ... 

MR. SPEAKER: Go on shouting. Let me see how 
long you. can shout. 

(Interruptions)· ... 

MR. SPEAKER: Not one word to be recordeCI .• 

(Interruptions)· ... 

MR. SPEAKER: Let the people see that this has 

·Not recorded . 
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become a public platform and not the Parliament of 
India. It is a matter of greatest sorrow. 

(Interruptions) * ... 

MR. SPEAKER: I can only express my great 
agony. I think we have brought down this institution in 
a manner which causes great concern to all freedom 
loving people of this country. I feel all sensible people 
are now realizing that their representatives are bringing 
down the entire institution; they are committing murder 
of democracy in the country. 

WRITIEN ANSWERS TO QUESTIONS 

{English} 

Review of National Tuberculo.l. 
Control Programme 

-181 SHRI SUGRIB SINGH: 

SHRI NAND KUMAR SAl: 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether a team comprising of the Union 
Government and the World Bank has reviewed the 
revised National Tuberculosis Control Programme In the 
country: 

(b) if so. the outcome thereof; 

(c) whether the targets fixed under the Tenth Plan 
to cover entire country under the programme have been 
achieved; and 

(d) if not, the reasons therefor and the remedial 
measures adopted by the Union Government in this 
regard? 

THE MINISTER OF HEALTH AND FAMILY 
WELFARE (DR. ANBUMANI RAMADOSS): (a) to (d) 
Yes, Sir. Review of the programme is an ongoing activity 
which is being done regulany. The Wond Bank reviews 
the Programme biannually along with other donor 
partners. The last Wond Bank review mission came in 
December, 2007. In addition. the programme is reviewed 
externally every three years by Joint Monitoring Mission 
comprising of international experts from WHO, 

International Union JAgainst TB and Lung Diseases 
(IUATLD), World Bank, DFID, Netherlands TB 
Association and CDC, Atlanta etc. Such reviews took 
place in the years 2000, 2003 and 2006. 

The latest World Bank review in December, 2007, 
observed that With case detection and treatment 
success rate at 70% al'\d 84% respectively, Revised 
National TB Control Programme (RNTCD) has all"lost 
achieved tile global targets of 70% case detection and 
85% treatment outcome of smear positive cases. This 
highly satisfactory result is a proof of the professionalism 
and dedication of RNTCP staff. The overall. progiess 
needs now to be· sustained and more attention should 
be devoted to poor performing districts/states still below 
targets. RNTCP has also made commendable progress 
in challenging areas like TB/HIV collaboration where a 
good referral system has now been put in place. The 
institutional strengthening process in Central T8 Division 
is proceeding well and collaboration with the National 
Rural Health Mission (NRHM) is bearing fruit. 

The targets fixed by the Governlllent du~ng the 
10th plan period for the National TB Control Programme 
have been achieved. Entire country has been covered 
under DOTS Strategy by March. 2006. The intemational 
Joint Monitoring Mission (JMM) in October, 2006, hftS 
hailed it as the fastest expansion of DOTS in the world. 
The target and achievements of case detection and cure 
rates in 10th five year plan are given in the enclosed 
Statement. The performance of the programme and its 
impact is being monitored regular1y. Till date, the RNTCP 
has placed more than 82 lacs patients on treatment thus 
saving more than 14 lac9 additional lives. As per the 
WHO report 2007, the death rates dUEl to T8 "ave 
declined from 42 per 100.000 popuilltion in 1990 to 29 
per 100.000 population in 2006 and prevalence of 
tuberculosis (old and new cases) has declined from 570 
cases per 100,000 population in 1990 to 299 cases per 
100,000 population in 2005. Involvement of more than 
260 Medical coll.9tli, mor. than 2500 NGO'a. 150 
corporate heabh facilities and more than 18000 private 
practitioners in the implementafton of RNTCP. hal 
increased the access of programme services. The 
programme is well on Its way to achieve MOOr. 
(Millennium Development Goals) related to tuberculosis. 
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UnitIMt Ndona Fnnnework on 

euma. Chllnge 

·182. DR. R. SENTHIL: Will the PRIME MINISTER 
be pleased to state: 

(a) whether the Government has to report 
periodically to the United Nations Framework on Climate 
Change (UNFCC) the information related to Green 
House Gas (GHG) emissions and also about the steps 
taken to address the issues of climate change; and 

(b) if so, the details thereof alongwith the details 
of the latest communication to the UNFCC? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMa NARAIN 
MEENA): (a) The Government of India reports 
information relating to greenhouse gas emissions and 
also about the steps taken to address the issues of 
climate change to the United Nations Framework 
Convention on Climate Change (UNFCCC) secretariat 
in accordance with the provisions of the Convention and 
the decisions of the Conference of Parties to UNFCCC. 
The periodicity, time schedule and the contents of 
information is decided by the Conference of Parties 
(COP) to the UNFCCC. 

(b) Towards fulfillment of its reporting .obligations, 
India submitted its First National Communication to the 
UNFCCC on June 22, 2004. The Communication 
provided information on (i) India's emissions of 
greenhouse gases of anthropogeniC Origin at 1994 level 
which were 1228 MT of carbon dioxide equivalent; 
(ii) Vulnerability assessment of key sectors such as 
agriculture, forestry, water resources, health, 
infrastructure, industry, natural ecosystems and coastal 
zones to projected climate change for the period 2050s 
and 2080s; (iii) Programmes related to sustainable 
development; research and systematic observations; and 
(iv) Constraints and gaps, and related finanCial, technical 
and· capacity needs in the area of climate change. The 
Second National Communication to the UNFCCC Is due 
for submission in the year 2011. 

ProtKtton of TIgera 

*183. SHRI ASAOUDDIN OWAISI: 

SHRI HEMLAL MURMU: 

Will the PRtMeMNISleR be pleased to Slate: 

(a) whether the Union Government has diNcted 
the State Governments to set up SteerIng CoIMtlttees 
for ensuring, monitoring and protection of tigera; 

(b) if so, the details thereof alongwith the reaction 
of the States concerned; 

(c)whe1her it is mandatory tor the State 
Govemments to set .Up' such 'c'omrritttees; 

(d) if so, the details thereof; and 

(e) the funds allocated for protection of tigers 
during the last three years including the current year, 

State-wise and year-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHy): (a) and (b) Advisories have been Issued, 
time and again, from the Central Government for 
effective implementation of 'Project Tiger' initiatives in 
States, which, interalia, include compliance of statutory 
provisions. The details of advisories sent to States for 
compliance interalia, including constitution of Steering 
Committee are given in the enclosed Statement-I. The 
issue was also . highlighted to the State Authorities in 
the All India conference of Forest Secretaries, Principal 
Chief Conservator of Forests and Chief Wildlife Wardens 
held on 12th and 13th February, 2008 at New Delhi. 
So far, as reported by States, Andhra Pradesh, 
Arunachal Pradesh, Assam and Mizoram have 
constituted the State level Steering Committee. 

(c) and (d) Section 38U of the Wild Life (Protection) 
Act, 1972, as amended in 2006, is an enabling proviSion 
for constitution of Steering Committee by each Sr.te 
for ihe coordination, monitoring, protection and 
conservation of tigers, co-producers and prey animals 
within the tiger range &ates. Further the detail. are 
give" in the enclosed Statement-II. 

(e) Details of funding support provided to States 

under the ongoing Centrally Sponsored Scheme of 

Project Tiger, during the last three years and the current 

year, are given in the enclosed Statement-III. 
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AcMM>rles .."t 10 sr.tn for complw.c.. In""_, 
including constttution of State level Steering 

CommlttH 

1. F. No. 15-1/2006-NTCA daWd 05-01-2007 -
Minutes of the first meeting of the NatkNI TIger 
Conservation AuthorHy hetd on 28-11-2008, 
under the Chairmanship of the MInister of 
Envicanment and F~. 

2. F. No. 15-1/2006-NTCA dated 05-01-2007 -
Letter to Chief Wildlife Wardens on Action 
required vis-s-vls National TIger Conservation 
Authority titat meeting (28-11-2006). 

3. F. No. 15-1/2006-NTCA dated 28-02-2007 -
D.O. letter to all Chief Mlnlste,. (except 
Uttarakhand) from the Minister of Environment 
and Forests. 

4. F. No. 15-112OO6-NTCA dated 22-OS-2007 -
D.O. letter to the Chief Minister, Uttarakhand 
from the Minister of State for Environment Md 
Forests. 

5. F. No. 15-1/2006-NTCA dated 21-05-2007 -
Reminder to Chief Wildlife Wardens (Tiger 
States) on letter dated 05-01-2007. 

..,.",.",.." 

Constitution 01 Steering Committee .. "., Section 
3BU of the Wildlife (Protection) Act, 1972 

(as amended in 2006) 

(1) The State Government may constitute a 

8eIering CommittM for ensuring cooordindon, 
monitoring, pt'Ot8ctIon and conservation of tiger, 
~ and prey antmaJs wtthIn the tiger 
rMg8 States. 

(2) The Steering Committee shall consist of-

(a) the Chief Mi~; 

(b) Minister in-charge of Wild Life-Vice 
Chail'p8rson; 

(c) such number of official members not 
exceeding five Including at least two Field 
Directors of tiger reserve or Director of 
National Park and one from the State 
Govemmenfs Departments dealing with 
tribal affairs; 

(d) three experts or profe .. lonafs having 
quallftcatlons and experience In 
conservation of wild life of which at IeaIt 
one shall be from the field of tribal 
development; 

(e) two members from the State's Tribal 
Advisory Council; 

(f) one representative each tram State 
Government's Departments dealing with 
Panchayatl Raj and SocIal Justice and 
Empowerment; and 

(g) Chief Wild Life Warden of the State shall 
be the Member-Secretary. ex officio, 

to be notified by the State Govemment. in the Dmcial 
Gazette. 

SIs ... ", .. 
.... wt. AeIeMe 

(Rs. in Lakhs) 

SI. Name of Tiger Reserve 2006-07 2007-08 
No. Range State ,. 

2 3 4 5 6 

1 . Andhra Pradesh 15.00 68.7926 46.675 50.00 
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1 2 3 

2. Arunachal Pradesh 35.00 

3. Assam 

4. Bihar 85.00 

5. Chhattisgarh 27.75 

6. ~arnataka 486.292 

7. Kerala 105.75 

8. Jharkhand 72.5005 

9. Madhya Pradesh 609.93 

10. Maharashtra 255.953 

11. Mizoram 94.34 

12. Orissa 116.4395 

13. Rajasthan 79.00 

14 Tamil Nadu 80.00 

15. Tripura 

16. Uttaranchal 200.12 

17. Uttar Pradesh 175.215 

18. West Bengal 325.49 

Total 2763.78 

{Translation] 

Nehru Yuva Kendra Sangathan 

184. SHRIMATI RUPATAI D. PATIL: 

SHRI HANSRAJ G. AHIR: 

Will the Minister of YOUTH AFFAIRS AND 
SPORTS be pleased to state: 

(a) whether there is a shortage of Staff in the 
Nehru Yuva Kendra Sangathan; 

(b) if so, the details of vacant posts in the said 

4 5 6 

172.418 237.3725 110.2542 

86.4896 87.431 95.614 

6.4918 89.9554 71.21 

24.3343 10.00 25.00 

453.2246 286.277 399.71491 

116.1708 109.00 153.2449 

164.1784 155.967 45.16 

777.2676 897.942 974.11828 

334.19 238.56 296.71907 

65.156 115.16 82.90 

107.0024 183.8717 43.28 

281.2458 176.541 378.88 

136.9528 108.535 45.40 

0.50 192.005 

159.9212 192.78 134.89 

162.8782 183.265 208.61 

228.29358 190.5283 3130.26 

3345.5076 3289.8609 . 3305.80036 

organisation as on date. State-wise; 

(c) whether the Government proposes to fill up 
vacant posts in the said Organisation; ~o 

(d) If so. the details thereof and also the steps 
taken by the Government to make the State units 
effective in their working? 

THE MINISTER OF PANCHAYATI RAJ. MINISTER 
OF YOUTH AFFAIRS AND SPORTS AND MINISTER 
OF DEVELOPMENT OF NORTH EASTERN REGION 
(SHRI MANI SHANKAR AIYAR): (a) Yes Sir. 403 out 
of 2027 sanctioned posts are lying vacant. 
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(b) The details of the vacancies are given in the 
enclosed Statement. 

(c) and (d) " was only in November 2007 that 1219 
of the prtsent sanctioned posts were approved, 
regularising a very large number 01 ad hoc posts created 
since NYKS was founded in 1987 leading to a ban since 
1997 when it was found that NYKS was issuing 
recruitment advertisement for posts that had not been 
formally sanctioned. Indeed, the last recruitment process 
is still sub-judice with Delhi High Court. Since November 
2007, the Ministry and NYKS have been earnestly 
engaged in regularising and filling the sanctioned posts. 
The exercise is expected to be completed within a period 
of 6 months. The Budget proposals for 2008-09 have 
provided for the opening of Nehru Yuva Kendras under 
a District Youth Coordinator in each of the 123 districts 
of the country, not covered at present by NYKS. This 
is the category in which there has remained the largest 
single number of vacancies. It Is envisaged that with 

the filling up of vacancies In various categones, the 
offices of NYKS will function more effectively than 
hitherto. 

Further, a new impetus has been given to the 
programmes of NYKS by activating the youth clubs at 
the grassroot level. To achieve this, campaigns have 
been launched in various state/districtlblock levels to 
motivate youth clubs to take up activities in the area of 
social and cultural issues, sports and for benefit of the 
community at the local level. The Panchayat Yuva Shaldl 
Abhiyan, aimed at synergising the work of youth retated 
to Panchayatl Raj Inatitutions and youth working In youth 
clubs and mahlla mandals ie another significant 
innovation of recent origin. The recently approved 
Panchayat Yuva Krida aur Khel Abhlyan, in which the 
NYKS has major organisation responsibilities, will give 
a further fillip to energizing NYKS. The programmes of 
NYKS will further be reviewed on the basl~ of the holistic 
Management Study conducted by 11M Ahmedabad which 
is expected to be submitted to 1he Ministry shortly. 

StlItement 

SI. No. Designation of 
Posts 

2 

1. Director General 

2. Director 

3. Joint Director 

4. Zonal Director 

5. Dy Director 

6. Asstt. Director 

7. 01. Youth Coordinator 

B. Asstt. Director (OL) 

9. Computer Programmer 

Sanctioned Strength of Staff in NYKS 

Total 
Strength 

3 

1 

4 

18 

56 

9 

500 

1 

Persons In 
Position 

4 

2 

1 

7 

45 

7 

335 

o 

Vacancy 

5 

o 
2 

o 
11 

11 

2 

165 

o 
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1 . 2 3 .'" .. 5 

10. Accounts Officer 4 0 4 

11. Admn. OffIcer 18 11 7 

12. Section Officer 5 1 4 

13. legal Officer 1 1 0 

t4 .. P$to QG . 1 0 

15. Asst. Account Officer 19 3 16 

16. Jr. Computer Programmer 18 6 12 

17. Sr. Hindi Translator 0 

18 PS to Chainnan 1 0 1 

19. Jr. Account Officer 19 5 14 

20. Accountant 4 0 .-
21. TrUting and Res.arch Aaistant 2 0 2 

22. Stenographer-I 7 0 7 

23. Stenographer-II 5 4 1 

24. Stenographer-III 27 11 16 

25. Assistant 43 7 36 

26. EDP AssistantIData Entry Operator 1 1 0 
(DEO) 

27. Ubrarian 1 0 1 

28. Auditor 2 0 2 

29. Jr. Accountant 4 4 0 

30. Computer Operator 4 1 3 

31. Account Clerk Typist 56S 530 3S 

32. UDC 6 5 1 

33. lDC 30 16 14 
34. Driver 70 39 31 

35. Group-D (PeonlChowkidarl 578 655 
Sweeper/Farash) 
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Conver8lon of For ... DegrHed 
lMiCJ IntO G .... n Unci --_. 

·185. SHRI HARIKEWAL PRASAD: 

SHRI HARISINH CHAVOA: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Govemmem has decided to convert 
forest degraded lands into green land; 

(b) if so, the details thereof; 

(c) the percentage of degraded forest land 
converted into green land so far during the last three 
years State-wise; 

(d) the details of the problems being faced by the 
Government while implementing the said programme: 
and 

(e) ther strategy adopted by the Govemmem in 
this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) and (b) The Govemment has been 
implementing a number of schemes and programmes 
to provide support, mainly to the States and Union 
Territories, for regeneration of degraded forests through 
people's participation. In pursuance of the National 
Forest Policy 1988, the Ministry of Environment and 
Forests has adopted Joint Forest Management (JFM) 
as' the main strategy for regeneration of degraded 
forests. As on 31-3-2006. there were 106482 Joint 
Forest Management Committees (JFMCs) covering an 
area of 22.02 million hectares. The Ministry is also 
supporting the JFM programme by implementing the 

National Afforestation Programme (NAP) scheme 
through Forest Development Agencies (FDAs) at the 
forest division level and JFMCs at the village level to 
regenerate degraded forests and adjoining areas. As on 
15-2-2008, the Ministry has approved 753 FDA projects 
to treat '.34 million hectares through 26n2 JFMCs at 
a total cost of Rs. 2063.8 crores, out of which Rs. 
1461.10 crores have been released 1111 that date. 

(c) The Forest Survey of India (':SI) , Oehradun 
makes forest cover assessment on a 2-year cycle at 
the national level. It is made in three broad categories, 
namely: (i) Very Dense (canopy density 70% and above) 
(ii) Moderately Dense (canopy density between 40 and-
70%), and (iii) Open Forests (canopy density between 
10 and 40%). As per the State of Forest Report 2005 
published by FSI in 2008, there has been an increase 
in Very Dense Forests category by 51 sq. kms. and 
Open Forests category by 630 sq. kms., while there 
has been a net decrease of 1409 sq. kms. in Moderately 
Dense category, linea the assessment in State of Forest 
Report 2003. The State-wise figures are given in the 
enclosed Statement. 

(d) and (e) The biotic pressure on forests of the 
country is high due to low per capita forest a .... which 
constrains faster regeneration and higher growth of 
forests. The Govemment is. therefore, promoting JfM 
to enlist people's participation for alleviating such 
pressures on the forests. It has been observed, however, 
that there is a need for consolidation of JFM througtl 
augmenting productivity and linking forests with livelihood 
and gainful employment generation. It has. therefore, 
been mooted to support value addition and marketing 
of non-timber forest products for better retums to the 
communities during the Eleventh Five Year Plan. 
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[English] 

Civil Nucl.ar Cooperation with 
Foreign Countrl •• 

*186. SHRI ANANTA NAYAK: Will the PRIME 
MINISTER be pleased to state: 

(a) whether France has expressed its desire to 
establish cooperation in the civil nuclear Sector; 

(b) if so, the details thereof; 

(c) the names of other countries which have 
expressed their desire to cooperate with India in the 
said Sector; 

(d) the reaction of the Government thereto; and 

(e) the steps/measures taken by the Government 
to plan nuclear cooperation with these countries? 

THE MINISTER OF STATE IN THE PRIME 
MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN): (a) 
Yes, Sir. 

(b) India and France have finalized the text of an 
agreement for cooperation in peaceful uses of civil 
nuclear energy. 

(c) Russia. USA and UK have expressed interest 
to cooperate with India in this sector. 

(d) The Government will like to pursue cooperation 
in civil nuclear sector with all interested friendly 
countries. 

(e) The texts of agreement of cooperation in civil 
nuclear sector have been finalized with USA. France 
and Russia. JOint Statement issued on the occasion of 
viSit of Prime Mintster of UK to India in January this 
year, reflects mutual interest about cooperation in this 
sector. 

[Translation] 

MBBS and Post Graduate Seats in 
Medical Colleges 

·187 SHRIMATI KALPNA RAMESH NARHIRE: 

SHRI TUKARAM GANGADHAR GADAKH: 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the State-wise details of the Govemment and 
private Medical Colleges functioning In the country; 

(b) the number of seats for MBBS and Post-
Graduate courses in these colleges alongwith the 
reserved seats, If any; 

(c) the number of Medical Colleges granted 
recognition during the last three years, State-wise and 
year-wise; 

(d) whether the Government proposes to increase 
the number of seats in these colleges and 

(e) if so. the details thereof. State-wise? 

THE MINISTER OF HEALTH AND FAMILY 
WELFARE (DR. ANBUMANI RAMADOSS): (a) to (e) 
At present. there are 271 medical colleges in the 
country, out of which 138 are in the Government sector 
and remaining 133 medical colleges are In the private 
sector. State-wise details in this regard are given in the 
enclosed, Statement-I. The MBBS students intake 
capacity of these medical colleges is about 31,172 and 
the number of seats available in various PG medical 
courses is approximately 11,005 annually. 

2. As to the number of reserved seats in MBBS 
and PG medical courses. the data is not centrally 
maintained. However, at the State level. the State 
Governments follow their reservation policy. And In the 
All India Quota against theBe seats. 15% seats are 
reserved for SC candidates and 7.5% for ST candidates. 

3. The number of medical colleges recognized 
since April, 2004, is 27. the details of which are given 
in the enclosed Statement-II. 

4. The Central Government encourages starting of 
new courses and increase of seats in MBSS and PG 
medical courses. For this purpose. the concerned 
institutions are reqUired to apply to the Central 
Government for permission as per the Regulations 
framed under Indian Medical Council Act. 1956. after 
obtaining Essentiality Certificate from the State 
Government. Consent of Affiliation from University 
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concerned etc. Such applications received from the consideration various factors. the Central Government 
medical colleges are evaluated by the Medical Council takes appropriate decision to grant necessary permission 
of India and on its recommendations and taking into in this regard from time to time. 

S"'''ntent-, 
Number of Medicsl Coneges in the Country, Stste-wise, liS on' 5-03-2008 

• 
51. Name of the Number of Medical Total number Total numQer Total number 
No. 5tate/UT Colleges of Medical of MBBS of PG seats 

Colleges seats 
Government Private 

2 3 4 5 6 7 

1. Andhra Pradesh 11 21 32 4225 925 

2. Assam 3 3 391 219 

3. Bihar 6 2 8 510 246 

4. Chandigarh 1+(PGf) 1 50 13 
• 

5. Chhattisgarh 3 3 250 44 

6. Delhi 5 5 560 501 

7. Goa 1 1 100 39 

8. Gujarat 8 5 13 1755 838 

9. Haryana 1 2 3 350 113 

10. Himachal Pradesh 2 2 115 48 

11. Jammu and Kashmir 3 4 350 197 

12. Jharkhand 3 3 190 126 

13 Karnataka 10 29 39 4755 1669 

14. Kerala 6 12 18 2100 420 

15. Madhya Pradesh 5 4 9 1120 395 

16. Maharashtra 19 21 40 4560 1435 

17. Manipur 1 100 67 

18. Orissa 3 3 6 764 184 

19. Pondicherry 1 7 8 975 192 



27 

1 2 3 4 5 6 7 

20. Punjab 3 5 8 820 776 

21. R_than 6 2 8 650 354 

22. Sikkim 1 1 50 

23. Tamit Nadu 15 10 25 2865 1178 

24. Trlpura 1 2 200 

25. Uttar Pradesh 10 6 16 1712 780 

26. Uttaranchal 2 3 300 60 

27. West Bengal 9 9 1106 188 

Total 138 133 271 31172 11005 

Govemment Collegas 138 

Private Colleges 133 

Total 271 

"", .".,.,-11 1 2 3 
State-wiH and YNF-wile.lIst of M8Clic:s1 Colleges 

2. Maharashtra 
granted recognition 

April 2OO4-MMch 2001 
3. Pondicherry 1 

4. Uttar Pradesh 1 
SI. Name of the Number. of colleges 
No. State recognized AprIl 2OOI-March 2007 

1. Andhra Pradesh 
2 3 

2. Haryana 1 
1. Anethra Pradesh 2 3 Kerala 

2. Gu;arat 2 4. Kamataka 5 
3. Hhnachal Pradesh 5. Madhya Pradesh 1 
4. Kamataka 6. Pondlcherry 1 

April 2001 . U.."h 200t 7. Rajasthan 

1 Andhra Pradeeh 1 8. Tamil Nadu 1 



1 2 

9. Uttar P""'" 

April 210'7--4111 ... ":1107 

1. ~ P~h 

2. Kamataka 

3. Delhi 

4. Slkklm 

{English} 

.lwllan of ,..... for 
NIItIoMI· HIgh_ya 

3 

1 

1 

1 

1 

*188. SHRI MANORANJAN BHAKTA: Will the 
Minister of SHIPPING, 'ROAD TRA'NePORTAND 
HIGHWAYS be~101ttate: 

(a) whether"e funds f8Ieasact during the last three 
years for maintenance and' repair of Nattonal+Hghways 
In various parts of 1M country including that of the UnIon 
Territory of Andman and Nlcobar lalands have been 
diverted for otherpurpoees; 

(b) If so, the details thereof State-wlae; 

(c) the action tatcen/propoaed 10 be taken by the 
Government against those found guilty for the .tapees; 
and 

(d) the steps taken/proposed to be taken t08J18Ure 
proper utilization of funds r~? 

THE MINISTER OF SHIPPING, ROAD 
TRANSPORT AND HIGHWAYS (SHRI T.R. BAALU): (a) 
The funds allocated during the last th.... years for 
Maintenance .and Repairs (Mand-R> of National 
Highways in varloual*t8of the :country.haYe not been 
diverted for any purpose other than M and R works. 
However, funds could not be aHocated for -NatIonal 
Highway (NH) No. 223 which ia the only NH In the Union 
Territory of Andamanand Nlcobar ("ndaman and 
Nicobar) ·lltands,.lnce this NH though_mrusted to 
Border RoadaOrganization· (BRO) for ,development and 

.01 1'" 30 

tMiltel .. ' _notbHn '~ owr byAncMman 
and Ncabar,'Admi ..... atIofi to,8fK).flrNently this NH 
Is being maintained by' Andaman and Nicobar Admlnlat-
ration out of 1heir own funda. 

(b):to (d) In view 4f.above, do not ariae. 

·189.SHRI P. KARUNAKARAN: 

SHRIMATI P. SATHEEDEVI: 

WI1t the.ilsterof SUIPfltNG;ROADTAANSPORT 
AND HIGHWAYS be pleased to state: 

(a) the a ....... en.by·1he 'Govemment for the 
development of minor ports Including Malpe Port in 
Kamataka under National Maritime Development 
Programme; 

(b) the funds tHe.ty to belncumtd on the. said 

~,~; 

(c) whether1tMt Union OoYemment has received 
any request from various State 'Gov8mments tnctudtng 
the State Govemment of Karata for financial .. a/stance 
for·thedevelopment of minor ports; 

(d) If so, the details thereof and the action taken 
by the Union Govemment ...... on; and 

(e) the time by which the work Is likely to be 

completed? 

THE MINISTER -OF SHIPPING, ROAD 
TRANSPORT AND HIGHWAYS (SHAfT.R. BAALU): (a) 
to <.> Under1he tndian"Porta Act, 1908,1hel'8lponslbllity 
for QcweIopmentof l1Of'-majorpor1S vests In the I'88p8Ctive 
State Governments. However,the Oovernment included 
.even non-major porta, JncIudlng MaIpe in Karnataka and 
. AzhIkkaI in KeraJa, for development under the National 
Maritime Development Programme. But, a Centrally 
SponIRnd Scheme for development of these minor ports 
could not be included tor implementation during the 11 th 
Plan for want of funds and no asalstance could be 
provided to Kerala or any other State. Therefore, 
dewtopfMnt of tnfratructure at selected minor ports may 

I 
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be taken up by the respective maritime states themselves 

with private participation in the form of Joint venture. 

The State Govemments proposing to develop any 

minor port can also avail assistance in the form of grant-
in-aid on reimbursement basis under another scheme 
for making feasibility reports, environment impact 

assessment studies, hydrographic and other technical 

surveys, preparation of bid documents etc. The share 
of Central Govemment under this Scheme is restricted 
to 50% of the expenditure incurred by the State 

GovemmentlUT in a particular year subject to a ceiling 
of Rs. 20 lakh. 

Ilo-medical Waste 

*190. SHRI RAVI PRAKASH VERMA: 

SHRI ADHALRAO PATIL SHIVAJIRAO: 

Will the PRIME MINISTER be pleased to state: 

(a) whether several private health care establish-
ments in Delhi and in other major cities across the 

country are flouting the Bio-medieal Waste (Management 
and Handling) Rules, 1998; 

(b) if so, the details thereof and the reaction of 

the Union Govemment thereto; 

(c) whether there is any proposal to constitute a 

Central level committee to monitor the implementation 
of Bio-medical Waste (Management and Handling) 
Rules, 1998; 

(d) if so, the details thereof: and 

(e) if not, the reasons therefor and the steps taken 
by the Union Govemment to ensure the strict imple-
mentation of the Rules? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 

MEENA): (a) and (b) The respective State Pollution 

Control Boards (SPCBs) and Pollution Control 
Committees (PCCs) in the Union Territories are the 

designated Prescribed Authorities for implementation of 
the Bia-medical Waste (Management and Handling) 
Rules. 1998, notified under the Environment (Protection) 

Act, 1986. The Govemment of India have delegated 

necessary powers vested In It under Section 5 of the 
Environment (Protection) Act, 1986 to all the SPCBs 
and PCCs in UTs, to issue directions to any industry or 
any other authority for violation of standards and Rules, 
inter-alia, relating to Bio-medlcal Waste (Management 
and Handling) Rules, 1998. The SPCBs/PCCs are 

required to closely monitor the implementation of the 

Rules by the Health Care Establishments (HCEs) and 
take necessary legal actions against the establishments 

which violate these Rules. 

The SPCBs/PCCs issue show cause notices to 
health care establishments which violate the Rules. The 
Union Ministry of Environment and Forests and the 

Central Pollution Contr61 Board (CPCB) have also 
addressed all the SPCBs' and the PCCs in UTs from 
time to time for strict implementation of the Bio-medlcal 
Waste (Management and Handling Rules), 1 ~98. As a 

result, the compliance to the implementation c. the Rules 
has improved over the years. 

(c) No; Sir. 

(d) [)()es not arise. 

(e) Under the Bia-medical Waste (Management and 
Handling) Rules, 1998, as amended, there Is no 
provision "{k' constitute a Central level committee to 

monitor tHe implementation of the said Rules. Under the 

said Rul~~~ the S~9B~PC9s of Ul'!ion Territories are 
responsible for strict implementation and monitor the 

t_ I' .'.:. 

compliance of thel:tules. However, CPCB during its 

interaction meets with SPeBS/PCCs does discuss further 
improverTWfflfs in the implementation of the Rule •. 

Rehabilitation of Famllle. Ol.placed by 
Nuclear Power Planta 

'j!i ~ 

*191 'SHRI BRAJA KISHORE TRIPATHY: Will the 
PRIME M"INlSTER' be pleased to state: 

(a) i.e number Of tam/lies affected as a result of 
constructR>h of Nuclear Power Plants in the country, 
Project-wise; Ie ~ ~ \ 

(b)~e number of affected families provided. 
employment and· r8hablUtatlon, Project-wise; 
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(c) the details of the funds allocated for rehabIlI-
tation of such families; and 

(d) the time by which all the affected families will 
be rehabilitated? 

Project 

TAPS 1 and 2 

TAPS 3 and 4 

RAPS 1 and 2 

RAPS 3 and 4 

RAPS 5 and 6 

MAPS 1 and 2 

PFBA 

KKNPP 1 and 2 

NAPS 1 and 2 

KAPS 1 and 2 

Locationl 

State 

2 

Tarapur, 

Year of 

Commercial 

Operation 

3 

1969 

Maharashtra 1969 

2006 
2005 

l" ./ 
Rawatbhata. 1973 

Rajasthan 1981 

2000 
2000 

I,I! ; 

U'1der 
(, I 

,,;!Cfonst. 

Kalpakkam~ '." 1984 
., ,~. : c \\,..' 1.,-,::, 

Tamil Nadu 1986 
r ',,J t~, 

'j, I 

~r 

Canst. 
.... :;,.;;;lds'1 

I.J~ ,er~~; . ~~1 
.. ",'; ·..I1~2 

Gujarat 1993 
1)1~95 

"'1.' t"{i; 

No. of 

Project 

Affected 

Families 

4 

337 

1251 

Nil 

Nil 

Nil 

123 

Nil 

Nil 

882 

1034 

THE MINISTER OF STATE IN THE PRIME 

MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN): <a) 

to (c) The details are given below: 

Number 

employed 

in NPCIL 

and OAE 
Facilities 

5 

498 

72 

NA 

NA 

NA 

220 

NA 

NA 

197 

176 

Rehabilitation 

Years Expenditure 

6 

1962 

1991-

2005 

.. (As. Illkhs). " 

7 

15 

8318* 

Land acquired from Forest 

Department of Rajasthan 

Government. 

1970-

1977 

NA 

1974-

1987 

1983-

1986 

39 (inclusive of 

land for DAE 

facilitle$) (All 

borne by the 

State Govern-' 

ment) 

99" 

984 

561 
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2 

KAIGA 1 and 2 Kamataka 

KAIGA 3 and 4 

LfI(JfInd8: 

TAPS: Tarapur Atomic Power Station. 

RAPS: Rajasthan Atomic Power Station. 

MAPS: Madras Atomic Power Station. 

3 

2000 
2000 

2007 
Under 
Const. 

PFBR: Prototype Fut Breeder Reactor. 

KKNPP: Kudankulam Nuclear Power Project. 

NAPS: Narora Atomic Power Station. 

KAPS: KakrlPllr Atomic Power Station. 

KAIGA: Kalga Generating Station 

4 5 

133 186 

Nil NA 

6 

1985-
1994 

7 

38 

Land acquired for Keiga 1 to 
6, no rehabilitation Involved. 

• The rehlbllltation of Project Affected People (PAP) at TAPP-3 and .. has been more than rehabilitation package of the State 

~v.rnment. However, the PAPa approached the High Court for atill higher benefits. The court has lasued certain Interim ordera 

in this connection, NPCIL has provided required funds to the State Government and the orders are complied with Final ordera 

are awaited . 

•• No displacement was involved. Compensation paid for land acquired. 

(d) The affected families have been rehabilitated. 
However, court cases in respect of T APP 3 and 4 and 
NAPS are pending and final orders are awaited. 

M8tarnalllntant Mortality Ride 

-192. SHRI ALOK KUMAR MEHTA: 

SHRI RAM KRIPAL YADAV: 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to 8tate: 

(a) whether the Govemment has fixed any targets 
under the Millennium Development Goals ptan to reduce 
matemal and Infant mortality rate In the country; 

(b) if so, the details thereof; 

(c) the funds allocated for the purpose; and 

(d) the concrete steps taken by the Govemment 
in this regard? 

THE MINISTER OF HEALTH AND FAMILY 
WELFARE (DR. ANBUMANI RAMADOSS): (a) to (d) 
Yes, Sir. The Millennium Development Goal 4 (MDG 4) 
mandates a reduction by two-thirds, between 1990 and 
2015, in the under-5 mortality rate and the Millennium 
Development Goal 5 (MDG 5) a reduction by three-
quarters, between 1990 and 2015, In the maternal 
mortality. ratio. The targets set by the Government of 
India under the National Rural Health Mission (2005-
12) are In line with the MDG goals and aim to reduce 
Infant Mortality Rate to less than 30 per 1 ,000 live births 
and Maternal Mortality Ratio to less than 100 per 
1,00.000 live births by the year 2012. 

Under the National Rural Health Mission, an 
amount of Rs. 27.079 Crores has been allocated from 
April. 2005. to March, 2008. for different health 
programmes with particular focus on reduction of IMR 
and MMR. 
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The National Rural Health Mission (NRHM) and 
Under Its umbrella, the Reproductive and Child Health 
Programme Phase II, launched by the Government of 
India In the year 2005, seeks to Improve the availability 
of and access to quality health care Including Matemal 
and Child Health services particularly to rural population 
throughout the country, with a special focus on 18 States 
with weak public health Indicators and weak 
infrastructure. In order to bring about a reduction in MMR 
and IMR, the Government of India is Imple~entlng 
following key strategies and interventions all over the 
country: 

IlItAgrated Management of Neonatal and 
Childhood Illnesses (IMNCI); 

Home Based Newborn Care (HBNC); 

Promotion of breastfeeding and 
complementary feeding; 

Control of deaths due to acute respiratory 
infections (ARI) and Control of deaths due to 
diarrhoeal diseases; 

Supplementation with micronutrients: Vitamin 
A and iron; 

Universal Immunization Programme (UIP) 

Janani Suraksha Yojana (JSY), a cash benefit 
scheme to promote Institutional Delivery with 
a special focus on Below Poverty Line (BPL) 
and SC/ST pregnant women; 

Operationalising Community Health Centers 
as First Referral Units (FRUs) and 50% of 
all Primary Health Centers for providing 24x7 
services; 

Augmenting the availability of skilled 
manpower by means of different skill-based 

. trainings such as for providing Skilled 
Attendance at Birth; 

Training of MBBS Doctors in Life Saving 
Anesthetic Skills and Emergency Obstetric 
Care including Caesarian Section; 

Prevention and treatment of Anemia by 
supplementation with Iron and Folic Acid 
tablets; 

Organizing Village Health and Nutrition Day 
at Anganwadi Centers; 

Supplementary nutrition Is provided to 
pregnant and lactating women under the 
Integrated Child Development Scheme OCDS) 
of the Ministry of Women and Child 
Development; 

Appointment of an Accredited Social Health 
Activist (ASH A) for every 1000 population to 
facilitate accessing of health care services by 
the community Including pregnant women; 

Implementation of Indian Public Health Stan-
dards (IPHS) for Primary Healthcare Facilities, 
including District Hospitals, CHCs and PRCs 
to Improve quality of services by providing 
Infrastructure, equipment and specialist man-
power; 

Strengthening of Health Facilities, that is, 
District Hospitals, Community Health Centres 
(CHCs) Primary Health Centres (PHCs) and 
Sub Centres (SCs), by providing them with 
funds including untied grants, Annual 
Maintenance Grants (AMG) and Corpus 
Funds to Improve service delivery; 

Setting up of Rogi Kalyan Samitis (Hospital 
Management Committees) at District 
Hospitals. CRCs and PRCs; and 

Setting up of Village Health and Sanitation 
Committees at village level. 

Facllltl .. for Indian Women 
Hockey Playe,. 

*193. SHRI SWADESH CHAKRABORTY: 

SHRI HANNAN MOLLAH: 

, . 

Will the Minister of YOUTH AFFAIRS AND 
SPORTS be pleased to state the details of facilities 

" 
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provided/being provided to women hockey players to 
compete with players from various countries? 

THE MINISTER OF PANCHAYATI RAJ, MINISTER 

OF YOUTH AFFAIRS AND SPORTS AND MINISTER 
OF DEVELOPMENT OF NORTH EASTERN REGION 
(SHRI MANI SHANKAR AIYAR): The Primary 

responsibility for the development and promotion of 
various sports disciplines vests in the National Sports 
Federations ooncerned. The Government supplements 
their efforts by providing financial assistance for holding 

national/international events in India, procurement of 
equipment, training and participation of Indian 
sportspersons/teams in international sports events 

abroad, training/coaching in India under both Indian and 
foreign Coaches with requisite technical and scientific 
back-up, as per their agreed Long Term Development 

Plan. 

The Indian Women's Hockey Federation (IWHF). 

being the federation concerned in case of Hockey 
(Women), has been provided financial assistance as per 

the details given below during last 3 years under the 

Scheme of 'Assistance to National Sports Federations': 

(Rupees in lakhs) 

Year Amount Released 

2004-05 110.35 

2005-06 78.81 

2006-07 111.64 

2007-08 (As on 29-2-2008) 153.46 ._---- -------_ .. _---
In addition. the Sports Authority of India has 

organized national coaching camps for Sub-junior, junior 
and senior teams. These coaching camps were 

organized on a full-time basis with all logistical 

assistances such as scientific support, medical support, 
sports kits, board and lodging etc. Audio visual gadgets 
are also provided to enable the coaches to evaluate 
and analyze the performance of the campers in the 
Coaching Camps. During 2007-08, 9 Coaching Camps 
for 161 days have been organized and an expenditure 
of Rs. 28.65 lakhs has been Incurred till February, 2008 
on this account. 

Further, Government have approved the Fede-
ration's proposal for the engagement of a foreign coach 
for the national women hockey team and men under 
the age of 21 for a period of one year. A short term 
coach from the Netherlands was also engaged to train 
women hockey players for 15 days. 

[Translation] 

NGO. for Animal Welfare 

*194. SHRI PUNNU LAL MOHALE: Will the 
PRIME MINiSTER be pleased to state: 

(a) whethe~ the Government is providing financial 
assistance and other support to the NGOs wor1<ing for 
the welfare of animals; and 

(b) if so, the details thereof and the names of such 
NGOs getting fi"ancial assistance during the last three 
years and the current year, State-wise and year-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) Yes, Sir. The Government provides grants-
in-aid to the Animal Welfare Board of India (AWBI) for 
providing financial assistance and other support to the 
NGOs/Animal Welfare Organizations (AWOs) wor1<ing for 
the welfare of animals. 

(b) The details of NGOs/Animal Welfare Organi-
zations (AWOs) who got financial assistance from AWBI 
during the last three years and the current year, state-
wise and year-wise is provided in the enclosed 
Statement. 
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Details of She/tef grants sanctioned/released during the year 2008-07 

51. File No. AWBI Code Name of Organization State Amount 
No. No. Released 

2 3 4 5 6 

1. 23-227/04-05- TN09212002 Goshaktl Trust Tamil Nadu 1125000 
AWB 

2. 23-132/03- ND043/2006 Wildlife S.O.S. (R), (Site at Agra) New Deihl 1000000 
AWD 

3. 23-20103- PJ031 12000 Gau Rakshak Mandai Punjab 1060200 
AWD 

4. 23-74/04-05- TNoo02/1996 Blue Cross of India (Thodukkadu) Tamil Nadu 766775 
AWB 

5. 23-107/2003- UP031/1998 Kanpur Gaushala Society (Bhauntl Uttar Pradesh 924750 
AWD Branch) 

6. 23-175/2003- OR04112006 Gurukul Ashram, Amsena Oris88 983435 
AWD 

7. 23-49/2003- KA030/2002 Govanithashraya Trust Kamataka 483750 
AWD 

8. 23-147/2002- UP038/1999 Sri Gobind Goseva Trust Uttar Pradesh 664741 
AWD 

9. 23-79/04-05- MP050/1999 Govansh Rakshan Sam It!' Madhya Pradesh 1011825 
AWB 

10. 23-163104-05- UP317/2007 Dr. Ram Manohar Lohia Vlkaland Uttar Pradesh 1101913 
AWB Seva Sansthan 

11. 23-3312002- UP050/1999 Mohan Gopal Gaushala, Samltl, Uttar Pradesh 787323 
AWD Ghatampur 

12. 23-58/2003- TN044/1998 People for Animals Tamil Nadu 635346 
AWD 

13. 23-234/2002- MH05111999 Animal Protection Club Maharashtra 900000 
AWD 

14. 23-1 0/2003- ND013/1993 Circle of Animal Lovers New Deihl 974092 
AWD 
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2 3 4 5 6 

15. 23-18/04-05- HR121 12002 Sri Gaushala, Rasallya Kheda Haryana 1122952 

AWB 

16. 23-121/2003- MP270/02 Oayodaya Pashu Seva Kendra Madhya Pradesh 1125000 

AWD 

17. 23-30012002- AP017/98 International Animal and Birds Welfare Andhra Pradesh 1009723 

AWO Society 

18. 23-289/2003- MP Pt. Jagadamba Prasad Shukla Smrltl 

AWD Shiksha Evam SamaJ Kalyan Parish ad Madhya Pradesh 951086 

19. 23-131/2003- KA045/2006 Sri Renuka Rural Development Centre Karnataka 883800 

AWD 

20. 23-218/2004-05- RJ130/1999 Pashupatl Kalyan Parishad RaJasthasn 1125000 

AWB 

21. 23-293/2003- MP225/2001 Dayodaya Jeev Raksha Sansthan Madhya Pradesh 1121985 

Awe (Gaushala) 

22. 23-94104-05- AP096/06 SELECT Andhra Pradesh 1012500 

Awe 

23. 23-223/2003- UP099/2000 SPCA Agra Uttar Pradesh 1113750 

AWD 

24. 23-314/2002- HR05911999 Shri Gaushala, Khldwali Haryana 933750 

AWD 

25. 23-239/2002- HR204/2006 Vishwa Bhartl Shlkshan Sansthan Haryana 873203 

AWD Gurukul Gaushala 

26. 23-91/2003- PJ030/2oo0 Shri Krishna Gaushala (Regd.) Punjab 328725 

AWD 

27. 23-212004-05- KL019/2oo1 PFA, Trivandrum Kerala 1125000 

AWB 

28. 23-349/2002- NOO03l88 Friendlc08s Seca (Regd.) New Deihl 891000 

AWe 

29. 23-61/2001- UP100/2000 SPCA Naida Uttar Pradesh 85500 

AWD 

30. 23-58/2003- TN044/1998 People for Animals (Chennal) Charitable Tamil Nadu 635346 

AWD Trust 
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2 3 4 5 6 

31. 23-166/04-05- MP10511999 Dayoclaya Pashu Seva Kendra Madhya Pradesh 1125000 
AWB 

32. 23-233/2003- GJ215/02 Shree Kevalpurl/i Gaushala Trust, Gu/arat 1125000 
AWD 

33. 23-53/03- HR116/2002 Shiv Shaktl Gaushala, Khadalwa Haryana 1068760 
AWD 

34. 23-134/2003- AP064/2002 Karuna Society for Animals And Nature, Andhra Pradeth 1126000 
AWD Puttaparthi 

35. 23-76/02- GJ14212002 BhagwaA Mahavlr Pashu Raksha Gujarat 873765 
AWD Kendra 

36. 23-200102- RJ036/1996 Kalyan Bhumi Gau88va Sadan Ra/asthan 247007 
AWD 

37. 23-34/02- GJ236/2002 Shri Suthari Panjrapole Maharashtra 698937 
AWD 

38. 23-4OJ05-061 UP275104 Dharmartha Gopel Gaushala Samlthl Uttar Pradesh 209262 
AWB Paharpur Hawaii 

39. 23-25/05-061 NG003l2007 K. Hollohon Welfare Society Nagaland 1126000 
AWB 

40. 23-38/03- UP303I06 Shyam Bal Niketan Uttar Pradesh 1125000 
AWD 

41. 23-163104-05- UP317/2007 Dr. Ram Manohar Lohla Vlkaland· Uttar Pradesh 1101913 
AWB Seva Sanathan 

42. 23-30 1/2002- MH125/2006 Gausamrakahan Va Rakahan Prani Mahft ra:1htra 11~16 
AWD Sudhar Kendra 

43. 23-47/05-06- TN156/2007 Dharma Rajyam Trust Tamil Naat.: 1088232 
AWB 

44. 23-286103- PJ064/2002 
AWD 

Shrl Gaushala (Regd.) Punjab 1083600 

45. 23-336/2002- WB016/1994 
AWD 

Animal and Bird Welfare Society West Bengal 670500 

46. 23-53105-06- MP147/1999 Dayodaya Pasu Sava Kendra Madhya Pradesh 1125000 
AWB 
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47. 23-29412003- MP01611995 Bahubali .... v RMaha Evam Paryavaran Madhya Pradesh 1126000 
AWD Samraklhan Nyu 

46. 23-10212003- UP Kewalanand NJgam Ashram Uttar Pradesh 1119850 

AWD 

49. 23-74/04-05- TNOOO2l1996 Blue Crou of India (Thoduj(kadu) Tamif Nadu 766n5 

AWe 

50. 23-55/05-06- MH108/2004 euldhana SPCA Maharuhtra 1108250 

Awe 

51. 23-51/05-06- MP18211999 Gautam Goaamvardhan Shodh Sansthan, Madhya Pradesh 1125000 

AWe Jalla 

52. 23-49/2003- KA030/2002 Govanhhalhraya Trust Kernataka 483750 

AWD 

53. 23-79/04-05- MPOSOI1999 Oovanah RakIhan Samltl Madhya Pradesh 1011825 

Awe 

54. 23-52105-06- MP3OI1999 Shree Gautras Nlvarinl Gopal Gaulhata Madhya Pradesh 1125000 

AWe 

55. 23-62105-06- MP02611998 . Shri Krishna Gauahala Jeev Raksha Chhattilgarh 996750 

Awe Kendra 

56. 23-147/2002- UP038I1999 Sri Gob/nd GoIeYa Trust Uttar Pradesh 664741 

AWD 

57. 23-150/2002- HR07612OO2 Shri Krishna GaulhalaSamltl Haryana 1122818 

AWD 

58. 23-248104-05- RJ020/1991 Shri Ram Anand GaushaJa (SRAG) Rajasthan 1104750 
AWe 

59. 23-3212003- UP323/2007 Harijan Nirbal Verg Adivashi Shlksha Uttar Pradesh 1125000 
AWD Evam Kelyan Samlti 

60. 23-812003- MH01611991 ShrI Gauahala Panjrapole Sanstha Maharashtra 1068750 
AWD 

61. 23-41/2005-06- GJ01011991 Shri Dhrangadhra Panjrapole Gu;arat 865525,. 
AWe 

62. 23-9312005-06- MP22612001 Dayodaya Pasu Samwardhan Avam Madhya Pradesh 1125000 
AWe Parayavaran Kendra (Gaushala) 
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63. 23-1 00/2002- RJ211/2ooo Shri Om Janta Gauehala Trust (Regd.) Rajasthan 961560 
AWD 

64. 23-109/04-05 MP011/1991 Brij Mohan Ram KaU Gaulamrakshan Madhya Pradesh 1089727 
Kendra 

I 
I 

65. 23-130/04-05 MPOO511991 Shri Gopal Krishna Gauahala Madhya Pradesh 1115550 

66. 23-266/2002- RJ336/2oo2 Rajasthan Gauseva Samitt Rajasthan 1031400 
AWe 

67. 23-40/2006-07 MP058/1999 Dayodaya Gauseva Jeevraksha Evam Madhya Pradesh 382500 
Paryavaran Samraklhan Sanathan, 
Khurai 

68. 23-14/2003- WB039/2oo2 Kanthl Mahakuma Tapsali Unnayan Mahlla' W881 Bengal 1125000 
Awe Samiti 

69. 23-324/2002- HR06712000 Baba Phullu Sadh Gaulhala Samltl Haryana 1113925 
AWD 

10. 23-37/05-06 MH13212oo7 Jal Bhavanl Gramvlkaa Bahuuddeshlya' Maharashtra 1125000 
Sevabnavl Sanstha 

71. 23-39/04-05 GJ02311991 Shree Kutch Mundra Panjrapole and Gujarat 524475 
Gaushala 

72. 23-3106-07- PJ015/1999 Gaushala Committee Punjab 1064260 
AWB 

73. 23-142/2002- RJ219/2001 Shree Ram Gaushala Sava Samltl Rajasthan 990000 
Awe 

74. 23-233/2002- RJ30812002 Shree Ram Gaushala Ranawas Rajasthan 492198 
AWD 

75. 23-166/2002- PJ066/2002 Sant Shri Asaramll Gaushala Trust Punjab 1126000 
AWD (Regd.) 

76. 23-87/04-05- MP119/1999 SM Gopal Gaushala. Kaehnaria Madhya Pradesh 959196 
AWB 

77. 23-140/2003- HR057/1999 Shrl Vaishnav Agrasen Gaulhala (Agroha) Haryana 900000 
AWD 

78. 23-27/2003- RJ316/2002 Sri Madhav Govlnd Goshala Vikas Samlt! Rajasthan 1125000 
AWe 
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2 3 4 5 6 

79. 23-38/2002- RJ151/1999 SM Dayalu Gau Jlv Jan Parmarth Seve Rajasthan 1038327 
AWD Sanathan 

80. 23-56/2006-07 - RJ338/2oo2 Dayodaya Pasusamvardhan Sansthan Rajasthan 1125000 
AWe 

81. 23-04/04-05- HR09912OO2 Maharishi Dayanand Gaushala Haryana 680970 
AWB 

82. 23-5212001- PJOO4/1991 SPCA Chandlgarh Punjab 500000 
AWD 

83. 23-20/2003- PJ031 12000 Gau Rakshak Mandai Punjab 1060200 
AWD 

84. 23-249/2003- GJ065/1998 Shrl Khoda Dhor Panjarapol Thara Gujarat 933750 
AWD 

85. 23-188/2002- RJ124/1999 Sri Gopel Gaushala Samltl Rajasthan 1125000 
AWD 

86. 23-19/2006-07 MP31112006 Sri Ram Mandlr Prachln Gaushala Madhya Pradeah 1011883 

87. 23-1 06/2004-05- MP076/1999 Vrlndavan Dham Gaushala Samltl Madhya Pradesh 1125000 
AWe 

88. 23-119/04-05- MP046/1999 Shri Krishna Jeevan GOIeva Sadan, Madhya Pradesh 1046000 
AWe Karhl 

89. 23-99/04-05- MP31912007 Handlya eagh Hanuman Gaushala Madhya Pradesh 1033200 
Awe Samltl 

90. 23-48/2006-07- MP04311999 Shrl Gopel Gausala Samiti Madhya ,")radesh 1125000 
AWe 

91. 23-16/2002- RJ014/1993 Shri Hardayal Gaulhala Rajasthan 1098815 
AWD 

92. 23-75/06-07- RJ403I2003 Shrl Manch Gaushala Seva Samltl Rajasthan 1046250 
AWe 

" 

93. 23-218/2004-05- RJ130/1999 Pashupetl Kelyan Parishad Rajasthan 1125000 
AWe 

94. 23-175/2003- OR041 12006 Gurukul Ashram, Am .. na Orissa 983434 
AWD 
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2 3 4 

95. 23-13812004-06- MP32112OO7 
AWB 

Dayodaya Puhu Samvaldban Evam 
paryavaran Kendra (Gauehala) 

SI.No Name of Organization "I.e 
,", { 

ANDHRA PRADESH 

1. Sri Radha Govind Gauraksha Samltl 

2. Blue Cross of Hyderabad 

3. Intemational Animal and Birds Welfare SocIety 

4. Sri Swarupa Nistha Ashrama Phlloeophical Welfare Society l: '/~, ; 

5. Sri Venugopala Swami Gaushala 

6. SELECT 

7. King Intergrate.d Seva Samiti 

8, Karuna Society for Animals and Nature, Puttaparthi ".". 

DELHI 

9. Wildlife Trust of India 

10. Sanjay Gandhi Animal Care Centre 

11. Abol Tirth Veterinary General Hospital 

12. Shree Nagavaladla GaushaJa Panjarapole Charitable Trust 

13. Bhagwan Mahavlr Pashu Raksha Kendra 

HARYANA 

14. Shiv Shakti Gaushala, Khadatwa 

HlMACHAL PRADESH 

15. SPCA Nahan 

KARNATAKA 

16. Mysore Panjrapole Society 

toOl...... 80 

5 8 

Madhya Pradesh 1034550 

, , .. TotaJ 

"r DiRtot 

" Chlttoor 

'Hyderabed 

Ana"." 

Prakasham 

, Anantapur 

Hew DeIhl 

New Deihl 

Jamnagar 

Kutch 

"Kutch 

Sirmour 

Mysore 

89808588 

Refeued 

1084500 

137388 

1009723 

1050000 

1083583 

1012500 

1125000 

1125000 

1048250 

841250 

878382 

800000 

873785 

1088750 

853990 ' 

1068750 
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SI.No Releued 

, ! ~ 

KERALA 
, i·~. 

17. People for Animals,Tri~m TttwandMn 1125000 

MAOHYA PRADESH 

OayodayaPuhu Seve Kendra 
~~' .. 

18. Katni 1125000 

19. Dayodaya PUhu se.:' Stam Paryavaran Kendra Guna 1034550 

20. Dayodaya Paahu Seva Kendra Aahoknagar 1125000 

21. Dayoctaya Paahu Se'4.~ T1kamgarh 1125000 
. " 

22. Dayodaya Jeev~h. Sansthan GuashaJa Seoni 1121985 

23. Shri Gopia Gau ..... Sheopur 600000 

24. Bahuball Jeev R8kaha ·E*m Paryavaran 8arnrak8han N~ Chlndwada 1125000 

25. Pt. Jagadamba P,..S1\ukla Smriti Shtkaha Evam SafMj JabaJpur 951087 

Kalyan Parishad ,I • ,-:,~ 

26. Gautam Gosamvardbq .. Shodh Sansthan, Jafta Ujjain 1125000 

27. Shree Gautras ~.8opa1 GoshaJa, Badnagar Ujjain 1125000 

MAHARASHTRA 

28. Shri Mahalaxmi Gotal.bli'1and Charitable Tnm YaWdmal 1000350 

29. Blue Cross Society -of'''''e Puna 401625 

30. People for Animate Wardba 1068750 

31. Gausamrakahan Va .. 1k8han Prani SOOhar Kendra. Want Vavatrnai 1104417 

32. Sw. V.D. Savarkar Bahuudhelhlya Sikahan and Vyayam Gadchlroll 1054785 
Prasarak Mandai 

33. SPCA Udglr Udgir 950000 

34. Mat08hrl Janabhai Sevabhavl Sanetha Oegtoor 1080000. 

ORISSA 

35. People for Anlmatl Bhubaneawar 1125000 

36. PFA, Kendrapada Kendrapara 1300000 



83 MARCH 12. 2001. 

81. No Name of Organization Dtltrict Rele .. ed 

37. People For Animals, Rourkela Sundargarh 629145 

36. National Institute for Community and Child Development Khurda 639173 

(NICCD) 

PUNJAB 

39. Sri Krishna Gaushala, JagaronMandi Ludhlana 328725 

RAJASTHAN 

40. Shri Gurudev Parmarth Gaushala Trust Samiti Pushkar 1012500 

41. Kalyan Bhumi Gauseva Sadan Sri Ganganagar 247007 

TAMIL NADU 

42. Dharma Rajyam Madurai 108623~ 

un AR PRADESH 

43. Sarveshwar Naryan Anath Gau Seva Samiti Mathura 707850 

44. Shri Krishna Gaushala Jhanai '516900 

45. Shyam BaJ Niketan Bulandlhahar 1125000 

46. Bateshwar Nath Vidhya Paeth Agra 1125000 

47. Shyam Gau Seva Sadan Gorakhpur 1012500 

48. Kawalanand Nigam Ashram Bljnaur 1119849 

49. Gramya Vikas Evam Jankalyan Seva Samiti Allahabad 900225 

50. PFA, Dahradun Dehradun 919165 

WEST BENGAL 

51. PFA, Hooghly Hooghly 648556 

52. Ashurali Vivekananda Smriti Sangha South 24 Paraganas 916450 

53. Animal and Bird Welfare Society Howrah 670500 

TOTAL 48991117 
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OetBlls of Shelter Grant Released 10 the AWOs During 2004..()5 
(As on 31-03-2005) 

SI. No File No. Name of Organization District Released 

ANDHRA PRADESH 

1. 23·212003-AWD King Integerated Sewa Samiti Nellore 1125000 

2. 23·221/2002·AWD Sri Venu Gopala Swamy Mandlr Ranga Reddy 1083564 

GOA 

3. 23·263102·AWD People for Animals, Goa Panajl 900000 

GUJARAT 

4. 23·338/2002·AWD Abol Tirth Veterinary Gen. Hospital Jamnagar 878382 

5. 23·36/2002·AWD Shri Jay Yogeshwar Gauseva Trust Junagadh 650000 

KARNATAKA 

6. 23·29512003-AWD Mysore Panjrapole Society Mysore 1068750 

MADHYA PRADESH 

7. 23·11612002·AWD Dayaoday Pashu Sewa Samltl Seoni 1068750 

8. 23·35212002·AWD Dayoday Pashu Sewa Sadan Vidhisha 945000 

9. 23·147103·AWD Suman Rani Shiksha Samlti Morena 1000000 

10. 23·54/2000-AWD Dayadaya Go Sewa Jeevraksha Evam Pa Sagar 360000 

MAHARASHTRA 

11. 23·30212002·AWD Swa. V.D. Savarkar Bahuuddeshlya Shikshan Gadchiroll 1054785 
and Vyamn 

12. 23·250/2002·AWD Shri Mahalaxmi Gorakshan and Charitable Trust Yavatmal 1000350 

13. 23·260/2003·AWD Matoshrl Janabai Sevabhavi Sanatha Degloor 1080000 

14. 23·19/2002·AWD Shrl Gosamrakshan Va Anusandan Sanstha Nagpur 900000 
I 

NEW DELHI 

15. 23·10/2003·AWD Circle of Animal Lovers Delhi 974093 

16. 23·29212002·AWD Sanjay Gandhi Animal Care Centre Delhi 641250 



67 MAACH'2,~ 

SI. No Fite No. ---'Name of Organization Oistrtct Releued 

ORISSA 

17. 23-94I2OO2-AWO Anchallka Punje8wari Sanskrutika Sansed Purl 1125000 

18. 23·196/2003-AWD People for Animals, Rourkela Rourkela 6291~ 

RAJASTHAN 

19. 23-64101-AWO Shree Girldhar Go Seva Samlthi Kota 691690 

TAMIL NADU 

20. 23-9312003-AWD Kamarajar Health Education and Social Welfare Virudunagar 1068750 

Association 

UTTAR PRADESH 

21. 23·208I2003-AWO Gram Vikas Evam Jankalyan Sewa Samltl Allahabad 900225 

22. 23-27312OO3-AWD Shri Bateshwar Nath Vidya Paeth Agra 1125000 

23. 23-4312OOO1AWD Oayoc:laya Pashu Samrakshan Kendra (Gaushala) Lalitpur 200000 

Total 20469734 
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Details of Ambulance gr"nts approved/re/e"sed in 2006-07 

SI. AWBI Code Name of Organization District State Releaaed 
No. No. Amount 

1 2 3 4 5 6 

1. PJ015/1999 Gaushala Committee Sangrur Punjab 350000 

2. HA06712000 Baba Fullu Sadh Gaushala Samiti Hissar Haryana 450000 

3. MP270/2002 Dayoday Pashu Seva Kendra Tikamgarh Madhya 450000 
Prasesh 

4. GJ055/1998 Shri Jivdaya Mandai Kutch Gujarat 319460 

5. GJ027/1991 Vadodara SPCA Baroda Gujarat 350000 

6. HR121/2oo2 Shri Gaushala Sirsa Haryana 436850 

7. RJ193/2000 Shri Adinath Pashu Raksha Sansthan Udaipur Rajasthan 346140 
(Gaushala) 

8. MP02411998 Jain Gaushala Samiti Neemuch Madhya 422000 
Prasesh 

9. RJ404/2003 Rajpurohlt Seva Sanathan Udaipur Rajasthan 450000 

10. RJ32612003 Shri Nageshwar Parahwanath Gaushala Udaipur Rajasthan 350127 

11. GJ23312004 Shree Sahjanand Gaushala Kutch Gujarat 350000 

12. UP031/1998 Kanpur Gaushala Society Kanpur Uttar Pradesh 350000 

13. HR002/1991 Mewat Kshetra Gaushala Samlti Gurgaon Haryana 450000 

14. MH02211972 Nagpur SPCA Nagpur Maharashtra 350000 

15. MP22512oo1 Dayoday Jeev Raksha Santha Seoni Madhya 450000 
Pradesh 

16. KLOO3/1978 SPCA Kozhikode Kozhikode Kerala 390114 

17. GOOO1/1999 Goa Animal Welfare Trust Rala Goa 410300 

18. KL02612005 Idukki SPCA Idukki Kerala 450000 

19. KA03012002 Govanlthashraya Trust Mangalor Kamataka 350000 

20. HR046/1999 Dharmarth Gaushala Sonepat Haryana 350000 

21. MP030/1999 Gotras Nivanni Gopal Gaushala Unain Madhya 442666 
Pradesh 
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1 2 3 4 5 e 
22. UP05111999 Shri Krishna Gaushala Kushinagar Uttar Pradesh 460000 

23. MH09212002 People for Animals Wardha Wardha Mahafaehtra 405000 

24. RJOO4/1991 Shrl Ganga Gaushala Blkaner Rajasthan 450000 

25. AP004/1972 SPCA Kakinada Kakinada Andhra 450000 
Pradesh 

26. RJ409/2004 Shrl Mahaveer Gaushala Kalyan Sansthan Baran Rajasthan 350000 

27. UP304I2008 Gramya Vlkas Evam Jan Kalyan Seva . Allahabad Uttar Pradesh 450000 
Samitl 

28. MH11912005 Shri Mahalaxmi Gorakshan and Charitable Yavatmal Maharashtra ~ 
Trust 

29. AP096/2006 SELECT Prakasam Andhra 422920 
Pradesh 

30. HR09912OO2 Maharishi Dayanand Gaushala JhaHar Haryana 350000 

31. HR02511998 Shrl Krishna Gopel Gaushala Kamal Haryana 448000 

32. HR161 12005 Markandeswar Gaushala Evam Samaj Kurukshetra Haryana 450000 
Kalyan Samlti 

33. HR128/2002 Maharishi Dayanand Saraswathl Gaushala Sirsa Haryana 375272 

34. RJ338/2002 Dayoday Pashu Samvardhan Senstha Banswara Rajasthan 450000 
(Gaushala) 

35. ND023/1999 Samrakshan Charitable Truet New DeIhl New Deihl 350000 

Total 14105389 

Grants Released 2005-2006 (Ambulance) 

---
51. No Name at Organization District Releued 

ANDHRA PRADESH 
'. 

1. Sri Radha Govinda Gow Raksha Samlti Tirupall 444500 

GOA 

2. Intemational Animal Rescue Goa 394170 
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SI. No Name of Organization District Released 

GUJARAT 

3. Shri Vardhman Jivdaya Kendra, Mumbal Kutch (Mumbal) 350000 

HARYANA 

4. Shiv Shakti Gaushala Kalthal 450000 

5. Shri Krishna Gaushala Jlnd 350000 

KARNATAKA 

6. Animal Rights Fund Bangalore 450000 

7. Krupa Loving Animals Bangalore 450000 

KERALA . 
8. PFA Kollam Kollam 412262 

MADHYA PRADESH 

9. Suman Rani Shiksha Prasar Samlti Morena 444790 

10. Bahubali Jeev Raksha Avam Paryavaran Samrakshan Nyas Chhindwara 450000 

11 Shree Gautam Gosamvardhan Sansthan and Paryavaran Kendra Ullain 442666 

MAHARASHTRA 

12. SPCA Thane Thane 434240 

13. Plants and Lovers Society (Pals) India Mumbai 256163 

14. Plant and Animal Welfare Society Domblvali 277199 

UTTAR PRADESH 

15. Sarveshwar Narayan Anath Gau Sewa Samiti Mathura 449000 

16. Animal Care Organisation Lucknow 419255 

17. Shri Gaushala Kathar Jungle Basti 350000 

WEST BENGAL 

1 B. Ashurali Vivekananda Smriti Sangha South 24 Parganas 350000 

19. Debagram Gram Unnayan Kendra Nadia 422000 

Total Released Amount 7596245 
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Details of Ambulance Grants Released to the AWOs during the Year 2004-05 
(As on 31-03-2005) 

State AWD File Name of Organization District Amount 
No. 

ANDHRA PRADESH 

1. 22·179·02·AWD Foundation for Animals Nellore 314325 

KARNATAKA 

2. 22·208/02-AWD Compassion Unlimited Plus Action Bagalore 450000 

MADYA PRADESH 

3. 22·163/03·AWD Sanskrit Pustakonnati Sabha Chlndwara 447200 

PUNJAB 

4. 22·171/03-AWD Shri Gaushala Bathlnda 438200 

RAJASTHAN 

5. 22·106/02·AWD PFA Sirohl Sirohl 344970 

WEST BENGAL 

6 . 22·126/03-AWD Burdwan Animal Welfare Society Burdwan 243410 
. _ .. -._--

Total 2238105 
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De~II. of ABC ApprovedlRelfMsed In 2006-07 

Sl. Name of Organization District State R ..... 
No Amount 

1 2 3 4 5 

,. People for Animals 'Bhubaneahwar Bhubneswar Ori ... 445000 

2. Foundation tor Animals Nellore Andhra Pradesh 178000 

3. People for Animals Wardha Maharalhtra 92500 

4, Suman Rani Shiksha Prasar Samiti Morena Madhya Pradesh 185000 

Suman Rani Shiksha Prasar Samltl Morena Madhya PradHh 222500 

5. Animal Rescue Kerala Charitable Trust Thlruvananthapuram Kerala 105000 

6. People for Animals Mapu .. Ooa 1110000 

7. Blue Croa of Kanchlpuram Kanchlpuram Tamil Nadu 887500 

8. Vlaakha SPeA Visakhapatnam Andhra Pradesh 1975000 

9. P80pIa fOr Animals Wardha Wardha Maharuhtre 92500 

10. Animal Care Land Tirupati Andhra Pradesh 1112500 

11. love N Care for Animals Koikatta West Bengal 867500 
12. SPCA Pune Pune Maharuhtra 92500 

13. BlueCroas SOCiety of Pune Pune Maharuhtra 697820 

14. Goa SPCA Bardez Goa 266200 

15. Goa Animal Welfare Trust Margao Goa 667500 

16. Help in Suffering Jaipur Rajasthan 1098507 

17. Compassionate Crusaders Trust Koikatta West Bengal 2n500 
18. All India Animal Welfare Assoctatlon Mumbai Maharuht,. 740000 
19. Animal and Bird Welfare Society Howrah West Bengal 166675 
20. Blue Cross of India Chennai Tamil Nadu 2590000 
21. Thane Municipal Corporation Thane Maharuhtra 833930 

Thane Municipal Corporation Thane Maharashtra 667500 



PHALGUNA 22, 1928 (SAKA) 

1 2 3 4 5 

22; India Project for AnImate and Nature Nllglril Tamtl Nadu 222500 

India project tor Animals. and Nature NlIgJril TamB Nadu 890000 

23. Animaf YMIfa .. Anoctation Mumbal Maharuhtra 445000 

24. tn· Defence of Anlrnafe Mumbai MahlirHhtra 8987715 

In Defence Of Animals Mumbal Maharastrtra 887500 

25. Burdwan SocIety for Animal Welfare Burdwan West Bengal 44500 

26. Animal Welfare and Protection Trust Chennal Tamil Nadu 1780000 

27. Karuna Society for Animals and Nature Puttaparthl Andhra Pradesh 158865 

Karuna Society for Animals and Nature Puttaparthl Andhra Pradesh 222500 

28. Vadodara SPCA Baroda Gujarst 445000 

29. Friendlc08s-Seca New Deihl Deihl 1802250 

30. Foundation for Animals Nellore Andhra Pradesh 358000 

31. Adarsha Animal WeIfa,.. Trust Bellary Kamataka 91500 

32. Idukki SPCA Idukki Kerala 445000 

33. International Animal and Birds Welfare Society Anantapur Andhra Pradesh 867500 

34. Green Mercy Vlsakhapatnam Andhra Pradesh 491380 

Green Mercy Visakhapatnam Andhra Pradesh 592500 

35. Samrakshan Charitable Trust Deihl Deihl 665200 

36. Sanjay Gandhi Animal Care Centre Delhi Delhi 890000 

37. Sonadl Charitable Trust Deihl Deihl 1112500 . 
38. Animal India Trust Deihl Deihl 1780000 

39. Blue Crosl of Kanchlpuram Kanchlpuram Tamil Nadu 1335000 

40. SPCA Chennai Chenna! Tamil Nadu 185000 

41. Jeevashram Foundation Delhi Deihl 138750 

42. People for Animals Chennal Charitable Trust Chennai Tamil Nadu 2590000 

43. People for Animals Berhampur Ganjam Orissa 445000 
.. . --. 
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2 3 4 5 

44. People for Animals Bhubaneswar Bhubaneswar Orissa 222500 

45. People for Animals Oehradun Oehradun Uttaranchal 222500 

46. People for Animals Rourkela Sundargarh Orissa 33100 

47. Swa. V.D. Savarkar Multipurpose Education Gadchlroll Maharashtra 222500 

and Health Progressive Committee (Animal 
Welfare SOCiety) 

48. Karuna SPCA Emakulam Kerala 222500 

49. Voice of Animals in Distress Navl Mumbai Maharaahtra 445000 

50. Blue Cross of Hyderabad Hyderabad Andhra Pradesh 555000 

51. People for Animals Hooghly Hooghly West Bengal 39118 

52. People for Animals Wardha Wardha Maharashtra 148000 

53. International Animal Rescue Bardaz Goa 445000 

International Animal Rescue Bardez Goa n8750 

54. Daya SPCA Emakulam Kerala 222500 

55. Stray Dogs Birth Control Society, Shimla Shlmla Himachal Pradesh 78000 

Municipal Corporation 

56. Pet Animal Welfare Society New Deihl Delhi 200250 

57. Jeevan Jyoti Animal WeHare Society New Delhi Delhi 333750 

58. People for Animals Calcutta Kolkatta West Bengal 667500 

59. Da~eeling Goodwill Animal Shelter Kalimpong West Bengal 261215 

60. SELECT Prakasam Andhra Pradesh 667500 

Total 40087236 

Grants Released 2005-2006 (ABC) 

SI. No Name of Organization District Released 

ANDHRA PRADESH 

1. Green Mta'· Vleakhapatnam 222500 
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SI. No ~ame of Organization District Released 

2. Shri Raghavendra Pashu Samrakshana Cuddappah 290500 

3. Visakha SPCA Vlskhapatnam 1360000 

4. Foundation for Animals Nellore 178000 

5. Animal Care Land Tlrupatl 890000 

6. International Animal and Birds Welfare Society Anantapur 445000 

7. Adarsha SPCA Anantapur 200000 

B. Blue Cross of Hyderabad Hyderabad 374375 

9. Centre for Animal Rehabilitation and Environment Chlttoor 111250 

10. Indian Institute of Jeevkarunyam Vljayawada 92500 

PUNJAB 

11. PFA Chandigarh Chandlgarh 222500 

DELHI 

12. Society for Stray Canine Birth Control Delhi 2243635 

GOA 

13. Goa SPCA Bardez 206250 

14. International Animal Rescue Goa 890000 

15. People for Animals Goa 1110000 

16. Goa Animal Welfare Trust Goa 1272700 

GUJARAT 

17. RMC Animal Welfare Trust Rajkot 255000 

18. Animal Help Foundation Ahmedabad 340000 

19. Vadodara SPCA Baroda 445000 

HIMACHAL PRADESH 

20. SPCA Sirmaour Nahan 34000 

KERALA 

21. Idukki SPCA Thodupuzha· 445000 

22. Animal Rescue Kerala Charitable Trust TIruvananthapuram 105000 
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SI. No Name of Organization District Rele8l8d 

MADHYA PRADESH 

23. Suman Rani Shlkaha Pruar Samltl Morena 185000 

MAHARASHTRA 

25. An India Animal Weffara AaIociatlon Mumbal 763800 

25. Voice of Animal. in Diet ..... New Bombay 445000 

26. Blue Cross Society of Puna Pune 667080 

27. Animal Wetfare Alsociation Mumbai 311500 

28. SPCA Pune Puna 244750 

29. Thane Municipal Corporatton Thane 329300 

ORISSA 

30. People for Animals Rourkela 95000 

31. PFA Behrampur Behrampur 222WOO 

32. PFA Bhubanelwar Bhubaneewar 222500 

RAJASTHAN 

33. Help In Suffering Jaipur 880555 

34. Animal Aid SocIety Udaipur 510000 
35. Kota Animal Welfare Trust Kola 70720 

TAMIL NADU 

36. People for Animals Chennal Charitable Trust Chennal 3515000 
37. Animal Welfare and Protectton Trust Chennal 1335000 
38. Blue Croaa of India ChennaJ 2590000 
39. India Project for Animal and Natura NUgiris 222500 
40. Blue CrolS of Kanchlpuram Kanchlpuram 667500 

UTTAR PRADESH 

41. Lucknow Municipal Corporation Lucknow gfJ1200 
WEST BENGAL 

42. Love 'N' Care for Animals Kolleatta 244750 
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SI. No Name of Organization 

43. People for Animals, Kolkatta 

44. Compassionate Crusaders Trust 

45. Burdwan Society for Animal Welfare 

District 

Kolkatta 

Koikatta 

Total 

toOuHllbnl' 102 

Releaaed 

925000 

333750 

300'00 

27336415 

Details of ABC Grants Released to the A WOs during the year 2004-05 
(As on 31-03-2005) 

51. AWD File No. Name of the Organisation District Released 

No. 

2 3 4 5 

ANDHRA PRADESH 

1. 24·02104·05·AWB SPCA Kaklnada East Godavari 222500 

2. 24·49/03·AWD Karuna Society for Animals and Nature Puttaparthl 62000 

3. 24·215/03-AWD Animal Care Land' Tlrupati 133500 

4. 24-46/03·AWD Vishaka SPCA Vishakapatnam 595000 

5. 24-41/03·AWD Blue Cross of Hyderabad Hyderabad 525000 

6. 24·116/02·AWD Intemational Animal and Birds Welfare Society Ananthapur 170000 

GOA 

7. 24·03/04·05·AWB Goa 5PCA including the Socrates Goa 127500 

8. 24·195/03·AWD Panjim Animal Welfare Society Goa 400500 

9. 24·48/02·AWD Intemational Animal Rescue Bardez 267780 

10. 24·34/04-05/AWB Intemational Animal Rescue Bardez 445000 

GUJARAT 

11. 24·3/2003·AWD Vadodara SPCA Vadodara 170000 

MAHARA5HTRA 

12. 24·225/2003·AWD Voice for Animals in Distress (Stra) - Thane 445000 

13. 24·01/04·05 AWB Blue Cross Society of Pune Puna 462500 . 
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Blue Cross Society of Pune lind Instalment Pune 462500 

14. 24-205l03-AWD All India Animal Welfare Assoication Mumbai 250000 

15. 24-114/02-AWD In Defence of Animals Mumbal 408000 

NEW DELHI 

16. 24-39/04-05-AWB Society for Stray Canine Birth Control Delhi 2892500 

ORISSA 

17. 24-151/03-AWD PFA Bhubaneswar Bhubaneswar 222500 

RAJASTHAN 

18. 24-36104-05AWD Help In Suffering Jaipur 429445 

TAMIL NADU 

19. 24-04/04-05-AWB Blue Cross of India Chennai 740000 

Blue Cross of India lind Instalment 740000 

20. 24-34/2oo3-AWD People for Animals Charitable Trust Chennal 590000 

21. 24-31/04-05/AWB Animal Welfare and Protection Trust Chennai 445000 

Animal Welfare and Protection Trust lind Instalment 445000 

22. 24-37/04-05/AWB People for Animals (Chenai) Charitable Trust Chennai 925000 

UTTAR PRADESH 

23. 24-94-02-AWD PFA Agra Agra 34000 

WEST BENGAL 

24. 24-68/2002-AWD The All Lovers of Animal SOCiety Calcutta 126000 

25. 24-39/1999-AWD Animal and Bird Welfare Society Howrah 400000 

26. 24-32/04-05/AWB Love N' Care for Animals Kolkata 244750 

27. 24-72102-AWD People for Animals-Hoogly Hoogly 170000 

28. 24-123103-AWD PFA Kolkatta Kolkatta 220000 

Total 13n0975 
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Details of Natural calamity grants appIOvedlreleased In 2006-07 
• 

SI. File No. AWBI Name of Organization State Releuad 
No. Code No. Amount 

1. 21-18/0S·06 AWe OR01S/2001 Kalyani Orissa 100000 

2. 21-1912005-06 TN044/1998 People for Animals (Chennal) Tamil Nadu 402500 
Charitable Trust 

3. 21-1S/06-o7 ·AWe RJ144/1999 SM Mohan Gopal Gaushala Rajasthan 200000 

4. 21-18106-07-AWe GJ004/1988 Shrl Akhll Bhar1iya Hinsa Nlvaran Gujarat 300000 
Sangh 

5. 21-22106-07-AWe AP029/1999 Bharatiya Prani Mitra Sangh Andhra Pradesh 200000 

6. 21-24106-07 AWB AP096/2006 SELECT Andhra Pradesh 20000 

7. 21-30106·07 AWe OROOS/1997 Aaurelwar Gomangal Samitee Orissa 20000 

8. 21-31/08-07 AWe OR01812001 District SPCA Orissa 10000 

9. 21-20105-06-AWe WB02411998 Council for Rural Welfare West Bengal 55000 

10. 21-07/06-07 AWe AP048I2000 Green Mercy Andhra Pradesh 50000 

11. 21-29106-07 AWe OR040/2006 SOPUTRA Orissa 20000 

12. 21·24105-08 AWB AP016/1998 Visakha SPCA Andhra Pradesh snooo 
13. 21·35106-07 AWB GJ188/2002 Sheth Anandji Kalyanjl Chhapa- Gujarat 290000 

riyaJi Panjrapole and Sarvajanik 
Trust 

14. 21·38106-07 AWB AP064I2002 Karuna Society for Animals and Andhra Pradesh 350000 
Nature 

15. 21-33106-07 AWe RJ53612007 Shrl Shrl Rajiv Gandhi Gaushala Rajasthan 175000 
Prabandh Samiti 

16. 21-37/06-07 AWe RJ52512007 Arunima Sewa Sanathan Rajasthan 17S000 

Total 2944500 
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Gram. Ret' .... d .2fXJ5-2008(NllturaI C8I11mJty) 
iii 

SI. Name District State Rele.18CI 
No. Amount 

ANDHRA PRADESH 

1. Visatcha SPCA Visakha Andhra Pradesh 500000 

MAHARASHTRA 

2. PanJrapole (Gorakshan) Sanstha Ahmednagar Maharashtra 801315 

ORISSA 

3. People for Animals 8hubaneswar 011888 600000 

4. APOWA Kendrapara Orina 340120 

S. Maitri Club Ganjam Ortl88 50000 

Total amount released 2191436 

Grants for Natural Calamities Released during the yesr 2004-05 (As on 31-D3-200S) 

State AWD File No. Names of Organlzatfon District Amount 
releued 

ANDAMAN AND NICOBAR ISLANDS 

1. 21-S/04-0S/AWB Barthlya Jeev Jantu Port Blair 100000 

ANDHRA PRADESH 

2. 21-7/04-0S/AWB Karuna Society for Animals Puttaparthy 100000 

3. 21-5/04-Q5/AWB Visakha SPCA Visakhapatnam SOOOO 

NEW DELHI 

4. 21-8/04-05/AWB FraJndico Seca New Deihl 100000 

TAMIL NADU 

" 5. 21-10/04-05/AWB Animal Welfare Chennal 24000 

S. 21-4/04-05/AW8 Blue Croas of India Channai 1000000 

Total 1384000 
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DBtails of Grants In Aid ReIN8Bd to A WOS under AWBI Plan (Regular Grant) 
Amount Sanctioned and Rei_sed In 2007-2008 (As on 4-3-2008) 

51. Code Name City Grant 
No. Releaaed 

2 3 4 5 

1. APOO4/1972 SPCA Kakinada Kaklnada 40000 

2. APOO7/1988 Eluru Gosamrakshana Samiti Elluru 50000 

3. AP016/1998 Visakha SPCA Visakapatnam 75000 

4. AP017/1998 International Animal and Birds Welfare Society Guttur 60000 

5. AP02111999 Royal Unit for Prevention of Cruelty to Animals Uravakonda 30000 

6. AP033/2000 Shrl Mahavlr GaushaJa Foundation Trust Tlrupatl 60000 

7. AP037/2000 Foundation for Animals Trust NeUore 50000 

8. AP038/2000 Society of Animal Welfare Kothagudam 10000 

9. AP07212002 Shri Vijayawada Go Samrakshan Sangham Vijayawada 50000 

10. AP08812005 Sahayog Organisation Hyderabad 50000 

11. AP09312006 Sai Blue Cross Society Anantpur 30000 

12. AP096/2006 Social Economic for Labour and Community Training Prakasam 60000 
(SELECT) 

13. AP100/2007 Abhya Gau Sewa Sansthan Hyder.bad 10000 

1'-. BHOO3/1991 Shri Tatanagar Gaushala Jamshedpur 125000 

15. BH010/1999 Shrl Ganga Gaushala Katrasgarh P.O. 50000 

16. BH014/1999 Jamshedpur Animal Welfare Society Jamshedpur 10000 

17. BH017/2000 Rashtriya Goraksha Sangh Patna 40000, 

18. BH037/2007 Helping Organisation for Environment and Animal Trust Ranchi 10000 
(Hope and Animal Trust) 

19. GJ00911991 Shri Dhrol Gaushala and PanJrapole Dhrol 60000 

20. GJ01611991 Shri Vrindhavan Gaushal. Jivdaya Trust Jivapur 100000 

21. GJ019/1991 Shri Sidhpur Mahajan Panjarapole Sidhpur 70000 
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2 3 4 5 

22. GJ020/1991 Shri Babra Panjrapole Babra 60000 

23. GJ024/1991 Shri Anjar Panjrapole Kutch 125000 

24. GJ02511991 Shri Vlnchhlya Mahajan Panjrapole Truat RaJkot 50000 

25. GJ027/1991 Vadodara SPCA Baroda 50000 

26. GJ034/1998 Shri Jakhau PanJrapole Trust and Gaushala Jakhau 50000 

27. GJ04211997 Shri Mahuva Gaurakshak Sabha Mahuva 50000 

28. GJ055/1998 Shri Jivdaya Mandai Kutch 200000 

29. GJ065/1998 Shri Khodadhar Panjrapole Thara 55000 

30. GJ066/1998 Shri Mehsana Panjrapole Sanstha Mehaana 50000 

31. GJ070/1998 Siddhi Bhavan Manohra Jain Panjrapole Banaakantha Dt. 50000 

32. GJ07311998 Radhanpur Khodadar Panjrapole Sanatha Radhanpur 220000 

33. GJ075/1999 Shri Govansh and Panjrapole Sanstha Jamkandoma 150000 

34. GJ076/1999 Shri Gaurakshan Sanatha Palltana 75000 

35. GJ086/1999 Shri Wankaner Panjrapole Gaushala Wankaner 50000 

36. GJ098/2000 Bilkha Gaurakshan Panjrapole Bllkha ~ 

37. GJ114/2000 Shri Shivajinagar Gau Seva Samaj Trust Savarkundla 50000 

38. GJ126/2001 Shri Ramroti Annakshetra Ashram Kotharla 125000 

39. GJ131/2001 Shri Bhujpur Panglapole Bhujpur 400000 

40. GJ14212002 Bhagwan Mahavlr Pashu Raksha Kendra Pragpura 310000 

41. GJ161/2002 Vadala Panjrapole Vadala 185000 

I 42. GJ171/2002 Shri Mansa Mahajan Panjrapole Manaa 135000 

43. GJ 19412002 Shri Jivdaya Gau Seva Samaj Trust Lalltpur 50000 

44. GJ199/2002 Vadodara Centre for Animal Rescue and Emergency Baroda 10000 

(VCARE) 

45. GJ215/2002 Shri Kevalpunlji Gaushala Trust Thall 50000 

46. GJ224/2003 Shri Shambhugiri Seva Trust Asodar 50000 

47. GJ230/2004 Ashirwad Charitable Trust Sudasana 140000 
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2 3 4 5 

48. GJ23612002 Shri Suthri Panjrapole Kutch 50000 

49. GJ239/2005 Shri Gadhada Jivdaya Jankalyan Trust BQavnagar 50000 

50. GJ24312006 Shri Patan Panjarapole Patan 195000 

51. GJ24412006 Shri Gau Seva Samlti Kutlyana 60000 

52. G0001/1999 Goa Animal Welfare Trust Salcete 10000 

53. GOOO2l1999 People for Animals-Goa Panajl 30000 

54. HP003l1998 Blue Cross of Himachal Pradesh Palampur 30000 

55. HP015/2oo2 SPCA Sinnour Nahan 30000 

56. HP02012002 Thakurdwara Gaushala Samltl Hamirpur 30000 

57. HP022J2005 Madhav Go Vigyan Kendra 30000 

58. HP02312006 Shri Laxmi Narayan Gauraksha Seva Samiti Nadaun 40000 

59. HP024/2006 Krishan Gopel Gaushala Hamirpur 40000 

60. HR002l1991 Mewat Kshetra Gaushala Samiti Ferozpur 70000 

61. HR003l1991 Araha Mahavidya Gurukul Gaushala Kalwa 40000 

62. HR004I1991 Shri Krishna Adaraha Gaushala Seva Samiti Gohana 125000 

63. HROOS/1991 Shri Krishna Gaushala Tohana 150000 

64. HR01111991 Shri Gaushala Shala Dairy Datta Datta 400000 

65. HR01311991 Shri Ramakrlshan GOMva Saden Dhannartha Saba Bapouli 50000 

66. HR014/1991 Shri Gaushala Society Panipet 235000 

67. HR017/1994 • Shri Gopal Gaushala Namaul 100000 

68. HR019/1996 Rashtrlya GaushaJa Dharoli 225000 

69. HR025/1998 Shri Krishan Gopal Gaushala Jhundla 50000 

70. HR037/1999 Shri Krishna Adarah Gaushala Samalakha Mancil 50000 

71. HR040/1999 Arya Gaushala Samlti Panchpon 30000 

72. HR042/1999 Shri Krishna Gaushala Siwanl Mandl 126000 

73. HR045/1999 Shri Krishna Gaushala Uklana Mandi 250000 
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2 3 4 5 

74. HR04611999 The Charitable Gaushala (Dhannarth Gaushata) Sonapet 600000 

75. HR04811999 ·Shrl Gaushala Association Safldon Mandl eoooo 
76. HR049/1999 Shri Swami Gauraksha Nand Gaushaia Safldon 150000 

77. HR051/1999 Shri Swami Gaurakshanand Gaulhala Julana 200000 

78. HR05211999 Shri Gaushala Baba Phulu Sadh Uchana Khurd 300000 

79. HR053/1999 Shri Somnath Gaushala Jlnd 50000 

80. HR054/1999 Shri Gaushala Jlnd 150000 

81. HR05S/1999 Shri Haryana Gaushala Hansi 300000 

82. HR059/1999 Shri Gaushala Rohtak 500000 

83. HR06011999 Shri Gaushala Sirsa 200000 

84. HR061/1999 Shri Balaji Gaushala Jind 50000 

85. HR06211999 Shri Gopal Krishna Gauehala Sewa Samiti Gohana Mandl 125000 

86. HR063/1999 Gaumath (Gaushala) Dlstt. Bhlwanl 70000 

87. HR067/2000 Baba Fullu Sadh Gaushala Samiti Hissar 150000 

88. HR07112000 Shri Chetandas Gosamvardhan Sansthan Gurgaon 70000 

89. HR07212000 Dharmarth Gaushala Bhatgaon 175000 

90. HR075/2000 Shri Siv Gaushala Dhannarth Trust Duleharl 50000 

91. HR076/2000 Shri Krishna Gaushala Samlti Pandu Plndara 90000 

92. HR079/2000 Shrl Krishna Gaushala Faugaat 80000 

93. HR080/2000 Shri 108 Brahmachari Jayram Das Panchayatl Berl 112500 

Gaushala 

94. HR084/2000 Adarsh \ Gaushala Gurgaon 50000 

95. HR085/2000 Shri Krishna Gaushala Ratiya 25000Q 

96. HR086/2000 Shrl Baba Gudadlya Gaushala Madhaugarh 110000 

97. HR095/2001 Lord Shiv Gaushala Samiti Shahapur 75000 

98. HR098/2oo1 Shrl Madho Singhana Gaushala Madvav Singhana 50000 
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99. HR099I2002 Maharshi Dayanand Gaushala Jhajjar 80000 

100. HR10012002 Shrl Valsh Vyayamshalla avam Gaushala Aohtak 125000 

101. HA 1 04/2002 Shrl Krishna Gopal Gaul8Wa Sadan Sabha Cheeka Mandl 126000 

102. HR10512002 Maharshl Dayanand Saraswathl Gauahala Jamal 62500 

103. HR11112002 Adarsh Gaushala Jh.r 80000 

104. HR116J2002 Shiv Shaktl Gauahala Kadalwa 250000 

105. HR12012OO2 Shrl Gaushala Farrukh Nagar Farukh Nagar 75000 

106. HR12112002 Shri Gaushala Ruallhera 125000 

107. HR12212OO2 Pantilisa GauShala Samltl Kagdana 175000 

108. HR12312OO2 Gau Sewa Samiti Kalthal 60000 

109. HR12412OO2 Jyotipunj Gaushala Tohana 125000 

110. HA12812OO2 Maharishi Dayanand Saraswathy Gaushala Nathusari Ka/an 125000 

111. HR131J2002 Gehlu Glan Bharatl Shlksha Samiti Farmana 40000 

112. HA132/2002 Shrl Krishna Gaushala Samltl Siraa 100000 

113. HR13312OO2 Shrl Vasudev Krishna Gaushala 100000 

114. HR13412002 Shrl Krishna Gaushala Sewa Samlti Siraa 70000 

115. HR13512OO2 Shri Ram Gopal GaushaJa Siraa 50000 

118. HR14112OO2 Shri Gopal Gaushala Hansl 100000 

117. HR14312003 Shri Haryana Kurukshetra Gaushala Hissar 125000 

118. HR144/2003 Gaushala Madhad Kalayat 250000 

119. HR149/2003 Shri Krishna Gaushala Samitl Dhand 50000 

120. HR151/2O(M Saba Munganath Gaushala Ranlya 80000 

121. HR15312OO4 Shri Gorakshini Sanatan Dharam Sabha 225000 

122. HR15412OO4 8M Dara Baba Lathewala Gaushala Panlpat 130000 

123. HR15712005 SM Krlshan Chandra Gaushala Bani 100000 

124. HR15812OO5 Shri Goshala Committee Jagadhri 100000 
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125. HR159/2005 Shri Shiv Gaushala Samltl Hlaaar 50000 

126. HR160/2005 Baba Ganeshllal Gaushala and Karurata Nivaran Rohtak 40000 
Samitl 

127. HR161/2oo5 Markandeshwar Gaushala and Social Welfare Society 50000 

128. HR162/2005 Shri Krishna Gaushala Society 80000 

129. HR16312oo5 Yasoda Nandan Shrl Krishna Gaushala Sevak Samltl Son.pat 40000 

130. HR166/2006 Shri Goblnd Gaushala Samlti Ambala 70000 

131. HR16812006 Shri Ram Bhagat Hanuman Gaushala Sirsa 50000 

132. HR170/2006 Shri Krishan Gaushala Kanina 62500 

133. HR17212006 Akhil Bhartlya Shri Tak Ram MaharaHi Gaushala Jhajjar 30000 

134. HR17312006 Shri Gurudayal Gaushala Jind 10000 

135. HR174/2006 Adarsh Gaushala Society Kaithal 100000 

136. HR176/2006 Shri Krishna Gaushala, Sakta Khera Sirsa 50000 

137. HR178/2006 Baba Bala Smadhawala Gaushala Sirsa 50000 

138. HR18112006 Jal Narain Gaudham Gurgaon 50000 

139. HR187/2006 Shrl Krishna Gaushala, Bhattukalan Fatehabad 125000 

140. HR189/2006 Mata Bhagwati Devl Gaushala Trust Farldabad 30000 

141. HR19212006 Mahant Nomlnath Khati Gau Seva Paryavaran Sudhatta Bhiwani 50000 
Samiti 

142. HR194/2006 Shri Baba Dhuniwala Goseva Trust Dlnod 50000 

143. HR197/2006 Shri Krishna Gaushala Seva Samiti Ellanabad 60000 

144. HR198/2006 Shri Gaushala Ellanabad 60000 

145. HR199/2006 Shri Krishna Gaushala, Mlthl Surera Ellanabad 60000 

146. HR20012006 Shri Krishna Bhagwan Gaushala Samitl Dabwali 50000 • 

147. HR201/2006 Shri Shyam Gaushala Trust Mandhanai 50000 

148. HR20212006 Gurukul Samltl Bikaner 30000 

149. HR209/2006 Shri Krishanji Gaushala Karnal 10000 
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150. HR21312006 Sant Shri Asharamjl Gaushala Samiti Namaul 50000 
.. 

151. HR214/2oo7 Shri Krishan Gopal Gaushala Kunjpura 10000 

152. HR215/2oo7 Shri Krishan Bhagwan Gaushala Gohana 10000 

153. HR217/2007 Shantivan Gopal Gaushala Kamal 10000 

154. HR218/2007 Meera Baba Sehad Bhura Shri Krishan Gaushala 10000 

155. HR219/2oo7 Shri Krishna Gaushala Sewa Samiti Kurukshetra 10000 

156. JKOO2l1999 Jammu Kashmir Gau Raksha Samiti Jammu 50000 

157. JKOO5/2007 J and K Rural Welfare Institution Srlnagar 10000 

158. KA001/1965 Mysore Panjrapole Society Mysore 125000 

159. KA00411993 Compassion Unlimited Plus Action Bangalore 50000 

160. KA017/1999 Wildlife Rescue and Rehabilitation Centre Bangalore 10000 

161. KA039/2004 Nandi Animal Welfare Society of Gulbarga Farhatabad 50000 

162. KA044/2006 Shri Manniranjan Jagadguru Shri Duradundeshwar Belgaum 50000 
Maths Gaushala 

163. KA048/2007 Suman Trust Bidar 10000 

164. KA050/2007 Pranidaya Gyana Prasarak Sangh 10000 

165. KA054/2007 Sri Ataveeshwara Gosamrakshana Kendra Trust 10000 

166. KA056/2oo7 Sheshavana Charitable Trust 10000 

16'. KA056l2oo7 Panjarpol Samstha 10000 

168. KLOl211998 The Elephant Squad and Kennel Club of Kerala Kollam 10000 

169. KL029/2006 Shri Balabhattarakeswara Asrama Samlthl Trust Chavara 30000 

170. MH003/1991 Shri Gopalak Sangh (Gorakshan Sanstha) Trust Solapur 40000 

171. MHOO4/1991 Shri Gorakshan Sanstha Dhamangaon (AS} Dhamangaon 50000 
172. MHOO8l1991 Shri Gorakshan Sanstha Amravathi 50000 
173. MH01311993 Voice of Animals in Distress (Stray Dog Love,.' Mumbai 

Assn.) 10000 

174. MH014/1991 Shri Vardhman Jivadaya Kendra Mumbai 125000 
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175. MH028/1973 SPCA Pune Pune 10000 

176. MH039/1997 Shri Gorakshan Sanatha Ako/a 50000 

177. MH040/1998 Panjrapole (Gorakshan) Sanatha Ahmednagar 50000 
< 

178. MH042I1998 Adarsh Go Sewa Avam Anusadan Prakalp (Adarsh Akola 50000 
Sanskar Mandai) 

179. MH05911999 Kesav Gorakshan Sewa Samiti Waaim 40000 

180. MH064/2000 Shri Gopal Krishna Gorakshan Sanathan Jalgaon 50000 

181. MH066/2000 People for Animals Bhadrawati 30000 

182. MH101/2002 Shri Krishna Gaushala Tumsar 50000 

183. MH108/2004 Buldhana SPCA Buldhana 30000 

184. MH115/2005 MIs. Jaingire Pajirapo/e Avam Goshala Charitable Aurangabad 50000 
Sansthan 

185. MH12412006 Swa.V.O. Sawarkar Bahuuddeshiya Shikahan and 30000 
Vyayam Prasarak Mandai 

186. MH126/2oo7 Saint Krupa Gaushala Charitable Trust Malegaon 10000 

187. MH129/2oo7 Save our Strays Mumbai 10000 

188. MH131/2oo7 Veterinary Therapeutics Endosurgery and MediCine 10000 
Society 

189. MH134/2oo7 Gramin Vikas Sanshodhan Va Prashikshan Sanstha Nagpur 10000 

190. MH135/2007 Gramparlvardhan Prabhodhini 10000 

191. MP005/1991 Shri Gopal Krishna Gaushala Mandasaur 62500 

192. MPOO6/1991 Shri Gaushala Sadavart Committee Satna 50000 

193. MP00711991 Shri Akllanand Saraswathi Gramin Gaushala OaJauda 50000 

194. MP010/1991 Shri Gopal Krishna Gaushala Vidlsha 50000 

195. MP01111991 Brij Mohan Ramkali Gou Samrakshana Kendra Bhopal 50000 

196. MP01211991 Jiva Daya Prami Manda' SravaJanlk Paramartik Nya. Sailana 50000 

197. MP01311991 Shri Gopa' Gausha'a Shajapur 40000 

198. MP021 11 !98 Shri Gopa' Gaushala Shivpurkalan 62500 
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199. MP02311998 Shri Gopal Krishna Gaushala Samltl Sardarpur 50000 

200. MP027/1998 People for Animals Gwalior 40000 

201. MP028/1999 Anand Gaushala Anjad P. Nlmgad 50000 

202. MP035/1999 Shri Gopal Krishna Gaushala Ozhar 50000 

203. MP039/1999 Shri Rashtriya GaushaJa Trust Dhamtari 50000 

204. MP04511999 Shri Panchmukhi Hanuman Mandir Go Sewa Samiti Ramtekari 50000 

205. MP051/1999 Shri Govardhan Gaushala Alot 50000 

206. MP05211999 Sant Shri Rotiramji Gaushala Behpur 50000 

207. MP05411999 Shri Gopal Iftikhar Gaushala Jawara 80000 

208. MP055/1999 Shri Gopal Gaushala Nyas Ratlam 50000 

209. MP058/1999 Dayadaya Go Sewa Jeevraksha Evam Paryavaran Khurai f3000Q 
S Sansthan 

210. MP089/1999 A~un Gaushala Narasingarh 40000 

211. MP114/1999 Gopal Krishna Gaushala Uliain 40000 

212. MP115/1999 Shri Ganesh Gaushala Gorakshan Evam Sanvardhan Khandwa 50000 
Kendra 

213. MP137/1999 Dayaoday Pashu Sewa Kendra Gaushala Bahlravad 40000 

214. MP148/1999 Shri Krishna Gopal Gorakshan Avam Samvardhan Bhopal 60000 
Samiti 

215. MP149/1999 Mahamrltyunjai Gaushala Hujur 40000 

216. MP156/1999 Gau Sewa. Samitl Karkabel 40000 

217.· MP17311999 Sant Shri Shabri Gauahala Samlti Bhamti 30000 
218. MP193/2000 Vrindhavan Gauahala Bhagwanpura 50000 

219. MP196/2000 Shri Ahilyamata GaushaJa Jivdaya Mandai Indore 5000c 
220. MP20412000 Maa Narmada Gauahala Sewa Samlti Kallkutch 40000 
221. MP205/2000 Dayaoday Paahu Sewa Samiti Dhanaura 50000 
222. MP22212oo1 Dayoday f:lashu Sewa Sadan Ganj Basauds 100000 
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223. MP22612OO1 Dayoday Pashu Sanverdhen Evam Paryawaran· Jabalpur 100000 
Kendra Gaushala 

224. MP23612002 Aacharya Vldyasagar Pashu Sanrakshan Evam Banda • 50000 
Paryavaran Sudhar Samiti 

225. MP237/2002 Shri Khandeshwari GaushaJa Samiti Jaggakhedi 50000 

226. MP23912002 Shri Govind GaushaJa Datiya 50000 

227. MP251 12002 Ujjain People for Animal Welfare Association UDain 40000 

228. MP26212002 Acharya Shri Vldyasagar Dayodai Pashu Sewa Kendra Tendukheda 50000 

229. MP264/2002 Shri Manas Geeta Gaushala Baradarl 60000 

230. MP270/2002 Dayodal Pashu Sewa Kendra Papaura 125000 

231. MP271 12002 Gau Sewa Bharthi Bairalye 70000 

232. MP27512OO2 Shrl Dayodal Pashudhan Sanrakshan Samlti Hara 30000 

233. MP28112003 Gau Raksha Samiti 30000 

234. MP28412004 Animal Cure and Care Gwallor 10000 

235. MP28612004 Shri Chand GaushaJ Khandwa 40000 

236. MP287/2004 Shci Gopal Gaushala Shahjapur 70000 

237. MP304/2005 Shri Mahamritunjya Go Sewa Sadan Bhopal 80000 

238. MP308I2005 Suman Rani Shiksha Prasar Samlti 40000 

239. MP311/2006 Shri Ram Mandlr Prachin Gaushala Indore 40000 

240. MP31212OO6 Shri Girdhari Goseva Samiti BhJnd 50000 

241. MP314/2006 Shri Hanuman Gaushala Shahjapur 50000 

242. MP315/2006 Shri Krishna Balram Gaushala Shahjapur 50000 

243. MP31812006 Shri Ragajl Gaushala Samltl Porsa 10000 

244. MP320/2007 Shri Mahavir Gaushala and Panjarapole 10000 
t· 

245. MP322/2007 Shri Krishna Gaushala 10000 

246. 'MP324/2007 Kamadhenu Gaushala 10000 

247. MP32512007 Aasra Pashu Ashrya Sthal 10000 
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248. MP327/2007 Ashadeep Paryavaran Sah Jeev Janthu Kalyan 10000 
Samiti 

249. MR011/2002 Rural Development Foundation Association Karong 50000 

250. ND003/1988 The Friendicoes - SECA New Deihl 90000 

251. ND01311993 Circle of Animal Lovers New Deihl 90000 

252: ND026I2000 Manav Gau Sadan New Delhi 87500 

253. ND044/2007 JBF (India) Trust 10000 

254. OROOS/1997 Asureswar Gomangal Samiti Asureswar 40000 

255. OR007/1998 Maitri Club Bhatapada 40000 

256. OROO9/l999 Action for Protection of Wild Animals (APOWA) Kendrapara 30000 

257. OR03312002 People for Animals Berhampur 20000 

258. OR03812005 People for Ammals Kendrapara 30000 

259. OR041/2006 Gurukul Ashram Nuapada 40000 

260. OR04212007 Madhusudan Organisation poor and meritorious Olakana 10000 

261. OR04312007 Mayurbhanj Dist. SPCA 10000 

262. OR045/2007 Balasore Dist. SPCA 10000 

263. OR046/2oo7 Ganjam Dist. Orthopaedicalty Handicapped Welfare 10000 
Association 

264. OR047/2007 District SPCA Bhadrak 10000 

265. OR056/2007 Welfare World 10000 

266. PJ015/1999 Gaushala Committee Churl 180000 

267. PJ017/1999 Anath Gau Ashram Rampuraphul 70000 

268. PJ027/2000 Gopal Gaushala Gau Sewa Samltl Ropar 100000 

269. PJ030/2000 Shri Hindu Gau Rakshini Sabha Hoshiarpur 50000 

270. PJ03212000 Shri Krishna Gaushala Dana Mandi Jagraon 150000 

271. PJ034/2000 Shri Gaushala Committee Sangrur 125000 

272. PJ045/2000 Shri Gaushala Committe. Muktsar 50000 
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273. . PJ05812oo2 SPCA Mohall Chandlgarh 50000 

274. PJ063/2002 Gaushala Committee Bhatlnda 80000 

275. PJ064/2oo2 Shrl Gaushala Bhatlnda 200000 

276. PJ071 12006 Shri Anath Gaushala Patlala 125000 

277. PJ073/2oo7 Shrl Gopal Gau Oham Charitable Trust 10000 

278. PJ074/2oo7 Care of Animals and Protection of Environment 10000 

279. RJ004/1991 Shri Ganga Gaushala Nokha 87500 

280. RJOO5/1991 SM Gaushala Suratgarh 107500 

281. RJOO9/1991 Shri Gaushala Nohar 250000 

282. RJ010/1991 . Shri Gulab Gaushala Ohannartha Trust Jodhpur 75000 

283. RJ013/1993 Shri Karni Gaushala Oeshr.oke 62500 

284. RJ02711993 Shri Rajaldesar Gaushala Rajaldesar 50000 

285. RJ031/1993 Shri Bhopalgarh GaushaJa Jodhpur 50000 

286. RJ03411995 Shri Panjrapole Gaushala Pall-Marwar 175000 

287. RJ037/1996 Shri Bidasar Gaushala Bldasar 50000 

288. RJ038/1996 Shri Krishna Gaushala Trust Marwar 125000 

289. RJ039/1997 Rajasthan Goseva Sangh (Kannalah Gaushala) Jodhpur 100000 

290. RJ041/1998 Shri Adeshwar Gau Seva Samlti Sirohi 50000 

291. RJ042/1998 Shri Krishna Gaushala Udayapurvati 50000 

292. RJ044/1998 Shri Gopal GaushaJa Chlttorgarh 50000 

293. RJ045/1998 Shri Bhagwan Mahavir Jain Gaushala Trust Jaitharan 50000 

294. RJ046/1998 Shri Goplnath GaushaJa Samltl Gudhago~1 50000 

295. RJ048I1998 Shrl Krishna Gopal Gosadan Samltl Jaswantgadl 125000 . 
296. RJ049/1998 Rajasthan Goseva Sangh Jaipur 50000 

297. RJ051/1998 Satyapur Goseva Mandai Satyapur 6,500 

298. RJ055/1998 Acharya Kakasaheb Kalerrar Lok Seva Kendra Bargaon 50000 
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299. RJ057/1998 SM Dada oarbar NapaJl Baba Siddharth Mahadev Jodhpur 50000 
G.S.S. 

300. RJ06611998 Shrl Gaushala Sukhadlya Circle Sri Ganganagar 200000 

301. RJ070/1998 Shrl Krishna Gaushala Nlmbaz 50000 

302. RJ07211998 Shrl Gopal Krishna Gaushala AJmer 50000 

303. RJ07411998 Shri Krishna Gaushala Praband Samitl Hamavada Shahjl 50000 

304. RJ076/1998 Shri Gopal Govansh Kalyankarl Gaushala Nethra 100000 

305. RJonl1998 Shri Krishna Gopal Gaushala Govlndgarh 50000 

306. RJ079I1999 Shrl Panchdev Mahamandlr Gosevashram Samlti Sikar 50000 

307. RJ08011999 Shrl Gopal Krishna Gau8hala Jodhpur 80000 

308. RJ089/1999 Shrl Girdhar Gaseva Samltl Kota 70000 

309. RJ09311999 Shrl Baba Ramdev Gaushala Samlti Sojatclty 100000 

310. RJ097/1999 Shrl Gaushala Pilani Pilani 50000 

311. RJ098/1999 Shri Radhakrlshan Gaushala Radawas 50000 

312. RJ099/1999 Shrl Ram Gaushala Sewa Samiti Bhamikhurda 80000 

313. RJ110/1999 Shri Jagdamba Sewa Samlti Bhadrayut 500000 

314. RJ111/1999 Shri Gauri Shankar Gaushala Bagar 50000 

315. RJ115/1999 Shri Brahmachari Ramkuma~i PannalaiJi Gaushala Jodhpur 200000 
oharmartha Trust 

316. RJ119/1999 Bharatiya Govansh Rakshan Samvardhan Samlti Sikar 50000 

317. RJ12211999 Shri Oswal Singh Sabha oharampura Gaushala Jodhpur 80000 

318. RJ125/1999 Shrl Mahavir Gaushala Evam Pashu Raksha Samitl Maandal 50000 

31'9. RJ13111999 Akal Rahat Go Sewa Sansthan Trust Churu 60000 

320. RJ13211999 Hanuman Gosamvardhan Kendra Hanumangarh 80000 

321. RJ133/1999 Shiv Gaushala Ganganagar Ken. 50000 

322. RJ13411999 Krishi Goseva Kendra Sri Ganganagar 80000 
323. RJ135/1999 Krlshl Goseva Kendra Chattargarh 100000 
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324. RJ136/1999 Go Sadan. BajuwaJa Sri Gangariagar 100000 

325. RJ137/1999 Shrl Krishna Gaushala Kajuwala 80000 

326. RJ13911999 Shrl Madan GaushaJa Sikar 50000 

327. RJ141/1999 Shrl Ramkrlshna Gaushala Gagrana 80000 

328. RJ151/1999 Shri Dayalu Gau Jivjan Paramarth Sewa Sansthan Kedapa 50000 

329. RJ159/1999 Shri Krishna Gau Sewa Sanstha Churu 50000 

330. RJ16311999 Gosewa Shiwir (Gaushala). Churu Churu 50000 

331. RJ169/2000 Govansh Raksha Kendra Vaidik Sadhu Ashram Nohar 75000 

332. RJ176/2000 Shri Shantinath Gaushala Sanstha Bakra Road 50000 

333. RJ186/2000 Rajaram GaushaJa Jodhpur 50000 

334. RJ19212000 Shri Gopal Gosewa Samiti Tehandesar 50000 

335. RJ193/2000 Shri Adinath Pashu Raksha Sanathan Kanod 50000 

336. RJ2oo/2oo0 Shri Hari Om Gaushala Basani 50000 

337. RJ205/2000 Shri Jaisingh Gaushala Kotputll 50000 

338. RJ211/2000 Shri Om Janta Gaushala Trust Mankasas 50000 

339. RJ21312000 Shri Radhey Krishna GaushaJa Sanstha Bigga 50000 

340. RJ216/2000 Gauraksha Sewa Trust Hadola 50000 

341. RJ221 12001 Shri Jai Jain Gaushala Tal 50000 

342. RJ228/2001 Swa Seth Shri Kewal Chand Kothari Jain Gaushala Khangta 50000 

Samlti 

343. RJ231 12001 Helpless Animal Life Project Society Jawal Baandh 80000 

344. RJ232I2001 Shri Ramdev Gaushala Sewa Samlti Dadml 50000 

345. RJ233/2001 . Gramin Vlkas Paryavaran Sanrakshan Samltl Bajrangnagar 50000' ,. 

346. RJ24312oo1 Shri Pachpadra Gaushala Pachpadra 50000 

347. RJ249/2oo1 Shri Rohitaswa GaushaJa Sansthan BUada 80000 

348. RJ261 12001 Shri Nadsar Gosewa Samlti Nadsar 50000 
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349. RJ26312001 Sanghvi Kankubai Vardhi Chandjl Gaurl Gallshala Malwara 62500 
Jeevdaya 

350. RJ268/2002 Shri Gopal Gosewa Sanstha Koliya 50000 

351. RJ271 12002 Shrl Krishna Gaushala Khandela 50000 

352. RJ281 12002 Shri Krishna Gau Sewa Sansthan . Lacharsar 50000 

353. RJ28312002 Shri Tijarti Chamber Sarafan Gaushala Beawar 90000 

354. RJ28712002 Shri Bhansali Umed Gaushala Jhab 50000 

355. RJ288/2002 Shri Marudhar Kesari Roop Rajat Gaushala Sewa Indawar 50000 

Samiti 

356. RJ301/2002 Swami Shri Hajarimal Gosewa Samiti Nokha 80000 

357. RJ30812002 Shrl Ram Gau Sewa Samitl Marwar 50000 

358. RJ311/2002 Shri Aaiji Gaushala (JIJIPAL) Pataliawas 100000 

359. RJ312/2002 PFA Sirohi Sirohi 40000 

360. RJ316/2002 Shri Madhav Govind Gaushala Vikas Samltl Bansdhunl 50000 

361. RJ322I2002 Shrl Krishna Gaushala Sansthan Borunda 50000 

362. RJ326/2002 Nageshwar Parshavnath Gaushala Bhlnder 50000 

363. RJ329/2002 Shri Sumati Jeev Raksha Kendra Pavapuri 250000 

364. RJ33212002 Shrl Marudhar Keseri Munishwar Gau Sewa Ramdham Kanwartyat 70000 
Samiti 

365. RJ333/2002 Shri Roop Rajat Shri Krishna Gaushala Sanstha Atbara 100000 

366. RJ336/2002 Rajasthan Gau Sewa Samiti Meharwala 50000 

367. RJ33712002 Shrl Oevnarayan Gaushala Lesarda 50000 

368. RJ340/2002 Shri Virteja Gausewa Samltl Munda 70000 

369 RJ356/2002 Shrl Oevri Mata Gaushala Sewa Samitl Pali 50000 

370. RJ357/2002 Pashu Kalyan Samiti Shriganganagar 260000 

371. RJ358/2002 Shri Jasnath Gaushala Samitl Khetsar 40000 

372 RJ37212002 Shriram Gaushala Seva Sensthan Slyat 50000 
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373. RJ380/2002 Shri Krishna Gaushafa Sansthan Nagaur 100000 

374. RJ384/2002 Shri Krishna Gaushala Samltl 8aragaon 50000 

375. RJ388/2002 Shri Krishna Gaushala Committee Goluwala 130000 

376. RJ390/2002 Shrl Marudhar Kesari Gaushala Sewa Samltl Ranslgaon 60000 

377. RJ393/2002 Jhajhadiyawala Gau Sewa Sadan Govlndpur 176000 

378. RJ397/2003 Bhagwan Shri Krishna Gaushala Aashop 50000 

379. RJ40212003 Shri Mahaveer Jeevdaya Gaushala Jalore 100000 

380. RJ41212003 Gau Sewa Samlti Gogasar Ratangarh 50000 

381. RJ415/2003 Shri Gau Seva Samlti Nagaur 50000 

382. RJ416/2003 Shri Kaushal Gaushala Jodhpur 50000 

383. RJ42212003 Shri Krishna Gaushala Samiti 50000 

384. RJ424/2003 Ananth Avam Apahij Goseva Samlti 80000 

385. RJ427/2003 Shri Ashapur (Mahodari) Mathaji Gaushala Samltl 50000 

386. RJ429/2003 Shri Goseva Sangh 100000 

387. RJ438/2004 Shri Gau Seva Ashram Samitl Peellbanga 50000 

388. RJ443/2004 Kamadhenu Rathi Nasla Samvardhan Kendra Blkaner 50000 

389. RJ445/2004 Shri Vardhaman Jeevdaya Sewa Samltl 100000 

390. RJ449/2004 Shri Hari Panjarapole Gaushala Blkaner 50000 

391. RJ450/2004 Shri Baba Ramdev Goseva Samitl Nagaur 50000 

392. RJ451/2004 Shri Bhadariya Mata Gaushala Samitl Jaisalmer 350000 

393. RJ452/2004 Shri Gopal Gauseva Samiti Nagaur 40000 
• 
394. RJ455/2004 Shri Jasnath Gaushala Sewa Samltl Jodhpur 50000 

395. RJ456/2004 Go Rakshak Seva Samiti Gaushala Barisadrl 50000 • 

396. RJ461/2004 Shri Ram Guru Sainik Kshatriya Mall GaushaJa Samltl Jodhpur 40000 

397. RJ473/2004 Shri Agrasen Jlv Jantu Kalyan Evam Go Seva Samitl Blkaner 87500 

398. RJ47412004 Bageshwar Mahadev Gaushala Ghosunda 40000 
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399. RJ47512004 Shri Vimla Devi Khetawat Gauseva Vlkaa Samlti Dhankoll 50000 

400. AJ480/2004 Shri Girldhar Gopal Goshala Jhawar 50000 

401. RJ481 12004 Shri Krlshan Gosewa Samlti Umewala 70000 

402. RJ483/2004 Shri Murali Manohar Goshala Bhlnasar 200000 

403: RJ487/2004 Shri Pinjarpole Gaushala-Sanganer Jalpur 87500 

404. RJ49612oo5 Shri Kashi Viswanth Gaushala Seva Samiti Swaroopganj 50000 

405. RJ497/2oo5 Shri Gopal Gaushala Bllara 50000 

406. RJ501/2oo5 Shri Mahaveer Go Seva Samlti Rathori Kunwa 50000 

407. RJ50912OO5 Sant Shri Bholaramji Maharaj Gau Sewa Samiti Nagaur 60000 

408. RJ514/2006 Shri Mandev Suri Jain Gaushala Sewa Samiti Pall 50000 

409. RJ515/2006 Shri Gopal Gausha'a, Gelasar Nagaur 50000 

410. RJ516/2006 Shri Gaushala Seva Samltl Nagaur 50000 

411. RJ519/2006 Shri Haclecha Nagar Go Sewa Samitl Jalore 50000 

412. RJ523/2007 SM Krlshan Gau Seva Samiti 10000 

413. RJ52412OO7 Marwar Muslim Educational and Welfare Society Jodhpur 10000 

414. RJ52612OO7 Shri Gaushala Sewa Samiti 10000 

415. RJ528/2oo7 Shri ldana Mata Trust Udaipur 10000 

416. RJ529/2007 SM Mahaveer Elwa Maa Gaushala Evam Vlkas Dungala 10000 
Samiti 

417. RJ530/2007 Shri Bhomiyaji Maharaj Gaushala Samltl Sikar ·10000 

18. RJ53212007 Gayatri Pariwal Gaushala Samltl 10000 

w 19. RJ533/2007 Shrl Ram Gaushala SamHi 10000 

~20. RJ53412OO7 Swami Natyanand Sews Samitl Ashram BhadoII 10000 

421. RJ53812007 Shrl Krishna Gauahala Samlti 10000 

422. RJ53912007 Shri Jean Dham Gaushala Sewa Samitl 10000 

423. RJ540/2007 Shri Krishna Gaushala and Jain Sewe Samiti Sikar 10000 

424. RJ544/2007 Shri Krishna Gopal Gaushala Samitl 10000 
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425 .. RJ54512007 Shri Ram GaushaJa Sewa Samlti 10000 

426. RJ546/2007 Adam Ka Gaushala Sewa Samlt 10000 

427. RJ547/2007 Veer Teja Gau Sewa Samlti 10000 

428. RJ548/2007 Shri Gaushala Sans1han Harlyadana PanJarapoie 10000 

429. RJ549/2007 Mayur Animal Development and Welfant Socfety 10000 

430. TNOO111964 SPCA Chennai Chennal 10000 

431. TN027/1993 Chennai Snake Park Trult Chennai 30000 

432. TN036/1997 Shri Marudhar Kesari Jain Gaushala Trust Chennal 50000 

433. TN045/1998 Animal Welfare and Protection Trust Chennal 20000 

434. TN05211999 Hosur Animal Welfare Society Hoseur 30000 

435. TN056/2000 Govardhan Selaiyur 30000 

436. TN06212000 Shri Sathyasai Praniseva Shelters Chennai 10000 

437. TN070/2000 Gosamrakshana Trust Salem 30000 

438. TN071 12000 Award Animal Welfare Organisation Endathur 10000 

439. TN08712002 Pashu Padhukappu lItam Thlrunageawaram 30000 

440. TN10812oo3 India Project for Animals and Nature Mavanalla 50000 

441. TN112/2003 Animal Welfare Association 50000 

442. TN120/2004 Sudharma Gokulam Charitable Trust Chennai 30000 

443. TN130/2005 Blue Cross of Kanchipuram Kanchipuram 50000 

444. TN138/2006 SPCA Pudukkottai Pudukkottal 20000 

445. TN139/2006 Animal Care Trust Dindlgul 50000 

446. TN 147/2006 People for Animals, Maralmalai Nagar Maralmalal 10000 
Nagar 

447. TN149/2006 Prani Mlthran Madurai 10000 

448. TNl54/2007 Lakshmi Kosala Trust VaHlyur 10000 

449. TN155/2007 Kumaraguru Gokulam Sakthi Goseva Trust 10000 

450. TN156/2007 Dharma Rajiyam Trust Madural 40000 
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451. TN15712OO7 N.M. Trust Chenna! 10000 

452. TN159/2007 Tiruchlrapalll Multipurpose Social Service Society Tlruchlrapafli 10000 

453. TN 164/2007 World Trust 10000 

454. TN165/2oo7 Arunachala Animal Sanctuary and Rescue Shelter 10000 

455. TN16612oo7 Institute of Rural Development (IRD Truat) 10000 

456. TN167/2007 People for Animals, Sivakasi 10000 

457. TR013/2007 Society for Welfare and Social Research (SWSR) Agartala 10000 

458. UP00811993 Shrl Panchayati Gaushala Vrlndavan 75000 

459. UPOO9/1993 Shri Panchayatl Gaushala Hapur 75000 

460. UP013/1993 Mathura Vrlndavan Hasanand Gochar Bhoomi Trust Mathura 50000 

461. UP02211994 Baba Kali Kamllwala Panchayat Kshetra Dehradun 50000 

462. UP028/1998 P.K. Lok Vikas Sanathan Kashlrampur 50000 

463. UP037/1999 Shri Raghav Go Samvardhan. Shala Jhansi 60000 

464. UP044/1999 People for Animals Lucknow 100000 

465. UP050/1999 Mohan Gopal Gaushala Samlti Kanpur Nagar 50000 

466. UP051/1999 Shri Krishna Gaushala Kusinagar 70000 

467. UP055/1999 Dayoday Pashu Samrakshan Kendra (Gauahala) LaJltpur 225000 

468. UP058/1999 Shri Gaushala Kathar Jungle Kathar 70000 

469. UP059/1999 Doctor's Pets Creche Animal Welfare Trust Lucknow ~ 

470. UP06111999 Shrl Radhey Govind Surtanapur Gaushala Samit; Surtanapur SOOOO 

471. UP06211999 Shyam Gau Sewa Sadan Bansgaon 50000 

472. UP069/2000 Sarweshwar Narayan Anath G088va Samlti Mont 75000 

473. UP070/2000 Shri Gopal Gaushala Society Mldiyahu 30000 

474. UP074/2000 Jai Gopal Gaushala Samiti Pipraoli Shiv 40000 

475. UP075/2000 Animal Care Organisation Lucknow 40000 

476. UP076/2000 Brahmrishi Devraha Baba Jeev Jantu Kalyan Ashram Maail Davrlya 30000 
Sansthan 
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4n. UP079/2000 Shri Ram Gaushala Samltl Ayodhya 60000 

478. UP08112000 Shrl Vigyan Sagar Babe Sanget Gaushala Samlt Mahmoodabad 50000 

479. UP082I2OOO Mukteshwarl Gaunla Samltl Mooaanagar SOOOO 

480. UP08312000 Sherin Animal Society Lucknow 10000 

481. UP09212000 Gautam Buddha Jee'/days Samltl Bhadhya Dhaadhar SOOOO 

482. UP094/2000 Shyam Gaushala Baba Banshiwala Premnagar 70000 

483. UP119/2001 Shri Ram Raghuveer Gaushala Samltl Ballpur 60000 

484. UP120/2OO1 Shri Sitaram Gaushala Samlti Kanpur 40000 

485. UP124/2001 Shri Balaji Gaushala Samltl Katghara 50000 

486. UP125/2001 Shri Gausewa Gaushala Samltl Nlgera 40000 

487. UP137/2001 Smt. Ram Shrl Gaushala Samltl Tanlpurva 50000 

488. UP14112001 Shri Krishna Gaushala Koslkala· '50000 

489. UP14212001 Bhalrav Go Sewa Samltl Orai 50000 

490. UP148/2002 Om Shakthidham Gaushala Evam Vradha Ashram Kakwan 30000 

Samltl 

491. UP16312002 Shri Radhey Krilhan Gau Seva Sadan Trust Lakhanpur 60000 

492. UP165/2oo2 Mataramkati Kamdhenu Gaushala Samitl Kannauj 50000 

493. UP167/2002 Pt. Ramkumar Dwlvedi Gaushala Sansthan Kanpur Dehat 50000 

494. UP17212002 Jai Shri Gopal Gaushala Samlti Palra 50000 

495. UP18312002 Shri Madh Ballabh Gaushala Gokul Kasba Gokul 150000 

496. UP191/2002 Vlnoba Sewa Ashram Bartara 50000 

497. UP193/2002 Punyabhuml Govansh Sanrakshan Sanvardhan Balrampur 50000 
Kendra 

498. UP194/2002 Shri Siddh Gufa Jeevraksha Gaushala Etawah 50000 

499. UP196/2002 Sant Klnaram Viklang Kalyan Avam Gau Seva Sodh 50000 
Sanstha 

500. UP205/2002 Shri Gopal Gaushala Samlti Devikheda SOOOO 
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501. UP208/2002 Babu Singh Gaushala Samiti . Kanpur Nagar 50000 

502. UP21 012002 Gau Sewa Sadan Sumerpur 40000 

503. UP231 12002 Abhlnavikaran Skiksha Udyoprashlksha Kendra Allahabad 30000 

504. UP24212002 Bhagwan Shri Krishna Gaushala Samltf . Kannauj 30000 

505. UP26112003 Ranjeet Singh Adarsh Sewa Samarpan Samltl Bhadohl 10000 

506. UP26212OO3 Goraksha Kalyan Samitl 50000 

507. UP26412OO3 Anath Jeevdaya Kalyan Samltl 50000 

508. UP26512003 Govind Gaushala 25000 

509. UP267/2003 Shri Kanhaiya Gaushala Samiti 40000 

510. UP26912003 Jeev Jantu Kalyan Samiti 50000 

5", UP27512004 Dharmarth Gopal Gaushala Samlti Bulandlhahr 30000 

512. UP278/2004 Shri Shri Padhbaba Gaushala Mathura 125000 

513. UP279/2004 Surjana Devi Pashu Pakshi Rakshak Sanstha Kanpur 50000 

514. UP280/2004 Adarsh Gram Gaushala Sanathan Kanpur 30000 

515. UP28212004 Shri Mahavir Swami Sadanand Glri Pinjrapole Gaulhala Mathura 60000· 
Sewa 

516. UP287/2004 Shri Bhagwati Gaushala Samiti Kayamkanj 50000 

517. UP29212004 Shri Yogeswer Gosewa Samiti Allahabad 50000 

518. UP29312004 Kamdhenu Sarvangin Vikas Sanatha 8hadohi 30000 

519. UP299/2005 Gopal Gaushala Seva Aahram 30000 

520, UP301 12005 Samajottan Sewa Sansthan Kanpur 50000 

521. UP302I2006 Smt. Vimaladevi Memorial Gaushala Harlyawan 40000 

522. UP305/2006 Jagdamba Gau Sewa Samitl Mathura 30000 

523. UP31112006 Shri Gopeswar Gaushala Samlti Lucknow 50000 

524. UP31412007 Shri Krishna Gaushala 10000 

525. UP31512007 Smratl Samaj Sewa Sanlthan 10000 

526. UP31812007 Manav Gaurav Nlrman Sansthan " Varanall 10000 
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521. UP320/2007 Shrl Sarvadanand Gau.hala A1lgarh 10000 

528. UP321 12007 Gramothan Sewa Sanathan 10000 

529. UP324/2007 Pashu Kalyan and Bhumi Blkaa Sanatha 10000 

530. UP325/2007 Baba Raghavendra Paahu Pakahl PrakratJ Manav Seve 100ci0 .. 
sanathan 

531. UP326/2007 Ram Bhagwan Memorial Academic Welfare Society 10000 

532. UP32712OO7 Kamdhenu Sewa Sansthan 10000 

533. UP328/2007 Shrl Bankey Blharl Gaushala Society 10000 

534. WBOO6·3/1991 Calcutta Panjrapole Society Sodepur 62500 

535. WBOO6·5/1991 Calcutta Panjrapole Society Jhuljul 50000 

536. WBOO6"611991 Calcutta Panjrapole SOCiety Chakulla 70000 

537. WB01311993 Hltaljore Klahorlbala Databya Chlkltaalaya Mldnapur 40000 

538. WB027/2000 Burdwan Society for Animal Welfare Burdwan 20000 

539. WB029/2001 PFA Hoogly Serampore 10000 

540. WB040/2005 Pugmart<s Society for Conservation of Natural Heritage Santlnlketan 10000 

541. WB041/2006 People for Animals • Allpudur Junction Jalpaigurl 10000 

Total 35045000 

List of AWOs to whom Grants s.nctionfId In 2OOIJ.07 and RIII ... 1Id In 2007-D8 

SI. Code Name of the AWO City Grant 
No. No. Released 

1 2 3 5 

1. BH021 12000 Shri Krishna Gauahala Gaurakahlnl 25000 ' , 

2. GJ01211991 Shrl Sayla Mahajan Panjrapole Sayla 72500 

3. GJ015/1991 Shrl Amreli Gaushala Panjrapole Amrell 70000 

4. GJ02311991 Shrl Kutch Mundra Panjrapole and Gauehala Kutch 65000 
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5. GJ02811993 Shri Gaushala Seva Samlti Kutch 50000 

6. GJ031/1994 Shri Okha Krishna Panjrapole Okha Port 20000 

7. GJ055/1998 Shri Jlvdaya Mandai Kutch 200000 

8. GJ111/2000 Shri Bhay.vadar Panjrapole Bhayavadar 10000 

9. GJ20212002 Shri Junagadh Panjrapole Gaushala Junagadh 75000 

10. HP02l 12004 Shri Siddha Baba Balaknath Gau Vigyan Kendra Bllaspur 40000 

11. HROO5/1991 Shri Krishna Gaushala Samiti Yamkeshwar Thirth 75000 

12. HR036/1999 Shri Krishna Gaushala Nangura 20000 

13. HR067/2000 Baba Fullu Sadh Gaushala Samiti Hissar 62500 

14. HR075/2000 Shri Siv Gaushala Dharmarth Trust Dulehari 30000 

15. HR099/2002 Maharshi Dayanand Gaushala JhaIJar 10000 

16. HR108/2oo2 Shrt Jai Ram Adarsh Gaushala Pundrl 75000 

17. HR11512OO2 Shri AJakh Gaushala Bahal 50000 

18. HR120/2oo2 Shri Gaushala Farrukh Nagar Farukh Nagar 75000 

19. HR15312004 Shri Gorakshtni Sanatan Oharam Sabha 100000 

20. HR157/2005 Shri Krishan Chandra Gaushala Bani 30000 

21. HR159/2005 Shri Shiv Gaushala Samiti Hissar 20000 

22. KAOO3/1987 The Hubll Panjrapole Sanstha Hubll 40000 

23. MHOO4/1991 Shri Gorakshan Sanatha Ohamangaon (RS) Dhamangaon 10000 

24. MH078/2001 Laxmi Institute of Animal Welfare Amravati 20000 

25 MP02l 11998 Shri Gopal Gaushala Shivpur Kalan 75000 

26. MP035/1999 Shri Gopal Krishna Gaushala Ozhar 20000 

27. MP041 11999 Ujjwal Gorakshan Kendra Raipur 225000 

28. MP05211999 Sant Shri Rotiramji Gaushala B~hpur 20000 

29. MP058/1999 Dayadaya Go Sewa Jeevraksha Evam Paryavaran Khurai 10000 
S Sansthan 

30. MP171/1999 Satguru Neelkant Go Sewa Sadan Dawas 30000 ..... ~ ... _ ... _._--_._--._ .. _- .. _-_. 
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31. MP217/2001 Banke Bihari Gaushala Tllrn 40000 

32. ND027/2000 Dabar Hare Krishna Gaushala New Delhi 175000 

33. PJ017/1999 Anath Gau Ashram ~puraphul 10000 

34. RJ008/1991 Shri Gopal Gaushala Oidwana 80000 

35. RJ034/1995 Shri Panjrapole Gaushala PaJI·Marwar 150000 

36. RJ04111998 Shri Adeshwar Gau Seva Samitt Strohl 02500 

37. RJ050/1998 Shri Gopal Govardhan Gaushala Sanchore 175000 

38. RJ050-1/1998 Shri Kheteshwar Gaushala Ashram 145000 

39. RJ054/1998 Shri Falodi Dharmartha Seva Samiti Gaushala Falodi 40000 

40 RJ066/1998 Shri Gaushala Sukhadiya Circle Sti Ganganagar 100000 

41. RJ086/1999 Shri Krishna Goseva Sanstha (Samltt) Bhatund 80000 

42. RJ092/1999 Shri Roop Rajat Gaushala Sanathan Jodhpur 80000 

43. RJ110/1999 Shri Jagadamba Sewa Samiti Bhadrayut 250000 

44. RJ163/1999 Gosewa Shiwir (Gaushala). Churu Churu 10000 

45. RJ180/2000 Shri Gaushala Karanpur 90000 

46. RJ183/2000 Sant Shri Asharamji Gaushala Samiti Nlwai 40000 

47. RJ2oo/2000 Shri Hari Om Gaushala Basani 10000 

48. RJ213/2000 Shri Radhey Krishna Gaushala Sanstha Blgga 50000 

49. RJ233/2001 Gramin Vikas Paryavaran Sanrakshan Samiti Bajrang Nagar 20000 

50. RJ255/2001 Govind Gopal Gaushala Baghnara 80000 

51. RJ268/2002 Shri Gopal Gosewa Sanstha Kaliya 80000 

52. RJ281 12002 Shri Krishna Gau Sewa Sansthan Lachal'l8f' 10000 

53. RJ290/2002 Shri Mahavir Hanuman Govansh Evam Paryavaran Goluan 135000 • 

Sanrakshan Samvardhan 

54. RJ298/2002 Shri Rawatmuni Jain Gaushala Sewa Samiti Bhoplagarh 60000 

55. RJ301/2002 Swami Shri Hajarimal Gosewa Samiti Nokha 30000 

56. RJ340/2002 Shri Virteja Gausewa Samiti Munds 10000 
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57. RJ351 12002 Shri Bal Gopal Gausewashram Dhurwa 70000 

58. RJ352/2002 Shri Shlvshaktl Gosevashram Lunlyashar 110000 

59. RJ353/2oo2 Shri Laxml Narayan Gausewashram Pratapura 50000 

60. RJ354/2002 Shri Kedareshwar Gausevashram Chaura 90000 

61. RJ355/2oo2 Shri Rajrishi DHlp Gau Sewa Ashram . Vlrol 110000 

62. RJ361 12002 Shri Bragurishl Gau Sewa Ashram Samlti 205000 

63. RJ41212oo3 Gau Sewa Samlti Gogasar Ratangarh 10000 

64. RJ436/2004 Gau Raksha Samiti Pali 40000 

65. RJ451 12004 8hri Bhadriya Mata Gaushala Samltt Jalsalmer 150000 

66. RJ49112005 8M Kheteshwar Gau Seva Samltl Sirasana 15000 

67. RJ501/2oo5 Shri Mahaveer Go Seva Samlti Rathori Kunwa 30000 

68. TN036I1997 Shri Marudhar Kesari Jain Gaushala Trult Chennai 30000 

69. UPOO9/1993 Shri Panchayati Gaushala Hapur 87500 

70 UP033/1998 The Muzzaffar Nagar New Mandi Gaushala Muzzaffar Nagar 30000 

71. UP051/1999 Shri Krishna Gaushala Kusinagar 10000 

72. UP08312000 . Sherin Animal Society Lucknow 10000 

73. UP094/2000 Shyam G~us~ala Baba Banshiwala Prem Nagar 10000 

Total 4635000 

Grants Released by A WBI for the year 2006-2007 (Regular Grant) 

51. Code Name of Organization City Grant 
No. No. Released 

2 3 4 5 

ANDHRA PRADESH 

1. APOO411972 SPCA Kaklnada Kakinada 40000 

2. AP007/1988 Eluru Gosamrakahana Samlt! Elluru 50000 
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3. AP011/1993 Blue Cross of Hyderabad Hyderabad 80000 

4. AP016/1998 Visakha SPCA Visakapatnam 120000 

5 AP017/1998 Intemational Animal and Birds Welfare Society Guttur 80000 

6. AP021/1999 Royal Unit for Prevention of Cruelty to Animals Uravakonda 30000 

" 7. AP03011999 Balaji Animal Welfare Society Venkatagirl 50000 

8. AP03211999 Rashtrlya Gokula Samrakshana Kendram Dharmavaram 25000 

9. AP033/2000 Shri Mahavir Gaushaia Foundation Trust Tirupathi 70000 

10. AP034/2000 Sal Ram Animal Welfare Society Cuddapah 350000 

11. AP037/2000 Foundation for Animals Trust Nellore 50000 

12. AP038/2000 Society of Animal Welfare Kothagudam 40000 

13. AP048/2000 Green Mercy Visakapatnam 10000 

14. AP052/2000 Pancha Mitra Seva Samltl Nadavarulu 50000 

15. AP05312000 Shri Shri Radha Govind Go Raksha Samiti Tirupathi 70000 

16. APOS6I2000 Animal Care Land Tirupathi 20000 

17. AP05712000 Animal Welfare and Rehabitation Society Maddlahglri 30000 

18. AP06212001 People for Animals, Kakinada Kakinada 10000 

19. AP064/2002 Karuna Society for Animals and Nature Puttaparthi 100000 

20. AP07212002 Shri Vijayawada Go Samrakshan Sang ham Vijayawada 80000 

21. AP077/2002 Society for Health, Education, Environmental and Chittor 40000 
People (SHEEP) 

22. AP084/2004 Shri Krishna Marari Gosamrakshan Samiti Trust Chittor 30000 

23. AP086I2004 Animal Welfare and Rural Development Society Gurramkonda 40000 
(AWARDS) 

24. AP09112006 Vishnu Animal Welfare Organisation Kakinada SOOOO " 

2S. AP095/2006 Care for Animals Secunderabad 10000 

26. AP097/2006 Mass Animal Welfare Organisation Valmikipuram 10000 

27. AP098/2006 Buddha Welfare Society for Animals and Birds Anantapur 10000 
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28. AP099/2006 Viswasanthi Animal Welfare Organisation Anantapur 10000 

ASSAM 

29. AS012/2003 Asom Go Seva Samlti Guwahati 30000 

BIHAR 

30. BHoo3/l99l Shri Tatanagar Gaushala Jamshedpur 125000 

31. BH010/1999 Shri Ganga Gaushala Katrasgarh P.O. 110000 

32. BH017/2000 Rashtriya Goraksha Sangh Palna 40000 

33. BH023/2000 Shri Gopal Gaushala Pakur 40000 

GUJARAT 

34. GJ007/1987 Smt. Sheni Memorial Charitable Trust Raikot 30000 

35. GJ012J1991 Shri Sayla Mahajan Panjrapole Sayla 72500 

36. GJ01311991 Seth Aanandji Kushalchandji Khodo Dhol Panjrapole S4nand 100000 
Sansthan 

37. GJ01611991 Shri Vrindhavan Gaushala Jivdaya Trust Jivapur 110000 

38. GJ018/1991 Shri Botad Mahajan Panjrapole and Gaushala Botad 100000 

39. GJ019/1991 Shri Sidhpur Panjrapole Sldhpur 100000 

40. GJ02311991 Shri Kutch Mundra PanJrapole and Gaushala Kutch 65000 

41. GJ02411991 Shri. Anjar Panjrapole Kutch 62500 

42. GJ027/1991 Vadodara SPCA Baroda 40000 

43. GJ028/1993 Shri Gaushala Seva Samiti Kutch 50000 

44. GJ031/1994 Shri Okha Krishna Panjrapole Okha Port 50000 

45. GJ033/1993 Shri Moti Rudrani Jagir aaushala and Panjrapole Bhuj 170000 

46. GJ034/1998 Shri Jakhau Panjrapole Trust and Gaushala Jakhau 50000 

47. GJ038/1995 Shri Savarkundla GaushaJa Savarkuntla 55000 

48. GJ039/1996 Shri Bhavnagar Panjrapole Bhavnagar 30000 

49. GJ04211997 Shri Mahuva Gaurakshak Sabha Mahuva 50000 

50. GJ05211998 Shri Mandai Mahajan Panjrapole Mandai 250000 
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51. GJ055/1998 Shrl Jlvdaya Mandai Kutch 200000 

52. GJ063/1998 Shri Wadhwan Mahajan Panjrapole Surendra Nagar 112500 

53. GJ065/1998 Shri Khodadhar Panjrapole Thara 110000 

54. GJ073J1998 Radhanpur Khodadar Panjrapole Sanstha Radhanpur 200000 

55. GJ015/1999 Shri Govansh and Panjrapole Sanstha Jamkandoma 150000 

56. GJ076/1999 Shrl Gaurakshan Sanstha Patltana 150000 

57. GJ078/1999 Shri Purushottamlalji Gauluk Sevadham Trust Dhari Tal 100000 

58. GJ086/1999 Shri Wankaner Panjrapole Gaushala Wankaner 15000 

59. GJ105/2000 Shri Hariji Panjrapole Sanstha Harij 75000 

60. GJ111/2oo0 Shri Bhayavadar Panjrapole Bhayavadar 50000 

61. GJ114/2000 Shri Shivajinagar Gau Seva Samaj Trust Savarl<undla 50000 

62 GJ116/2oo1 Shri Unjha Panjrapole Unjha 50000 

63. GJ126/2001 Shri Ramroti Annakshetra Ashram Kotharia 125000 

64. GJ131/2001 Shri Bhujpur Panglapol Bhujpur 200000 

65. GJ135/2oo1 Shri Dhasa Junction Gaushala Dhasa Junction 100000 

66. GJ14212002 Bhagwan Mahavir Pashu Raksha Kendra Pragpura 300000 

67. GJ15212oo2 Shah Khodidas Dharamchand Panjrapole Jampali Pole 50000 

68. GJ161/2002 Vadala Panjrapole Vadala 120000 

69. GJ16212002 Shri Malia Hatina Panjrapole Malia Hatina 50000 

70. GJ176/2002 Prantij Panjrapole Sansthan Prantij 10000 

71. GJ183J2002 Gau Seva Trust Thoradi 50000 

72. GJ188/2oo2 Sheth Anandji Kalyanji Chhapariali Panjarapole Chhapariali 112500 

Sarvajanik Trust 

73. GJ189/2oo2 Shri Yatindra Jayant Sarvajanik Gaushala Trust Jhalod 10000 

74. GJ194/2002 Shri Jivdaya Gau Seva Samaj Trust Lalltpur 10000 

75. GJ21412002 Swami Shri Tejanand Maharaj Temple Panjrapole Kharvasa 50000 

76. GJ215/2002 Shri Kevalpuniji Gaushala Trust Thall 50000 



-187 Written Answers MARCH 12,,2008 

2 3 4 5 

n. GJ224/2oo3 Shrl Shambhuglri Seva Trust Aaodar 100000 

78. GJ22812004 Shrl Chuda Mahajan Panjarapole Chuda 90000 

79. GJ230/2004 Aehirwad Charitable Trust Sudasana 110000 

SO. . GJ23512004 Poojya Tapasvlbapu Smruti Gauseva Trust Limbdl 30000 

81'. -GJ237/2004 I -Rushlbhume Pravruttya Kalol 30000 

82. GJ238/2005 Abol Pashu Pakshl Seva Mandai Vondhana 50000 

83. GJ239/2oo5 Shrl Gadhada Jivdaya Jankalyan Trust Bhavnagar 50000 

84. GJ242/2006 Bochasan Wasl Shree Aksharpurushottam Gaushala Ahmedabad 10000 

Trust 

85. GJ24312006 Shri Patan Panjarapole Patan 10000 

8S. GJ244/2ooS Shri Gau Seva Samiti Kutiyana 10000 

87. GJ245/2006 Shri Gokulesh Gaushala and Veterinary Hospital Junagadh 10000 

GOA 

88. GOOO3/1999 Dwarakapuri Goseva Ashram Ponda 50000 

89. GOOO7/2006 The Green Cross Bardez 15000 

HIMACHAL PRADESH 

90. HP003/1998 Blue Cross of Himachal Pradesh Palampur 40000 

91. HP015/2oo2 SPCA Sirmour Nahan 20000 

92. HP02312006 Shri laxmi Narayan Gauraksha Seva Samitl Nadaun 10000 

HARYANA 

93. HROO2l1991 Mewat Kshetra Gaushala Samlti Ferozpur 70000 

94. HR003/1991 Arsha Mahavldya Gurukul Gaushala Kalwa 30000 

95. HROO4/1991 Shri Krishna Adarsha Gaushala Seva Samiti Gohana 125000 

96. HR005/1991 Shri Krishna Gaushala Samlti Yamkeshwar Thlrth 75000 

97. HROOS/1991 Shri Krishna Gaushala Tohana 150000 

98. HROO811991 Shri Krishna Gaushala Chakri-Dadrl 62500 

99. HROO9/1991 Shri Gaushala Mohlndergarh 150000 
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100. HR011/1991 Shri Gaushals Shala Dairy Datta Datta 400000 

101. HR013/1991 Shri Ramakrlshan Goseva Sadan Dharmartha Saba Bapoull 50000 

102. HR014/1991 Shri Gaushala Society Panlpat 200000 

103. HR017/1994 Shrl Gopal Gaushala Namaul 100000 

104. HR018/1994 Shri Ladwa Gaushala Ladva 125000 

105. HR019/1996 Rashtrlya Gaushala Dharoll 250000 

106. HR022l1998 Dhanvir Raja Bali Gaushala Samltl BaJla 50000 

107. HR025/1998 Shri Krishan Gopel Gaushala Jhundla 80000 

108. HR026/1998 Shrl Krishan Gopal Gaushala Nlsslng 125000 

109. HR03011998 Amarshaheed Kanha Gaushala Baheen Baheen 50000 

110. HR03211998 Akhil Bharatiya Maharishi Dayanand Gaushala Rohtak 100000 

111. HR036/1999 Shri Krishna Gaushala Nangura 50000 

112. HR03711999 Shri Krishna Adarsh Gaushala Samalakha Mandl 80000 

113. HR038/1999 Shri Gaushala Trust Bhlwanl 300000 

114. HR03911999 Jal Bajarangbali Gaushala Thaneshwar 35000 

115. HR042/1999 Shri Krishna Gaushala Siwani Mandl 81500 

116. HR04411999 SM Kurukshetra Gaushala Kalthal 62500 

117. HR045/1999 8hri Krishna Gaushala Ukalana Mandl 200000 

118. HR046/1999 The Charitable Gaushala (Dharmarth Gaushala) Sonapte 250000 

119. HR048/1999 Shri Gaushala Association Satldon Mandl 50000 

120. HR049/1999 Shri Swami Gauraksha Nand Gaushala Satidon 150000 

121. HR051/1999 Shri Swami Gaurakshanand Gaushala Julana 100000 

122. HR05211999 Shri Gaushala Baba Phulu Sadh Uchana Khurd 135000 

123. HR05311999 8hri Somnath Gaushala Jlnd 100000 

124. HROM/1999 Shrl Gaushala Jlnd 150000 

125. HR057/1999 Shri Vaishnav Agal'88ln Gaushala Hlssar 150000 
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126. HR058/1999 Shri Haryana Gaushala Hansl 300000 

127. HR059/1999 Shri Gaushala Rohtak 500000 

128. HR060/1999 Shri Gaushala Sirsa 1-75000 

129. HR061/1999 Shri Balaji Gaushala Jlnd 60000 

130. HR062/1999 Shri Gopal Krishna Gaushala Sewa Samiti Gohana Mandi 100000 

131. HR063/1999 Gaumath (Gaushala) Dist. Bhlwani 70000 

132. HR067/2000 Baba Fullu Sadh Gaushala Samiti Hlssar 62500 

133. HR071 12000 Shri Chetandas Gosamvardhan Sansthan Gurgaon 100000 

134. HR07212oo0 Dharrnarth Gaushala Bhatgaon 150000 

135. HR075/2oo0 Shri Siv Gaushala Dharmarth Trust Dulehari 50000 

136. HR076/2000 Shri Krishna Gaushala Samiti Pandu Pindara 80000 

137. HR078/20oo Shri Gopal Gaushala Barwala 140000 

138. HR080/2000 Shri 108 Brahmachari Jayram Das Panchayati Beri 175000 
Gaushala 

139. HR081/20oo Shn Gaushala Jhajjar 175000 

140. HR083/2000 Shri Jayram Panchayati Gaushala Samiti Jakholi 75000 

141. HR085/2000 Shri Krishna Gaushala Ratiya 250000 

142. HR086/2000 Shri Baba Gudadiya Gaushala Madhaugarh 62500 

143. HR095/2oo1 Lord Shiv Gaushala Samiti Shahapur 150000 

144. HR097/2001 Shri Gopal Krishna Gaushala Gurukul 50000 

145. HR098/2001 Shri Madho' Singhana Gaushala Madhav Singhana 100000 

146. HR099/2oo2 Maharshi Dayanand Gaushala Jhajjar 50000 

147. HR100/2002 Shri Vaish Vyayamshalla Avam Gaushala Rohtak 125000 

148. HR102l2oo2 Shri Gopal Gosadan Jlnd 125000 

149. HR103/2002 Gau Sewa Sam it! Ismailabad 50000 

150. HR104/2oo2 Shri Krishna Gopal Gausewa Sadan Sabha Cheeka Mandl 175000 

151. HR105/2oo2 Maharshi Dayanand Saraswathi Gaushala Jamal 62500 
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152. HR108/2oo2 Shrl Jai Ram Adarsh Gaushala Pundrl 75000 

153. HR111/2002 Adarsh Gaushala Jhajjar 80000 

154. HR113/2002 Akhil Bhartiya Jeev Jantu Kalyan Avam Gramin • Seale Road Khurd 40000 

Vikas Sansthan 

155. HR11412002 Shri Shri 108 Baba Hemadas Gaushala Mohendergarh 100000 

156. HR115/2002 Shri Alakh Gaushala Bahal 50000 

157. HR116/2002 Shiv Shakti Gaushala Kadalwa 225000 

158 HR117/2002 Shri Gaushala Chakka 50000 

159- HR118/2002 Gau Sewa Samlti Keharwala 50000 

160. HR120/2oo2 Shri Gaushala Farrukh Nagar Farukh Nagar 75000 

161. HR121/2002 Shrl Gaushala Ruallhera 125000 

162. HR12212002 Pantilisa Gaushala Samltl Kagdana 176000 

163. HR12312002 Gau Sewa Samiti Kalthal 150000 

164. HR124/2002 Jyotlpunj Gaushala Tohana 125000 

165_ HR128/2oo2 Maharishi Dayananad Saraswathy Gaushala Nathusari Kalan 125000 

Nathusari 

166. HR131 12002 Gehlu Gian Bharati Shlksha Samiti Farmana 40000 

167. HR132/2002 Shrl Krishna Gaushala Samiti Sirsa 80000 

168. HR133/2002 Shri Vasudev Krishna Gaushala 28000 

169. HR134/2002 Shri Krishna Gaushala Sewa Samiti Sirsa 60000 

170. HR135/2002 Shri Ram Gopal Gaushala Sirsa 50000 

171. HR137/2oo2 Shri Haryana Gaushala Fatehabad 200000 

172. HR1.40/2oo2 Shri Krishna Gaushala Fatehabad 70000 

173. HR141/2002 Shri Gopal Gaushala Hansi 100000 

-. 
174. HR143/2oo3 Shri Haryana Kurukshetra Gaushala Hissar 250000 

175. HR144/2003 Gaushala Madhad Kalayat 112500 

176. HR147/2003 Shri Radha Krishna Goseva Sadan Kabrl 50000 
------
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177. HR149/2003 Shri Krishna Gaushala Samiti Dhand 80000 

178. HR15212004 Shrl Krishna Seva Dal Bhlwanl 70000 

179. HR153/2004 Shri Gorakshini Sanatan Dharam Sabha 100000 

180. HA154/2004 Shri Dera Baba Lathewala Gaushala Panipat 112500 

181. HA157/2005 Shri Krishan Chandra Gaushala Bani 50000 

182. HA158/2005 Shri Goshala Committee Jagadhri 50000 

183. HR159/2005 Shri Shiv Gaushala Samitl Hissar 50000 

184. HR160/2005 Baba Ganeshilal Gaushala and Karurata Nlvaran Jind 40000 
Samlti 

185. HR16212005 Shri Krishna Gaushala Society 60000 

186. HR16312oo5 Yasoda Nandan Shri Krishna Gaushala Sevak Samitl Son.pat 40000 

187. HR164/2005 Shri Baba Shamalnath Gaushala Kheri 60000 

188. HA165/2006 Rishlkul Gaushala Nyas Bhlwani 10000 

189. HR166/2006 Shri Gobind Gaushala Samiti Ambala 10000 

190. HR167/2006 Shiv Shakti Krishan Muni GauahaJa Sirsa 10000 

191. HR168/2006 Shri Ram Bhagat Hanuman G8Ushala Sirsa 10000 

192. HR16912006 People for Animals Haryana Rural Hissar 10000 

193. HR170/2006 Shrl Krishan Gaushala Kantna 10000 

194. . HR171/2006 Dera Pakka Sauda Shtkshan Gaushala Samiti Hissar 10000 

195. HR17212006 Akhll Bhartiya Shri Tak Ram Maharalli Gaulhala Jhajjar 10000 

196. HA174/2006 Adarsh Gaushala Society Kalthal 10000 

197. HA175/2006 Shri Sanatan Dharm Krishna Gaushala Sirsa 10000 

198. HR176/2006 Shri Krishna GaushaJa, Sakta Khera Sirsa 10000 

199. HR177/2006 Sant Baba Kishan Singhji Maharaj Memorial Sirsa 10000 
Gaushala Samitl 

200. HA178/2006 Baba Bala Smadhawala Gaushala Sirsa 10000 

201. HR179/2006 Shri Gaushala Strsa 10000 
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202. HR181/200S Jai' Narain Gat;dham Gurgaon 10000 

203. HR18212006 Baba Samtainath Gaushala Namaul 10000 

204. HR183/2006 Baba Jai Ramdass Gaushala Khudana 10000 

205. HR184/20OS Shri Krishna Bal Gopal Gaushala Behall 10000 

20S. HR18S/20OS Adarsh Gaushala Fatebabad 10000 

207. HR18S/2006 Shri Dhand Gaushala Fatehabad 10000 

208. HR187/2006 Shrl Krishna Gaushala, Bhattukalan Fatehabad 10000 

209. HR188/2006 Baba Gorakhanath Gaushala Prabandhak Samiti Gorakhpur 10000 

210. HR189/2006 Mata Bhagwati Devi Gaushala Trust Faridabad 10000 

211. HR190/2006 Shri Krishna Chobisi Gaushala Faridabad 10000 

212. HR192/2006 Mahant Nominath Khati Gau Seva Paryavaran Bhlwanl ---,6000 
Sudhatta Samiti 

213, HR193/20OS Shri Krishna Gaushala, Dhaman Bhiwani 10000 

214. HR194/20OS Shri Baba Dhuniwala Goseva Trust Dinod 10000 

215, HA195/2006 Shri Aadhe Krishna Gaushala Society Chakri·Dadri 10000 

216. HA196/2006 Shri Aadhe Krishna Gaushala Samiti Badwa 10000 

217. HA197/200S Shri Krishna Gaushala Seva Samiti Ellanabad 10000 

218. HA198/2006 Shri Gaushala Ellanabad 10000 

219. HR199/200S Shri Krishna Gaushala, Mithi Surera Ellanabad 10000 

220. HR200/2006 Shri Krishna Bhagwan Gaushala Samltl Dabwali 10000 

221. HR201/2006 Shri Shyam Gaushala Trust Mandhanai 10000 

222. HR202/2006 Gurukul Samiti Bikener 10000 

223. HR203/2006 Shri Gopal Krishna Gaushala Samiti Fatehabad 10000 

224. HA204/2006 Vishwabharti Shiksha Sansthan Rohtak 10000 

225. HR20S/2006 Shiv Gaushala Samiti Panlpat 10000 

226. HA206/200S Shrl Aadha Krishan Gaushala Kamal 10000 

227. HR207/20OS Shrl Krishan Gopal Gaushala Kamal 10000 
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228. HR211J2006 Panchayati Gausha/a Society Rohtak 10000 

229. HR212/2006 People for Animals, Charkhi Dadri Bhlwani 10000 

230. HR21312006 Sant Shri Asharamji Gaushala Samiti Namal 10000 

JAMMU AND KASHMIR 

231.JKOO2/1999 Jammu Kashmir Gau Raksha Samiti Jammu 60000 

KARNATAKA 

232. KAOO1/1965 Mysore Panjrapole Society My80re 235000 

233. KA004/1993 Compassion Unlimited Plus Action Bangalore 30000 

234. KAOO5/1985 Shri Raghavendra Goasharam Trust Bangalore 40000 

235. KA017/1999 Wildlife Rescue and Rehabilitation Centre Bangalore 25000 

236. KA037/2004 Grama Vikas Society Agalakurki 40000 

237 KA043/2006 Adarsha Animal Welfare Trust Bellary 10000 

238. KA044/2006 Shrl Manniranjan Jagadguru Shri Duradundeshwar Belgaum 10000 

Maths Gaushala 

KERALA 

239 KL022/2002 Daya (Society for the Prevention of Cruelty to Mudavoor 10000 
Animals) 

240. KL029/2006 Shri Balabhattarakeswara Asrama Samithi Trust Chavara 10000 

MAHARASHTRA 

241. MHOO3/1991 Shri Gopalak Sangh (GorakshanSanatha) Trust SoIapur 40000 

242. MH004/1991 Shri Gorakshan Sanstha Dhamangaon (AS) Dhamangaon 50000 

243 MHOO8/1991 Shri Gorakshan Sanstha Amravathi 50000 

244. MH013/1993 Voice of Animals in Distress (Stray Dog Lovers' Mumbai 10000 
Assn.) 

245. MH014/1991 Shri Vardhman Jivadaya Kendra Mumbai 120000 

246. MH021/1964 All India Animal Welfare Association Mumbai 20000 

247. MH030/1995 Amalner Gaushala (Panjrapole) Amalner 70000 
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248. MH03911997 SM Gorakahan Sanatha Akola 60000 

249. MH040/1998 Panjrapole (Goraklhan) Sanstha Ahmednagar 90000 

250. MH04211998 Adarsh Go Sewa Avam Anuaadan Prakalp (Adarsh Akola 100000 
Sanskar MandaI) 

251. MH04311998 Govigyan Anulandan Kendra Nagpur 60000 

252. MH045/1998 Maharashtra Gopalan Samhl Mumbai 50000 

253. MH05511999 SPCA Udglr Ashok Nagar 40000 

254. MH059/1999 Keaav Gorakahan Sewa Samiti Waslm 40000 

255. MH06212000 Atrl Gorakshan Swayamsevi Sanstha Beed 40000 

256. MH076/2001 Shri Gau Sanrakshan Anusadan Sanstha Nagpur 70000 

257. MH089/2002 Plant and Animals Welfare Society Dombvili 20000 

258. MH092/2002 PFA Wardha Gopuri 40000 

259. MH101/2002 Shri Krishna Gaushala Tumsar 50000 

260 MH103/2002 Acharya Anand Rishijl Gauraksha Sansthan Tanhara 40000 

261. MH106/2003 Thane SPCA 20000 

262. MH108/2004 Buldhana SPCA Buldhana 30000 

263. MH111/2004 Plant and Animals Welfare Society (PAWS) Mumbai 30000 

264. MH116/2005 Shri Ranchod Appa Patil Gaushala 40000 

265. MH120/2006 Maharishi Dayanand Gaushala Gurukul Osmanabad 10000 

266. MH121 12006 Sanjeevinl Go Seva Prakalp Washim 10000 

267. MH122/2006 Animal Welfare Society Ambemath 10000 

268. MH127/2007 Matoshri Gorakshan Va Bahuddeshiya Shikahan 10000 

P ,uhikshan Sanshoodhan 

MADHYA PRADESH 

269. MP002l1991 Shri Mahavir Gaushala Ralpur 50000 

270. MPOO4/1991 Shri Gopal Gaushala Gwalior 50000 

271. MPOO6/1991 Shri Gaushala Sadavart Committee Satna 50000 
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212. MPOO711991 amAldianand Saraawathl Gramln Gauat1aIa ,~ , "." :Dldauda 60000 

213. MP01111991 Brij Mohan Ramuli Gou Samrak8hana Kendra Bhopal 80000 

274. MP01211991 Jive Daya Pfemt ,Mandat Sravajanik Paramar1ikNyu Sallena eoooo 
275. MP02111998 Shri GopaJ Gaushala Shlvpur Kalan 75000 

276. MP02211998 Gau Sam~ana Seva Samitl Kurval 30000 

277. MP02311998 Shri Gopel Krishna Gaushala Samlti Sardarpur 50000 

278. MP026/1998 Shrl Krishna Gauahala Jivaraksha Kendra Durg 70000 

279. MP02711998 People for Animals GwaJlor 40000 

280. MP030/1999 Shrl Gautras Nlvaml 00paI Gaushala Badnagar 80000 

281. MP03311999 Shrl Krishna Gaushala Naraslnghar 40000 

282. MP035I1999 Shri Gopal Krishna GaushaJa Ozhar 50000 

283. MP03711999 Shri Stta Panchvati (laushala Agara 50000 

284. MP04311999 Shri GopaJ Gaushala Samltl Ohar 60000 

285. MP04511999 Shri Panchmukhi Hanuman Mandlr Go Sewa ~~if:i: Ramtekari 50000 
" 1 

286. MP048I1999 Shri Krishna Jeevan GOIeva Sadan Gaushal .. ,. Karhi 40000 
• I'" 

287. MPQ50I1999 Govanah Rakshan Samlti t,: " 
W~rasiwani 175000 

288. MP05111999 Shri GovardhanGauahala !I'. 80000 

289. MP052I1999 Sant Shri RotiramJI Gauahata " 'lV""''''B'ethp ' , ' oJ' I" , ur 50000 

290. MP054I1999 ShrI Gopal Iftlkhar GaulhaJa .!~I:iC: :,'i<,I~' 'Jawara 90000 

291. MP05511999 Shri Gopal Gaushala Nyu .i},,;'d .)rk; :rMam 80000 

292. MP05811999 Dayadays Go Sewa Jeevraksha Evam Pa~ri<:\ '\~I1a1urai 50000 
S Sanathan 

~I rflf;j~~.ijJ;.J' I)r~~:-

293. MP080/1999 Shri Shreyaanath Puhu Raksh Kendra '~1)f '1i;lIWf~ t.ndasaur 50000 

294. MP063/1999 Shri GopaJ Krishna Gauahala n:. i.'q . 'J<lshorpura 50000 

295. MP065/1999 Shri Mahavir Gauahala Ramdhara ·,!.;r/ 'l i ,:,;t; :'~heda 50000 

296. MP073/1999 Patel Saba Gau Seva Sadan '-0 r' .... L:,:"JHanpur 30000 

297 MP084I1999 Kamadhenu Gosadan SanchaJan Samltl .:LqH.,it!'·;j~~ : '98tva 50000 
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298. MP085/1999 " Sent Asharam Goseya Shramyog VedantSewa Shajapur eoooo 
Samiti 

299. ,MP086/1999 Radhakrlshna Gaushala Samltl R.prh 50000 
'. , 

300. MP09211999 Shrl Madhay Gaushala Agar Malwa 80000 

301. MP105/1999 Oayoday Pashusewa Kendra Aahok Nagar 50000 

302. MP108/1999 Jalpamata Gaushala Samlti Ra;garh 50000 

303. MP109/1999 Shri Krishna Gaushala Rajgarh 80000 

304. MP110/1999 Swami Radhakrishna Gaushala Trust Sendhwa 80000 

305, MP115/1999 Shrl Ganesh Gaushala Gorakshan Eyam Sanyardhan Khandwa 50000 
Kendra 

306. MP123/1999 Tilakeshwar Gau Sews Sedan, UDain 50000 

307. MP13511999 Shri Gupteshwar Gaushala Samltl Hartpura 50000 

308. MP137/1999 Oayaoday Pashu Sewa Kendra Gaushala Bahtravad 40000 

309. MP13811999 Shri Bajrang Go ,Sewa Samltl Machalpur 50000 

310. MP143/1999 Shri Balap';t3auShala Susner 50000 

311. MP147/1999 D~~oday Pash'u' Sewa Kendra Gaushala Katnl 50000 
\/(.f 

312. MP148/1999 Sflii Krishna Gopal Gorakshan Avam Samyardhan Bhopal 80000 
Sll(l1iti 

313. MP149/1999 ; :td",amrltyunjai Gaushala Hujur 30000 

314, MP15611999 '. ~u Sewa Samitl Karkabel 40000 

315. MP17311999 ~..,.t Shri Shabrl Gau.hala Samltl Bhamtl 25000 

316. MP1n11999 Ttbfeni G~.a Partapur 50000 

317. MP18211999 Shri Gautam Gosamvardhan Sodh Sansthan Evam Badnagar 60000 
i •• ,P!IIYayaran Kendra 

318. MP186/2000 \' -: O.yodal Pashu Sewa Samlti Gadarwara 40000 

319. MP188/2000 ",~hri Balali Mandlr Gaushala Pandhana 60000 t' 

320. MP193/2000 ;,sv,findhavan Gaushala Bhagwanpura 40000 

321. MP196/2000 ""J;~ri Ahilyamata Gaushala Jivdaya Mandai Indore 50000 
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322. MP205/2000 Dayaoday Pashu Sewa Samlti Ohanaura 50000 

323. MP214/2000 Sarvodai Pashu Samrakshan Samiti Silwani 50000 

324. MP215/2oo1 PFA Muraina Murena 30000 

325. MP222/2001 Oayoday Pashu Sewa Sadan Gsnj 8asauda 90000 

326. MP226/2oo1 Oayoday Pashu Sanvardhan Evam Paryawaran Jabalpur 225000 
Kendra Gaushala 

327. MP236/2oo2 ARcharya Vidyasagar Pashu Sanrakshan avam Banda 70000 
Paryavaran Sudhar Samlti 

328. MP237/2oo2 Shrl Khandeshwari Gaushala Samiti Jaggakhedi 60000 

329. MP250/2002 Jai Shrikrishna Gaushala Samiti Khamkheda 40000 

330. MP259/2002 Param Pujya Sant Shri Ashramji Gau Sewa Samiti Shoypur 150000 

331. MP260/2002 Shri Govind Gaushala Samiti Taal 50000 

332. MP26212oo2 Acharya Shri Vidyasagar Dayodai Pashu Sewa Kendra Tendukheda 40000 

333. MP264/2002 Shri Manas Geeta Gaushala Baradarl 50000 

334. MP270/2oo2 Dayadai Pashu Sewa Kendra Papaura 120000 

335. MP273/2oo2 Shri Krishna Yogeshwar Gaushala Shajapur 50000 

336. MP280/2003 Paramdev Shri Krishna Gaushala ShahJapur 100000 

337. MP28112003 Gau Raksha Samiti 25000 

338. MP28212oo3 Shri Govardhan Gaushaia 50000 

339 MP283/2004 Sant Singhaji Gaushala Samiti 40000 

340. MP284/2004 Animal Cure and Care Gwalior 5000 

341 MP286/2004 Shri Chand Gaushala Khandwa 25000 

:$42. MP287/2004 Shri Gopal Gaushala Shahjapur 80000 

343. MP28812004 8M Ge8tha~ham Gaushala Jabalpur 50000 

344. MP291 12004 Shri Gopal Krlshan Gaushala 40000 

345. MP295/2oo4 Keshav Gaushala Dhooankherl 25000 

346. MP297/2004 8M Satguru K(pa Gaushala Plparla 40000 
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347. MP299/2004 Utkarsh Jeevdaya Avam Paryavaran Sodh Kendra Macherakalan 25000 

348. MP303/2005 ShrJ Shreejee KrJpa Gaushala Samltl ltarsi 50000 

349. MP304/2005 Shri Mahamritunjya Go Sewa Sadan Bhopal 100000 

350. MP307/2005 Devanchal Goseva Evam Sodh Sanathan Shahpur 35000 

351. MP309/2005 Shrl Ram Krlshan Gaushala Ratlam 30000 

352. MP31 0/2005 Nandlni Gaushala Jagritl Yuva Samlti Chhatrapur 25000 

353. MP31212006 Shrl Girdhari Goseva Samiti Bhind 10000 

354. MP313/2006 Surbhi Gaushala Sansthan Gandhlgram 10000 

355. MP314/2006 Shri Hanuman Gaushala ShahJapur 10000 

356. MP315/2006 Shrl Krishna Balram Gaushala ShahJapur 10000 

357. MP316/2006 Shri Agrasen Goseva Sadan Amblkapur 10000 

358. MP317/2006 Ranjeet for Animals Gwallor 10000 

MANIPUR 

359. MROO6/2000 PFA Manipur 'mphal 20000 

360. MROO8/2oo1 People for Animals, Thoubal Wangjlng 30000 

361. MR01112002 Rural Development Foundation Association Karong 40000 

NEW DELHI 

362. ND003/1988 The Friendic09s-SECA New Delhi 90000 

363. NDOO811993 Delhi Panjrapole Society New Delhi 50000 

364. ND011/1993 Sanjay Gandhi Animal Care Centre New Deihl 90000 

365. ND01311993 Circle of Animal Lovers New Delhi 50000 

366. ND024/1999 Sonadi Charitable Trust New Deihl 30000 

367. ND04212006 Raghuvir Pashu Sewa Sansthan Delhi 10000 

ORISSA 

368. OR003/1991 Rairangpur Gaushala Committee Mayurbhanj 40000 

369. OR005/1997 Asureswar Gomangal Samltl Asureswar 40000 
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370. OROO7/1998 Maitri Club .Shatapada 25000 

371. OROO9/1999 Action for Protection of WUd Animals (APOW A) Kendrapara 30000 
I.,. 

MAltratrilochanpur 372. OR01512001 Kalyani 30000 
~.' f 

Btiubaneshwar 60000 373. OR01612001 People for Animals-Shubeneshwar 

Shri Ram Gaushala Trust 
.i,; ,~ . / .. ">. ' 

Puii 40000 374. OR01712oo1 

Jive Hiteisy Sangh 
c) . 

Dolmundai 10000 375. OR02312oo2 

376. OR03Ol2002 People for Animals-Rourkela 
r. i .. ;. ,~ .. Jabaghat 40000 

, . t~ t. ('I.j 

Berhampur 30000 377. OR03312002 People for Animals 

378. OR037/2004 District SPCA Nayagarh 
~L,,_. 

Nayagarh 10000 

·-,1'" L 

Kandrapara 30000 379. OR03812005 People for Animals 
f.. ;-, " , 

Angul 10000 380. OR039/2006 Adarsha Seva Sangathana 

381. OR040I2006 SoJa pua Maa' United Cultural Association Cuttack 10000 

i-, ;', 

PUNJAB 

382. PJOO4I1991 SPCA Chandtgarh Chandlgarh - 30000 

383. PJ017/1999 Anath Gau Ashram Rampuraphul 50000 

384. PJ02212000 Shri Siv Mandir Gaushala Committee Panchvati 50000 

385. PJ028/2000 Sant Baba Labh Dusll Blriwala Gaushala Society Dara Malkana 60000 

386. PJ03212000 Shri Krishna Gaushala Dana Mandi Jagraon 150000 

387. PJ034/2000 Shrl Gaushala Committee Sangrur 50000 

388. PJ038/2000 People for Animals-Jalandhar Jalandher 50000 

389. PJ044I2000 Shri GBushaia Parbandhak Committee Bhawanl Gam 125000 

390. PJ04512000 Shrl Gaushala Committee Muktsar 50000 

391. PJ05212001 Shri Krishan Gaushala Moonak 50000 

392. PJ06212002 Janta Gaushala Sherpur 50000 

393. PJ063/2002 Gaushala Committee Bhatlnda 80000 

394. PJ064/2002 Shri Gaushala Bhatinda 175000 
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395. PJ071 12006 Shri Anath Gauahala ~atiala 125000 

RAJASTHAN lA, 

396. RJOO1/t997 ShTi Gaushala Sava Samlti Pllbangan !OOOO 

397. RJOO4/1991 ~M Ganga Gaushala NoId1a 170000 

398. RJOO5/1991 ~h~ Gaushala Suratgarh 150000 

399. RJOO7/1-991 Shri Umed Gaushala SatdY 50000 

400. RJOO9I1991 Shri Gaushala Nohar 200000 
'., 

401. RJ01011991 ~hJj Gulab Gaushala Dharmartha Truet Jodhpur 50000 

402. RJ013/1993 Shri Kami Gaushala DHhnoke 60000 

403. RJ023/1991 Sh~ Ramshankar Gaushala' Chhapar 50000 

404. RJ02411991 Shri Gopal Gaushala Sujangarh 80000 

405, RJ032/1993 ,Shei Krishna Gaushala Ramgarh 100000 
, 

406. RJ034/1995 Shri Panjrapote Qaushala Pall-Ma,.., 150000 

407. RJ03611996 . Stui Kalyan Bhoomi GoS8Y8 Sadan SrI a.nganagar 100000 

408. RJ037/1996 Shri Bidasar Gaushala Blduar 70000 

409. RJ038/1996 Shri Krishna Gaushala Trust Marwar 120000 

410. RJ03911997 Rajasthan Gosava Sangh (Kannaiah GaU8hala) , Jodhpur t20000 

411. RJ040/1997 Shri Gaushala Samiti Hanumangartl 100000 

412. RJ041/1998 Shri Adashwar Gau Seva Samlti Slrohl 62500 

413. RJ04211998 Shri Krishna Gaushala Udayapurvati 50000 

414. RJ044/1998 Shri Gopal Gaushala Chlttorgarh 50000 

415. RJ045I1998 Shrl Bhagwan Mahavir Jain Gauahala TRllt JaHharan 110000 

416. RJ046/1998 Shrl Goplnath GaulhaJa Samltl Gudhagoql 80000 

417. RJ04811998 Shri Krishna GopaJ Gosadan Samltl Juwantgarh 140000 
I' 

418. RJ049/1998 Ra;asthan Goseva Sangh Jaipur 50000 

419. RJ051/1998 Satyapur GOS8\la Mandai Slltyspur 135000 
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420. RJ05411998 Shri Falodi Dhannartha Seva Samiti Gaushala Falodi 60000 

421. RJ055/1998 Acharya Kakasaheb Kalerkar Lok Seva Kendra· Bargaon 70000 

422. RJ057/1998 Shrl Dada Darbar Napali Baba Siddharth Mahadev Jodhpur 50000 

G.S.S 

423. RJ059/1998 Kamadhenu Gau Raksha Samlti Rajasmand 40000 

424. RJ06011998 Shri Krishna Gaushala Pragpura 50000 

425. RJ066/1998 Shri Gaushala Sukhadiya Circle Sri Ganganagar 100000 

426. RJ070/1998 Shrl Krishna Gaushala Nlmbaz 120000 

427. RJ07211998 Shrl Gopal Krishna Gaushala Almer 50000 

428. RJ074/1998 Shrl Krishna Gaushala Praband Samiti Hamavada Shahji 50000 

429. RJ076/1998 Shri Gopal Govansh Kalyankarl Gaushala Nethra 100000 

430. RJ077/1998 Shri Krishna Gapal Gaushala Govindgarh 100000 
, 

431. RJ07911999 Shri Panchdev Mahamandir Gosevashram Samitl Sikar 90000 

432. RJ085/1999 Shri Krishna Gavansh Rakshan Samvardhan Samiti Chlpabarod 50000 

433. RJ087/1999 Gwal Gapal Gaushala Chlttorgarh 90000 

434. RJ089/1999 Shri Girdhar Gaseva Samiti Kota 90000 

435. RJ092/1999 Shri Raop Rajat Gaushala Sansthan Jodhpur 60000 

436. RJ093/1999 Shri Baba Ramdev Gaushala Samlti Sojatclty 90000 

437. RJ097/1999 Shri Gaushala Pilani Pilanl 60000 

438. RJ098/1999 Shri Radhakrlshan Gaushala Radawas 90000 

439. RJ099/1999 Shri Ram Gaushala Sewa Samiti Bhamlkhurda 50000 

440. RJ101/1999 Shri Ramkrishna Gopal Prani Sewa Samiti Slvganl 107500 

441. RJ105/1999 Rajasthan Gau Sewa Samiti Kuchera 29000 

442. RJ110/1999 Shri Jagadamba Sewa Samiti Bhadrayut 250000 

443. RJ112/1999 Gauri Shankar Gaushala Oslyan 120000 

444 RJ115/1999 Shri Brahmacharl Ramkuma~1 Pannalaljl Gaushala Jodhpur 175000 
Dharmartha Trust 
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445. RJ116/1999 Shrl Krishna Go Sewa Samiti Sahava 65000 

446. RJl19/1999 Bharatiya Govansh Rakshan Samvardhan Samlti Sikar 50000 
. 

447. RJl2211999 Shri Oswal Singh Sabha Oharampura Gaushala Jodhpur 90000 

448. RJ124/1999 Shri Gopal Gaushala Trust Oslyan 60000 

449. RJ12511999 Shri Mahavir Gaushala Evam Pashu Raksha Samltl Maandal 50000 

450. RJl30/1999 Pashupati Kalyan Parishad Udaipur 100000 

451. RJ131/1999 Akal Rahat Go Sewa Sansthan Trust Churu 40000 

452. RJ132/1999 Hanuman Gosamvardhan Kendra Hanumangarh 80000 

453. RJ133/1999 Shiv Gaushala Ganganagar Kendra 50000 

454. RJ134/1999 Krishi Goseva Kendra Sri Ganganagar 80000 

455. RJ135/1999 Krishi Goseva Kendra Chattargarh 80000 

456. RJl36/1999 Go Sadan, Bajuwala Sri Gangarlagar 100000 

457. RJ137/1999 Shri Krishna Gaushala Kajuwala 60000 

458. RJ139/1999 Shri Madan Gaushala Sikar 80000 

459. RJ141/1999 Shri Ramkrishna Gaushala Gagrana 80000 

460. RJ151/1999 Shri Dayalu Gau Jivjan Paramarth Sewa Sansthan Kedapa 70000 

461. RJ15411999 Shri Krishna Gau Sewa Samiti Mandai 50000 

462. RJ163/1999 Gosewa Shiwir (Gaushala), Churu Churu 50000 

463. RJ169/2000 Govansh Raksha Kendra Valdlk Sadhu Ashram Nohar 50000 

464. RJ17S/2000 Shri Guru Krlpa Gaushala Sarana 60000 

465. RJ176/2000 Shri Shantinath Gaushala Sanstha Bakra Road 50000 

466. RJ18312000 Sant Shri Asharamji Gaushala Samitl Niwai 50000 

467. RJ19212000 Shri Gopal Goaewa Samitl Tehandesar 50000 

468. RJ19312000 Shri Adinath Pashu Raksha Sansthan Kanod 40000 

469. RJ199/2000 Shri Balaji Gaushala Sansthan Salasar 72500 

470. RJ200/2000 Shri Hari Om Gaushala Basanl 50000 
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471. RJ204/2000 Mathurash Gaushala Blthari 50000 

472. RJ205/2000 Shrl Jaisingh Gaushala Kotputll 50000 

473. RJ209/2000 Shri Gopal Gaushala Sambhar Lake 38000 

474. RJ21 0/2000 Fatehapur (Rajasthan) Panjrapole Society Fatehpur 100000 

475. RJ211/2000 Shri Om Janta Gaushala Trust Mankasas 90000 

476. RJ214/2000 Shri Kheteshwar Gaushala Samlti Brahamdha Aaotara 80000 

477. RJ216/2000 Gauraksha Sewa Trust Hadola 50000 

478. RJ226/2001 Shri Ram Sagar Gaushala Samitl Netrana 130000 

479. RJ228/2001 Swa Seth Shri Kawai Chand Kothari Jain Khangta 130000 

Gaushala Samiti 

480. RJ230/2001 Shri Roop Rajat Shiv Gaushala Sansthan Shivrajpur 80000 

481. RJ231/2001 Helpless Animal Life Project Society Jawal Baandh 80000 

482. RJ233/2001 Gramin Vikas Paryavaran Sanrakshan Samlti BaJrang Nagar 50000 

483. RJ243/2001 Shri Pachpadra Gaushala Pachpadra 50000 

484. RJ247/2001 Gau Sewa Samiti Oujad 40000 

--485. RJ249/2001 Shri Rohltaswa Gaushala Sansthan Bilada 90000 

486. RJ250/2001 Om Shrl Oeweshwar Mahadev Gaushala Samiti Jadan 50000 

487. RJ256/2001 Shri Champaji Maharaj Gaushala Sansthan Lambia 50000 

488. RJ259/2001 Shri Gopal Gaushala Samiti Gangapur City 40000 

489. RJ261/2001 Shri Nadsar GosewB Samiti Nadsar 60000 

490. RJ 263/200 1 Sanghvi Kankubai Vardhi Chandji Gaurl Gaushala Malwara 145000 

491. RJ271 12002 Shri Krishna Gaushala Khandela 40000 

492. RJ281 12002 Shri Krishna Gau Sewa Sansthan Lacharsar 50000 

493. RJ283/2002 Shri Tljarti Chamber Saratan Gaushala Beawar 60000 

494. RJ287/2002 Shri Bhansali Umed Gaushala Jhab 100000 

495. RJ288/2002 Shri Marudhar Kasarl Roop Rajat Gaushala Indawar 50000 
Sewa Samiti 
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496. RJ301/2002 Swami Shri Hajarimal Gosewa Samlti Nokha 50000 

497. RJ308/2002 Shri Ram Gau Sewa Samltl Marwar 80000 

498. RJ311/2oo2 Shri Aalji Gaushala (JIJIPAL) Pataliawas 90000 

499. AJ316/2oo2 Shri Madhav Govind Gaushala Vlkas Samiti Bansdhuni 100000 

500. , AJ32212002 Shri Krishna Gaushala Sanathan Borunda 50000 

501. AJ326/2oo2 Nageshwar Parshavnath Gaushala Shinder 50000 

502. AJ329/2002 Shri Sumati Jeev Aaksha Kendra Pavapuri 400000 

503, AJ332(2002 Shrl Marudhar Kesari Munishwar Gau Sewa Kanwariyat 50000 

Ramdham 

504. AJ333/2002 Shri Roop Rajat Shri Krishna. Gaushala Sanstha Atbara 50000 

Samiti 

505. RJ336/2002 Rajasthan Gau Sewa Samiti Meharwala 70000 

506. AJ337/2002 Shri Devnarayan Gaushala Lesarda 50000 

507. RJ338/2oo2 Dayodai Pashu Samvardhan Sanstha Gaushala Banswara 50000 

508 RJ340/2002 SM Virteja Gausewa Samiti Munda 50000 

509. RJ341/2oo2 Shrl Ram Transport Welfare Society (Under Shri Anaj Mandi 40000 

Ram Gaushala Society) 

510. RJ347/2oo2 Shri Rajeshwar Gaushala Sansthan Doli 50000 

511, RJ357/2002 Pashu Kalyan Samiti Sri Ganganagar 250000 

512. RJ372/2oo2 Shriram Gaushala Seva Sansthan Siyat 80000 

513, RJ374/2002 Shri Chain Public Gaushala Sansthan Phokran 50000 

514 RJ378/2002 Shri Krishna Gopal Gaushala Samiti Chirana 40000 

515, RJ380/2002 Shri Krishna Gaushala Sansthan Nagaur 50000 

516. RJ384/2002 Shri Krishna Gaushala Samiti Baragaon 70000 

517. RJ388/2002 Shri Krishna Gaushala Committee Goluwala 100000 

518. RJ390/2002 Shri Marudhar Kesari Gaushala Sewa Samiti Ransigaon 70000 

519. RJ393/2002 Jhajhadiyawala Gau Sewa Sadan Govindpur 150000 
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520. RJ397/2003 Bhagwan Shri Krishna Gaushala Aaahop 50000 

521. RJ399/2003 Shri Baba Gulabnath Gaushala Samitl Palasnl 50000 

522. RJ400/2003 Shri Radhey Govind Gaushala Sansthan Bllalpur 90000 

523. RJ401/2003 Maru Khetriya Gau Sewa Sansthan Naneau 50000 

524. RJ40212003 Shri Mahaveer Jeevdaya Gaushala Jalore 100000 

525. RJ404/2003 Shri Raj Purohit Sewa Sansthan Udaipur 100000 

526. RJ405/2003 Shri Gopal Gau Sewa Samiti Buntlya Road 50000 

527. RJ408/2003 Baba Bhali Kare Goseva Sansthan Ramdevra 50000 

528. RJ409/2003 Shri Mahaveer Gaushala Kalyan Sanathan Baran 130000 

529. RJ411/2003 Shri Krishna Gopal Gaushala Samlti Padampur 70000 

530. RJ41212003 Gau Sewa Samitl Gogasar Ratangarh 50000 

531. RJ415/2003 Shri Gau Seva Samlti Nagaur 50000 

532. RJ416/2003 Shri Kaushal Gaushala Jodhpur 50000 

533. RJ417/2003 Shri Krishan Gaushala Samiti 80000 

534. RJ419/2003 Shri Prakashanand Gaushala 80000 

535. RJ42212003 Shri Krishna Gaushala Samlti 40000 

536. RJ424/2003 Ananth Avam Apahlj Gaseva Samitl 70000 

537. RJ425/2oo3 Gau Sewa Samlti 50000 

538. RJ427/2003 Shri Ashapur (Mahodari) Mathaji Gaushala 50000 
Samlti 

539. RJ429/2003 Shri Goseva Sangh 90000 

540. RJ430/2003 Shri Gopal Gaushala Sanstha 60000 

541. RJ436/2004 Gau Raksha Samiti Pan 50000 

542. RJ437/2004 Shri Vishnu Gaushala Alalsar 60000 

543. RJ440/2004 Acharya Shri Naneah Rooprekha Shri Ram Kapasan 30000 
Gaushala 

544. RJ443/2004 Kamadhenu Rathi Nasla Samvardhan Kendra Blkaner 40000 
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545. RJ449/2004 Shri Hari Panjarapole Gaushala Blkaner 50000 

546. RJ451 12004 Shri Bhadariya Mata Gaushala Samiti Jaisalmer 150000 

547. RJ455/2004 Shri Jasnath Gaushala Sewa Samltl Jodhpur 40000 

548. RJ457/2004 Shri Govardhan Gaushala Sikar 40000 

549. RJ461 12004 Shri Ram Guru Sainlk Kshatrtya Mali Gaushala Jodhpur 40000 
Samiti 

550. RJ464/2004 Shri Krishna Gaushala Samlti Sikar 40000 

551. RJ469/2oo4 Gaushala Sewa Samiti Jaipur 50000 

552. RJ472/2004 Shri Krishna Gaushala Samiti Jobner 90000 

553. RJ473/2004 Shri Agrasen Jiv Jantu Kalyan Evam Go Seva Bikaner 150000 

Samiti 

554. RJ474/2004 Bageshwar Mahadev Gaushala Ghosunda 40000 

555. RJ475/2004 Shrl Vimla Devi Khetawat Gauseva Vlkas Samltl Dhankoli 50000 

556. RJ479/2004 Sanathan Dharma Gau Sewa Samiti Trust Jaitaran 50000 

557. RJ481 12004 Shrt Krishan Gosewa Samlti Umewala 80000 

558. RJ48212004 Shri Godhan Sanvardhan Goshala Samiti Uniyara 50000 

559. RJ48312004 Shri Murali Manohar Goshala Bhinasar 130000 

560. RJ48412004 Gauvansh Sewa Samiti Bhilwara 50000 

561. RJ486/2004 Gosadan Dausa Jaipur 70000 

562. RJ487/2004 SM Pinjarpole Gaushala -Sanganer Jaipur 120000 

563. RJ488/2004 Bara Mandir Gaushala Khadab 50000 

564. RJ496/2005 Shrl Kashi Viswanath Gaushala Seva 8amlti Swaroopganj 50000 

565. RJ497/2005 Shri Gopal Gaushala BUarB 50000 

588. RJ4981200S Shrl Govardhan Gaushala Samiti Kanwalisar 17S000 

567. RJ501/2005 Shrl Mahaveer Go Seva 8amitl Rathort Kunwa 50000 

568. RJ509/2005 Sant Shri Bholaramji Maharaj Gau Sew8 Samiti Nagaur 50000 

589. RJ51112005 Shri Nath Nagar Gau· Seva Samit! Churu 80000 
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570. RJ514/2006 Shrf Mandev Surf Jain Gaushala Sewa Samlti Pall 50000 

571. RJ515/2006 Shri Gopal Gaushala, Gelasar Nagaur 10000 

572. RJ516/2006 Shri GaushaJa Seva Samitl Nagaur 10000 

573. RJ518/2006 Shri Aaiji Gaushala Sewa Samiti Jaltaran 10000 

574. RJ519/2006 Shri Hadecha Nagar Go Sewa Semitl Jalore 10000 

575. RJ520/2006 Shri Krishna Gaushala Sewa Samitl Pall 10000 

576. RJ521/2006 Shri Krishna Mahav;r ~orakshana Samiti Udaipur 10000 

TAMIL NADU 

577. TN001/1964 SPCA Chennai Chennal 10000 

578. TN002l1966 Blue Cross of India Chennal 100000 

579. TN019/1964 SPCA Salem Salem 10000 

580. TN027/1993 Chennai Snake Park Trust Chennai 30000 

581. TN036/1997 Shri Marudhar Kesari Jain (laushala Trust Chennal 50000 

582. TN044/1998 People for Animals Charitable Trust Chennal 100000 

583. TN045/1998 Animal Welfare and Protection Trust C;:hennal 45000 

584. TN05211999 Hosur Animal Welfare Society Hosur 30000 

585. TN056/2oo0 Govardhan Selalyur 25000 

586. TN057/2000 Goshakthi Chennai 40000· 

587. TN062I2oo0 Shri Sathyasai Praniseva Shelters Chennai 30000 

588. TN070/2000 Gosamrakshana Trust Salem 25000 

589. TN071 12000 Award Animal Welfare Organisation Endathur 50000. 

590. TN092/2002 Goshakthi Trust Valtghur 50000. 

591 TN107/2003 Aakshana Animal Welfare Association GobichettipaJayam 30000 

592. TN108/2003 India Project for Animals and Nature MavanaHa eoooo. 
593. TN112/2003 Animal Welfare Association 40000 

594. TN114/2003 Ahlmsa Integrated and Animal Welfare Trust 30000 . 
. -~--~.---.--- ...... _""------ - ,-. --.' ---_._--_._-- ----------.----- -.. -.. --
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595. TN120/2004 Sudhanna Gokulam Charitable Trust Channal 25000 

596. TN125/2oo5 Society for Animal Welfare Dlndlgul 40000 

591. TN128/2oo5 Pre"i Raksha Krishi Utpadan Sangh Madurai 10000 

598. TN130/2oo5 Blue Cross of Kanchlpuram Kanchipuram 20000 

599. TN13212oo5 Samrakshana Animal Welfare Society Tiruchirapalli 60000 

600. TN136/2006 S.L.V. Gaushala Trust and Research Centre Chennai 10000 

601. TN' 37/2006 Sunanthini Gaushala Trust Kanyakumari 10000 

602. TN13912006 Animal Care Trust Dindigul 30000 

603. TN141 12006 Seajet Gomata Welfare Trust Thennamanadu 10000 

604. TN142/2006 Andal Gaushala Melathur 10000 

605. TN14312006 Jeevan Trust Thlruthuraipoondi 10000 

606. TN14712006 People for Animals, Maralmalai Nagar Maraimalai Nagar 10000 

607. TN~4812OO6 Sivagami Animal Trust Kancheepuram 10000 

608. TN149/2006 Prani Mithran Madurai 10000 

609. TN152/2006 Shri Baba Animal Welfare Shelter and Society Chennai 10000 

610. TN15312006 People for Animals, Kumbakonam Kumbakonam 10000 

UTTAR PRADESH 

611. UP005/1964 Shri Oigamber Jain Balbodhini Sabha Saharanpur 20000 

612. UP008/1993 Shri Panchayati Gaushala Vrlndavan 165000 

613. UPOO9/1993 Shri Panchayati Gaushala Hapur 87500 

614. UP02211994 Baba Kali Kamliwala Panchayat Kshetra Oehradun 50000 

615. UP025/1994 Gorakhpur SPCA Gorakhpur 30000 

616. UP028/1998 P.K. Lok Vikas Sansthan Kashlrampur 10000 

617. UP031/1998 Kanpur Gaushala Society Kanpur 50000 

61'8. UP03311998 The Muzzaffar Nagar New Mandi Gaushala Muzzaffar Nagar 50000 

61~. UP037/1999 Shri Raghav Go Samvartihan Shala Jhansi 70000 
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620. UP044/1999 People for Animals Lucknow 30000 

621. UP050/1999 Mohan Gopal Gaushala Samltl Kanpur Nagar 60000 

622. UP051/1999 Shri Krishna Gaushala Kusinagar 50000 

623. UP055/1999 Dayoclay Pashu Samrakshan Kendra (Gauahala) Lalltpur 175000 

624. UP058/1999 Shri Gaushala Kathar Jungle Kathar 80000 

625. UP059/1999 Doctor's Pets Creche Animal Welfare Trust Lucknow 20000 

626. UP069/2000 SarweshwBr Narayan Anath Goseva Samlti Mont 150000 

627. UP070/2000 Shri Gopal Gaushala Society Mldiyahu 25000 

628. UP074/2000 Jai Gopal Gaushala Samiti Pipraoli Shiv 30000 

629. UP075/20OO Animal Care Organisation Lucknow 40000 

630. UP076/2oo0 Brahmrishi Devraha Baba Jeev Jantu Kalyan Maeil Devrlya 25000 
Ashram Sansthan 

631. UP081/2OO0 Shri Vigyan Sagar Baba Sangsl Gaushala Samltl Mahmoodabad 30000 

632. UP086/2000 Shri Draun Gaushala Samiti Dankaure 100000 

633. UP09212000 Gautam Buddha Jeevdaya Samiti Bhadhya Dhaadar 35000 

634. UP094/2000 Shyam Gaushala Baba Banshiwala Prem Nagar 50000 

635. UP119/2001 Shri Ram Raghuveer Gaushala Samiti Ballpur 50000 

636. UP120/2oo1 Shri Sitaram Gaushala Samiti Kanpur 40000 

637. UP124/2001 Shrl Balaji Gaushala Samiti Katghara 50000 

638. UP125/2001 Shri Gausewa Gaushala Samiti Nigara 40000 

639. UP126/2001 Shri Jai Banslwale Gaushala Samiti Dhakpura 50000. 

640. UP137/2001 Smt. Ram Shri Gaushala Samltl Tarapurva 50000 

641. UP140/2001 Shri Krishna Gaushala Prem Nagar 70000 

642. UP14212oo1 Bhairav Go Sewa Sam"i Oral 40000 

643. UP146/2002 Siddharth Sarvagnin Vikas Sewa Sasnthan Gulriha 25000 

644. UP165/2002 Mataramkali Kamdhenu Gaushala Samiti Kannauj 50000 

645 UP167/2002 PI.Ramkumar Deiwvedi Gaushala Sansthan Kanpur Dehat 60000 
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646. UP17212002 Jai Shrl Gopsl Gaushala Samiti Palra 50000 

847. UP175/2002 PFA Gorakhpur 8egiahata 25000 

648~;' ;,UP178/2002 Shri Radhakrishna Ananth Gaushala Samlti Rajpur Bangar 40000 

649. UP183/2002 Shri Madh Ballabh Gaushala Gokul Kasbs Gokul 140000 

' .. 650. UP191/2002 Vinoba Sewa Ashram Bartara 50000 

651. UP193/2002 Punyabhumi Govansh Sanrakshan Sanvardhan Bairampur 40000 

Kendra 

652. UP194/2OO2 Shrl Siddh Gufa Jeevraksha Gaushala Etawah 50000 

653. UP196/2002 Sant Kinaram Vlkl4.ng Kalyan Avam Gau Seva 50000 

Sodh Sanstha 

654. UP203/2002 Param Tapeshwarl Mata Gyandevl Gaushala Sakrawa 25000 

655. UP205/2002 Shri Gopal Gaushala Samiti Oevlkheda 50000 

656. UP208/2002 Babu Singh Gaushala Samlti Kanpur Nagar 50000 

657. UP21 0/2002 Gau Sewa Sadan Sumerpur 30000 

658. UP222/2002 Savera Sewa Sansthan Gorakhpur 25000 

659. UP229/2002 Swami Vivekanand Shikshan Sansthan Ghoshiya 20000 

660. UP231 12002 Abhinavikaran Siksha Udyoprashikshan Kendra Allahabad 25000 

661. UP242/2002 Bhagwan Shri Krishna Gaushala Sam It I KannauJ 30000 

662. UP261/2003 Ranjeet Singh Adarsh Sewa Samarpan Samiti Bhadohi 40000 

663. UP26212oo3 Goraksha Kalyan Samlti 50000 

664. UP264/2oo3 Anath Jeevdaya Kalyan Samiti 50000 

665. UP267/2003 Shri Kanhaiya Gaushala Samiti 40000 

666. UP268/2003 Society for Prevention of Cruelty to Animals Jhansl 10000 

667. UP269/2003 Jeev Jantu Kalyan Samiti sooOo 

668. UP274/2004 Yug Nirman Gaushala Bljnore 50000 

669. UP275/2oo4 Dharmarth Gopal Gaushala Samiti Bulandshahr 30000 

670. UP276/2004 Shri Shiv Gaushala Etawah 500<. 
II i -.--
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671. UP278/2004 Shrl Shri Padhbaba Gauahala ·'~ura ! j, .. 1"*lOO 

672. UP28012004 . .. Adarsh Gram Gau8hala sanethan 1<anpur .;..- .3GOOO 

673. UP28212004 Shri Mahavlr Swamt·: SMlftaMf Birr ;:fItnjrllPOle . ",.athura : ... ..IGOOO 

Gaushala Sewa Samitl 

674. UP28712004 Shri Bhgwatl Gaushala Samiti Kayarnlcanj 50000 

675. UP291 12004 Shri Gopal Goshala Samiti . .... pur 40000 

676. UP29212004 Shri Yogeswer Gosewa Samiti ··AHahabad 40000 

677. UP29312004 Kamdhenu Sarvanglrr Vikas Saristha eShadohl 30000 

678. UP296/2005 Sumer Memorial Animals and W.M 'hlety 50000 

679. UP299/2005 Gopal Gaushala Seva Ashram 10000 

680. UP301/2005 Samajothan Sewa Sansthan Kanpur 90000 

681. UP302I2006 Smt. Vimaladevi Memorial Gaushala Hartyawan 30000 

682. UP30512006 Jagdamba Gau Sewa Samiti Mathura 10000 

683. UP307/2006 People for AnimalS. Unnao Unnao 10000 

684. UP30812006 Gayatri Gaushala 10000 

685. UP30912006 Nadeem Gram Vikas Sewa Sansthan Gorakhpur 10000 

686. UP31 0/2006 Jan Jagrtti Sewa Samiti Oorakhpur 10000 

687. UP31112006 Shri Gopeswar Gaushala Samiti Lucknow 10000 

688. UP312/2006 PFA Institute of Research, Shahawpur, Allahabad 10000 

689. UP31312006 Shri Guru Karshni Go Mandlr Gaulhala samltl Mathura 10000 

WEST BENGAL 

690. WB006·3/1991 Calcutta Panjrapole Society Sodepur 50000 

691. WBOO6·5/1991 Calcutta Panjrapole Society Jhuljul I 50000 

692. WBOO6·6/1991 Calcutta Panjrapole Society Chakulia 80000 

693 WB013/1993 Hitaljore Kishorlbala Oatabya ChikltAlaya .' Mldnapur 30000 

694. WB014/1995 . Compassionate Crusaders Trust , Calcutta 20000 
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695. WB016/1994 Animal and Bird Welfare Society Udayanaralnpur eoooo 
696. WB021/1997 Love . N' Care for Animals Calcutta 30000 

697. WB025/1999 People for Animals Calcutta ·30000 

698. WB027/2000 Burdwan Society for Animal Welfare Burdwan 10000 

699. WB029/2001 PFA Hoogly Serampore 10000 

700. WB033/2oo1 Ashurall Vivekanand Smriti Sangha Ashurali 10000 

701. WB037/2002 Sarboday Kendra Tilantapara 40000 

702. WB03812002 Palashi Gramin Prani Kalyan Samlti Jahalda 30000 

703. WB039/2002 Kanthi Mahakumar Tapaslli Unnayan Mahela Samlti Ramnagar 10000 

704. WB041/2006 People for Animals • Alipudur Junction Jalpaigurl 10000 

.' Total 44898000 

Details of Regular Grants Released to AWOs·Amount Sanctioned in 2005·2006 
and Re/nsect In 2008"()7 

SI. Code Name of Organization City Grant 
No. No. Released 

2 3 4 5 

ANDHRA PRADESH 

1. AP011/1993 Blue Cross of Hyderabad Hyderabad 50000 

2. AP053/2000 Shri Shri Radha Govind Go Aaksha Samiti Tirupathi 50000 

3. AP064/2002 Karuna Society for Animals and Natunt Puttaparthi 10000 

ASSAM 
,',' ," 

4. AS00311993 Blue Cross Society of Assam Guwahatl 25000 • , 
't 

BIHAR ":>0(\ 

5. BH023/2000 Shri Gopal Gaushala Pakur 25000 

6. WB006·611991 Calcutta Panjrapole Society Chakulia ;···>~+loo00 

:T .---
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BIHAR (JHARKAND) 

7. BH010/1999 Shri Ganga Gaushala Katrasgarh P.O. 60000 

DELHI 

8. ND013/1993 Circle of Animal Loyers New Delhi 10000 

GUJARAT 

9. GJ02311991 Shrl Kutch Mundra Panjrapole and Gaushala Kutch 100000 

10. GJ03311993 Shri Motl Rudrani Jagir Gaushala and Panjrapole Bhuj 100000 

11. GJ03911996 Shrl Bhaynagar Panjrapole Bhaynagar 100000 

12. GJ05211998 Shri Mandai Mahajan Panjrapole Mandai 100000 

13. GJ054/1998 Shri Harlkrishna Niradhar Gauseya Trust Naranpur 100000 

14, GJ05511998 Shri Jiydaya Mandai Kutch 200000 

15. GJ066/1998 Shri Mehsana Panjrapole Sanstha Mehsana 60000 

16. GJ073/1998 Radhanpur Khodadar Panjrapole Sanstha Radhanpur 100000 

17. GJ075/1999 Shri Goyansh and Panjrapole Sanstha Jamkandoma 75000 

18. GJ076/1999 Shri Gaurakshan Sanstha Palilana 100000 

19. GJ098/2000 Bilkha Gaurakshan Panjrapole Bllkha 25000 

20. GJ11612oo1 Shri Unjha Panjrapole Unjha 10000 

21. GJ126/2oo1 Shri Ramroti Annakshetra Ashram Kotharla 60000 

22. GJ131/2001 Shri Bhujpur Panglapol Bhujpur 100000 

?3. GJ151/2002 Late Dllip Paresh Ashokchand Shah Sarvajanlk. Miyagam 200000 
Panjrapole 

"212002 Shah Khodidas Dharamchand Panjrapole Jampali Pole 60000 

"'2 Shri Junagadh Panjrapole Gaushala Junagadh 100000 

,)3 Shri Shambhugiri Seya Trust Asodar 100000 

/1991 Akhil Bharatlya Gaushala Pehrawar 100000 

J8/1991 Shrl Krishna Gaushala Chakrl·Dadri 100000 
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29. HR014/1991 Shri Gaushala Society Panlpat 100000 

30. HR038/1999 Shrl Gaushala Trust Bhlwanl 100000 

31. HR044/1999 Shri Kurukshetra Gaushala Kalthal 100000 

32. HR058/1999 Shrl Haryana Gaushala Hansi 100000 

33. HR059/1999 Shri Gaushala Rohtak 100000 

34. HR07212000 Oharmarth Gaushala Bhatgaon 100000 

35. HR080/20oo Shri 108 Brahmachari Jayram Das Panchayatl Beri 100000 

Gaushala 

36. HR082/2000 Shri Krishna Gaushala Bhltmada 100000 

37. HR083/2000 Shri Jayram Panchayati Gaushala Samlti Jakholi 100000 

38. HR100/2002 Shri Valsh Vyayamshalla Avam Gaushala Rohtak 60000 

39. HR111/2002 Adarsh Gaushala JhajJar 10000 

40. HR116/2002 Shiv Shaktl Gaushala Kadalwa 100000 

41. HR117/2oo2 Shri Gaushala Chakka 10000 

42. HR12212oo2 Pantilisa Gaushala Samiti Kagdana 100000 

43. HR128/2oo2 Maharishi Dayanand Saraswathy Gaushala Nathusari Kalan 100000 

44. HR151/2004 Baba Munganath Gaushala Raniya 10000 

HIMACHAL PRADESH 

45. HP024/2006 Krishan Gopal Gaushala Hamirpur 10000 

KERALA 

46. KL001/1966 SPCA Palghat (Palakkad) Palghat 25000 

MADHYA PRADESH 

47. MP015/1994 M.P Gaushala Sangh Bhopal 25000 

48. MP016/1995 Bahubali Jeevaraksha Evam Paryavaran S. Sansthan Chhindwara 100000 

49. MP022/1998 Gau Samrakshana Seva Samiti Kurvai 25000 ' I 

50. MP108/1999 Jalpamata Gaushala Samiti RaJgarh 25000 

51. MP119/1999 Gopal Gaushala Kachnariya 60000 
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52. MP149/1999 Mahamrityunjai Gaushala Hujur 25000 

53. MP18011999 Shri Shri 1008 Shri Ramrathandasjl Vaishnav Dhanela 100000 
Go Sewa Samiti 

54. MP251 12002 Uliain People for Animal Welfare Association Ujjaln 25000 

55. MP259/2002 Param Pujya Sant Shri Ashramjl Gau Sewa Samltl Shoypur 100000 

56. MP29212004 Shri Kannahlya Gaushala Rajgam 25000 

MAHARASHTRA 

57. MH01411991 Shri Vardhman Jivadaya Kendra Mumbai 200000 

58. MH028/1973 SPCA Pune Pune 25000 

59. MH03811997 In Q.efence of Animals Mumbai 50000 

60. MH102/2002 Indian Herpetological Society 25000 

ORISSA 

61. OR015/2oo1 Kalyani Maltratrilochanpur 25000 

62. OR03312002 People for Animals Berhampur 25000 

PUNJAB 

63. PJ031 12000 Gau Rakshak Mandai Sangrur 100000 

64. PJ034/2000 Shri Gaushala Committee Sangrur 100000 

65. PJ045/2000 Shri Gaushala Committee Muktsar 50000 

66. PJ071 12006 Shri Anath Gaushala Patiala' 10000 

67. PJ07212006 SPCA Faridkot Faridkot 10000 

RAJASTHAN 

68. RJ007/1991 Shri Umed Gaushala SQjacIty 10000 

69. RJ014/1993 Shri Hardayal Gaushala Singharawat 25000 

70. RJ017/1993 Help in Suffering Jalpur 25000 

71. RJ034/1995 Shri Panjrapole Gaushala Pall·Marwar 200000 

72. RJ054/1998 Shri Falodi Dharmartha Seva Samiti Gaushala Falodl 10000 

73. RJ07911999 Shri Panchdev Mahamancllr Gosevashram Ssmlti Sikar 50000 
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74.-!RJ080I1999 ',\-;' Shrt"GopaiKrfIhMGa"aIa;!;,~ JoclhPur 50000 

75. 'AJ085I1999:"" Shrt:'MrlIhna Govanehf'ak8hln Sam~ Chipabarod 10000 
SamW 

76, RJ0921199t . Shrt' Roop,Rajat Gauahatac Sanethan Jodhpur 60000 

n. RJn 0/1999' ShI1'Ja~ Sewa,:,San.Utl Bhadrayut 100000 

78. RJ11811919' SM' -KrIshna 'Go -SewaSamitj, Sahava 100000 

79. RJ117f19t9',1f CanlneWetfwe, SocItty' Bikaner 25000 

80. RJ 1215/19891", > ShriMaMYtr OaUIhR.:.cv.m' ,PaIt\tot· Rakeha ·Saml1l Maandal 10000 

81. RJ 13011999, ',' PdhupatiKatyan ',Pari,had Udaipur 10000 

82. RJ13211999 HaftUman,GosamvardMJ!l'!<endHl Hanumangarh 10000 

83. RJ16912000 GO'l4flIhRaklha'KeAdra, Valdt!< Sadbu Ashram Nohar 100000 

84. RJ20912000 ' Shrt, GopaJ GaUlhlle ' Sambhar Lake 25000 

85. RJ221 12001; Shri Jal, Jain GaYlholla Tal 100000 

86. RJ22512001 SM Sankst Machan ,HaAUmM Gauahala Sewa Plpad Road 25000 
Samttt 

87. RJ230J200t Shlt,fioep, R.lShwGaUlhafa Saneihan Shivrajpur 50000 

88.' ':~RJ26'I2OO1' ShRrHacIIar ,Goaewa .SamW ' N~ 50000 

89:'AJ283/2OO1, SaIgtwt KaNwbaL Vardht 'Chandji Gauri Gal,llt!ala Malwara 100000 
JeMa)ra., 

90. RJ2'l5l2OO2 ,;, Indian Sooi8ty for -cow Protection Jalsslmer 25000 

91. RJ28312OO2; ShrtTijlfti-Charnber Sarafan, Gaushala Beawar 60000 

92. RJ2B812OO2 Shri MaMlharKesari RoopRajat Gaushala Indawar 50000 
Se. ,Sarnltt 

93. RJ50712OO2 Stwt"QopaI,;Gauahala, Samitl Dheerdeaar 25000 

94. RJS28I2OO2':' NagHhwar :PartMvnathGauaheta ' Bhlnder 50000 

95.'RJ32912002 Shrt' SumatI, deav. -AakIhe Kendra ' Pavapuri 200000 

96." RJS7411OO2 Shlt-ChIIn,.pubtlc, GlUlhela Sanathan", Phokran 50000 

97:'" "RJ88OI2OO2,: Sh1t:f<rIIhna'G.·ltl'lr;8anetMn Nagaur 100000 
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98. RJ39312002 Jhajhadiyawala Gau Sewa Sadan Govlndpur 100000 

99. RJ412/2003 Gau Sewa Samlti Gogasar Ratangarh 10000 

100. RJ436/2004 Gau Raksha Samitl Pall 60000 

101. RJ445/2004 Shri Vardhman Jeevdaya Sewa Samiti 50000 

102. RJ450/2004 Shri Baba Ramdev Go Seva Samitl Nagaur 10000 

103. RJ451 12004 Shri Bhadariya Mata Gaushala Samlti Jalsalmer 100000 

104. RJ472/2004 Shri Krishna Gaushala Samiti Jobner 25000 

105. RJ487/2oo4 SM Pinjarpole Gaushala-Sanganer Jalpur 100000 

106. RJ513/2006 Shamuhik Gaushala Samlti Ralpur 10000 

107. RJ514/2006 Shri Mandev Surl Jain Gaushala Sewa Samitl Pall 10000 

TAMIL NADU 

108. TN001/1964 SPCA Chennai Chennai 25000 

109. TN017/1965 Coimbatore District SPCA Coimbatore 25000 

110. TN056/2000 Govardhan Selalyur 25000 

111. TN065/2000 Terra Anima Ooty 25000 

112. TN07212000 Kanchipuram Dist. SPCA Kanchipuram 25000 

113. TN080/2oo1 Kamadhenu Trust Chennai 25000 

114. TN108l2oo3 India Project for Animals and Nature Mavanalla 50000 

115. TN138/200s SPCA Pudukkottai Pudukkottal 10000 

116. TN146/2006 Kothai Nachiyar Trust T1runelveli 10000 

UTTAR PRADESH 

117. UP009/1993 Shrl Panchayati Gaushala Hapur 100000 

118. UP050/1999 Mohan Gopal Gaushala Samiti Kanpur Nagar 10000 

119. UP058/1999 Shri Gaushala Kathar Jungle Kathar 10000 

120. UP06211999 Shyam Gau Sewa Sadan Bansgaon 25000 

121. UP069/2000 Sarweshwar Narayan Anath Goaeva Samitl Mont 100000 
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122. UP094/2000 , Shyam Gaushala Baba Banshiwala Prem Nagar 10000 

123. UP183/2002 Shri Madh Ballabh Gaushala Gokul Kasba Gokul 100000 

124. UP30212006 Smt. Vimaladevi Memorial Gaushala Harlyawan 10000 

WEST BENGAL 

125. WB01311993 Hltaljore Kishorlbala Databya Chlkitsalaya Mldnapur 100000 

Total 7450000 

Details of Grants in Aid Released to A WOs under A WBI Plan (Regular Grant) 
Amount Sanctioned and Released in 2005·2006 

SI. Code Name of Organisation City Grant 
No. No. Released 

2 3 4 5 

ANDHRA PRADESH 

1. AP004/1972 SPCA Kakinada Kaklnada 25000 

2. APOO7/1988 Eluru Gosamrakshana Samitl Elluru 25000 

3. AP016/1998 Visakha SPCA Visakapatnam 100000 

4. AP017/1998 International Animal and Birds Welfare Society Guttur 25000 

5. AP021/1999 Royal Unit for Prevention of Cruelty to Animals Uravakonda 25000 

6. AP024/1999 Shri Raghavendra Pashu Samrakshana Sangham Cuddapah 25000 

7. AP028/1999 Surabhi Gaushala Jagtial 25000 

8. AP030/1999 Balaji Animal Welfare Society Venkataglri 50000 

9. AP03211999 Rashtriya Gokula Samrakshana Kendram Dharmavaram 25000 

10. AP033l2ooo Shri Mahavir Gaushala Foundation Trust Tirupati 50000 . 
11. AP034/2000 Sai Ram Animal Welfare Society Cuddapah 300000 

t' 

12. AP037/2000 Foundation for Animals Trust Nellore 100000 

13. AP038/2000 Society of Animal Welfare Kothagudam 25000 
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14. AP043/2000 Center for Animal Rehabilitation and Environment Batfeddtpalll 2500(1':;:· 
(CARE) 

15. AP044/2000 Indian Rural Development Programme Animal V Kota 25000 
Welfare Organisation 

16. AP054/2000 Blue Cross Youth Sewa Sangham Erragudu 25000 

17. AP05612000 Animal Care Land Tlrupathl 25000 

18. AP06212oo1 People for Animals, Kakinada Kaklnada 25000 

19. AP064/2oo2 Karuna Society for Animals· and Nature Puttaparthl 40000 

20. AP071 12002 Adarsha SPCA Gorantla 25000 

21. AP075/2oo2 Sri Venu Gopala Swamy Mandlr Janawada 50000 

22. APon12oo2 Society for Health, Education, Environmental· and Chlttor 25000 
People (SHEEP) 

23. AP08012003 Shanthi Niketan Institute of Animal Welfare Trust Hlndupur 50000 

24. AP084/2004 Shri Krishna Mararl Gosamrakshan Samitl (Trust) Chittor 25000 

25. AP085/2oo4 Blue Crorss Animals and Environmental Welfare Vlsalhapatnam 2~ 

Society 

26. AP086/2004 Animal Welfare and Rural Development Society Gurramkonda 25000 
(AWARDS) 

27. AP08712oo4 Garuda An'mals Shelter Puttaper1hy 10000 

28. AP08812005 Sahayog Organ~ation Hyderabad 10000 

29. AP089/2oo5 Parvathl Parameswara Environmental Animal Kumool 10000 
Welfare Society 

30. AP090/2005 Southem Animal Welfare Society Sl1katahasti 10000 

31. AP09112006 Vishnu Animal Welfare Organisation Kaldnada 10000 

32. AP093/2006 Sai Blue Cross Society Anlntapur 10000 

33. AP094/2006 Indian Institute of Jeevakarunyam and Research Vljaywada 10000 

ASSAM 

34. ASOO712000 People for Animals, Guwahatl Guwahatl 25000 
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BIHAR 

35. WB006-6/1991 Calcutta Panjrapole Society Chakulla 40000 

BIHAR (JHARKAND) 

36. BH00311991 Shri Tatanagar Gaushala Jamshedpur 100000 

37. BH010/1999 Shri Ganga Gaushala Katrasgarh P.O. 40000 

NEW DELHI 

38. ND003/1988 The Friendicoes • SECA New Oelhl 100000 

39. ND011/1~~3 Sanjay Gandhi Animal Care Centre New Deihl 100000 

I 
40. ND013/1993 Circle of Animal Lovers New Deihl 40000 

41. ND021/1999 Acharya Sushi! Gausadan New Deihl 40000 

42. N002411999 Sonadi Charitable Trust New Delhi 25000 

43. ND027/2000 Dabar Hare Krishna Gaushala New Delhi 40000 

44. ND039/2002 Animal India Trust New Delhi 25000 

GOA 

45. GOO01/1999 Goa Animal Welfare Trust Salcete 25000 

. . 
46. 00002/1999 People for Animals-Goa Panaji 25000 

I : 

47. G0003/1999 Dwarakapuri Goseva Ashram Ponda 25000 

48. 00007/2006 The Green Cross Bardez 10000 

GUJARAT 

49. GJ015/1991 Shri Amreli Gaushala Panjrapole Amrell 50000 

; 
50. GJ01611991 Shri Vrindhavan Gaushala Jlvdaya Trust Jivapur 40000 

51. SJ018/1991 Shrl Botad Mahajan Panjrapole and Gaushala Sotad 100000 

52~ GJ01911991 Shrl Sidhpur Panjrapole Sidhpur 100000 

53. GJ024/1991 Shri Anjar Panjrapole Kutch 200000 

I 
54. GJ025/1991 Shri Vinchhiya Mahajan Panjrapole Trust Rajkot 40000 

55. GJ027/1991 Vadodara SPCA Baroda 25000 
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56. GJ028/1993 Shri Gaushala Seva Samiti Kutch 100000 

57. GJ031/1994 Shri Okha Krishna Panjrapole Okha Port 50000 

58. GJ03311993 Shri Moti Audrani Jaglr Gaushala and Panjrapole Bhuj 100000 

59. GJ038/1995 Shri Savarkundla Gaushala Savarkuntla 40000 

60. GJ039/1996 Shri Bhavnagar Panjrapole Bhavnagar 100000 

61. GJ046/1998 Aajkot Mahajan's Panjrapole Rajkot 100000 

62. GJ05211998 Shri Mandai Mahajan Panjrapole Mandai 200000 

63. GJ055/1998 Shri Jlvdaya Mandai Kutch 100000 

64. GJ065/1998 Shri Khodadhar Panjrapole Thara 100000 

65. GJ066/1998 Shri Mehsana Panjrapole Sanstha Mehsana 40000 

66. GJ07311998 Radhanpur Khodadar Panjrapole Sanstha Aadhanpur 100000 

67. GJ07511999 Shri Govansh and Panjrapole Sanstha Jamkandorna 1()tOOOO 

68. GJ076/1999 Shri Gaurakshan Sanstha Palltana 100000 

69. GJ07811999 Shri Purushottam Laljl Gauluk Sevadham Trust Dharl Tal 1ClOOOO 

70. GJ086/1999 Shri Wankaner Panjrapole Gaushala Wankaner 1()OOOO 

71. GJ105/2000 Shri Hariji Panjrapole Sanstha Harij 1()0000 

72. GJ111/2000 Shri Bhayavadar Panjrapole Bhayavadar :50000 

73. GJ116/2001 Shri Unjha Panjrapole Unjha 40000 

74. GJ126/2001 Shri Ramroti Annakshetra Ashram Kotharia .40000 

75. GJ131/2001 Shri Bhujpur Panglapol Bhujpur 100000 

76. GJ135/2001 Shri Dhasa Junction Gaushala Dhasa Junction 1()()OOO 

77. GJ142/2002 Bhagvan Mahavir Pashu Raksha Kendra Pragpura 100000 

78. GJ144/2002 Kalpataru Gaushala Charitable Trust Shlkra 4I0000 

79. GJ151/2002 Late Dilip Paresh Ashokchand Shah Sarvajanik Miyagam 1CX lOOO 
Panjrapole 

80. GJ15212002 Shah Khodidas Dharamchand Panjrapole Jampali Pole 40()QO 

81. GJ161/2oo2 Vadala Panjrapole Vadala 200000 
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82. GJ18312oo2 Gau Seva Trust Thoradi 25000 

83. GJ188/2oo2 Sheth Anandji Kalyanji Chhapariali Panjarapole Chhapariali 100000 
Sarvajanik Trust 

84. GJ189/2oo2 Shri Yatindra Jayant Sarvajanik Gaushala Trust Jhalod 25000 

85. GJ199/2oo2 Vadodara Centre for Animal Rescue and Emergency Baroda 10000 

(VCARE) 

86. GJ214/2oo2 Swami Shri Tejanand Maharaj Temple Panjrapole Kharvasa 25000 

87. GJ215/2oo2 Shri Kevalpuniji Gaushala Trust Thali 50000 

88. GJ221 12003 Pashu Pakshi Manav Maltri Samiti Ahmedabad 25000 

89. GJ230/2004 Ashirwad Charitable Trust Sudasana 100000 

90. GJ23312004 Shri Sahjanand Gaushala Kodav 100000 

91. GJ235/2004 Poojya Tapasvibapu Smruti Gauseva Trust Limbdi 25000 

92. GJ237/2004 Rushibhume Pravruttya Kalol 25000 

93. GJ238/2oo5 Abol Pashu Pakshi Seva Mandai Vondhana 10000 

94. GJ239/2005 Shrl Gadhada Jivdaya Jankalyan Trust Bhavnagar 10000 

95. GJ240/2005 Shri Pipardi Brahmeshwar Gaushala Trust Rajkot 10000 

HARYANA 

96. HR002l1991 Mewat Kshetra Gaushala Samiti Ferozpur 50000 

97. HR003/1991 Arsha Mahavidya Gurukul Gaushala Kalwa 25000 

98. HR004/1991 Shri Krishna Adarsha Gaushala Seva Samitl Gohana 100000 

99. HR005/1991 Shri Krishna Gaushala Samiti Yamkeshwar-Tirth 100000 

100. HROO6/1991 Shri Krishna Gaushala Tohana 200000 

101. HR009/1991 Shri Gaushala Mohindergarh 100000 

102. HR011/1991 Shri Gaushala Shala Dairy Datta Datta 200000 

103. HR013/1991 Shri Ramakrishan Goseva Sadan Dharmartha Saba Bapouli 25000 

104. HR014/1991 Shri Gaushala Society Panipat 100000 

105. HR017/1994 Shri Gopal Gaushala Namaul 100000 
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106. HR018/1994 Shri Ladwa Gaushala Ladva 100000 

107. HR019/1996 Rashtriya Gaushala Dharoll 300000 

108. HR023/1998 Shri Krishan GaushaJa Kamal 100000 

109. HR025/1998 Shri Krishan Gopel Gaulhala Jhundla 50000 

110. HR03211998 Akhil Bharatiya Maharishi Dayanand Gaulhala Rohtak 100000 

111. HR037/1999 Shri Krishna Adarsh Gaushala Samalakha Mandi 40000 

112. HR038/1999 Shri Gaushala Trust Bhiwanl 200000 

113. HR04211999 Shri Krishna Gaushala Siwani Mandl 100000 

114. HR043/1999 SPCA Dist. Yamuna Nagar Yamuna Nagar 25000 

115. HR045/1999 Shri Krishna Gaushala Ukalana Mandl 200000 

116. HR04911999 Shri Swami Gauraksha Nand Gaushala Safldon 200000 

117. HR051/1999 Shri Swami Gaurakshanand Gaushala Julana 200000 

118. HR05211999 Shri Gaushala Baba Phulu Sadh Uchana Khurd 200000 

119. HR057/1999 Shri Vaishnav Agarsain Gaushala Hissar 100000 

120. HR058/1999 Shri Haryana Gaushala Hansi 200000 

121. HR059/1999 Shri Gaushala Rohtak 200000 

122. HR060/1999 Shri Gaushala Sirsa 100000 

123. HR06111999 Shri Balaji Gaushala Jlnd 50000 

124. HR06211999 Shri Gopal Krishna Gaushala Sewa Samltl Gohana Mandl 100000 

125. HR063/1999 Gaumath (Gaushala) Dist. Bhlwanl 50000 

126. HR06712000 Baba Fullu Sadh Gaushala Samlti Hissar 100000 

127. HR071 12000 Shri Chetandas Gosamvardhan Sansthan Gurgaon 50000 

128. HR076/2000 Shri Krishna Gaushala Samltl Pandu Pindara 50000 

129. HR078/2000 Shri Gopal Gaushala Barwala 100000 

130. HR079/2000 Shri Krishna Gaushala Faugaat 100000 

131. HR080/2000 Shri 108 Brahmachari Jayram Das Panchayati Bari 100000 
Gaushala 
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'.;:.:132., HR083/2000 Shri Jayram Panchayati Gaushala Samiti .. Jakholi 100000 

,133; HR084/2000 .Adarsh Gaushala . Gurgaon 50000 

.~134j·· HR065/2000 Shri Krishna Gaushala . ,),Ratiya 200000 

.;::135. .. ' HR095I2001 .Lord Shiv Gaushala Samiti ,Shahapur 100000 

. ~;;138.·· HR09712001 ~:.,shri Gapal Krishna Gauahala . ~urukul 50000 

··13~·: HR099I2002 .,., Maharshi Dayanand Gaushala Jhajjar 25000 

": 138F HA 1 0012002 Shri Vaish Vyayamshalla Evam Gaushala Rohtak 40000 

~·:139i HRt02l2002 Shrl Gopal Gosadan Jind 100000 

~, .. 14Q HA 1 0312002 , •. Gau Sewa Samiti Ismal/abad 40000 

'141~ HR104/2oo2 :." ,. Shri Krishna Gopal Gausewa Sadan Sabha Cheeka Mandi 100000 

•. 142. HR105/2002 . Maharshl Dayanand Saraswathi. Gaushala Jamal 100000 

_ ·143. HR10812002 Shri Jai Ram Adarah. .Gauahala Pundrl 200000 

144. HR11112002 Adarsh Gaushala Jhallar 40000 

145. HR11312002 Akhil Bhartlya Jeev Jantu Kalyan AvamGramln - Saate Road Khurd 25000 

Vikas Sansthan 

146. HR114/2002 Shri Shri 1.08 Baba Hemadas Gaushala Mohendergarh 100000 

147. HR115/2002 Shri Alakh Gaushala Bahal 50000 

148. HR116/2002 Shiv Shakti Gaushala Kadalwa 100000 

149. HRl17/2002 Shri Gaushala Chakka 40000 

150. HR118/2002 Gau Sewa Samiti Keharwala 25000 

151. HR121 12002 Shri Gaushala Rasallhera 100000 

152. HR12212002 Pantilisa Gaushala Samiti Kagdana 100000 

153. HR123/2002 Gau Sewa Samiti Kaithal 25000 

154. HR124/2002 Jyotipunj Gaushala Tohana 100000 , 

155. HR128/2002 Maharishi Dayanand Saraswathi Gaushala Nathusari. Kalan 100000 

156. HR13212002 Shri Krishna Gaushala Samiti Sirsa 100000 

157. HRl34/2002 Shri Krishna Gaushala Sewa Samitl Sirsa 50000 
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158. HR136/2002 Shri Gaushala Sadewala Sirsa 50000 

159. HR141/2002 Shri Gopal Gaushala Hansi 100000 

160. HR144/2003 Gaushala Madhad Kalayat 100000 

161. HR145/2003 Shri Dayanand Gaushata Samiti BadauJi Gahbar 25000 

162. HR149/2003 Shri Krishna Gaushala Samiti Dhand 40000 

163. HR151/2oo4 Baba Munganath Gaushala Raniya 40000 

164. HR152/2oo4 Shri Krishna Seva Dal Bhlwani 40000 

165. HR155/2004 Jeev Sanjeevani Jind 25000 

166. HR157/2005 Shri Krishan Chandra Gaushala Bani 50000 

167. HR158/2oo5 Shri Goshala Committee Jagadhri 50000. 

168. HR159/2005 Shri Shiv GaushalaSamiti Hissar 10000 

169. HR160/2005 Baba Ganeshilal Gaushala and Karurata Nlvaran Jind 10000 
Samiti 

170. HR161 12005 Markandeshwar Gaushala and Social Welfare Society 10000 

171. HR16212oo5 Shri Krishna Gaushala Society 10000 

172. HR163/2oo5 Yasoda Nandan Shri Krishna Gaushala Sevak Samiti Sonepat 10000 

173. HR164/2oo5 Shri Baba Shamainath Gaushala Kheri 10000 

HIMACHAL PRADESH 

174. HP003/1998 Blue Cross of Himachal Pradesh Palampur 25000 

175. HP021 12004 Shri Siddha Baba Balaknath Gau Vigyan Kendra Bilaspur 25000 

176. HP02212005 Madhav Go Vigyan Kendra 10000 

JAMMU and KASHMIR 

177. JKOO2l1999 Jammu Kashmir Gau Raksha Samiti Jammu 50000 

KARNATAKA 

178. KA001/1965 Mysore Panjrapole Society Mysore 200000 

179. KA004/1993 Compassion Unlimited Plus Action Bangalore 50000 

180. KAOO5/1985 Shri Raghavendra Goasharam Trust Bangalore 25000 
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181. KA017/1999 Wildlife Rescue and Rehabilitation Centre 8angalore 25000 

182. KA030/2002 Govanithashraya Trust Mangalore 25000 

183. KA039/2004 Nandi Animal Welfare Society of Gulbarga Farhatabad 10000 

184. KA040/2005 Swapana Samrakshana Samiti 10000 

185. KA041/2oo5 Sri Govardhan Girl Trult Udupi 10000 

KERALA 

186. KL010/1994 SPCA Kollam Kollam 25000 

187. KL028/200S Animal Squad Wayanad 10000 

MADHY A PRADESH 

188. MP003/1991 Shri Gopal Gaushala Neemach 25000 

189. MP004/1991 Shri Gopal Gaushaia Gwalior 25000 

190. MPooS/1991 Shri Gopal Krishna Gaushala Mandasaur 40000 

191. MPOOS/1991 Shri Gaushala Sadavart Committee Satna 25000 

192. MP007/1991 Shri Akilanand Saraswathi Gramln Gaushala Oalauda 2S0oo 

193. MPOll/1991 Brij Mohan Aamkali Gou Samrakshana Kendra Bhopal 100000 

194. MP021/1998 Shri Gopal Gaushala Shivpurkalan 200000 

195. MP023/1998 Shri Gopal Krishna Gaushala Samitl Sardarpur SOOOO 

196. MP027/1998 People for Animals Gwalior 25000 

197. MP030/1999 Shri Gautras Nivami Gopal Gaushala Badnagar 50000 

198. MP03311999 Shri Krishna Gaushala Narasinghar 25000 

199. MP035/1999 Shri Gopal Krishna Gaushala Ozhar 50000 

200. MP037/1999 Shri Sita Panchvati Gaushala Agara 40000 

201. MP04211999 Shrl Gopal Gaushala Samiti Nanpur 25000 

" 
202. MP043/1999 Shri Gopal Gaushala Samlti Dhar 50000 

203. MP045/1999 Shri Panchmukhi Hanuman Mandir Go Sewa Samlti Aamtekari 25000 

204. MPOSO/1999 Govansh Aakshan Samiti Waraslwani 100000 
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205. MP05111999 Shri GoYardhan GauehaJa A lot SOOOO 

206: MP05211999 Sant Shri Rotlramji Gaulhala Behpur 50000 

207. MP054/1999 Shri Gopal Iftlkhar GauIhaIa Jawara 40000 

208. MP055/1999 Shri GopaJ Gauahala Nyu RatIam 40000 

209. MP057/1999 Shri Kamal Gaulhala Boada 25000 

210. MP058/1999 Dayadaya Go Sewa JaevrakIha Evam Paryavaran Khurai 40000 
S Sanlthan 

211. MP05911999 Shri Gopal GaUlhaIa Samltl Mograram 25000 

212. MP060/1999 Shri Shreyunath Pashu Raklh Kendra Manduaur 25000 

213. MP063/1999 Shri Gopal Krishna Gaushala Kishorpura 50000 

214. MP079:1999 Dayoday Puhu Sewa Kendra Mungavali 25000 

215. MP084I1999 Kamadhenu Gosadan Sanchalan Samltl Satva 25000 

-216. MP085/1999 Sant Asharam Gosava Shramyog Vedant Sewa Shajapur 25000 
SamW 

217. MPQ88/1999 Gopal Gauahala Samltl R8;garh 25000 

218. MP08911999 Arjun Gaushala Narulnghar 25000 

219. MP10011999 Devnarayan Gauahala Samltl ReIgarh 25000 

220. MP11511999 Shri Ganesh GaulhaIa GcnUhan Evam Sanvardhan Khandwa 25000 
Kendra 

221. MP119/1999 Gopal Gaushala Kachnarlya 40000 

222. MP123/1999 Tilakeshwar Gau Sewa Sadan Ujjain 25000 

223. MP124/1999 Shri Madhav Gaushala Ullaln 25000 

224. MP13711999 Dayaoday Pashu Sewa Kendra Gaushala Bahiravad 25000 

225. MP138/1999 Shri Bajrang Go Sews Samltl Machalpur 25000 

226. MP148/1999 Shri Krishna Gopal Gorakshan Avam Samvardhan Bhopal 100000 
Samiti 

227. MP156/1999 Gau Sewa SamitI Karkabel 25000 

228. MP171/1999 Satguru Neelkant Go Sewa Sadan Dewu 25000 
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229. MP173/1999 Sant Shri Shabrl Gaushata Samltl Bhamtl 25000 

230. MP18211999 Shri Gautam Gosamvardhan Sodh Sanatha" Evam Badnagar 50000 
Paryavaran Kendra 

231. MP186/2000 Dayedai Puhu Sewa 88mlti Gadarwara 25000 

232. MP18812000 Shri Balajl Mandlr Gaushala Pandhana 25000 

233. MP19312000 Vrindhavan Gaushala Bhagwanpura 25000 

234. MP196/2000 Shri Ahilyamata Gau.hala Jlvdaya Mandai Indore 50000 

235. MP205/2000 Dayaoday Puhu Sewa Sandtl Dhanaura 25000 

236. MP21 0/2000 Kamadhenu Sewl Samraklhan EVlm·Sodh Bhopal 25000 
Sansthan 

237. MP21412000 Sarvoclal Pishu Samrakshln Samlti Snwani 25000 

238. MP215/2001 PFA Muralna Murena 25000 

239. MP22212OO1 Dayeday Puhu Sewa Sadan Ganj Basauda 100000 

240. MP23612002 Aacharya Vidyasagar Pashu Sanrakshan avam Banda 50000 
Paryavaran Sudhar Samltl 

241. MP237/2002 Shri Khandeshwari Gaushala samlti Jaggakhedi 40000 

242. MP23912002 Shrl Govind Gaushala Datlya 50000 

243. MP249/2002 Dayedai Pashu Sewa Sadan Devri Kalan 25080 

244. MP250/2002 Jai Shrikrlshna Gaushala Samlti Kharnkheda 25000 

245. MP257/2002 Shnmad Bhagwat Gaushala Samiti Neemuch 25000 

246. MP25912002 Param Pujya Sant Shri Ashramji Gau Sewa Samiti Shoypur 10000c 

247. MP260/2002 Shri Govind Gaushala Samiti Teal 25000 

248. MP261 12002 Shri Shantinath Pashu Rakshak Kendra Gaushala Chltakheda 50000 

249. MP262/2002 Acharya Shri Vidyasagar Dayedai Pashu Sewa Tendukheda 25000 

Kendra 

250. MP264/2002 SM Manas Geeta Gaushala Baradari 25000 

251. MP270/2002 Dayodai Puhu Sewa Kendra Papaura 200000 

252 MP271 12002 Gau Sewa Bharthi 8airsiya 2~ 

----.- .. -- .. - ---.~.- .. -- ... ~ •... --- .. -. 
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253. MP27212002 Sant Sukharam Das Baba Gaushala Naugaon 25000 

254. MP275/2oo2 Shri Dayodai Puhudhan Sanrakshan Samltl Harda 25000 

255. MP280/2003 Paramdev Shrl Krishna Gaushala Shahjapur 40000 

256. MP28212003 Shri Govardhan Gaushala 25000 

257. MP284/2004 Animal Cure and Care Gwalior 25000 

258. MP286/2004 Shri Chand Gaushala Khandwa 25000 

259. MP287/2004 Shri Gopal Gaushala Shahjapur 100000 

260. MP289/2004 Shri Ramakrishna Mahavir Nyu UJjain 25000 

261. MP290/2004 Khamadhenu Gaushala Bhopal 25000 

262. MP291 12004 Shri Gopal Krishan Gaushala 25000 

263. MP293/2004 Siddhi Vinayak Sewa Samitl Bhopal 25000 

264. MP297/2004 Shri Satguru Kripa Gaushala Piparla 25000 

265. MP300/2004 Avdhoot Surbhi Shala Dolaj 25000 

266. MP302l2oo5 Sonachal Surbhi Gau Seva Ashram Amarpur 25000 

267. MP304/2005 Shri Mahamritunjya Go Sewa Sadan Bhopal 50000 

268. MP305/2005 Mahakaal Vanya Prani Jeev jantu Daya Samiti Ujjain 10000 

269. MP306/2005 Shri Swami Ramanand Gaushala Guna 10000 

270. MP307/2005 Devanchal Goseva Evam Sodh Sansthan Shahpur 10000 

271. MP309/2005 Shri Ram Krishan Gaushala Ratlam 10000 

272. MP31 0/2005 Nandini Gaushala Jagriti Yuva Samiti Chhatrapur 10000 

MADHYA PRADESH (CHHATIISGARH) 

273. MP00911991 Shri Chakradhar Gaushala Trust Ralgarh 25000 

274. MP026/1998 Shri Krishna Gaushala Jivaraksha Kendra Durg 40000 

275. MP039/1999 Shri Rashtriya Gaushala Trust Ohamtari 40000 

276. MPQ41/1999 Ujjwal Gorakshan Kendra fUlipur 100000 

MAHARASHTRA 

277. MH002/1966 Bombay SPCA Mumbai 50000 ----_ ... 
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278. ·MH004I1991 SM Gorakshan Sanstha Dhamangaon (RS) Dhamangaon 25000 

279. MH008/1991 ·ShA Gorakshan Sanstha Amravathi 25000 

280. MH013/1993 Volee of Animals in Distress (Stray Dog Lovers' Mumbai 25000 

Assn.) 

281. MH021/1964 All India Animal Welfare Association Mumbai 25000 

282. MH030/1995 .Am~lner Gaushala (PanJrapole) Amalner 50000 

283. MH039/1997 Shri Gorakshan Sanstha Akola 40000 

284. MH04011998 Panjrapole (Gorakshan) Sanstha Ahmednagar 100000 

285. . MH042/1998 .Adarsh Go Sewa Avam Anusadan Prakalp (Adarsh Akola 100000 

Sanskar Mandai) 

286. MH043/1998 Govigyan Anusandan Kendra Nagpur 50000 

287. MH045/1998 Maharashtra Gopalan Samiti Mumbai 25000 

288. MH059/1999 Kesav Gorakshan Sewa Samiti Wasim 25000 

289. MH064/2000 Shri Gopal Krishna Gorakshan Sansthan Jalgaon 50000 

290. MH078/2001 Laxmi Institute of Animal Welfare Amravati 25000 

291. MH089/2002 Plant and Animals Welfare Society Dombvlll 25000 

292. MH092/2oo2 PFA Wardha Gopuri 25000 

293. MH101/2002 Shri Krishna Gaushala Tumsar 25000 

294. MH103/2oo2 Acharya Anand RlshiJi Gaurakshan Sansthan Tanhara 25000 

295. MH106/2003 Thane SPCA 25000 

296. MH116/2oo5 Shri Ranchod Appa Patll Gaushala 10000 

297. MH117/2005 S~ri Krishna Gopalan Kendra Jalgaon 10000 

298. MH118/2oo5 People For Animals, Mumbai 
,.,'. 

Mumbai 10000 

MAN1PUR 

299~ MR008/2001 People for Animals, Thoubal Wangjing 25000 

ORISSA 

300. OR005l1997 Asureswar Gomangal Samiti Asureswar 25000 
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301. OR008I1998 OrIs .. State Council for Animal Welfare Bhubaneshwar 25000 

302. OR007/1998 Maltri Club Bhatapada 25000 

303. OR009/1999 Action for Protectfon of Wild Antmala (APOWA) Kendrapara 25000 

304. OR01612001 People for Animals-Bhubaneshwar Bhubaneshwar 25000 

30S. OR017/2001 Shri Ram Gaushala Trust Purl 25000 

306. OR02312002 Jive Hiteisy Sangh Dotmundal 25000 

·307. OR02512002 Jlban Blkash Lenoda 2SOOO 

308. OR02812002 Bhagabat Pathagar satepall 25000 

309. OR029/2002 Institute of Rural Development and Management Bhuban8shwar 25000 
Studies 

310. OR03612003 J .. yiln Jyotl KMtaguru 25000 

311. OR03712004 District SPCA Nayagarh Nayagarh 25000 

PUNJAB 

312. PJOO4/1991 SPCA Chandigarh Chandlgarh 25000 

313. PJ008I1999 People for Animals-Ludhiana Ludhlana 50000 

314. PJ014/1999 Nabha Gaushala Committee Nabha 100000 

31S. PJ01S/1999 Gauahala Committee Dhuri 200000 

316. PJ01711999 Anath . Gau Ashram Rampuraphul 25000 

317. PJ01811999 Shrl Krishna GauahaJa Mandl Goblndgarh 100000 

318. PJQ22/2000 . Shri SiY Mandir Gaushala Committee Panchyati 40000 

319. PJ027/2000 Gopal Gaushala Gau Sewa Samltl Ropar 40000 

320. PJ02912000 Shri Gaushala Committee Maur Mandl 100000 

321. PJ031 12000 Gau Rakshak Mandat Sangrur 100000 

322. PJ03212000 8M Krishna Gaushala Dana Mandl Jagraon 200000 . 

323. PJ038/2000 People for Anlmala-Jalandhar Jalandher 25000 

324. PJ04OI2OOO Agarwal Gaushala Committee and Women College Samana 40000 
Committee 
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325. PJOS2I2001 Shri Kriehan Gauahata Moonak 50000 

326. PJ056l2OO2 PFA Chandigarh CMndtgarh 25000 

327. PJ06212002 JIInta Gauahala Sherpur 25000 

328. PJ06312OO2 Gauahala Committee 9hatinda 40000 

329. PJ064/2002 Shri Gaushala Bhatinda 200000 

RAJASTHAN 

330. RJOO4I1991 StIr! Ganga Gaushala Nokha 200000 

331. RJOO6/1991 Shri Krishna Gulab Gaushala Nimbi Jodhan • 40000 

332. RJ007/1991 Shri Umed Gaulhala Sojaclty 40000 

333. RJOOB/1991 Shri GopaI. Gaulhala Oidwana 25000 

334. RJOO9/1991 . Shrl Gaushala Nohar 300000 

335. RJ010/1991 Shri Gutab Gaulhala Ohan'narlha Trult Jodhpur 100000 

336. RJ013/1993 Shri Kami Gaushala Deshnoke 100000 

337. RJ02311991 Shri Ramshankar Gaulhala Chhapar 40000 

338. RJ02411991 Shri Gopal Gaushala Sujangarh 50000 

339. RJ027/1993 Shri Rajaldesar Gaushala Rajaldesar 25000 

340. RJ031/1993 Shrl Bhopalgarh Gauahala Jodhpur 100000 

341. RJ032I1993 Shri Krishna Gaushala Ramgarh 100000 

342. RJ034Il995 Shrl Panjrapole Gaulhala Pall-Marwar 100000 

343. RJ036Il996 SM Kalyan Bhooml Goseva Sadan Sri Ganganagar 200000 

344. RJ037/1996 SM BldUar Gaushala Bldaaar 50000 

345. RJ03911997 Rajasthan GoIeva Sangh (Kannalah Gaush.) Jodhpur 100000 

346. RJ04011997 Shrl GalMhala Samltl Hanumangam 200000 • 

347. RJ041/1998 Shrl Ade8hw8r Gau Seva Samitl· Sirohi 100000 

348. RJ042Il998 Shri Krishna Gaushala Udayapurvati 25000 

'349. RJ044I1998 Shri Gopal Gauahala Chittorgarh 25.000 
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350. RJ045/1998 Shrl Bhagwan Mahavlr Jain Gaushala Trust . Jaltharan 100000 

351. RJ046/1998 Shrl Gopinath Gaushala Samiti Gudhago~i 50000 

352. RJ048/1998 Shri Krishna Gopal Gosadan Samiti Jaswantgarh 100000 

353. RJ049/1998 Rajasthan Goseva Sangh Jalpur 25000 

354. RJ050/1998 SM Gopal Govardhan Gaushala Sanchore 100000 

355. RJ050-1/1998 Shrl Kheteshwar Gaushala Ashram 100000 

356. RJ051 11998 Satyapur Goseva Mandai satyapur 200000 

357. RJ054/1998 Shri Falodi Dharmartha Seva Samlti Gaushala Falodi 40000 

358. RJ055/1998 Acharya Kakasaheb Kalerkar lok Seva Kendra Bargaon 50000 

359. RJ057/1998 Shri Dada Darbar Napall Baba Siddharth Mahadev Jodhpur 25000 

G.S.S 

360. RJ060/1998 Shri Krishna Gaushala Pragpur 25000 

361. RJ064/1998 Shri Krishna Gaushala Raipur 100000 

362. RJ066/1998 Shri Gaushala Sukhadiya Circle Sri Ganganagar 200000 

363. RJ070/1998 Shri Krishna Gaushala Nimbaz 100000 

364. RJ07211998 Shri Gopal Krishna Gaushala Ajmer 25000 

365. RJ074/1998 Shri Krishna Gaushala Praband Samitl Hamavada Shahjl 25000 

366. RJ076/1998 Shri Gopal Govansh Kalyankari Gauahala Nethra 100000 

367. RJOn/1998 Shri Krishna Gopal Gaushala Govlndgarh 100000 

368 RJ085/1999 Shri Krishna Govansh Rakshan Samvardhan Samlti Chlpabarod 40000 

369. RJ087/1999 Gwal Gopai Gaushala Chlttorgarh 50000 

370. RJ089/1999 Shri Girdhar Goseva Samiti Kota 50000 

371. RJ091/1999 Shrl Ram Gauahala Trust Ummed Nagar 40000 

372. RJ092/1999 Shri Roop Rajst Gaushala Sanathan Jodhpur 40000 

373. RJ093/1999 Shri Baba Ramdev Gaushala Samitt Sojatcity 50000 

374. RJ097/1999 Shri Gaushala Pllani Pltani 40000 

375. RJ099/1999 Shri Ram Gauahala Sewa Samiti Bhamikhurda 40000 
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376. 1=tJ 11 0/1999 Shri Jagadamba Sewa Samltl Bhadrayut 200000 

377. RJ111/1999 Shri Gauri Shankar Gaushala Bagar 50000 

378. RJ115/1999 Shri Brahmachari Ramkuma~i Pannalalji Gaushala Jodhpur 200000 
Dharmartha Trust 

379. RJ125/1999 Shri Mahavir Gaushala Evam Pashu Raksha Samiti Maandal 40000 

380. RJ126/1999 Shri Gaushala Balotara Balotara 50000 

381. RJ128/1999 Shri Gopal Krishna Gaushala Trust Jaitaran 100000 

382. RJ130/1999 Pashupati Kalyan Parishad Udaipur 40000 

383. RJ13111999 Akal Rahat Go Sewa Sansthan Trust Churu 50000 

384. RJ132/1999 Hanuman Gosamvardhan Kendra Hanumangarh 40000 

385. RJ133/1999 Shiv Gaushala Ganganagar Kendra 25000 

386. RJ134/1999 Krishi Goseva Kendra Sri Ganganagar 50000 

387. RJ135/1999 Krishi Goseva Kendra Chattargarh 50000 

388. RJ136/1999 Go Sadan, Bajuwala Sri Ganganagar 100000 

389. RJ137/1999 Shri Krishna Gaushala Kajuwala 50000 

390. RJ139/1999 Shri Madan Gaushala Sikar 50000 

391. RJ141/1999 Shri Ramkrishna Gaushala Gagrsna 50000 

392. RJ144/1999 Shrl Mohan Gaushala Barmer 100000 

393. RJ147/1999 Shri Ramdev Jiv Daya Gaushala Trust Dhava\ 25000 

394. RJ151/1999 Shri Dayalu Gau Jivjan Paramarth Sewa Sansthan Kedapa" 50000 

395. RJ154/1999 Shri Krishna Gau Sewa Samiti Mandai 50000 

396. RJ159/1999 Shrl Krishna Gau Sewa Sanstha Churu 25000 

397. RJ163/1999 Gosewa Shiwir (Gaushala), Churu Churu 25000 

398. RJ175/2000 Shri Guru Kripa Gaushala Sarana 25000 

399. RJ176/2000 Shrl Shantinath Gaushala Sanstha Bakra Road 25000 

400. RJ180/2000 Shri Gaushala Karanpur 50000 

401. RJ183/2000 Sant Shri Asharamji Gaushala Samlti Nlwal 200000 
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402. RJ19212000 Shri Gopal Gasewa Samltl Tehandesar 26000 

403. RJ19312000 Shri Adinath Pashu Rakaha Sansthan Kanod 25000 

404. RJ20512000 Shri Jaisingh Gaushala Kotputli 25000 

405. RJ20612000 Shri Gopal Gaushala Neemkathana 50000 

406. RJ21012000 Fatehapur (Rajasthan) Panjrapole Society Fatehpur 100000 

407. RJ21112000 Shri Om Janta Gaushala Trust Mankasas 50000 

408. RJ213/2000 Shri Radhey Krishna Gaushala Sanstha Bigga 25000 

409. RJ214/2000 Shri Kheteshwar Gaushala Samiti Brahamdha asotara 50000 

410. RJ216/2000 Gauraksha Sewa Trust Hadola 25000 

411. RJ22612oo1 Shr! Ram Sagar Gaushala Samiti Netrana 100000 

412. RJ22812oo1 Swa Seth Shri Kewal Chand Kothari Jain Gaushala Khangta 100000 

Samiti 

413. RJ24312oo1 Shr! Pachpadra Gaushala Pachpadra 25000 

414. RJ249/2oo1 Shr! Rohitaswa Gaushala Sanathan Bilada 40000 

415. RJ250/2001 Om Shr! Deweshwar Mahadev Gaushala Samiti Jadan 25000 

416. RJ256/2oo1 Shr! Champaji Maharaj Gaushala Sansthan Lambia 50000 

417. RJ271 12002 Shrl Krishna Gaushala Khandela 25000 

418. RJ27312002 Shri Jai Jinendra Gaushala Samltl Somesar 40000 

419. RJ281 12002 Shrl Krishna Gau Sewa Sansthan Lacharsar 25000 

420. RJ283/2oo2 Shrl Tijarti Chamber Sarafan Gaushala Beawar 40000 

421. RJ287/2002 Shrl Bhansali Umed Gaushala Jhab 100000 

422. RJ290/2002 Shri Mahavir Hanuman Govansh Evam Paryavaran Golasan 100000 
Sanrakshan Samvardhan 

423. RJ291 12002 Shrl Mahavir Kamdhenu Gaushala Berela 25000 

424. RJ29812oo2 Shr! Rawatmuni Jain Gaushala Sewa Samitl Bhoplagarh 50000 

425. RJ30812002 Shri Ram Gau Sewa Samiti Mar'war 40000 

426. RJ311/2oo2 Shri Aaiji Gaushala (JIJIPAL) Patallawas 100000 
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427. RJ31212oo2 PFA Sirohi Sirohl 25000 

428; RJ316/2002 Shri Madhav Govind Gaushala Vlkas Samltl Bansdhuni 100000 

429. RJ32112oo2 Radhakrishna Gaushala Am/yala 10000 

430. RJ329l2oo2 Shrl Sumat! Jeev Raksha Kandra Pavapurl 100000 

431. RJ33212oo2 Shri Marudhar Kesan Munishwar Gau Sewa Ramdham Kanwariyat 50000 
Samiti 

432. RJ333I2002 Shri Roop Rajat Shrl Krishna Gaushala Sanstha Atbara 100000 

433. RJ33712OO2 8hri Devnarayan Gaushala Lesarda 25000 

434. RJ340I2002 Shri Virteja Gausewa Samitl Munda 50000 

435. RJ341 12002 Shri Ram Transport Welfare Society (Under Ana; Mandi 25000 
Shri Ram Gaushala Society) 

4~6. RJ351 12002 Shri Bal Gopal Gosevashram Dhurwa 50000 

437. RJ35212002 Shri Shivshaktl Gosevashram Luniyashar 50000 

438. RJ35312oo2 Shri Lakshmi Narayan Gosevashram Pratapura 25000 

439. RJ354/2oo2 Shrl Kedarswami Gosevashram ehaura 100000 

440. RJ355/2oo2 Shri Rajrlshi Dilip Gau Sewa Ashram Virol 100000 

441. RJ356/2002 Shri Devri Mata Gaushala Sewa Samiti Pan 10000 

442. RJ357/2002 Pashu Kalyan Samiti Sri Ganganagar 300000 

443. RJ361 12002 SM Bragurishi Gau Sewa Ashram Samiti 100000 

444. RJ36212oo2 Shri 'Oatareya Gau Sewa Ashram Pathmeda 100000 

445. RJ36312002 Shri Murandhar Gau Sewa Ashram Pathmeda 100000 

446. RJ364/2002 Shr! Kamdhenu Gau Sewa Ashram Pathmeda 100000 

447. RJ36512002 Shri Surabhl Gau Sewa Ashram Pathmeda 100000 

448. RJ366/2oo2 Shri Ohenukeshw.r Gau Sewa Ashram Pathmeda 100000 

449. RJ36712OO2 Shri Bharatlmatha Gau Sewa Ashram Pathmeda 100000 

450. 'RJ368/2002 Shri Ohanwantari Gau Sewa Ashram Pathmeda 100000 

451. RJ369/2002 Shri Sanatan GauSewa Ashram Pathmeda 100000 
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452. RJ37812oo2 Shri Krishna Gopal Gaushala Samlti Chirana 25000 

453. RJ384/2oo2 Shri Krishna Gaushala Samlti Baragaon 25000 . 
454. RJ388/2002 Shri Krishna Gaushala Committee Goluwala 100000 

455. RJ390/2oo2 Shri Marudhar Kesari Gaushala Sewa Samiti Ranslgaon 50000 

456. RJ393/2oo2 Jhajhadiyawala Gau Sewa Sadan Govlndpur 100000 

457. RJ399/2003 Shri Baba Gulabnath Gaushala Samiti Palesnl 25000 

458. RJ40212003 Shri Mahaveer Jeevdaya Gaushala Jalore 100000 

459. RJ404/2003 Shri Raj Purohit Sewa Sansthan Udaipur 50000 

460. RJ405/2003 Shri Gopal Gau Sewa Samiti Buntiya Road 25000 

461. RJ408/2oo3 Baba Bhali Kare Goseva Sansthan Ramdevra 25000 

462. RJ409/2003 Shri Mahaveer Gaushala Kalyan Sansthan Baran 100000 

463. RJ411/2003 Shri Krishna Gopal Gaushala Samlti Padampur 50000 

464. RJ412/2003 Gau Sewa Samiti Gogasar Ratangarh 40000 

465. RJ415/2003 Shri Gau Seva Samiti Nagaur 25000 

466. RJ416/2003 Shri Kaushal Gaushala Jodhpur 25000 

467. RJ419/2oo3 Shri Prakashanand Gaushala 50000 

468. RJ420/2003 Shri Gopsl Gaushala Samiti 25000 

469. RJ42212oo3 Shri Krishna Gaushala Samiti 25000 

470. RJ429/2003 Shri Goseva Sangh 100000 

471. RJ434/2003 Shri Darlyav Gaushala Sewa Samitl 25000 

472. RJ436/2oo4 Gau Raksha Samiti Pall 40000 

473. RJ437/2004 Shri Vishnu Gaushala Aisisar 25000 

474. RJ440/2004 Acharya Shri Nanesh Rooprekha Shri Ram Kapasan 25000 
Gaushala 

475. RJ443/2oo4 Kamadhenu Rethi Nasla Samvardhan Kendra Blkaner 25000 

476. RJ449/2oo4 Shri Hari Panjarapole Gaushala Blkaner 25000 

477. RJ450/2004 Shri Baba Ramdev Goseva Samltl Nagaur 40000 
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478. RJ451/2004 Shrl Bhadariya Mata Gaushala Samiti Jaisalmer 200000 

479. RJ45212004 Shri Gopal Gauseva Samiti 
I 

Naqaur 25000 

480. RJ456/2004 Go Rakshak Seva Samiti Gaushala Barisadri 25000 

481. RJ461/2004 Shri Ram Guru Saini~ Kshatriya Mali Gaushala Jodhpur 25000 

Samiti 

482. RJ464/2004 Shri Krishna Gaushala Samiti Sikar 10000 

483. RJ466/2004 Kisan Gaushala Samiti Raipur 25000 

484. RJ469/2004 Gaushala Sewa Samiti Jaipur 25000 

485. RJ473/2004 Shri Agrasen Jiv Jantu Kalyan Evam Go Seva Samiti Bikaner 100000 

486. RJ47S/2004 Shri Vimla Devi Khetawat Gauseva Vikas Samiti Dhankoli 10000 

487. RJ479/2004 Sanathan Dharma Gau Sewa Samiti Trust Jaitaran 25000 

488. RJ480/2004 Shri Giridhar Gopal Goshala Jhavra 50000 

• 
489. • RJ481 /2004 Shri Krishan Gosewa Samiti Umewala 25000 , 
490. RJ48212004 Shri Godhan Sanvardhan Goshala Samiti Uniyara 25000 

491. RJ483/2004 Shri Murali Manohar Goshala Bhinasar 10000 

492. RJ48S/2004 Govind Goshala Samiti Baneth 50000 

493. RJ486/2004 Gosadan Dausa Jaipur 25000 

494. RJ487/2004 Shri Pinjarpole Gaushala -Sanganer Jaipur 100000 

49S. RJ489/200S Shri Ram Gaushala Seva Samiti Patel Nagar 10000 

496. RJ490/2005 Shiv Shakti Gaushala Seva Samiti Medtha City 10000 

497. RJ4921200S . Gurukul Gau Seva Samiti Shasani Neta 10000 

498. RJ493/200S Shri Sheetal Gaushala Samlti Mandrella 25000 

499. RJ494/2005 Shri Shyam Gaushala Sansthan Kariri 10000 

500. RJ499/2005 Shiv Go Seva Samiti Goredi Karana 10000 

S01. RJ500/200S Shri Shiv Go Seva Samiti Idwa 10000 

502. RJ501/2005 Shri Mahaveer Go Seva Samiti Rathori Kunwa 10000 

503. RJS03/2005 Shri Marudhar Kesari Gaushala Samiti Jaitaran 10000 
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504. RJ50412005 Shri Krishna Gopal Goaeva Samltl Nagaur 10000 

505. RJ505/2005 Shri Lakshmi Narslngh Goseva Samltl Nagaur 10000 

506. RJ506I2005 Shrl Shivnath Gaushala Seva Samltl Jodhpur 10000 

507. RJ508I2005 Shrl SM 1008 Jalrampurl Gaushala Jatpur 10000 

508. RJ509I2005 Sant Shri Bholaramjl Maharaj Gau Sewa Samltl Nagaur 10000 

509. RJ51012005 Maa Supaswannati Gaushala Samltl Churu 10000 

510. RJ511/2005 Shri Nath Nagar Gau Seva Samltl Churu 10000' 

TAMIL NADU 

511. TN002I1966 Blue Cross of India Chennal 200000 

512. TN016/1964 SPCA Vel/ore VeflonJ 50000 

513. TN019/1964 SPCA Salem Salem 25000 

514. TN02711993 Chennai Snake Park Trust Channal 50000 

515. TN028/1993 Krishna Venkatesan Animal Welfare Trust Chennai 25000 

516. TN03611997 Shri Marudhar. Kesarl Jain Gaushala Trust Chennal 
.1' 

50000 

517. TN044/1998 People for Animals Charitable Trust ChennaJ 100000 

518. TN04511998 Animal Welfare and Protection Trust Chennal 25000 

519. TN05211999 Hosur Animal Welfare Society H08ur 25000 

520. TN062/2OOO Shri Sathyasai Praniseva Shelters Chennal 25000 

521. TN071 12000 Award Animal Welfare Organisation Endathur 100000 

522. TN07612000 Mahatma Gandhijl Animal Welfare Trust Chennal 25000 

523. TN092/2002 Goshakthi Trust Valtghur 25000 

524. TN107/2003 Rakshana (Animal WeHare AssocIation) Gobichettipalayam 25000 

525 TN11012003 TIruvannamalai Dlst. Animals Protection We/fare 25000 
and Development Society 

526. TN11212003 Animal We/faN Asaociation 2SOOO 

527. TN114/2003 Ahimsa Integrated and Animal Welfare Trust 25000 

528 TN125/2005 Society for Animal Welfare Oindigul 25000 
_._-,---_. 
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529. TN128/2005 Prani Raksha Krlshi Utpadan Sangh Madural 25000 

530. TN129/2005 Karguvel Ayyanar Gaushala Trust Reddiarpatti 10000 

531. TN130/200S Blue Cross of Kanchipuram Kanchi pu ram 10000 

532. TN131/2005 Arulvel Murugan Trust Guduvancheri 10000 

533. TN13212005 Samrakshana Animal Welfare Society TlruchirapaJli 10000 

534. TN13312005 Gokulam Trust Vilathikulam 10000 

535. TN134/2005 Pashu Padukkapu Nala Sangam Thiruvannamalai 10000 

536. TN135f2005 Shri Kumaran Gaushala Trust Rathapuram 10000 

537. TN13912006 Animal Care Trust Dindigul 10000 

538. TN14512006 Nagajothi Sakthi Peeda Seva and Gaushala Trust Kanyakumarl 10000 

539. TN147/2006 People for Animals, Maraimalai Nagar Maraimalai Nagar 10000 

UUAR PRADESH 

540. UPOO5/1964 Shri Digambar Jain Salbodhini Sabha Saharanpur 25000 

541. UP00811993 Shrl Panchayati Gaushala Vrlndavan 200000 

542. UPOO9/1993 Shri Panchayati Gaushala Hapur 100000 

543. UP01311993 Mathura Vrindavan Hasanand Gochar Shoomi Trust Mathura 100000 

544. UP022l1994 Baba KaJi KamliwaJa Panchayat Kshetra Dehradun 25000 

54S. UP025/1994 Gorakhpur SPCA Gorakhpur 25000 

546. UP031 11998 Kanpur Gaushala Society Kanpur 50000 

547. UP03711999 Shri Aaghav Go Samvardhan Shala Jhansi 2Sooo 

548. UP038/1999 Shri Govind Goseva Trust Gorakhpur 2S0OO 
I 

549. UP044/1999 People For Animals Lucknow 25000 

550. UPOS0I1999 Mohan Gopal Gaushala Samlti Kanpur Nagar 40000 

551. UP051/1999 Shri Krishna Gaushala KU8inagar 25000 

552. UP055/1999 Dayoday Pashu Samrakshan Kendra (Gaushala) Lalitpur 200000 

553. UP05811999 Shri Gaushala Kathar Jungle Kathar 40000 

554. UP05911999 Doctor's Pets Creche Animal Welfare Trust Lucknow 100000 
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555. UP067/2oo0 Jeev Daya Mandai Lucknow 25000 

556. UP069/2000 Sarweshwar Narayan Anath Goseva Samiti Mont 100000 

557. UP075/2000 Animal Care Organisation Lucknow 25000 

558. UP081 12000 Shrl Vigyan Sagar Baba sangat Gaushala Samitt Mahmoodabad 25000 

559. UP083/2000 Sherin Animal Society Lucknow 25000 

560. UP091/2000 Shri Gopal Gaushala 50000 

561. UP09212000 Gautam Buddha Jeevdaya Samltl Bhadhya Dhaadar 25000 

562. UP094/2000 Shyam Gaushala Baba Banshlwala Prem Nagar 40000 

563. UP099/2000 Agra SPCA Agra 25000 

564. UP10212000 Bri) Sarvangin Vikas Samiti Jasoli 25000 

565. UP119/2001 Shrl Ram Raghuveer Gaushala Samlti Ballpur 25000 

566. UP12012oo1 Shrl Sitaram Gaushala Samlti Kanpur 25000 

567. UP124/2001 Shri Balajl Gaushala Samltl Katghara 25000 

568. UP125/2001 Shri Gausewa Gaushala Samiti Nlgara 25000 

569. UP126/2001 Shri Jal Bansiwale Gaushala Samiti Dhakpura 25000 

570. UP130/2001 Gaushala Samiti Fafund 25000 

571. UP137/2001 Smt. Ram Shri Gaushala Samlti Tarapurva 25000 

572. UP140/2001 Shri Krishna Gaushala Pram Nagar 50000 

573. UP14112001 Shri Krishna Gaushala Kosikala 50000 

574. UP14212001 Bhairav Go Sewa Samitl Orai 25000 

575. UP148/2002 Om Shakthidham Gaushala Evam Vradha Ashram Kakwan 25000 
Samiti 

576. UP165/2002 Mataramkali Kamdhenu Gaushala Samiti Kannauj 25000 

577. UP167/2002 Pt. Ramkumar Deiwvedi Gaushala Sansthan Kanpur Dehat 25000 

578. UP17212002 Jai Shri Gopal GaushaJa Samiti Palra 25000 

579. UP175/2oo2 PFA Gorakhpur Begiahata 25000 

580. UP178/2oo2 Shri Radhakrishna Ananth Gaushala Samiti Rajpur Bangar 25000 
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581. UP191/2002 Vlnoba Sewa Ashram Bartara 40000 

582. UP193/2002 Punyabhuml Govansh Sanrakshan Sanvardhan Balrampur 25000 
Kendra 

583. UP194/2002 Shri Siddh Gufa Jeevraksha Gaushala Etawah 50000 

584. UP196/2002 Sant Klnaram Vlklang KaJyan Avam Gau Seva 25000 
Sodh Sanstha 

585. UP205/2002 Shrl Gopal Gaushala Samitl Devlkheda 10000 

586. UP208/2002 Babu Singh Gaushala Samltl Kanpur Nagar 25000 

587. UP21 0/2002 Gau Sewa Sadan Sumerpur 25000 

588. UP22912002 Swami Vivekanand Shlkshan Sansthan Ghoahlya 10000 

589. UP261/2003 Ranjeet Singh Adarsh Sewa Samarpan Samltl Bhadohl 25000 

590. UP26212003 Goraksha Kalyan Samiti 25000 

591. UP265/2003 Govind Gaushala 25000 

592. UP267/2003 Shrl Kanhaiya Gaushala Samiti 25000 

593. UP269/2003 Jeev Jantu Kalyan Samltl 25000 

594. UP275/2004 Dharmarth Gopal GaushaJa Samiti Bulandshahr 25000 

595. UP276/2004 Shri Shiv Gaushala Etawah 25000 

596. UP279/2004 Su~ana Devi Pashu Pakshi Rakshak Sanstha Kanpur 25000 

597. UP28212004 Shrl Mahavir Swami Sadanand Girl Pinjrapole Mathura 25000 
Gaushala Sewa Samiti 

598. UP287/2004 Shri Bhgwati Gaushala Samiti Kayamkanj 25000 

599. UP295/2005 Dr. Hedgevar Gop Gaushala Aligarh 10000 

600. UP296/2005 Sumer Memorial Animals and Welfare Society 10000 

601. UP297/2005 Swami Devanand Gaushala Samlti Kadhrabad 10000 

602. UP29912005 Gopal Gaushala Seva Ashram 10000 

603. UP301 12005 Samajottan Sewa Sansthan Kanpur 10000 

un AR PRADESH (un ARANCHAL) 

604 UP16312002 Shri Radhey Krishan Gau Seva Sadan Trust Lakhanpur 25000 
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605. UP18412O()2 ChltwaI Ki8an VIkaa SamItI Bungidh .... 10000 

WEST BENGAl 

606. WB006· 1 11991 Calcutta Panjrapole Society Ranlgunj 25000 

607. WB006·211991 Calcutta Panjrapole SocIety Kailcharapara 50000 

608. WB006·311991 Calcutta Panjrapole SocIety Sodepur 100000 

609. WBOO6-4'1991 Calcutta Panjrapole Society Uluah 50000 

610. WB013/1993 Hltaljore Kiahoribala Oatabya ChlkitlaJaya Mldnapur 200000 

611. WB01411995 Compassionate Crusaders Trust Calcutta 25000 

612. WB01s/19M Animal and Bird Welfare SocIety Udayanaralnpur 50000 

613. WB017/1994 Baranagar SocIa! Service League Calcutta 25000 

614. WB021/1997 Love • N' Care for Animals Calcutta 25000 

615. WB02712000 Burdwan Society for Animal Welfare Burdwan 25000 

616. WB02912OO1 PFA Hoogly Serampore 25000 

617. WB033I2OO1 Ashurali Vlvekanand Smrlti Sangha Aahurali 25000 

618. WB039I2OO2 Kanthi Mahakumar Tapaslll Unnayan Mahala Aamnagar 25000 
Samlti 

619. WB04OI2OO5 Pugmarks Society for Conservation of Natural Santlnlketan 25000 
Heritage 

Total 33440000 

DetlJiI. of Grants In Aid Released to AWO. under AWBI Plan (Regular Grant) 
Amount Sanct;oned in 2005-2006 and Released in 2006-2007 

SI. Code Name of Organisation City Grant 
No. No. Released 

1 2 3 4 5 

ANDHRA PRADESH 

1. AP01111993 aue Cross of Hyderabad Hydarabad 50000 
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2, AP053/2000 Shri Shri Radha Govlnd Go Raksha Sarnltl Tirupathl 50000 

3. AP064/2oo2 Karuna Society for Animals and Nature Puttaparthl 10000 

ASSAM 

4. AS003/1993 Blue Cross Society of Assam Guwahatl 2SOOO 

BIHAR 

5. BH02312000 Shri Oopal Gaushala Pakur 25000 

6. WBOO6-6/1991 Calcutta Panjrapole Society Chakulla 10000 

BIHAR (JHARKHAND) 

7. BH010/1999 Shri Ganga Gaushala Katrasgarh P.O. 60000 

DELHI 

8. ND013/1993 Circle of Animal Lovers New Deihl 10000 

GUJARAT 

9. GJ02311991 Shri Kutch Mundra Panjrapole and Gaushala Kutch 100000 

10. GJ03311993 Shri Moti Rudrani Jaglr Gaushala and Panjrapole Bhuj 100000 

11. GJ039/1996 Shri Bhavnagar Panjrapole Bhavnagar 100000 

12. GJ052/1998 Shri Mandai Mahajan Panjrapole Mandai 100000 

13. GJ054/1998 Shri Harikrishna Niradhar Gauleva TNSt Naranpur 100000 

14 GJ055/1998 Shri Jlvdaya Mandai Kutch 200000 

'5. GJ066/1998 Shri Mehsana Panjrapole Sanstha Mehlana 60000 

16. GJ073/1998 Radhanpur Khodadar Panjrapole Sanstha Radhanpur 100000 

17. GJ07511999 Shri Govansh and Panjrapole Sanstha Jamkandoma 75000 

18. GJ076/1999 Shri Gaurakshan Sanstha Palltana 100000 

19. GJ098/2000 Bllkha Gaurakshan PanJrapole Bnkha 25000 

20. GJ116/2001 Shri Unjha Panjrapole Unjha 10000 

21. GJ126/2001 Shri Ramroti Annakshetra Ashram Kotharla 60000 

22. GJ131/2oo1 ShriBhujpur Panglapol Bhujpur 100000 
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23. GJ15112oo2 Late Dllip Paresh Ashokchand Shah Sarvajanlk Mlyagam 200000 
Panjrapole 

24. GJ15212002 Shah Khodidas Dharamchand Panjrapole Jampall Pole 60000 

25. GJ20212002 Shri Junagadh Panjrapole Gaushala Junagadh 100000 

26. GJ224/2oo3 Shrl Shambhugirl Seva Trust Asodar 100000 

HARYANA 

27. HR007/1991 Akhll BharatJya Gaushala Pehrawar 100000 

28. HROOS/1991 Shri Krishna Gaushala Chakrl·Dadri 100000 

29. HR014/1991 Shri Gaushala Society Panlpat 100000 

30. HR038/1999 Shri Gaushala Trust Bhlwani 100000 

31. HR044/1999 Shri Kurukshetra Gaushala Kaithal 100000 

32. HR058/1999 Shri Haryana Gaushala Hansi 100000 

33. HR059/1999 Shri Gaushala Rohtak 100000 

34. HR07212000 Dharmarth Gaushala Bhatgaon 100000 

35. HR080/2000 Shri 108 Brahmacharl Jayram Das Panchayatl Beri 100000 

Gaushala 

36. HR08212000 Shri Krishna Gaushala Bhitmada 100000 

37. HR08312000 Shri Jayram Panchayatl Gaushala Samiti Jakholi 100000 

38. HR100/2oo2 Shri Vaish Vyayamshalla Avam Gaushala Rohtak 60000 

39. HR11112oo2 Adarsh Gaushala Jhajjar 10000 

40. HR116/2oo2 Shiv Shakti Gaushala Kadalwa 100000 

41. HR117/2oo2 Shri Gaushala Chakka 10000 

42. HR122/2oo2 Pantilisa Gaushala Samiti Kagdana 100000 

43. HR128/2oo2 Maharishi Dayanand Saraswathy Gaushala Nathusarl Kalan 100000 

44 HR151/2004 Baba Munganath Gaushala Raniya 10000 

HIMACHAL PRADESH 

45. HP02412006 Krishan Gopsl Gaushala Hamirpur 10000 
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KERALA 

46. KLOO1/1966 SPCA Palghat (Palakkad) Palghat 25000 

MADHYA PRADESH 

47. MP015/1994 M.P. Gaushala Sangh Bhopal 25000 

48. MP016/1995 Bahuball Jeevaraksha Evam Paryavaran Chhlndwara 100000 
S. Sansthan 

49. MP022/1998 Gau Samrakshana Seva Samiti Kurvai 25000 

50. MP108/1999 Jalpamata Gaushala Samitl RaJgarh 25000 

51. MP119/1999 Gopal Gaushala Keehnarlya 60000 

52. MP149/1999 Mahamrityunjal Gaushala Hujur 25000 

53. MP180/1999 Shri Shri 1008 Shri Ramrathandasji Valshnav Go Dhanela 100000 

Sewa Samlti 

54. MP251 12002 Ujjain People for Animal Welfare Association Ujjain 25000 

55. MP259/2002 Param Pujya Sant Shri Ashramji Gau Sewa Samlti Shoypur 100000 

56. MP292/2004 Shri Kannahlya Gaushala Rajgarh 25000 

MAHARASHTRA 

57. MH014/1991 Shri Vardhman Jivadaya Kendra Mumbai 200000 

58. MH028/1973 SPCA Pune Pune 25000 

59. MH038/1997 In Defence of Animals Mumbal 50000 

60. MH10212002 Indian Herpetological Society 25000 

ORISSA 

61. OR015/2001 Kalyani Maitratrllochanpur 25000 

62. OR03312002 People for Animals Berhampur 25000 

PUNJAB 

63. PJ03112000 Gau Rakshak Mandai Sangrur 100000 

64. PJ034/2000 Shri Gaushala Committee Sangrur 100000 

65. PJ046I2000 Shrl Gauahala Committee Muktur 50000 
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66. PJ07112006 Shri Anath Gaushala Patlala 10000 

67. PJ07212006 SPCA Faridkot Faridkot 10000 

RAJASTHAN 

68. RJ007/1991 Shrl Umed Gaushala Sojaclty 10000 

69. RJ014/1993 Shri Hardayal Gaushala Singharawat 25000 

70. RJ017/1993 Help in Suffering Jaipur 25000 

71. RJ034I1995 Shri Panjrapole Gaushala Pall-Marwar 200000 

72. RJ054/1998 SM Falodi Dharmartha Seva Samlti Gaushala Falodi 10000 

73. RJ079/1999 Shri Panchdev Mahamandir Gosevashram Samlti Slkar 50000 

74. RJ080/1999 Shri Gopal Krishna Gaushala Jodhpur 5 )00 

75. RJ085/1999 Shri Krishna Govansh Rakshan Samvardhan Samltl Chlpabarod 000 

76. RJ09211999 Shri Roop Rajat Gaushala Sanathan Jodhpur 00000 

77. RJ110/1999 Shri Jagadamba Sewa Samitl Bhadrayut 100000 

78. RJ116/1999 Shri Krishna Go Sewa Samlti Sahava 100000 

79. RJ117/1999 Canine Welfare Society Blkaner 25000 

80. RJ125/1999 Shri Mahavir Gaushala Evam Pashu Raksha Samlti Maandal 10000 

81. RJ130/1999 Pashupati Kalyan Parishad Udaipur 10000 

82 RJ13211999 Hanuman Gosamvardhan Kendra Hanumangarh 10000 

83. RJ169/2000 Govansh Raksha Kendra Valdlk Sadhu Ashram Nohar 100000 

84. RJ209/2000 Shri Gopal Gaushala Sambhar Lake 25000 

85. RJ221 12001 Shri Jal Jain Gaushala Tal 100000 

86. RJ22512001 Shri Sankat Mochan Hanuman Gaushala Sewa Pipad Road 25000 
Samiti 

87. RJ230/2oo1 Shri Roop Rajat Shiv Gaushala Sanathan Shivrajpurs 50000 

88. RJ261 12001 SM Nadsar Gosewa Samlti Nadsar 50000 

89. RJ263/2001 Sanghvi Kankubai Vardhi Chandjl Gaur! Gaushala Malwara 100000 
Jeevdaya 
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90. RJ275/2002 Indian Society for Cow Protection Jaiulmer 26000 

91. RJ28312OO2 9hri Tijarti Chamber Sarafan Gaushala ,8aawar 80000 

92. RJ288/2002 Shri Marudhar Kesari Roop Rajat Gaushala Indawar 50000 

93. RJ307/2002 Shri Gopal Gaushala Samiti Dheerde8ar 25000 

94. RJ326/2002 Nageshwar Parshavnath Gaush"a Bhlnder 50000 

95. RJ329I2002 Shri Sumati Jeev Raksha Kendra Pavapuri 200000 

96. RJ37412OO2 Shri Chain Public Gaushala Sansthan Phokran 50000 

97. RJ380/2002 Shri Krishna Gaushala Sansthan Nagaur 100000 

98. RJ39312002 Jhajhadiyawala Gau Sewa Sedan Govindpur 100000 

99. RJ412/2003 Gau Sewa Samiti Gogasar Ratangarh 10000 

100. RJ436/2004 Gau Raksha Samiti Pall 60000 

101. RJ44512004 Shri Vardhaman Jeevdaya Seva Samiti 50000 

102. RJ450/2004 Shri Baba Ramdev Goseva Samiti Nagaur 10000 

103. RJ45112004 Shri Bhadariya Mata Gaushal Samltl Jalsalmer 100000 

104. RJ47212004 Shri Krishna Gaushala Samiti Jobner 25000 

105. RJ487/2004 Shri Pinjarpote Gaushala -Sanganer Jaipur 100000 

106. RJ51312006 Shamuhlk Gaushala Samltl Raipur 10000 

107. RJ51412006 Shri Mandev Suri Jain Gaushala Sewa Samiti Pali 10000 

TAMIL NAOU 

108. TNOO111964 SPCA Chennal Chennal 25000 

109. TN017/1965 Coimbatore District SPCA Coimbatore 25000 

110. TN056I2000 Govardhan Selaiyur 25000 

111. TN06512000 Terra Anima Ooty 25000 

112. TN07212000 Kanchipuram Dist. SPCA Kanchlpuram 25000 

113. TNOBOI2001 Kamadhenu Trust Chennal 25000 

114. TN10812003 tndia Project for Animals and NaMe Mavenatla 50000 
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115. TN138/2006 SPCA Pudukkottai Pudukkottal 10000 

116. TN14612006 Kothai Nachiyar Trust Tlrunelvell 10000 

UTTAR PRADESH 

117. UPOO911993 Shri Panchayati Gaushaia Hapur 100000 

118. UP050/1999 Mohan Gopal Gaushala Samiti Kanpur Nagar 10000 

119. UP05811999 Shri Gaushala Kathar Jungle Kathar 10000 

120. UP06211999 Shyam Gau Sewa Sadan Bansgaon 25000 

121. UP069/2000 Sarweshwar Narayan Anath Goseva Samiti Mont 100000 

122. UP094/2ooo Shyam Gaushala Baba Banshiwala Prem Nagar 10000 

123. UP18312OO2 Shri Madh Ballabh Gaushala Gokul Kasba Gokul 100000 

124. UP302I2006 Smt Vlmaladevi Memorial Gaushala Hariyawan 10000 

WEST BENGAL 

125 WB01311993 Hltaljore Kishoribala Databya Chikitsalaya Midnapur 100000 

Total 7450000 

Ann.xu'" 

Details of Grants in Aid Released to A WOs under AWBI Plan (Cattle Rescue Grant) 
Amount Sanctioned and Released In 2005-2006 

SI. New Name of Organisation City Grant 
No. Code No. Released 

1 2 3 4 5 

ANDHRA PRADESH 

1. AP007/1988 Eluru Gosamrakshana Samiti Elluru 87500 

2. AP011/1993 Blue Cross of Hvderabad Hyderabad 76600 

HAAYANA 

3. HROO2I1991 Mewst Kahetra Gau8hala Samltl Ferozpur 300000 
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4. HR084I2000 Adarsh Gaushala Gurgaon 79400 

5. HR105/2002 Maharshi Dayanand Saraswathi Gaushala Jamal 15300 

MADHYA PRADESH 

6. MP033lt.999 Shrl Krishna Gaushala Naraslnghar 182000 

7 MP035/1999 Shrl Gopal Krishna Gaushala Ozhar 300000 

8 MP055/1999 Shrl Gopal Gaushala Nyas Ratlam 21900 

9. MP119/1999 Gopal Gaushala Kaehnarlya 48300 

10. MP193/2000 Vrindhavan Gaushala Bhagwanpura 110400 

11. MP259/2002 Param Pujya Sant Shrl Ashramji Gau Sewa Samiti Shoypur 300000 

RAJASTHAN 

12. RJ109/1999 Shri Krishna Gaushala Budhlbawal 300000 

13. RJ193/2000 Shri Adinath Pashu Raksha Sansthan Kanod 140100 

UTI AR PRADESH 

14. UP01111993 Shri Krishna Gaushala Ghaziabad 300000 

15. UP050/1999 Mohan Gopal Gaushala Samiti Kanpur Nagar 66700 

16. UP058/1999 Shri Gaushala Kathar Jungle Kathar 218200 

17. UP074/2000 Jai Gopal Gaushala Samiti Pipraoli Shiv 78600 

18. UP12212001 Shri Baehehan Lal Gaushala Manlkoti 50100 

19. UP12412001 Shri Balaji Gaushala Samiti Katghara 180800 

20. UP172/2002 Jai Shrl Gopal Gaushala Samiti Palra 300000 

21. UP19312002 Punyabhumi Govansh Sanrakshan Sanvardhan Bairampur 300000 

Kendra 

22. UP275/2004 Dharmarth Gopal Gaushala Samitl Bulandshahr 2nOO 

23. UP280/2004 Adarsh Gram Gaushala Sansthan Kanpur 136800 

Total 3600400 
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Details of Regula, Grants Released to A WOs-Amount Sanctioned In 2004-2005 
and Released In 2005-2006 

SI. Code Name of Organisation City Grant 
No. No. Released 

2 3 4 5 

ASSAM 

1 AS007/2000 People for Animals, Guwahati Guwahati 25000 

GUJARAT 

2. GJ010/1991 Shri Dhrangadhara Panjrapole Dhrangadara 76000 

3. GJ01211991 Shri Sayla Mahajan Panjrapole Sayla 16000 

4. GJ018/1991 Shri Botad Mahajan Panjrapole and Gaushala Botad 200000 

5. GJ033/1993 Shri Mati Rudrani Jagir Gaushala and Panjrapole Bhuj 60000 

6. GJ04611998 Rajkot Mahajan's Panjrapole Rajkot 136000 

7. GJ065/1998 Shri Khodadhar Panjrapole Thara 75000 

8. GJ075/1999 Shri Govansh and Panjrapole Sanstha Jamkandoma 122000 

9. GJ116/2oo1 Shri Unjha Panjrapole Unjha 15000 

10. GJ14212002 Bhagvan Mahavir Pashu Raksha Kendra Pragpura 200000 

11. GJ15212oo2 Shah Khodidas Dharamchand Panjrapole Jampali Pole 35000 

12. GJ188/2oo2 Sheth Anandji Kalyanji Chhapariali Panjarapole Chhapariali 200000 
Sarvajanik Trust 

13. GJ20212002 Shri Junagadh Panjrapole Gaushala Junagadh 25000 

14. GJ224/2003 Shri Shambhugiri Seva Trust Asodar 25000 

HARYANA 

15. HROO4/1991 Shri Krishna Adarsha Gaushala Seva Samiti Gohana 60000 

16. HR007/1991 Akhil Bharatiya Gaushala Pehrawar 120000 

17. HR01911996 Rashtriya Gaushala Dharoll 100000 

18. HR037/1999 Shri Krishna Adarsh Gaushala Samalakha Mandl 10000 

19. HR038I1999 Shrl Gaushala Trust Bhlwani 90000 
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20. HA057/1999 Shri Vaishnav Agarsain Gaushala Hlssar 147000 

21. HA058/1999 Shri Haryana Gaushala Hansi 75000 

22. HA06211999 Shrl Gopal Krishna Gaushala Sewa Samlti Gohana Mandl 9000 

23. HA07912000 Shri Krishna Gaushala Faugaat 26000 

24. HA082/2000 Shri Krishna Gaushala Bhitmada 5000 

25. HA120/2002 Shri Gaushala Farrukh Nagar Farukh Nagar 110000 

26. HA14312oo3 Shri Haryana Kurukshetra Gaushala Hissar 25000 

27. HA158/2UC5 Shri Goshala Committee Jagadhri 10000 

HIMACHAL PAADESH 

28. HP016/2002 SPCA Solan Solan 25000 

MADHYA PAADESH 

29. MP01611995 Bahubali Jeevaraksha Evam Paryavaran S. Sanathan Chhlndwara 25000 

30. MP03011999 Shri Gautras Nivami Gopal Gaushala BadnaQar 25000 

31. MP051/1999 Shri Govardhan Gaushala A Lot 5000 

32. MP07411999 Gau Seva Sadan Samiti Jirapur 25000 

33. MP13511999 Shri Gupteshwar Gaushala Samiti Haripura 25000 

34. MP13911999 Chwaneshwar Gaushala Samiti Kargaon 25000 

35. MP14811999 Shri Krishna Gopal Gorakshan Avam Samvardhan Bhopal 37000 

Samiti 

MADHYA PAADESH (CHHATIISGAAH) 

36. MP04111999 Ujjwal Gorakshan K~ndra Aalpur 300000 

MAHAAASHTAA 

37. MH04511998 Maharashtra Gopalan Samiti Mumbai 25000 

38. MH 1 0212002 Indian Herpetological Society 50000 

39. MH103/2002 Acharya Anand Aishiji Gaurakshan Sansthan Tanhara 25000 

40. MH115/2005 MIs. Jaingire Pajirapole Evam Goshala Charitable Aurangabad 10000 

Sansthan 
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ORISSA 

41. OR010/2000 Annapuma Cuttack 25000 

42. OR026/2002 Shri Krishna Gaushala Berhampur 25000 

43. OR037/2004 District SPCA Nayagarh Nayagarh 10000 

PUNJAB 

44. PJ045/2000 Shri Gaushala Committee Muktsar 35000 

RAJASTHAN 

45. RJ007/1991 8hr1 Umed Gaushala Solaclty 56000 

46. RJ039/1997 Rajasthan Goseva Sangh (Kannaiah Gaushala) Jodhpur 45000 

47. RJ050/1998 Shri Gopal Govardhan Gaushala (4 Branches) Sanchore 200000 

48. RJ053/1998 Siwanchi Gate Gaushala Jodhpur 28000 

49. RJ054/1998 Shri Falodl Dharmartha Seva Samltl Gaushala Falodi 5000 

50. RJ07211998 Shri Gopal Krishna Gaushala Ajmer 25000 

51. RJOn/1998 Shri Krishna Gopal Gaushala Govlndgarh 25000 

52. RJ118/1999 Maharishi Dayanand Gaushala Jodhpur 32000 

53. RJ136/1999 Go Sadan. Bajuwala Sri Ganganagar 25000 

54. RJ151/1999 Shri Dayalu Gau Jivjan Paramarth Sewa Sansthan Kedapa 38000 

55. RJ154/1999 Shri Krishna Gau Sewa Samiti Mandai 20000 

56. RJ176/2000 Shri Shantinath Gaushala 8anstha Bakra Road 25000 

57. RJ226/2001 Shri Ram Sagar Gaushala Samiti Netrana 10000 

58. RJ237/2001 Gharsana Gaushala Samlti Gharsana 13000 

59. RJ330/2002 Shri Gopal Gau Rakshan Evam Samvardhan Samitl Chabra 25000 

60. RJ333I2oo2 Shri Roop Rajat Shri Krishna Gaushala Sanstha Atbara 20000 

61. RJ435/2004 Shri Gopal Gauahala Seva Sansthan Jhalawar 25000 

62. RJ491 12005 Shri Kheteshwar Gau Seva Samiti Sirasana 10000 

63. RJ493/2005 Shri Sheetal Gaushala Samltl Mandrella 10000 
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64. RJ497/2oo5 Shri Gopal Gaushala Trust Bilara 10000 

65. RJ498/2oo5 Shri Govardhan Gaushala Samiti Kanwalisar 10000 

TAMIL NADU 

66. TN124/2004 Yuotha Animal Welfare Trust Chennal 10000 

UTTAR PRADESH 

67. UP069/2000 Sarweshwar Narayan Anath G08eva Sam It I Mont 20000 

68. UP28512004 Ninnal Sewa Sansthan Gorakhpur 10000 

Total 3389000 

List of A WOs to whom Regular Grant Released during 2004-2005 

SI.No. Code Name of Organisation City Grant 
No. Released 

2 3 4 5 

ANDHRA PRADESH 

1. APOQ4/1972 SPCA Kakinada Kakinada 25000 

2. APOO711988 Eluru Gosamrakshana Samiti Elluru 25000 

3. AP011/1993 Blue Cross of Hyderabad Hyderabad 32000 

4. AP013/1996 Shri Gosamrakshana Punyasramam Sattenapalli 25000 

5. AP016/1998 Visakha SPCA Visakapatnam 58000 

6. AP017/1998 International Animal and Birds Welfare Society Guttur 25000 

7. AP021/1999 Royal Unit for Prevention of Cruelty to Animals Uravakonda 25000 

8. AP024/1999 Shri Raghavendra Pashu Samrakshana Sangham Cuddapah 25000 

9. AP028/1999 Surabhi Gaushala Jagtial 25000 

10. AP030/1999 Balaji Animal Welfare Society Venkatagiri 25000 

11. AP03211999 Rashtriya Gokula Samrakshana Kendram Dhannavaram 25000 

12. AP03312000 Shri Mahavir Gaushala Foundation Trust Tirupati 30000 
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13. AP03412000 Sal Ram Animal Welfare Society Cuddapah 25000 

14. AP037/2000 Foundation for Animals Trust Nellore 30000 

15. AP038/2000 Society of Animal Welfare Kothagudam 25000 

16. AP040/2000 SPCA Kumool Kumool 25000 

17. AP04212000 People for Animals Hyderabad and Secunderabad Secunderabad 100000 

18. AP04312000 Center for Animal Rehabilitation and Environment Baireddipalli 25000 

(CARE) 

19. APQ44/2000 Indian Rural Development Programme Animal V Kota 25000 
Welfare Organisation 

20. AP045/2000 Shrinidhi Animal Welfare SOCiety V Kota 25000 

21. AP048/2000 Green Mercy Vlsakapatnam 25000 

22. AP05312000 Shri Shri Radha Govind Go Raksha Samiti Tirupathl 28000 

23. AP054/2000 Blue Cross Youth Sewa Sangham Erragudu 25000 

24. AP056/2000 Animal Care Land Tirupathi 25000 

25. AP058/2000 Shri Krishna Animal Welfare Society Nellore 25000 

26. AP061/2oo1 Shri Kumarpal Jeevdaya Trust Jangampalli 25000 

27. A P0621200 1 People for Animals, Kaklnada Kaklnada 25000 

28. AP064/2002 Karuna Society for Animals and Nature Puttaparthi 25000 

29. AP071 12002 Adarsha SPCA Gorantla 25000 

30. AP072/2002 Shri Vijayawada Go Samrakshan Sang ham VijayawJlda 25000 

31. AP077/2002 Society for Health, Education, Environmental and Chittor 10000 
People (SHEEP) 

32. AP07912003 Shri Satya Sai Cow Protection Seva Samiti Cuddappah 25000 

33. AP080/2oo3 Shanthi Niketan Institute of Animal Welfare Trust Hlndupur 2:jOOO 

34. AP68312004 Shri Karthikeya Animal Welfare Society Chirala 10000 

35. AP084/2004 Shri Krishna Muararl Gosamrakshan Samiti (Trust) Chittor 10000 

36. AP085/20Q4 Blue Cross Animals and Environmental Welfare Society Vlsakhapatnam 10000 
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37. AP08612004 Animal Welfare and Rural Development Society Gurramkonda 10000 
(AWARDS) 

ASSAM 

38. ASOO8/2oo2 Early Birds Guwahatl 25000 

39. AS01212oo3 Assam Go Seva Samiti Guwahatl 25000 

BIHAR 

40. BH00711995 Blue Cross Society Madhubani 25000 

41. BH014/1999 Jamshedpur Animal Welfare Society Jamshedpur 25000 

42. BH021 12000 Shri Krishna Gaushala Gaurakshinl 25000 

43. BH02312000 Shri Gopal Gaushala Pakur 25000 

44. BH033/2oo2 Daudpur Seva Sansthan Daudpur 25000 

45. BH036/2004 Gramin Vikas Sansthan 10000 

46. WB006-5/199~ Calcutta Panjrapole Society Jhuljul 25000 

47. WBOOS-6/1991 Calcutta Panjrapole Society Chakulia 370QO 

BIHAR (JHARKHAND) 

48. BHOO3/1991 Shri Tatanagar Gaushala Jamshedpur 80000 

49. BH008/1999 Shri Chaibasa Gaushala Chalbasa 60000 

50. BH010/1999 Shri Ganga Gaushala Katrasgarh P.O. 25000 

DELHI 

51. NDOO3/1988 The, Friendicoes-SECA New Delhi 71000 

52. ND00811993 Delh. Panjrapole Society New Delhi 99000 

53. ND011/1993 Sanjay Gandhi Animal Care Centre New DeIhl 98000 

54. ND013/1993 Circle of Animal Lovers New Delhi 54000 

55. ND01711998 Bharatiya Govans Rakshan Samvardhan Parlshad New Delhi 55000 

(Gopal Gosadan Harewali) 

56. ND018/1999 Ruth Cowell Foundation (PFA GOSADAN) New Delhi 300000 

57. ND021 11999 Acharya SuShi I Gausadan New Delhi 69000 
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58. ND02211999 Society for Animal Welfare Organisation New Deihl 25000 

59. ND024/1999 Sonadi Charitable Trust New Deihl 25000 

60. ND026/2000 Manav Gau Sadan New Deihl 60000 

61. ND027/2000 Dabar Hare Krishna Gaushala New Delhi 200000 

62. ND03212002 Love 4 Cow Trust New Delhi 25000 

63. ND039/2002 Animal India Trust New Deihl 10000 

GOA 

64. GOO03/1999 Dwarakapurl Goseva Ashram Ponda 26000 

65. GOOO4/2000 Goa SPCA Including the Socrates Goa 25000 

66. G0005/2005 Panjim Animal Welfare Society Panaji 10000 

GUJARAT 

67. GJ235/2004 Poojya Tapasvibapu Smruti Gausev8 Trust Limbdi 10000 

68. GJ01211991 Shri Sayla Mahajan Panjrapole Sayla 40000 

69. GJ014/1991 Shri Idar Panjrapole Sanstha Idar 40000 

70. GJ016/1991 Shri Vrindhavan Gaushala Jivdaya Trust Jivapur 25000 

71. GJ018/1991 Shri Sotad Mahajan Panjrapole and Gaushala Sotad 100000 

72. GJ019/1991 Shri Sidhpur Panjrapole Sldhpur 40000 

73. GJ020/1991 Shri Sabra Panjrapole Babra 30000 

74. GJ023/1991 Shri Kutch Mundra Panjrapole and Gaushala Kutch 300000 

75. GJ024/1991 Shri Anjar Panjrapole Kutch 100000 

76. GJ025/1991 Shri Vinchhiya Mahajan Panjrapole Trust Rajkot 37000 

n. GJ027/1991 Vadodara SPCA Baroda 25000 

78. GJ028/1993 Shri Gaushala Seva Samitl Kutch 40000 

79. GJ031/1994 Shri Okha Krishna PanJrapole Okha Port 38000 

SO. GJ033/1993 Shri Moti Rudrani Jaglr Gaushala and Panjrapole Bhuj 40000 

81. GJ03411998 Shri Jakhau Panjrapole Trust and Gaushala Jakhau 26000 
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82. GJ03811995 Shrl Savarkundla GauehaIa .... ..... ..., 
83. ' GJ039/1996 Shrl Bhavnaga'......,. .. m.sr .172GDO 

84. GJ042(1997 Shrl Mahuva Gauraklhak s.bha I ..... .4OGOO 

85. GJ046/1998 Rajkot Mahajan'. PanjrIPQII ..... 1GDQQO 

86. GJ05211998 Shrl Mandai Mahajan Panj,..,.,. MInMI 3CIDGGO 

87. GJ055/1998 Shri JlvdayaMandal Kutch .aq'MJOO 

88. GJ07311998 Radhanpur Khod4ldar Pan;r.poIe ...... ...... ... ' toooao 
89. GJ076/1999 Shri Gaurakahan Sanatha ........ 120000 

90. GJ07811999 Shrl Purushottamlaljl Gauluk Sevadham Truet Dbari Tal l1OOO 

91. GJ08611999 Shrl Wankaner Panjrapole 0auahaIa w.nec-r 40000 

92. GJ089/1999 Shrl Chotiia Panjrapole TNit lui .. .., •• ' 4OOGO 

93. GJ09512000 Gitaben Rambhla SmrItI Ahimu Trult ........ 28000 

94. GJ09712000 Shri Vadadara Panj,.,. SanItha v..ara 55000 

95. GJ09812000 Bllkha Gaurakshan Panp.pale IIIIcha 28000 

96. GJl05l2000 Shrl Harlji Panjrapole Sanltha Hartj 40000 

97 GJ111/2000 SM Bhayavadar PanjrapoIe &haytl __ 1&000 

98. GJ11612001 Shrl Unjha Panjrapole UnIha 40000 

99. GJ120/2001 Shrl Rajula Gaulhala ........CIIv 21000 

100. GJ12612001 Shrl Ramrotl Annaklhetra Alhram t<abIda I000O 

101. GJ12812001 Shri Somarpuri Maharaj QaUIhaIa Alhram a.wa IumIfpura 2OCIOOO 
Trust 

102. GJ13112OO1 Shri Bhujpur PanjfIIpOIe 8hujpur 21000 

103. GJ13512OO1 Shrl Ohua Junction Oauahala onua JunaIIon I000O 

104. GJ139/2002 Shrl Jetpur Panjrapole Mahajan ....' l1OOO 

105. GJ14212002 Bhagvan Mahavlr Puhu RakIha K .... ~ ... 100000 

106. GJ14412002 Kalpataru Gaulhala Charitable TNit .8hIkra 30000 

107. GJ161/2002 Vadala Panjrapole 'I ...... «XJOO 
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108: . GJ 174/2002·· "Go Seva Sadan ·Sanand 25000 

1'09. 'GJ 18812002 .. Sheth Anandji Kalyanjl Chhaparlall Panjarapote , Chhaparlall 100000 
Sarvajanik Trust .. ' 

110. GJ189/2oo2 Shri Yatindra Jayant Sarvajanlk Gaushala Trust Jhalod 25000 
~ .- ,\, . 

111. GJ19412oo2 .~hri Jivdaya Gau Seva Samaj Trust Lalltpur 33000 
'.\' . 

112. GJ21212002 , Sant Vinoba Gram Swaraj Ashram Gaushala Ahmedabad 7000 

113. GJ214/2oo2 Swami Shri Tejanand Maharaj Temple Panjrapole Kharvasa 25000 

114. .GJ215/2oo2 Shri Kevalpuniji Gaushala Trust Thall 37000 

115. GJ227/2003 Shri Koth Panjarapole 25000 

116. GJ229/2004 Saryat Jain Panjarapole 10000 . 
117. GJ230/2oo4 Ashirwad Charitable Trust Sudasana 10000 

,( . I" ~ 

.118. GJ231/2004 Shri Kalyan Aai Sarvajanik Charitable Trust Vadodara 10000 

.11-9. GJ23212004 Sri Sai Shyam Gaushala Baroda 10000 

,120. GJ23312004 SShri Sahjanand Gaushala Kodav 10000 

. \21. GJ23412004 Kheda Jilla Mahlla and Bal Vikas Sangh Ahmedabad 10000 

.. 122. GJ236/2oo2 Shri Suthri Panjrapole Kutch 25000 

123 .. GJ237/2004 Aushibhume Pravruttya Kalol 10000 

~AB.YANA 

. 1~~~ HAOO2J1991 Mewat Kshetra Gaushala Samiti Ferozpur 25000 

125; HAOO3/1991 Arsha Mahavidya Gurukul Gaushala Kalwa 25000 , . 
126. HAOO4/1991 Shn Krishna Adarsha Gaushala Seva Samiti Gohana 40000 

1'ir HAOO5/1991 Shri Krishna Gaushala Samitl Yamkeshwarthirth 60000 

12&: HAOO6I1991' 'Shri Krishna Gaushala Tohana 100000 

129. HAOO7/1991 Akhil Bharatiya Gaushala '. Pahrawar 100000 

130. HA008/1991 Shri Krishna Gaushala ., Chakrl-Dadrt 25000 

131. HA009/1991 Shri Gaushala .. Mohlndrgarh 100000 

132. HR011/1991 I. Shri Gaushala Shala Dairy Datta Datta 200000 
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133,' HR013/1991 Shri Ramakrishan Goseva Sadan Dharmartha Sabha Bapoull 25000 

134~ HR014/1991 '8hri Gaushala Sootety Panlpat 170000 

135. HR017/1994 Shri Gopal Gaushala Namaul 40000 

136. HR018/1994 Shri Ladwa Gaushala Ladva 91000 

137. HR019/1996 Rashtriya Gaushala Oharoli 200000 

138. HR025/1998 Shri Krishan Gopal Gaushala Jhundla 25000 

139. HR03211998 Akhil Bharatiya Maharishi Dayanand Gaushala Rohtak 37000 

140. HR03611999 Shrl Krishna Gaushala Nangura 40000 

141. HR037/1999 Shri Krishna Adarsh Gaushala Samalakha Mandl 40000 

142. HR038/1999 Shri Gaushala Trust Bhlwanl 100000 

143. HR039/1999 Jai Bajarangbali Gaushala Thaneshwar 25000 

144. HR042/l999 Shri Krishna Gaushala Siwani Mandi 100000 

145. HR04311999 SPCA Dist. Yamuna Nagar Yamuna Nagar 25000 

146. HR045/1999 Shri Krishna Gaushala Ukalana Mandl 165000 

147. HR047/1999 Shri Krishna Gau Shala Charitable Trust Sakelri 30000 

148. HR049/1999 SM Swami Gauraksha Nand Gaushala Safidon 75000 

149. HR051/1999 Shri Swami Gaurakshanand Gaushala Julana 174000 

150. HR052/1999 Shrl Gaushala Baba Phulu Sadh Uchana Khurd 260000 

15L HR053/1999 Son Somnath Gaushala Jind 77000 

152. HR054/1999 Shri Gaushala Jlnd 100000 

15:1 HR057/l999 Shri Vaishnav Agarsaln Gaushala Hissar 53000 

154. HR058/l999 Shrl Haryana Gaushala Hansi 200000 

155. HROS9/1999 , Shri Gaushala Rohtak 100000 

156. HR060/1999 . Shfi Gaushala Sirsa 100000 

157. HR061 11999 . Shrl Balaji Gaushala Jlnd 25000 

158.' HR06211999 Shri Gopal Krishna Gaushala Sewa Samltl Gahana Mandl 40000 
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" 159.· HR063I1999 Gaumath·~) . DIet. 8hiwanI .2&e80 

180. HR07112000 ,Shti ChetIIndM GoNmvardhan San~ ~ ~28100 

1iS1. HR07212000 Dharmarth Gauahata , ... tgaon 25000 

162. HR07612000 'Shri Kriatma Gau .... a Samlti fWtduPlndara 40000 

163. HR078J2g00 Shri Gopal Gau.haIa a.wala .4OOOQ 

164. HR079Meoo Sttri Krishna Gaushala -tr.ugaat 40000 

165. HROSO/2000 Shri 108 Brahmaclhart .,." Des PanchayatI . 8eri 50000 
Gaushala 

166. HR08212000 Shri Krishna Gaushala Bhltmada 40000 

167. HR083I2OOO Shri Jayram Panchayati Gaushala Samlti Jakholl 100000 

168. HR085I2OOO Shri Krishna Gaushala RaUya 185000 

169. HR086I2OOO Shri Saba Gudadlya Gaushala Madhaugarh 25000 

170. HR09312OO1 Arya Pashu Krurtha Niwaran Samlti Patlala chOwk 25000 

171. HR09512OO1 Lord Shiv Gaushala Samltl Shahap'.IF 40000 

172. HR097/2001 Shri Gopel Krishna Gaushala Gurukul 25000 

173. HR099I2002 Maharshi Oayanand Gaushala Jhallar 25000 

174. HR10012002 Shri Vaish Vyayarnshalla Evam Gau.hala Rohtak 25000 

175. HR102/2002 Shri Gopal Gasadan Jlnd 100000 

176. HR10312002 Gau Sewa Samlti lamaJlabad 25000 

177. HR104/2002 Shri Krishna Gopal Gaus8wa Saden Sabha Cheeks Mandl 100000 

178. HR10812002 Shri Jai Ram Adarsh Gaushala Pundri 40000 

179. HR11112002 Adarsh Gaushala Jhajjar 25000 

180. HR11612002 Shiv Shaldi Gaushala Kadalwa 200000 

181. HR12312002 Gau Sewa Samiti Kelthal 100000 

182. HR12412002 Jyotlpunj Gaushala Tohana 40000 

183. HR128/2002 Maharishi Dayanand Sarawathy Qauehaja Nathusari Katan 40000 

184. HR13112OO2 Gehlu Glan Bharatl Shlksha 'S8mItI :'fIarmana 21000 
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186; HR13212OO2 . Shri"Mrtehna GlLlI_ Samitl sw. 25000 

186. HR13412OO2 Shri Kriabna Ow lhata , Sew&., S8miti Siraa 26000 

187. HA-1 SIi2OO2 Stwt'Gauehala s.JewIlta 9Jru 10000 

188. HA13712OO2 SRrI Haryana Gaushala Fat8habad 2SOOO 

189. HR1.1flro2 SlwtGopal Gaushala H8Mf 86000 

190. HR1AW2003 ()auabata, ...... Kllleyat 152000 

191. HR14512OO3 stwt··Day .... ·G ..... ' SamitI Ballaup Gahbar 25000 

192. HR14912OO3 Shri KriIhna Gauahala Sarnlti DMnd 25000 

193. HR15112004 Baba Munganath Gaushala R~. 10000 

194. HR15212004 Shri Kriatma Seva Oaf Bhiwani 10000 

195. HR15512004 Jeev Senjeevani JJncf 10000 

196. HR157/2005 Shrt KrishaD CI1aftdM Gaushala Bani 10000 

HIMACHAL PRADESH 

197. H~19H 81 ... C ... at Himllchal Prade8h Palampur 2SOOO 

198. HP02112OO4 ShdSlddha,aaa.·Balrllldl Gau Vigyan Kendra Bliupur 10000 

JAMMU ANOKA8HMIR 

199. JK002I191t JamMU..·.KaiIMir·O' Rakeha· Samiti Jarnt'tN 34000 

KARNATAKA 

200. KAOO1/1985 MytoN P~'Soctety Mysore 100000 

201. KAOO3I1917 The HtIbIi Panjrap0/8 Sanstha Hubli 25000 

202. KAOO4Il993 C~Mton . URlImtted Pfua ActIon Bangakn 25000 

203. KAOO5I1915 ShriR ........ :o.aharan::' Trust 8angatoM 25000 

204. KA01111989 WIMIIIa Rrlft .. · Met· FWlabltltatlon Centre Bangalonl 25000 

205. I<A034/2.OtM Ptwn'C"" 10000 

206. KA035I2OO' S~IIE n HueM 10000 
/ 

207. KA037I2OO4 G .... V"· 9OcIetJ. ~ 10000 
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208. KA038/2004 Shri Mahavlr Jain Gaushala Koppal 10000 

KERALA 

209. KLOO1/1966 SPCA Palghat (Palakkad) Palghat 25000 

210. KLOO911994 The Malabar Animal Lovers Association Calicut 25000 

211. KL010/1994 SPCA Kollam Koilam 25000 

212. KL021 12002 The Animal Cruelty and Torture Preventions Squad Wayanad 10000 

213. KL022l2002 Daya (Society for the Prevention of Cruelty to Animals) Mudavoor 25000 

214. KL025/2004 Smart Association 10000 

215. KL026/2005 Idukki SPCA Thodupuzha 10000 

216. KL027/2oo5 People for Animals-Kollam KolJam 10000 

MADHYA PRADESH 

217. MPOO4I1991 Shri Gopal Gaushala Gwalior 25000 

218. MPOO6/1991 Shri Gaushala Sadavart Committee Satna 25000 

219. MPOO7/1991 Shrl Akilanand Saraswathi Gramin Gaushala Oalauda 25000 

220. MP010/1991 Shri Gopal Krishna Gaushala Vidisha 25000 

221. MP011/1991 Brij Mohan Ramkali Gou Samrakshana Kendra Bhopal 80000 

222. MP021/1998 Shri Gopal Gaushala Shivpur Kalan 142000 

223. MP02211998 Gau Samrakshana Seva Samltl Kurvai 25000 

224. MP027f1998 People for Animals Gwalior 25000 

225. MP028/1999 Anand Gaushala Anjad P. Nimgad 25000 

226. MP033/1999 Shrl Krishna Gaushala Narasinghar 25000 

227. MP035/1999 Shri Gopal Krishna Gaushala Ozhar 57000 

228. MP037/1999 Shri Sita Panchvati Gaushala Agra 40000 

229. MP043/1999 Shri Gopal Gaushala Samiti Ohar 30000 

230. MP045/1999 Shri Panchmukhi Hanuman Mandir Go Sewa Ramtekari 25000 
Samlti 

231. MP050/1999 Govansh Rakshan Samiti Warasiwani 40000 
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232. MP051 11999 Shrl Govardhan Gaushala A Lot 40000 

233. MP05211999 Sant Shrl Rotlramji Gaushala Behpur 40000 '. 

234. MP05411999 Shrl Gopal Iftikhar Gaushala Jawara 40000 

235. MP055/1999 Shtl Gopsl Gaushala Nyu Ratlam 25000 

236. MP05811999 Dayadaya Go Sewa Jeevraksha Evam Paryavaran '; ',' JiOwr:al 25000 
S Sanathan 

237. MP060/1999 Shri Shreyasnath Pashu Raksh Kendra Mandasaur 25000 

238. MP063/1999 Shri Gopal Krishna Gaushala Kishorpura 42000 

239. MP07211999 Siyaram Lok Kalyan Goseva Parlshad Goth 25000 

240. MP08411999 Kamadhenu Goaadan Sanchalan Samltl Satya 25000 

241. MP085/1999 Sant Asharam Goeeva Shramyog Vedant Sewa Shajapur 25000 

Samiti 

242. MP089/1999 A~un Gaushala Narasinghar 2!OOO 

243. MP09211999 Madhav Gauehala Agar Malwa 25000 

244. MP100/1999 Devnarayan Gaushala Samiti Aajgarh 25000 

245. MP108/1999 Jalpamata Gaushala Samiti Aajgarh 25000 

246. MP109/1999 Shri Krishna Gaushala Aajgarh 50000 

" 
247. MP110/1999 Swami Radhakrishna Gaushala Trust Sandhwa 30000 

248. MP13211999 Satguru Kabir Dharmdas Gaushala Dawas 30000 

249. MP13811999 Shrl Bajrang Go Sawa Samitl Machalpur 25000 

250. MP147/1999 Dayoday Puhu Sewa Kendra Gaushala Katni 16485 

251. MP149/1999 Mahamrltyunjai Gaushala Hujur 28000 

252. MP156/1999 Gau Sewa Samiti Karkabel 25000 

253. MP171/1999 Satguru Neelkant Go Sewa Sadan Dawas 25000 

254. MP17311999 Shabri Gaushala Samltl Bhamti 25000 

255. MP18211999 Shri Gautam Goaamvardhan Sodh Sansthan Badnagar 30000 

256. MP183/1999 Shri Ram Gaushala Evam Paryavaran Kendra Hata 25000 
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257. .'8812000 DayGdIII PUhu 8ewa s.mItJ a.darwara 25000 

258. MP188f2000 8hri ..... MandIr GauIhata Pandhana 25000 

258. MP18012000 8avaIIya Gau Sewa Aehram Rajgam 30000 

260. MP19212000 ShtI KriIhna GaIIhIIIa SamItI Khandwa 25000 

261. MP19312000 VftnclNlvan 0. ..... Bhagwanpura 25000 

282. MP19412000 ~ Da Gau .... AItnm Manlkoot 25000 

283. MP18&'2000 ... ~ GIuIhIIIa JMlaya MandaI Indore 40000 

~. MP204I2OOO Mea NarrMda 0auIhaIa s.wa Samltl Kallkutch 25000 

265. MP205J2OOO Dayaoday Pllhu Sewa SamItI Ohanaura 25000 

286. MP21412000 Barvodal Puhu s.nnahan SamItt Silwanl 25000 

287. MP21512OO1 PFA Muralna Murena 25000 

288. MP21812OO1 IMImIIIIDnaf WIld· Ute and ng.r COnMtvation Jabalpur 36450 

NGO Group 

289. MP21712OO1 BMke u.rt a. ..... T1kr1 25000 

270. MP222I2OO1 Oayoday PMhu s.. SIIdan Ganj Buauda 30000 

271. MP22512OO1 Oayoday JMY RakItIa· SanIIIIn (GauIhaIa) Seani 25000 

272. MP23II2OO2 ~·~·PaIhu SanrMIhan avam Banda 30000 
P...,.,.,.n 8udMr SamIIf 

273. MP23712OO2 StIrt Khanclnhwarl 0...... eamtti Jaggakhedi 25000 

274. MP2.a12OO2 Shr! ()opal Gauehala Bhlnd 25000 

275. MP25012002 Jai Shrikriahna Gauahata· SImiti Ktlamkheda 25000 

278. MP25712OO2 Shrtmad BhagMt GauIhaIa 8amItI NMmuch 25000 

277. MP25912OO2 Par8m Pujya &ant StIft AIhrIrnji Gau 8ewa Samltl Shoypur 25000 

MP26112C02 9hri 8Nm1M1tt P ..... u RaIcIhak· Kendra GaUIhaIa 
I 

278. Chltakheda 29Odo 
279. MP262I2OO2 AcNIya 8M Vic:tVaaglr DayodaI Pllhu Sewa rendukheda 25000 

Kendra 

280.~ Shft MMu a... o.u.tIIIII. Baradar! 25000 
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281. MP269/2002 Shrl Vldyasagar Gau Raksha Evam. Samvardhan Pawai 25000 
Samiti 

282. MP270/2oo2 Dayodai Pashu Sewa Kendra Papaura 75000 

283. MP271 12002 Gau Sewa Bharthi Bairslya 27000 

284. MP27212002 Sant Sukharam Das Baba Gaushala Naugaon 25000 

285. MP273/2002 8hri Krishna Yogeshwar Gaushala 8hajapur 28000 

286. MP275/2002 Shri Dayodai Pashudhan Sanrakshan Samitl Harda 25000 

287. MP278/2002 Gau Bharti Sewa Samltl Bhopal 33000 

288. MP280/2oo3 Paramdev Shri Krishna Gaushala Shahjapur 25000 

289. MP28112003 Gau Raksha Samiti 25000 

290. MP28212003 Shri Govardhan Gaushala 10000 

291. MP283I2004 Sant Singhaji Gaushala Samlti 10000 

292. MP28412OO4 Animal Cure and Care Gwalior 10000 

293. MP285/2004 Shri Govind Goseva Samiti Karedi 10000 

294. MP286/2004 Shri Chand Gaushala Khandwa 10000 

295. MP287/2004 Shri Gopal Gaushala Shahjapur 25000 

296. MP288/2004 Shri Geetadham Gaushala Jabalpur 10000 

297. MP289/2004 Shri Ramakrishna Mahavlr Nyu Ulialn 10000 

298. MP29012OO4 Khamadhenu Gaushala Bhopal 10000 

299. MP291/2004 Shri Gopal Krishan Gaushala 10000 

300. MP29312004 Siddhi Vinayak Sewa Samlti Bhopal 10000 

301. MP294/2004 Maa Vaishnav Devi Gaushala Chaan 10000 

302. MP29512004 Keshav GaushN Dhooankheri 10000 

303. MP297/2004 Shri Satguru Krlpa Gaushala Piparia. 10000 

304. MP298/2004 Kamdhenu Gowardhan Samiti Bhopal 10000 

305. MP299/2004 Utkarsh Jeevdaya Evam paryavaran 50dh Kendra Macherakalan 10000 

306. MP3OOJ2004 Avdhoot Surbhi Shala Dalaj 10000 
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307. MP301/2004 late Pt. Dhulichand Tengurla Smriti Gausadan Degua 10000 

308. MP302/200S Sonachal Surbhi Gau Seva Ashram Amarpur 10000 

309. MP303/200S Shri Shreejee Kripa Gaushala Itarsi 10000 

310. MP304/200S SM Mahamrltunjya Go Sewa Sadan Bhopal 10000 

MADHYA PRADESH (CHHATTISGARH) 

311. MP02611998 Shri Krishna Gaushala Ji'Jaraksha Kendra Durg 28000 

312. MP039/1999 Shri Rashtriya Gaushala Trust Dhamtari 25000 

313. MP296/2004 SPCA Somni Somni 10000 

MAHARASHTRA 

314. MHOO2/1966 Bombay SPCA Mumbai 25000 

31S. MH003l1991 Shri Gopalak Sangh (Gorakshan Sanstha) Trust Solapur 25000 

316. MH004/1991 Shrl Gorakshan S~nstha Dhamangaon (RS) Dhamangaon 25000 

317. MHOO8/1991 Shri Gorakshan Sanstha Amravathi 28000 

318. MH013/1993 Voice of Animals in Distress (Stray Dog lovers' Mumbai 25000 
Association) 

319. MH014/1991 Shri Vardhman Jivadaya Kendra Mumbai 114000 

320. MH01611991 Shri Gaushala Panjrapole Sanstha Malegaon 40000 

321. MH021/1964 All India Animal Welfare Association Mumbai 25000 

322. MH030/199S Amalner Gaushala (Panjrapole) Amalner 40000 

323. MH038/1997 In Defence of Animals Mumbai 25000 

324. MH039/1997 Shri Gorakshan Sanstha Akola 39000 

32S. MH040/1998 Panjrapole (Gorakshan) Sanstha Ahmednagar 40000 

326. MH042/1998 Adarsh Go Sewa Avam Anusadan Prakalp (Adarsh Akola 40000 
Sanskar MandaI) 

327. MH043/1998 Govigyan Anusandan Kendra Nagpur 30000 

328. MH044/1998 Shri Ujjwal Goraksha Sansthan Chandrapur 40000 

329. MH06111999 Vatsalya Mumbai 25000 
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330. MH064/2000 Shrt Gopal Krishna Gorakshan Sansthan Jalgaon 30000 

331. MH078/2001 Laxmi Institute of Animal Welfare Amravatl 25000 

332. MH089/2oo2 Plant and Animals Welfare Society Oombvili 36628 

333. MH09212002 PFA Wardha Gopuri 25000 

334. MH102l2oo2 Indian Herpetological Society 100000 

335. MH106/2oo3 Thane SPCA 25000 

336. MH107/2oo4 Keshav Gosadan Pandharpur 10000 

337. MH108/2004 Buldhana SPCA Buldhana 10000 

338. MH110/2004 Shri Panjarapole Sansthan 1100 

339. MH111/2oo4 Plant and Animals Welfare Society (PAWS) Mumbai 10000 

340. MH112/2oo4 Vedmata Gayathri Gorakshan Trust Hlngoll 10000 

341. MH113/2004 Jeev Raksha Animal Welfare Trust Pune 10000 

342. MH114/2004 Shri Jeevdaya Mandai Sangamner 10000 

MANIPUR 

343. MROO6/20oo PFA Manipur Imphal 25000 

344. MR013/2004 People for Animals, Imphal Imphal 10000 

ORISSA 

345. OR003/1991 Rairangpur Gaushala Committee Mayurbhanj 25000 

346. OR005/1997 Asureswar Gomangal Samiti Asureswar 25000 

347. OR006/1998 Orissa State Council for Animal Welfare Bhubaneshwar 25000 

348. OR007/1998 Maitri Club Bhatapada 25000 

349. OR00911999 Action for Protection of Wild Animals (APOWA) Kendrapara 25000 

350. OR015/2001 Kalyani Maltratrilochanpur 25000 

351. OR016/2oo1 People for Anlmals-Bhubaneshwar Bhubaneshwar 25000 

352. ORO 17/200 1 Shri Ram Gaushala Trust Purl 25000 

353. OR02312002 JIve Hiteisy Sangh Oolmundai 25000 



331 Written Answers MARCH 12. 2008. 

2 3 4 5 

354. OR025/2002 Jiban Bikash Lenoda 28000. 

355. OR029/2002 Institute of Rural Development and Management Bhubane.hwar 2SOOO 
Studies 

356. OR030/2002 People for Animals-Rourkela Jabaghat 25000 

357. OR03312002 People for Animals Berhampur 25000 

358. OR035/2003 Gramya Vikas Sansad Madhyakhand 25000 

PUNJAB 

359. PJOO3/1991 Amritsar Panjrapole Gaushala Amrltsar 40000 

360. PJOO4/1991 SPCA Chandigarh Chandigarh 25000 

361. PJOO5/1999 Niswarth Pashu Seva Society Patiala 25000 

362. PJOO8/1999 People for Animals-Ludhiana Ludhiana 25000 

363. PJ017/1999 Anath Gau Ashram Rampurphul 25000 

364. PJ018/1999 Shri Krishna Gaushala Mandi Gobindgai"h 40000 

365. PJ02212000 Shri Siv Mandir Gaushala Committee Panchvati 40000 

366. PJ02712000 Gopal Gaushala Gau Sewa Samlti Roper 70000 

367. PJ028/2000 Sant Baba Labh Dassji BlrlwaJe Gaushala Society Dera Malkana 25000 

368. PJ029/2000 Shri Gaushala Committee Maur Mandi 65000 

369. PJ03Ol2000 Shri Hindu Gau Rakshini Sabha Hoshtarpur 25000 

370. PJ032l2OOO Shri Krishna Gaushala Dana Mandi Jagraon 100000 

371. PJ03412000 Shri Gaushala Committee Sangrur 40000 

372. PJ038/2000 People for Animals-Jalandhar Jalandher 25000 

373. PJ040/2000 Agarwal Gaushala Committee and Women College Samana 100000 
Committee 

374. PJ044/2000 Shri Gaushala Parbandhak Committee Bhawani Garh 40000 

375. PJ048/2000 Satl Lakshmi Devi Gaushala Batata 26000 

376. PJ05212001 Shrl Krishan Gaushala Moonak 40000 

377. PJ05312001 Apahaj Gau Sewa Ashram Bamala 82000 
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:rT8. PJ056I2002 PFA Chandigarh Chandigarh SOOOO 

379. PJ06812OO2 SPCA MohaU MahaU 25000 

380. PJ062I2002 Janta Gaushala Sherpur 25000 

381. 'PJ06412OO2 ~rl Gallshala Bhatlnda 2SOOO 

382. PJ06912OO4 . Maa Parma Patee Gaudham Ludhlana 10000 

383. PJ07012004 Shri Radha Madhav Godham Amritsar 10000 

RAJASTHAN 

384. RJOO1/1997 Shri Gaushala Seva Samiti Pllbangan 40000 

38S. RJOO4/t991 Shri Ganga Gaushala Nokha 98532 

386. RJOO5/1991 Shri Gaushala Suratgarh 40000 

387. RJOO6/1991 Shri Krishna Gulab Gaushala Nimbi Jodhan 29000 

388. RJOOBI1991 Shri Gopal Gaushala Oidwana 25000 

389. RJOO9/1991 Shri Gaushala Nohar 200000 

390. RJ010/1991 Shri Gulab Gaushala Oharmartha Trust Jodhpur 86000 

391. RJ011/1991 Shri Gaushala Bhadra 40000 

392. RJ013/1993 Shri Karni Gaushala Oeshnoke 71000 

393. RJ01411993 Shri Hardayal Gaushala Singharawat 30000 

394. RJ017/1993 Help in Suffering Jaipur 25000 

39S. RJ018/1985 Rashtriya Ahimsa Pratishthan Jodhpur 2SOOO 

396. RJ019/1987 Jiv Kalyan Parishad Jalpur (SPCA Jaipur) Jaipur 25000 

397. RJ023/1991 Shri Ramshankar Gaushala Chhapar 30000 

398. RJ02411991 Shri Gopal Gaushala Sujangarh 40000 

399. RJ027/1993 Shri Rajaldesar Gaushala Rajaldesar 26000 

400. RJ028/1998 Shri Gopinath Gaushals Sikar 40000 

401. RJ031 11993 Shri Bhopalgarh Gaushala Jodhpur 40000 

402. RJ03211993 Shri Krishna Gaushala Ramgarh 40000 
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403. RJ03411995 Shri Panjrapole Gaushala " .palhMarwar 100000 

404. RJ036/1996 Shri Kalyan Bhoomi G088va Sadan . ',Sri Ganganagar, 150000 

405. RJ037/1996 Shri Bidasar Gaushala Bidaar 37000 

406. RJ038/1996 SM Krishna Gaushala Trust ',', MaMar 76000 

407. RJ039/1997 Rajasthan Goseva Sangh (Kannaiah Gaushala) 1.' . Jodhpur 40000 

408. RJ040/1997 Shri Gaushala Samiti ,. \ ,(, ,tianumangarh 100000 

409. RJ042/1998 Shri Krishna Gaushala Udayapurvati 30000 

410. RJ04411998 Shri Gopsl Gaushala Chlttorgarh 25000 

411. RJ045/1998 Shri Bhagwan Mahavlr Jain Gaushala Trust ' 'Jl,IUlaran 56000 
; 

412. RJ046/1998 Shri Gopinath Gaushala Samiti G1,idhagorji 48000 
".. 

413. RJ047/1998 Shri Marudhar Kesari Jain Evam Shivgopal ~tj, Jodhpur 34000 

414. RJ048/1998 Shri Krishna Gopal Gosadan Samiti ' Jaswantgarh 121000 

415. RJ049/1998 Rajasthan Goseva Sangh Jaipur 25000 

416. RJOSO/1998 Shri Gopal Govardhan Gaushala (4 Branches) ,Sanchore 100000 

417. RJOSQ-1/1998 Shri Kheteshwar Gaushala Ashram 128000 

418. RJ051 11998 Satyapur Goseva Mandai , .Satyapur 26000 

419. RJ052/1998 Shri Gururaj Vardhman Gaurakshani Sansthan ,Blthadi 26000 

420. RJ053/1998 Siwanchi Gate Gaushala ~pur 40000 

421. RJ054/1998 Shri Falodi Dharmartha Seva Samiti Gaushala ,Fakxli 40000 

422. RJOS5/1998 Acharya Kakasaheb Kalerkar Lok Seva Kendra . .. ' ., Bergaon 25000 

423. RJOS7/1998 Shri Dada Darbar Napali Baba Siddharth Mahadev 
;!-I r-, . 

Jodhpur 25000 
G.S.S. 

424, RJ060/1998 Shn Krishna Gaushala ,f' ,.'~\" " Pr.agpura 25000 

425. RJ063/1998 Shri Sumer Gaushala I ~' " Qanner 61000 , , 

426. RJ064/1998 Shri Krishna Gaushala ~ , ,,', ~) Raipur 133000 

427, RJ066/1998 Shri Gaushala Sukhadiya Circle ".:~,::;,.' /ij·r ... ,,$A ,Ganganagar 190000 

428. RJ070/1998 Shri Krishna Gaushala ',; 1,'"fif:' Nimbaz 40000 
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429. RJ074/1998 'Shtl Krishna Gaushala Praband Samltl Hamavada Shahjl 25000 

430. RJ075/1998 "Jal'lkalyan Gopal Gaushala Marod Nagar 25000 

431. RJ076/1998 Shrl Gopal Govansh Kalyankari Gaushala Nethra 40000 

432. RJ079/1999 'Shri Panchdev Mahamandir Gosevashram Samltl Sikar 35000 

433. RJ080/1999 Sl\ri Gopal Krishna Gaushala Jodhpur 36000 

434, RJ085/1999 'Shri Krishna Govansh Rakshan Samvardhan Samitl Chipabarod 58000 

435. RJ087/1999 'Gwal Gopal Gaushala Chittorgarh 30000 

436. RJ089/1999 Shrl Girdhar Goseva Samiti Kota 50000 

437: RJ090/1999 Shrl Gopal Gaushala Pipad Sahar 25000 

438. RJ092/1999 Shri Roop Rajat Gaushala Sansthan Jodhpur 30000 

439. RJ09311999 S'tui Baba Ramt!ev Gaushala Samiti SOjatclty 40000 

440. RJ097/1999 Shri Gaushala Pilani Pilani 25000 

441. RJ098/1999 Shri, Radhakrishan Gaushala Radawas 31491 

442. RJ099/1999 Shli Ram Gaushala Sewa Samiti Bhamikhurda " 54000 

443. RJ 1 05/1999 Rajasthan Gau Sewa Samitl Kuchera 25000 

444. RJ107/1999 'Shri~ Balram Gossva Sadan Ramnagar 25000 

445. RJ109/1999 ShriKrishna Gaushala Budhibawal 76000 

446. RJ11011999 Shrl Jagadamba Sewa Samiti Bhadrayut 300000 

447. RJ11111999 Sttri 'Gauri ShaAkar Gaushala Bagar 25000 

448. RJ115/1999 Smi 'BrahmacHaff Ramkuma~1 Pannalalji Gaushala Jodhpur 116000 

Qharmartha Trust 
: ~ \ ~ ~.' '.... : 

449. RJ116/1999 Shri Krishna Go Sewa Samiti Sahava 30332 

450. RJ11711999 ;Canlne Welfare Society Blkaner 25000 

451. RJ11911999 ... 'Shatatiya Govansh Rakshan Samvardhan Samltt Sikar 40000 

452.' RJ122/1999 " 'sM' Oswal Singh Sabha Dharampura Gaushala Jodhpur 40000 

453. RJ124/1999 ':f .• Shri Gopal Gaushala Trust Oslyan 25000 

RJ125/1999 "':stI,; Mahavir Gaushala Evam Pashu Raksha Samlti Meandal 33000 
454.' 
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455. RJ126/1999 Shri Gaushala Balotara BaIotara 40000 . 

456. RJ128/1999 Shri Gopal Krishna Gaushala Trust Jaltaran 60000 

457. RJ130/1999 Pashupati Kalyan Parished Udaipur 75000 

458. RJ131/1999 Akal Rahat Go Sewa Sansthan Trust Churu 25000 

459. RJ13211999 Hanuman Gosamvardhan Kendra Hanumangarh 40000 

460. RJ133/1999 Shiv Gaushahl Ganga Nagar Kendra 25000 

461. RJ13411999 Krishi Goseva Kendra Sri Ganganagar 30000 

462. RJ135/1999 Krishi Goseva Kendra Chattargam 37000 

463. RJ136/1999 Go Sadan, Bajuwala Sri Ganganagar 40000 

464. RJ137/1999 Shri Krishna Gaushala Kajuwala 29000 

465. RJ139/1999 Shri Madan Gaushala Sikar 34000 

466. RJ14111999 Shri Ramkrishna Gaushala Gagrana 40000 

467. RJ15411999 Shri Krishna Gau Sewa Samiti Mandai 40000 

468. RJ156/1999 Shri Sameswar Siv Gaushala Jalore 40000 

469. RJ159/1999 Shri Krishna Gau Sewa Sanstha Churu 27000 

470. RJ163/1999 Gosewa Shiwir (Gaushala), Churu Churu 25000 

471. RJ164/1999 Shri Ramdev Gaushala Sewa Sansthan Sawadi 25000 

472. RJ171/2000 Shri Pashupathi Gaushala Jaipur 25000 

473. RJ175/2000 Shri Guru Kripa Gaushala Sarana 36000 

474. RJ180/2000 Shri Gaushala Karanpur 40000 

475. RJ19212000 Shri Gopal Gosewa Samlti Tehandeear 25000 

476. RJ19312000 Shri Adlnath Pashu Raksha Sansthan Kanod 25000 

4n RJ195/2000 Shri Gau Sewa Samiti (SM Krishna Gaushala) Gotan 10000 

478. RJ199/2000 Shri Balaji GaushaIa Sanathan Satasar 25000 

479. RJ20012000 Shri Hari Om Gaushala Basani 25000 

480. RJ205/2000 Shri Jaisingh Gaushala Kotputli 25000 
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481. AJ206/2000 Shrl GOpal Gaushala Neemkathana 30000 

482. RJ209/2000 Shri Gopal Gaushala Sambhar Lake 28000 

483. AJ21 0/2000 Fatehapur (Aajasthan) Panjrapole Society Fatehpur 61000 

484. AJ211/2000 Shri Om Janta Gaushala Trust Mankasas 63000 

485. AJ21212000 Shri Mamdiyaieeji Aashtriya Samanvai Seva Samltl Jalsalmer 123000 

486. AJ213/2000 Shri Aadhey Krishna Gaushala Sanatha Bigga 25000 

487. RJ214/2000 Shri Kheteshwar Gaushala Samiti Brahamdha Motara 37000 

488. AJ216/2000 Gauraksha Sewa Trust Hadola 37000 

489. AJ221 12001 Shri Jai Jain Gaushala Tal 40000 

490. AJ223/2001 Shri Bhagwati Gau Sewa Samiti Aadsur 10000 

491. RJ226/2001 Shri Ram Sagar Gaushala Samiti Netrana 100000 

492. RJ228/2001 Swa Seth Shri Kewal Chand Kothari Jain Gaushala Khangta 25000 
Sam it 

493. AJ230/2001 Shri Aoop Aajat Shiv Gaushala Sansthan Shivrajpur 25000 

494. RJ237/2001 Gharsana Gaushala Samiti Gharaana 100000 

495. AJ243/2001 Shri Pachpadra Gaushala Pachpadra 25000 

496. AJ24512001 Shri Suryakund Gaushala Sewa Samiti Nimba Mandor 25000 

497. AJ249/2001 Shri Aohitaswa Gaushala Sansthan Bllada 40000 

498. AJ250/2001 Om Shri Deweshwar Mahadev Gaushala Samiti Jadan 25000 

499. RJ251/2001 Shri Krishna Gaushala Sewa Samiti Jodhpur 25000 

500. AJ25S/2001 Govind Gopai Gaushala Baghnara 40000 

501. AJ256/2001 Shri Champaji Maharaj Gaushala Sansthan Lambia 40000 

502. RJ259/2001 Shri Gopal Gaushala Samitl Gangapur CHy 25000 

503. RJ261/2001 Shri Nadsar Gosewa Samiti Nadsar 25000 

504. RJ267/2002 Shri Gurukripa Gau Sewa Sansthan Narwakhurd 25000 

505. AJ268/2002 Shri Gopal Gosewa Sanstha Koklya 51000 

506. RJ271/2002 Shrl Krishna Gaushala Khandela 25000 
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507. RJ279I2002 Sttri Charbhuja Gaushala ... oa.. 2SOOO 

508. RJ28112002 Shri Krishna Gau Sewa Sansthan Lacha .... r 25000 

509. RJ28212OO2 Shri Krishna Gaushala Sarnltl Uduar-Chaman 25000 

510. RJ28312002 Stn1 Tljarti Chamber Sarafan Gaushala aeawar 40000 

511. RJ28712OO2 Shrl Bhan.n Umed G ...... Jhab 25000 

512. RJ28812OO2 Shrl Marudhar Kesari Roop Rajas Gauahala Sewa Indawar 30000 
Samlti 

513. RJ29012OO2 Shri Mahavlr Hanuman Govansh Evam Paryavaran GoI ... " 120000 
Sanrakshan Samvardhan 

514. RJ29812002 Shri Rawatmunl Jain Gaushala Sewa Samltl Bhoplagarh 30000 

515. RJ30112OO2 Swami Shri Hajarlmal Gosewa Samltl Nokha 40000 

516. RJ308/2002 SM Kunthunath Gausewa Samltl Samdari 25000 

517. RJ30712OO2 Shri Gopal Gaushala Samlti Dh .. rdeaar 19881 

518. RJ308I2002 Shrl Ram Gau Sewa Samiti Marwar 38000 

519. RJ31112OO2 G.I.G. Gaushala (JIJIPAL) Patallawas 25000 

520. RJ31612002 Shrl Madhav Govlnd Gaushala Vlkas Samlti Bansdhuni 40000 

521. RJ32212002 SM Krishna Gaushala San.than Boru~ 25000 

522. RJ32612002 Nageshwar Parshavnath Gauahala Shinder 25000 

523. RJ329/2002 Shrl Sumati Jeev Raksha Kendra Pavapurl 300000 

524. RJ332I2OO2 Shri Marudhar Kesarl Munlshwar Gau Sewa Kanwartyat 25000 
Ramdham Samlti 

525. RJ33312OO2 Shrl Roop Rajat Shri Krishna Gaushala Sanltha Atbara 40000 

526. RJ33612002 Rajasthan Gau Sewa Samlti Meharwala 31000 

527. RJ33712OO2 Shri Devnarayan Gaushala Leaarda 25000 

528. RJ340I2002 SM Vlrt8ja Gausewa Samiti Munds 40000 

529. RJ34112OO2 Shri Ram Transport Welfare Society (Under Shrl Anaj Mandl 20000 
Ram Gaushala Society) 

530. RJ34312002 Shri Jaisingh Shyam Gaushala Sarnltl 
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531. RJ344/2002 Shri Gaushala Samlti Rawatsar 25000 

532. RJ347/2002 Shrl Rajeshwar Gaushala Sansthan 0011 25000 

533. RJ351 12002 Shrl Bal Gopal Gausewashram Dhurwa 41000 

534. RJ35212002 Shri Shivshaktl GOIevaahram Luniyaahar 60000 

535. RJ35312002 Shri Laxmi Narayan GOI8Y88hram Pratapura 43000 

536. RJ35412002 Shri Kedareshwar GaOl8vashram Chaura 80000 

537. RJ35512002 Shri Raj Rishi Dilip Vlrol 47000 

538. RJ357/2002 Pashu Kalyan Samlti Srlganga Nagar 25000 

539. RJ358/2002 Shri Jasnath Gaushala Samiti Khetsar 25000 

540. RJ361 12002 Shri Bragurlshi Gau Sewa Ashram Samlti 89000 

541. RJ36212002 Shrl Datareya Gau Sewa Ashram Pathrneda 37000 

542. RJ36312002 Shri Muralidhar Gau Sewa Ashram Pathmeda 64000 

543. RJ36412002 Shri Kamdhenu Gau Sewa Ashram Pathmeda 78000 

544. RJ365/2002 Shri Surabhi Gau Sewa Ashram Pathmeda 66000 

545. RJ366/2002 Shri Dhenukeshwar Gau Sewa Ashram Pathmeda 66000 

546. RJ367/2002 Shri Bharatmatha Gau Sewa Ashram Pathmeda 54000 

547. RJ388I2002 Shri Dhanwantari Gau Sewa Ashram Pathmeda 69000 

548. RJ36912002 Shri Sanatan Gau Sewa Ashram Pathmeda 57000 

549. RJ37212002 Shriram Gaushala Seva Sansthan Siyat 54000 

550. RJ374/2002 Shri Chain Public Gaushala Sanathan Phokral 25000 

551. RJ378/2002 Shri Krishna Gopal Gaushala Samitl Chlrana 25000 

552. RJ38012002 Shri Krishna Gauahala Sansthan Nagaur 25000 

553. RJ381 12002 Shrl Oawal Gat! Sewa Sadan Jodhpur 10000 

554. RJ383/2002 Baba Khetanath Gaushal. Samlti Shahapur 40000 

555. RJ384/2002 Shri Krishna Gaushala Samitl Baragaon 25000 

656. RJ388/200~ Shri Krishna Gaushala Committee Goluwala 40000 
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557. RJ390/2002 Shri Marudhar Kesari Gaushala Sews Samlti Ransigaon 36000 

558. RJ391 12002 Shri Mahavir Gaushala sarmer 40000 

559. RJ393/2002 Jhajhadiyawala Gau Sewa Sadan Govlndpur 25000 

560. RJ398/2003 Narayan Hari Goseva Samiti Chuntlsara 10000 

561. RJ399/2003 Shri Saba Gulabnath Gaushala Samitl Palasni 25000 

562. RJ400/2003 Shri Radhey Govind Gaushala Sansthan Biaalpur 25000 

563. RJ402/2003 Shri Mahaveer Jeevdaya Gaushala Jalore 25000 

564. RJ404/2003 Shri Raj PlJrohit Sewa Sansthan Udaipur 25000 

565. RJ405/2003 Shri Gopal Gau Sewa Samlti Buntlya Road 25000 

566. RJ408/2003 Saba Shall Kare Goseva Sanathan Ramdevra 25000 

567. RJ409/2003 Shri Mahaveer Gaushala Kalyan Sansthan Baran 25000 

568. RJ411/2003 Shri Krishna Gopal Gaushala Samiti Padampur 25000 

569. RJ41212003 Gau Sewa Samiti Gogasar Ratangarh 25000 

570. RJ413/2003 Panchmukhi Darbar Shrl Ramanand Acharya 10000 

Paramarthik Gaushala 

571. RJ414/2003 Shri Veer Tejaji Maharaj Gaushala 10000 

572. RJ415/2003 Shri Gau Seva Samiti Nagaur 10000 

573. RJ416/2003 Shri Kaushal Gaushala Jodhpur 10000 

574. RJ417/2003 Shri Krishan Gaushala Samiti 10000 

575. RJ418/2003 Gau Sewa Samiti 10000 

576. RJ419/2003 Shri Prakash an and Gaushala 10000 

577. RJ420/2003 Shri Gopal Gaushala Samitl 10000 

578. RJ421 12003 Shri Krishna Goseva Samitl 10000 

579. RJ422/2003 Shri Krishna Gaushala Sam it! 10000 

580. RJ423/2003 Shri Gaushala Panjarapole Samlti 10000 

581. RJ424/2003 Ananth Avam Apahij Goseva Samlti 10000 

582. RJ425/2003 Gau Sewa Samiti 10000 
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583. RJ426/2003 Go Rak8ha sew Samltl Jalpur 10000 

584. RJ42712003 SM Ashapur (Mahoctarl) Mathaji Gaushala Samltl 10000 

585. RJ429/2oo3 Shri Goseva Sangh 10000 

586. RJ430/2003 Shri Gopal Gaushala Sanstha 25000 

587. RJ43412003 8hri Dariyav Gaushala Sewa Samlti 10000 

588. RJ436/2004 Gau Raksha Samiti Pan 25000 

589. RJ437/2004 Shri Vishnu Gaushala Aisisar 10000 

590. RJ438/2004 Shri Gau Seva Ashram Samiti Peelibanga 10000 

591. RJ439/2004 Shri Roop Rajat Gauleva Samiti Nagaur 10000 

592. RJ440I2004 Acharya Shrl Nanesh Rooprekha Shri Ram Gaushala Kapasan 10000 

593. RJ44212004 Shrl Gobind Gaushala Blkaner 10000 

594. RJ443/2004 Kamadhenu Rathi Nasla Samvardhan Kendra Bikaner 25000 

595. RJ444/2004 Sheetla Mata Gauseva Samiti Nagaur 10000 

596. RJ445/2004 Shri Vardhaman Jeevdaya Sewa Samiti 10000 

597. RJ44612004 Shri Shiv Gorakhanath Gaushala Seva Samltl 10000 

598. RJ44712004 Jal Shri Ram Gosewa Samlti Nagaur 10000 

599. RJ448/2004 Shri Kamadhenu Gausewa Samiti Jodhpur 10000 

600. RJ44912004 Shri Hari PanJarapole Gaushala Bikaner 10000 

601. RJ450/2004 Shri Baba Ramdev Goseva Samltl Nagaur 10000 

602. RJ451 12004 Shri Bhadariya Mata Gaushala Samiti Jalsalmer 25000 

603. RJ45212004 Shri Gopal Gauleva Samlti Nagaur 10000 

604. RJ453/2004 Shri Govind Govansh Sanrakshan Gaushala 10000 

605. RJ454/2004 Gaushala Evam Jankalyan Samiti Jhalawar 10000 

606. RJ455/2004 Shri Jasnath Gaushala Sewa Samiti Jodhpur 10000 

607. RJ456/2004 Go Rakshak Seva Samiti Gaushala Barisadrl 10000 

608. RJ457/2004 Shri Govardhan Gaushala Sikar 10000 
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609. RJ459/2004 Sant Shrl Sayadesjl Maharaj Goaeya Samltl Nagaur 10000 . 

610. RJ46012OO4 Har Har Mahadev Gaurt Shankar GopaJ Gaushata Jodhpur 10000 

611. RJ461 12004 Shrl Ram Guru Salnlk Kahatrlya Mall GaushaJa Jodhpur 10000 
Samiti 

612. RJ462I2OO4 Shrl Gopal Gaul8Wa Samlti Nagaur 10000 

613. RJ463I2OO4 Shri Lakhampurlji Gaushala Sanathan Pall 10000 

614. RJ464/2004 SM Krishna Gaushala Samlti Sikar 10000 

615. RJ465/2004 Tulsi Goyardhan Nldhi Sansthan Jaisalmer 10000 

616. RJ466/2004 Kisan Gaushala Samiti Raipur 10000 

617. RJ46712OO4 Shrl Ganesh Gaushala Samiti 10000 

618. RJ468J2004 Shri Krishan Gaushala 10000 

619. RJ48912OO4 Gaushala Sewa Samlti Jalpur 10000 

620. RJ47012004 Shrl Bramaharlshl Vishisth Gau Seva Samlti Barmer 10000 

621. RJ471 12004 Kubajl Maharaj Gaulhala Zhlwara 10000 

622. RJ47212OO4 SM Krishna Gaushala Samltl Jobner 10000 

623. RJ47312OO4 Shri Agrasen Jiv Jantu Kalyan Evam Go Seva Bikaner 10000 
Samiti 

624. RJ47412OO4 Bag8shwar Mahadev Gaushala Gholunda 10000 

625. RJ47812004 Animal Aid Society Udaipur 10000 

626. RJ47912OO4 Sanathan Dharma Gau Sewa Samlti Trust Jattaran 10000 

627. RJ48012004 Shrl Glrldhar Gopal Goshala Jhavra 10000 

628. RJ481 12004 Shrl Krlshan Gosewa Samltl Umewala 10000 

629. RJ48212OO4 Shrl Godhan Sanvardhan GOIha\a Samltl Unlyara 10000 

630. RJ48412OO4 Gauvansh Sewa Samlti Bhltwara 10000 

631. RJ48512OO4 Govlnd Goehala Samltl Baneth 10000 

632. RJ486I2OO4 Gosadan Dausa Jalpur 10000 

633. RJ487/2004 Shrl Pinjarpole Gaushala-Sanganer JaJpur 10000 



353 w.. ....... PHALOI_A ~_(SAKA) ID~ 354 

1 2 3 4 5 

634. RJ488I2004 Sara Mandir G8tI8haIa Khadab 10000 

635. FU49512OO5 Shri ShaJwnbari Mala GautMIa 8emitt SaJuai 10000 

638. ·RJ49812OO5 Shrl Kaahl Vl8wanath Gaushala Seva Samltl Swaroopganj 10000 

TAMIL NAOU 

637. TNOO2l1986 Blue Cross of India Chennal 136000 

638. TN010/1985 Erode Oistrict SPCA Erode 25000 

639. TN018/1984 SPCA Vellore Vellore 25000 

640. TN019/1964 SPCA Salem salem 100000 

641. TN020/1973 SPCA Pattukottai Pattukottai 25000 

642. TN02311979 Bhagwan Mahavir Ahimsa Prachar Sangh Chennai 25000 

643. TN025/1993 The Madras Panjrapole Chennai 25000 

644. TN027/1993 Chennai Snake Park Trust Chennal 25000 

645. TNogtl1993 Krishna Venkatesan Animal Welfare Trust Chennal 25000 

646. TN030/1994 Violet Memorial Trust Chennal 25000 

647. TN036I1997 Shri Marudhar Kesari Jain Gaushala Trust Chennai 40000 

648. TN037/1997 ASSAAN Chennal 10000 

849. TN039I1998 Care and Help Animals Channal 24000 

650. TN044I1998 People for Animals Charitable Trust Chennal 117000 

851. TN045/1998 Animal Welfare and Protection Trust Chennai 25000 

652. TN05211999 Hosur Animal Welfare Society H08ur 25000 

653. TN05311999 SPCA Vlllupuram Villupuram 10000 

654. TN054I1999 The indian Vegetarian Congress Chennai 25000 

655. TN056/2OOO Qovardhan Selaiyur 25000 

656. TN062I2OOO ShriSathyaui Prantseva Shelterl ChaMSi 25000 

857. TN064I2OOO Annal pattammal Ven" Mudaliar AW Trust Palawekkam 25000 

658. TN065I2OOO Tena Anima Ooty 25000 
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659. TN07012000 G08amrakshana Trust Sa1em 25000 

660. TN071 12000 Award Animal Welfare Organisation Endathur 25000 

661. TN076/2000 Mahatma Gandhiji Animal Welfare Trust Chennal 25000 

662. TN079/2oo1 Trust for Animal Welfare Vandalur .25000 

663. TN080/2oo1 Kamadhenu Trust Chennal 26000 

664. TN08512oo2 Karuna International Chennai 200000 

665. TN087/2oo2 Pashu Padhukappu "'am Thirunageswaram 25000 

666. TN09212oo2 Goshakthi Trust Val1ghur 40000 

667. TN095/2oo2 Sri Jayendra Sivamanl Cow Samrakshanam Surandai 25000 

668. TN097/2oo2 Gokulam Samvardhinl Trust Tiruehlrapalll 25000 

669. TN 1 0212002 Great Trust Tutieorln 25000 

670. TN104l2oo2 Coimbatore Animal Welfare Society Coimbatore 89000 

671. TN107/2oo3 Rakshana (Animal Welfare Association) Goblchettipalayam 25000 

672. TNl08l2oo3 India Project for Animals and Nature Mavanalla 25000 

673. TN110/2003 Tiruvannamalai Dlst. Animals Protection Welfare 25000 
and Development Society 

674. TN112/2oo3 Animal Weltare Association 25000 

675. TN114/2oo3 Ahlmsa Integrated and Animal Welfare Trust 10000 

676. TN11612004 Amma "'am Trust (Cow Care Centre) 10000 

677. TNl17/2004 Shri Gaushala Seva Trust Chennal 10000 

678. TNl19/2004 Amma Trust Srivllllputtur 10000 

679. TN120/2004 Sudharma Gokulam Charitable Trust Chennal 10000 

680. TN121 12004 Rajeswarl Gaushala Trust Uthumalai 10000 

681. TN 125/2005 Society tor Animal Welfare Dlndigul 10000 

682. TN128/2005 Prani Raksha Knshi Utpadan Sangh Madurai 10000 

TRIPURA 

683. TROO9/1999 Gandhlgram Animal Weltare Organisation Gandhigram 22550 
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UTTAR PRADESH 

684. UPOO511964 Shri Digamber Jain Balbodhini Sabha Saharanpur 25000 

685. UPOO8/1993 Shri Panehayatl Gaushala VrlndBvan 149000 

686. UPOO911993 Shri Panchayati Gaushala Hapur 130000 

687. UP011/1993 Shri Krishna Gaushala Ghazlabad 25000 

688. UP023/1994 Vivekanand Gramin Vikas Evam S. Samlti Mlrzapur 25000 

689. UP025/1994 Gorakhpur SPCA Gorakhpur 25000 

690. UP026/1994 Society for Animal Welfare and Environmental Unnao 25000 
Protection 

691. UP030/1998 Karuna Gaushala Seva Samlti Siswa 26000 

692. UP032/1998 Godham Allahabad 25000 

693. UP033/1998 The Muzzaffar Nagar New Mandl Gaushala Muzzaffar Nagar 40000 

694. OP03711999 Shri Raghav Go Samvardhan Shala Jhansi 25000 

695. UP04211999 Lala Premshankar Panchayati Gaushala Pllkhuwa ~OOO 

696. UP04411999 People for Animals Lucknow 36000 

697. UP049/1999 Gopal Gaushala Meerut 125000 

698. UP050/1999 Mohan Gopal Gaushala Samiti Kanpur Nagar 25000 

699. UP051/1999 Shri Krishna Gaushala Kusi Nagar 25000 

700. UP05211999 Vivekanand Shri Krishna Sahar Gaushala Samiti Kanpur 25000 

701. UP055/1999 Dayoday Pashu Samrakshan Kendra (Gaushala) Lalitpur 122000 

702. UP058/1999 Shri Gaushala Kathar Jungle Kathar 25000 

703. UP05911999 Doctor's Pets Creche Animal Welfare Trust Lucknow 46000 

704. UP061/1999 Shri Radhey Govind Surtanapur Gaushala Samiti Surtana Pur 25000 

705. UP06211999 Shyam Gau Sewa Sadan Bansgaon 25000 

706. UP067/2000 Jeev Daya Mandai Lucknow 25000 

707. UP069/2000 Sarweshwar Narayan Anath Goseva Samitl Mont 100000 

708. UP07212000 Shri Gau Rakshini Sabha Khurja 25000 
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709. UP07412000 Jai Gopal Gaushala Samiti Pipraolf Shiv 25000 

710. UP075/2000 Animal Care Organisation Lucknow 25000 

711. UP076/2000 8rahmrishi Devraha Baba Jeev Jantu Kalyan Ashram Mael! Devriya 25000 
Sansthan 

712. UP081 12000 Shri Vigyan Sagar Baba Sangat Gaushala Samiti Mahmoodabad 25000 

713. UP082I2OOO Mukteshwari Gaushala Samiti Moosa Nagar 15000 

714. UP08312000 Sherin Animal Society Lucknow 25000 

715. UP09212000 Gautam Buddha Jeevdaya Samitl Bhadhya Dhaadar 25000 

716. UP093/2000 Parth Institute of Vety.Science and AH AJigarh 25000 

717. UP094/2000 Shyam Gaushala Baba Banshiwala Pram Nagar 25000 

718. UP096I2000 Jagriti Gramodyog Sewa Sansthan Gorakhpur 25000 

719. UP099/2000 Agra SPCA Agra 25000 

720. UP10212000 Brij Sarvangin Vikas Samitl Jasoll 25000 

721. UP10512000 PFA Agra Agra 25000 

722. UP111/2001 PFA Ghaziabad Ghaziabad 25000 

723. UP116/2001 Sant Prabhudutt Brahmachari Go Vigyan Shodh Allahabad 25000 
Sansthan 

724. UP119/2001 Shrl Ram Raghuveer Gaushala Samiti Ballpur 25000 

725. UP12012001 Shri Sitaram Gaushala Samiti Kanpur 25000 

726. UP12412001 Shri Balaji Gaushala Samiti Katghara 25000 

727. UP140/2001 Shri Krishna Gaushala Prem Nagar 25000 

728. UP14212001 Bhairav Go Sewa Samiti Bhaghaura 25000 

729. UP153/2002 Prachin Shiv Durga Mandir Bhajnashram Sewa Siparso 10000 
Samiti 

730. UP157/2002 Pt.Deendayal Upadhya and Siddharth Memorial Madhukar Pur 25000 
GaushalB 

731. UP158/2002 Voluntary Ecology Aid Organisation Gorakhpur 25000 

732. UP160/2002 PFA Kausambi Rajendra Nagar 10000 
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733. UP165/2oo2 Mataramkali Kamdhenu Gaushala Samiti Kannauj 10000 

734. UP16912002 Mehdawal Pashu Pakshi Evam Paryavaran Kalyan Nayek Tola 25000 
Samiti 

735. UP175/2oo2 PFA Gorakhpur Begiahata 10000 

736. UP18312002 Shri Madh Ballabh Gaushala Gokul Kasba Gokul 25000 

737. UP194/2oo2 Shri Siddh Gufa Jeevraksha Gaushala Etawah 25000 

738. UP195/2002 Shri Rajmangal Sewa Sansthan Mazgaon 25000 

739. UP19612oo2 Sant Kinaram Viklang Kalyan Evam Gau Seva 10000 
Sodh Sanstha 

740. UP19812OO2 Society for Conservation of Nature (SCON) Etawah 25000 

741. UP203l2oo2 Param Tapeshwari Mata Gyandevi Gaushala Sakrawa 25000 

742. UP208/2OO2 Babu Singh Gaushala Samiti Kanpur Nagar 10000 

743. UP21 0/2002 Gau Sewa Sadan Sumerpur 25000 

744. UP21312OO2 Academy of Science for Animal Welfare Barally 10000 

745 . UP221 12002 Manav Sewa Sansthan Gorakhpur 25000 .. 
746. UP222I2oo2 Savera Sewa Sansthan Gorakhpur 25000 

747. UP225/2002 Basti SPCA Basti 25000 

748. UP231 12002 Abhinavikaran Siksha Udyoprashikshan Kendra Allahabad 25000 

749. UP24212oo2 Bhagwan Shri Krishna Gaushala Samiti Kannauj 25000 

750. UP25612003 Help in Suffering Unwal 25000 

751. UP25912003 Parvati Seva Kendra Bet/ahata 25000 

752. UP261 12003 Ranjeet Singh Adarsh Sewa Samarpan Samiti Bhadohi 25000 

753. UP26212oo3 Goraksha Kalyan Samiti 25000 

754. UP265/2003 Govind Gaushala 25000 

755. UP26712003 Shri Kanhaiya Gaushala Samiti 10000 

756. UP268/2003 Society for Prevention of Cruelty to Animals Jhansi 25000 

757. UP269/2003 Jeev Jantu Kalyan Samiti 25000 
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758. UP270/2003 People for Animals 10000 

759. UP27212004 Unnao SPCA Unnao 10000 

760. UP27312004 Smt. Foolmati Gaushala Samltl 10000 

761. UP274/2004 Yug Nirman Gaushala Bijnore 10000 

762. UP27512004 Dharmarth Gopal Gaushala Samlti Bulandshahr 10000 

763. UP27612004 Shri Shiv Gaushala Etawah 10000 

764. UP277/2004 Murti Devi Gauseva Samiti Bulandshahr 10000 

765. UP278/2004 Shri Shri Padhbaba Gaushala Mathura 10000 

766. UP279/2004 Su~ana Devi Pashu Pakshi Rakshak Sanstha Kanpur 10000 

767. UP280/2oo4 Adarsh Gram Gaushala Sansthan Kanpur 10000 

768. UP281 12004 SPCA Siddharthnagar Siddharth Nagar 10000 

769. UP282/2004 Shri Mahavir Swami Sadanand Girl Pinjrapole Mathura 10000 

Gaushala Sewa Sansthan 
-~ 

770. UP283/2004 Sahara Gramln Vikas Sewa Sansthan Gorakhpur 10000 .. , 

771. UP284/2004 People for Animals, Allahabad Allahabad 10000 

772. UP286/2004 Shri Hanuman Sewashram Sansthan Kushinagar 10000 

773. UP287/2004 Shri Bhgwati Gaushala Samiti Kayamkanj 10000 

774. UP288/2004 Blue Cross of Lucknow Lucknow 10000 

775. UP289/2oo4 Life Line Sewa Sansthan Gorakhpur 10000 

776. UP291/2004 Shri Gopal Goshala Samiti Sitapur 10000 

777. UP292/2004 Shrl Yogeswer Gosewa Samiti Allahabad 10000 
I 

778. UP293/2004 Kamdhenu Sarvangln Vikas Sanstha Bhadohi 10000' 

UTTAR PRADESH (UTT ARANCHAL) 
'1 
,I 
I 

779. UP163/2OO2 Shri Radhey Krishan Gau Seva Sadan Trust Lakhanpur 25000 

780. UP204/2002 Akhil Bhartiya Bharat Sewak Samaj Sansthan Ranjhawala 25000 

781. UP215/2002 Sarvathikari Dharmarth Nyas Kalpataru Adarsh Shyampur 25000 
Gaushala 
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782. UP250/2002 Society for Community Involvement In Development GarahawaJl 25000 

783. UP294/2004 Forest and Animal Welfare Trust Kathor 10000 

WEST BENGAL 

784. WBOO6-1/1991 Calcutta Panjrapole Society Ranlgunj 25000 

785. WB006-211991 Calcutta Panjrapole Society Kancharapara 45000 

786. WB006-3/1991 Calcutta Panjrapole Society Sodepur 70000 . 

787. WBOO6-411991 Calcutta Panjrapole Society Llluah 55000 

788. WB010/1965 The All Lovers of Animal Society Calcutta 25000 

789. WB013/1993 Hitaljore Kishoribala Databya Chlkitsalaya Mldnapur 100000 

790. WB014/1995 Compassionate Crusaders Trust Calcutta 25000 

791. WB016/1994 Animal and Bird Welfare Society Udayanarainpur 42000 

792. WB017/1994 Baranagar Social Service league Calcutta 25000 

793. WB021 11997 love . N' Care for Animals Calcutta 25000 

794. WB022/1997 Darjeeling Goodwill Shelter for Animals Darjaellng 25000 

795. WB024/1998 Council for Rural Welfare Sabang 25000 

796. WB025/1999 People for Animals Calcutta 25000 

797. WB026/2000 Burdwan District SPCA Calcutta 50000 

798. WB027/2000 Burdwan Society for Animal Welfare Burdwan 25000 

799. WB029/2001 PFA Hoogly Serampore 25000 

800. WB033/2001 Ashuraii Vivekanand Smriti Sangha Ashurali 25000 

801. WB037/2002 Sarboday Kendra Tilantapara 10000 

802. WB038/2002 Palashi Gramin Prani Kalyan Samiti Jahalda 25000 

803. WB039/2002 Kanthi Mahakuma Tapasili Unnayan Mahela Ramnagar 25000 

Samiti 

804. WB040/2005 Pugmarks Society for Conservation of Natural Santinlkatan 10000 

Heritage 

Total 30040449 
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ANDHRA PRADESH 

1. AP00711988 Eluru Gosamrakshana Samltl West Godavari Elluru 87600 

2. APOll/1993 Blue Cross of Hyderabad Hyderabad Hyderabad 78800 

HARYANA 

3. HROO2l1991 Mewat Kshetra Gaushal. Samlti Gurgaon Farozpur 300000 

4. HR084/2000 Adarsh Gaushala Gurgaon Gurgaon 79400 

5. HR10512002 Maharshi Dayanand Saraswathl Sirsa Jamal 15300 
Gaushala 

MADHYA PRADESH 

6. MP03311999 Shri Krishna Gaushala Rajgarh Naraslnghar 162000 

7. MP035/1999 Shri Gopal Krishna Gaushala Barwani Ozhar 300000 

8. MP055/1999 Shri Gopal Gaushala Nyas Ra.m Ratlam 21900 

9. MPl19/1999 Gopal Gaushala Ujjaln Kaehnariya 48300 

10. MP19312000 Vrindhavan Gaushala Banwadl Bhagwanpura 110400 

11. MP259/2002 Param Pujya Sant Shri Ashramjl Shoypur Shoypur 300000 
Gau Sewa Samiti 

RAJASTHAN 

12. RJ109/1999 Shri Krishna Gaushala Alwar Budhlbawal 300000 

13. RJ 19312000 Shri Adinath Pashu Raksha Sansthan Udaipur Kanod 140100 

UTTAR PRADESH 

14. UPOll/1993 Shrl Krishna Gaushala Ghaziabad Ghaziabad 300000 

15. UP050/1999 Mohan Gopal Gaushala Samiti Kanpur Kanpur Nagar 66700 

16. UP058/1999 Shri Gaushala Kathar Jungle Basti Kathar 218200 
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17. UP07412000 Jai Gopal Gaushala Samitl Auraiya Plpraoll Shiv 78800 

18. UP12212001 Shri Bachchan Lal Gaushala Auraiya Manlkotl 50100 

19. UP124/2001 Shri Balaji Gaushala Samiti Auraiya Katghara 180800 

20. UP17212OO2 Jal Shri Gopal Gaushala Samlti Hamirpur Palra 300000 

21. UP19312002 Punyabhumi Govansh Sanrakshan Farukhabad Balrampur 300000 
Sanvardhan Kendra 

22. UP27512OO4 Dharmarth Gopal Gaushala Samiti Bulandshahr Bulandshahr 2nOO 

23. UP280/2004 Adarsh Gram Gaushala Sansthan Kanpur Kanpur 136800 

Total 3600400 

List of A WOs to whom Cattle Rescue Grant Released during 2004-2005 

SI. No. Code Name of NGO City Amount 
No. Released 

1 2 3 4 5 

ANDHRA PRADESH 

1 .. AP017/1998 Intemational Animal and Birds Welfare Society Guttur 100000 

2. AP05312000 Shrl Shrl Radha Govlnd Go Raksha Samlti Tlrupathl 381100 

3. AP059/2001 PFA Visakhapatnam Visakapatnam 83900 

4. AP063I2OO2 Sai SPCA, Birds and Trees Dharmavaram 50000 

5. AP064I2002 Karuna Society for Animals and Nature Puttaparthl 919220 

6. AP071/2002 Adarsha SPCA Gorantla 50000 

7. AP075/2002 Sri Venu Gopala Swamy Mandlr Janawade 170580 

8. AP079/2003 Shrl Satya Sal Cow Protection Seva Samitl Cuddappah 50000 

BIHAR (JHARKHAND) 

9. BH003/1991 Shri Tatanagar Gaushala Jamshedpur 140300 

DELHI 

10. ND008I1993 Delhi Panjirapole Society New Delhi 64020 

. 
.. 
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GUJARAT 

11. GJ129/2001 Animal Saving Group Valud 30000 

HARYANA 

12. HR002l1991 Mewat Kshetra Guashala Samlti Ferozpur 300000 

. 13. HROO6/1991 Shri Krishna Gaushala Tohana 61380 

14. HR010/1991 Haryana SPCA Ambala 300000 

15. HR17/1994 Shri Gopal Gaushala Namaul 210740 

16. HR03211998 Akhil Bhartlya Maharishi Dayanand Gaushala Rohtak 68210 

17. HR049/1999 ' Shri Swami Gauraksha Nand Gaushala Safidon 214830 

18. HR051/1999 Shri Swami Gaurakshanand Gaushala Julana 220400 

19. HR05211999 Shri Gaushala Baba Phulu Sadh Uchana Khurd 313770 

.' Rohtak 300000 20. HR059/1999 Shrl Gaushala 

21. HR08412000 Adarsh Gaushala Gurgaon ,./63290 

22. HR085/2oo0 Shri Krishna Gaushala Ratlya 410700 

23. HR116/2oo2 Shiv Shakrl Gaushala Kadalwa 236350 

24. HR145/2003 Shri Dayanand Gaushala Samltl Badauji Gahbar 300000 

KARNATAKA 

25. KA001/1965 Mysore Panjrapole Society Mysore 300000 

MADHYA PRADESH 

26. MP007/1991 Shri Akilanand Saraswathl Gramin Gaushala Dalauda 28600 

27. MP016/1995 Bahubali Jeevaraksha Evam Paryavaran S. Chhindwara 113350 
Sansthan 

28. MP033/1999 Shri Krishna Gaushala Narasinghar 119090 

29. MP045/1999 Shri Panchmukhi Hanuman Mandir Go Sewa Ramtekarl 6300 
Samiti 

30. MP085/1999 Sant Asharam Goseva Shramyog Vedant Sewa Shajapur 103530 
Samlti 

31. MP138/1999 Shri Bajrang Go Sewa Samltl Machalpur 27900 
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32. MP18211999 Shri Gautam G08amva~han Sodh Sansthan Badnagar 157950 

33. MP22212001 Dayoday Pashu Sewa Sadan Ganj Buauda 135710 

34. MP25112002 Ullaln People for Animal Welfare Auoclatlon Ullaln 91310 

35. MP257/2002 Shrimad Bhagwat Gaushala Samltl Neemuch 57500 

36. MP270/2002 Dayodai Pashu Sewa Kendra Papaura 300000 

MAHARASHTRA 

37. MH04211998 Adarsh Go Sewa Evam Anusad8n Prakalp Akola 508670 
(Adarsh Sansthan) 

38. MH10212002 Indian Herpetological Society 600000 

PUNJAB 

39. PJOOS/1999 People for Anlmals-Ludhlana Ludhlana 50000 

40. PJ03212000 Shrl Krishna Gaushala Dana Mandl Jagraon 140740 

RAJASTHAN 

41. RJ04111998 Shri Adeshwar Gau Seva Samltt Sirohl 110050 

42. RJ044/1998 Shri Gopal Gaushala Chittorgarh 216600 

43. RJ05O/1998 Shri Gopal Govardhan Gaushala (4 Branchel) Sanchore 300000 

44. RJ058/1998 Banswada Dt. Gau Seva Sangh Banswada 156220 

45. RJOnl1998 Shri Krishna Gopsl Gauahala Govlndgarh 600000 

46. RJ087/1999 Gwal Gopal Gauahala Chlttorgarh 116920 

47. RJ095/1999 Dayo Daya Shrl Kalyan Gauleva Sanlthan Udpura 154955 

48. RJ10911999 Shrl Krishna Gaulhala Budhlbawal 300000 

49. RJ12411999 Shri Gopal Gaulhala Trust Oslyan 118580 

50. RJ13011999 Pashupatl Kalyan Parlshad Udaipur 300000 

51. RJ193/2000 Shri Adinath Pashu Raklha Sanathan Kanod 97900 

52. RJ32612000 Nagelhwar Parshavnath Gaulhala Bhinder 101350 

53. RJ329/2002 Shri Sumati Jeev Raksha Kendra Pavapuri 459170 

TAMIL NADU 

54. TNOO2l1966 Blue Cross of India Chennai 300000 
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55. TNOeOl2OO1 Kamadhenu Trust Chennal 22.s10 

56. TN10412002 Coimbatore Animal Welfare Society Coimbatont 

UTTAR PRADESH 

57. UP011/1993 Ghri Krishna GaushaJa Ghazlabad 299440 

58. UP030/1998 Karuna Gaushala SaYa Samiti Slewa 152160 

59. UP050/1999 Mohan Gopal Gaushala Samitl Kanpur Nagar 105870 

60. UP05211999 Viyekanand Shrl Krilhna Sahar Gaushala Samfli· Kanpur 599450 

61. UP055/1999 Dayoday Pashu Samrakshan Kendra (GaushaJa) Lalltpur 600000 

62. UP058/1999 Shri Gaushala Kathar Jungle Kathar 241450 

63. UP06111999 Shri Radhey Goylnd Surtanapur Gaushala Samltl Surtanapur 300000 

64. UP081/2000 Shri Vigyan Sagar Babe Sangat Gaushala Samltl Mahmoodabad 277710 

65. UP1 19/2001 Shri Ram Raghuveer Gaushala Samltl BaJlpur 597560 

66. UP12012001 Shri Sitaram GaushaJa Samitl Kanpur 47900 

67. UP18612002 Shyam Gaushala Sewa Samlti Alipur 26710 

68. UP194/2002 Shri Siddh Gufa Jeevraksha o.uahaJa Etawah 292000 

as. UP208/2002 Babu Singh GaushaJa Samlti 

{English] 

Cultivation of JIItropM. Pongamla etc. 

*195. SHRI M. SREENIVASULU REDDY: 

SHRI KISHANSHAI V. PATEL: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Government has made any 
assessment to find out the impact of large scale 

cultivation of crops like Jatropha curcas, Pongamia etc. 

being used for bia-diesel on environment; 

(b) if so, the outcome thereof; 

Kanpur Nagar 1S2500 

Total 15278815 

(c) If not, the reasons therefor; and 

(d) the steps taken by the Govemment to check 
the adverse Impact of cultivation of such crops on 
environment? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) to (c) The Govemment of India has 
not made any usaument, however It has identified 
Jatropha curcaa and Pongamla plnnata for plantation 
on degraded land as the most suitable Tree Bome 
Oilseed for production of blo-diesel In view of Its ability 
to thrive under a variety of agro-cllmatlc conditions under 
National Mi88ion on blo-d1esel through a consultation 
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process involving fanners, Non Govermental Organiza-
tions, Auotmobile manufacturers, S1ate Govemments and 
Central Govemmem Departments. ' 

(d) The Govemment of India has issued direction 
to the StatefUT Governments for plantation of Jatropha 
curcas on degraded forest land without felling of trees. 
Pongamia pin nata Is a forestry species and ita plantation 
is based on soil and climatic conditions of the respective 
forest area. 

Deatha Due to Smoking 

*196. SHAI ANANDRAO VITHOBA ADSUL: 

SHRI GURUDAS DASGUPTA: 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pieased to state: 

(a) whether smoking is likely to cause nearty a 
million deaths a year by 2010 in the country according 
to the study conducted by a team of doctors and 
scientists from India, Canada and Britain as reported in 
'The Hindu' dated February 14, 2008; 

(b) If so, the details thereof: and 

(c) the effective steps taken by the Union 
Government to generate awareness among the people 
about the harmful consequences of smoking? 

THE MINISTER OF HEALTH AND FAMILY 
WELFARE (DR. ANBUMANI RAMADOSS): (a) to (c) 
The findings of research team from India, Canada and 
the U.K. as published in the New England Joumal of 
Medicine in February, 2008, has revealed that there will 
be about one million (10 lakh) tobacco deaths a year in 
India during 2010. 

The key finding of the Report are summarized as 

below:-

During the 2010s, there will be about one 
million (10 lakh) tobacco deaths a year in 

India: 

About 70% of these one million deaths will 
be before old age; meanlhg 7,00.000 (7 lakh) 
per year killed at ages 30-69 (6.00,000 men 

and 1.00,000 women); 

Tobacco Is responsible for 1 In 5 of all male 
deaths and 1 In 20 of female deaths In mlddte 
age (i.e. at ages 30-69); 

Men who smoke bldls lose on average six 
years of expected life, women who smoke 
bldles lose about eight years and men who 
smoke clgaratte lose tan years; 

Smoking kills mainly by Cancer, tuberculosis, 
respiratory and heart disease; 

Even smoking only a few (1-7) bldls a day, 
raises mortality risks by one-third and 
smoking only a few (1-7) cigarettes a day 
nearty double(.,. the rI8k; 

Most of the gap between male and female 
mortality rates In middle age Is due to 
smoking; 

Substantial hazards were found both among 
educated and among Illiterate adults and were 
found both In urban and In rural areu; and 

Stopping smoking works-but only 2% of 
adults have quit In India, and often only after 
failing III. 

Government of India hu enacted a very strong 
Tobacco Control Act, 2003, which provide, for the 
foiloWing:-

Prohibition of direct and Indirect advertlsemem 
of all tobacco products. 

Prohibition of smoking in a public place. 

Prohibition of sale of all tobacco products to 
a pel'lOn below the age of 18 years. 

Prohibition of sale of all tobacco products 
within a radius of 100 yards of educational 
Institutions. 

Mandatory depiction ot statutory warning 
(Including pictorial warnings) on tobacco 
packs. 

Govemment of India has launched the pilot phase 
of a comprehensive National Tobacco Control 
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Programme for effective implementation of tobacco 
control. measures and various proviSions of the Act. The 
measures also include strong mass media/awareness 
campaign. 

Shortage of PG Teacher. In Ayurveda 

·197. SHRI S. AJAVA KUMAR: Will the Minister 
of HEALTH AND FAMIL V WELFARE be pleased to 
state: 

(a) whether there is shortage of Post Graduates 
in Ayurveda for teaching in Ayurveda Colleges; 

(b) 'if so, the details thereof; and 

(c) the steps taken by the Govemment to meet 
the shortage In this regard? 

THE MINISTER OF HEALTH AND FAMILV 
WELFARE (DR. ANBUMANI RAMADOSS): (a) to (c) As 
on 1-4-2007. intake capacity of the students at Post 
Graduate level is 991 In 62 colleges. 

Post Graduate qualification is not essential for 
recruitment for the teachers appointed before 1-7-1989. 
In order to Impart quality education. the Post Graduate 
qualification has. however. been made essential with 
effect from 1-7-1989. 

The shortage of teachers has been reported in 
some of the disciplines. Keeping this in view, the Post 
Graduates in other allied disciplines, as Indicated below, 
have been allowed as teachers in Ayurveda:-

Name of Subject/ 
Discipline 

1 . Swastha Vritta 

2 Agad Tantra 

3. Padarth Vigyanl 
Samhitalltiha 

Allied Subject! 
Discipline 

2 

1. Kaya Chikitsa 

2. Basic Principles 

1. Kaya Chikitsa 

2. Oravya Gun 

Basic Principles 

1 2 

4. Rog Vigyan Kaya Chlkltaa 

5. Rachna SharirlKriya Sharir 1. Sharir 

2. Basic Principles 

6. Shalakya Shalya 

7. Nischetna Avam Ksha-Kiran 1. Shalya 

2. Shalakya 

Dewlopment of N8tuN Parka 

·198. SHRI JASUBHAI DHANABHAI BARAD: Will 
the PRIME MINISTER be pleased to state: 

(a) whether the Government Is conSidering to 
develop Nature Parks In various parts of the country; 

(b) if so, the number of such parks developed so 
far, State-wise; 

(c) whether the Government has decided to provide 
financial assistance to private parties for the development 
of such Parks: 

(d) if so, the details thereof; and 

.(e) the total funds allocated during the last three 
. years for this purpose, State-wise and Vear-wlse? 

THE MINISTER OF STATE IN THE MINISTRV OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHy): (a) to (e) Central Government does not 
have any specific proposal to develop 'Nature Parks' In 
the country. However, financial assistance Is provided 
to State Governments, educational institutions, research 
organizations and NGOs for the development of 
Botanical Gardens. Similarly. financial assistance is also 
provided for the development and management of 
recognized public sector Zoos in the country. The details 
of such Botanical Gardens and recognized public sector 
Zoos in the country and the financial assistance provided 
by the Central Govemment for their management and 
development during the' last three years are given in 
the enclosed statements. 
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Accldenta In Coal MI .... 

-199. SHRI AJOY CHAKRABORTY: 

SHRI SANTOSH GANGWAR: 

WUI the PRIME MINISTER be pleased to state: 

(a) the details, of accidents that occurred In Coal 
Mines during the last three years and the current year, 
Company-wise. location-wise alongwlth the causes 
therefor; 

(b) the number of workers dledllnjured, separately, 
In these accidents during the said period alongwith 
compensation, relief etc. provided to them; 

(c) whether the Government has made any 
appraisal of the existing safety standards tor the workers 
in such mines; and 

(d) if so. the outcome thereof alongwith action 
taken by the Govemment in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
CO"l (DR. DASARI NARAYAN RAO): (a) The details 
of'accidents that occurred in Coal Mines during the last 

• three years and in the current year. till January 2008. 
are given in the enclosed Statements I to III. 

(b) During the period January 2005 to January 
2008. 352 persons lost their lives in 262 fatal acc~ents 
in coal mines. Besides. 2802 persons suffered serious 
injuries in 2742 serious accidents during this period. The 
amount of compensation paid in case of fatal accidents 
occurred during the said period in Coal India ltd. (Cll). 
Singareni Collieries Company Ltd. (SCCl) and Nevyell 
Lignite Corporation Ltd. (NLC) has been Rs. 10.51 crore. 

(c) and (d) Ministry of Labour and Employment 
(MOLE) through the Directorate General of Mines Safety 
(DGMS) is responsible for monitoring and enforcing 
safety in coal mines as per the provisions of the Mines 
Act 1952. Coal mine operators are responsible for 
compliance of safety standards in mines as per the 
Mines Act 1952 and the Rules and Regulations there 
under. Safety performance monitoring is a continuous 
process and DGMS Is the nodal agency for prescribing 

the standards of safety in coal mines. Safety circulars 
are lsauecl by DGMS taking into account 1he necessary 
Improvements In safety standards and Coal Mines 
Regulations (CMR) are amended from to time to time 
incorporating the necasaary changes in safety standards 
on the basis of 'ebservatiems made during safety 
Inspections and recommendations of various safety 
committees and courts of enquiries. All the major 
accidentslfatal accidents are enquired In detail by the 
mine management as well as DGMS. Government also 
constitutes Court of enquiry depending on the severity 
of the accidents under the provision of Mines Act 1952. 
Persons found guilty are prosecuted by the government 
and mine management also takes disciplinary action 
against the guilty. Tripartite safety committees 
comprising of mine management. Trade Unions (TUs) 
and DGMS officials review and monitor the safety 
standards In mines and make recommendations. At 
national level the safety aspects of coal mines In the 
country are reviewed periodically by a Standing 
Committee on Safety in Coal Mines under the 
Chairmanship of Minister of Coal. Based on the 
decisions taken in various meetings coal companies are 
taking following action:-

Regular safety audit of mines and risk 
assessment to mitigate the potential dangers 

FIHlng up statutory vacancies on priority for 
effective safety monitoring 

Safety monitoring through multi-disciplinary 
Internal Safety Organisation (ISO) 

Workers participation In safety management 

Thrust on training and retraining of 
supervisors and workmen including 
contractor's workers 

Scientific roof support systems based on rock-
mass-rating 

Regular monitoring of mine environment for 
detecting inflammable and noxious gases 

Mechanisation of mining operations 
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405 Written Answers PHALGUNA 22, 1929 (SAKA) to au..tJon. 406 

Propo.al to Decla,. State Hlghwaya a. 
Nlltlonal Highway. 

-200. SHRI JUAL ORAM: 

(d) the funds allocated and spent therefrom for the 
purpose during the last three years and the current year, 
till date? 

SHRI GIRDHARI LAL BHARGAVA: 

Will the Minister of SHIPPING. ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

THE MINISTER OF SHIPPING, ROAD 
TRANSPORT AND HIGHWAYS (SHRI T.R. BAALU): (a) 
A total of 148 proposals have been received from 
various State Governments for declaration of new 
National Highways. The details are given in the enclosed 
statement. (a) the number of proposals received by the Union 

Government from various State Governments for 
declaration of State Highways as National Highways till 
date, State-wise and location-wise; 

(b) the action taken by the Government on these 
proposals; 

(b) and (c) At present, emphasis is given to the 
development of existing National Highways to the 
requisite standards instead of declaring more roads as 
National Highways. 

(c) the number of proposals stili pending with the 
Government for clearance till date and the steps taken 
to clear these proposals; and 

(d) The allocation of funds for development and 
maintenance of National Highways is made in lumpsum 
State-wise. No separate funds are allocated for new 
National Highways. 

SI. 
No. 

1 

Sta,.".."t 

List of proposals received from State GovemmenVUnlon Territories for declaration of 
new Nat/onal Highways 

Name of 
the State 

2 

Details of Roads/Stretches 

3 

I. Andhra Pradesh 1. Nellore-Atmakur-Badvel-Mydukure-Gooty 

2. Hyderabad-Ramagundam-Mancherlal-Chanda 

3. Hyderabad-Srlsallam-Domala-Nandyal 

4. Gundugolnu-Nallagerla-devarapalli-Vemaglri road 

5. Krishnapatnam port-Nellore-Chellakara near Chltradurg 

6. Hyderabad-Medak-Bodhan-Basar-Luxettlpet 

7. Kakinada-Dwarapuydl-Rajamundry-Kovvur-Suryapeta 

e. Rajamundry-Maredumllll-Chinturu·Bhoopalapatnam 

9. Kumool·Atmatur·Domala-Thokapalll·Pericherla·Guntur 

10. Kodad·Mlryalaguda-Devarakonda· Tandur-Chincholi 

Length in 
Kms. 

4 

314 

330 

300 

83 

470 

395 

300 

400 

300 

240 



2 3 .. 
11. Bellary-Adoni-Raichlrt-Mehboobnagar-Jadcherta 2)() 

12. Kallngapatnam-Snkakulum-Raygadh 10 NH 201 120 

1S. Sironcha Mahadllvapur-Tunga1ultht-E~ 850 

14 . Anakapalli-Anadapuram 50 

15. .f(uppam-Gundipalll-Kolar to NH 218 70 

16. Kodad-Khammam-Thorrur-WarangaJ-JagltyaJ 280 

17. Ananthapur-Uravakonda-Bellary 78 

18. Puthalpattu-Naidupet road 117 

19. Kumool-Bettary road 128 

lu.TotIII 4133 

II. Assam 1. Dhodar Ali 250 

III. Gujalat 1. Saftchej-Sanand-Vlramgam-NH No. SA· ...... u.IIya 188 

2. Himatnagar-Mehaana-Radhanpur Stale Highway 185 

3. Vadodara-Por-Nulk road linldng NHNo. SA with NH 8 245 

4. Ahmedabad-Dholka-Vataman 80 

5. Nadiad-Kapadwanj-Modasa joining NH 8 135 

6. Shamlaji-Yodua-Godhara-Vapi State Highway No.5 508 

7. Vadodara-Dabhol-Chhotaudepur toMP border 125 

8. Bhaurch-Anketahwar-Sagbara to Maharuhtra border 90 

9. Himatnagar-lder-Khedbhrama-Ambajl to Abu road border 130 

10 Jatarabad-Rajula-avarlwndala-Patadl-Sami-Radhlnpur 440 

11. Gandevl-Manekpur-Chtnchll upto MaharaIbtra barder 120 

12. Vadsad-Pardl.t<aparada Maharuhtra border 60 

13. Gandhinagar·Dahgam-Bayad.JaIod to Rajuthan border 200 

14. Gandhlnagar·Goraria-Vllanagar.,Ambajl-Abu ·road 170 

15. Bhachau-Bhuj-Pandhro road 220 



PHAlQUNA 22, 1828 ~8AKA) 

2 3 4 

16. BagOCSara-Ohanduka-Vallbhipur-Ra;uJa.Jafarabad 265 

17. Bagodara-Dhandhuka-8havnagar . 130 

18. '8havnagaroVataman-Padara-Karjan on NH 8 200 

19. Malia-Jamnagar-Okha Dwarka 340 

.u~T_ sa.OO 
IV. ~aryana 1. Ambala Cantt. (NH I) to Saha (NH 73) 15 

2. Saha (NH 73) to Sababad (NH I) 16 

3. Uklana (NH 65)-Surewalchal to Tohna-Patran (NH 71) 29.40 

4. Between NH-71 and NH-71A in Rohtak city 2.60 

8u~To'" 13.00 

V. Himachal Pradesh 1. Hoshiarpur-Bhankhandl 

2. Jhalara-Una-Bhota-Joha-Rewalsar-Mandi Road 180.00 

3. Yamuna Nagar-Lal Dhank-Paunta-Daranghat Road 352.00 

4. Kiratpur Sahib-Nangal-Una-Maclodeganj Road 207.50 

5. Siappar-Tattapani-Luri-Salnj Road 120.00 

6. Chandigarh (PGI)-Baddi-Ramshahar-Shalaghat Road 127.20 

7. Salnj-Lurl-Banjar-Aut (Bagitar) Road 97.00 

8. Nagrota-Ranltal-Dehra-Mubarikpur road 91.00 

9. Paonata-Rajban-Shlllai-Minus-Hatkotl road 160.500 

Su~TotaI '_.20 
VI. Karnataka 1. Mysore-Channarayapatna-Arasi~ere-Loop between 187 

'C1'Iannarayapatna and Sakaleshpura via Holenarasipura 

2. 911Ikere-Hassan-Belur-Tarikere-Shlmoga-HonnaU-+timachal 612 
Pradesh-Halli-Hoseet-Gangavathl-Sindanur-Manvi-Raichur 

3. NH 48-Hassan-Gorur-Arakalgud-Ramanathapura-Bettadlpura- 249 

Periyapatna-Gundlupt Road 

4. Bantwal-Mudigere-Belur-Halebldu-Sira-Gowribidanur-C;B. Pura- 487 

Chintamani-SrinivaSapur~-Mulbagal. 
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5. Bangalore-Outer Ringroad Dobupet-Solur-Magadl-Ramnagaram- 194 
Kanakapura-AnekaJ-Attibnel .. Sa~apura 

6. Bangalore-Ramanagara-Channapatna-Mandya-Myaore-Mercara- 385 
Mangalore (to Join NH-17) 

7. Bidar-Humnabad-Gulbarga-Sirlguppa-Bellary-Hirtyur-Huliyar- 879 
Chikkanayakanahafll-Nagamangala Srlrangapatna 

8. Koratagere-Tumkur-Kunlgal-Hullyurdurga-Maddur-Malavalll Road 140 

9. Belgaum-Bijapur-Gulbarga-Humnabad 144 

10. Belgaum-Bagalkot-Raichur-Mehaboobnagar-Andhra Pradesh 336 

11. Chltradurga-Holalkere-Hosadurga-Chlkkamangalore-Mudlgere- 250 
Belthangadi-Bantwal-Mangalore (to join NH-17) 

12. Padubidri-Karkala-Srlnge,.. Thilthahalll-Shlkaripura-Slralkooppa- 865 
Hubll-Bagalkot-Humnabad 

13. Malavalll-Bannur-Mysore Road 45 

14. Ginigere (Koppal)-Gangavathl-Kalmala (Raichur) Road 187 

15. Kumta-Slrsi-Thadasa-Hubli Road 140 

16. S.H-24 from Hiriyur on NH-4 linking Penugonda In Andhra Pradesh 115 

17. Jewargi-Bellari-Hattigudur-Lingasugur-Slndhanur-Siriguppa 248 

18. Doddaballapur-Kolar Road via Nandi Vijayapura, Vemgal 82 

19. Kumta-Sirsi-Haveri-Molakalmuru-Ananthapura 245 

20. Aurad-Bidar-Chlncholi-Jewargl-Bljapur-Sedbal-Gatkarwadlln Maharastra 480 

21. Hebsur-Dharwar-Ranagaram-Panajl Road 95 

22. Bagalkot-Guledagudda-Gajendragarh-Kukunur.Bhanapur 130 

23. BangaJore-Hlndupura to join NH-7 (Somandenapalll) upto State Border 80 

24. Kadur-Kannanagada State Highway No. 64 190 

25. Belgaurn-Bagalkot-Hungund road 165 

26. KoppaI.Jewargl road 216 

27. Navalgund-Kushtagl road 97 _.,--_ ... 
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28. Manadavady-H.O. Kote-Jaipura-Kollegal-Salem road 197 

Sub-To'" 7020 

VII. Kerala Tlrur-Kottakkal-Malappuram-Manjerl-Gundalupet road 184 

VIII. Maharashtra 1. Coastal Road 733.87 

2. Akola-Nanded-Ougulur-Ralchur 

3. Kolhapur-Solapur-Latur-Nanded-Yantol-Wardha-Nagpur 457.00 

Sub-T0t81 1110.170 

IX. Meghalaya 1. Nongstoin-Tura Road 218 

2. Agia-Medhlpara-Phulwabrl-Barengapara road 224 

Sub-ToI8I 442 

X. Nagaland 1. Bokajan In Assam Rengmapanl·Klphlre In Nagaland 278 

2. Halflong-Mahur-L..alke-Kohlma In Nagaland 182 

3. Tuensang In Nagaland-Naglnlmora-Slbaagar In Assam 265 

Sub-Total 725 

XI. Orissa 1. Cuttack-Paradeep 82.00 

2. Sambalpur-Rourtcella road 162.50 

3. Jagatpur-Kendrapara-Chandball-Bhadrak road 152.18 

4. Phulbanakhara-Charichhak-Gop-Konartc-Purl 104.00 

5. Berhampur-Koraput road 313.80 

8. Kaakhla-Jajpur-Ardl-Bhadrak road 92.50 

7. Joshlpur-Ralrangpur-Tiring! road 40.49 

8. Karamdlhl-Subdega-Tallora-Luhakera 37.00 

9. Rourtcella-Ralnbahal-Kanlbahal road 111.00 

10. Kukurbhuka-Lanjlbema-Salang bahal road 31.00 

11 Jaleswar-Batagaon-Chandanelwar road 35.80 

12. Ohenkanal-Naranpur road 100.00 
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13. Jeypore-Malkangiri-Motu road 323.00 

Sub-To.1 1514.17 

XII. Rajasthan 1. Mathura-Bhar&tpur road 40 

2. Nasirabad-Devll road 95 

3. Kotputll-Slkar road 125 

4. Khairwara-Ooongarpur-Baanswara-Ratlam roaQ 210 

5. Swarup-Ganj-Kotra-Som-Kherwada road 147 

6. Faludl-Nagora road 140 

7. Shridungargarh-Sardarahahar-Pulasar-Jasaruar 115 

8. Sawalmadhopur-Shivpuri (MP) 44 

9. KOIhi-Kama-Deeg-Bhar&tpur-Roopwas-Dholpur 139 

10. Gaurnti-Chauraha-Oesuri-Sadri-Ahor-Jafore-Banner 306 

11. PhaIodi-BaIotra-Jalore-Sirohi 343 

12. Nagaur-Deedwana-Khur-Sikar 176 

13. Kirkl chowki- Bhinder-Salulumber-Aapur-Durgapur 146 

14. Hodel-Punhana-Nharatpur-Roopwu-Dholpur 202 

15. Chandwaji-chomu-Bagru on NH-8 171 

16. Slrohi-Mandar-Deesa (Gujarat) 88 

17. Gurgaon-Alwar-Sarlska-Oausa-Swalmadhopur 248 

Sub-TotIIl 2711 

XIII. Puducheny 1. Karalkal-Nedungadu-Kumbakonam-Tanjore road. 

2. Karaikal-Peralam-Maylladuthural-Slrkall road 

3. Karalkal-Peralam-Thlruvarur road 

4. SlrkBll-Setnbanarkoll-Akkoor road link with KaraU<aI 

XIV. Tamil Nadu 1. Sathy-Athani-Bhavanl road (S1ate Highway No. 82) 52.80 

2. Avlnaahl-T1ruppur-Palladam-PoIIachl-MaeRkaraI road 99.60 
~ 
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3. T~lroad n.4O 

4. Thlrucharapaill-LaJgudl-Kallagudl-Udyanpalya-Ganjaikonda- 140.00 
Chalapuri-MH-Kattumannagady-Chidambaram 

5. Thanjawr-AdanakkoUat-Pudukottal 60.00 

6. Madural-Thondl road (SH-33) 109.60 

7. Dindlgul-Natham-Slngampunari-Thirupathur Devakottai Rutha 120.40 

road 

8. Cuddatore-Chlttoor road 203 

Sub-Tot.I 882.10 

XV. Tripura Kukltal to Sabroom via Dharmanagar-Amarpur, RupaJchart 310 

XVI. Uttar Pradesh 1. Kuravan-Malnpuri-Karhal-Etawah road 73.158 

2. Siruganj-KarhaJ-Klshnl-Vldhun..chobepur road 161.53 

3. Bareily-Badaaun-Bllsl-Gajraula-Chandpur-Bljnaur road 262.39 

4. Jagdishpur-Gauriganj-Amethl-Pratapgarh road 79.00 

5. Fatehpur-Ralbarelly-Jagdlshpur-Falzabad road 181.960 

6. Lumbinl Dudhi State Highway No. 5 101.00 

Sub-Total 858.03' 

xvn. West Bengal 1. Galgaila In West Bengal and Bihar border to Pumla 102 

2. Extenaion of NH 2B upto Mollarpur 53.50 

...." ... 155.50 

XVIII. Sikkim 1. Altemate National Highway from Nathula to SlJIguri 

XIX. Dadra and Nagar 1. Daman to Naslk via Vapl, Silvuaa, Khanvel and TriambakHhwar 190 

Haveli 2. Vapi-SllYassa- Taluari road 50 

....,.ToI8I 240 

XX. Uttanlkhand 1. Himalayan Highway (Himachal Border - Tunl-Chakrata-Lakhwad- 706 

Yamuna -Bridge-Almora-Lohaghat road) 

XXI. Jhart<hand Gobindpur-Jamtara-oumka-Sahebgunj road 310 
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XXII. Punjab 1. SH-25 Amrltsar-Raja Sansi International Alrport-Dara-Baba Nanak-
Gurdaspur 

2. SH-22 Klratpur Sahlm-Anandpur Sahlb-Nangal-Una (through 
Himachal Pradesh) Hoshlarpur 

3. Guru Goblnd Singh Marg from Takhat Sri Damdama Sahib 
(Talwandi Sabo) to Sachkhand Sri Hazoor Sahib (Nanded) 

2480 

Minimum Wage. of Ov ..... 
Work.,. 

1734. SHRI IQBAL AHMED SARADGI: Will the 
Minister of OVERSEAS INDIAN AFFAIRS be pleased 
to state: 

(a) whether the Government has urged the foreign 
countries to incorporate minimum wages as a constituent 
of the job contract; and 

(b) if so, the details thereof and the reaction of 
the foreign countries thereto? 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS 
(SHRI VAYALAR RAVI): (a) and (b) No, Sir. However, 
the Government has decided to prescribe the minimum 
wage for women household service workers emigrating 
to the Emigration Check Required (EeR) countries. The 
minimum wage will be fixed by, the Indian Missions 
concerned in the range of US $ 300-350 after taking 
into account the prevailing market wage in that country. 
It is intended to serve as a benchmark for the Indian 
Missions for attesting work contracts and for the 
Protectors of Emigrants before granting emigration 
clearance. This has been done for the women household 
service workers because they are not covered by the 
labour laws in the country of employment. As regards 
the monthly wage of other overseas workers it is a 
matter between the employer and the worker as set out 

Sub-Tnl 2480 

Total 30052.28 

in the employment contract arrived at by mutual 
agreement based on market conditions. Therefore, the 
Govemment has not prescribed a minimum wage for 
other sectors. 

[Trans/.tion) 

Nuclear W .. pon. Acquired by 
Pakl.ten 

1735. SHRI MOHAN RAWALE: Will the Minister 
of EXTERNAL AFFAIRS be pleased to state: 

(a) whether Pakistan has acquired nuclear 
weapons knowhow technology clandestinely; 

(b) if so, the reaction of the Govemment thereto; 
and 

(c) the steps taken by the Govemment in this 
regard? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) Yes, Sir. 

(b) and (c) India has consistently shared its 
concerns regarding the adverse effects of such 
developments on India's security with the intemational 
community. Government carefully monitor all such 
developments that have a bearing on our security and 
are committed to taking necessary steps to safeguard 
our national security. 
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[English] 

EV8uatlon of Statutory Educational 
Institutions 

1736. SHRI KAILASH MEGHWAl: 

SHRI BAPU HARI CHAURE: 

SHRI SANJAY DHOTRE: 

Will the PRIME MINISTER be pleased to state: 

(a) whether any review has been undertaken to 
examine and evaluate the functioning of the University 
Grants Commission (UGC), All India Council for 
Technical.Education (AICTE), Medical Council of India 
(MCI), Bar Council of India (BCI) and other statutory 
bodies imparting education and training in various 
professional courses to make their working more 
effective; 

(b) if so, the outcome of the review alongwlth its 
recommendations; and 

(c) the time by which these recommendations are 
likely to be operational? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) to (c) 
Govemment has constituted on 28-2-2008 a UGC/AICTE 
Review Committee to review the role and functioning of 
UGC/AICTE in the wake of changes in higher, 
professional and technical education in India, and 
demands of a new kowledge economy. The term of 
reference of the Committee are given in the enclosed 
statement. The Committee is expected to submit its 
report within a period of one year from the date of its 
notification. 

Statement 

The terms of reference of the Committee UGCI 
AICTE Review Committee to review the role and 
functioning of UGC/AICTE In the wake of changes in 
higher, professional and technical education In India and 
demands of a new knowledge economy constituted on 

28-2-2008:-

(a) To review the functioning of the UGC/AICTE 

and to critically assess the role of the UGCI 
AICTE and their preparedness to provide 
institutional leadership to the emerging 
demands of access, equity, relevance and 
quality of higher education/technical education 
and the university system. 

(b) To review the provisions of the University 
Grants Commission Act, 1956 and the All India 
Counctl for Technical Education Act 1987 and 
various suggestions for amendments to the said 
Acts by earlier Committees such as the Prof. 
Amreek Singh Committee. 

(c) The role of the UGC in coordinating standards 
of higher education vis-a-vis the functional role 
of other statutory bodies such as AICTE, MCI, 
DCI, NCI, NCTE, DEC, etc. 

(d) An assessment of the requirements of 
autonomy of the UGC vis-a-vis the Central 
Govemment and that of the university system 
vis-a-vis the UGC. 

(e) The role of the UGC/AICTE In determining and 
enforcing standards of higher education 
technical education In State Universities and the 
possibility of introducing a system of Incentives 
and disincentives. so that national standards of 
higher educatlon/technlcal education are not 
compromised or diluted. 

(f) Recommendations in regard to an effective and 
efficient mechanism for flow of resources from 
the UGC to the universities for their timely 
utilization Including mechanism of feedback 
thereto. 

(g) The requirement of transparency and efficiency 
in the functioning of the UGC/AICTE. 

(h) The role of the UGC vis-a-vis declaration of 
Institutions to be deemed universities and 
recommendations for streamlining the process 
adopted by the UGC. 

(I) Recommendations about the need to change 
the eligibility criteria for becoming eligible to ' 
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receive grants under Section 128 of the UGC 
Act 1958. 

0) Any other issue arising out of or relating to the 
above terms of reference and, the functioning 
of the UGC/AICTE which the Govemment or 
the Committee on Its own, may desire to look 
into. 

DMMnd for Indian Women '......,.ng Mlulon 

1737. SHRI DALPAT SINGH PARSTE: Will the 
Minister of EXTERNAL AFFAIRS be pleased to state: 

(a) whether there has been a demand for Indian 
Women for U.N. Peacekeeping Mission; 

(b) if so, the details thereof; and 

(c) the names of the foreign countriea wh ... the 
Indian Women Peacekeeping Miuion 10 far has been 
deployed? 

THE MINISTER OF EXTERNAL AFFAIRS (SHAI 
PRANAB MUKHERJEE): (a) Yes, Sir. 

(b) and (c) Indian women personel have been 
deployed in UN Missions relating to peace keeping 
operations as well as the UN Department of Peace 
Keeping Operations (UNDPKO) as given In the enclosed 
statement. The deployment includes a 105 strong unit 
of the CRPF deployed with the UN Minion In Liberia. 
This constitutes the first ever Female Formed Police Unit 
(FFPU) to a UN Peace Keeping Mission. 

Indian women deployed In UN Peacekeeping Missions lind the UN Department of 
Pace Keeping Operations. 

SI. No. Mission 

1 2 

1. MONUC 

United Nations Organisation Mission in the Democratic Republic of Congo 

2. UNMIS 

UN Mission in Sudan 

3. UNMEE 

United Nations Mission In Ethiopia and Eritrea 

4. UNtFtL 

United Nations Interim Force in Lebanon 

5. UNDOF 

United Nations Disengagement Observer Force in Syria and Israel 

Military ObIetvers MIlOBll 
Staff OfftceralConttngent 

Personnell Police OffIcers 
and Personnel 

3 

30 

05 

03 

08 

01 
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6. UNMIL 

United Nations Mission in Liberia 

7. UN Missions in Serbia, Sudan and T1mor-Leste 

8. UNDPKO New York, USA 

Total 

Speed Limit for Vehlel .. on Road 

1738. SHRI SK KHARVENTHAN: 

SHRI RANEN BARMAN: 

SHRI KULDEEP BISHNOI: 

Will the Minister of SHIPPING, ROAD 
TRANSPORT AND HIGHWAYS be pleased to state: 

(a) whether the Committee headed by A.P. 
Bahadur has recommended for new speed limits for 
vehicles on road; 

(b) if so, the details thereof and the reaction of 

Categories of Roads 

3 

105 

07 

02 

161 

the Govemment thereto; 

(c) whether the Govemment has proposed to u.e 
"Interceptor" on the highways to track down overloading! 
over speeding/drunken driving and other traffic violation; 
and 

(d) If so, the details thereof, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
(SHRI K.H. MUNIYAPPA): (a) Yes, Sir. 

(b) The details are 88 under:-

(Figures in Kilometer per hour) 

Vehicle Categories 

Light 
Passenger 

Vehicle 

Medium and 
Heavy 

Passenger 
Vehicle 

Goods 
Carriers 

Two-
wheelers 

Three-
wheelers 

2 3 4 5 6 

Expressway 100 80 80 80· 

Four/Six lane National Highwayl 80 70 70 70 eo 
State Highway 

Two Lane National Highway/ eo 60 60 60 60 

State Highway 

Major District Roads 50 50 50 50 50 
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Other Roads 50 

Urban Arterials 50 

Urban Distributors 50 

Access Roads 30 

·if allowed to travel. 

The Central Govemment has not yet accepted the 
recommendations. 

(c) and (d) Yes, Sir. So tar the Department of Road 
Transport and Highways has provided 24 Interceptors 
to various States tor controlling different traffic violations, 
as detailed below:-

SI. 
No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

a. 

9. 

10. 

11. 

12. 

13. 

Name ot the 
State 

2 

Goa 

Uttarakhand 

Madhya Pradesh 

Sikkim 

Haryana 

Uttar Pradesh 

Kerala 

Himachal Pradesh 

Rajasthan 

Orissa 

Punjab 

Chhattisgarh 

Gujarat 

No. of 
Interceptors 

3 

2 

5 

2 

2 

2 

3 

1 

1 

1 

3 4 5 6 

50 50 50 50 

50 50 50 50 

50 50 50 50 

30 30 30 30 

1 2 3 

14. Kamataka 1 

Total 24 

Textile Cargo Handling FaelllU .. 

1739. SHRI SUBRATA BOSE: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) whether Government prop08e to 8et up 
dedicated textile cargo-handling facilities at major sea-
ports to boost this Sector; 

(b) If so, the details thereof, Inter-alia Indicating 
the places where such facilities are proposed to be 
created, State-wise, particularly in West Bengal; 

(c) whether Government also proposes uniform 
tariff rates across all the ports in the country; and 

(d) If so, the details thereof? 

THE MINISTER OF SHIPPING, ROAD 
TRANSPORT AND HIGHWAYS (SHRI T.R. BAALU): <a) 
and (b) There Is no proposal to set up dedicated 
facilities In the Major Ports for handling textile cargo. 

(c) and (d) There Is no proposal to have uniform 
tariff rates across all the ports In the country. 

[Translstlon] 

Suleld .. by Indiana In Saudi AI1IbIa 

1740. SHRI AVINASH RAI KHANNA: Will the 
Minister of OVERSEAS INDIAN AFFAIRS be pleased 
to state: 
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(a) whether the incidents relating to suicide by 
Indians in Saudi Arabia have come to the notice of the 
Government; 

(b) if so, the details thereof and the reasons 
therefor; and 

(c) the action taken/proposed to be taken by the 
Government in this regard? 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS 
(SHRI VAYALAR RAVI): (a) Yes, Sir. 

(b) While some cases of deaths by suicides of 
Indian nationals are reported to the Indian Missions in 
Saudi Arabia from time to time, information on specific 
causes which prompted such suicides have not been 
reported. Details for the last three years are furnished 
below:-

Year 

2005 

2006 

2007 

EOI, 
Riyadh 

52 

50 

70 

CGI, 
Jeddah 

17 

20 

14 

Total 

69 

70 

84 

(c) The Government has introduced a package of 
measures for the protection and welfare of the Overseas 
Indian workers. 

Improvement In the Conditions 
of PHC. 

1741. DR. LAXMINARAYAN PANDEY: 

SHRI KIREN RIJIJU: 

SHRI CHANDRA MANI TRIPATHI: 

Will the Minister of HEALTH AND FAMILY 

WELFARE be pleased to state: 

(a) whether primary health centres in our country 
arit running short of doctors, lab-technicians and 
compounders as per the recent report of 'National Rural 

Health Mission': 

(b) if so, the details thereof alongwlth the reaction 
of the Government thereto; 

(c) whether the Government is formulating any 
scheme to improve the condition of Primary Health 
Centres keeping in view the revelations made in the 
said report; and 

(d) If so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHR/MATI 
PANABAKA LAKSHMI): (a) and (b) As on March, 2007 
there is a shortfall of 1410 doctors at Primary Health 
Centres across the country. A total of 7352 PHCs are 
functioning without lab technicians. 

(c) and (d) The PHCs are run by the StatelUT 
Governments. Under National Rural Health Mission 
[NRHM], funds are released to StatesAJTs Govemments 
for upgradation and strengthening of Primary Health 
Centres including contractual appointment of staff. The 
State/UT Governments are however required to 
incorporate their requirement in their annual NRHM 
Programme Implementation Plans. 

A Task Group constituted under the National Rural 
Health Mission under the chairmanship of Director 
General of Health Services has recommended the 
following measures to ensure the services of doctors in 
rural areas:-

{English] 

Increase In the age of retirement of doctors 
to 65 years preferably with posting near 
hometown; 

Decentralization of recruitment at district level; 

Walk-in-interview and contractual appointment 
of doctors; and 

Enhancing the salary for posting In rural areas 
by one-third. 

Prevalence of HIVIAIDS ea ... 
1742. SHRI BADIGA RAMAKRISHNA: Will the 

Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 
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(a) whether prevalence of HfV/AIDS in various 
districts in Andhra Pradesh has declined; 

(b) If so, the details thereof; 

(c) whether any study has been conducted to 
replicate the same in other States which come under 
high prevalence category; 

(d) If so, the details thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) As per the annual 
sentinel surveillance report all the districts in Andhra 
Pradesh are category A districts with the prevalence rate 
of 1 % or more among the antenatal women during any 
of the last three years. The state adult HIV prevalence 
rate' has marginally declined from 1.16% in 2002 to 
1.05% in 2006. 

(c) and (d) The unlinked anonymous sentinel 
surveillance survey is carried out every year in all the 
states. Blood samples are coUected from 8elected sites 
in the districts. 

(e) Does not arise. 

World Wetl.nds D.y 

1743. SHRI M.K. SUBBA: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the government has observed February 
02, 2008 as the World Wetlands Day; 

(b) If so, the details thereof; 

(c) whether several agencies activety involved in the 
conservation of eco-system have stressed the importance 
of protecting the DEEPOR BEEL WETLANDS; 

(d) whether the government has recognized such 
Wetlands in Assam and North East for purposes of 
conservation; 

(e) if so, the details thereof; and 

(f) the stepa taken by-the Government to conserve 
these Wetlands? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) and (b) Yes, Sir. At national level the World 
Wetlands Day was observed on 2nd February 2008 at 
Fatehapur near Pong Dam In Himachal Pradesh which 
is one of the Ramsar sites. Minister of State for 
Environment and Forests was the chief guost. On this 
occasion, prizes were also distributed to winners of 
various painting, essay and declamation contests. A 
small brochure on wetlands of Himachal Pradesh was 
also released on this day. 

(c) to (e) Yes, Sir. Deepor Beel is one of the 
identified wetlands under National Wetland Conservation 
Programme from Assam apart from recently Identified 
Urpad Beel Wetland. Other wetlands from North East 
include Loktak (Manipur), Rudrasagar (Tripura), Tamdll 
and Patak (Mizoram). Khechuperl, Tamze, Tembao, 
Phendang. GUNdokmar, Tsomgo (Slkldm) and Umiaml 
Lake (Meghalaya). 

(f) An amount of Rs. 249.70 lakhs has been 
released for con&ervation of wetlands in North-East 
Region during the last three years for activities like 
catchment area treatment, fisheries development, 
removal of weeds. biodiversity conservation, socio-
economic aspects, survey and demarcation, raiSing of 
horticulture plantations. education and awareness, etc. 

[Translation] 

F.cllltlH for o.t.cUnglTuting of 
C.ncer C .... 

1744. SHRI RAGHUVEER SINGH KOSHAL: Will 
the Minister of HEALTH AND FAMILY WELFARE be 
pleased to state the State-wise details of facflltles 
provided for detectlnglteatlng of cancer dJaease during 
the last three years including current year? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKS,HMI): Health being a State Subject, It 
is for various State Govemments to ensure that adequate 
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facilities for early detection, diagnosis and treatment of 
cancer are made avaHable. Under the scheme· of NatIonal 
Cancer Control Programme (NCCP) special emphuis is 
now being laid on early detection, of Cancer through 
screening, promoting health education, creating aware-
ness etc. under District Cancer Control Programme. The 
Central Government is also supplementing the efforts of 
the State Governments by providing financial assistance 

for setting up of Radiotherapy Units In Govemment 
Medical Conegel/Hoapital. for providing treatment 
facilities. 

A state·wiae and scheme-wise list of Institutions 
to whom grant-In-aids have been given under NCCP 
during last three years for detection and treatment of 
cancer is given in the enclosed statement. 

sr..ment 

SI. Name of 
No. State 

2 

1. Andhra Pradesh 

2. Assam 

3. Chandigarh 

4. Chhattisgarh 

5. Gujarat 

State-wise Expenditure Under Revised NCCP 

Name of the Institution 

3 

Indian Red Cross Society, Nellore 

Venkteshwara, Thirupati 

GMC. Ananthapura 

GGH. Kakinada 

IRCS. Nellore 

RCC, Guwahatl 

Sarpeta Nalbari and Darang 

AMC, Dibrugarh 

Medical College, Silchar 

BBCI. Guwahati 

BBCI. Guwahati 

SBCI. Guwahati 

PGIMEA, Chandlgarh 

PGIMEA. Chandigarh 

ACC, Aaipur 

RCC, Ahmedabad 

Name of 
the Scheme 

4 

Oncology 

Oncology 

Oncology 

Oncology 

Oncology 

RCC 

DCCP 

Oncology 

Oncology 

Oncology 

ACC 

Oncology 

Oncology 

RCe 

RCe 

Excellence 

Year 

5 

2007-08 

2006·07 

2005·06 

2005-06 

2004-05 

2007·08 

2007-08 

2006-07 

2005-06 

2005-06 

2004-05 

2004-05 

2005-06 

2005-06 

2007-08 

2006-07 

Amount of 
Grant·ln·a1d 
(In lakh RI.) 

6 

50.00 

300.00 

200.00 

100.00 

250.00 

500.00 

22.00 

218.00 

200.00 

16.00 

284.00 

300.00 

264.00 

500.00 

300.00 

500.00 
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RCC, Ahmedabad DCCP 2006-07 6.99 

MGIC, Wardha Oncology 2006-07 200.00 

RCC, Ahmedabad DCCP 2005-06 15.00 

RCC, Ahmedabad RCC 2004-05 300.00 

6. Himachal Pradesh RCC, Shimla RCC 2007-08 300.00 

7. Jammu and GMC, Sri nagar Oncology 2006-07 114.00 

Kashmir 
GMC, Jammu Oncology 2005-06 200.00 

SKIMS, Srinagar RCC 2005-06 499.00 

8. Kamataka RCC, Bangalore Excellence 2006-07 500.00 

VIMS, Sellary Oncology 2005-06 100.00 

RCC, Bangalore RCC 2004-05 300.00 

RCC, Bangalore Oncology 2004-05 200.00 

9. Kerala RCC, Trivnadrum RCC 2007-08 400.00 

RCC. Trivandrum DCCP 2007-08 17.00 

Kottayam Oncology 2007-08 100.00 

RCC, Thiruvanthapuram Excellence 2006-07 100.00 

GMC, Calicut Oncology . 2005-06 150.00 

GH, Emakulam Oncology 2005-06 270.00 

RCC, Trivandrum DCCP 2005-06 22.00 

RCC, Trlvandrum RCC 2004-05 300.00 

MCC, Kannur Oncology 2004-05 150.00 

GMCH, Trivandrum Oncology 2004-05 300.00 

RCC, Trivandrum Oncology 2004-05 300.00 

10. Madhya Pradesh Shivpuri. Guna and Ashoknagar DCCP 2007-08 22.00 

Datia, Chha1tarpur and Tikangarh DCCP 2007-08 22.00 

Bikaner DCCP 2007-08 22.00 
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Saoni and Balaghat DCCP 2007-08 22.00 

Bhind and Moraana DCCP 2007-08 22.00 

Bhapal and Raisen DCCP 2007-08 22.00 

RCC, Gwalior DCCP 2007-08 44.00 

GRMC, Gwalior Oncology 2005-06 300.00 

RCC, Gwalior RCC 2004-05 300.00 

11. Maharashtra GMCH, Nag~ur Oncology 2004-05 288.00 

12. Manipur RIMS. Imphal oncology 2005-06 300.00 

RIMS, Imphal RCC 2005-06 500.00 

13. Maghalaya CH, Shiliong Oncology 2004-05 300.00 

14. Mizoram Civil Hospital, Aizwal RCC 2007-08 200.00 

Civil Hospital, Aizwal Oncology 2007-08 100.00 

Civil Hospital, Aizwal RCC 2005-06 80.00 

RCC, Mizoram DCCP 2005-06 22.00 

15. Nagaland CH, Mokokchung Oncology 2004-05 221.00 

16. Orrisa RCC, Cuttack RCC 2006-07 300.00 

17. Pondicherry RCC, Pondicharry RCC 2004-05 300.00 

18. Punjab SGTBH, Amrltsar Oncology 2005-06 200.00 

19. Rajasthan RNT. Udaipur Oncology 2007-08 196.00 

20. Tamil Nadu GAAMCRI and H, Kachipuram ACC 2005-06 500.00 

RCC, Channai RCC. 2004-05 300.00 

GAAMCRI and H, Kachipuram Oncology 2004-05 288.00 

GMCH, Trichur Oncology 2004-05 120.00 
,. 

21. Tripura Civil Hospital, Agartala Oncology 2004-05 160.00 

22. Uttarakhand Doon Hospital, Dehradun DCCP 2006-07 66.00 

Doon Hospital, Dehradun Oncology 2005-06 62.00 
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23. Uttar Pradesh KNHM, Allahabad 

SGPGIMS, lucknow 

JK Cancer Institute, Kanpur 

KGMC, lucknow 

SGPGI, lucknow 

GMCH, Allahabad 

KNHM, Allahabad 

24. Weat Bengal RG Kar Hospital, Koikata 

MCH, Koikata 

GMCH, Medinipur 

{English} 

ProductIon of Coal by ell 

1745. SHRI K.S. RAO: Will the PRIME MINISTER 
be pleased to state: 

<a) the details of the production of different varieties 
of coal during the last three years by the Coal India 
ltd, year-wise atongWtth the revised targets: 

(b) the initiatives taken and achievements made 
so far by Coal lndia ltd. (Cll) In moderntzatlon of its 
operations to get higher production and acquisition of 

Variety 2006-07 

4 5 6 

EJCceItence 2006'()7 500.00 

RCC 2005-06 500.00 

Oncology 2006.()7 250.00 

Oncology 2006'()7 278.00 

Oncology 2005-06 100.00 

Oncotogy 2004-05 300.00 

RCC 2004-05 300.00 

Oncology 2007-08 96.00 

Oncology 2006'()7 100.00 

Oncology 2004.()5 300.00 

coal mines In foreign countries; 

(c) Whether the Government proposes to empower 
Cil to enter Into joint ventures with private and public 
sector power generation entities; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRV OF 
COAL (DR. DASARI NARAVAN RAO): (a) Vear-wl .. 
production of Coking and Non-coklng coal during the 
last three years by the Coal India Umltad (Cll) aJongwIth 
the revised targets (RE) are given below: 

(Fig. In Million Tonne) 

2005-06 2004-05 

Target (RE) Actual Target (RE) Actual Target (RE) Actual 

Coking 18.39 24.27 19.83 24.16 18.50 22.82 

Non-coking 345.41 336.64 325.98 319.23 304.68 300.76 

Total 383.80 360.91 345.81 343.39 323.18 323.58 
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(b) With a view to modernize/mechanize its mines 
as also to acquire coal mines In foreign countries, Coal 
India ltd. and Its subsidiary companies have Initiated a 
series of measures Including:-

(I) Gradual mechanization by Introducing the Site 
Discharge loaders (SOls) load Haul Dumpers 
(lHDs), Belt conveyors, Roof Bolting machine. 
etc. in many underground mines in Cil where 
geo-mining conditions permit. 

(ii) Use of Continuous Miner Technology and 
Powered Support longwall technology in some 
mines of Cll for obtaining higher production 
and productivity where geo-mlnlng conditions 
permit. 

(iii) Identification of nine mines for development of, 
high capacity underground mines. 

(iv). Further steps to develop these mines have 
been initiated. 

(v) Plans to introduce higher capacity equipments 
namely Heavy Earth Moving Machines (HEMM) 
in its large opencast projects. 

(vi) Incorporation of in-pit crushing conveying and 
surface miner technologies in some opencast 
mines of Cll. 

(vii) Participation of Cll In a Joint Venture company 
with Steel Authority of India Limited, Rashtriya 
Ispat Nigam Ltd., National Minerai Development 
Corporation and National Thermal Power 
Corporation with a view to have access to coal 
properties abroad. 

(c) and (d) Cll and five of Its seven coal producing 
subsidiary companies have been given the status of Mini 
Ratna Category-I Company. As per the instructions of 
Department of Public Enterprises Mini Ratna Companies 
have been delegated powers to setup Joint Venture 
Company within certain financial limits. If any proposal 
is beyond those delegated powers they can-seek 
Government approval. 

EdlIOIIon of LIofte Met n..,. 

1746. SHRI HITEN BARMAN: Will the PRIME 
MINISTER be pleased to state: 

Ca) whether tlons and dgers are gomg to be 
included In the list of animals nearing extinction; 

(b) If so, whether Government has fonnulated any 
effective scheme for their growth and protection of 
environment; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHy): (a) Uons and tigM have been· accorded 
highest statutory protection, considering their 
endangered status, and have been placed under the 
Schedule I of the Wild ute (Protection) Act, 1972, since 
Ita enactment. 

(b) and (c) Central Assistance Is provtded to States 
under the Centrally Sponsored Schemes of "Project 
Tiger" and Development of National Parks and 
Sanctuaries", for protection and con8ervatlon of wild 
animal. including lIon8 and tlge"', Other Initlativea taken 
by the Government of India for conservation of wild 
animals are given in the enclosed statement. 

The step. taken by the Government to protect wild 
animals, including lion and tiger, are as below:-

Legal atepa 

1. Amendment of the Wild Life (Protection) Act, 
1972 for providing enabling provisions for constitution 
of the National Tiger Conservation Authority and the 
Tiger and Other Endangered Species Crime Control 
Bureau. The punishment In cases of offence within a 
tiger reserve has baan enhanced. The Act also provtdfS 
for forfeiture of any equipment, vehicle or weapon that' 
has been used for committing any wild life offence. 

Admlnl8trativ. a..,. 

2. Strengthening of antlpoachlng activities, 
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including special strategy for monsoon patrolling, by 
providing funding support to Tiger Reserve States, as 
proposed by them, for deployment of antipoaching 
squads involving ex-army personnellhome guards, apart 
from workforce comprising of local people, in addition 
to strengthening of communication/wireless facilities. 

3. 100% Central Assistance provided to 17 Tiger 
Reserves as an additionallty for deployment of Tiger 
Protection Force, comprising of ex-army personnel and 
local workforce. 

4. Constitution of the National Tiger Conservation 
Authority with effect from 4-09-2006, for strengthening 
tiger conservation by, interalia, ensuring normative 
standards in tiger reserve management, preparation of 
reserve specific tiger conservation plan, laying down 
annual/audit report before Parliament, constituting State 
level Steering Committees under the Chairmanship of 
Chief Ministers and establishment of Tiger Conservation 
Foundation. 

5. Constitution of a multidisciptinary Tiger and 
Other Endangered Species Crime Control Bureau 
(Wildlife Crime Control Bureau) with effect from 6-6-2007 
comprising of officers from Police, Forest, Customs and 
other enforcement agencies to effectively control Illegal 
trade in wildlife. 

6. Approval accorded for declaring eight new Tiger 
Reserves. 

7. The revised Project Tiger guidelines have been 
issued to States for strengthening tiger conservation. 
which apart from ongoing activities. intaralia, include 
funding support to States for enhanced village relocation! 
rehabilitation package for people living in core or critical 
tiger habitats (from Rs. 1 lakhlfamily to Rs. 10 lakhsl 
family), rehabilitation/resettlement of communities 
involved in traditional hunting, malnstreaming livelihood 
and wildlife concerns in forests outside tiger reserves 
and fostering corridor conservation through restorative 
strategy to arrest habitat fragmentation. 

8. A scientific methodology for estimating tiger 
(including copredators, prey animals and assessment of 
habitat status) has been evolved and mainstreamed. The 

findings of this estimation(assessment are bench marks 
for fufure tiger conservation strategy. 

9. Around 31111 sq. km. of crltlcalloore tiger habitat 
identified in 17 States. 

10. Memorandum of Understanding developed for 
better/concerted implementation of conservation Inputs 
through tiger reserve States. 

Fll1IInclal Step. 

11. Financial and technical help is provided to the 
States under various Centrally Sponsored Schemes, viz. 
Project Tiger and Development of National Parks and 
Sanctuaries for enhancing the capacity and infrastructure 
of the States for providing effective protection to wild 
animals. 

Internatlona' Cooperation 

12. India has a Memorandum of Understanding 
with Nepal on controlling tranS-boundary illegal trade In 
wildlife and conservation, apart from a protocol on tiger 
conservation with China. 

13. A Global Tiger Forum of Tiger Range Countries 
'has been created for addressing International issues 
related to tiger conservation. 

14. During the 14th meeting of the Conference of 
Parties to CITES, which was held from 3rd to 15th June, 
2007 at The Hague, India introduced a resolution along 
with China, Nepal and the Russian Federation, with 
directions to Parties with operations breeding tigers on 
a commercial scale, for restricting such captive 
populations to a level supportive only to conserving wild 
tigers. The resolution was adopted as a decision with 
minor amendments. Further, India made an intervention 
appealing to China to phase out tiger farming, and 
eliminate stockpiles of Asian big cats body parts and 
derivatives. The importance of continuing the ban on 
trade of body parts of tigers was emphasized. 

Bar on Retired AIIMS Doctor. from 
U.lng In.tltute'. Name 

1747. SHRI KULDEEP BISHNOI: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to 
state: 
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(a) whether the Govemment proposes to bar retired 
AIIMS doctors from using the Institute's name on their 
clinic boards or fetter heads; 

(b) if so, the details thereof; 

(c) if not,the reasons therefor; and 

(d) the steps taken by the Govemment In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHAIMATI 
PANABAKA LAKSHMI): (a) to (c) The Govemlng Body 
of All India Institute of Medical Sciences (AIIMS) In Its 
meeting on 20-12·2007 have discussed the issue of 
debarring doctors who seek voluntary retirement from 
AIIMS for practiCing within 35·40 kms. radius of AIIMS 
and desired that the issue should be examined on 
priority and brought before the next Govemlng Body 
meeting of AIIMS for consideration. 

(d) A clause is being inserted in the retirement 
orders that the concemed faculty member is required 
to take NO OBJECTION from the AIIMS in the event 
of his/her accepting any commercial employment within 
two years from the date of hlslher voluntary retirement 
in accordance with Rule 10 of CCS (penSion) Rules, 
1972. 

Widening and Upgradatlon of 
National Hlghwaye 

1748. SHRI G. KARUNAKARA REDDY: Will the 
Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

(a) the criteria for widening and upgradation of 

National Highways from two to four, four to six and six 
to eight lane; 

(b) the number of proposals received from various 
State Govemments for widening and upgradatlon of 
National Highways, particularly for four-lane to six and 
eight lane, State-wise, location-wise; 

(c) the action taken by the Govemment on the 
proposal; and 

(d) the number of proposals pending for clearance 
and the time by which the said proposals are likely to 
be cleared? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
(SHRI K.H. MUNIYAPPA): (a) The widening and 
upgradation of National Highways from two to four/six 
lane are considered based on volume of traffic, providing 
connectivity to places of economic, commercial and 
tourists importance etc. Fo; the National Highways 
design service volume for 2-lane highways In plain 
terrain is taken as 15,000 PCU/day. When the traffic 
exceeds the capacity of 2-lane highway then Widening 
to 4-lane is considered. When traffic exceeds 25,000 
PCU/day, widening to 6-lane /s considered. At present, 
no criteria has been decided for further widening from 
six to eight lane. 

(b) to (d) During current year 15 proposals from 
State Govemment for widening from 2 to 416 lane were 
received. Out of which 11 proposals have been 
sanctioned. 3 proposals are at various stages of 
sanction. Sanction of remaining one proposal depends 
upon compliance of observation from State PWD. Detail 
is enclosed as statement. 

St.lement 

81. State 
No. 

1 2 

1. Bihar 

NH 
No. 

3 

98 

Stretch/Location No. or Proposal 
for four/six/eight 
laning received 
from the State 
Govemment 

4 5 

Km. 0.0-3.25 

Action taken Time by which 
in the proposal are 

Ministry likely to be 
cleared 

6 7 

Sanctioned 

I' 
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2. Delhi 24 

3. Gujarat SA 

4. Haryana 64 

4 

Km. 5.700-6.800 

Km. 7.200-10.900 

Km.26.200-33.400 

(excluding km. 30.100-
31.100) 

Km. 0.00-0.480 

10 Km. 224.6-226.6 

5. Kamataka 206 Km. 102.12-105.80 

Km. 194.50-202.00 

6. Manipur 39 Km. 321.175-323.330 

Km.323.330-326.880 

7. Punjab 64 Km. 119-120 

15 Km. 312.3-317.39 

21 Km. 11.4-15.54 

8. Rajasthan 11 Km. 557.80-562.80 

9. Uttarakhand 73 Km.1-7 

Allocation of Fund. to Karnatltkll 
under CRF 

1749. SHRI G.M. SIDDESWARA: Will the Minister 
of SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
be pleased to state: 

(a) the amount sanctioned under the Central Road 
Fund to Kernataka and utilised during the last three 
years, year-wise: 

(b) whether the Union Govemment received the 
utiliaation certificates within the specified time limit from 

5 

1 

2 

2 

2 

2 

3 

1 

6 7 

Sanctioned 

Sanctioned 

Sanctioned 

Sanctioned 

Under consideration 31-3-2t'08 

Sacnctlonad 

Sacnctionad 

Under Considera- 31-3-2008 
tion 

Under Considera- 31-3-2008 
tion 

Under Consldera- Depending 
tion upon compli-

ance from 
State PWD. 

the State Govemment of Kamataka; 

(e) If not, the reasons therefor; and 

(d) the steps taken by the Union Govemment In 
this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING. ROAD TRANSPORT AND HIGHWAYS 
(SHRI K.H. MUNIYAPPA): (a) and (b) Ministry has 
released an amount of Rs. 256.70 erore to the State of 
Kamataka under Central Road Fund during last three 
years. State Government have sent the utilization 
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certificates in time and utilized the' entire amount 
released by the Ministry. The year-wlse details are a. 
under. 

Year Amount released! 

2004-05 

2005-06 

2006-07 

Total 

(c) and (d) Does not arise. 

Globlil WarmIng 

Utilized (Rs. in 
crore) 

52.76 

95.13 

108.81 

256.70 

1750, SHRI SANAT KUMAR MANDAL:WIII the 
PRIME MINISTER be pleased to state: 

(a) whether India is one of the prominent countries 
facing danger of global warming; 

(b) if so, the details thereof; and 

(c) the steps taken by the Government in this 
regard particularly in case of Sundarbans? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) to (c) The fourth assessment reports of the 
Intergovernmental Panel on Climate Change (IPCC) 
brought out in 2007, provide information on global impacts 
of projected climate change on various regions of the 
world and provides information on the impacts such as 
Ecosystems. Food, Fibre and Forest products, Coastal 
systems and low-lying areas, Industry, Settlement, Society 
and Health across the world. In general these reports do 
not state impacts on India but give on a global regional 
basis. With regard to Asia, the reports bring out the 
following interalia:-

(i) Glacier melt in the Himalayas is projected to 
increase. 

(II) Freshwater avaHabil1ty In Central, South. ealt 
and 80utheut Aeia perttcutarty in large river 
basins Is ~ to dec,..... 

(iii) Coastal areas, especially heavily-populated 
mega-delta regions in South, East and 
Southeast Asia, are projected to be at greatest 
risk. 

(Iv) It 18 projected that crop yields could increase 
upto 20% in East and Southeast Asia while It 
could decrease upto 30% In Central and South 
Asia by the mid-21st century. 

(v) Endemic morbidity and mortality due to 
diarrhoeal disease primarily asociated with 
floods and droughts are projected to rise In 
East. South and Southeast Asia. 

The Government has been spending over 2% of 
the GOP on various schemes related to adaptation to 
the India's natural climate varlablHty. With climate change 
happening. this amount may have to be Increased. In 
2007 the Govemment of India had set up Expert 
Committee on Impacts of Climate Change under the 
Chairmanship of Principal Scientific Adviser to 
Government of India. The Terms of Reference of the 
Committee are to study the impacts of anthropogenic 
climate change on India and to identify the measures 
that we may have to take in the Mure in relation to 
addreasing vulnerability to anthropogenic climate change 
impacts. 

Sunderbans are unique and ecologically sensitive 
ecosystems. Steps being taken for protection include: 

(I) During the last decade, more than 4000 
hectares of Mangrove plantations have been 
undertaken at a total cost of Rs 2.4 crores. 

(H) An amount of Rs. 24 cror8a has been spent 
during the 10th plan (countrywide) under ttMt 
MOEF's programme of Conservation and " 
Management of Mangroves 

(HI) Annually, an area of 350-400 hectares Is taken 
up for mangroves development in the 
Sunderbanl. 



451 Wmten AnsMtIS MARCH 12, 2008 to,OW,IIon. 452 . 

(iv) Besides several activities are undertaken under 
the Joint Forest Management Scheme aimed 
at people's participation at side forest area for 
alternative livelihood to offload pressure on 
Mangrove Forests. 

Eleventh Plan Propoaal. for NEe 

1751. DR. ARUN KUMAR SARMA: Will the 
Minister of DEVELOPMENT OF NORTH EASTERN 
REGION be pleased to refer to reply given to usa No. 
1479 dated 22.8.2007 and state: 

(a) whether the Eleventh Plan proposals and 
priorities of North Eastern Council have been finalized; 

(b) if so, the details thereof; 

(c) if not, the reasons therefor; 

(d) whether the NEC schemes taken up during the 
Tenth Plan viz. (i) Strengthening of Lakhimpur College 
of Veterinary Science, (ii) Construction of Bridges over 
Lohlt and Khabohu river in Assam as well as 
construction of bridge over Lohit channel of Brahmaputra 
river. are being taken up for execution during the 
Eleventh Plan; 

(e) if so, the details thereof; and 

(f) if not, the time by which the projects are likely 
to be finalized indicating the source of fund against the 
projects. project-wise? 

THE MINISTER OF PANCHAYATI RAJ, MINISTER 
OF YOUTH AFFAIRS AND SPORTS AND MINISTRY 
OF DEVELOPMENT OF NORTH EASTERN REGION 
(SHRI MANI SHANKAR AIYAR): (a) to (c) Only an 
indicative allocation for the Eleventh Plan proposals and 
priorities of the North Eastern Council has been finalized 
by the Planning Commission. The actionable plan 
allocation for NEC for 11th Plan year-wise will depend 
upon the GBS support provided during each financial 
year. 

(d) to (f) The North Eastern Council has included 
the proposal for strengthening the Lakhimpur College 
of Veterinary Sciences in the Annual Plan 2008-09 with 

a token provision of Rs. 1.00 lakh. For the construction 
of bridges over the Lohit and Khabolu rivera In Assam, 
the Government of Assam have submitted an estimate 
of Rs. 2.80 crores to NEC for the preparation of a DPR. 
These proposals would be considered by NEC subject 
to prioritization among competing demands and the 
availability of resources. The Ministry of Power have 
informed us that the construction of a bridge between 
Dhola and Sadia over the Lohit channel of the 
Brahmaputra Is Included in the DPR of the Dlbang Multi-
purpose project. The Ministry of Power is seeking the 
approval of the Public Investment Board (PIS) for the 
Dlbang Multi-purpose project indicating two altematlves. 
Altemative one include external roads and bridges and 
alternative two excludes them. The proposal would be 
considered subject to the finalization of altematives for 
the construction of the Dibang Multipurpose project by 
the Ministry of Power. 

U .. of Amblguou. Word. to 
Denote Expiry Date. 

1752. SHRI LALIT MOHAN SUKLABAIDYA: Will 
the Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether certain manufacturing firms use 
ambiguous words on the eatable items to denote expiry 
date of their products; 

(b) if so, the details thereof alongwlth the names 
of the firms and their products; and 

(c) the action taken by the Government in this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) The Prevention of 
Food Adulteration (PFA) Rules, 1955 contains the 
provision regarding the requirement of mentioning the 
expiry date on the package of aspartame, infant milk 
substitute and Infant foods only. As regards other food 
articles, the rules provide for mentioning "the best before 
date" only. None of the State Governments/UT 
Administrations implementing PFA Act and PFA Rules 
has reported the use of ambiguous words on the 
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package of food by any manufacturing firm to denote 
expiry date, through their annual reports or otherwise. 

(c) Does not arise. 

Filling Backlog Vacancies of aBC 

1753. SHRI MIL/NO DEORA: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Government proposes to fill 28,671 
vacancies reserved for OBCs without violating the 50% 
quota cap ordered by the Supreme Court as reported 
in the Times of India dated February 13, 2008; 

(b) if so. the details thereof; and 

(c) the time by which the aBC backlog will be 
cleared? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI SURESH 
PACHOURI): (a) to (c) A proposal to treat the backlog 
reserved vacancies of the OBCs as a separate and 
distinct group, which would not be subject to the limit 
of 50% on reservation in a year, is under consideration. 

Indiana LIving In Dubal 

1754. SHRI G. NIZAMUDDIN: Will the Minister of 
OVERSEAS INDIAN AFFAIRS be pleased to state: 

(a) the State-wise details of persons of Indian Origin 
presently living in Dubai; 

(b) the State-wise details of such persons who 
have been sent back, particularly from Andhra Pradesh; 
and 

(c) the action taken by the Government in this 
regard? 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS 
(SHRI VAYALAR RAVI): (a) State-wise data on Indians 
living in Dubai is not available. 

(b) 17719 Emergency Certificates were issued by 
Consulate General of India, Dubai to illegal migrants 

from Andhra Pradesh during the Amnesty in UAE from 
2nd June 2007- 2nd November 2007. Details in respect 
of Indians from other States are awaited. However, it is 
estimated that around one lakh illegal migrants returned 
to India during the Amnesty for Dubai and Northern 
Emirates. 

(c) The Consulate General of India (CGI), Dubai 
made elaborate arrangements to facilitate the retum of 
illegal migrants to India, which included: 

(i) 12 collection centres all over Dubai and 
northern Emirates were opened for collection 
of applications for Emergency Certificates from 
Indian amnesty seekers. 

(iI) Dedicated helplines set up for disseminating 
information on Amnesty. 

(iii) Management, teachers and staff of Indian High 
Schools in Dubal and Sharjah alongwlth 
volunteers from various Indian Associations 
were mobilized to support the Amnesty 
operations. 

(iv) A team of officers was deputed to Dubai which 
helped in quick decisions. Additional staff to 
expedite the work was also deputed. 

(v) Printed Emergency Certificates were introduced 
which expedited the delivery process. 

(vi) Efforts were made to convince the UAE 
authorities to make rules for regularization 
simple and easy so that the companies 
recruiting workers would benefit from the 
available work force. 

(vii) Efforts were also made to remove the clause 
of life ban so that people would be encouraged 
to avail the amnesty scheme. 

(viii) The Dubai Naturalization and Residency I 

Department was assisted to set up an exclusive 
. emigration centre for processing exit permits of 
Indian amnesty seekers. 

(ix) All major airlines were Invited to set up offices 
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In the CGI collection centres. Special fares for 
amnesty seekers which were 25-30% le88 than 
normal fares were announced by Air India, Air 
India Express and Indian following intervention 
of the Government. Additional flights to 
Hyderabad, Mumbai and Cali cut were operated 
by Air India Express. 

Nol .. Pollution In NeT Deihl 

1755. SHRI MADHU GOUD YASKHI: 

SHRI EKNATH MAHADEO GAIKWAD: 

SHRI ANIRUDH PRASAD ALIAS SADHU 
YADAV: 

SHRIMATI NIVEDITA MANE: 

Will the PRIME MINISTER be pleased to state: 

(8) whether the Capital's noise level has exceeded 
the prescribed limits as per the data collected by the 
Central Pollution Control Board; 

(b) if so the·details thereof for the last three years; 
and 

(c) its likely Impact on the life of the people? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) to (c) The ambient noise levels in the 
national Capital city of Delhi are monitored during the 
day and night by the Central Pollution Control Board 
(CPCB) as well as by the Delhi Pollution Control 
Committee (DPCC). Uneven trend has been observed 
with regard to ambient noise levels in the city showing 
an increase in some places and decrease in others. As 
per the available data, while the ambient noise standards 
are exceeded marginally In some places the situation 
in Delhi is however not very alarming. 

Pictorial Warning on Tobacco 
Product Pack. 

1756. SHRI EKNATH MAHADEO GAIKWAD: 

SHRI ANIRUDH PRASAD ALIAS SADHU 
YADAV: 

SHRIMATI NIVEDITA MANE: 

SHRI MADHU GOUD YASKHI: 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether the Govemment has recommended for 
pictorial warning on tobacco product packs as reported 
in 'The Hindu' dated February 27, 2008; and 

(b) if so. the details thereof and the time by which 
it comes Into force? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) Section 8 of the 
'The Cigarette and Other Tobacco Products (Prohibition 
of Advertisement and Regulation of Trade and 
Commerce, Production, Supply and Distribution) Act, 
2003' provides for display of specified health warnings 
which includes pictorial warning on a package of 
Cigarettes or any other tobacco products. 

The Cigarette and Other Tobacco Products 
(Packaging and Labeling) Rules, 2006 has been notified, 
which are to come Into force w.e.f. 17th March, 2008. 

Embargo on Nucl.ar Induetry 

1757. PROF. M. RAMADASS: 

PROF. MAHADEORAO SHIWANKAR: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Indian Nuclear Industry has been 
struggling with tackling the embargo imposed by foreign 
countries; 

(b) if so, the details thereof; 

(c) whether the Research and Development efforts 
are being spent on import SUbstitution to tackle the 
embargo; 

(d) If so, the details thereof; 

(e) whether the efforts to develop reactor of 
international level technology will take considerable time; 
and 
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(f) the steps being taken by the Govemment in 
this regard? 

THE MINISTER OF STATE IN THE PRIME 
MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN): (a) 
and (b) Despite embargo, NPCll with the help of Indian 
Nuclear Industry is now capable of constructing 
Pressurised Heavy Water Reactors (PHWRs) in around 
5 years which is comparable with the best international 
practice. 

(c) and (d) Focus of Research and Development 
efforts now is mainly on development of further stages 
of indigenous three stage nuclear power programme. 

(e) and (f) Indian Pressurised Heavy Water 
Reactors technology is of international level. We are 
also constructing a Prototype Fast Breeder Reactor 
(PFBR) and India is ahead of several nations in Fast 
Reactor Technology as well. 

Shortage of Coal 

1758. SHRI SURESH ANGADI: 

SHRI IQBAL AHMED SARADGI: 

Will the PRIME MINISTER be pleased to state: 

(a) whether coal based power projects are facing 
acute shortage of black diamond; 

(b) if so, the details thereof; 

(c) whether there is any proposal for import of 20 
million metric tonnes of coal; 

(d) if so, the details thereof; and 

(e) the action taken by the Govemment in this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL (DR. DASARI NARAYAN RAO): (a) to (e) No, 
Sir. There is no acute shortage of coal for Power Utilities 
in India. As against the Annual Action Plan (AAP) target 
of supply of 249.97 million tonnes of coal to power 
utilities by Coal India limited (Cll) and SingareOf 
Collieries Company Umited (SCCl) during April, 2007 
to January, 2008 the actual supply during this period 

was 255.71 million tonnes (Provisional) showing 
materialization of about 102%. However, due to lesser 
materialization as against quarterly planned movement 
of coal on account of loading/unloading and movement 
constraints, short·term production constraints in the 
linked source etc., there has been depletion of stocks 
at power plants. In anticipation of this, It was decided 
by the Govemment that Ministry of Power would draw 
up a plan to import 20 million tonnes of coal by power 
utilities in 2007·08 to Improve availability of coal and 
build up coal stocks at power house end. Moreover, 
due to various factors like increase in Plant load Factor 
(PlF) and Increase In specific coal consumption, there 
has been increase in consumption of coal by power 
plants. Further, keeping in view the expected power 
geperation target and projected coal production and also 
with a view to build up coal stocks at the power plants 
end, Ministry of Power has been advised to retain the 
current year's target of 20 million tonnes for Import 
during 2008·09 also by power utilities. 

Recommendation of NKC on 
Primary Education 

1759. SHRI K.J.S.P. REDDY: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the National Knowledge Commission 
has made any recommendation regarding the nature of 
enrolment In primary education; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) and (b) 
The relevant extract of the Report to the Nation 2007 of 
the National Knowledge Commission, with regard to parts 
(a) to (b) of the question, is enclosed as statement. 

St.tement 

National Knowledge Commission Report to 
the Nation 2007 

Overview of Recommendation. under Formulation 

School Education 

Complexity of the Issues involved In School 
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Education and their regional diversity necessitate 
consultations on a scale wider than any other work done 
by NKC. A series of workshops were therefore held 
around the country, addressing issues of-quantity, 
quality, management and access in school education. 
A wide range of stakeholders were involved In the 
consultations, including representatives from the 
government and bureaucracy, school administrators, 
teachers, personnel from DIETs and SCERTs, educa-
tionists, NGO/civii society organizations and private 
education providers. 

At the end of an executive process of discussion 
and consultation, some of the key areas of intervention 
that have emerged are: 

Institutional reform within SSA and other 
central schemes to allow greater flexibility for 
the State and optimize learning outcomes. 

Streamlining the methodology of data 
collection to ensure timely access to reliable 
data, including data for tracking the average 
coverage of schools. 

A set of minimum requirements, norms and 
standards for all schools. 

Improvement and regulation of teacher training 
institutions, expansion and reform of in-service 
teacher training and creation of linkages with 
the university system, restoring dignity of 
school teaching as a profession, and 
simultaneously devising transparent systems 
for ensuring accountability of school teachers, 
setting up a national portal for teachers to 
exchange ideas, information and experiences. 

Undertaking curricular reform in light of the 
National Curriculum Framework, 2005 to make 
it more flexible and relevant. and 
simultaneously change the examination 
system, especially at the board level. to 
reduce the pressure for rote-learning. 

Building· infrastructure for new technologies. 
especially ICT, for cost-effective use of 

resources, innovative pedagogical strategies 
and wider exposure for students and teachers. 

Evolving special strategies to ensure greater 
access to school education In backward and 
remote locations, ensure greater enrolment of 
girls and students from marginalized social 
groups, and address special needs of laboring 
children, children of migrant workers and the 
differently abled. 

Expanding the National Literacy Mission and 
reorient its programme to address the 
intellectual, physical and emotional needs of 
those too old to benefit from the SSA. 

Enhancing the capacity of the private sector 
to make positive contributions. 

Exchange of Prisoner. between 
India and Pakl.tan 

1760. SHRI NIKHIL KUMAR: Will the Minister of 
EXTERNAL AFFAIRS be pleased to state: 

(a) whether the protocol on the exchange of 
prisoners between India and Pakistan is not being 
implemented in letter and spirit; 

(b) if so, the details thereof; and 

(c) the action taken/proposed to be taken by the 
Government in this regard? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) and (b) The present 
arrangement between India and Pakistan on grant of 
consular access and the release of each other's 
nationals in custody is governed by the provisions of 
the Protocol on Consular Access of 2 November 1982. 
Government are concerned that 372 fishermen and an 
estimated 199 prisoners are in jails in Pakistan, many 
of whom have not been granted consular access despite 
prolonged periods of being in custody. 

(c) A new Consular Agreement is being finalised 
with Pakistan to replace the existing protocol to ensure 
expeditious release of and consular access to prisoners. 



461 Written Answers PHALGUNA 22. 1929 (SAKA) to QusstionJ 462 

A Judicial Committee comprising superior judges from 
both countries has been set up to address such issues. 

[Translation] 

Per Capita Income 

1761. SHRI THAWAR CHAND GEHLOT: 

SHRI RAMJI LAL SUMAN: 

SHRI RAJIV RANJAN SINGH "LALAN": 

Will the Minister of STATISTICS AND 
PROGRAMME IMPLEMENTATION be pleased to state: 

(a) whether a large number of people in the 
country are not getting sufficient food as per the report 
of National Sample Survey (NSS); 

(b) if so, the details thereof, State-wise; 

(c) the details of per capita income growth rate in 
the country for the last three years and current year, 
state-wise: 

(d) whether the per capita average income has 
increased vis-a-vis increase in rising prices; 

(e) if so, the details thereof; and • 
(f) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF 
STATISTICS AND PROGRAMME IMPLEMENTATION 
(SHRI G.K. VASAN): (a) and (b) State-wise percentage 
of households not getting enough food every day in 
different calendar months of the year during July 2004-
June 2005 on the basis of the data collected through 
National Sample Survey during July 2004-June 2005 are 
given in the enclosed Statement-I. 

(c) State-wise percentage growth of per capita 
income measured as per capita Net State Domestic 
Product at current prices for the last 3 years is given in 
the enclosed Statement-II, 

(d) and (e) Per capita income has increased via-
a-vis increase in prices. The percentage increase in per 
capita income vis-a-vis increase in the wholesale price 
index is given in enclosed Statement-III. 

(1) In view of above, does not arise. 
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SYtement-il 
Stlltement: Per Clip/til Net Stllte Domestic Product lit Current Prices liS on 2S-02..()8 

(% Growth over previous year) 

SI.No. State/UT 2003·2004 2004·2005 2005·2006 2OO6-2OQ7 

2 3 4 5 6 

1. Andhra Pradesh 12.63 7.78 10.40 12.80 

2. Arunachal Pradesh 13.04 14.39 5.53 NA 

3. Assam 7.39 9.86 7.04 10.74 

4. Bihar -0.21 8.01 5.47 16.99 

5. Jharkhand 9.07 35.18 8.99 9.15 

6. Goa 11.75 21.18 6.01 NA 

7. Gujarat 18.69 9.46 15.91 NA 

8. Haryana 11.62 11.03 11.53 16.79 

9. Himachal Pradesh 6.40 9.91 8.56 8.80 

10. Jammu and Kashmir 6.54 6.29 NA NA 

11. Kamataka 8.08 14.10 13.64 NA 

12. Kerala 10.51 8.65 10.06 9.59 

13. Madhya Pradesh 16.28 1.19 5.72 8.32 

14. Chhattisgarh 22.46 12.24 11.53 NA 

15. ~aharashtra 11.51 10.78 12.44 NA 

- 16. 'Manipur 11.15 24.84 10.55 10.67 

17. Meghalaya 10.52 5.72 6.87 7.35 

18. Mizoram 5.11 2.07 6.62 7.44 

19. Nagaland 2.03 0.85 NA NA 

20. Orissa 20.90 14.41 8.00 14.93 

21. Punjab 6.37 6.34 10.86 10.36 

22. Rajasthan 25.74 0.05 .i.79 12.75 
ft.- __ 
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2 3 4 5 8 

23. Sikkim 10.54 10.78 11.02 11.n 

24. Tamil Nadu 10.51 12.57 10.40 9.26 

25. Tripura 10.91 8.03 8.19 NA 

26. Uttar Pradesh 7.26 5.23 10.75 10.28 

27. Uttaranchal 9.04 7.67 11.28 13.40 

28. West Bengal 10.99 8.25 11.99 NA 

29. Andaman and Nicobar 10.32 -6.47 12.42 NA 
Island 

30. Chandigarh 13.17 13.03 15.23 NA 

31. Delhi 9.55 10.82 11.70 NA 

32. Pondicherry 8.12 -7.50 7.95 8.65 

All-India Per Capita NNP 10.64 11.03 11.88 14.20 

Source: For SI. No. '-32-Directorate of Economics and Statistics of retpeCIIYe State GOV8mmenl8, end for All-fl'ldt......c.nt 
Statistical Organisation. 

51. Year 

No. 

Statement.," 

% increase over previous year 

Per Capita 

Income at 
CUlT8t prices 

Wholesale 
price index 

2. Pr888 Note on "Advance Estimates of National 
Income, 2007-08" rele.aed by eso on 7th 
February, 2008. 

3. Economic Survey, 2007-08, page 10. 

{English} 

Procedure tor Grant of F ...... y Penalon 

1. 2003-04 10.6 5.4 1762. SHRI REWATI RAMAN SINGH: Will the 

2. 2004-05 11.0 6.5 

3. 2005'()6 11.9 4.4 

4. 2006-07 14.2 5.4 

5. 2007-08 , 1.8 4.4 

Source: ,. Preas Note on "Quick Estimates of Natlonai 
Income, Consumption Expenditure, Saving and 
Capital Formation, 2006-07" released by CSO on 
31st January. 2008. 

PRIME MINISTER be pleased to &tate: 

(a) the procedure for granting family pension In 
the event of death of the pensioner; 

(b) whether the Government has Identified the 
Issues or problems being faced by the pensioners and 
the families who seek family pension In the event of 
the pensioner's death; 

(c) if so, the remedial meuures taken In this 
regard; 
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(d) whether these issues have also been referred 
to the Sixth Pay Commission; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS.(SHRI SURESH 
PACHOURI): (a) In the event of death of a Pensioner, 
the surviving widow or widower, who is eligible for grant 
of family pension as per the provisions of Central Civil 
(Pension) Rule, 1972, is entitled to receive the family 
pension as indicated in the Pension Payment Order 
(PPO). In the event there being no widow or widower. 
the family pension is payable to the surviving child/ 
children, including the handicapped child/children, 
unmarried/widowed/divorced daughters and the parents, 
as specified in the Central Civil Services (Pension) Rule, 
1972. 

(b) and (c) Yes, Sir. As and when the instances 
of grievances/problems being faced by the pensioners 
and their families, are brought to the notice of this 
Department, the concerned Ministries/Departments/ 
Organisations are addressed in the matter for immediate 
redressal of such grievances/problems. Wherever 
necessary. amendments/introduction of new provisions 
in the penSion policy/guidelines are carried out after due 
consultations with the concerned Agencies/Ministries/ 
Departments. 

(d) and (e) The Terms of Reference of the Sixth 
Central Pay Commission, inter-alia. include examining 
the principles which should govern the structure of 
penSion. death-cum-retirement gratuity, family pension 
and other terminal or recurring benefits of the Central 
Government Employees. 

DI ..... Among School Children 

1763. SHRI SHRINIWAS DADASAHIB PATIL: Will 
the Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether the Govemment has identified school 
children suffering from major aliments in the country; 

(b) if so, the details thereof, State-wise; and 

(c) the steps taken by the Govemment to prevent 
recurrence of such diseases in the country? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) The commonest 
diseases occurring among school children are measles, 
diarrhea, acute respiratory Infections, tuberculosis, 
chickenpox, worm infestations and sepsis. The steps 
taken by the Govemment of prevent diseases among 
school children is to provide support for School Health 
Programmes in each and every district of the country 
based on the specific proposals prepared as part of the 
District Health Action Plans. Currently 21 states have 
initiated the School Health Programme as per the list 
enclosed as Statement. The key steps taken under this 
programme which help to improve the health of school 
children and prevent recurrence of such diseases in 
them are:-

(i) Incorporation of good practices on Nutrition and 
Health Education in the text books and other 
leaming materials as also in teacher training 
programmes; 

(Ii) Putting in place a system of regular health 
checkup of children and provision of health card 
for every child; 

(iii) Incorporation of preventive and promotive health 
practices in teacher training modules; 

(iv) Provision for corrective action (provision of 
spectacles, medicines, hearing aid) as per 
need; 

(v) Provision of secondary and tertiary care help 
wherever required; 

(vi) Availability of medicines and regularity of 
programmes like de-worming, Vitamin-A. 
supplementation, micro-nutrients based on 
scientific evidence and local need; 

(vii) Incorporation of heaith practices in food 
preparation under the Mid Day Meal 
programme; 



475 Written Answers MARCH 12, 2008 to QUHt/on. 478 

(viii) Support for Yoga and meditation in .Schools; 
and 

(ix) Provision of cleanliness drives and developing 
awareness and clean drinking water, sanitation. 

Statement 

List of States implementing School Health Programme 
under the National Rural Health Mission 

1. Haryana 

2. Madhya Pradesh 

3. Tamil Nadu 

4. Himachal Pradesh 

5. Gujarat 

8. Kerala 

7. Chhattisgarh 

8. Dadra and Nagar Haveli 

9. Daman and Diu 

10. Uttarakhand 

11. West Bengal 

12. Jammu and Kashmir 

13. Uttar Pradesh 

14. Delhi 

15. Orissa 

16. Rajasthan 

17. Tripura 

18. Assam 

19. Manipur 

20. Meghalaya 

21. Sikkim 

Relating Economic Growth Rate with 
Social Development 

1764. SHRIMATI JHANSI LAKSHMI BOTCHA: 
Will the PRIME MINISTER be pleased to state: 

(a) whether the Government proposes to relate 
economic growth rate with social development In the 
country as reported in the Hindu, dated February 03, 
2008; 

(b) if so, the details thereof; and 

(c) the action proposed to be taken to continue 
relating economic growth rate with social development? 

THE MINISTER OF StATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) to (c) 
The news Item in the Hindu dated 3rd February 2008 
quoting Thandlka Mkandawire Director of Geneva based 
U.N. Research Institute for Social Development states 
that India has to relate economic growth rate with social 

development. India's development strategy traditionally 
recognizes the importance of social development in the 
growth process. The Eleventh Plan has set the growth 
target for the economy at 9% per year for the plan 
period (2007-12) and aims at putting the economy on a 
sustainable growth trajectory with a growth of 
approximately 10% by the end of its period. The target 
is not just faster growth but also inclusive growth, i.e. a 
growth process which yields broad based benefits and 
ensures equality of opportunity for all. This broad vision 
of the Eleventh Plan includes several inter related 
components: rapid growth that reduces poverty and 
creates employment opportunities, access to essential 
services in health and education especially for the poor, 
equality of opportunity, empowerment through education 
and skill development, employment opportunities 
underpinned by the National Rural Employment 
Guarantee, environmental sustainability, recognition of 
women's agency and good governance. The vision of 
inclusiveness in the Eleventh Plan, therefore, encompass 
equality of opportunity, as well as economic and social 
mobility for all sections of society, with affirmative action 
for the Scheduled Castes, the Scheduled Tribes, Other 
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Backward Classes (OBCs), minorities and women. For 
realizing this vision of inclusivesness, the Eleventh Plan 
has not only set targets for the rate of growth of GOP, 

but also set monltorable targets for other dimensions of 
performance such as, in the area of poverty reduction, 
education, health, women and children issues, 
infrastructure and environment. 

Economic Growth Rate 

1765. SHRI BALASHOWRY VALLABHANENI: Will 
the PRIME MINISTER be pleased to state: 

(a) whether India's growth rate for 2006-07 grew 
faster than estimated; 

(b) if so, the details thereof; and 

(c) the growth rate likely to be achieved during 

the current financial year 2007-08? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) and (b) 

The Planning commission does not estimate annual 
growth targets. As per the Quick Estimates of National 
Income, Consumption Expenditure, Saving and Capital 
Formation, 2006-07, released by the Central Statistical 
Organisation (CSO), Ministry of Statistics and 
Programme Implementation, the rate of growth of the 
economy, measured in terms of gross domestic product 

at factor cost (at constant 1999-2000 prices) was 9.6% 
for the year 2006-07. 

(c) As per the Advance Estimates of National 
Income 2007-08, released by the Central Statistical 
Organisation (CSO) the rate of growth of the economy, 
measured in terms of gross domestic product at factor 
cost (at constant 1999-2000 prices) for the current 
financial year (2007-08) is likely to be 8.7%. 

(Trans/ation] 

Pollution In Demoder River 

1766. SHRI TEK LAL MAHTO: Will the PRIME 

MINISTER be pleased to state: 

(a) whether Oamodar river has become highly 
polluted due to the discharge of effluents from dozens 
of coal mines, coal washeries, thermal power plant, 
fertiliser and chemical units situated along Its banks 
stretching from Khelari In Jharkhand to Ourgapur In West 
Bengal; 

(b) If so, the measures taken by the Government 
to check the increasing pollution in the Oamodar river 
including the details regarding the funds allocated and 
the actual amount spent during the last three years In 

this regard; and 

(c) the time by which Damodar river would be 
made completely pollution free? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) to (c) As per the Information provided by 

Central Pollution Control Board, the coal mines, coal 
washerles, thermal power plants, chemical factories, 
located in the vicinity of the river Oamodar, discharge 
their wastewater Into the river Oamodar after necessary 
treatment. The effluent discharged by these industries 
is regulariy monitored by the respective State Pollution 
Control Board of Jharkhand and West Bengal to check 

compliance with the prescribed standards. Action is 
taken against the defaulting units as per the provisions 
of the Water (Prevention and Control of Pollution) Act, 
1974 and Environment (Protection) Act, 1986. 

The Government of India is implementing the 
National River Conservation Plan (NRCP) for abatement 
of pollution of river Oamodar from domestic sewage In 
the towns of Bokaro-Kargali, Chlrkunda, Dugdha, Jharia, 
Ramgarh, Sindri, Sudamdih and Telmachu in the State 
of Jharkhand and Ranlganj, Asansol, Andal and 
Durgapur in the State of West Bengal. The various 
schemes undertaken include Interception and Diversion , 
(I and D) of sewage, installation of Sewage Treatment ' 
Plants (STP), Low Cost Sanitation (LCS) Units, Improved 
Wood Crematoria (IWC) among others. Four projects 
relating to LCS at Bokaro-Kargali, Ramgarh, Sudamdih 
and Telmachu towns in the State of Jharkhand have 
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been completed. An expenditure of Rs. 6.31 Lakh has 
been incurred in the State of Jharkhand during the last 
three years out of eartier funds provided to the State 
for the implementation of these projects. No further 
requirement of funds has been received from the State 
Government. In the State of West Bengal, ten projects 
have been sanctioned, out of which eight projects 
consisting of LCS and IWC each at Raniganj, Asansol, 
Andal and Durgapur towns have been completed. An 
expenditure of Rs. 2.23 crore has been incurred in 
execution of these projects during the last three years 
out of the amount of As. 3.0 crore allocated for the 
period. 

Conservation of rivers is a dynamic activity with 
the ever increasing pollution load due to rapid 
urbanization and increase in population. Aeview of the 
strategies of conservation policy and identification of 
additional towns and rivers is a continuous process. Due 
to continuous increase in the population of the towns 
located along the banks of the rivers resulting in 
Increased pollution load, and gap in the availability of 
financial resources to take up works commensurate with 
the requirements, there is likely to be persistent 
divergence between the tackled pollution load and the 
actual pollution load. 

Glldgll Mukherjee Formula 

1767. SHAI SRICHAND KRIPLANI: 

SHRIMATI KALPANA RAMESH NARHIRE: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Government are contemplating to 
amend the Gadgil-Mukherjee formula which is the basis 
for providing assistance to the States; and 

(b) if so. the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) and (b) 
The Gadgil-Mukherjee formula is currently used for 
apportioning Normal Central Assistance for the 1'lan 
amongst the States. The Eleventh Five Year Plan 

Document, as endorsed by 54th National Development 
Council Meeting, December, 2007, has indicated that 
there does not seem to be any reason any more for 
continuing with two different formulae for apportionment 
of share of Central taxes and Normal Central Assistance 
amongst the States. 

The Eleventh Five Year Plan document has 
suggested that adopting the formula used for sharing 
of Central Taxes also for distribution of Normal Central 
Assistance would have the adC$4td advantage of 
providing for a fresh examination 01 the formula, criteria 
and weights by an impartial, professional body once 
every five years, unlike in the case of the Gadgil formula 
and its variants, where the process of adapting to 
change is very time consuming. 

(English) 

Health and Family Welfan 
Programmes 

1768. SHRI G. NIZAMUDDIN:WiII the PRIME 
MINISTER be pleased to state: 

(a) the details of Health and Family Welfare 
programmes under implementation at the National Level 
for the last three years; and 

(b) the suc<ce~~. act:l~yBd as a result thereof? 

THE MINISTBII' OF STATE tNTHE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATt 
PANABAKA LAKSHMJ): (a) and.(b) The Major centrally 
sponsored Health and Family Welfare Programmes 
under Implementation for the last three years include 
inter-alia, National Rural Health Mission (NRHM), 
National Cancer Control Programme (NCCP) and 
National AIDS Control Programme. NRHM cover under 
its gamut the National Programmes relating to Vector 
Borne, Blindness Control, Leprosy Eradication and 
Tuberculosis Control. 

The success achieved in respect of·the above 
major programmes is given in the enclosed statement. 
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The achievement respect of major Health and Family Welfare Pro.]t8mm8 

SI.No. Health and Famity Welfare 
programlnes under 

imp!eI,.dation 

2 

1. Nationat Rural Heahh Mission 

(NRHM) 

2. Revised NeIionaI TubercufOBls 
Control PrognImrne (RNTCP) 

3. National Leprosy Eradica1lon 

Programme 

4. National Programme for Control 

of Blindness 

5. National Vector Borne DI8eaH 
Control Programme (NVBDCP) 

Achievements 

3 

By December, 2007, 5.48 lakh ASHAsILlnk Workers have been 

selected and over 4.62 latms trained. 

Rog! Kalyan Samttls have been established In 551 District 
Hospitals, 4066 Communfty Health CenkellSub-Divislonal 

Hospital and In 12983 Primary Health Centres. 

188 Mobile Medical Units have become operational in 2007-08. 

1.24 lakh Sub-Centres have been made more effective through 

utilization of untied funds. 

Upgradation work commenced in 1161 CHCs. 

8756 Primary Health Centres have been made operational on 
24X7 basis. 

To fill in the gap of human resources at this level, 4279 doctors, 
2471 Specialists and 13864 Staff Nurses appointed on conlract 
basis. 

All districts in the country are COtMred by D0TS since Mardl 24, 
2006. The cure rate has been consistently· above the global target 
of 85%. 

Achieved the principal goal of elimination of leprosy as a public 
health problem, defined as leas than 1 case per 10,000 population, 
at the National Level in the month of December, 2005. 

The prevalence of blindness has come down to 1 % as against the 
target for the 10th Plan of 0.8% by 2007. 

......... : Over the years, the Incidence of malaria has been brought 
down to below 2 million annually. 

filaria: In pursuit to achiew the goal of Elimination of Lymphatic 
Alariasis by the year 2015, the coverage of target population was 
72.6% In 2004, 79.8% in 2005, 84% in 2006 and 87% in 2007. 
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2 3 

Kale-azar: Elimination of Kala-azar by 2010 has been envisaged 
as National Health Policy Goal. Govemment of India has accelerated 
the Kala-uar elimination efforts. 

6. National AIDS Control Programme As per the results of annual sentinel surveillance, the prevalence 
rate of HIV. Infection In adults haa stabilized. The prevalence rate .. 
in 2004 was 0.41%; 0.39% In 2005 and 0.36% In 2006. 

7. National Cancer Control Programme 
(NCCP): 

The objective, of the progr.mme is prevention, early diagnosis and 
treatment of Cancer. Under the programme financial assistance is 
provided for modernization of three Regional Cancer Centres. 

Monitoring for Quality Education 

1769. SHRI UDAY SINGH: 

SHRIMATI P. SATHEEDEVI: 

SHRI HEMLAL MURMU: 

SHRIMATI JAYAPRADA: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the National Knowledge Commission 
has recommended for creation of a national body to 
monitor the quality of education in both Government and 
private schools; 

(b) if so, the details thereof; 

(c) the reaction of the Government on the 
recommendations of the NKC; and 

(d) the time by which such national body would 
be created to monitor the quality of education? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) to (d) 
The Extract from National Knowledge Commission 
recommendations regarding creation of a national body 
to monitor the quality of both government and private 
schools is enclosed as statement. These recommen-
dations are under examination. 

Statement 

Extract of NKC recommendation 

2.5 There 'a need for a national body to monitor 
the quality of both government and private achool., 

to en.ure that minimum atandard. are met In term. 
of '.arnlng outcome •• 

Currently there is no systematic and continuous 
feedback on the actual impact and outcome 01 various 
educational schemes and Initiatives, or the actu<.:1 quality 
of education imparted In schools. There is a strong case 
for a testing body at the national level for quality 
assessment of schools. A results-based monitoring 
framew6rk with due process indicators and outcome 
indicators needs to be evolved. This should be based 
on a short list of monitorable criteria. These should 
include fixed infrastructural requirements, enrolment and 
attendance, as well as outcome indicators such as 
leaming leveis achieved in certain basic areas such as 
language skills and numeracy, etc. Such a process of 
assessment needs to be applied to all schools-both 
public and private. However. the testing of students must 
not involve topics or questions that provide any 
incentives for rote-learning. The tracking mechanism 
should ideally be concerned with the profile of skill 
attainment of each student. 

Since school education is largely a state subject, 
but it is also important to achieve minimum schooling 
norms at the national level, the institutional frameWOrk 
for this could be at the national level with state 
subsidiaries. The role of this testing body will simply be 
to provide information on the results of its assessments, 
with the state governments free to act upon this 
information. The results of such regular tests must be 
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made publicly available in a format accessible to all, 
including websites. 

The monitoring of private schools, in terms of 
ensuring a transparent admissions process, regulation 
of fee structures, as well as meeting minimum set 
standards for quality of teaching and infrastructure, also 
requires attention. There is currently no exact data on 
the numbers and enrolment of unrecognized private 
schools in the country, their fee structure or admission 
policy, or their standards of Infrastructure and quality. 
Private schools should become the subject of regulation 
and inspection within a set framework which Is 
universally applicable. 

Low Carbon Technology 

1770. SHRI JYOTIRADITYA M. SCINDIA: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Govemment in pursuance of the 
Bali Convention has decided to promote alternate low 
carbon technologies to become a low carbon economy; 
and 

(b) if so, the steps taken or proposed to be taken 
in that direction? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) and (b) The principal outcome of the 
thirteenth Conference of Parties (COP-13) of the United 
Nations Framework Convention on Climate Change 
(UNFCCC) at Bali in December 2007 was to launch a 
comprehensive process called Bali Action Plan (BAP) 
that would enable the full, effective and sustained 
implementation of the UNFCCC through long-term 
cooperative action, now, upto and beyond 2012. It is 
expected that an agreed outcome would be reached and 
a decision adopted regarding BAP, at the fifteenth 
Conference of Parties (COP·15) to be held in December 
2009. 

As decided by the Prime Minister's Council on 
Climate Change, the National Action Plan on Climate 
Change Is being prepared and that would consider 
approaches to address the concerns of climate change. 

While India does not have any Green House 
Gases (GHG) abatement commitments under the Kyoto 
Protocol of the UNFCCC, nevertheless a range of 
policies and programs help mitigation of climate change. 
TheS~ Include: 

(i) Improving energy efficiency and conservation 
as well setting up of Bureau of Energy 
Efficiency 

(II) Power sector reforms 

(iii) Promoting hydro and renewable energy 

(iv) Promotion of clean coal technologies 

(v) Coal washing and efficient utilization of coal 

(vI) Afforestation and conservation of forests 

(vii) Reduction of gas flaring 

(viii) Use of cleaner and lesser carbon intensive fuel 
for transport 

(ix) Encouraging Mass Rapid Transport systems 

(x) Environmental quality management 

Allocation of Coal Blocks to 
West Benga' 

1771. SHRI PRABODH PANDA: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Union Government has received 
any request from the State Government of West Bengal 
to alloca .. coal blocks to facilitate the operation of steel 
companies which are investing In the State; 

(b) If so, the details thereof; and 

(c) the reaction of the Union Government thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL (DR. DASARI NARAYAN RAO): (a) to (c) Yes,' 
Sir. Ministry has been receiving requests from the 
Government of West Bengal for allocation of coal blocks 
In the State of West Bengal to meet requirement of 
companies with committed investment for setting up end 
use plants In that State. Out of the 16 coal blocks 
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requested for allocation by the State Government of 
West Bengal, 6 coal blocks with geological reserve of 
about 1307.17 million tonnes have already been 
allocated to West Bengal Mineral Development Trading 
Corporation to meet the requirement of various industries 
including those of steel companies. 

Violence Agalnet Indian 
Students In USA 

1772. SHRI KINJARAPU YERRANNAIDU: 

SHRI RAMESH DUBE: 

SHRI AVINASH RAI KHANNA: 

SHRI PUSP JAIN: 

Will the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the Government has noticed the recent 
incidents of attacks on the students of Indian origin, 
which led to their deaths; 

(b) if so, the details thereof; 

(c) whether the Government has taken up this 
issue with the Government of USA; and 

(d) if so. the outcome thereof'? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) Yes, Sir. 

(b) to (d) In the recent past, four incidents have 
taken place in the US where Indian students have 
died:-

(i) On 16 April 2007, 33 persons in Virginia Tech 
University, including an Indian student Ms. 
Meenal Panchal, were killed by Cho Seung Hui, 
an undergraduate student. The police 
investigation concluded that the assailant, who 
later committed suicide, had committed the 
crime on his own. 

(ii) On December 13-14. 2007. unknown assailants 
murdered Chandrasekhra Reddy Komma and 
Kiran Kumar Allam, both Ph.D. students, in the 
Louisiana State University campus in Louisiana. 

Police investigation is still continuing. No arrest 
has yet been made in connection with this 
incident. 

(iii) On January 17-18-2008, unknown assailants 
shot and killed Abhijit Mahto, an Indian student 
on the outskirts of Duke University in North 
Carolina. Police has arrested Stephen Oates 
for breaking into the apartment and killing Abhijit 
Mahto. The accused has been refused bail and, 
investigation is continuing. 

(iv) Akkaldevi Srinivas, an Indian doctor pursuing 
his post-graduation in Internal Medicine in 
Pennsylvania in the US was found dead on 
March 1, 2008. Investigations are continuing. 

Our Embassy and Consulates in the USA have In 
each instance closely coordinat~d between local 
authorities and the families of the victims, and rendered 
assistance as required. 

Menace of Stray Dogs 

1773. SHRI MOHAN RAWALE: Will the PRIME 
MINISTER be pleased to state: 

(8) whether the Government has any proposal to 
transit the stray dogs in the wildlife sanctuaries; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) No, Sir. 

(b) Does not arise. 

(Translation] 

Study on III-effecte of Soft Drinks 

1774. SHRI KASHIRAM RANA: 

SHRI TUKARAM GANPAT RAO RENGE 
PATIL. 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 
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(a) whether the Government has conducted any 
study on the ill-effects caused by dril'lking by soft drinks; 

(b) if so, the outcome thereof and the action taken 
by the Goverfunent as a result thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) The National Level 
Expert Group to guide the pesticide residues sub-
committee of CCFS, constituted by the Ministry of Health 
and F.W. under the chairmanship of Director General, 
Indian Council of Medical Research, in its report has 
observed that the studies to establish co-relationship 
between consumption of carbonated water and its effects 
on health are extremely difficult as it involved several 
confounding factors. The Expert Group has 
recommended that there is a need to carry out well 
controlled studies to assess effect of consumption' of 
carbonated water on health. The Indian Council of 
Medical Research has already been requested to initiate 
such studies. ICMR is currently examining the feasibility 
of carrying out such a study. 

{English} 

Upgradatlon of Sangalora-Outer Ring 
Road-Doba.pet-Solur to SarJapura 

1775. SHRIMATI MANORAMA MADHAVARAJ: 

SHRI M. SHIVANNA: 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether the Union Govemment has received 
any proposal from the State Government of Karnataka 
for upgradation of the Bangalore-Outer Ring Road-
Dobaspet-Solur-Magadi-Ramanagaram-Kanakapura-
Aneekal-Attibele-Sarjapura; and 

(b) if so, the details thereof and the response of 
the Union Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS 

(SHRI K.H. MUNIYAPPA): (a) and (b) Yes, Sir. The 
State Government of Kamataka has proposed several 
Ring Roads namely satellite, peripheral and Intermediate. 
The alignment proposed under Satellite Ring Road I.e. 
Dobaspet-Solur-Magadi-Ramanagaram-Kanakapura-
Anekel-Attibele-Sa~apura does not fulfil the requirement 
of Highway traffic and as such Ministry cannot take up 
this Ring Road for development. Thus the choice left Is 
between peripheral and the Intermediate Ring Road. 
After detailed discussions with the State Government, it 
is decided that the construction of peripheral Ring Road 
which is finanCially viable will be taken up by the Ministry 
to be executed by National Highways Authority of India 
under NHDP phase-VII on Built, Operate and Transfer 
(BOn basis. 

[Translation) 

Allocation of Fund. under RAN 

1776. SHRI RAGHUVEER SINGH KOSHAL: Will 
the Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether funds are being provided to various 
States under National Arogya Nidhi (RAN) funds to the 
states; 

(b) if so, the details thereof and the funds allocated 
during the last three years, State-wise, year-wise, till 
date; 

(c) whether some of the States have demanded 
additional funds: and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (d) Yes, Sir. All State 
Governments/UT Administrations have been advised 
vide Ministry of Health and Family Welfare letter d8t~ . 
11-11-96 to set up an Illness Assistance Fund in their' 
respective States/UTs/lt has been decided that Grant-
in-aim from Central Government would be released to 
each of these StateslUTs (with Legislature) where such 
funds are set up. Tha Grant-in-aid to StateslUTs would 
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be to the extent of 50% of the contributions made by 
the State Govemments/UTs to the State fund/Society. 
The details of funds released to State/UTs. During the 
last three years, State-wise, year-wise, till date is 
enclosed as statement. 

Stlltement 

Rashtriya Arogya Nldhi (RAN) 

States/UTs Amount released 

YEAR 2004-05 

Govemment of Chhattisgarh Rs. 205.00 lakhs 

Government of Kamataka Rs.100.00 lakhs 

Government of Goa Rs. 90.00 lakhs 

Government of Pudducherry Rs. 25.00 1akhs 

Government of Delhi Rs. 25.00 lakhs 

Government of Andaman and Rs. 50.00 lakhs 
Nikobar 

YEAR 2005-06 

Govemment of Mlzoram Rs. 15.00 lakhs . 
Government of Rajasthan Rs.IOO.OO lakhs 

Government of Haryana Rs. 50.00 lakhs 

Government of Tamil Nadu Rs. 105.00 lakhs 

Government of Delhi Rs. 30.00 lakhs 

Government of Andaman and Rs. 50.00 lakhs 
Nikobar 

Govemment of Lakshadweep Rs. 20.00 lakhs 

Government of Chandigarh Rs. 5.00 lakhs 

YEAR 2006-07 

Government of Andhra. Pradesh Rs. 65.00 lakhs 

Government of Kerala Rs. 27.50 lakhs 

States/UTs 

Government of Jammu and 
Kashmir 

Government of Rajasthan 

Government of Tamil Nadu 

Government of Delhi 

Government of Andaman and 
Nlkobar 

YEAR 2007·08 

Government of West Bengal 

Government of Goa 

Government of Rajasthan 

Government of Himachal 
Pradesh 

Govemment of Madhya 
Pradesh 

Government of Punjab 

Government of Pudducherry 

Government of Delhi 

Government of Andaman and 
Nikobar 

Government of Lakshadweep 

Amount released 

Rs. 12.50 lakhs 

Rs.100.00 lakhs 

Rs. 95.00 lakhs 

Rs. 25.00 lakhs 

Rs. 70.00 lakhs 

Rs. 110.25 lakhs 

Rs. 30.00 lakhs 

Rs. 100.00 lakhs 

Rs. 27.00 lakhs 

Rs. 87.50 lakhs 

Rs. 45.25 lakhs 

Rs. 25.00 lakhs 

Rs. 70.00 lakhs 

Rs. 50.00 lakhs 

Rs. 50.00 lakhs 

lIIega' Mining Causing 
Environment Pollution 

1777 SHRI RASHEED MASOOD: Will the PRIME 
MINISTER be pleased to state: 

(a) whether Illegal mining Is causing damage to 
environment in the country; 

(b) If so, the administrative and remedial measures 
takenlbeing taken to check the same; 
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(c) whether any complaint has been received 
regarding causing damage and pollution to environment 
and rivers due to the illegal mining in Saharanpur district 
of Uttar Pradesh; 

(d) If so, the details thereof; and 

(e) the action taken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) to (e) The mining activity is covered under 
the provisions of the Environment (Protection) Act, 1986 
through a notification, dated 14th September 2006 on 
Environment Impact Assessment (EIA) under which 
environmental clearance is required to be obtained for 
mining projects having area equal to 5 hectare and 
above. 

The mlnmg activity is also regulated under the 
provisions of the Air (Prevention and Control of Pollution) 
Act, 1981 and the Water (Prevention and Control of 
Pollution) Act. 1974 in terms of air and water pollution 
respectively by the concemed State Pollution Control 
Board (SPCB)/Pollution Control Committee (PCC) of the 
UT. 

Further, under section 23(1) of the Mines and 
Minerals (Development and Regulation) Act, 1957, 
powers have been delegated to the respective State 
Governments/UT Administrations for preventing illegal 
mining, transportation and storage of minerals. 

While there is no general information regarding 
mining being unoortaken not in accordance with the legal 
provisions, as and when such specific references related 
to mining in specific areas are received the same are 
referred to the concerned Authority/SPCBI PCC. In 
regard to mining of boulders from river bed in district 
Saharanpur of the State, Uttar Pradesh, a reference is 
received by the ministry and the same has been referred 
to the Central Pollution Control Board for further 

examination. 

[English) 

Development of SEZ by JNPT 

1778. SHRI M.P. VEERENDRA KUMAR: Will the 
Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

(a) whether Jawaharlal Nehru Port Trust has taken 
upto develop multi product SEZ over 745 hectares OT 

port land; 

(b) if so, the details thereof; 

(c) whether the manufacturing activities which are 
so close to the port are likely to create congestion and 
cause delay In port activities; and 

(d) the precaution/steps taken to remove such 
congestions at port and delay In handling the traffic? 

THE MINISTER OF SHIPPING, ROAD 
TRANSPORT AND HIGHWAYS (SHRI T.R. BMLU): (a) 
and (b) Jawaharlal Nehru Port Trust (JNPT) has 
acquired about 2584 hectares of land and as per 
approved Coastal Zone Management Plan (CZMP), 
about 1200 hectares is balance for future development 
such as operational activities, commerciaVsocial facilities, 
residential facilities for Project Affected Persons (PAPs) 
under 12.5% scheme, roads and rails etc. The 
Jawaharlal Nehru Port proposes to set IJP SEZlEPZ for 
the port based industries In the above mentioned 
balance developable land. The port has Invited 
applications for appointment of Consultants to adVise 
on the creation of a port based Special Economic Zone/ 
Export Processing Zone at JNPT. 

(c) and (d) Taking into consideration the existing 
traffic and future traffic potential, the selected consultant 
would be required to formulate an appropriate planning 
concept and develop a master plan for appropriate land 
use for the area within SEZ project so as to have a 
synergy with the port operations. The port will allow, 
commercial activities directly related to the port activities 
only and no manufacturing industry is proposed to be 
set up in the port. Due care would be taken at the 
planning stage itself to ensure that there is free flow of 
port traffic and there is no delay In handling of cargo 
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Second Line Treatment for 
HIVIAIDS Patients 

1779. SHRI IQBAL AHMED SARADGI: Will the 
Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether the Government has decided to 
launch'a second line of treatment for HIV/AIDS patients 
from January 1, 2008; 

(b) if so, the details thereof; 

(c) whether the second line of treatment would be 
extended to the entire country from April 2008; and 

(d) if so, the details thereof and the action taken 
by the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) Yes, Sir. 

(b) to (d) Second line treatment for eligible AIDS 
patients has been initially launched at two centres i.e. 
at Sir Jamshedjee Jeejebhoy Hospital, Mumbai, 
Maharashtra and Government Hospital of Thoracic 
Medicine, Tambaram, Chennai on a pilot basis till June 
2008. Based on experience gained in the pilot, the 
second line ART will be expanded in a phased manner 
during the year 2008-09 to cover other states. Provision 
of second line drugs for 3000 patients has been made 
for the year 2008-09. 

(Translation) 

Procurement of Oxygen 
Gal Cylinder. 

1780. SHRI BHUVANESWAR PRASAD MEHTA: 
Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether oxygen gas cylinders are being 
procured by Central Government Hospitals in the NCT 
Delhi despite the gas plants installed in these hospitals 
itself; 

(b) if so, the details thereof including the name of 

the companies who supply the same and the reasons 
therefor; and 

(c) the action taken by the Government In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) In so far as the 
Central Government Hospitals in Deihl are concerned, 
the liquid oxygen gas pipe line supply Is available in 
critical service areas in Safdarjung Hospital. The oxygen 
gas cylinders are used in Anesthesia Machine/ 
ambulance/portable ventilatorsltrolleys, In wards and Is 
kept as stand by arrangement in different critical areas 
in case of need in the same hospital. In Lady Hardinge 
Medical College and Smt. S.K. Hospital, the Gas plant 
is working for fixed hours and for remaining time, gas 
is supplied from gas cylinders, as there is no pipeline 
at some places. 

The Oxygen gas cylinders are provided by the 
following companies in the three. Central Government 
hospltals:-

1. Safdarjung Hospital, New Delhi 

(i) MIs. Goyal MG Gases Pvt. Ltd, A-4/2, 
UPSIDC Industrial area, Ghazlabad. 

2. Dr. RML Hospital, New Delhi 

(i) MIs. Goyal MG Gases Pvt. Ltd., A-4/2, 
UPSIDC Industrial area, Ghazlabad, Uttar 
Pradesh. 

(ii) MIs. Inox Air Products, Surajpur, Kasana, 
Greater Noida District, Gautam Budh Nagar-
201306 (Uttar Pradesh) 

3. Lady Hllrdinge Medical College and Smt. S.K. 
Hospital 

(i) BOC India Ltd.; B-821 , RIICO, Industrial 
Area Phase II, Bhiwadi, Distt. Alwar-
301019. 

(Ii) Uttam AtrProduct Pvt. Ltd., F-9OI5, Okhla 
Industrial Araa, Phase-I, New Delhi-110 020. 
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Non-Exletence of Tlgere In 
Sanctuarl.e 

1781. SHRI MOHAN SINGH: Will the PRIME 
MINISTER be pleased to state: 

(a) whether even not a single tiger exists in Sariska, 
Kunno, Kaila Devi and Ranthambhore sanctuaries; 

(b) if so, the details thereof and the reasons 
therefor; and 

(c) the reaction of Government thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) to (c) There is no report of tiger 
presence in Sariska. As per the recent (2008) All India 
Tiger Estimation using the refined methodology, tiger 
presence has been reported in the Kuno Wildlife 
Sanctuary of Madhya Pradesh. The tiger population is 
estimated around 32 in the Ranthambhore Tiger 
Reserve of Rajasthan, which encompasses the Kaila 
Devi Wildlife Sanctuary, at times frequented by transient 
tigers. 

Monitoring of Health Scheme. 

1782. DR. DHIRENDRA AGARWAL: Will the 
Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether the national level programmes and 
schemes sponsored by the Ministry of Health and Family 
Welfare are not being monitored effectively leading to 
the wastage of Govemment funds; 

(b) the number of NGOs found guilty of improper 
monitoring of the said programmes and schemes during 
the last three years, aiongwith their names; and 

(c) the action taken by the Government In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) National level programmes 
and schemes under the Ministry of Health and Family 

Welfare are being monitored In accordance with the 
guidelines framed under each programme/scheme to 
ensure proper utilisation of funds and achieve the 
programme objectives. 

(b) and (c) The information is being collected and 
will be laid on the Table of the House. 

Predhlln Mantrl Bha,..t 
Jodo ParlyoJna 

1783. SHRI FAGGAN SINGH KULASTE: 

SHRI THAWAR CHAND GEHLOT: 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) the details of the highways proposed to be 
converted into four-lanes under Pradhan Mantri Bharat 
Jodo Parlyojna; 

(b) the status of the project till date; and 

(c) the number of proposals received from various 
State Governments in this regard till January, 2008, 
State-wise particularly for Madhya Pradesh? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
(SHRI K.H. MUNIYAPPA): (a) No Pradhan Mantri Bharat 
Jodo Pariyojna has been approved. Government has 
approved upgradation of National Highways totaling a 
length of 12.109 km. under Phase-III of National 
Highways Development Project (NHDP). The State-wise 
length of highways identified under NHDP Phase-III is 
given in the enclosed Statement-I. 

(b) The present status of NHDP Phase-III is given 
in the enclosed Statement-II. 

(c) Based on the proposal received and the 
interaction with State Governments, a consolidated list 
of stretches of National Highways were identified • I 

aggregating to a total length of 12,230 km. out of which 
12,109 km. have been approved by the Government. 
In addition to this proposals received from various State 
Governments, State-wise, for inclusion in Phase-III of 
NHDP are given in the enclosed Statement-III. 
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Statement·, 

State-wise length of highways identified under NHDP Phase-III 

SI. No. NH No. Stretch Under NHOP Phase-III Length (Km.) 

Andhra Prade.h 

1. 18 Cuddapah-Mydukur-Kurnool 192.5 

2. 202 Hyderabad-Yadgiri 30 

3. 205 Tirupati-TN/AP Border-Tiruthani 44 

4. 9 Hyderabad-Vijayawada-Machhlipatnam 240.5 

Total: 507 

Arunachal Prade.h 

1. 52A Itanagar-Arunachal Pradesh/Assam Border 22 

Total: 22 

A •• am 

1. 36 Doboka-Assam/Nagaland Border 118 

2. 44 Assam/Meghalaya Border to AssamlTripura Border 116 

3. 52 Baihata Chariali-Banderdewa 314 

4. 52A Badardewa-Assam/Arunachal Pradesh Border 9 

5. 54 SUchar-Assam/Mizoram Border 50 

Total: 807 

Bihar 

1. 19 and 77 Patna-Muzzaffarpur 60 

2. 19 and 85 Gopalganj-Chapra-Hajlpur 153 

3. 28A Motihari-Raxaul 67 

4. 30 Patna-Bakhtiarpur 53 

5. 31 Bakhtiarpur-Begusarai-Khagaria-Pumea 255 

6. 57A Forbesganj-Jogwani 13 

7. 77 Muzzaffarpur-Sonbarsa 89 
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SI. No. NH No. Stretch Under NHOP Phase-III Length (Km.) 

8. 80 Mokama-Munger 70 

9. 84 Patna-Buxar 130 

10. 83 Patna-Gaya-Dobhl 125 

Tot.1 : 1015 

Chhattlagarh 

1. 200 Raipur-Simga 28 

2. 43 Kumud-Ohamtari 23 

3. 6 Aurang-Raipur 45 

4. 6 MaharashtralChhattiagarh Border-Durg 94 

Total: 110 

Deihl 

, . 1 and 24 upto OelhVUttar Pradesh border 8 

2. 10 upto Delhi/Haryana border 20 

Total: 28 

Goa 

1. 17 MaharashtralGoa border-Panaji GoalKNT Border 139 

2. 4A Panaji-GoalKNT Border 69 

Tot.1 : 208 

GuJal1lt 

1. 6 GujaratIMaharashtra Border-Surat-Hazlra Port 84 

2. 6 Surat-Hazira Port 29 

3. 80 Jetpur-Somnath 127 

4. 59 GujaratlMadhya Pradesh Border-Ahmedabad 210 

5. 8A Ext. Kandla-Mundra Port 73 

" TOIIII : U8 

Haryana 

1, 10 Delhi/Haryana border-Hissar 140 
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Sf. No. NH No. StrMch Under NHOP Phue-H' Length (Km.) 

2. 22 AmbeIa-KaIka (Haryana Portion) 27 

3. 71 Rohtak-BawaJ 97 

4. 71A Panipat-Rohtak 73 

5. 85 AmbaIa-KailhaJ 78 

6. 71 Rohtak..JInd 45 

7. 73 PanchkuIa-Batwala·8aha-Yamuna Nagar upto Uttar Pradesh 108 
border 

ToIIII : 588 

HI.....,.,.' P ....... 
1. 22 HtmachaI Pradesh/Hary.n. border (K.fka)-Shlmla 110 

To.' : 110 

Jlwldland 

1. 33 Hazant.gh-Ranchl 75 

2. 33 Bathl-Hazaribagh 40 

3. 33 RanchhJamlhedpur 150 

Tot8I : 215 

t;}'; ~ 

1. 17 Kundapur--Surathkat 71 

2. 17 Mangalora-KNT/Keral. border 18 

3. 4 Neetamangala·Bangatora-HOIkote-Koiar-Mudbagaf 105 

4. 48 Neat.mangel.-H .... n 154 

5. 4A Balgaum·GoaIKNT Border 84 

6. 7 BangaJore-Hoaur 25 

7. 13 Bijtlpur.Hoapet 194 

8. 4 Mulbagal-KamataQ/Andhra Practalh Border 11 

ToIIII : 182 
------
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SI. No. NH No. Stretch Unct.r NHOP Phue-UI LengIh (KIn.) 

KerMI 

1. 17 KNTlKerala border-Khozlkode-EddapaHy 451 

2. 47 Thiruvananthapuram-KeralafTamll Nadu 80fder 29 

3. 47 Cherthalai-Thiruvananthapuram 180 

Totaf : 110 

Mad. Pt'IIIIah 

1. 3 Guna BYP888 14 

2. 3 Indore-Khalghat 83 

3. 3 Khalghat-Madhya PradeahlMaharahtra Border 88 

4. 59 Indofe-Jhabua-GujaratlMadhya PnadNh border 189 

5. 69 ObaIdullaganj-BhHmbetka 13 

6. 75 Jhansi-Khajuraho 100 

7. 86 (Ext) Bhopal-Sanchi 40 

8. 12 Bhopal-Rajmarg crosslng-Jabatpur 297 

Teal: 104 

M ......... 

1. 17 Panvel-Indapur 84 

2. 3 Gonde-Vadape (Thane) 100 

3. 3 Dhule-Plrnpalgaon 118 

4. 3 Pimpalgaon-Nallk-Gonde 80 

5. 3 Madhya PradeshlMaharuhtra EIordar-DhuIe 97 

8. 4 Kalamboli-Mumbra (6 lening) 20 

7. 50 Pune-Khed 30 

8. S Nagpur-Walnganga Bridge MaharaahtralChhatlilga Border eo 
9. S Walnganga Bridge MaharashtralChhattlagath Border 72 
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SI. No. NH No. Stretch Under NHDP Phase-III Length (Km.) . 

10. 6 Nagpur-Talegaon 90 

11. 6 Talegaon-Amravatl 58 

12. 9 Pune-Sholapur 170 

13. 13 Solapur-MaharashtraIKamataka Border 30 

Total: 888 

Manlpur 

1. 39 NagalandIManipur border-Imphal 112 

Total: 112 

Meghalaya 

1. 44 Shillong (excluding Shlllong Bypa88)-AI8amIMeghalaya Border 136 

Total: 138 

Mlzoram 

1. 54 AssamlMlzoram Border-Aizawl 140 

Total: 140 

Nagaland 

1. 36 and 39 Assam/Nagaland Border·OImapur 6 

2 39 Kohima-NagalandlManipur border 28 

Total: 34 

Orl ... 

1. 200 Chandlkhole-Duburl-Talchar 137 

2. 203 Bhubaneswar-Puri 59 

3 215 Panikoili-Keonjhar-Roxy 249 

4. 200 Roxy-Rajamunda 20 

5. 6 Sambalpur-Baragarh-Chhattisgam/Orissa Border 88 

Total: 5SS 
"--"- ~-. 



PHALGUNA 22. 1828(SAKA) fa au.1Ion, 510 

SI.No. NH No. Stretch Under NHOP Ph ••• ·111 Length (Km.) 

PoncHchHry 

1. 66 Pondicherry to Tamit N.dulPondicheny border 4 

Total: 4 

PunJ.b 

1. Jalandhar·Amritsar·Wagha border 84 

2. 15 Am rltsar·Pathankot 101 

3. 21 Chandlgarh·Kiratpur 73 

4. 22 Ambala·Zlrakpur (Punjab Portion) 30 

5. 22 Zirakpur·Kalka (Punjab Portion) 1 

6. 95 Ludhiyana-Talwandi 84 

Totel : 373 

Ral •• than 

1. 11 Uttar Pradesh/Rajasthan Border·Bharatpur 21 

2. 11 Bharatpur-Mahua 57 

3. 11 Mahua·Jaipur 108 

4. 11 Jaipur·Reenegus·Slkar 95 

5. 12 Jalpur· Tonk·Kota.Jhalawar 328 

6. 14 Beawar·Pall·Pindwara 246 

7. 8 Klshangarh·Ajmer·Beawar 82 

Totel : 937 

Tamil Nadu 

1. 205 Tamil NadU/Andhra Pradesh Border·T1ruthani-Chennal 94 

2. 220 Thenl·Kumili 57 
,. 

3. 45 Dlndlgul· Trichy 80 

4. 45B Madurl·Arupukottal-Tutlcorin 144 

5. 45 Ext. Oindlgul·Perlgulam-Theni 73 
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SI. No. NH No. Stretch Under NHDP Phue-III Length (Km.) 

6. 47 KeralaITamii Nadu Bon:ter-Kanyakumari 56 

7. 49 Madural-Ramna1hpuram,Rameshwaram·Ohanuskodi 186 

8. 66 Tamil NadulPondlche,.,y border-Tlndlvanam 36 
I 

9. 66 Kriahnaglrl-Thiruvanna~aIai-Tlndlvanam 170 

10. 67 Nagapatnam-Thanjarur-Trichy 130 

11. 67 Trichy-Karur (Incl. Trichy bypass) 50 

12. 67 Ext. Coimbatore-Mettupalayam 45 

13. 68 SaIem-Ulundrupet 134 

14. 210 Trlchy·Pudukkotal·Ramanathapuram 200 

ToMII : 145& 

UtIar PNcIMh 

1. 11 Agra-uttar PradeahlRajaathan BorU&r 42 

2. 24 Sitapur-Lucknow 76 

3. 24 Muradabad-Sltapur 246 

4. 58 DelhllUttar Pradesh border to Meerut 47 

5. 58 Meerut to Muzaffamagar 79 

6. se Meerut to Uttar PradeshlUttaranchal border 21 

7. 91 Ghazlabad-Allgarh 106 

Total: 817 

uu.l1Inchal 

1. 58 and 72 Uttar Pradesh/Uttaranchal border·Oehradun 125 

2. 87 Rampur·Kathgodam 88 

Total: 213 

WNt Bengal 

1. 35 aa ..... t·Bangaon 60 

2. 34 KoIkatta·Ohalkola 438 

Total : 411 
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81. 
No. 

1. ApprowII of NHDP PM •• 

length 

Cost 

2. 8tMue of _rd 

Total number of projects awarded 

Total length of projects awarded 

Total coat of projects awarded 

Batance length to be awarded 

3. St8tu. of Implementation 

Total length completed 

Length under Implementation 

DPR In progreaa 

.,.,.",.",-1" 
Additionsl propossls received from 

various State Govemments 

NH NH SectIons 
No. 

2 3 

MllClhy. P ....... 

1. 27 Anahabad-Mangawa 

2. 86 Ext. Sef1cn..Oewa 

3. 75 Jhanll-Dh ••• n Bordar 
Chhatarpur-Panna-a.ta 

Uaharuhtnt 

1. 6 Dhula-JaJgaon-Amravati 

to 

2 

2. 17 

3. 50 

4. 211 

12, 't08 Knl. 

As. eo,826 crore 

33 no. 

2,075 km. 

Ra. 12,488 crore 

10,034 Ian. 

44 kin. 

2,031 Ian. 

10,130 krn. 

3 

A...-.gaNd B.ad ,..... 
1. 21 

.. ..... fer .......et c.. Ichem .. 

1784. SHAfMATI NlVEDfTA MANE: . 
SHRI ANIAUOH PRASAD ALIAS SADHU I 

YADAV: 

SHAI SUBKASH MAHAAIA: 
SHAI EKNATH MAHAOEO GAIKWAD: 
aHAl MAOHU GOUO YASKtfl: 
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\ 
Will the Minister of HEALTH AND FAMILY 

WELFARE be pleased to state: 

(a) whether the Government proposes to spend 
around Rs. 15,000 crore on Health Care Schemes in 
the cities and towns of the 'country as reported in the 
Mint dated January 18, 2008; 

(b) if so, the details thereof; 

(c) whether the Government has any mechanism 
to eneck that the funds are not misused; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) The Government 
proposes to launch the National Urban Health Mission 
(NUHM) for urban poor, particularly for slum dwellers 
by making available to them essential primary health 
care services. The proposed outlay is approximately Rs. 
8600 Crores. 

(c) and (d) The question does not arise at this 
stage. 

National Wildlife Aotion Plan 2002-2018 

1785. SHRI K.C. SINGH "BABA": Will the PRIME 
MINISTER be pleased to state: 

(a) whether any guideline. have been laid down 
under the National Wildlife Action Plan 2002-2016 to 
protect landscapes around Wildlife reserves; 

(b) if so. the details thereof; 

(c) whether Mini-Hydel Projects in the Western 
Ghats are being granted forest clearance according to 
the National Wildlife Action Plan 2002-2016; 

(d) if so, the details of such. projects; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY 
OF ENVIRONMENT AND FOPIESTS (SHRI S. 
REGUPATHY): (a) and (b) The National Wildlife Action 
Plan (2002-2016) provides for eldending 'Ecological 

Fragile' status under the Environment (Protection) Act, 
1986 to adjoining areas of Protected Areas to be used 
as an additional tool to strengthen the buffers and 
corridors around the Protected Area network. 

(c) to (e) The National Wildlife Action Plan (2002. 
2016) does not provide any particular guidelines for 
clearance of mini hydel projects In Western Ghats or 
any other area. All the projeote Including mini hydel 
projects are given clearance in accordance with. the 
existing Rules and Laws of Ministry. 

Review of Scheme. Concerning 
Female Foeticide 

1786. SHRI M. RAJA MOHAN REDDY: Will the 
Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether the Government has rpviewedl 
monitored Its various schemes concerning female 
foeticide; 

(b) if so, the details thereof and if not, the reasons 
therefor; and 

(c) the action taken by the Government In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) The Government has 
taken action on strengthening the Pre-Conception and 
Pre-Natal Diagnostic Techniques Act (PC and PNDT 
Act) as well as creating awareness on the issue through 
various IEC mechanisms, which are reviewed and 
monitored on continuous basis. Some of the steps taken 
by the Government to improve the Child Sex Ratio In 
the Country are constitution of the Central Supervisory 
Board under the Chairmanship of Union Minister of 
Health and Family Welfare, whose function, Inter alia, 
Is (I) to advise the Central Govemment on policy matters 
relating to use of pre-natal diagnostiC techniques, sex 
selection techniques and against their misuse; (Ii) to 
review and monitor implementation of the Act and rules 
made thereunder and recommend to the Central 
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Govemment changes In the said Act and rules; (iii) to 
create public awareness against the practice of pre-
conception sex selection and pre-natal determination of 
sex of foetus leading to female foeticide; constitution of 
the ~ational Inspection and Monioring Committee for 
undertaking field visits periodically across the country, 
and constitution of the National Support and Monitoring 
Cell for effective implementation of the Act, training of 
Judiciary, publication of Annual Reports, Frequently 
Asked Questions (FAQs) , On-Line Complaint facility on 
the Ministry's Website, organizing sensitization 
workshops/seminars, launching of 'Save the Girl Child' 
campaign, seeking cooperation from the NGOs/religious 
leaders etc. Further, under the National Rural Health 
Mission, Auxiliary NurSing Midwife (ANM) and Accredited 
Social Health Activist (ASHA) are being sensitized on 
the issue. Also, funds have been provided to all States/ 
UTs under the Rural Child Health programme for 
implementation of the Act and related activities. A sum 
of Rs. 5.00 1akh for each of the 126 Members of 
Parliament (Lok Sabha and Rajya Sabha) from the 
States/UT of Chandigath, Deihi, Gujarat. Haryana, 
Himachal Pradesh, Punjab and Rajasthan has been 
provided through the concemed District Authorities to 
create public awareness on sex selection and declining 
sex ratio by organizing exhibitions, seminars, workshops, 
trainings/orientations programmes for PRls, SGHs, public 
meetings, debates, essay competitions, nukkad nataks, 
stage shows etc. 

{Translation1 

SpON Ho.tel. In RaJaethan 

1787. SHRI SUBHASH MAHARIA: Will the Minister 
of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) whethther the Govemment has proposed to set 
up sports hostels to promote sports in Rajasthan during 

the year 2007-08; 

(b) if so, the details thereof, location-wise; and 

(c) the amount of funds proposed to be allocated 
by the Union Govemment for this purpose? 

THE MINISTER OF PANCHAYATI RAJ. MINISTER 
OF YOUTH AFFAIRS AND SPORTS AND MINISTER 
OF DEVELOPMENT OF NORTH EASTERN REGION 
(SHRI MANI SHANKAR AIYAR): (a) No, Sir. There Is 
no scheme available. to the Ministry for setting up sports 
hostels. 

(b) and (c) 17'0 not arise. 

{English1 

Mapping of R •• oure •• by Satellite. 

1788. SHRI AMITAVA NANDY: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the mapping of resources in the remote 
and inaccessible areas of the country is being done 
through satellites by using remote sensing technology; 

(b) if so, the details thereof; and 

(c) the action taken by the Govemment In this 
regard, particularly to ensure safety and security of the 
country? 

THE MINISTER OF STATE IN THE PRIME 
MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN): (a) 
Yes, Sir. 

(b) Mapping of natural resources addressing areas 
such as forestry; land use/land cover; water resources; 
snow and glacier; are carried out using satellite remote 
sensing techniques. These studies are carried out for 
remote as well as inaccessible areas of the country also. 

(c) The maps and findings of these studies are 
being utilized by the Govemment for planning purposes. 
The Remote SenSing Data Policy of Govemment of India 
empowers the Govemment to impose restrictions over 
distribution of remote sensing data to ensure safety and 
security of the country. 

Con .. rvatlon of Marin. Turtl •• 

1789. SHRI P.C. THOMAS; Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Union Govemment has received a 
proposal from the State Government of Kerals for 
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conservation of marine turtles and endangered marine 
animals found along the sea coast of Kerala; 

(b) if so, the details thereof; and 

(c) the response of the Union Govemment thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) to (c) Yes, Sir. Govemment of India 
has received a proposal from Govemment of Kerala for 
the conservation of marine turtles and other endangered 
marine animals along the coast of Kerala at a cost of 
Rs. 6.65 crores. Such proposals are processed by the 
Central Govemment subject to the availability of funds, 
conformity of the proposal to the guidelines in vogue 
and fulfillment of necessary legal and administrative 

requirements. 

[Translation] 

Public-Private Partner.hlp In 
Developmental Projecta 

1790. SHRI RAMJI LAL SUMAN: 

SHRI SURAJ SINGH: 

Will the PRIME MINISTER be pleased to state: 

(a) whether various projects under different 
departments are being Implemented with private-public 
participation; 

(b) if so, the number of such projects being 
implemented as on December, 2007; 

(c) whether the Government has a proper 
monitoring mechanism In this regard; and 

(d) if so, the details thereof alongwith the name of 
such agencies? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) and (b) 
The details regarding number of public private partnership 

(PPP) projects approved by PPPAC In various infrastruc-
ture sectors, upto December, 2007 are as under:-

Sector 

Road 

Shipping 

Number of PPP 
projects approved 

by PPPAC 

40 

8 

(c) and (d) The concemed Mlnlstries/Departments 
monitor the progress of implementation of the concemed 
PPP projects. The Committee on Infrastructure (Col) and 
the Empowered Sub-Committee of the Col also regular1y 
review progress of key projects of various Infrastructure 
sectors to ensure that established targets are realized. 

[English] 

IPCC Report on Climate Change 

1791. SHRI CHANDRAKANT KHAIRE: 

SHRI NAVE EN JINDAL: 

Will the, PRIME MINISTER be pleased to state: 

(a) whether Govemment has taken the cognizance 
of the recent report of the Intergovemmental Panel on 
Climate Change (IPCC); 

(b) if so, the details of its findings; 

(c) whether the Govemment has made any study 
of the Report for I1s implementations In the country; 

(d) if so, the details thereof; and 

(e) the remedial measures taken or proposed to 
be taken to contain the consequences of the expected 
climatic changes in the country? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMa NARAIN 
MEENA): (a) to (e) The Govemment is aware of the 
reports of Inter Govemmental Panel on Climate Change 
(IPCC) and is seized of the concems. The IPCC has 
brought out the Fourth assessment report containing the 
information on the science of climate change. Impacts, 
Adaptation and Vulnerability to Climate Change, 
mitigation of climate change. The report provides global 
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observed changes in the climate parameters and also 
contains future projections of climate change during upto 
end of 21st century. According to the report, the global 
atmospheric concentration of carbon dioxide has 
increased from a pre industrial value of about 280 ppm 
to 379 ppm in 2005. The projected temperature Increase 
by the end of this century is likely to be in the range 2 
to 4.5°C with a best estimate of about 3°C. 

The report provides global and regional level 
impacts-both observed and projected for various 
physical and biological systems besides various sectors 
of economy. The observational evidence from all 
continents and most oceans shows that many natural 
systems are being aifected by regional climate changes, 
particularly temperature increases and by 2050s, annual 
average river runoff and water availability are projected 
to increase by 10-40% at high latitudes and in some 
wet tropical areas, and decrease by 10-30% over some 
dry regions at mid-latitudes and in the dry tropics, some 
of which are presently water stressed areas. Further, 
heavy preCipitation events, very likely to increase in 
frequency, will augment flood risk. The reports provides 
impacts on Ecosystems. Food, Fibre and Forest 
products, Coastal systems and low-lying areas, Industry, 
Settlement and Society and Health. 

The report further provides global level assessment 
of new literature on scientific, technological, environ-
mental, economic and social aspects of climate change 
after 2002. It provides global. trends of greenhouse gas 
emissions; mitigation in short and medium term (until 
2030); mitigation in long term (after 2030); policies, 
measures and instruments to mitigate climate change; 
sustainable development and climate change mitigation 
and gaps in knowledge. The report does not provide 
country specific information and discusses the various 
Issues at global level. 

A range of under mentioned pOlicieS, programmes 
and Initiatives address the concems of projected climate 
change:-

(a) energy conservation and improved energy 
efficiency in various sectors as well as setting 
up of Bureau of Energy Efficiency 

(b) promoting use of renewable energy 

(c) power sector reforms and active renewable 
energy programme 

(d) use of cleaner and lesser carbon intensive fuel 
for transport 

(e) fuel switching to cleaner energy 

(f) afforestation and conservation of forests 

(g) promotlon'of clean coal technologies 

(h) reduction of gas flaring 

(i) encouraging Mass Rapid Transport systems 

(j) environmental quality management for all 
sectors 

The Government has set up "Expert Committee 
on Impacts of Climate Change". The Terms of Reference 
of the' Committee are to study the Impacts of 
anthropogenic climate change on India and to Identify 
the measures that we may have to take In the future In 
relation to addressing vulnerability to anthropogenic 
climate change Impacts and any other matter relevant 
to these. 

A ooordination committee chaired by Hon'bla Prime 
Minister called "Prime Minister's Council on Climate 
Change to coordinate national action for assessment, 
adaptation and mitigation of climate change" was 
constituted on 6th June 2007 to evolve a coordinated 
response to issues relating to climate change at the 
national level and to provide oversight for formulation 
of action plans in the area of assessment, adaptation 
and mitigation of climate change. 

{Translation] 

Training of Per.onnel to 
Monitor Projects 

1792. SHRI SURAJ SINGH: 

SHRI RAJIV RANJAN SINGH "LALAN": 

(a) whether the Government has formulated a 
scheme to meet the requirement of trained personnel 
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for monitoring the under-construction projects being run 
in joint ventures of Government and private partnership; 

(b) if so, the details thereof; 

(c) the total number of personnel proposed to be 
trained under the said scheme; and 

(d) the details of the curriculum prescribed for the 
training? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS. (SHRI SURESH 
PACHOURI): (a) to (d) The Government has formulated 
no specific training programme/scheme to train personnel 
for monitoring the under construction projects being run 
in jOint ventures of Government and private partnership. 

Financial Assistance for Infant 
Welfare Programme 

1793. SHRI RAMDAS ATHAWALE: Will the 
Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether there is any proposal by World Bank 
for providing financial assistance to India for Infant's 
Welfare Programme; 

(b) if so, the details thereof; and 

(c) the benefits that are likely to accrue as a result 
thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) The World Bank is 
committed to provide financial assistance to the Ministry 
of Health and Family Welfare, Govemment of India, to 
improve Infant and child health care under the 
Reproductive and Child Health (RCH II) Programme 
which is a centrally sponsored scheme covering all 
States and Union Territories. 

(b) The total World Bank financing for this project 
is proposed to be 360 million U.S. Dollars. 

(c) The RCH II programme alms to reduce Infant 
Mortality to below 30 per thousand live births by year 
2010. 

Quality of Packaged Drinking Water 

1794. SHRI MAHAVIR BHAGORA: Will the 
Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether the Government has prescribed any 
norms for maintaining quality for packaged drinking 
water; 

(b) if so, the details thereof; 

(c) the number of cases unearthed by the 
Government for violating the quality norms alongwith; 

(d) action taken by the Government thereon; 

(e) whether the Government proposes to modify 
the standards of quality, for packaged drinking water; 

(f) If so, the details thereof; and 

(g) the time by which these standards are likely 
be effected? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) The Standards of 
packaged drinking water have been prescribed in the 
Prevention of Food Adulteration (PFA) Rules, 1955 
wherein it has been provided that no person shall 
manufacture, sell or exhibit for sale packaged drinking 
water except under Bureau of Indian Standards 
certification mark. 

(c) and (d) The implementation of the PFA Act, 
1954 and PFA Rules, 1955 is carried out by the State 
Governments/UT Administrations, who take action in 
case of any violation of the PFA Rules. The requisite 
Information Is accordingly being collected from them and 
will be laid on the Table of the House. 

(e) No, Sir. 

(f) and (g) Do not arise. 
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[English] 

T .... tm.nt of Urological 01 ...... 

1795. MS. INGRID MCLEOD: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) the number of patients suffering from urological 
diseases In the country, particularly In Delhi for the last 
three years, year-wise; 

(b) the details of facilities available for treatment 
of such diseases; and 

(c) the steps proposed to be taken to Improve the 
arrangements for the patients, particularly the senior 
citizens? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) There are several tests 
which may be done on urine to determine various 
ailments related to urine or manifest through urine. The 
data regarding number of patients' suffering from urine 
related diseases In the country is not collected and 
maintained by the Ministry. 

(b) The patients of urine related diseases are 
treated in the health care delivery system at all levels 
upto CHC/PHC. The complicated cases are treated in 
District Hospitals and Medical Colleges besides premier 
Institutions like AIIMS/PGI etc. 

(c) The National Rural Health Mission is already 
operational and taking care of the health delivery 
system. 

Mod.rnlutlon and Expan.lon of 
Ho.pltal. In Deihl 

1796. SHRI MADAN LAL SHARMA: Will the 
Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether the Government has chalked out plans 
for the expansion and modernization of Central 
Government Hospitals in the Capital; 

(b) if so, the details thereof; and 

(c) the amount already spentllikely to be incurred 
for purpose during the last three years Including the 
current year? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) Modernization of 
Central Govt. Hospitals in the Capital under the 
Administrative Control of this Ministry is a continuous 
process. The Vardhman Mahavir Medical College 
(VMMC) has been established in the Safdarjung 
Hospital. The Government of India is contemplating a 
Redevelopment Plan of Safdarjung Hospital for its 
expansion and modernization during 11th Five Year 
Plan. Casualty and Emergency Department (Trauma 
Centre) in Or. RML Hospital has been strengthened and 
upgraded at a copy of Rs. 50.11 Crore incurred so far. 
PGIMER at Dr.RML Hospital has been set up at a cost 
of Rs. 60.16 Crore. In addition, Request for Proposal 
for Redevelopment Plan for Lady Hardinge Medical 
College and Associated Hospitilis (LHMC) has been 
invited. 

Dwindling of Water Level In 
Bharatpur Bird Sanctuary 

1797. SHRIMATI MANEKA GANDHI: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Government is aware that 
UNESCO has threatened to drop the Bharatpur Bird 
Sanctuary from Its world heritage list because the 
sanctuary is losing Its birds due to dwindling water level; 

(b) if so, the details In this regard; and 

(c) the steps taken/to be taken to rectify the 
situation? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) and (b) The World Heritage 
Committee in their meeting held during 2005 at Durban, ' 
expressed serious concern over the situation of 
Keoladeo National Park resulting from inadequate 
availability of water to maintain the wetland ecosystem. 
In their next meeting held at Vilnius, Lithuania, in 2006, 
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the World Heritage Committee sought an updated, 
comprehensive report on the state of conservation of 
the World Heritage property alongwith the request to 
implement long tenn solutions for water problem of the 
Par1<. 

(c) The steps taken to rectify the situation are as 
given below:-

(I) The Ministry of Environment and Forests has 
been providing financial and technical 
assistance to the State Government for the 
better management of Keoladeo National Par1<. 
An amount of.Rs. 26.3472 lakhs has been 
released during the current financial year under 
the centrally Sponsored Scheme • Assistance to 
Development of National Parks and 
Sanctuaries·. 

(Ii) An UNESCO funded project has been launched 
for better management of Keoladeo National 
Par1<. 

(iii) The State Government has completed the 
Chilksana Canal project, which would draw 50-
60 Mcft. flood water to Keoladeo National Par1< 
,during the monsoon period. 

(Iv) Two more projects, viz, Govardhan Drain 
project and Dholpur-Bharatpur Chambal drinking 
water project have also been prepared by the 
State Govemment to mitigate the water scarcity 
in Keoladeo National Park. 

(v) To address the emergency situation four new 
deep bore wells and two new shallow bore 
wells have been dug Inside the Par1<. 

Indian Rare Eartha LImited 

1798. SHRI A.V. BELLARMIN: Will the PRIME 
MINISTER be pleased to state: 

(a) the present stage of expansion wor1< In Indian 
Rare Earths Limited, Manavalakurichl; 

(b) the time by which the expansion work Is likely 
to be completed and production to be start; and 

(c) the reasons for the delay? 

THE MINISTER OF STATE IN THE PRIME 
MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN): (a) 
to (c) The present Mineral Separation Plant (MSP) of 
the Indian Rare Earths Umited (IREL) at Manavalakurlchi 
has a capacity to process 90,000 tons -per year of 
Ilmenite and associated minerals. The raw material for 
this was being obtained partly from mining carried out 
by IREL from the land for which mining lease has been 

issued by the State Government and partly from 
collection of beach washings from the said area. As per 
the long tenn corporate plan of IREL, expansion of the 
Manvalakurichi Plant from 90,000 tpy to 1,50,000 tpy in 
phase-I and to 2,50,000 tpy in phase-II was one of the 
action points. Implementation of this action point 
commenced in the year 2000. Parallel action was taken 
to invite tenders for expansion of the MSP, take steps 
to obtain fresh mining leases and/or renewal of existing 
mining leases from the Government of Tamil Nadu and 
pre-project activities with a view to obtain various 

statutory clearances. 

The Beach Sand Mineral industry faces volatile 
business cycles. Keeping this in mind, based on the 
then prevailing demand in the world market for ilmenite 
and other heavy minerals, for sometime the expansion 
plan was put on hold. With the market condition 
becoming more favourable, the Implementation process 
was recommenced and the expansion programme was 
fonnaJly launched on 12-9-2006. However, thereafter 
there has been a series of hurdles on various fronts. 
The foreign party in favour of whom a Letter of Indent 
(LOI) was issued for turnkey expansion of the MSP, 
first had to obtain clearances from his host country. 
Certain conditionalities attempted to be incorporated for 
getting the clearance were found to be not acceptable 
to IREL. Further, the party wanted to be compensated 
fully for the appreciation of the Indian Rupee which has 

occurred over the last couple of years and certain 
tax liabilities arising under the Income Tax Act on being 
a foreign entity having a penJlanent estabHshment In 
India. 

On the front of mining leases and raw material 
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supply, only part of the existing mining leases have been 
agreed to be renewed by the State Govarnment of Tamil 
Nadu. On the applications made for fresh mining leases, 
no decisions have yet been taken by the State 
Government. Because of IREL being able to operate 
only on part of the erstwhile mining leases it had, the 
collection of beach washings have also substantially 
gone down. 

As far as statutory clearances are concemed, as 
per the revised notification of the Ministry of Environment 
and Forests, it has become mandatory on IREL as the 
project proponent to carry out de-novo EIAIEMP studies. 

Actions are being initiated by IREL to sort out all 
the above issues. Under these circumstances, the 
execution of the project can be revisited only after the 
above mentioned issues have been sorted out. 

[Translation 1 

National Urban Health Mission 

1799. SHRI GANESH SINGH: 

SHRI RAVI PRAKASH VERMA: 

SHRI ADHALRAO PATIL SHIVAJIRAO: 

SHRI ANANDRAO VITHOBA ADSUL: 

SHRI. RAJNARAYAN BUDHOLlYA: 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the number of cities likely to be covered under 
the National Urban Health Mission (NUHM) in the first 
phase; 

(b) the time by which the remaining cities are likely 
to be covered subsequently under the NUHM; 

(c) the number of Urban Health Centres required 
to cover the identified cities and rural areas under the 
NUHM alongwith the funds likely to be sanctioned for 
the purpose; and 

(d) the measures taken by the Govemment to meet 

the requirement? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) The Xlth plan 
document has proposed National Urban Health Mission 
(NUHM) for urban poor, particularly for slum .dwellers 
by making available to them essential primary health 
care services. The NUHM would cover all cities with a 
population of one Lakh and above as per Census 2001. 

(c) The NUHM proposes to cover all the cities with 
a population of one lakh and above. The population of 
such cities is 21.07 crores as per census 2001. 

(d) The National Urban Health Missions proposes 
to address health needs of Urban Poor with special 
focus on urban area. 

Foreat Development ProJecta 

1800. SHRI AJIT JOGI: Will the PRIME MINISTER 
be pleased to state: 

(a) whether the Union Government has received 
proposals from various States for development of 
forests; 

(b) if so, the details thereof alongwith their coat, 
State-wise; and 

(c) the time by which these proposals are likely to 
be cleared? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) A statement has been laid on the 
Table of the House. 

(b) and (c) The Ministry of Environment and 
Forests is implementing the National Afforestation 
Programme (NAP) Scheme, which is mainly aimed at 
development of forests. The scheme is being 
implemented through a two-tier decentralized institutional 
set up of Forest Development Agency (FDA) at the' , 
Forest Division level and Joint Forest Management 
Committees (JFMCs) at the village level. As on 15-2-
2008 the Ministry has received proposals for n8 FDA 
projects out of which 753 FDA Projects have been 
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approved at a total cost Rs. 2063.78 crores. The State- suitability as per the Guideline. of the NAP Scheme, 
wise figures are given in the enclosed statement. The the submission of proper documents and availability of 
remaining proposals will be approved subject to their funds under the Scheme. 

Statement 

Number of FDA Project Proposals received and approved 

(15-02-2008) 

SI. Name of StatelUT No. of FDA No. of FDA Approved Cost 

No. Project Project of FDA Project 

proposals proposals (Rs. Cror8s) 

received approved 

2 3 4 5 

1. Andhra Pradesh 37 35 95.38 

2. Arunachal Pradesh 22 22 32.55 

3. Assam 30 30 50.82 

4. Bihar 10 10 27.37 

5. Chhattisgarh 32 32 133.16 

6. Goa 3 3 2.39 

7. Gujarat 23 21 108.12 

8. Haryana 18 18 65.84 

9. Himachal Pradesh 30 30 64.19 

10. Jammu and Kashmir 31 31 86.31 

11. Jharkhand 32 32 92.25 

12. Kamataka 45 45 149.52 

13. Kerala 28 25 66.64 

14. Madhya Pradesh 55 52 132.28 

15. Maharashtra 46 45 130.96 

16. Manipur 16 14 46.12 

17. Meghalaya 8 8 22.61 
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1 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

[English] 

2 

Mlzoram 

Nagaland 

Orissa 

Punjab 

Rajasthan 

Sikkim 

Tamil Nadu 

Tripura 

Uttar Pradesh 

Uttarakhand 

West Bengal 

Total 

Pakl.tanl Foreign Mini .... •• 
VI.lt to India 

3 

21 

18 

45 

15 

33 

7 

32 

13 

70 

38 

20 

778 

1801. SHRI ADHIR CHOWDHURY: Will the 
Minister of EXTERNAL AFFAIRS be pleased to state: 

(a) whether the Pakistani Foreign Minister recently 
visited India: 

(b) if so, the details thereof alongwlth the 
discussions held during his visit; 

(c) whether the issue regarding cross-border 

terrorism had also been discussed; and 

(d) if so, the outcome thereof? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) to (d) The Foreign Minister 
of Pakistan Mr. Inamul Haq visited India on December 
7-8, 2007 to attend the 29th session of the SAARC 
Council of Ministers. On the margins of the SAARC 

4 5 

21 82.30 

18 48.55 

43 109.18 

15 28.05 

33 41.30 

7 45.11 

32 102.61 

13 29.57 

60 145.89 

38 73.06 

20 51.64 

753 2063.78 

Meeting. a bilateral meeting was held wi1h the Minister 
of External Affairs wl.ere issues of mutual concern 
including those relating to terrorism were discussed. 

Capture of Paldetllnl flailing Boate 

1802. SHRI MADHUSUDAN MISTRY: Will the 
Minister of EXTERNAL AFFAIRS be pleased to state: 

(a) the total number of boats of Pakistani fishermen 
captured by Indian Security Agencies; 

(b) the number of such boats released by Indian 
Security Agencies during the last three years; 

(c) whether Government pays any compensation 
to the fishermen; and 

(d) if so, the details thereof? ,. 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) As per Information available 
50 boats belonging to Pakistani fishermen are In custody 
of the authorities since September 2005. 
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(b) No boats were released In,the_t three yea,... 

(c) No compensation is. being paid by Govennnent 
to Pakistani fishemen. 

EnYlronment 01 ___ 10'" 

Pendtng "'UI'· 
1803. SHRI RAYAPATtSA'MUSNARAO: 

SHRI ABDULLAKUTTY: 

SHRI MADAN LAL SHARMA: 

Will the PRIME MINISTER be pleased to state: 

(a) whether several tourism a. well a. other 
developmental projects In various States are pending 
for environmental ctearance wtth the Union GcMtmment; 

(b) if 80, the details of ..... pIDjecta'~ptndlng, 
State-wise; 

(c) the steps taken to expedite clearance of theM 
projects; and 

(d) the time by which all ..... praiects are likely 
to be cleared? 

THE MINISTER OF STATE Ibi THE MINISTRY OF 
~VIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a> Section-wile; ..... up of :1014 develop-
mentprojects which await environment oIaarance In 1ha 
Ministry is as follows:-

(i) Coal 3 

(i1) Construction 728 

(iii) Industry 68 

(iv) Mining (Non-Coal) 147 

(V) Nuclear 

(vi) River Valley 28 

(vii) Thermal 41 

(b) S1ate-wiseand UR60n '."4bpwiH, ..... Is,of 
these projects are,giwen in the'endoI8dStatemant-I. 

(el The steps taken for earty decilion on the 

~ Include the conttnuou. monitoring of the ..... , 
. the enhanced 'duration of the Expert Appraisal 
Committee meetings and appraisal of category 'B' 
pr0p08als at State leyel as per Environment Impact 
AMessment NottfIcation, 2006. 

(d) efforts are made to clear the.e projects wtthln 
the- atiputated time frame al per EIA Notification, 2006. 

SfllflMJent 

STATES 

1. Assam 04 

2. Andhra Pradelh 73 

3. Arunachal Pradesh 04 

4. Bihar 03 

5. ChaWegarh 14 

6. Gos 17 

7. Gujarat 52 

8. Haryana 36 

9. ~........., 10 

10. Jammu and Kasmlr 02 

11. Jharkhand 18 

12. Kernataka 23 

13. KeraJa 10 

14. Madhya'ilradeah 43 

15. Maharuhtra 76 

16. Manipur 01 

17. MeghaJaya 01 

18. Orilla 61 

19. Punjab 02 

20. Rajasthan 89 

21. SIWdm 02 
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22. Tamil Nadu 

23. Uttaranchal 

24. Uttar Pradesh 

25. West Bengal 

UNION TERRITORIES: 

1. 

2. 

Chandigarh 

Delhi 

Ve ..... Traffic Syatem and 
Ro-Ro Terminal Project 

166 

19 

04 

09 

06 

71 

1804. SHRI HARIN PATHAK: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) whether Government proposes to establish 
Vessels Traffic System in Gulf of Kutch to regulate the 
shipping traffic; 

(b) if so, the details thereof and furnish action taken 
in this regard alongwith the time-frame fixed for; 

(c) whether the Union Government has received 
any proposal from State Government of Gujarat 
regarding the environmentally sound Ro-Ro terminal 
project in Gulf of Cambay; and 

(d) if so, the details thereof and reaction of Union 
Government thereto? 

THE MINISTER OF SHIPPING, ROAD 
TRANSPORT AND HIGHWAYS (SHRI T.R. BAALU): (a) 
Yes, Sir. 

(b) The project consists of Civil Engineering work 
and instaUation of VTS equipment. It comprises 
establishment of one Master Control Centre at Kandla, 
nine Radar Stations spread over entire Gulf of Kutch, 
six Port Monitor stations, two Radio Direction finders 
Meteorological and Hydrological Sensors and associated 
microwave link. The Civil Engineering wort< consists of 
construction of ten 60 meter, one 50 meter and two 30 
meter high RCC towers, one Master Control Centre 

building and other anemary buUdlngl. The Civil 
Engtneering work illprMd OYer 17 ..... Thepqect 
is likely to be cornpIated by October, 2008. 

(c) Yes, Sir. A proposal from Gujarat Infrastructure 
Development .8oard for Wlblflty gap funding for· Ro-Ro 
Ferry Servtce In Gujarat· W8I reoeIved by MtnJatry of 
Finance, Department of Economic Affairs, In August, 
2006. 

(d) Government of Gujarat halrequeeted for grant 
of Rs. 50 Cr0r8S under the vlabiflty gap funding scheme. 
The ferry terminals were to be built by a private party 
who would also operate the ferry service on a monopoly 
basis. The proposal was considered by the Empowered 
Institution and it was pointed out that Government of 
India Grant funds cannot be utilized to support monopoly 
infrastructure servlc.s. The Project Authority was 
requHted to .. viae the proposal. RevIled proposal hU 
not been submitted by the State Government. 

AppoIntment of Doctora In 
CGHSDI ........... 

1805. SHRI M. APPADURAI: Will the Minister of 
HEALTH AND FAMILY WELFARE be pI.ased to state: 

(a) whether the Gov.rnment propoHS to appoint 
spectaliat doctors In all the C.G.H.S. dlspenMries to 
meet the growing demand of the dillbettc patients In 
the country; 

(b) If 10, the details thereof; and 

(c) the action taken by the Govemment In this 
regard? 

THE MtNISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SKRIMATI 
PANABAKA LAKSHMI): (a) No, Sir. 

(b) and (c) Question does not arlee. 

1806. SHRI OttENGARASURENDRAN:. Will the 
Minister of HEALTH AND FAMILY WELFARE be 
pIeued . .to ..... : 
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(a) whether the Union Govemment has taken steps 
to implement the recommendations of Javed Chowdhary 
Committee Report which was setupto enquire into the 
working conditions of Govemment Doctors; and 

(b) if so, the details thereof and the steps taken 
by Govemment in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) Yes, Sir. 

(b) The main recommendations of the Committee 
inter-alia include (i) Removal of stagnation at Senior 
Administrative Grade (SAG) and Higher Administrative 
Grade (HAG) level; (ii) enhancement of retirement age 
to 62 years; (iii) Terminal benefits of additional 5 years 
of service over and above 5 years already admissible 
t,mder Pension Ru1es; (iv) Permission to attend 
Intemational Conferences/Symposia once in 2 years with 
financial assistance of Rs. 1.00 Lac per case (v) 
Enhancement ,of NPA to 30%; and (vi) Enhancement of 
Book/Researchl Academic Allowance. 

The age of retirement of Specialist doctors of 
Centrai Health, Service has already been enhanced to 
62 years. Orders for allowing Central Health Service 
(CHS) Doctors to attend Intemational Conferences/ 
Symposia once in 2 years with financial assistance of 
Rs. 1.00 Lac per case has also been issued. 

The proposal for allowing Terminal benefits of 
additional 5 years of service over and above 5 years 
already admissible under Pension Rules was taken up 
thrice with Department of Pension and Pensioner's 
Welfare but not agreed to by that Department. 

While the action towards imp:ementation of other 
recommendations was in progress, Department of 
Expenditure, Ministry of Finance have In the meantime 
issued instructions vide OM No. 5/16/2006-E.lII.A dated 
21-12-2006 that all cases involving upgradation of pay-
scales, grant of fresh non-functional scales, new 

.allowances, enhancement of existing Jllowances are to 
be brought before the 6th Central Pay Commission. 
Accordingly the Issues relating to enhancement of Non 
Practicing Allowance, increase of Annual Allowance or 

BooklResearch/Academlc Allowance and the proposal 
for enhancement of age of superannuation of General 
Duty Medical Officers sub-cadre have been referred to 
6th Central Pay Commission. 

Annual Plan Outlay 2008-08 for 
Tamil Nadu 

1807. DR. K. DHANARAJU: Will the PRIME 
MINISTER be pleased to sUlte: 

(a) whether the Government has allocated Rs. 
16,000/- crores as Annual Plan Outlay for 2008-09 for 
State Govemment of Tamil Nadu; 

(b) if so, whether the allocations include funds for 
interlinking of rivers within the State; 

(c) If so, the proposal for spending the amount on 
such proposed projects, details thereof project-wise; 

(d) the mechanism of monitoring the same by the 
Union Govemment? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) Tamil 
Nadu's Annual Plan Outlay for 2008-09 has been fixed 
at Rs. 16,000/- crores. 

(b) to (d) The projectwise allocations will be 
provided by the State Govemment after the details 
thereof are finalized and the State Budget is presented 
to the legislative Assembly. 

SpeCial Package for Employment 
Generation In NER 

1808. SHRI HARIBHAU RATHOD: Will the Minister 
of DEVELOPMENT OF NORTH EASTERN REGION be 
pleased to state: 

(a) the details of Prime Minister's special package 
of assistance for development of North Eastem States 
of the country, State-wise; 

(b) the areas of activity for which the proposed 
funds are to be utilized; and 

(c) the nature of employment generated in the 
region during the financial year 2007-08 and the 
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employment proposed' to be generated during the year 
2008-09? 

THE MINISTER OF PANCHAYATI RAJ, MINISTER 
OF YOUTH AFFAIRS AND SPORTS AND MINISTER 
OF DEVELOPMENT OF NORTH EASTERN REGION 
(SHRI MANI SHANKAR AIYAR): (a) and (b) The details 
of the announcements made by the Prime Minister during 
his visit to the North East Region may be seen in the 
website of this Ministry www.mdoner.gov.in. A summary 
of announcements made during the last three years, 
also indicating the areas of activity to be covered during 

Implementation, may be seen as the enclosed statement. 

(c) These special packages are for the socio-
economic development of the North-East States 
comprising, primarily, infrastructure projects in sectors 
such as Road Transport and Highways, Hydro Power, 
Water Resources, Railways, Tourism, Civil Aviation, IT 
and Communication, Rural Development, Human 
Resource Development and Health and Family Welfare. 
Employment generation is in-built In all these development 
programmes, during their implementation as well as 
maintaining them thereafter. 

Stlltement 

State-wise Special Packages announcfICI by Prime Minister during the last 3 years 

SI.No. Date/Year Region 

1. 20th and 21st Nov., 2004 Manipur 

2. 21st and 22nd Nov., 2004 Assam 

3. 29th October, 2005 Trlpura 

4. 16th and 17th January, 2006 Assam 

5. 2nd December, 2006 Mlinlpur 

Areas of activity 

Develop administrative Infrastructure, Improve 
connectivity and rural health Infraaltructure, electrification 
of tribal villages, upgradation of higher institutions, 
establishment of sports academy at Khuman Lampak 

and development of irrigation facilities. 

Flood control and soil conservation, blueprint for 
employment, improving connectivity-air, rail, road, 
improving health infrastructure, setting up micro hydel 
projects including rural electrification, setting up NE 
water authority, support to tea industry and create 
games infrastructure. 

Improve connectivity road, rail and telephone, 
upgradation of higher institution, connection of Agartala 
to East-West Corridor at Jorbat on NH-37, restoration 
of rail and road transit: through Bangladesh, four-Janlng 
of NH-44 and construction of state capital complex. 

Setting up of Gas Cracker Project, upgradatlon of ITls 
in 4 centres. upgradation of Doordarshan transmisalon, 
setting up of an IT park and SEZ, rural electrification, 
safe drinking water supply, telephone connection to all 
villages, setting up of nursing college, launching of North 
East Water Resources Authority (NEWRA). 

Upgradation of Regional Institute of Medical Sciences 

" 
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Areas of activity 

(RIMS) and Manipur Institute of Technology, Improvtng 
connectivity, setting up of five hospitals and a convention 
centre at Imphal, Installation of night landing facilities at 
Imphal Airport, launching of Tlpalmukh and Loktak 
downstream hydro electric projects. 

6. 31st Jan. and 1st Feb., 2008 Arunachal Pradesh (I) Electrification of all the houses In the State through 

--------

solar power as well as small hydro-project projects .. 

(iI) Construction of a new Greenfield Airport In ltanagar. 

(IIi) Improvement of infrastructure of Advanced landing 
Grounds at Tutlng, Mechuka, Pasighat, Vijalnagar 
and Walong. 

(Iv) Dally helicopter facility between Guwahati and 
Tawang. 

(v) Construction of two-lane Trans-Arunachal Pradesh 
Highway from Tawang to Madeopur. 

(vi) Connection of Itanagar with four-lane highway 
within four-flve years and all District HQ with two-
lane roads. 

(vII) Connection of 500 small settlements by roads 
under "Bharat Nlrman". 

(viii) Provision of fund for providing drinking water 
facilities in remote villages and settlements. 

(ix) Provision of assistance of 400 crore rupees from 
Central Government to stop losses due to floods. 

(x) Provision of an amount of Rs. 265 crores for 
completion of the on-golng projects. 

Foundation atone. laid by the Prim. Mini .. ,: 

(I) New Secretariat Building 

(II) Para power project 

(iii) Dibang power project 

(Iv) ltanagar Water supply scheme 

(v) New Railway Line betwMn HarmutJ and ltanagar. 



SItIpe OWned bJ ulmttMu' •• p' 
Admt"le"alton 

, 
1809. DR. P.P'. KOVA: Will the Minister of 

SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) the detait.· of' sAipa owned, operated and 
ordered for construction By the Lakshadweep Administ-
ration till date; 

(b) the number of (i) MalnlaAd-lal.KLPasaengar 
Ships, (II) Intar IstandFeny Vessel., (ill) C4rgoBergee, 
(iv) Landing Bargea, (v) OIta.v-,aad..(~.8w.ll'tTug 
etc.; 

(c) the funds spent on acquisition, construction, 
purchasa and hiring of 1has8 ships; 

(d) tha number of ships which ara not operational 
and are undar repairs; 

(a) the total amount spent on running the.e 
vesselS/ships per year; and 

(1) the total amount spent on repairs of these 

THE. MtNlSTE8 OF SHIPPING, ROAD 
TFtAN8POA1"',AN[t~YS (SHRI T.R. BAALU): (a) 
and (b) TN detaIII.of ~.owned and operated by 
the.unian TMitoIy of ~Admtnlstratlon (Un.) 
are uiallow8: 

Type of V ...... 

MaInland-Island. " ... nger 
V ...... 

Inter·lsland"Feny V ...... 

011 Bargaa 

Bullard Tugs 

Total 

Owned and 
Operated 

5 

10 

4 

2 

22 

The detail' of the Ships ordered for conMrut:ttonby fhe un Administration.,. .. follows: 

TypelName of 
Vassel 

Name of Shipyard Contract 
Iigned on 

Contractual Date 
of deIiYefy 

700 Passenger-cum-
100 MT cargo ship 
(M.V. Kavaratti) 

Hindustan Shlpyaro Umlted, 18008-2000 February. 2003 
Vizag 

2 Nos. 250 Passenger- Colombo 
cum-100 MT cargo ship Dockyard limited 

Sri Lanka 

6 Nos. 200 Passenger Vipul ~. 
Landing Barges Goa 

In addition to above, tenderl for·scquilllion of one 
150 MT Oil Barge and one 2500-3000 LPG cytInder 

02-05~ 

17.11.2007 

1st Shlp-Jan .• 2010 
and 2nd StJIp-July, 
2010 

1 ...... 16-tQ..2008· 
2nd -18-11·2008 
3m -1~2009 
4~18-08-2009 

Sth-18-11 ~2009 
6th-16-1~ 

cam. ShIp ... under fiNllizetion. 

Delivery datal 
expected delivery 

date 

March,2008 



547 Written Answers MARCH 12, 2008 

(c) The information is being collected from UTL 
Administration. 

(d) 4 Ships are not operational and are under dry-
docking repairs at Cochin Shipyard Ltd., Kochi. 

(e) The total amount spent on running these 
Vessels/Ships during 2007-08 is Rs.126.47 crores. 

(f) The total amount spent on repairs of these ships 
during 2007-08 is Rs. 87.50 crores. 

Sectoral Capital Inve.tment during 
Eleventh Five y..,.. Plan 

1810. SHRI PRALHAD JOSHI: Will the PRIME 
MINISTER be pleased to state: 

(a) whether capital investment has been reduced 
in some sectors under the Eleventh Five Year Plan as 

compared to the Tenth Five Year Plan; 

(b) if so, the details thereof and the reasons 
therefor; 

(c) whether the Planning Commission has Identified 
sectors which need more attention and investment; 

(d) If so, the details thereof; and 

(e) the steps taken/proposed to be taken ·by the 
Government to ensure that key sectors do not have 
fund-constraints during the implementation of the 
Eleventh Plan? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) to (e) A 
comparative statement of Tenth Plan and Eleventh Plan 
sectoral allocation, which indicates the inter-sectoral 
prioritisation, is enclosed. 

S,.tement 

SI. 
No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

Sectoral GBS Allocation-Tenth Plan and Eleventh Plan 

Sectors 

BE' 

2 3 

Education 62,461 

Rural Development, Land resources 87,041 
and Panchayati Raj 

Health, FW and Ayush 45,n1 

Agriculture and Irrigation 50,639 

Social Justice 36,381 

Physical Infrastructure 89,021 

Scientific Departments 29,823 

Energy 47,266 

Total Priority Sector 448,403 

Tenth Plan 

% to Total 

4 

7.68 

10.70 

5.62 

6.22 

4.47 

10.94 

3.66 

5.81 

55.10 

(Rs. Crore at 2006-07 prices) 

Eleventh Plan 

Projected 
Allocation 

5 

274,228 

190,330 

123,900 

121,556 

90.273 

128,160 

66,580 

57,409 

1,052,438 

% to Total 

6 

19.29 

13.39 

8.71 

8.55 

6.35 

9.01 

4.68 

4.04 

74.03 
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2 3 4 5 6 

9. Others 365,375 44.90 369,275 25.97 

Total 813,n8 100.00 14,21,711 100.00 

#Tenth Plan BE represents the actual allocation during the five years and not the original Tenth Plan projections. 

{Translation] 

Status of Human Development Index 

1811. SHRI V.K. THUMMAR: 

SHRIMATI SANGEETA KUMAR I SINGH 
DEO: 

Will the PRIME MINISTER be pleased to state: 

(a) the level of Human Development Index of the 
country; 

(b) the chief characteristics of the report received 
in this regard; 

(c) the steps taken by the Government to improve 
the Human Development Index; and 

(d) the success achieved by the Government as a 
result thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) As per 
Human Development Report 2007/2008 released by the 
United Nations Development Programme (UNDP) in 
2007, India's value of Human Development Index (HOI) 
IS 0.619 in 2005. 

(b) The Human Development Report 2007/2008 
notes the warming of the climate system, linking it 
directly to human activity. According to the Report, 
climate change is the defining human development 
challenge of the 21st Century. Failure to respond to that 
challenge will stall and then reverse international efforts 
to reduce poverty. The poorest countries and populations 
will suffer the eartiest and most damaging setbacks, 
even though they have contributed least to the problem. 
looking to the future, no country-however wealthy or 
powerful-will be immune to the irnpact of climate 

change. The Report mentions that tnere is now 
overwhelming scientific evidence that the world is 
moving towards the point at which irreversible ecological 
catastrophe becomes unavoidable. Increased exposure 
to droughts, floods and storms is already destroying 
opportunities and reinforcing inequalities. It is the poor 
Who are bearing the brunt of climate change. The Report 
states that there is a window of opportunity for avoiding 
the most damaging climate change impacts, but that 
window is closing. The world has less than a decade 
to change the course. Actions taken-or not taken-ln 
the years ahead will have a profound bearing on the 
future course of human development. The Report argues 
for initiating measures for deep and early cuts in 
greenhouse gas emissions. 

(c) India's development strategy recognises human 
development as of paramount importan~9. The growth 
of the economy no doubt caters to this aspect. The 
objective of growth alongwith inclusive development 
adopted in the Eleventh Five Year Plan is to usher In 
an era of greater well-being of the people of the country. 
The Govemment in the recent years has launched a 
number of programmes for Social Sector development. 
This includes National Rural Health Mission; Sarva 
Shiksha Abhiyan, National Programme of Nutritional 
Support to Primary Education, National Rural 
Employment Guarantee Programme, Bharat Nlrman. etc. 
In addition, some programmes specifically for the welfare 
of Scheduled Castes/Scheduled Tribes, elderly, etc. 18 
being implemented. All these programmes are meant 
to raise the level of income, particularly of the poor and 
the underprivileged, as well as ensuring greater human 
development. Further, governance has been considered 
as a key component for attainment of growth and 
poverty reduction objectives. Improved people's 
participation especially through Panchayatl Raj 
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Institutions (PRI) and Urban Local Bodies, involvement 
of NGOs and Civil Society Organisations as 
development partners, enactment of Right to Information 
Act, reforms for improving transparency, accountability 
and efficiency, effective monitoring of public expenditure 
to prevent leakages, judicial reforms and use of 
information technology are recognized as integral 
elements for a good governance structure. Emphasis is 
also laid on inclusion and Involvement of the poor In 
the design and implementation of programmes and 
building their organization capacity through social 
mobilization in order to make them active partners in 
the growth process. 

(d) The value of HOI for India, as estimated by 
the UNDP using a consistent methodology and on 
comparable trend data, is observed to Increase in a 
secular fashion since 1990. HOI for India as estimated 
by the UNDP is observed to increase from 0.521 in 
1990 to 0.551 in 1995, 0.578 in 2000 and further to 
0.619 in 2005. 

{English] 

Upgradatlon of State Roads In 
Gujarat as NH 

1812. DR. VALLABHBHAI KATHIRIA: 

SHRI JASHUBHAI DHANAB~IAI BARAD: 

SHRIMATI JAYABEN B. THAKKAR: 

WiU the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) the details of National Highway projects 
undertaken in Gujarat by Union Government during the 
last three years and current year, Project-wise; 

(b) the status of each of these projects and the 
reasons for delay in execution of the same; 

(c) whether Union Government proposes to 
upgrade the State-Roads connecting the Union 
Territories near Gujarat and other coastal Highways as 
National Highways; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
(SHRI K.H. MUNIYAPPA): (a) and (b) The details of 
National Highway projects (each work costing Rs. 5.00 
crores and above) undertaken under National Highway 
Development Project (NHDP) and under National 
Highway (Original) during the last three years and 
current year are given in the enclosed Statement-I and 
reasons for delayed projects are given in Statement-II. 

(c) and (d) The declaration of more State Roads 
including that of the connecting the Union Territories 
near Gujarat and other coastal Highways as National 
Highways, at present, is not a priority for the Govemment. 
The existing National Highways system of about 66,754 
km. itself has deficiencies in many respects such as 
inadequate pavement crust, poor geometries and 
drainage, weak and narrow bridges etc. and there is a 
need to concentrate on the development of existing NH 
network. 

Sr.tement-I 
Upgradation of State Roads in Gujarat as NH 

SI. 
No. 

Contracts 
Stretch 

2 

E •• t-W.st Corridor 

1. Deesa to Radhanpur (Package-VI) 
km. 372.60 to km. 458.0 

NH 

3 

14 

Length 
in State 

4 

85.40 

Status Physical 
Progress 

Length Completed 

5 

Under Implementation 
au 
75 

Start Date Original 
Completion Datel 

Antici. Compl. 
Date 

6 

Feb.-2005 
Nov.-2oo7 
Mar.-2008 



553 Wlttetn Answens PHALGUNA 22. 1929 (SAKA) to aue.tItJM 554 

1 2 3 4 5 6 

2. Radhanpur to Gagodhar (Package-V) 15 106.20 Under Implementation Feb.-2005 

km. 138.S0 to km. 245.00 
~ Nov.-2007 

102 Mar.-2008 

3. Gagodhar to Garamore (Paekage- 15. SA 90.30 Under Implementation Feb.-2005 

IV) km. 245.0 to km. 2S1.3 and 
63.02 Nov.-2007 

km. 30B.00 to km. 254.00 

63 Mar.-2009 

4. Garamore to Bamanbore Package- SA 71.40 Under Implementation Feb.-2005 

III) km. 254.00 to km. 182.60 aa Nov.-2007 

54 Sep.-200B 

5. Rajkot Bypass and Gondal Jetpur B8 36.00 Under Implementation Sep.-2005 

(Package-(VII) km. 117.00 to km. 
95 Mar.2008 

143.00 and km. 175.00 to km. 
35 Mar.-2008 

6. Jetpur to Bhlladi (Package-II) B8 64.50 Under Implementation Feb.-2005 

km. 117 to km. 52.50 
8M Nov.-2007 

40 Sep.-2008 

7. 8hiladi to Porbandar (Package-I) BB 50.SO 4 LBned Feb.-2005 

km. 52.50 to km. 2.00 100 Nov.-2007 

50.5 May-2007 

B. Palanpur to SwaroopganJ (Rajasthan- 14 34.00 Under Implementation Sep.-2006 

42 km. and Gujarat-34 km.) km. 
~ Mar.-2Q09 

264 to Km. 340 
0 June-2009 

NHDP PhaM -IliA 

1. Kandla-Mundra Port BA 73.00 Balance for award 
I' 

0 

0 
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2 

2. Surat Hazira Port 

On NHDP Ph ... IIIB 

1. GujaratiMaharashtra Border-Surat 

2. GujaratlMadhya Pradesh Border-

Ahmedabad 

3. Jetpur-Somnath 

On NHDP Ph ... V 

1. Vadodara to Bharuch Package 

BOT-1 (6 lane) 

6 lanning (km.108.7 to km.192) 

2. Bharuch to Surat Package BOT-II 

(6 lane) 6 lanning 

3. Surat to Oahisar 6 lanning 

MARCH 12. 2008 wQuestibns 558 

3 4 5 6 

6 29.00 Balance for award 

Q 

o 
Sum of length of contracts on NHDP Ph ... iliA (2 Contracte) 102 

6 84.00 Balance for award 

Q 

o 

59 210.00 Balance for award 

Q 

o 
80 127.00 Balance for award 

Q 

o 

Sum of length of contracts on NHDP Ph.se IIIB (3 Contracte) 421 

8 

8 

8 

83.30 

239 

(118 km. 

in Gujarat) 

Under Implementation Jan.-2oo7 

19 July-2009 

0 . July-2009 

Under Implementation Jan.-2oo7 

aQ July-2009 

0 July-2oo9 

Under Implementation Oct.-2008 

April-2011 

April-2011 
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Natlona' Highway (Original) 

Year NH 
No. 

2 

2005-06 8A Extn. 

2006-07 8E Extn. 

2006-07 8A Extn. 

2006-07 8E Extn. 

8A Extn. 

8A Extn. 

8E Extn. 

2007-08 8A 

8E 

15 

Name of Project 

3 

Construction of major bridge in 
lieu of existing causeway across 
river Surai at km. 61/0 to 61/6 

Strengthening from km. 283/2 to 
305/2 of NH-8E Extn. 

Strengthening from km. 113/225 
to 1331700 

Strengthening from km. 154/200 
to 1741625 of NH-8A Extn. 
(Mandvi Naliya road) 

Widening of existing 6.10m wide 
carriageway to 7.0m carriageway 
alongwith construction of 1.50m 
wide paved shoulders from km. 
44210 to 467/0 

Strengthening from Km. 133/700 
to 154/200 of NH-8A Extn. 

Four laning from km. 369/2 to 
376/0 of NH-8E Extn. 

IRap with 40 mm BC to existing 
4-lane carriageway with paved 
shoulder from km. 33/3 to 58/3 
of NH-8A 

Improvement of riding quality from 
km. 88/0 to 115/0 

Construction of paved shoulders 
of 1.50m wide on either side from 
km. 59/0 to 8210 

Length Amount of 
(Km.) sanction (Rs. 

in crores) 

4 5 

1 No. 5.68 

22.00 6.21 

20.48 6.12 

20.425 7.01 

25.00 10.00 

20.50 8.79 

6.80 6.82 

17.00 10.45 

27.00 10.54 

23.00 7.71 

to Questions 558 

Status 

6 

In progress. Ukely date 
of completion by May. 
2008. 

Completed 

Completed 

In progress. Likely date 
of completion by April. 
2008. 

In progress. Ukely date 
of completion by May. 
2008. 

In progress. Likely date 
of completion by June. 
2008. 

In progress. Likely date 
of completion by May. 
2008., 

At award stage. 

At award stage. 

At award stage. 
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2 3 4 5 6 

15 Construction of paved shoulders 33.60 7.84 At award stage. 
of 1.50m wide on either side from 
km. 9/4 to 4310 

8A Widening to 6-lane from km. 7/2 3.70 9.93 At award stage. 
to 10/9 

8C Widening to 6-lane from km. 261200 6.20 11.36 At award stage. 
to 331400 (except km. 30/1 to 3111) 

SA Extn. Construction of major bridge across 1 No. 5.02 At award stage. 
river Nagawati in lieu of existing 
causeway at km. 68/0 

SE Improvement of riding surface and 13.00 5.03 At award stage. 
repair and rehabilitation of existing 
pavement from km. 22010 to 23310 

SC 6-laning with 1.50m footpath of 10.65 At award stage. 
existing 4-lane flyover with full 
coverleaf facility at km. 20/100 
near Adalaj in Gandhlnagar city 

Stretch-wise reasons for delay 

SI.No. Stretch 

1. Palanpur to Swaroopganj (Rajasthan-42 km. and 
Gujarat-34 km.) km. 264 to km. 340 

2. Oeesa to Radhanpur (Package-VI) km. 372.60 to 
km.458.0 

3. Radhanpur to Gagodhar (Package-V) km. 138.80 
to km. 245.00 

4. Gagodhar to Garamore (Package-IV) km. 245.0 
to km. 2S1.3 and km. 308.00 to km. 254.00 

Reasons for delay 

Slow progress by contractor and delay due to heavy 
rains 

Slow progress by contractor and delay due to heavy 
rains 

Delay due to heavy rains 

Very slow progress by contractor In Surajbarl 
bridge 

Insufficient management staff 

Slow progress on structural and asphalt work 

Heavy rains 
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SI.No. Stretch 

5. Garamore to Bamanbore (Package-III) km. 254.00 
to km. 182.60 

6. Jetpur to Bhiladi (Package-II) km. 117 to 52.50 

Global Bid. for Development of 
Coal Mines 

1813. SHRI BASUDEB ACHARIA: Will the PRIME 

MINISTER be pleased to state: 

(a) whether Coal India Ltd. plans to go for global 
bids to develop, operate and maintain mines as reported 
in Business Line dated February 19, 2008; 

(b) if so, the details thereof; and 

(c) action taken/to be taken by the Government in 

this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL (DR. DASARI NARAYAN RAO): (a) to (c) Yes, 

Sir. As a preliminary exercise by Coal India Limited 
(CIL), nine mines have been identified for development 
of high capacity underground mines for which expression 
of interest (EOI) for identifying interested parties in the 
global market is being prepared. 

New For •• t Policy 

1814. PROF. CHANDER KUMAR: Will the PRIME 

MINISTER be pleased to state: 

(a) whether the Govemment proposes to bring out 

New Forest Policy in the country; and 

(b) if so, the details thereof and the reasons 

therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 

REGUPATHY): (a) No, Sir. 

Reasons for delay 

Contractor did not mobilize required manpower 

and machinery 

Heavy rains 

Late mobilisation by contractor 

Communication problem being chinese contractor 

Heavy rains 

(b) Does not arise. 

Propo .. 1 for New NUl'81ng 
School. In GuJarat 

1815. SHRI VIKRAMBHAI ARJANBHAI MADAM: 
Will the Minister of HEALTH AND FAMILY WELFARE 

be pleased to state: 

(a) whether the Union Govemment has received 
any proposal from the State Gov6mment of Gujarat for 
opening new nursing schools; 

(b) if so, the details thereof and the action taken 
by the Union Govemment thereon; and 

(c) the time by which such schools are likely to 

be set up? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) No pro~1 has been 
received from the State Government of Gujarat for 
opening new nursing schools. 

Protection of Flora and Fauna 

1816. SHRI BIKRAM KESHARI DEO: Will the 
PRIME MINISTER be pleased to state: 

(a) the details of the endange,.s Flora and Fauna 
in all geographical regions of the coUntry; and 

\ 

(b) the steps taken/proposed to be taken by the 
Govemment to protect, propagate and patent them? 

THE MINISTER OF STATE IN THE MINISTRY Of. 
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ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) 155 endangered plant species and 91 
endangered animal species are found in different 
geographical regions of the country. 

(b) The Government have taken several steps to 
protect and propagate the flora and fauna of the country 
through creation of Protected Areas like National Parks/ 
Wildlife Sanctuaries, Project Tiger, Project Elephant and 
Biospere Reserves for in-situ conservation. The Govem-
ment is also extending financial support to the Indian 
Botanic Garden, Howrah, Botanic Garden of the Indian 
Republic, NOIDA I associated gardens of Botanical 
Survey of India and other institutions under the scheme 
of Assistance to Botanic Gardens' of the Ministry and 
Zoos for promoting ex-situ conservation. 

The Government has enacted the Wildlife 
(Protection) Act,1972 and Biological Diversity Act, 2002 
with the aim of conservation and sustainable utilisation 
of flora and fauna of the country .The Patents Act, 1970 
excludes plants and animals from the purview of 
patentability. 

Amendment to PNDT Act 

1817. SHRI VIJOY KRISHNA: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Government proposes to amend 
the Pre-Natal Diagnostic Techniques (PNDT) Act; and 

(b) if so, the details thereof alongwith the provisions 
that are likely to be incorporated through amendments? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) The Government 
has enacted the Pre-Conception and Pre-Natal 
Diagnostic Techniques (Prohibition of Sex Selection). 
Act. 1994 (PC and PNDT Act) to check female foeticide 
in the Country. An exercise is on to amend the Act and 
the RuleslRegulatlons framed thereunder, In consultation 
with the stake holders and the Union Law Ministry, 
to further strengthen them, particularly the penal 
provisions the Act, on the basis of the experience gained 
so far. 

Extenaton of Murmogeo Port Truat 

1818. SHRI SARDINHA FRANCISCO COSME: Will 
the Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

(a) whether the Government proposes to notify the 
extended jurisdiction of Murmogao Port Trust from the 
river Juary upto the Zuarl bridge and the coast of South 
Goa upto the Betul Port; 

(b) if so, the details thereof; 

(c) the total revenue collected from the shipyard 
on the river front; 

(d) the total contribution made by Murmogao Port 
Trust for the infrastructure on the Zuari River; 

(e) whether State Government of Goa has 
requested for denotifying the jurisdiction of Murmogao 
Port Trust (MPT) in the river Zuarl and to the South 
Goa upto Betul; and 

(f) if so, the details thereof and reaction of the 
Union Government thereto? 

THE MINISTER OF. SHIPPING, ROAD 
TRANSPORT AND HIGHWAYS (SHRI T.R. BAALU): (8) 
and (b) Does not arise; the jurisdiction of Mormugao 
Port Trust over the specified area of the Zuari river and 
Betul area has always been there. 

(c) During the last three years for the period from 
01-01-2005 to 31-12-2007, the total revenue collected 
is Rs. 94,85,462/-. 

(d) The total contribution made by Mormugao Port 
Trust for the infrastructure on the Zuari River is Rs. 
1,61,55,000/-. 

(e) No, Sir. 

(f) Does not arise. 

Coaatat Zone Management (ClM) 

1819. SHRI SURAVARAM SUDHAKAR REDDY: 
Will the PRIME MINISTER be pleased to state: 

(a) whether the Government is contemplating 
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making the process of Coastal Zone Management (CZM) 
open participatory to enable, the coastal and fishing 
communities and other stakeholders to put across their 
views on the issues; and 

(b) if so, the details in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) and (b) For the purpose of conserving and 
protecting the coastal environment, the Ministry has 
issued the Coastal Regulation Zone Notification (CRZ) , 
1991. Taking into account inter-alia various requests 
made by the different stakeholders including local 
communities, the notification has been amended from 
time to time. 

In order to have an holistic approach towards the 
Coastal Zone Management in a scientific manner, a 
Committee was constituted under the Chairmanship of 
Prof. M.S. Swami nathan in June, 2004, which submitted 
its report In 2005. One of the recommendations of the 
Committee concems preparation of Integrated Coastal 
Zone Management Plan, which provides for a 
participatory approach of the stakeholders for manage-
ment of the coastal areas. Govemment has initiated 
steps for implementing the recommendations of 
Swaminathan Committee. 

{Translation] 

Sicki. C.II Dlse ••• 

1820. SHRI HANSRAJ G. AHIR: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to 
state: 

(a) whether the Government proposes to include 
sickle cell and other blood related diseases under the 
National Rural Health Mission; 

(b) if so. the details thereof; 

(c) whether the Government proposes to set up 
diagnosis and treatment centres in different parts of the 
country; and 

(d) if so. the details thereof. State-wise. particularly 
in Nagpur? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (d) The National Rural 
Health Mission (NRHM) is an over arching umbrella 
Initiative seeking to establish a fully functionai. decentra-
lized health delivery system. 

As part of Annual State Programme Implementation 
Plans (PIPs), states are envisaged to Include Initiatives 
relating to locally relevant morbidities and priorities. 

As part of this process activities for management 
of Sickle Cell Anemia have been included in the state 
PIP. An amount of Rs.1S0 lakhs was approved under 
NAHM for FY 2007-D8 for management of sickle cell 
anemia in the state of Maharashtra. 

As such. the GOI Is not proposing to set up and 
manage' diagnosis and treatment centres in different 
parts of the country. 

{English} 

Utlll_tlon of Fund. by PRS 

1821. SHRI JASUBHAI DHANABHAI BARAD: Will 
the Minister of PANCHAYATI RAJ be pleased to state: 

(a) the details of funds allocated to various StatesJ 
Union Territories under Panchayatl Raj System during 
the last three years, State-wise especially to GuJarat; 

(b) whether the State Governments, particularly 
Gujarat have utilized these funds fully and properly; 

(c) If not, the reasons for not utilizing the amount; 
and 

(d) the action taken by the Goverrnnent In this 
regard? 

THE MINISTER OF PANCHAYATI RAJ, MINISTER 
OF YOUTH AFFAIRS AND SPORTS AND MINISTER 
OF DEVELOPMENT OF NORTH EASTERN REGION 
(SHRI MANI SHANKAR AIYAR): (a) to (c) Funds are • 
allocated to Panchayati Raj Institutions under the Central I 

Finance Commission Grants. the Backward Regions 
Grant Fund and the National Rural Employment 
Guarantee programme. In the case of other Centrally 
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Sponsored Schemea (ess) and funding iniIIati.a of the 
Government of India such ..~J Central 
Assistance, States have an opMan tg ....... ttaam for 
planning and implementation to the Panchayata. 

The Central Finance Commission is required to 
make recommendations on the measures needed to 
augment the Consofldated Fund of the States to 
supplement the resources of the Panchayats on the 
basis of the recommendations of .. State Finance 
Commissions. The Twelfth Finance Commission has 
recommended As. 20,000 crore as grants for Panchayatl 
Aaj Institutions for the period 2006-2010. The state-wtae 
allocation and releases of funds Is enctosed as 
Statement-I. 

The Backward Aeglons Grant Fund aims to 
address redress regional irnbalancaa in dMr8lClfl"'.nt, 
by providing largely untied financial resources to 
Panchayats and Municipalities in Identified districts 80 
that they can supplement and converge existing 
developmental inflows and bridge critical gaps In local 
infrastructure and other development requtrements that 
are not being adequately met through these existing 
inflows. through a process of participative planning 
culminating in the consolidation of a cIetrict plan by the 
District Planning Committee. The details of funds 
released to States. including Guiarat, for onward 
transmission to local bodies under the Backward 
Regions Grant Fund (BAGF) in 2O()6..07 and 2007-D8 
are enclosed as Statement-t!. 

Under the National Rural Employment Guarantee 
Act, the Panchayats at district, intennedlate and village 
levels are the principal authorities tor planning and 
implementing the programme. Panchayats were also the 
implementing authorities In respect of the outgoing 
scheme of Sampooma Grameen Rozgar yq.na (SGRy), 
administered by the Ministry of Rural DaveIaprMnt Statal 

Union-Territory wise allocation and relaa8es of fundr. 
under SGAY in 2004-05. 2005-06 and 2006-07 are 
enclosed as Statement-III, IV. V. The NREGS Is a 
demand-based scheme, releases made under NREGA 
for 2005-06 and 2006-07 are given in the enclosed 

Stat8ment-VI. 

In respect of the Twelfth Finance Commission 
grants, BRGF and NREGA, the release of funds Is 
contingent upon the progress of expenditure and 
utilisation of eariier instalments. In respect of the Twelfth 
FInance CommiSSion Grants, Gujarat has obtained the 
AtJe ... of 5 instalments of Rs. 93.10 crore each from 
2005 onwards. However, the State has not obtained the 
re .... of the latest Instalment of As. 93.10 crore, which 
is availabJe to be drawn from January 2008 onwards. 
In respect of the BRGF programme, the State has not 
conati1ul8d District Planning Committees in accordance 
with the provisions of Article 243ZD of the Constitution 
and, therefore, is not in a position to submit district plans 
as required under the programme. Therefore, the State 
has been unable to draw funds under the programme. 
The Chief Minister has been requested by the Union 
Minister of Panchayati Raj to expedite the constitution 
of OPCs 80 as to avail of grants available under SAGF. 

(d) The matter of release and expenditure of funds 
is closely monitored at the central level. The mode of 
release of local body grants to Panchayati Raj 
Institutions under Twelfth Finance Commission is 
monitored by a Committee. chaired by Secretary. 
Panchayati Aaj. Every State Is also required to constitute 
a High level Committee to ensure proper utilisation of 
these funds. 

As regards BAGF Grants, there are provisions in 
the guidelines of the programme for regular monitoring 
at the grassroots, district and state level by the Gram 
Sabhu, Aeview Committee constituted by DPCs and 
the State Nodal Department, respectively. 

Aegardlng the schemes under the NREGA, the 
Gram Sabha, the Gram Panchayats. Intermediate 
Panchayats and District Panchayats monitor the works 
completed. employment generated and payments made 
at the reapectlve tier of govemance. Verification and 
quality audits through field visits, inspections and sample 

checks are al80 conducted by external monitors in 
respect of NREGA schemes. 
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Release of Developmentsl Grant unt:hlr the BRGF 

51. No. State Amount released Amount released 
In 2006-07 In 2007-08 

(As. In cr'OIV) (Rs. In crore) 

1. Andhra Pradesh Nil 301.88 

2. Assam Nil 46.90-

3. Chhattlsgarh Nil 223.15 

4. Kamataka Nil 84.47 

5. Kerala Nil 9.25 

6. Madhya Pradesh 20.04 378.42 

7. Orissa Nil 251.21 

8. Rajasthan Nit 300.81 

9. West Bengal Nil 187.75 

10. Bihar Nil 511.39 

Total 20.04 2295.23 

• This excludes As. 13.08 crore released to Kokrajhar district of Allam which is cov8I'8CI under the Sixth Schedule to the ConatItutIon 
where Panchayati Aaj doea not exist. 

Sta,.",.",-I" 
Allocation and Utilisation of Funds under SGRY (20(U.()5) 

Amount In RI. Lakhl 

51. State Allocation Total Availability expenditure 
No. of Funds from 

Centre State Share Total alllOUrcea 

2 3 4 5 6 7 

1. Andhra Pradesh 23487.18 7829.06 31318.24 19140.85 11806.48 
"-

2. Arunaohal Pradesh 1248.98 415.88 1662.64 1696.52 142.43 



575 wna.t~ MAftCH 12, 1008 fOOt.i .... ,. 578 

2 3 4 5 6 7 

3. Assam 32368.00 10789.33 43157.33 40254.91 25335.53 

4. Bihar 46512.14 15504.05 62016.19 60125.59 7840.64 

5. Chhattlsgarh 13108.64 4389.55 17478.19 16372.87 10937.15 

6. Goa 336.74 112.25 448.99 270.68 53.25 

7. Gujarat 10283.30 3427.77 13711.07 13716.22 7779.93 

8. Haryana 5417.38 1805.79 7223.17 6450.44 3673.16 

9. Himachal Pradeah 2281.48 760.49 3041.97 3805.~4 2603.70 

10. Jammu and Kashmir 2681.02 893.67 3574.69 3210.77 1415.36 

11. Jharkhand 31543.52 10514.51 42058.03 34018.77 7067.01 

12. Kamataka 17539.74 5846.58 23386.32 20396.46 13077.10 

13. Karata 7870.10 2623.37 10493.47 11226.19 4812.65 

14. Madhya Pradesh 28308.64 9436.21 37744.85 32217.38 23574.23 

15. Maharashtra 34672.18 11557.39 46229.57 38043.12 24849.93 

16. Manipur 2172.42 724.14 2896.56 2298.99 889.17 

17. Meghalaya 2433.74 811.25 3244.99 2057.99 507.55 

18. Mizoram 563.18 187.73 750.91 473.38 238.66 

19. Nagaland 1669.40 556.47 2225.87 1233.53 296.93 

20. OriSI8 28567.30 8855.77 35423.07 27897.69 7522.15 

21. Punjab 6025.60 2008.53 8034.13 5129.01 4050.04 

22. Rajasthan 13318.66 4439.55 17758.21 21309.34 17529.53 

23. Sikkim 623.52 207.84 831.36 623.52 0.00 

24. Tamil Nadu 20538.10 6846.03 27384.13 27804.37 17726.81 

25. Tripura 3922.76 1307.59 5230.35 5548.98 3024.38 

26. Uttarakhand 52~.62 1747.54 6990.16 7746.55 4212.48 

27 Uttar Pradesh 78495.06 26165.02 10468.08 95006.86 55644.36 
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28. West Bengal 29524.26 9841.~ 19365.68 39821.27 22606.89 

29. Andaman and Nicobar 220.94 220.94 49.61 5.95 
Islands 

30. Oadra and Nagar Haveli 145.46 145.46 0.00 0.00 

31. Daman and Diu 70.50 70.50 2.79 0.00 

32. Lakshadweep 110.50 110.50 38.67 0.39 

33. Poducherry 223.94 223.94 233.27 13.21 

Sb~ 

Allocation and Utilisation of Funds under SGRY (2006-06) 

Amount in RI. Lakhs 

SI. State AIIocIItton Total Availability expenditure 

No. ar Funds from 

Centre State Share Total all sources 

2 3 4 5 6 7 

1. Andhra Pradesh 28139.33 9379.78 37519.11 41792.73 37705.06 

2. Arunachal Pradesh 1524.09 508.03 2032.12 2110.73 675.53 

3. Assam 39560.89 13186.96 52747.85 68986.84 46499.28 

4. Bihar 55724.88 18574.96 74299.84 99982.43 73195.24 

5. Chhattisgartl 15705.09 5235.03 20940.12 23562.56 22093.18 

6. Goa 403.44 134.48 537.92 333.49 319.65 

7. Gujarat 12320.13 4106.71 16426.84 19125.92 16887.56 

8. Haryana 6490.41 2163.47 8863.88 10013.38 9531.74 

9. Himachal P,.desh 2733.38 911.13 3644.51 4815.10 3587.90 . 
10. Jammu and Kashmir 3212.07 1070.69 4282.76 5117.32 4570.88 I' 

11. Jharkhand 37791.40 12597.13 50388.53 54969.92 52886.14 
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2 3 4 5 6 7 

12. Kamataka 21013.87 700.62 28018.49 34183.53 30855.62 

13. Kerala 9428.94 3142.98 12571.92 17255.22 15532.67 

14. Madhya Pradesh 33915.78 11305.26 45221.04 48368.94 45495.65 

15. Maharashtra 41539.76 13846.59 55386.35 58539.33 53360.78 

16. Manipur 2655.18 885.06 3540.24 4041.17 966.20 

17. Meghalaya 2974.57 991.52 3966.09 3318.98 3503.10 

18. Mizoram 688.33 229.44 917.77 1070.33 988.29 

19. Nagaland 2040.38 680.13 2720.51 2169.30 1989.25 

20. Orissa 31829.53 10609.84 42439.37 46128.38 35694.05 

21. Punjab 7219.10 2406.37 9625.47 8796.74 6246.18 

22. Rajasthan 15956.71 5318.90 21275.61 26852.08 23423.21 

23. Sikkim 762.08 254.03 1016.11 1172.18 1076.58 

24. Tamil Nadu 24606.12 8702.04 32808.16 37354.11 35587.77 

25. Tripura 4794.48 1598.16 6392.64 7136.46 6155.50 

26. Uttarakhand 6281.04 2093.68 8374.72 10457.65 9358.23 

27. Uttar Pradesh 94042.72 31347.57 125390.29 145143.47 128965.23 

28. West Bengal 35372.18 11790.73 47162.91 58980.68 37779.37 

29. Andaman and Nlcobar 264.70 264.70 248.43 88.03 
Islands 

30. Oadra and Nagar Haveli 174.27 174.27 0.00 0.00 

31. Daman and Diu 84.46 84.46 4.49. 0.00 

32. Lakshadweep 132.39 132.39 138.72 44.20 

33. Poducherry 268.30 268.30 277.01 186.24 
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Allocation and Utilisation of Funds under SGRY (2006-07) 

(Amount in As. Lakhs) 

51. State Allocation Total Availability Expenditure 
No. of Funds from 

Centre State Share Total all sources 

2 3 4 5 6 7 

1. Andhra Pradesh 10903.95 3634.65 14538.60 11636.86 7823.92 

2. Arunachal Pradesh 1403.65 467.88 1871.53 1480.05 180.75 

3. Assam 25385.99 8462.00 33847.99 38053.76 25552.51 

4. Bihar 21299.37 7099.79 28399.16 24588.79 8399.65 

5. Chhattisgarh 4937.19 1645.73 6582.92 8060.12 3723.45 

6. Goa 417.64 139.21 556.85 404.27 202.81 

7. Gujarat 8741.19 2913.73 11654.92 9654.23 5636.75 

8. Haryana 6048.66 2016.22 8064.88 7585.22 3868.95 

9. Himachal Pradesh 2296.24 765.41 3061.65 2760.21 1747.97 

10. Jammu and Kashmir 2628.03 876.01 3504.04 3405.24 2123.46 

11. Jharkhand 3338.58 1112.86 4451.44 2940.39 480.06 

12. Kamataka 16224.75 5408.25 21633.00 20758.08 11366.81 

13. Kerala 8116.50 2705.50 10822.00 8318.65 5548.33 

14. Madhya Pradesh 16854.62 5618.21 22472.83 17904.47 14798.31 

15. Maharashtra 25603.73 8567.91 34271.64 28763.83 16595.39 

16. Manipur 2403.18 801.06 3204.24 1441.90 0.00 

17. Meghalaya 1946.47 648.82 2595.29 1759.00 1072.43 

18. Mizoram 556.39 185.46 741.85 431.90 358.42 

19. Nagaland 1752.72 584.24 2336.96 1273.71 495.87 

20. Orissa 9623.95 3207.98 12831.93 11166.70 6453.66 
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2 3 4 5 6 7 

21. Punjab 6753.65 2251.22 9004.87 5558.91 3640.78 

22. Rajasthan 12542.23 4180.74 16722.97 16173.09 10493.96 

23. Sikkim 562.78 187.59 750.37 506.08 379.53 

24. Tamil Nadu 18850.46 6283.49 25133.95 23883.25 14714.78 

25. Tripura 3820.26 1273.42 5093.68 4214.89 2497.02 

26. Uttrakhand 4920.58 1640.19 6560.77 2596.33 2832.30 

27. Uttar Pradesh 56504.34 18834.78 75339.12 59974.52 43050.74 

28. West Bengal 15660.57 5220.19 20880.76 21793.79 7951.48 

29. Andaman and Nlcobar 274.01 0.00 274.01 108.19 9.89 

Islands 

30. Oadra and Nagar Haveli 180.40 0.00 180.40 0.00 0.00 

31. Daman and Diu 87.44 0.00 87.44 3.98 0.00 

32. Lakshadweep 137.05 0.00 137.05 158.41 13.20 

33. Puducherry 277.74 0.00 277.74 260.81 104.73 

sgtenHH1,-VI 

Funds Released under NREGA during 2005-06 and 2006-07 

(Amount In Rs. Lakhs) 

SI. No. Name of the State Releases in 2005-06 Releases In 2006-07 

2 3 4 

1. Andhra Pradesh 16474.81 91461.43 

2. Arunachal Pradosh 446.31 1210.85 

3. Assam 33650.13 13970.85 

4. Bihar 30806.3 41581.38 

5. Chhattisgarh 785.00 55716.74 
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2 3 4 5 6 7 

6. Gujarat 4241.12 6165.94 

7. Haryana 873.83 3129.39 

8. Himachal Pradesh 898.37 2207.64 

9. Jammu and Kashmir 1135.29 2776.35 

10. Jharkhand 23429.66 48618.59 

11. Kamataka 4402.01 17595.69 

12. Kcra!a 1169.18 2179.51 

13. Madhya Pradesh 13713.82 178129.20 

14. Maharashtra 19743.56 19235.64 

15. Manipur 461.63 1252.89 

16. Meghalaya 1457.87 2066.68 

17. Mizoram 770.91 783.90 

18. Nagaland 1031.28 430.11 

19. Orissa 7384.75 75456.49 

20. Punjab 822.54 2755.75 

21. Rajasthan 4142.11 72961.00 

22. Sikkim 722.16 451.50 

23. Tamil Nadu 6571.72 14389.21 

24. Tripura 2572.97 1456.66 

25. Uttarakhand 1269.11 2710.80 

26. Uttar Pradesh 33242.07 48655.69 

" 
27. West Bengal 17038.15 30858.84 

Total 229256.74 738206.53 
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Conltructlon of Bridge at 
Chowklghat 

1822. SHRI M.K. SUBBA: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) whether the Model Study regarding construction 
of the bridge across Jia-Bharali at Chowkighat on NH-
52 has since been completed and approved by the 
Central Water Research Station, Pune; 

(b) if so, the details thereof; 

(c) the further action taken by the Government for 
construction of the Bridge; 

(d) the funds allocated and spent on the 
construction of the Bridge; and 

(e) the present status of work undertaken? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING. ROAD TRANSPORT AND HIGHWAYS 
(SHRI K.H. MUNIYAPPA): (a) and (b) Yes, Sir. The 
report has been submiHed by Brahmaputra Board to 
Border Road Organisation (BRO), the salient details of 
the bridge as recommended are given below:-

SI. No. Particulars Specification 

,. Waterway 1200 m 

2. No. of Spans 25 

3. No. of piers 24 

4. Piers width 2.25 m 

5. Span width 

(i) Center to center 48.00 m 

(ii) Clear 45.75 m 

6. Type of foundation Well foundation 

7. Well diameter 6.00m 

8. High Flood Level RL 73.76 m 

SI. No. Particulars Specification 

10. Top of pier cap RL 75.26 m 

11. Top of well cap RL 65.10 m 

12. Foundation level RL44.76 m 

(c) The report is under examination by BRO. 

(d) and (e) It is too ear1y to indicate funds allocated 
and spent on the construction of the bridge and Its 
present status as decision to construct the bridge, or 
otherwise has not been taken by Government, so far. 

[Translation) 

launching of Mlcro-Sateil1tH 

1823. SHRI RAGHUVEER SINGH KOSHAL: Will 
the PRIME MINISTER be pleased to state: 

(a) whether ISRO is planning to launch micro-
satellites in the near future; 

(b) if so, the details thereof alongwith likely 
expenditure to be incurred; 

(c) the objectives behind launching of such micro-
satellites alongwith the progress made so far; and 

(d) the benefits likely to accrue to the country as 
a result thereof? 

THE MINISTER OF STATE IN THE PRIME 
MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN): (a) 
Yes, Sir. 

(b) Following micro-satellites will be launched by 
India's PSLV as piggy backs alongwith Indian satellltes:-

(a) RUBIN-8 satellite weighing 7 kg. from Germany 
for communication experiments; 

(b) NLS-4 Cluster of 6 Satellites weighing 25 kg. 
from University of Toronto, Canada for scientific 
research and technology demonstrations; 

(c) NLS-5 satellite weighing 14 kg. for University 
of Toronto, Canada for communication exper1-
ments; 
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(d) A Cluster of 3 Nano-satellites called 
CUBESATS all weighing together 6 kgs. from 
Netherlands for scientific observations and 
technology experiments; and 

e. X-SAT satellite weighing 120 kgs. from 
Nanyang Technological University, Singapore 
for technology demonstrations. 

The launch of these satellites by PSLV will not 
involve additional expenditure since they are launched 
alongwith Indian primary satellites and use very small 
spare capacity of the rocket. 

(c) The micro-satellites are used for testing new 
technologies of miniaturization or for conducting 
applications experiments. 

(d) The launch of micro-satellites by Indian launch 
vehicles promotes international co-operation and also 
provides revenues as per prevailing international rates. 

[English] 

Genetically Modified Paddy 

1824 SHRI SUBRATA BOSE: Will the PRIME 
MINISTER be pleased to state: 

(a) whether Central Approval Committee has given 
the permission to use genetically modified paddy in the 
country; 

(b) If so, details thereof; 

(c) whether the basmati rice pro?ucing areas in 
. West Bengal and Uttar Pradesh, where the use of 
genetically modified paddy has been allowed are likely 
to be destroyed by the infection caused by the modified 
paddy; and 

(d) if so, the effective steps to be taken by 
Government to prevent the damage likely to be caused 
by genetically modified paddy? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) and (b) No, Sir. However, the Genetic 

Engineering Approval Committee (GEAC) has approved 
the confined experimental field trials of genetically 
modified (GM) paddy developed by MIs. Maharashtra 
Hybrid Cornpany, Mumbal during Rabi-2007 to generate 
blosafety and agronomic data at 11 locations, viz. Anand 
In GUjarat, Bhandara and Rajgad in Maharashtra, South 
24 Parganas and Midnapur in West Bengal, Gaya 
in Bihar, Ranch I in Jharkhand, Davangere and Mandya 
in Kamataka and Tanjore and Colmbatore In Tamil 
Nadu. 

(c) and (d) As no experimental field trials on GM 
Paddy are being conducted in proximity to basmatl 
growing area, the Question of destroying the basmatl 
rice producing areas does not arise. To prevent the 
possible contamination due to gene flow during 
experimental field trials, the GEAC, in accordance with 
the Indian Minimum Seed Certification Standards, 1988, 
stipulates stringent norms which include a mloimum of 
200 m isolation distance as well as biological and 
physical barriers. The Government has also taken a 
decision not to permit transgenic research in crop 
commodities such as Basmati where international trade 
may be affected. 

Enforcement of Panchayati Raj Act 

1825. SHRI G. KARUNAKARA REDDY: Will the 
Minister of PANCHAYATI RAJ be pleased to state: 

(a) whether Panchayati Raj Act has not been 
implemented in several States of the country; 

(b) If so, the details thereof and the reasons 
therefor; and 

(c) the steps taken/proposed to be taken by the 
Union Government to ensure proper Implementation of 
Panchayati Raj Act in all the States? 

THE MINISTER OF PANCHAYATI RAJ, MINISTER 
OF YOUTH AFFAIRS AND SPORTS AND MINISTER , 
OF DEVELOPMENT OF NORTH EASTERN REGION 
(SHRI MAN I SHANKAR AIYAR): (a) and (b) The 73rd 
Constitutional Amendment incorporated Part IX covering 
Article 243 and Articles 243A to 2430 In the Constitution 
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of India. All 24 States to which the provisions of Part 
IX of the Constitution apply have enacted Panchayati 
Raj legislation. The. State Panchayati Raj Acts define 
the contours of implementation of Panchayati Raj in 
different States. In pursuance of Article 2438 of the 
Constitution, all States to which provisions of this 
constitutional amendment apply (except Jharkhand) have 
constituted Panchayats. All the States have provided 
for the reservation of seats for SC, ST and women in 
conformity with Article 2430. The States of Bihar and 
Madhya Pradesh have amended their State Acts to 
provide for 50% reservation to women and Sikkim 
provides for 400k. Except Jharkhand (where Panchayat 
elections have not been held as the quantum of 
reservation for STs is sub-judice before the Supreme 
Court), elections to Panchayats in all the States/UTs 
have by and large, been held regularly in conformity 
with Article 243E. Also, all the States have constituted 
State Election Commissions which have the mandate 
to ensure compliance with the provisions enshrined in 
Article 243F. In conformity wit'" Article 243K, all State 
Governments have constituted State Election 
Commissions to ensure free and fair elections to the 
PAis on the completion of each five year cycle and also 
to fill the casual vacancies that may arise during the 
CyCle. 

Article 243G provides for "devolution," that is, the 
empowerment Qf Panchayati Aaj Institutions to function 
as "institutions of self govemment" for the twin purposes 
of (i) making plans for economic development and social 
lustice for their respective areas. and (ii) implementing 
programmes of economic development and social justice 
in their respective areas, for the subjects devolved to 
the PRls. including those listed in the Eleventh 
Schedule. and subj8C't to such conditions as the State 
may, by law. specify. The formal devolution through 
State legislation needs to be translated into the actual 
transfer of activities relating to devolved functions to 
Panchayats at different levels through executive orders, 
instructions and administrative arrangements. Such 
transfer of powers and responsibilities will need to be 
matched by the corresponding transfer of funds and 
functionaries so that Panchayats can perform their role 

as institutions of self-govemment In the spirit of the 73rd 
Constitutional Amendment. The position tn this regard 
varies from State to State. 

In the spirit of Article 243H, State Govemments 
have been regularly pursued to provide untied grants 
to the Panchayats from the Consolidated Fund of the 
States and to open a Panchayat sector window In their 
State budgets to supplement the resources of the 
Panchayatl Raj Institutions. 

In pursuance of Article 243M of the Constitution, 
Parliament has enacted the Provisions of Panchayats 
(Extension to the Scheduled Areas) Act, 1996. This Act 
extends the provisions of Part IX of the Constitution to 
the Fifth Schedule areas of nine States, i.e., Andhra 
Pradesh. Orissa, Chhattisgarh, Jharkhand, Rajasthan, 
Madhya Pradesh, Gujarat, Himachal Pradesh and 
Maharashtra that are listed in the Fifth Schedule to the 
Constitution. All the States concemed have enacted 
conformity legislation related to thJs Act. 

(c) Since Panchayati Raj is essentially a State 
subject, the Ministry has worked closely with States to 
develop and operationalise a national consensus on the 
measures to be taken to strengthen Panchayati Raj and 
ensure that Panchayats function as institutions of self-
govemment as envisaged In Part IX of the Constitution. 
Such a consensus. arnved at through detailed 
consultations with States through seven Round Tables 
of State Ministers of Panchayati Raj held between July 
and December 2004. touches upon the effective 
devolution of functions, finances and functionaries, 
planning, empowerment of Gram Sabhas, Issues relating 
to reservation for SCs/STs, and women, elections, 
maintenance of accounts and audit, Panchayats vis-a-
vis parallel bodies, capacity building and training of 
elected representatives, preparation of a State of the 
Panchayats Report and work on Panchayatl Raj 
jurisprudence. The consensus decisions are reviewed 
through a host of consultations, review meetings and 
intensive tours to States and Panchayats. The Ministry 
of Panchayatl Raj regularly assesses the ground realities 
regarding the devolution of powers and responsibilities 
upon Panchayats through the Institutional mechanism 
of meetings of the Council of State Ministers of 
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Panchayali Raj, the Committee of Chief Secretaries of 
States and Panchayati Raj Secretaries and the 
Empowered Sub-Committee of National Development 
Council on Administrative and Financial Empowerment 
of PRIs. State-specific road maps for devolution of 
powers and responsibilities to Panchayats have been 
arrived at foHowing intensive tours by the Union Minister 
of Panchayati Raj, in respect of twenty two States and 
Union Territories. This road map, contained in a 
Statement of Conclusions jointly signed with the Chief 
Minister of the State concemed, highlights the key points 
of action on which the State would move to operationa-
lise the recommendations of the Round Tables with a 
special focus on devolution of funds, functions and 
functionaries to Panchayats. 

In 2006-07, the Ministry of Panchayati Raj 
undertook a Mid-term Review and Appraisal of the State 
of the Panchayats based on information sourced from 
State GovemmentslUT Administrations in fulfillment of 
the commitment made by the Ministry at the Fourth 
Round Table of Panchayati Raj Ministers held in 
Srinagar in October 2004. This Report was tabled in 
Partiament on 23 November, 2006 and discussed in Lok 
Sabha during December 2006. The Ministry has also 
entrusted to the Institute of Rural Management, Anand 
the task of undertaking an independent evaluation of 
the State of Panchayati Raj in States and UTs, which 
would. inter alia, contain independent assessments of 
States in respect of the scope and ambit of empower-
ment of their respective Panchayats. The Ministry of 
Panchayati Raj has also commissioned studies by 
Independent agencies on the role and functioning of 
Panchayats. 

State laws express the mandate on the functions 
and activities devolved to the Panchayats in different 
modes. They might contain elaborate provisions laying 
out the details of functions assigned to Panchayats. or 
undertake it through a schedule to the State law, or 
through a combination of both approaches. This causes 
some element of non-standardization in the reporting of 
the devolution of functions by States. While some tend 
to report a high range of devolution by counting 
Individual activities assigned under law separately as 

'subjects' devolved, others tend to give reports in terms 
of 'departments' devolved. 

It is a common experience that legislative 
devolution by States often remains on paper and needs 
to be pattemed from an Activity Map, followed up with 
executive orders. which define precisely the devolution 
to different tiers of Panchayati Raj system of activities 
related to different functions but also devolve the 
required finances and place functionaries with the 
Panchayats in accordance with the Activity Map for the 
effective performance of the devolved functions. The 
Ministry of Panchayati Raj has commenced undertaking 
a nuanced and critical analysis of functional devolution 
to Panchayats in States. which is considering all aspects 
of devolution in detail. 

Decentrellzatlon of Green 
Clearance Procedure 

1826. SHRI G.M. SIOOESWARA: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Govemment has recently decided 
about decentralization In the sphere of green clearance; 
and 

(b) if so, the details in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) The Environment Impact Assessment (EIA) 
Notification issued vide SO 1533(E) dated 14th 
September, 2006 provides for decentralization of prior 
environmental clearance required under the provisions 
thereof. 

(b) The EIA Notification has categorized the 
projects/activities requiring prior environmental clearance 
into two categories-Category 'A' and Category 'B', 
based on the potential of impacts on human health and 
natural and man made resources and their spatial 
extent. The Category 'A' projects are required to obtain 
prior environmental clearance at the central level in the 
Ministry of Environment and Foresta and Category 'B' 
projects from the State/Union Territory Environment 
Impact Assessment Authority. 
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More Fund. Sought by National Knowledge 
Comml •• lon for State. 

1827. SHRI S.K. KHARVENTHAN: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the National Knowledge Commission 
has sought more funds for the States for effective 
implementation of its recommendations during the 
Eleventh Plan period; and 

(b) if so, the action taken by the Government 
thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) and (b) 
National Knowledge Commission has made no specific 
recommendations for more funds for the States for 
effective implementation of its recommendations during 
the Eleventh Plan period. However, these recommen-
dations entail additional funding for both Union Ministries 
and the States. 

Ben on Saw Mill. In NER 

1828. DR. ARUN KUMAR SARMA: Will the PRIME 
MINISTER be pleased to state: 

(a) whether certain categories of saw mills in the 
NER were banned from secondary of timber for furniture 
etc.; 

(b) If so, details thereof indicating types of ban 
imposed on specific category of timber and the duration 
of such ban; 

(c) whether the Central Empowered Committee had 
consulted the concerned State Governments on their 
demand for lifting the ban on wood-based industries on 
furniture. electrical and sports goods etc; 

(d) If so, whether a decision was taken up in this 
regard; and 

(e) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) to (e) The Hon'ble Suprerne Court 

by order dated : 15-01·1998 and 12·05-2001 In Writ 
Petition (OtvN) <No. 20211995 has Issued detailed 
direction for WOt1<ing of wood based Industries In the 
North-Eastem States. PUrlUant to the Hon'ble Supreme 
Court's orders, wOO\:M)ased Industries are required to 
shift to Industrfal' Estates approved for wood-based 
industries and function only therein. The Central 
Empowered Oommittee has not Issued any specific 
direction for functioning of secondary wood based 
industries in theNdrth Eastem States. 

Penelon .for HIV Patlen. 

1829. SHRI MILIND DEORA: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Union Govemment Is contemplating 
to introduce a scheme of monthly Pension for HIV 
positive peopl~ in the country; and 

(b) if so, the detailS thereof, State-wise? 

THE MINISTER OF. STATE IN THE MINISTRY OF 
HEALTH ANpFAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI):(a) No, Sir. 

(b) Does ~()t arise. 

Fund' to Local Bodl .. 

1830. SHAI. "'ANQRANJAN BHAKTA: Will the 
Minister of PANCHAYATI RAJ be pleased to state: 

(a) whether the Central grants to local bodies In 
the Union Territory of Andaman and Nicobar Islands 
reach late; 

(b) if so, the reasons therefor; 

(c) the procedure followed in this regard; and 

(d) the steps proposed to be taken by the 
Government to ensure that the grants reach the local 
bodies in time? 

THE MINISTER OF PANCHAYATI RAJ, MINISTER 
OF YOUTH AFFAIRS AND SPORTS AND MINISTER 
OF DEVELOPMENT OF NORTH EASTERN REGION 
(SHRI MANI SHANKARAIYAR): (a) to (c) As per 
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Information provided bV the Andaman and Nicobar 
Administration, SGSY, lAY and SJSRY are the schemes 
being implemented at .present by Rural and Urban local 
Bodies in the Union Territory of Andaman and Nicobar 
Islands. For these schemes, Central grants are 
channelized by the District Rural Development Agencies 
and District Urban Development Agencies of the 
Andaman and Nlcobar Administration to the local 
Bodies. The Ministries and Departments of the Central 
Government do not directly release grants to local 
Bodies. Complaints have reached the Ministry of 
Panchayati Raj that there have been delays in Central 
grants reaching Local Bodies in the Union Territory of 
the Andaman and Nicobar Islands. In consultation with 
the Ministry of Home Affairs, who supervises 
Administration of the Union Territory, these complaints 
are being looked into. 

(d) Devolution of funds is a key component of 
empowering Panchayati Raj Institutions. In the Joint 
Statement of Conclusions signed by the Union Minister 
of Panchayati Raj and the Union Minister of State in 
the Ministry of Home Affairs on behalf of UT 
Administration in March 2007, it was resolved that the 
devolution of finances would be brought in line with the 
devolution of functions through the Activity Map and a 
Panchayat sector window opened in the UT budget. 
Under the Andaman and Nicobar Islands (Panchayat) 
Regulation, 1994, a separate budget head has been 
opened in the sectors of Roads, Water Supply, Minor 
Irrigation, Education, Agriculture, Fisheries, Panchayats, 
Forestry etc. Union Ministry of Panchayati Raj has 
agreed to assist through guidelines the UT 
Administration in the modalities of maintaining a data 
base of Panchayat Bank Accounts and monitoring the 
transfer of funds from the State Treasuries to these 
accounts without delay or diversion. 

[Translation] 

NKC'. Second Report 

1831. SHRI KAILASH MEGHWAl: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the National Knowledge Commission 

has submitted its second 'Report' to the Nation to the 
Government; 

(b) If so, the details ofthe recommendations made 
therein; 

(c) whether the Government has Initiated interaction 
with the State Governments in the light of these 
recommendations; 

(d) if so, the reaction of the State Governments 
thereto; and 

(e) the road map laid down to implement these 
recommendations? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. AAJASEKHARAN): (a) and (b) 
The National Knowledge Commission (NKC) has 
submitted its second annual Report to the Nation (2007). 
This report is a compilation of the NKC's recommen-
dations submitted in 2006 and in 2007. 

The details of reports are available on Its webilte: 
httD:I!www.knowledgecornmjsslon.gov.ln 

(c) to (e) The reports/recommendations are 
presently under examination in consultation with the 
concerned Central Ministries and State Governments. 

{English] 

prog ..... In Infrutructu ... Projecta 

1832. SHRI P. MOHAN: 

SHRI JOACHIM BAXLA: 

Will the Minister of STATISTICS AND 
PROGRAMME IMPLEMENTATION be pleased to state: 

(a) the number of infrastructure projects initiated 
during the last three years; 

(b) the number of projects completed and the 
number of projects facing delays till date, project-wise;' , 
and 

(c) the time frame fixed for the completion of these 
projects? 
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THE MINISTER OF STATE OFTHE MINISTRY OF 
STATlSTlCS AND PROGRAMME IMPlEMeNTATION 
(SHRI G.K. VASAN)~ (a) ,.. per the ...... Information 
available with this MtntItry, 211 Central Sector projecII 
costing Rs. 20 cror .. and above were inltlat.d during 
the last thrae yea,.. 

(b) and (c) Of 1heIe 211 projecta. 5 projecIa were 
completed, 2 proiecII were dropped due to redesign and 

change of scope, 4 projects are ahead of 1CheduIe, 127 
projects are on schedule, 41 projects are dlllayed with 

respect to their original approved schedule and 32 
projects do not have any date of commlulonlng. The 
sector-wise anticipated completion schedule of 41 
delayed projects is given In the enclosed Statement-I 
and 32 projects without date of commlaaionlng Is given 
in the enclosed Statement-II. 

UBI of DMyed PI'Ojec1a (w.r.t. CJrtg/M1 SoIJfIduIe) MIICtioned sinc#I April, 2005 
(Status .. on 01-12-20(7) 

SI. Project Name Ortgfnal Date of Time 
No. (Agency) Date of Commissioning Overrun 

[Location] Approval w.r.t. 
Original Original 

[Anticipated) Schedule 
(In months) 

2 3 4 5 

CIVIL AVIATION 

1. Conatruotat of new tenninIII building at OIbrugarh, Auam 712005 1112006 13 
(Airport Authority of India Umited) (1212007) 
[ASSAM, OIbrugam] 

2. Clo new tefminaJ building compteeat Maharana Pratap AIrport 412005 1112006 12 
(Airport AuthorIty of India Umhed) [1112007] 
[Rajasthan, Udaipur) 

3. Exp. and Mod. of existing terminal buHdlng at Or. Ambedkar ait'port 1112005 912007 3 
(Airport Authority of India Umtted) (1212007) 
[Maharashtra. Nagpur] 

4. Modular Expansion of Tenninal building at Amritsar airport 712005 12J2007 3 
(Airport Authority of India Umtted) [312008] 
(Punjab. Amritsar] 

COAL 

5. Jhan;ra LongwaI UG Phase 2, EeL 1112006 1112009 4 
(Ealtem Coal ReIda Umited) [3/2010] 
(West Bengal) 
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STEEL 

6. Revamping of Mae-West Block in HSM 612005 812007 11 
[Steel Authority of India Limited (SAIL)) [5120(8) 
[Jhar1<hand] 

7. Procurement of WDS Locos (BSP) 1012005 ·312007 8 
[Steel Authority of India Limited (SAIL)] (1112007] 
[Chhattisgarh, Shilai) 

B. ATC and OTC at Oxygen Plant 312006 1112007 8 
[Steel Authority of India limited (SAIL)) [712008] 
[Jharkhand, Bokaro] 

9. 50 MW Power tapping for Oxygen Plant 112008 512007 7 
[Steel Authority of India Limited (SAIL)] (1212007) 
[Jhar1<hand, Sokaro) 

10. Installation of Slab Castler, RH Degasser and Ladle 712006 912007 6 
Fumace (SAIL) (312008] 
[Steel Authority of India Limited (SAIL)) 
[Chhattisgarh, Bhllai] 

11. Cooking Coal Facilities in Coal Handling Plant 912006 312008 6 
[Steel Authority of India Limited (SAIL)) [912008] 
[Jhar1<hand) 

12. Expansion of liquid Steel Capacity from 3MT to 6.3 MT (RINL) 10/2006 1012009 4 

(Rastriya Ispat Nigam Limited) (212010) 
[Andhra Pradesh, V. Patnam] 

13. HCI Regeneration plant for pickling Line-II and CRM 112006 812007 4 

[Steel Authority of India Limited (SAIL)] (1012007) 

[Jhar1<hand, Bokaro] 

14. Hot metal Desulphurisation at SMS·II 1/2006 812007 3 
[Steel Authority of India limited (SAIL)] (1112007) 

[Madhya Pradesh, Bhilai] 

15. EDT Machine in Roll Grinding and Bearing shop of CRM 912006 112008 2 

[Steel Authority of India Limited (SAIL)) (312008) 

[Jhar1<hand] ,. 
16. Augmentation of Power distribution system (Ph-I) 5/2008 912007 2 

[Steel Authority of India Limited (SAIL)) (1112007) 

[West Bengal, Durgapur: DSP] 
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17. Coal Dust Injection in BF-2 and 3 412006 512008 2 
[Steel Authority of India Limited (SAil)] [712008 ] 
[Jharkhand, Bokaro) 

PETROLEUM 

18. Addl. Development of A-1 Layer, L-III Reservoir MHN., ONGC 412005 1212006 12 

(011 and Natural Gas Corporation Limited) [12120071 
[Maharashtra] 

19. Augmentation of Mundra-Panlpal Crude 011 Plpllne (Ioel) 612005 3/2008 9 
(Indian Oil Corporation limited) [1212008] 
[GujaratiRajasthanlHaryana] 

20. Dabhol-Panvel Pipeline Project (GAil) 112006 712007 9 
(Gas Authority of India limited) [4/2008] 
[Maharashtra] 

21. Expansion of Panlpat Refinery from 12 to 15 MMTPA (Joel) 6/2005 312008 9 
(Indian Oil Corporation Limited) [121008] 
[Haryana) 

22. Inst. of Facilities for Improvement In Diesel Quality (Joel) 11/2005 412009 8 
(Indian Oil Corporation Limited) [1212009] 
[West Bengal, Haldia] 

23. Dadri-Panipat R-lNG Spur Pipline (Joel) 6/2005 6/2008 7 
(Indian Oil Corporation Limited) [1/2009] 
[Haryana] 

24. Panipat Naphta Cracker Project (IOCl) 412006 9/2009 2 
(Indian Oil Corporation limited) (1112009) 
[Haryana] 

25. Diesel Hydrogen Treatment Project, BRPl 612006 9/2009 1 
(Bongaigaon Refinery Petroleum limited) [10/2009] 
[Assam] 

POWER 

26. Transmission System Associated with Parbatl.1I HEP 1212005 1212008 21 
(Power Grid Corporation of India limited) [9/2010) 
[Himachal Pradesh) 

27. Koteswar Transmission System (PGCll) 6/2006 612008 15 
(Power Grid Corporation of India Limited) [912009] 
[Uttarakhand) 
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28, Teesta Low Dam HEP, Stage-IV (NHPC) 9/2005 9/2009 11 
(National Hydro-Electric Power Corporation) (812010) 
[West Bengal] 

29, Uri H,E,P, Stage-II (NHPC) 812005 1112009 9 
(National Hydro-Electric Power Corporation) [81201 OJ 
[Jammu and Kashmir] 

30, Northern Region System Strengthening Scheme-VIII (PGCIL) 1012006 412009 8 
(Power Grid Corporation of India Limited) [1212009J 
[Northem, Region) 

31, National Capital Thermal Power Project Stage-II (NTPC) 1012006 412010 6 
2x490 MW [1012010] 
(National Thermal Power Corporation) 
[Uttar Pradesh] 

32. Tehrl Pumped Storage Plant (1,000 MW) (THDC) 7/2006 612011 6 
(Tehri Hydro Development Corporation Limited) (1212011) 
[Uttarakhand) 

33. Koldam HEP Transmission Line (PGCIL) 912005 9/2008 
(Power Grid Corporation of India Limited) [10/2008J 
[Himachal pradesh] 

34, Parbati H.E.P, Stage-III (NHPC) 1012005 10/2010 1 

(National Hydro-Electric Power Corporation) (11/2010) 

[Himachal Pradesh] 

RAILWAYS 

35. Ajmer-Phulera-Ringus-Rewari (G.C) (NWR) (RVNL) 412005 312008 5 

(Gauge Conversion) [8/2008] 

[Rajasthan) 

SHIPPING AND PORTS 

36. Deepening and Widening of Main Harbour Channel and IN Port 1012005 10/2008 15 

(Ports) (112010J 

[Maharashtra) 

37, Deepening of Chennel at Paradlp Port (Paradip Port) 1212005 612007 14 

(Ports) (8/2008) 

[Orissa, Paradlp Port) 

38. Sethusamudram Ship Channel Project (Tuticom Port) 612005 10/2008 1 

(PORTS) (1112008) 

[Tamil Nadu. Tuticorin) 
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TELECOMMUNICATION 

39. Mumbai Convergent Billing and CRM (MTNL) 

(Mahanagar Telephone Nigam limited) 

[Maharashtra, Mumbai] 

URBAN DEVELOPMENT . 

40. Construction of truck terminus at Alzawal 

(National Building Construction Company) 

[Mlzoram, Alzawal] 

41. Delhi MRTS Phse-ll Project 

(Delhi Metro Rail Corporation 

[Delhi] 

3 

1/2006 

8/2005 

812005 

to OUestlons eoe 

4 5 

212007 
[1212007] 

612007 
[312008] 

612010 
[912010] 

10 

9 

3 

List of Projects SIInctioned but without their latest date of completion (Status as on 01-12-2OO7J 

SI. 
No. 

Project Name 

(Agency) 

[Location] 

2 

CIVIL AVIATION 

1. Clo New Integrated Terminal Building at Trlchy Airport 

(Airport Authority of India Limited) 

[Tamil Nadu, Trlchy] 

2. Exp. and Mod. to Anna-Intemational Terminal, Ph-lI.at Chennai 

(Airport Authority of India Limited) 

Tamil Nadu. Chennai) 

COAL 

3. Dugga OC Expansion Surguga (CG) 

(South-Eastern Coal Fields limited) 

[Chhattisgarh] 

Original 

Date of 

Approval 

3 

11/2005 

412005 

912006 

Date of 
Commissioning 

Original 

[AntIcipated] 

4 

912007 
[N.A.] 

1/2007 
[N.A.] 

N.A. 

[N.A.] 



PHALGUNA 22, ,. (SAkA) 

1 2 

STEEL 

4. Coat dust injection in BF·3 and 4 (Ourgapur 8tHt Plant) 
(Steel ~ of tndla Umlted (SAIL)) 
[West BangaJ, Durgapur] 

RAIL.WAYS 

5. Jaggayyapat·Mellacheru, SCR 
(New Una) 
(Andhra Pradesh) 

6. Manoharabad-Kothapalll New Line (SCR) 
(New Line) 
(Andhra Pradesh) 

7. Bhatni.Jlradei Patch Doubling (NER) 
(Line Doubling) 
[Uttar PradeshJBlhar) 

8. Jalpur· Dausa (NWR) 
(Line Doubling) 
[Rajasthan] 

9. Hathua-Bhatni (NL) (NER) 
(New Une\) 
[Bihar, Uttar Pradesh) 

10. Chhindwara·Nagpur (GC) (SECR) 
(~ge Conversion) 
[Madhya Pradesh] 

11. Munderwa - Babhnan patch doubling 
(Une Doubling) 
[Uttar Pradesh, Butt] 

12. Munderwa·~hnan Patch DoublIng (NER) 
(Line DoubAng) 
[Uttar Pradesh) 

13. Chengannur-Chingavanam doubling 
(Une Doubling) 
[Kerala) 

14. Panki·Bhoupur, 3rd Line, NCR 
(Une Doubling) 
[Uttar Pradesh] 

3 

712008 

412006 

.Qt.... 810 

5 

812007 
(N.A.] 

N.A. 
[N.A.} 

N.A. 
(N.A.) 

N.A. 
(N.A.] 

N.A. 
[N.A.} 

N.A. 
[N.A.] 

N.A. 
[N.A.] 

N.A. 
[N.A.] 

N.A. 
[N.A.] 

N.A. 
[N.A.] 

N.A. 
[N.A.] 
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15 Extn. of MATS from Velachery to STN. Thomas Mount-(MTP) 412006 N.A. 
(Metropolitan Transport Projects) (N.A.] 
[Tamil Nadu] 

16. Talcher-Blmalagarh (NL) (ECOA) 4/2005 N.A. 
(New Line) [N.A.] 
[Orissa] 

17. Podapahar-Banspani, (LD) (SEA) 412006 N.A. 
(Line Doubling) [N.A.] 
[Orissa] 

SHIPPING AND POATS 

18. Development of Land in West of Existing Custom Fencing Wall 10/2005 N.A. 
(Ports) [N.A.] 
[Gujarat] 

19. Upgradation and Modernization of Iron Ore Handling Facility 11/2007 N.':'. 
(Ports) [N.A.] 
[Andhra Pradesh, Vlsakapatnam] 

TELECOMMUNICATION 

20. Construction of Admn. Building at Grrams Aoad, Chennai 912006 512007 
[Bharat Sanchar Nigam Limited] [N.A.] 
[Tamil Nadu, Chennal] 

21. GSM Exp.-I, Delhi 512006 N.A. 
[Mahanagar Telephone Nigam Limited] [N.A.] 
[Delhi] 

22. GSM Exp.-II. Delhi 5/2006 N.A. 
[Mahan agar Telephone Nigam Limited) (N.A.] 
[Deihl] 

23. GSM Expansion Ph. IV (B) (BSNL) Maharuhtra 712005 312006 
[Bharat Sanchar Nigam Limited] [N.A.] 
[Maharashtra] 

24. GSM Expansion Ph. IV (B) (BSNL) (West Zone-Madhya Pradesh) 712006 312006 
[Bharat Sanchar Nigam limited] [N.A.] 
[Madhya Pradesh] 

25. Expansion of existing GSM NIW Mumbai (Phase-V) 1112005 512006 
[Mahanagar Telephone Nigam Limited] [N.A.] 
[Maharashtra) 
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26. Delhi Convergent Billing and CRM-MTNL 

[Mahanagar Telephone Nigam Limited] 
[Delhi] 

27. Mumbai broad band project-2 
[Mahanagar Telephone Nigam Limited] 

[Maharashtra] 

3 4 

12/2005 

712005 

5 

212007 
(N.A.] 

212006 
(N.A.] 

28. Delhi 750K GSM Lines of 2.5 GSM and Validation EOPT of WCDMA 212007 10/2007 
[N.A.] [Mahanagar Telephone Nigam limited] 

[Delhi] 

29. Managed Leased Line Network (MLLN): Phase-II 

[Bharat Sanchar Nigam limited] 

[For 94 Cities] 

URBAN DEVELOPMENT 

8/2005 N.A. 

(N.A.) 

30. Upgradation of National Fire Service College at Nagpur 4/2005 1/2007 
[N.A.] (Central Public Works Department) 

[Maharashtra, Nagpur] 

31. Clo office premises for IT-Dep., B.K. Complex-Mumbai 1112006 N.A. 
[N.A.) (Central Public Works Department) 

[Maharashtra, Mumbai] 

32. C/o 4 lane carriage way covering Nallah, Ansari Nagar, AIIMS 312006 7/2007 
(N.A.] [Central Public Works Department) 

[Delhi, New Delhi] 

All India Service. 

1833. SHRI M. SREENIVASULU REDDY: 

SHRI SUBHASH MAHARIA: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Govemment proposes to provide 
competitive exam training and prioritise recruitment of 

women to All India Services especially the Indian 

Administrative Service, Indian Foreign Service and Indian 

Police Service; 

(b) if so, the details thereof; and 

(c) the number of lAS, IFS and IPS women officers 
as on date, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 

AND MINISTER OF STATE IN THE MINISTRY OF 

PARLIAMENTARY AFFAIRS.(SHRI SURESH 
PACHOURI): (a) and (b) ~t present there Is no such 
proposal under consideration of the Govemment. 

(c) The statement indicating the number of lAS and 
IPS women officers, State (cadre)-wl •• is enclosed. The 
number of women officers in the IFS Is 92. 
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sr..",.nt Number of Women IPS officers, 

Number of Women lAS officers, Stste (Csdre)-wlse State (cadre)-wis. 

Cadre No. of officers Cadre No. of ofbnI 

AGMUT 38 2 

Andhra Pradesh 40 Andhra Pradesh 12 
Assam Meghalaya 17 Assam Meghalaya 3 
Bihar 21 

Bihar 6 
Chhattisgarh 14 

Chhattisgarh 3 
Gujarat 27 

Gujarat 6 
Haryana 27 

Himachal Pradesh 2 
Himachal Pradesh 20 

Haryana 7 
Jammu and Kashmir 6 

Jammu and Kashmir 3 
Jhar1<hand 15 

Jhar1<hand 9 
Kamataka 37 

Kamataka 6 
Kerata 20 

Madhya Pradesh 50 Kerala 3 

Maharashtra 44 Madhya Pradesh 13 

Manipur Tripura 8 Maharaahtra 9 

Nagaland 3 Manlpur-Tripura 3 

Orissa 22 Nagaland 3 

Punjab 20 Orissa 12 

Rajasijan 31 Punjab 6 

Sikkim 3 Rajasijan 10 

Tamil Nadu 36 Sikkim 2 

Uttar Pradesh 53 Tamil Nadu 10 
Uttarakhand 9 Uttarakhand 7 
West Bengal 30 Uttar Pradesh 13 

Total 591 West Bengal 5 
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AGMU 12 

Total 165* 

• In addition, It Is stated that on the basis of the Civil Services 
Examinatlon-2006, 15 female IPS officers joined the service. 
However, the cadre allocation to these IPS offioera i8 yet to 
be decided. 

ChIIIIen .... to Blo-Diveratty 

1834. SHRI K.J.S.P. REDDY: Will the Prime 
Minister be pjeased to state: 

(a) whether the Government proposes to cope up 
with chailenges posed to bio-diversity due to global 
warming and climate change; and 

(b) if so, the initiatives undertaken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) and (b) As India is among the countries 
more vulnerable to climate change, the Government set 
up the Expert Committee on the impacts of Climate 
Change on 7th of May 2007, under the Chairmanship 
of Dr. R. Chidambaram, Principal Scientific Adviser to 
Government of India, to study the impacts of 
anthropogenic climate change on India including impacts 
on Bic-diversity and to identify the measures that we 
may have to take in the future in relation to addressing 
vulnerability to anthropogeniC climate change impacts. 
A high level coordination CommIttee chaired by Prime 
Minister called Prime Minister's Council on Climate 
Change to coordinate national action for assessment, 
adaptation and mitigation of climate change was 
constituted on 6th of June 2007 to evolve a coordinated 
response to issues relating to climate change at the 
national level and to provide oversight for formulation 
of action plans in the area of assessment, adaptation 
and mitigation of climate change. 

Propo .. 1 tor Natural Science Mu ........ 

1835. SHRI SUGRIB SINGH: 

SHRI NAND KUMAR SAl: 

SHRI KISHANBHAI V. PATEL: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Government proposes to set up 
Rajlv Gandhi Regional Natural Science Museum In the 
country; 

(b) if so, the details thereof alongwith the proposed 
locations; 

(c) the estimated expenditure likely to be incurred 
on each of such regional museums; 

(d) the benefits likely to accrue for the protection 

of ecology. environment and wild animals in the country 
with the setting up of such museums; and 

(e) the time by which such museums are likely to 
be set up? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMe NARAIN 
MEENA): (a), (b) and (e) The Government has approved 
to set up the Rajtv Gandhi Regional Museum of Natural 

History at Sawal Madhopur, Rajasthan. The foundation 

stone of the Museum was laid by Hon'ble Vice President 
of India on 23rd December, 2007 and Is expected to 

be opened to the public by 2011. 

(c) The estimated expenditure on the Rajlv Gandhi 
Regional Museum of Natural HiStory at Sawai Madhopur 
will be around Rs. 40 Crores. 

(d) The Rajiv Gandhi Regional Museum of Natural 

History at Sawal Madhopur will serve as a non-formal 
center for Environment Education and creation of public 

awareness on conservation of nature and natural 

resources through potential medium of exhibits and 

educational activities. It would also provide an 
understanding of the diversity of lite on the earth, the 
factors responsible for their well being, man'. 
dependence upon nature and the necessity to maintain 

our ecological heritage and to ensure sustainable 
development with special emphasis on the Western Arid 
region of India. 
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Financial A •• I8tlince for Implementation of 
Rn Act, 2005 

1836. DR. R. SENTHIL: 

SHRI HEMLAL MURMU: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Union Government has received 
proposals from various States seeking financial 
assistance for implementing the Right to Information Act, 
2005; 

(b) if so, the details thereof alongwith the action 
taken thereon; 

(c) the financial assistance proposed to be 
allocated for implementing RTI Act during the next 
financial year 2008-09 alongwith the funds earmarked 
for publicity of the same; and 

(d) the details of the expenditure incurred 
particularly in tribal dominated States for publicity of RTI 
Act during the last' two years, till date? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI SURESH 
PACHOURI): (a) to (c) Some State Governments such 
as Governments of Chhattisgarh, Gujarat, Kerala, 
Madhya Pradesh. Mlzoram, Tripura and Uttarakhand had 
sought Central assistance for implementation of the 
Right to Information Act, 2005. The Parliament has, by 
law, cast an obligation on the State Governments to 
implement the Act. The State Governments are required 
to meet the statutory obligation out of their own funds. 

(d) The information is not centrally maintained. 

Propo .. 1 for Social Development 
Zone. In Lieu of Sez. 

1837. SHRI ASADUDOIN OWAISI: 

DR. M. JAGANNATH: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Government proposes to let up 
Social Development Zones (SOZS) in place of Special 
Economic Zones (SEZs) in the country; 

(b) if so, the details thereof and the reasons 
therefor; 

(c) whether all the Ministries including Planning 
Commission have agreed to the idea of SOZs; 

(d) if so, the details thereof alongwith the strategy 
chalked out by the Government to take a final decision 
in this regard; and 

(e) the role likely to be played by SOZS to curb 
social unrest and social upliftment of the masses? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) to (e) 
Preliminary discussions to explore the feasibility of 
setting up Social Development Zones have been held. 

[Translation 1 

Replacement of Cantral Government 
Health Scheme 

1838. SHRI HARIKEWAL PRASAD: 

SHRI GIRIDHARI YAOAV: 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether there is any proposal to replace the 
existing Central Government Health Scheme; 

(b) if so, the details thereof alongwith the salient 
features of the newly proposed scheme; and 

(c) the manner in which the proposed scheme Is 
likely to benefit the beneficiaries? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) No, Sir. 

(b) and (c) Question does not arise. 
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Con.tructlon of New Berth at 
Paradeep Port 

1839. SHRI ANANTA NAYAK: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) whether Government proposes to construct new 
berths at Paradeep Port; 

(b) if so, the details thereof alongwith the estimated 
cost of construction of these new berths; 

(c) the target date fixed for the completion of the 
said berths; and 

(d) the progress made thereon as on date? 

THE MINISTER OF SHIPPING, ROAD 
TRANSPORT AND HIGHWAYS (SHRI T.R. BAALU): (a) 
to (d) As part of the on-going process of development, 
it is planned to construct Deep Draught Iron Ore Berth 
and Deep Draught Coal Berth at Paradip Port at a 
total estimated cost of Rs. 892.60 crores. The projects 
are at tendering stage. Plan for Development of 
Southern Dock Complex at the Port is also at preliminary 

stage. 

Conaarvatlon of Sacred Grove. 

1840. SHRI P. KARUNAKARAN: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Union Government has any 
proposal for Conservation of Sacred Groves in the 

country; 

(b) if so, the details thereof; 

(c) whether the State Government of Kerala has 
submitted any scheme to the Union Government in this 
regard and requested for financial assistance; and 

(d) if so, the details thereof and the decision taken 

by the Union Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) and (b) There is no scheme for 
Conservation of Sacred Groves as on date. Under the 
Scheme-Intensification of Forest Management, a 
proposal to provide financial assistance for Conservation 
of Sacred Groves is under consideration. 

(c) The Government of Kerala had submitted ten 
proposals for Conservation of Sacred Groves requesting 
financial assistance. 

(d) No finai view in the matter has been taken in 
the iight of repiy at (a) and (b) above. 

LOll of Fore.t Cover due to 
Tsunami 

1841. SHRI RAVI PRAKASH VERMA: 

SHRI ANANDRAO VITHOBA ADSUL: 

SHRI B, MAHTAB: 

SHRI ADHALRAO PATIL SHIVAJIRAO' 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Government has conducted any 
survey to see that 728 square kilometres of rich forest 
area has been lost because of the destruction caused 
by Tsunami and due to the construction of dams in 
several States as reported in The Hindu dated February 
17, 2008; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) Yes, according to the latest 
assessment (State of Forest Report 2005) there Is a 
loss of 728 sq.km. of forest cover In the country, the 
main reasons of loss in forest cover include Tsunami 
and submergence of forest areas due to construction 
of dams. 

The main reasons of loss of forest cover in different 
States are given in the following table. 



State slUT Change 

Andhra Pradesh -40 

Assam -90 

Chhattisgarh -129 

Gujarat -99 

Madhya Pradesh -132 

Maharashtra -38 

Manipur -173 

Nagaland -296 

Uttarakhand -18 

Andaman and Nicobar -178 

· MMCH 12, 2008 

Important Reasons 

Felling of matured plantations by APFOC. 

Illicit felling in insurgency affected areas, encroachment, shifting 
cultivation in hili districts 

Submergence (Champl dam, Bllaspur), shifting cultivation BhoJmad 
area, Bastar, illicit felling 

Large scale uprooting of Prosop/s jul/flora (Kuchchh district) 

Submergence due to construction of dams on Nannada river (Indira 
Sagar, Omkareshwara, Madlkheda) 

Fening of matured plantations by the FDC 

Shifting cultivation, flowering of bamboo 

Shifting cultivation, flowering of bamboo 

Rehabilitation of the displaced people in forest areas (Harldwar) and 
rotational felling of Eucalyptus (Udham Singh Nagar) 

Tsunami 

Forest Survey of India (An organization under 
Ministry of Environment and Forests, Government of 
India) carries out forest cover assessment using remote 
sensing technology on a two year cycle. The results 
are published in 'State of Forest Report' (SFR). Besides 
area of forest cover at national, StatelUT and district 
level and changes between two consecutive cycles, the 

maps of forest cover are also published. The SFA 2005 
gives the latest information on fOntSt cover of the country 
based on satellite data of the period October to 
December 2004 and January-February, 2005. 

(b) The changes in the forest cover of States/UTs 
between 2001 and 2003, and between 2003 and 2005 
assessments are shown in the table below. 

(area in krn2) 

State/UT Forest Forest Cover Forest Cover Forest Cover Forest Cover 
Cover 2003 2005 Change Change 
2001 (between (between 

2001 and 2003 and 
2003) 2005) 

1 2 3 4 5 8 

Andhra Pradesh 43,195 44,412 44,372 1,217 -40 

Arunachal Pradesh 69,760 67,692 67,777 -2,068 85 
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2 3 4 5 6 

Assam 25,290 27,735 27,645 2,445 -90 

Bihar 5,375 5,573 5,579 198 6 

Chhattisgarh 57,730 55,992 55,863 ·1,738 ·129 

Delhi 125 174 176 49 2 

Goa 1,565 2,164 2,'64 599 0 

Gujarat 12,913 14,814 14,715 1,901 -99 

Haryana 1,135 1,576 1,587 441 11 

Himachal Pradesh 12,907 14,359 14,369 1,452 10 

Jammu and Kashmir 19,886 21,273 21,273 1,387 0 

Jharkhand 22,531 22,569 22,591 38 22 

Kamataka 33,296 35,246 35,251 1,950 5 

Kerala 13,417 15,595 15,595 2,178 0 

Madhya Pradesh 75,282 76.145 76,013 863 ·132 

Maharashtra 45,040 47,514 47,476 2,474 ·38 

Manipur 17,889 17,259 17,086 -630 -173 

Meghalaya 16,535 16,925 16,988 390 63 

Mlzoram 16,397 18,583 18,684 2,186 101 

Nagaland 13,980 14,015 13,719 35 -296 

Orissa 49,044 48,353 48,374 -691 21 

Punjab 1,628 1,545 1,558 ·83 13 

Rajasthan 14,542 15,821 15,850 1,279 29 

Sikkim 3,164 3,262 3,262 98 0 

Tamil Nadu 20,992 23,003 23,044 2,011 41 

Tripura 8,869 8,123 8,155 -748 32 

Uttar Pradesh 10,778 14,127 14,127 3.349 0 

Uttarakhand 23,354 24,460 24,442 1,'06 -18 
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West Bengal 10,392 12,389 

Andaman and Nicobar 6,621 6,807 

Chandigarh 13 15 

Dadra and Nagar Haveli 217 221 

Daman and Diu 6 8 

Lakshadweep 12 25 

'Pondicherry 18 42 

Grand Total 653,898 677.816 

Mechanlam for DI .. bled Students to 
Compete In MBBS Exam. 

1842. SHRI BRAJA KISHORE TRIPATHY: Will the 
Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether the Medical Council of India (MCI) has 
evolved any mechanism for the physically challenged 
students to compete for the MBBS examination 
conducted by the AIIMS; 

(b) if so. the details thereof; 

(c) whether the National Human Rights Commission 
(NHRC) has asked the MCI and AIIMS to lay down 
methodology/guidelines for the benefit of the disabled 
persons in the country; 

(d) if so, the details thereof and the action taken 
by the Government thereon; and 

(e) the time by which such guidelines are likely to 
be Issued by the Medical Council of India? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) The Hon'ble 
Supreme Court in the case of Dr .. Kumar Saurav Vs. 
Union of India and Others has asked the Ministry of 

4 5 6 

12,413 1,997 24 

6,829 186 -178 

15 2 0 

221 4 0 

8 2 0 

25 13 0 

42 24 0 

677,088 23,918 -728 

Health and Family Welfare and Medical Council of India 
to examine the feasibility of giving benefit to disabled 
persons for admission to MBBS Course under All India 
quota. The Medical Council of India has submitted his 
views in the matter and the Ministry has accepted them. 
The Ministry has conveyed its stand to the Hon'ble 
Supreme Court where the matter is pending for decision. 

(c) to (e) Information from National Human Rights 
Commission is being collected and shall be laid on the 
Table of the House. 

NHDP Projects In Bihar 

1843. SHRI ALOK KUMAR MEHTA: 

SHRI RAM KRIPAL YADAV: 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether all the National Highways Development 
projects in Bihar are running behind their schedule time 
of completion; 

(b) if so, the details thereof and the reilsons 
therefor; 

(c) the cost escalation asa result thereof; and 

(d) the steps being taken by the Government to 
expedite the completion of these projects? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
(SHRI KH. MUNIYAPPA): (a) and (b) Details of NHDP 
Projects running behind schedule in Bihar are enclosed 
as statement. There has been some delays In 
completion of some contracts under NHDP due to 
problems associated with land acquisition, sifting of 
utilities, delay in obtaining clearances for cutting of trees, 
poor perlormance 'by some of the contractors and law 
and order problems in Initial stages of Implementation. 

(c) There is a provision for price escalation clause 

in contract agreements. The cost of construction may 
increase based on wholesale price index and final cost 
of construction can be assessed only after completion 
of project. In case the project is delayed due to fault 
on the part of contractor, liquidated damage Is Imposed 
and no escalation is paid. Escalations are paid only In 
case of default by NHAI. 

(d) All phases of NHDP are monitored by NHAI, 
Ministry of Shipping, Road Transport and Hlgways, 
Planning Commission, Committee of Secretaries and the 
Committee on Infrastructure. 

sr..ment 

SI. 
No. 

On EW 

Contracts 

2 

1. Pumea-Gayakota (EW/4) 
km. 476.15-km. 470 and 
km. 419-km. 410 

2. Pumea-Gayakota (EW-121BR) 
km. 447-km. 419 

3. Pumea-Forbesganj (BR-1) 
km. 309.0 to km. 268 

4. Pumea-Forbesganj (BR-2) 

km. 268.0 to km. 230 

Details of NHDP Projects 

Bihar 

NH Length 
Stretch in State 

3 4 

31 15.15 

31 28.00 

57 41.00 

57 38.00 

Project 
Exp. 

Cumulative 
(Rs. In cra.) 

5 

79.5 

168.26 

123.48 

120.20 

Status Start date 
Physical Original 
Progress completion 
Length date/Antlci. 

completed com pI. Date 

6 7 

Under Implementation Dec.-1999 

~ Mar.-2002 

13.3 Mar-2008 

Under Implementation Sep.-2001 

ZQ& Sep.-2004 

5 June-2008 

Under Implementation Nov.-2005 

3M Aprll-2008 

10 Aug.-2008 

Under Implementation Nov.-2005 

au Aprll-2008 

0 Aug.-2008 

" 
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1 2 3 4 5 6 7 

5. Fotbeaganj-Simrahl (BR-3) 57 40.00 68.19 Under Implementdon AprtI-2008 

km. 230 to kin. 190 
1i.5 Sep.-2008 

0 Dec.-2008 

6. Simrahi to Ring bund (miasing 57 15.00 37.37 Under Implementation Aprll-2006 

link) (BR-4) kin. 190 to kin. 165 
W Aprfl-2008 

0 Dec.-2008 

7. Ring bunde to Jhanjharpur 57 45.00 124.17 Under Implementation Jan.-2006 

(BR-6) km. 155 to km. 110 
2.1...Q2 June-2008 

0 Dec.-2008 

8. Jhanjhapur to Darbhanga (SR-7) 57 40.00 73.58 Under Implementation Aprll-2006 

km. 110 to km. 70 
a..3§ Sep.-2008 

0 Dec.-2008 

9. Darbanga to Muzzaffarpur (BR-8) 57 40.00 114.88 Under Implementation Jan.-2006 
km. 110 to km. 70 

2Ua June·2008 

0 Dac.-2008 

10. Darbanga to Muzzaffarpur (BR-9) 57 30.00 105.74 Under Implementation Jan.-2006 
km. 30 to km. 0 

2U6 June-2008 

0 Dec.-2008 

11. Muzzaffarpur to Mtthai (LMNHP-12) 28 40.00 59.76 Under Implementation Sep.-2005 
km. 520 to km. 480 

iD Sep.-2008 

0 Mar.-2009 

12. Mehai to Kotwa (LMNHP-11) 28 40.00 56.94 Under Implementation Sep.-200s 
km. 480 to km. 440 

~ Sep.-2008 

0 Mar.-2009 
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13. Kotwa to Dewapur (LMNHP-10) 
km. 440 to km. 402 

14. Deewapur to Uttar Pradesh! 
Bihar Border (LMNHP-9) 
km. 402 to km. 360.915 

On GO 

1. Varanasi-Mohania (GTRIPIIV-A) 
km. 317-329(0) km. O-km. 65 
(55 km. in Uttar Pradesh and 
21 km. in Bihar) 

3 

28 

28 

2 

2. Sasaram-Dehri on Sone (GTRIPI 2 
IV-C) km. 110-km. 140 

Amount Sanctioned to Indian 
Women Hockey Player. 

1844. SHRI SWADESH CHAKRABORTY: 

SHRI HANNAN MOLlAH: 

SHRI DAlPAT SINGH PARSTE: 

4 

38.00 

41.09 

21.00 

30.00 

Will the Minister of YOUTH AFFAIRS AND SPORTS 
be pleased to state: 

(a) whether the Government has sanctioned Rs. 5 
lakh to Indian Women Hockey Federation for purchasing 
kits and equipments of international standard for women 
hockey players while touring Australia; 

(b) if so, the details thereof; and 

(c) the basis on which such amount has been 
sanctioned to the Federation and the steps takenlbeing 
taken to promote the women hockey game? 

THE MINISTER OF PANCHAYATI RAJ, MINISTER 
OF YOUTH AFFAIRS AND SPORTS AND MINISTER 

5 6 7 

62.46 Under Implementation Nov.-2005 

U§ Nov.-2008 

0 Mar.-2009 

100.89 Under Implementation Nov.-2005 

11J. Nov.-2008 

0 Mar.-2009 

117.35 Under Implementation Mar.-2002 

eU3 Mar.-2005 

18.97 June-2008 

226.63 Under Implementation Mar.-2002 

iQ.ii Mar.-2005 

26.3 Apr.-2008 

OF DEVELOPMENT OF NORTH EASTERN REGION 
(SHRI MANI SHANKAR AIYAR): (a) to (c) No, Sir. The 
Government has not sanctioned any amount to the 
Indian Women Hockey Federation (IWHF) for purchase 
of kits and equipment while touring Australia. 
Requirements of equipment, conlumabtes, Including 

personal consumables, as approved in the Long Tenn 
Development Plan (LTDP), are fully funded by the 
Govemment under the Scheme of Assistance to National 
Sports Federations (NSFs). Besides, NSF, are also 
entitled to ,eek alslstance for the procurement of 
equipment on a 75:25 sharing basis under whloh 
Government funds 75% of the cost and the NSF 
contributes 25%. No proposal for assistance under this 
Scheme has been received from IWHF. 

Details of assistance provided to the Indian 
Women's Hockey Federation (IWHF) during the last 3 
years under the Scheme of 'Assistance to National 
Sports Federations', are given below:-
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(Rupees in lakh) 

Year Amount Released 

2004-05 110.35 

2005-06 78.81 

2006-07 111.64 

2007-08 (As on 29-2-2008) 153.46 

In addition, the Sports Authority of India has also 
assisted IWHF in organizing national coaching camps 
for Sub-junior, junior and senior teams. During 2007-
08, 9 coaching Camps for 161 days have been 
organized and expenditure of Rs. 28.65 lakh has already 
been incurred till February 2008 on this account. 

Further, Government have approved the 
Federation's proposal for the engagement of a foreign 
coach for the national women hockey team and for men 
under the age of 21 for a period of one-year. A short 
term coach from the Netherlands was also engaged to 
tram women hockey players for 15 days. 

Improvement of Shlradl-Ghat 
Section on NH 48 

1845. SHRIMATI MANORAMA MADHAVARAJ: 

SHRI M. SHIVANNA: 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether there is any proposal for improvement 
of National Highway No. 48 Shiradi-Ghat section from 
km. 226 to 270; 

(b) if so, the details thereof: 

(c) whether State Govemment of Kamataka has 
urged the Union Govemment to undertake the project 
without any delay; and 

(d) If so, the details thereof and the reaction of 
the Union Govemment thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
(SHRI K.H. MUNIYAPPA ): (a) to (d) Yes, Sir. The 
stretch between km. 226 to km. 270 of NH-48 
(Bangalore-Mangalore section) passes through Shlradi 
Ghat. For the improvement of this stretch four works 
amounting to Rs. 51.62 Crore have already been 
sanctioned and the works are in different stages of 
progress. 

Nax.' Threat to nger ReHrve. 

1846. SHRI NIKHIL KUMAR: 

SHRIMATI JAYAPRADA: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Nsxalites are destroying the tiger 
reserves in the country according to the Wildlife Institute 
of India's latest tiger census report as reported In the 
Hindustan TImes dated February 18, 2008; 

(b) if so, the details thereof alongwith the number 
of tigers In these reserves in areas affected by NaxaJltes; 
and 

(c) the steps taken by the Govemment to protect 
the tiger reserves from the Naxalites? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHy): (a) and (b) While Naxalites have been 
reported by several tiger reserve States, their presence 
to the extent of affecting the day-to-day management 
has come to light In Indravati (Chhattisgarh) and 
Palamau (Jharkhand) Tiger Reserves. 

(c) The steps taken for protecting tiger and other 
wild animals In tiger reserves are given In the enclosed 
statement. However,since problems relating to extremist 
engineered disturbances are of policing as well as social 
In nature, efforts have been taken to elicit local public 
support for conservation, which, interalia, include 
ecodevelopment package, ecotourlsm and anti poaching 
operations Involving local workforce to provide livelihood 
options to stakeholder people. 
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The steps taken by the Government to protect tiger 
and other wild animals, are as below:-

1. Amendment of the Wild Life (Protection) Act, 
1972 for providing enabling provisions for 
constitution of the National Tiger Conservation 
Authority and the Tiger and Other Endangered 
Species Crime Control Bureau. The punishment 
in cases of offence within a tiger reserve has 
been enhanced. The Act also provides for 
forfeiture of any equipment, vehicle or weapon 
that has been used for committing any wild life 
offence. 

2 Strengthening of antipoaching activities, includ-
ing special strategy for monsoon patrolling, by 
providing funding support to Tiger Reserve 
States, as proposed by them, for deployment 
of antipoaching squads involving ex-army 
personnel/home guards. apart from workforce 
comprising of local people. in addition to 
strengthening of communication/wireless 
facilities. 

3. 100% Central Assistance provided to 17 Tiger 
Reserves as an additionality for deployment of 
Tiger Protection Force, comprising of ex-army 
personnel and local workforce. 

4. Constitution of the National Tiger Conservation 
Authority with effect from 4-09-2006, for 
strengthening tiger conservation by, interalia, 
ensuring normative standards in tiger reserve 
management, preparation of reserve specific 
tiger conservation plan. laying down annual! 
audit report before Par1iament, constituting State 
level Steering Committees under the Chairman-
ship of Chief Ministers and establishment of 
Tiger Conservation Foundation. 

5. Constitution of a multidiSCiplinary Tiger and 
Other Endangered Species Crime Control 
Bureau (Wildlife Crime Control Bureau) with 
effect from 6-6-2007 comprising of officers from 
Police, Forest, Customs and other enforcement 

to Ouedon. 838 

agencies to effectively control Illegal trade In 
wildlife. 

6. The revised Project Tiger guidelines have been 
issued to States for strengthening tiger 
conservation, which apart from ongoing 
activities, interalia, include funding support to 
States for enhanced village relocationl 
rehabilitation package for people living in core 
or critical tiger habitats (from Rs. 1 lakhlfamily 
to Rs. 10 lakhs/family), rehabilltatlonl 
resettlement of communities involved in 
traditional hunting, mainstreamlng livelihood and 
wildlife concerns in forests outside tiger 
reserves and fostering corridor conservation 
through restorative strategy to arrest habitat 
fragmentation. 

7. Memorandum of Understanding developed for 
better/concerted implementation of conservation 
inputs through tiger reserve States. 

8. Financial and technical help is provided to the 
States under various Centrally Sponsored 
Schemes, viz. Project Tiger and Development 
of National Parks and Sanctuaries for enhancing 
the capacity and infrastructure of the States for 
providing effective protection to wild animals. 

9. Enabling provisions provided in the Wildlife 
(Protection) Act. 1972, through amendment In 
2006, for preparing tiger reserve specific Tiger 
Conservation Plan'. addressing issues relating 
to tiger (In the core/critical area) and people 
(in the bufferlfrlnge area). 

10. Enabling provisions provided In the Wildlife 
(Protection) Act. 1972, through amendment in 
2006. for preparing reserve-wise Tiger 
Conservation Foundation, for involving local 
stakeholder communities. 

11. Enabling provisions provided in the Wildlife 
(Protection) Act, 1972, through amendment in 
2006, for creating State level Steenng 
Committees by States under the Chief Minister 
for ensuring coordination, monitoring. protection 
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and conservation of tiger, copredators and prey 
animals. 

Regional Nur.lng Centre. 

1847. SHRIMATI JHANSI LAKSHMI BOTCHA: Will 
the Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether the Indian Nursing Council proposes 
to set up Regional Nursing centres in the country to 
monitor the functioning of th, nursing centres located 
in the States; and 

(b) if so, the objective thereof including the time 
by which such centres are likely to be set up, State-
wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) There is no proposal 
with the Indian Nursing Council to set up Regional 
Nursing centres in the country to monitor the functioning 
of the nursing centres located in the States, However, 
under the XI plan Ministry of Health and Family Welfare 
is propoSing to help facilitate setting up of 24 Centres 
of Excellence with the objective of offering courses In 
Ph.D. (Nursing), M.Sc. (Nursing), Continuing Education, 
Nurse Practitioner Course and Speciality Courses. In 
addition 4 Regional Institutes of Nursing are proposed 
to be set up in the States during the XI plan period 
under the Centrally sponsored scheme. 

Re.plr.tory 01 ...... 

1848. SHRI BALASHOWRY VALLABHANENI: Will 
the Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether Respiratory diseases are increasing in 
the country, particularly in Delhi; 

(b) if so, the details thereof and the reasons 
therefor, State-wise; and 

(c) the remedial measures taken by the 
Govemment in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) The respiratory 
diseases include chronic obstructive pulmonary disease 
(COPD), bronchial asthma, respiratory Infections 
Including TB and some other lung diseases. The data 
available does not show increasing trend. 

(c) The treatment of respiratory diseases Is 
available in health care delivery system upto the level 
of PHC/CHC besides district hospitals and Medical 
Colleges and apex tertiary level Institutes like AIIMS, 
PGI etc. In addition, the National Rural Health Mission 
is already operational and taking care of the health 
delivery system. 

Debarment ot Europun Chemical Firms 

1849. SHRIMATI NIVEDITA MANE: 

SHRI ANIRUDH PRASAD ALIAS SADHU 
YADAV: 

SHRf EKNATH MAHADEO GAIKWAD: 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether .several major European chemical firms 
face possible debarment by the World Bank following 
allegations that they colluded to overcharge a bank 
funding anti malaria programme in India as published 
in the Mint dated January 23, 2008; 

(b) if so, the details thereof; and 

(c) the details of action taken by the Govemment 
In this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) The Ministry of Health 
and Family Welfare is not aware of any such steps 
contemplated by the World Bank. 

The World Bank has carried out a detailed Imple-
mentation review (DIR) of the World Bank supported 
Enhanced Malaria Control Project (EMCP 1997-2005). 
DIR Report received In January, 2007, alludes to 
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possibte cartelization by four multinational firms for 
supply of insecticide (Synthetic Pyrethroids) to the 
EMCP. 

Possible cartelization had been identified earty in 
the implementation of EMCP. Effective steps taken by 
Ministry of Health and Family WetfBl8, Government of 
India, led to disappearance of possible collusion, 
increase in competition and fall in prices of Synthetic 
Pyrethroids . 

Aft .... of NIt Protect- In 
Wat BenpI 

1850. SHRI SANAT KUMAR MANDAL: Will the 
Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

(a) whether Government proposes to review the 
progress of various National Highway) projects In West 
Bengal; 

(b) if so. the details thereof including the fund 
allocated and spent thereon; 

(c) the details of National Highway projects 
undertaken/proposed to be undertaken in West Bengal 
for last three years and current year, project-wise; 

(d) the .... of each project; and 

(e) the tImahme fixed tor the completion of theae 
projects? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
(SHRI K.H. MUNIYAPPA): (a) and (b) Prog .... of all 
ongoing Natlona' Highway Protecta are monitored 
periodically during workwiIe nMew meetIngI. conducted 
at the end of each quarter of the year. Fund allocated 
during 2007-08 tor development of National Highways 
with PWD Is Rs. 61.00 crore and expenditure upto 
February 2008 is Rs. 48.91 crore. For the National 
Highway works with NatIonal HIghwaY' Authority of India 
(NHAI) and Border Road OrganIsation (BRO). no State-
wise aHocation is made but expenditure for the State of 
We. Bengal during 2007-08 upto January 2008 for 
NHAI and upto February 2008 for BRO Is Rs. 242.05 
crore and Re. o.n crore ntapectlYety. 

(c) to (e) The details of Nation .. Highway projects 
undertaken/proposed to be unctertaken in West Bengal 
during the last th,.. years and cummt ye., project-
wise, their status and timeframe fixed for the completion 
of these projects .... gtven in the enclosed statement. 
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[Translation] 

Rehabilitation of Village, from 
Tiger Sanctuarle, 

1851. DR. LAXMINARAYAN PANDEY: 

SHRI CHANDRAMANI TRIPATHI: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Government has started the 
process of displacing the villages located In the tiger 
sanctuaries; 

(b) if so, the details in this regard alongwith the 
process of rehabilitation of the people already displaced! 
to be displaced; 

(c) whether the Government are aware of the fact 
that such villages are also being displaced which are 
not located within such tiger sanctuaries; and 

(d) if so, the details thereof and the details of the 
action taken by the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) Relocation/rehabilitation of villages 
from core areas of tiger reserves has been ongoing 
since the inception of Project Tiger in 1973. 

(b) The details are given in the enclosed Statement 
I and II. 

(c) and (d) The Wildlife (Protection) Act, 1972 has 
provisions for settlement of rights in areas declared as 
a Wildlife Sanctuary by States or notified by States for 
declaration as a National ParWSanctuary under the said 
Act. This, interalia, involves village relocation from such 
areas, which may not form part of a Tiger Reserve. 

St.tement-I 

Detail on number of vii/ages relocated from Tiger 
Reserve "andlnon-Tiger Reserve protected areas 

51. Name of the Protected 
No. Area 

2 

1 . Similipal Tiger Reserve 

No. of villages 
relocated 

3 

3 

2 3 

2. MelghatTlgerReserve 3 

3. Ranthambhore Tiger Reserve 11 

4. Sariska Tiger Reserve 1 

5. Panna Tiger Reserve 3 

6. Kanha Tiger Reserve 27 

7, Bhadra Tiger Reserve 12 

8. Corbett Tiger Reserve 3 

9. Buxa Tiger Reserve 1 

10. Naga~unasagar-Srisallam 

Tiger Reserve 

11. Bandipur Tiger Reserve 3 

12. Nagarahole Tiger Reserve 12 

Total 80 

13. Kuno Palpur 19 

14. Madhav National Park 

15. Chandaka Dampara 3 

Total 23 

Grand Total 103 

S",tement 

1. The village relocation/rehabilitation procell 
I. Implemented •• per the provl.lon. of the Wildlife 
(Protection) Act, 1972. which Interalla,aleo Includes: 

(a) Identification of village pockets In core or critical 
tiger habitat of tiger reserves. 

(b) Soclo economic survey of such villages. 
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(c) Discussion with villagers and selection of site 
in consultation with villagers. 

(d) Preparation of a rehabilitation plan tor: Providing 
land and its development, irrigation faCility, 
house building, drinking water, village road, 
cattle pond, wood-lot plantation, pasture 
development, transport of household goods, 
school/community center, income generation 

activities and any other aJte specific input 
desired by people for theIr bonafide UN. 

(e) PresentatIon of rehabilitation plan and 
dlacuakm with people. 

(1) Implementation 1 rehabilitation with funding 
support under Project TIger (and al80 State 
funding, If available). 

2. DetaIl. of old village r.locatlonlrehabliltation package (BenefIciary 0rIenlecI Trtbel DenIopIMnt) 

1. Land Development (2 ha.) 

2. Building material per family 

3. Transport of household goods per family 

4. Community facilities commuted per family 

5. Wood lot and fuel reserves per family 

6. Pasture and fodder plantation per family 

7. Cash incentives for shifting 

8. Miscellaneous activities 

Total 

3. Details of new, enhanced. village. relocation/ 
rehabilitation package under Centrally Sponsored 

Scheme of Project TIger 

Option 1- Payment of the entire package amount 
to the family (at the rate Rs. 10 lakhsltamily) in case 
the family opts so, without involving any rehabilitation 1 
relocation process by the Forest Department. 

Option n-carrylng out relocation 1 rehabilitation of 
village from protected area 1 tiger reserve by the Forest 

(a) Agriculture land procurement 
(2) hectare) and development 

(b) Settlement of rights 

(c) Homestead land and house construction 

RI.36,OOO/-

Rs. 36,000/-

Rs. 1,000/-

Rs. 9,0001-

RI. 8,0001-

RI. 8,000/-

Rs. 1,000/-

Rs. 1,0001-

Rs. 1,00,0001-

Department. 

(i) In case of option I, a monitoring procell 
involving the District Magistrate of concemecI 
Diltrict( I) would be enlured 10 that the 
villagerl rehabilitate themselvel with the 
package money provided to them. 

(II) In case of option II, the following package (per 
family) Is proposed, at the rate of RI. 10 lakha 
per family: 

35% of the total package 

30% of the total package 

20% of the total package 



863 Written Answ6rs MARCH 12, 2008 to OueItions 864 

(d) Incentive 

(e) Community facilities commuted by the family 
(access road, irrigation, drinking water, sani-
tation, electricity, tele-communlcation, commu-
nity center, religious places fo worship, burial/ 
cremation ground) 

5% of the total package 

10% of the total package 

(iii) The relocation process would be monltoredllmplemented by the following two Committees: 

(Stata level Monitoring Committee) 

Chief Secretary of the State 

Secretaries of related departments 

Chief Wildlife Warden 

Chairman 

. Members 

Member-
Secretary 

(District level Implementing Committee for ensuring 
convergence of other eectora) 

District Collector 

CEO 

Representative officials from: 

PWD, Social Welfare, Tribal 
Department, Education Department, 
Power and Irrigation Departments 

Deputy Director of the Tiger Reservel 
PA 

Members 

Member 

Members 

Member 
Secretary 

(iv) The above cost norms are indicative in nature 
to facilitate flexibility for State/site specific 
situation. 

(v) The relocated village would be taken up on a 
pnority basis for aco development as well as 
local development through convergence of 
District level schemes. 

(vi) The labour oriented works involved in the 
relocation process would be preferably 
implemented through the villagers who are 

being relocated, so that they derive benefits out 
of the same apart from ensuring the field 
Implementation to their satisfaction. 

(vII) In case resettlement has been done on a forest 
land, the new settlement will be eligible for 
access to forest ,resources for their bonafide 
use through the village level committee and 
Gram Sabhas. 

(viii) The District Administration would facilitate fair 
price shop, education, health center close to 
the ,.Iocated site. 

(ix) "Landholding"' after relocation would be 
ensured through independent agency with 
ongoing ecodevelopmental Inputs through 
central assistance and district' level Inputs, 
which should also have an Inbuilt grievance 
redressal system. 

(x) The relocated villagers would be given priority 
for livelihood options emanating from the 
protected area. 

[English} 

Conatructlon of National 
Highway. by NHAI 

1852. SHRI CHANDRAKANT KHAIRE: 

SHRI M. APPADURAI: 

SHRI G.M. SIDDESWARA: 

Will the Minister of SHIPPING, ROAC 
TRANSPORT AND HIGHWAYS be pleased to state: 



aas Written Answers PHALGUNA 22, 1929 (SAKA) to Questions 886 

(a) the details of the National HighwayalExpre81 
Highways constructed by NHAI In various States In the 
country for last three years, till date; 

(b) the fund spent on these Highways and the toll 
collected for last three years including the current year; 

(c) the percentage share of the Union Govemment 
and the State Governments in sharing the expenditure 
and income; 

(d) whether the Government has proposed to 
withdraw toll tax on some of the NII~ional Highways; 

(e) if so, the details thereof; and 

(f) the details of the likely revenue loss to the 
Govemment after the such withdrawal of toll tax? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING. ROAD TRANSPORT AND HIGHWAYS 
(SHRI K.H. MUNIYAPPA): (a) and (b) The project-wise. 
State-wise details of National Highways/Expressways 

constructed by National Highways Authority of India and 
the funds spent thereon, during last three years are 
given In the enclosed Statement. 

Details of user fee (toll tax) collected are as 
under:-

SI.No. Year User fee (In crore) 

1. 2004-05 Rs.452.59 

2. 2005-08 Rs.798.34 

3. 2006-07 Rs. 1080.00 

4. 2007-08 (upto Feb, 2008) Rs. 1275.93 

(c) There I. no sharing of expenditure and income 
between Union Govemment and State Govemments. 

(d) There is no such proposal to withdraw toll tax 
on National Highways. 

(e) and (f) Do not arise. 



....
....

.., 
I ..... 

P
ro

je
ct

-w
is

e 
an

d 
S

ta
te

-w
is

e 
de

ta
ils

 o
f e

xp
en

di
tu

re
 i

nc
un

ed
 o

n 
N

at
io

na
l H

ig
hw

ay
s/

E
xp

re
ss

w
ay

s 
by

 N
H

A
I 

i 
("

fig
ur

e 
In

 b
ra

ck
et

 in
di

ca
te

 a
dj

us
tm

en
t o

f p
re

-c
on

st
ru

ct
iO

 a
xp

an
dI

tu
re

 w
hi

ch
 is

 n
or

m
al

ly
 c

ha
rg

ed
 a

ga
in

st
 

on
e 

pa
ck

ag
e 

an
d 

la
te

r d
is

tri
bu

te
d 

ov
er

 th
e 

an
ti .

. 
st

ra
tc

h)
 

I 
(A

s. 
In

 c
ro

re
) 

81
. 

N
am

e 
of

 P
ro

je
ct

 
Ye

ar
 

Ye
ar

 
Ye

ar
 

D
ur

In
g 

To
ta

l 
No

. 
20

04
-0

5 
20

05
-0

6 
20

06
-0

7 
20

07
.0

8 
(u

pt
o 

Ja
n.

 
'0

8)
 

1 
2 

3 
4 

5 
8 

7 

A
n

cI
n

 P
rII

CI
M

h 

! 
1.

 
C

ha
m

pa
va

tl-
S

rik
ak

ul
am

 (
K

m
s 

49
-K

m
s 

97
) 

A
P

-I 
15

.3
3 

12
.4

7 
27

.0
3 

31
.7

5 
88

.5
8 

-
2.

 
S

rik
ak

ul
am

-P
al

as
a 

(K
m

s 
97

-K
m

s 
17

1)
 A

P
-II

 
75

.1
0 

25
.9

4 
2.

31
 

0.
41

 
10

3.
78

 
J'

) I 
3.

 
V

la
al

ch
ap

at
na

m
-C

ha
m

va
ti 

RI
ve

r (
K

m
. 2

.8
-4

9)
 

18
.5

7 
7

."
 

0.
29

 
0.

11
 

28
.4

0 
(A

P
-II

I) 

4.
 
K
o
r
l
~
P
a
J
a
s
a
 (

K
m

. 
17

1-
20

0)
, P

kg
. A

P
-IV

A
 

30
.2

2 
11

.6
4 

3.
61

 
0.

28
 

48
.7

5 

5.
 

Ic
ha

pu
ra

m
-K

or
la

m
 (K

M
. 2

33
-2

00
 o

n 
N

H
-5

 
23

.8
1 

21
.8

4 
,,; 

0.
75

 
0.

88
 

47
.2

5 
Pk

g.
 A

P
-IV

B
 

8.
 
V
I
S
8
k
h
a
p
a
~
v
a
t
i
 (

B
ri

dg
es

 s
ec

tio
n 

(1
.8

8)
 

1.
50

 
(0

.1
8)

 
K

m
.4

9-
97

) 
A

P
-V

 

7.
 

Ic
h

a
p

u
ra

m
-C

h
a

m
p

 (B
rid

ge
s 

Sa
cI

io
n 

13
.4

4 
7.

48
 

0.
04

 
0.

85
 

21
.7

8 
8 

98
-2

33
) 

A
P

-V
I 

I 
8.

 
Tu

ni
-A

nk
ap

al
li 

Km
. 3

00
-3

59
 B

O
T 

(A
rm

 
75

.7
9 

1.
70

 
0.

19
 

0.
21

 
77

.8
8 

9.
 

R
ai

ah
m

un
ct

rv
-D

ha
nn

av
ar

am
 A

P
-1

5 
KI

n.
 2

00
-2

54
 

79
.9

5 
0.

84
 

0.
44

 
0.

10
 

81
.3

3 
B

O
T 

(A
rl

 
I 



10
. 

O
ha

Im
av

ar
am

-T
un

i ·
AP

-1
6 

K
In

. 
25

4-
30

0 
B

O
T 

[A
J-

II 
87

.1
6 

0.
99

 
0.

33
 

0.
09

 
88

.5
7 

I 
11

 . 
R

a;
ah

m
un

dr
y-

E
Ju

ru
 A

P
-1

7 
(G

ow
th

am
i-R

aj
ah

m
un

dr
y)

 
29

.4
5 

5.
29

 
3.

70
 

0.
90

 
39

.3
4 

I 
(K

m
.2

00
-1

85
) 

12
. 

R
aj

ah
m

un
dr

y-
E

lu
ru

 A
P

-1
8 

(E
lu

ru
-G

ow
th

am
l) 

7.
30

 
1.

81
 

1.
01

 
1.

52
 

11
.6

4 

I 
K

m
.8

0-
18

5)
 A

P
-1

8 

13
. 

E
lu

ru
-R

aj
ah

m
un

dr
y 

(B
nd

ge
s-

II)
 A

P
-1

9 
10

.1
3 

0.
28

 
0.

01
 

10
."

1 

14
. 

E
lu

ru
-R

ai
ah

m
un

dr
f (

B
rid

ge
s-

I) 
AP

-2
O

 
26

.0
9 

1.
42

 
27

.5
1 

15
. 

K
av

al
i-N

el
lo

ra
 (

A
P

-1
1)

 K
In

. 
22

2 
to

 1
78

 
30

.8
3 

7.
32

 
0.

81
 

0.
26

 
39

.0
2 

18
. 

K
av

al
l-O

ng
ol

e 
(A

P
-1

2)
 K

In
. 

29
1 

to
 2

22
 

10
4.

51
 

38
.2

5 
20

.2
3 

H5
0:G

G 

17
. 

O
ng

oI
e-

C
hI

Ia
ka

tr
ip

et
 (A

P
-1

3)
 K

In
. 

35
7.

9 
to

 2
91

 
81

.2
3 

38
.8

8 
48

.8
3 

14
8.

74
 

! 
18

. 
N

el
lo

ra
 b

yp
as

s 
10

.7
8 

0.
06

 
54

.0
5 

64
.8

9 

19
. 

Ta
da

-N
eI

Io
re

 (
P

kg
. 1

iP
-7

 a
nd

 8
) 

on
 G

O
 

48
.8

7 
1.

35
 

0.
93

 
51

.1
5 

~
 ... 

20
. 

C
hI

Ik
aI

U
fIp

et
·V

ija
ya

w
ad

a 
P

ac
ka

ge
 I 

8.
78

 
8.

78
 

I 
21

. 
C

hl
lk

al
ur

tp
et

-V
ija

ya
w

ad
a 

(P
kg

.-I
I) 

1.
43

 
1.

43
 

J 
22

. 
C

hl
lk

al
ur

tp
et

-V
lja

ya
w

ad
a,

 P
kg

.-I
V

 (
K

ris
hn

a 
B

rid
ge

) 
3.

83
 

3.
83

 

23
. 

N
ea

r E
iu

N
 (

R
aj

ah
m

un
dr

y-
V

ija
ya

w
ad

a)
 (

K
m

. 
75

-8
0)

 
0.

51
 

0.
a2

 
0.

02
 

0.
01

 

24
. 

V
lja

ya
w

ad
a-

E
lu

ru
 (

A
D

B
, 

P
kg

-V
) 

(K
m

. 
3.

4 
to

 1
5)

 
0.

03
 

0.
02

 
2.

82
 

2.
87

 

25
 

Ka
Ik

aIl
u-

Gu
nc

.Ia
 P

oc
ha

m
pa

tH
 (

K
m

. 
44

7-
48

4 
of

 N
H

-7
) 

0.
19

 
(0

.0
3)

 
0.

01
 

0.
17

 
NS

IB
(A

P}
 

26
. 

Tl
1o

nd
ap

aI
I-F

ar
uk

hn
Ig

ar
 (K

In
. 2

2.
30

 to
 K

m
. 

34
.8

0 
1.

00
 

1.
01

 
2.

01
 

, 
of

 N
t+

7)
 N

St
'a(

A
P)

 

I 
27

. 
4-

Ia
nI

ng
 o

f K
m

. 
~
7
4
 (

G
un

c.
Ia

 P
~
 

2.
50

 
5.

41
 

5.
98

 
18

.1
8 

32
.0

8 
B

ow
en

pa
lll

) 
an

d 
K

m
. 

9.
40

-2
2.

30
 (

S
hI

va
ra

m
pa

II-
Th

on
da

p8
IIi

) o
f N

H
-7

1n
 A

P
, 

N
S

-2
3I

1i
P

 
~ 



Q
) 

2 
3 

4 
5 

6 
7 

~
 -

28
. 

N
an

di
ga

m
a-

V
ija

ya
w

ad
a 

(A
D

B
, 

P
kg

-IV
) 

0.
33

 
0.

06
 

0.
02

 
0.

41
 

~ I 
29

. 
N

an
di

ga
m

a-
Ib

ra
hi

m
pu

ra
m

 (
K

m
. 

21
7-

25
2)

 o
f N

H
-9

 
11

.3
9 

0.
37

 
0.

48
 

0.
01

 
12

.2
5 

)
. I 

30
. 

P
or

t C
on

ne
ct

iv
ity

 (
V

is
ak

ha
pa

tn
am

 P
or

t)
 

15
.4

6 
16

.8
6 

10
.7

5 
1.

73
 

44
.8

0 

31
. 

A
ru

m
r-

A
tll

or
 Y

el
la

re
dd

y 
(N

5-
21

A
P

-l)
 

1.
67

 
27

.8
2 

29
.4

9 

32
. 

A
rr

nu
r-

K
a/

ka
Ilu

 V
ill

ag
e 

(A
P

-2
) 

0.
92

 
89

.8
8 

26
3.

72
 

35
4.

53
 

33
. 

Fa
ru

kh
an

ag
ar

-K
ot

ta
ka

ta
 (

A
P

-3
) 

K
m

. 
34

.1
Q

O
-8

0.
00

0 
1.

87
 

55
.9

2 
16

3.
03

 
22

0.
83

 

34
. 

Fa
ru

kh
an

ag
ar

-K
ot

ta
ka

ta
 (

A
P

-4
) 

Km
. 8

0.
00

0-
13

5.
74

0 
3.

31
 

57
.3

1 
11

5.
95

 
17

6.
56

 

35
. 

K
ot

ta
ka

ta
-K

ur
no

ol
 (

A
P

-5
) 

Km
. 

13
5.

74
0-

21
1.

00
0 

1.
67

 
18

5.
55

 
20

6.
65

 
39

3.
87

 

36
. 

M
H

IA
P

 B
or

de
r t

o 
Is

la
m

 N
ag

ar
 (N

s-
2J

B
O

T/
A

P
-6

) 
29

.8
3 

29
.8

3 
i 

Km
 1

75
10

 to
 K

m
. 

23
01

0 
~
 2 -

37
. 

Is
la

m
 N

ag
ar

 to
 K

ad
ta

l 
(N

5-
2J

B
O

T/
A

P
-7

) 
10

.3
0 

10
.3

0 
!'l

 
Km

. 2
30

.0
0 

to
 K

m
. 2

78
.0

0 
B

 
38

. 
K

ad
ta

I 
to

 A
rm

ur
 (N

S
-2

JB
O

T/
A

P
-8

) 
Km

. 2
78

10
 t

o 
50

.1
6 

50
.1

6 
K

m
.3

08
IO

 

39
. 

K
um

oo
l-A

na
nt

pu
r 

(A
P

-l
0)

 A
D

S
 K

m
. 

21
1.

00
0-

0.
15

 
10

.3
5 

28
.3

7 
38

.8
7 

25
1.

00
0-

A
D

B
 S

ec
to

r-1
1I

C
-1

0 

40
. 

A
na

nt
pu

r-
A

P
lK

am
at

ak
 B

or
de

r (
A

P
-l

1)
 A

D
S

 
0.

16
 

14
.7

3 
31

.2
9 

46
.1

8 
Km

. 2
51

.0
00

-2
93

.4
0-

A
D

B
 S

ec
to

r-1
1I

C
-1

1 

41
. 

K
um

oo
l-A

na
nt

pu
r-

(N
H

-7
) 

K
M

. 
29

3.
40

-3
36

.0
00

-A
D

B
 

0.
07

 
4.

22
 

11
.3

2 
15

.6
1 

Se
ct

or
-1

1I
C

-1
2 

8 

42
. 

A
na

nt
pu

r-
A

P
lK

am
at

ak
-(

N
H

-7
) 

K
M

. 
33

6.
00

0-
37

6.
00

0-
0.

14
 

1.
60

 
11

.9
5 

13
.6

9 
f 

A
D

B
 S

ec
to

r-1
1I

C
-1

3 
in

 A
P

 
f 

43
. 

A
na

nt
pu

r-
A

P
lK

am
at

ak
-(

N
H

-7
) 

Km
. 3

76
.0

00
-4

18
.0

00
-

0.
96

 
1

0
.n

 
31

.7
9 

43
.5

2 
A

D
S

 S
ec

to
r-1

1I
C

-1
4 

in
 A

P
 

~ 



44
. 

A
na

nl
pu

r-
A

P
lK

am
at

ak
-(

N
H

-7
) 

K
m

 4
18

.()
()(

)-4
63

.6
40

-
0.

84
 

12
.7

5 
37

.0
1 

SO
.6

0 
CD

 
~
 

A
D

S
 S

ec
to

r-1
1I

C
-1

5 

T
ot

al
 

79
0.

18
 

21
9.

95
 

59
8.

56
 

1,
10

5.
53

 
2,

71
4.

19
 

~ ! ~ 
A

ss
am

 

I 
1.

 
G

uw
ah

at
i B

yp
as

s 
(K

m
. 

15
6-

16
3.

90
 o

f N
H

-3
7 

in
 

0.
03

 
(0

.7
0)

 
0.

66
 

(0
.0

1)
 

A
ss

am
) 

P
kg

.-E
W

I7
(A

S
) 

2.
 

G
uw

ah
at

i B
yp

as
s 

(K
m

 .. 1
46

-1
56

.S
O

 o
f N

H
-3

7 
in

 
10

.0
0 

(0
.2

0)
 

9.
80

 

A
ss

am
) 

P
kg

.-E
W

/1
4(

A
S

) 

3.
 

Si
Ic

ha
r t

o 
U

da
rb

an
d 

(K
m

. 
27

5-
30

9 
of

 N
H

-5
4)

 A
8-

1 
5.

79
 

20
.1

9 
10

.3
4 

19
.8

8 
56

.2
0 

4.
 

N
ag

ao
n 

to
 D

ha
rm

at
ul

 (
K

m
. 2

55
-2

30
) 

of
 N

H
-3

7)
 A

S
-2

 
2.

80
 

7.
03

 
9.

83
 

-u I :.
 

5.
 

S
on

ap
ur

 to
 G

uw
ah

at
i (

K
m

. 
18

3-
16

3.
89

 o
f N

H
-3

7)
 

10
.9

6 
54

.0
5 

13
.9

4 
78

.9
5 

r- Ci
) 

A
8-

3 
i 

6.
 

G
uw

ah
at

i-N
aI

ba
ri 

(K
m

. 
11

21
-1

09
3 

of
 N

H
-3

1)
 A

8-
4 

2.
02

 
16

.9
4 

6.
21

 
25

.1
7 

~
 .. 

7.
 

G
uw

ah
at

i-N
aI

ba
ri 

(K
m

. 
10

93
-1

06
5 

of
 N

H
-3

1)
 A

8-
5 

0.
18

 
13

.9
0 

14
.7

2 
28

.8
0 

I I 
8.

 
N

al
ba

ri-
Bi

jn
i 

(K
m

. 
10

65
-1

04
0.

30
 o

f N
H

-3
1)

 A
8-

6 
3.

82
 

18
.4

5 
17

.9
9 

40
.2

6 

9.
 

N
al

ba
ri-

B
ijn

i (
KI

n.
 1

0
4

0
.»

1
0

1
3

 o
f N

H
-3

1)
 A

8-
7 

o.
n 

9.
02

 
5.

67
 

15
.4

5 

10
. 

N
al

ba
ri-

Bi
jn

i (
K

m
. 

10
13

-9
83

 o
f N

H
-3

1)
 A

S
-8

 
0.

50
 

13
.8

5 
19

.5
8 

33
.9

3 

11
. 

N
al

ba
ri-

B
i;n

i (
K

In
. 9

83
-9

61
.5

0 
of

 N
H

-3
1)

 A
8-

9 
0.

01
 

8.
57

 
12

.6
5 

21
.2

3 

12
. 

B
ljn

f-A
ss

am
IW

B
 B

or
de

r (
K

m
. 9

3-
60

 o
f N

H
-3

1C
) 

16
.8

3 
11

.7
5 

8.
66

 
37

.2
4 

A
8-

10
 

8 
13

. 
B

ijn
l-A

ss
am

IW
B

 B
or

de
r (

K
m

. 6
0-

30
 o

f N
H

-3
1C

) 
12

.2
3 

10
.9

0 
7.

60
 

30
.7

3 

I 
A

8-
11

 

14
. 

B
ijn

l-A
ss

am
IW

B
 B

or
de

r (
K

m
. »

0
 o

f N
H

-3
1C

) 
11

.4
2 

12
.8

3 
15

.7
8 

40
.0

1 
A

S
-1

2 
el

l ~
 



01
 

2 
3 

4 
5 

6 
7 

~
.
 

c
:>

 
ef

t 

15
. 

lu
m

di
ng

-O
ab

ok
a 

(K
m

. 
22

-4
0 

ot
 N

H
-5

4)
 A

5-
15

 
3.

88
 

3.
88

 
i 

16
. 

La
nk

a-
O

ab
ok

a 
(K

m
. 

22
-2

.4
0 

of
 N

H
-5

4)
 A

5-
16

 
0.

66
 

19
.5

8 
20

.2
5 

I 
17

. 
D

ab
ok

a-
N

ag
ao

n 
(K

m
. 

36
-5

.5
0 

of
 N

H
-3

6)
 A

S
.-1

7 
0.

62
 

20
.8

5 
21

.4
7 

18
. 

N
ag

ao
n 

B
yp

as
s 

(K
m

. 
5.

5 
on

 N
H

-3
6 

to
 K

m
. 

26
2.

70
 

14
.7

3 
43

.5
6 

16
.7

3 
75

.0
2 

on
 N

H
-3

7 
an

d 
Km

. 
26

2.
70

-2
55

 o
f N

H
-3

7)
 A

5-
18

 

19
. 

D
ha

rm
at

ul
-S

on
ap

ur
 (K

m
 2

30
.5

0-
20

5 
of

 N
H

-3
7)

 A
5-

19
 

0.
23

 
31

.6
5 

31
.8

8 

20
. 

O
ha

rm
at

ul
-S

on
ap

ur
 (K

m
. 

20
5-

18
3 

of
 N

H
-3

7)
 A

S-
2O

 
9.

25
 

11
.0

9 
20

.3
4 

21
. 

H
ar

an
ga

jo
-M

ai
ba

ng
 (

K
m

. 
17

8-
24

4 
of

 N
H

-5
4)

 A
S-

21
 

14
.9

2 
7.

60
 

22
.5

2 

22
. 
~
M
a
i
b
a
n
g
 (

Km
. 

15
4-

17
8 

of
 N

H
-5

4)
 A

5-
22

 
18

.6
3 

1.
52

 
20

.1
5 

I 
23

. 
H

ar
an

ga
jo

-M
ai

ba
ng

 (
K

m
. 

14
0-

15
4 

of
 N

H
-5

4)
 A

5-
23

 
49

.0
2 

0.
86

 
49

.8
8 

24
. 

M
ai

ba
ng

-lu
m

di
ng

 (K
m

. 
40

-6
5 

of
 N

H
-5

4)
 A

5-
24

 
12

.7
6 

12
.7

6 
~
 I 

25
. 

M
ai

ba
ng

-lu
m

cl
ng

 (K
m

. 6
5-

90
 o

f N
H

-5
4)

 A
5-

25
 

4.
18

 
4.

18
 

26
. 

M
ai

ba
ng

-l
um

dn
g 

(K
m

. 
90

-1
15

 o
f N

H
-5

4)
 A

S
-2

6 
13

.1
3 

13
.1

3 

27
. 

M
ai

ba
ng

-lu
m

di
ng

 (K
m

. 
11

5-
14

0 
of

 N
H

-5
4)

 A
5-

27
 

14
.1

0 
14

.1
0 

28
. 

B
ra

hm
ap

ut
ra

 B
rid

ge
 (K

m
. 

11
21

-1
12

6 
of

 N
H

-3
1)

 
12

.0
4 

2.
27

 
14

.3
1 

A
5-

28
 

29
. 

Se
rv

ice
 r

oa
d 

an
d 

FI
yo

ve
r o

n 
G

uw
ah

at
i B

yp
as

s 
1.

69
 

5.
83

 
0.

80
 

8.
31

 
EW

/l4
A

(A
S)

 

To
ta

l 
15

.1
2 

91
.7

7 
48

0.
17

 
• 

11
4.

19
 

75
9.

75
 

I 
B

ih
ar

 

1.
 

V
ar

an
aa

i-M
oh

an
ia

 (
G

TR
IP

-5
) 

Pk
g.

 I
V

-A
 (B

lh
ar

-2
11

 
39

.4
1 

21
.5

6 
0.

59
 

0.
28

 
61

.8
4 

U
P-

56
) 

S 



2.
 

M
oh

an
ia

-S
as

ar
am

 (
TN

H
P

-5
) 

P
kg

. 
IV

-B
 in

 B
ih

ar
 

79
.7

9 
84

.0
4 

9.
88

 
0.

02
 

17
3.

73
 

~ 
3.

 
D

eh
ri-

on
-S

on
e-

A
ur

an
ga

ba
d 

(T
N

H
P

-6
) 

P
kg

. 
IV

-O
 

75
.6

9 
53

.3
4 

0.
30

 
1.

25
 

13
0.

58
 

I 
4.

 
A

ur
an

ga
ba

d-
B

ar
w

a-
A

dd
a 

(T
N

H
P

-7
) 

P
kg

. 
V

-A
 

64
.2

6 
97

.2
3 

37
.8

2 
24

.1
2 

22
3.

44
 

[A
ur

an
ga

ba
d-

B
ar

ac
ha

til
 

I 
5.

 
S

as
ar

am
-D

eh
ri-

on
-s

on
e 

(G
TR

IP
-6

) 
P

kg
. 

IV
-C

 
55

.0
2 

62
.8

0 
26

.5
8 

21
.3

0 
16

5.
70

 
Ul 

6.
 

P
um

ea
-G

ay
ak

ot
a 

(K
m

 4
1-

().
;4

19
 a

nd
 K

m
 4

70
-

11
.7

2 
17

.1
1 

1.
68

 
6.

57
 

37
.0

8 

47
8.

15
 o

f N
H

-3
1)

 in
 B

ih
ar

, 
P

kg
.-

E
W

/4
(B

A
) 

7.
 

A
ur

an
ga

ba
d-

B
ar

w
a-

A
dd

a 
(G

TR
IP

-7
) 

(V
-B

) 
12

.1
6 

23
.7

3 
8.

68
 

2.
39

 
46

.9
6 

[B
ar

ac
ha

ti-
G

or
ha

rl 
(B

ih
ar

-1
01

Jh
-7

0)
 

8.
 

P
um

ea
-G

ay
ak

ot
a 

(K
m

. 
41

9-
44

7 
of

 N
H

-3
1 

in
 

8.
93

 
25

.2
9 

43
.7

2 
41

.6
9 

11
9.

63
 

" z :.
 

B
ih

ar
), 

P
kg

.-
E

W
/1

2(
B

A
) 

r- CO
) 

c;
 

9.
 

P
um

ea
-F

or
be

sg
an

j (
B

A
-1

) 
14

.0
9 

83
.6

7 
25

.7
2 

12
3.

48
 

~
 I8 

10
. 

P
um

ea
-F

or
be

sg
an

j (
B

A
-2

) 
15

.9
0 

68
.1

9 
36

.1
1 

12
0.

20
 

- I 
11

. 
Fo

rb
es

ga
nj

-S
lm

ra
hi

 (
B

A
-3

) 
SO

.7
1 

17
.4

8 
68

.1
9 

j 
12

. 
S

lm
ra

hl
-A

ln
g 

B
un

d 
(B

A
-4

) 
13

.4
6 

23
.9

1 
37

.3
7 

~ 

13
. 

Ko
si

 B
ri

dg
e 

an
d 

A
pp

ro
ac

he
s 

on
 N

H
-5

7 
in

 B
ih

ar
 

0.
26

 
83

.3
1 

83
.5

7 

(K
m

 1
65

.0
0 

to
 1

55
.(

0)
 (B

R
-5

) 

14
. 

R
in

g 
B

un
d-

Jh
an

jh
ar

pu
r 

(8
R

-6
) 

19
.1

7 
0.

26
 

10
4.

74
 

12
4.

17
 

15
. 

Jh
an

jh
ar

pu
r-

O
ar

bh
an

ga
 (

8R
-7

) 
0.

26
 

73
.3

2 
73

.5
8 

16
. 

D
ar

bh
an

ga
-M

uz
at

fa
rp

ur
 (

B
R

-8
) 

1.
68

 
0.

26
 

11
2.

95
 

11
4.

88
 

• 
17

. 
D

at
bh

an
ga

-M
uz

af
fa

rp
ur

 (B
R

-9
) 

16
.1

5 
44

.3
4 

45
.2

5 
10

5.
74

 

I 
18

. 
U

tta
r P

ra
de

sh
IB

ih
ar

 B
or

de
r-

O
ew

ap
ur

 (K
m

. 
36

0.
91

 
16

.3
8 

41
.5

7 
42

.9
4 

10
0.

89
 

to
 4

(2
) 

on
 N

H
-2

8 
in

 B
ih

ar
) 

P
kg

-I
X

 
S 



--
--

--
--

-
--

--
--

-
2 

3 
4 

5 
6 

7 
Q

I ~
 

19
. 

D
ew

ap
ur

-K
ot

w
a 

(K
m

. 
40

2 
to

 4
40

 o
n 

N
H

-2
8 

in
 B

ih
ar

) 
14

.9
9 

27
.8

0 
9.

67
 

52
.4

6 
I 

P
kg

-X
 

t 
20

. 
K

ot
w

a-
M

eh
si

 (
Km

. 
44

0 
to

 4
80

 o
n 

N
H

-2
8 

in
 B

ih
ar

) 
18

.7
3 

35
.1

5 
~.

06
 

56
.9

4 
! 

P
kg

-X
I 

21
. 

M
eh

si
-M

uz
af

fa
rp

ur
 (K

m
. 

48
0-

52
0 

on
 N

H
-2

8 
in

 B
ih

ar
) 

16
.7

1 
32

.1
9 

10
.8

6 
59

.7
6 

Pk
g-

XI
I 

22
. 

D
PR

 fo
r 

K
m

. 
36

0.
57

-5
20

 o
n 

N
H

-2
8 

in
 B

ih
ar

 
4.

91
 

37
.5

8 
3.

80
 

46
.2

9 

To
ta

l 
35

1.
90

 
55

6.
48

 
53

1.
14

 
88

8.
93

 
2,

12
8.

47
-

C
hh

at
tis

ga
rh

 

1.
 

R
ai

pu
r-

A
ur

an
g 

10
.0

0 
86

.2
4 

96
.2

4 
I ~ 

To
ta

l 
10

.0
0 

88
.2

4 
96

.2
4 

:t
 -,!\) 

C
om

m
on

 
i 

1.
 

N
S

E
W

-P
rio

rit
is

at
io

n 
(N

ag
pu

r-
K

an
ya

ku
m

ar
i) 

10
.2

3 
2.

92
 

13
.1

5 

2.
 

N
S

E
W

-P
rio

rit
is

at
io

n 
(S

rin
ag

ar
-N

ag
pu

r)
 

4.
85

 
2.

61
 

1.
72

 
9.

18
 

3.
 

N
S

E
W

-P
rio

rit
is

at
io

n 
(lu

ck
no

w
-S

ilc
ha

r)
 

6.
47

 
5.

18
 

11
.6

5 

4.
 

N
S

E
W

-P
rio

rit
is

at
io

n 
(P

or
ba

nd
ar

-lu
ck

no
w

) 
4.

04
 

1.
71

 
5.

75
 

5.
 

D
P

A
 a

nd
 o

th
er

 p
re

co
ns

tru
ct

io
n 

st
ud

ie
s 

fo
r 

3.
35

 
7.

94
 

11
.2

9 
N

H
D

P
 P

ha
se

-ll
l-B

O
T 

P
ro

je
ct

s 

TO
III

I 
28

.1
4 

20
.3

8 
1.

72
 

51
.0

2 
a 

D
eI

hl
 

I 
1.

 
D

el
hi

-G
ur

ga
on

 (
A

cc
es

s 
co

nt
ro

ilO
O

 8
16

 l
an

e)
 

55
.0

3 
51

.0
1 

8.
05

 
65

.1
8 

17
9.

28
 

(D
el

hi
-9

lH
ar

ya
na

-1
8)

 

5 



2.
 

M
uk

al
ba

 C
ho

w
k-

M
al

/ 
R

oa
d 

(K
m

. 
8.

20
-1

6.
20

 o
f 

12
.9

8 
14

.3
5 

4.
70

 
0.

16
 

32
.1

9 
Ii .. 

N
H

-1
 )N

8-
3I

D
l 

3.
 

8-
La

ni
ng

 o
f (

K
m

. 
16

.5
00

 to
 2

9.
29

5 
of

 N
H

-1
 i

n 
7.

47
 

7.
38

 
22

.2
0 

16
.8

5 
53

.9
0 

i 
D

el
hi

) 
N

S
l1

8(
0l

) 
)0

. i 
To

ta
l 

75
.4

8 
72

.7
5 

34
.9

5 
82

.1
9 

26
5.

37
 

I OJ 

G
oa

 

1.
 

P
or

t C
on

ne
ct

iv
it

y 
(M

ur
m

ug
ao

 P
or

t) 
25

.5
2 

25
.5

2 

To
ta

l 
25

.5
2 

25
.5

2 

G
uj

an
d 

1.
 

P
in

dw
ar

a-
P

al
an

pu
r 

(K
m

. 
26

4.
00

-3
40

.0
0 

of
 N

H
-1

4)
 

3.
91

 
15

.3
0 

14
.4

1 
33

.6
2 

."
 

:I
: :. 

(G
uj

ar
at

-3
41

F1
aj

as
th

an
-4

) 
r- ei

) C
 

2.
 

S
ur

at
-M

an
or

 (I
nt

. 
D

ur
in

g 
C

on
st

ru
ct

Io
n)

 (G
uj

ar
at

-1
18

1 
33

.6
0 

33
.6

0 
~ 

M
ah

ar
as

ht
ra

-5
7 .

4)
 

~
 -

3.
 

U
da

ip
ur

-R
at

an
pu

r-
C

hi
lo

da
 (

R
at

an
pu

r-
H

im
at

na
ga

r)
 

3.
63

 
1.

80
 

5.
43

 
I -

Km
. 3

88
.4

-K
m

. 
44

3 
00

-1
11

 
~
 ~ 

4.
 

U
da

ip
ur

-R
at

an
pu

r-
ct

til
od

a 
(H

im
at

na
ga

r-
C

hi
lo

da
l 

73
.1

4 
46

.3
8 

11
.5

3 
13

1.
05

 

G
an

cI
lin

ag
ar

) 
(K

m
. 

44
3-

49
5)

 O
O

-IV
 

5.
 

A
hf

'n
ed

ab
ad

-V
ad

od
ar

a 
E

xp
fa

ss
w

ay
-I 

8.
04

 
8.

04
 

6.
 

A
tm

ad
ab

ad
-V

ad
od

ar
a 

E
xp

re
ss

w
ay

-II
 

37
.8

2 
16

.5
0 

0.
02

 
54

.3
5 

7.
 

S
un

d-
M

an
or

 P
ac

ka
ge

-I
 

55
.4

2 
62

.4
2 

11
7.

84
 

8.
 

Su
ra

t-M
an

or
 P

ac
ka

ge
-il

 
28

.8
8 

13
.4

1 
1.

08
 

43
.3

7 
8 

9.
 

A
bu

 R
oa

d-
O

is
a 

(K
In

. 
34

0-
35

0)
 n

ea
r 

P
al

an
pu

r 
on

 
1.

69
 

1.
69

 

I 
N

H
-1

41
n 

G
uj

ar
at

, 
P

kg
.-E

W
/1

(G
J)

 

10
. 

G
on

da
I t

o 
R

ib
da

 {K
m

.1
43

-1
60

 d
 N

H
-8

B
) 

E
W

/1
O

(G
B

) 
0.

15
 

0.
15

 
I 



1 
2 

3 
4 

5 
6 

7 
! 

11
. 

4-
la

ni
ng

 o
f 

Kr
n. 

35
0-

37
2.

70
 (ne

ar P
aJ

an
pt

Jr
) 

of
 N

H
-1

4 
0.

00
 

0.
00

 

I 
in

 G
uj

ar
at

, 
Pk

g.
-E

W
/1

1 
(G

J)
 .

 

12
. 

Sa
m

ak
hy

aJ
i-

G
an

cl
lk

lla
m

 P
~
 I

 (
G

J)
 

1.
83

 
1.

83
 

i 
13

. 
S

am
ak

hy
aJ

i-G
ar

dU
dh

am
 P

ac
ka

ge
 II

 (
G

J)
 

1.
12

 
1.

12
 

14
. 

Sa
m

ak
hy

aJ
i-G

an
cI

1i
dh

am
 P

ac
ka

ge
 II

I 
(G

J)
 

1.
07

 
1.

07
 

15
. 

G
on

da
l-J

et
pu

r (
Km

. 
11

7-
14

3.
3)

 a
nd

 R
a;

ko
t B

yp
as

s 
5.

01
 

5.
21

 
21

.4
3 

29
3.

18
 

32
4.

83
 

(K
m

. 
17

5-
18

5)
 o

n 
N

H
-8

B
 in

 G
uj

ar
at

, P
kg

-V
II 

16
. 

B
hi

la
dl

 to
 P

or
ba

nd
ar

 (K
m

. 
52

.5
-2

) 
of

 N
H

-8
B

. 
P

kg
-I 

14
.1

4 
88

.1
6 

90
.7

8 
45

.2
6 

23
8.

34
 

17
. 

Je
tp

ur
 to

 B
hU

ad
i (

Km
. 

11
7-

52
.5

) o
f N

H
-8

B
, 

P
kg

-II
 

4.
14

 
35

.8
9 

76
.9

3 
14

3.
42

 
26

0.
38

 

18
. 

G
ar

am
or

e-
B

am
an

bo
re

 (K
rn

. 2
54

-1
82

.6
0)

 o
f N

H
-8

A
, 

20
.6

0 
86

.5
8 

63
.9

4 
73

.1
5 

24
42

7 
~ 

Pk
g-

UI
 

.... ~ 
19

. 
G

ar
am

or
e-

G
ag

od
ha

r 
(K

m
. 

25
4-

30
8 

of
 N

H
-8

A
) 

an
d 

18
.1

4 
12

5.
85

 
62

.3
5 

58
.3

5 
26

4.
69

 
I 

(K
m

 2
81

.3
0-

24
5 

of
 N

H
-1

5)
, 

P
kg

-IV
 

20
. 

R
ad

ha
np

ur
 to

 G
ag

od
ha

r, 
(K

m
.1

38
.8

0-
24

5 
on

 N
H

-1
5)

, 
14

.2
9 

11
0.

22
 

99
.8

8 
91

.7
3 

31
8.

12
 

P
kg

-V
 

21
. 

R
ad

ha
np

ur
-D

ee
sa

 (
K

m
. 

45
8-

37
2.

60
 o

n 
N

H
-1

4)
, 

P
kg

-V
I 

16
.6

6 
11

3.
84

 
10

2.
22

 
10

5.
70

 
33

8.
43

 

22
. 

Si
x 

La
ni

ng
 o

f V
ad

od
ar

a 
to

 B
ha

ru
ch

 S
ec

tio
n 

17
9.

17
 

17
9.

17
 

(K
m

. 
10

81
70

0 
to

 1
92

10
00

 o
f N

H
-8

) 
P

kg
-I 

23
. 

SI
x 

la
ni

ng
 o

f 
B

ha
ru

ch
 to

 S
ur

at
 S

ec
tIo

n 
(K

m
. 

19
M

)(
)(

) 
20

4.
39

 
20

4.
39

 
to 

26
3.

40
0 

of
 N

H
-8

) 
P

kg
-II

 
8 

To
ta

l 
30

5.
71

 
74

1.
99

 
54

7.
27

 
1,

20
1.

71
 

2,
80

3.
77

 

I 
H

rf
8

M
 

1.
 

G
ur

ga
on

 K
ot

pu
fi 

(A
D

B
 P

kg
-I)

 (
H

ar
.-5

5l
A

aj
.-7

1)
 

0.
01

 
0.

19
 

0.
20

 
I 



2.
 

D
ef

hi
-G

ur
ga

on
 (

A
cc

es
s 

co
nt

ro
lle

d 
81

6 
la

ne
) 

10
2.

12
 

94
.6

6 
14

.9
5 

12
0.

96
 

39
2.

68
 

! 
(D

el
-9

IH
ar

-1
8)

 

3.
 

D
el

hi
 B

or
de

r-
S

am
al

kh
a 

(K
m

. 
29

.3
0-

44
.3

0)
 o

f 
0.

26
 

0.
26

 
I 

N
H

-1
 i

n 
H

ar
ya

na
. 

P
kg

.-
N

S
fl(

H
R

) 
~ 

4.
 

6-
la

nn
in

g 
of

 P
an

ch
i G

uj
ra

n-
K

am
as

pu
r 

10
.0

0 
1.

05
 

12
.4

1 
16

.0
9 

39
.5

5 
! 

(K
m

. 4
4.

30
0 

to
 6

6 
of

 N
H

-1
) 

N
s/

17
(H

R
) 

5.
 

D
el

hi
lH

ar
ya

na
 B

or
de

r t
o 

R
oh

ta
k 

on
 N

H
-l

0 
3.

73
 

3.
73

 

6.
 

Zi
ra

kp
ur

-P
ar

w
an

oo
 (

N
H

-2
2)

 (
P

un
.-2

/H
ar

-2
O

I 
4.

18
 

4.
18

 

H
P

 6
.6

9)
 

7.
 

P
an

ip
at

 E
le

va
te

d 
H

ig
hw

ay
 P

ro
ie

C
t (

K
m

.8
6-

96
 

34
.5

9 
26

0.
71

 
29

5.
30

 

on
 N

H
-1

) 
-0

 
:J

: :.
 

8.
 

P
an

ip
at

-P
an

ch
i 

G
uj

ra
n 

(K
m

. 
66

.0
0 

to
 8

6.
00

 
2.

16
 

5.
27

 
14

.5
1 

21
.9

4 
@

 
on

 N
H

-1
) 

N
5-

89
n-

tR
 

J ~
 

To
la

l 
11

2.
38

 
17

.fI
1 

ff1
.2

2 
42

0.
38

 
.7 .... 

- I 
H

IIM
Ch

aI
 P

nI
cI

eM
 

- I 
1.

 
Z1

ra
kp

ur
-P

ar
w

an
oo

 (
N

H
-2

2)
(P

un
-2

IH
ar

-2
O

I 
1.

40
 

1.
40

 
H

P
 6

.8
9)

 

T
ot

.I
 

1.
40

 
1.

40
 

JI
Im

m
u 

an
d 

K
M

II
n

* 

1.
 

Ja
m

rn
u-

P
al

ha
nk

ol
 (K

In
. 8

0-
97

.2
0 

of
 N

H
-1

 A
 in

 
12

.3
6 

47
.5

2 
13

.4
8 

12
.2

7 
85

.6
4 

J 
an

d 
K

) 
P

kg
.-N

S
Il5

1J
 a

nd
 K

 

2.
 

SI
tn

ag
ar

 B
yp

as
s 

on
 N

H
-1

A
 In

 J
 a

nd
 K

, 
(N

S-
8.

44
 

24
.5

8 
38

.8
5 

19
.6

8 
91

.5
5 

if
 

30
IJ

 a
nd

 K
 

I 
3.

 
Ja

rn
rru

.K
ur

1w
an

 (J
ar

nr
ft

I 
B

yp
as

s)
 N

S-
33

1J
 a

nd
 K

 
5.

38
 

34
.7

3 
40

.1
1 

4.
 

N
S-

88
IJ 

an
d 

K
 (

K
m

. 2
56

 to
 K

In
. 2

88
) 

13
6.

49
 

13
8.

49
 

I 



2 
3 

4 
5 

6 
7 

• ..... 
5.

 
N

S-
92

1J
 a

nd
 K

 (
Km

. 
22

0 
to

 K
m

 2
86

) 
56

.3
2 

56
.3

2 
i 

6.
 

N
S-

96
1J

 a
nd

 K
 (

K
m

. 
13

0 
to

 K
m

. 
15

1)
 

7.
34

 
7.

34
 

~
 i 

7.
 

N
5-

97
/J

 a
nd

 K
 (

K
In

. 
67

 to
 K

m
. 

39
) 

34
.7

6 
34

.7
6 

I {jJ
 

8.
 

N
S-

10
01

J 
an

d 
K

 (
Ja

m
m

u 
to

 U
dh

am
pu

r)
 

0.
99

 
0.

99
 

9.
 

V
ija

yp
ur

-P
at

ha
nk

ot
 (N

S-
34

1J
 a

nd
 K

) 
8.

22
 

29
.6

9 
16

.2
0 

54
.1

1 

10
. 

V
ija

yp
ur

-P
at

ha
nk

ot
 (N

S-
35

1J
 a

nd
 K

) 
8.

72
 

20
.5

0 
13

.6
4 

42
.8

6 

11
. 

P
at

ha
nk

ot
-J

 a
nd

 K
 B

or
de

r 
(N

S-
36

1J
 a

nd
 K

) 
23

.4
9 

17
.2

9 
17

.1
8 

57
.9

5 

To
ta

l 
20

_8
1 

11
7.

91
 

15
4.

54
 

31
4.

87
 

80
8.

12
 

3:
 

Jh
ar

kh
an

d 
:.

 
~
 

1.
 

A
ur

an
ga

ba
d-

B
ar

w
a-

A
dd

a 
(T

N
H

P
-8

) 
[G

or
ha

r-
84

.5
5 

44
.0

0 
5.

50
 

27
.6

5 
16

1.
71

 
%

 
~
 

B
ar

w
a 

Ad
ds

1 
P

kg
. 

V
-C

 (
K

m
. 

32
0-

39
8.

75
) 

~
 I 

2.
 

A
ur

an
ga

ba
d-

B
ar

w
a-

A
dd

a 
(G

TR
IP

-7
) 

(V
-B

) 
85

.1
3 

16
6.

13
 

60
.7

8 
16

.7
0 

32
8.

74
 

[B
ar

ac
ha

ti-G
or

h1
 (B

ih
ar

-1
01

Jh
-7

0)
 

3.
 

B
ar

w
a-

A
dd

a-
B

ar
ak

ar
 (

A
D

S
 P

kg
-II

I) 
(0

.0
0)

 
0.

89
 

0.
89

 

To
III

I 
18

9.
88

 
21

0.
13

 
17

.1
8 

44
.3

5 
48

1.
34

 

K
M

w
 .
.
.
 

1.
 

Tu
rn

ku
r 

B
yp

as
s 

26
.9

6 
5.

51
 

3.
21

 
1.

60
 

37
.2

8 

2.
 

N
el

am
an

gI
a-

Tu
m

ku
r (

B
O

n 
26

.6
1 

3.
70

 
0.

13
 

0.
29

 
30

.7
3 

s-
3.

 
Be

Ig
au

m
 B

yp
as

s 
22

.0
5 

27
.0

1 
11

.1
5 

2.
18

 
62

.3
6 

~ 
4.

 
B

el
ga

um
-M

ah
ar

as
ht

ra
 B

or
de

r (
P

kg
-IV

) 
88

.7
2 

14
7.

89
 

1.
17

 
23

7.
n 

f CI
t 

5.
 

D
ha

rw
ad

-B
el

ga
um

 (
K

T)
 N

H
 4

 ~
m
 

19
.5

1 
70

.4
2 

26
.3

8 
5.

72
 

18
2.

04
 

~
 

CD
 



6.
 

H
ub

li-
H

av
er

i 
32

.9
9 

64
.3

5 
53

.0
1 

33
.5

9 
18

3.
94

 
g&

 
co

 

7.
 

Tu
m

ku
r-

H
av

er
i (

Tu
m

ka
r-

S
ira

) 
P

kg
-I 

73
.3

5 
5.

12
 

0.
38

 
0.

13
 

78
.9

9 

i 
8.

 
Tu

m
ku

r-
H

av
er

i (
S

ira
-C

hi
tra

du
rg

a)
 P

kg
-II

 
n

.1
0

 
57

.9
8 

31
.5

4 
60

.9
5 

22
7.

56
 

;:
) ::..
 

9.
 

Tu
m

ku
r-

H
av

er
i (

C
hi

tra
du

rg
a 

se
ct

io
n)

 P
kg

-II
I 

18
.8

2 
3.

97
 

1.
00

 
13

.0
1 

36
.8

0 
i: ~ OJ 

10
. 

Tu
m

ku
r-

H
av

er
i (

C
hi

tra
du

rg
a-

H
ar

ih
ar

) 
P

kg
-IV

 
48

.4
2 

63
.5

0 
24

.9
8 

2.
54

 
13

9.
44

 

11
. 

Tu
m

ku
r-

H
av

er
i (

O
av

en
ge

re
-H

av
er

i) 
P

kg
-V

 
48

.3
8 

45
.2

4 
19

.5
7 

1.
75

 
11

4.
94

 

12
. 

H
yd

er
ab

ad
-B

an
ga

lo
re

 (K
m

. 
52

4-
52

7 
an

d 
K

m
. 

0.
01

 
0.

68
 

(0
.1

6)
 

13
.2

2 
13

.7
5 

53
5-

53
9)

 o
f N

H
-7

 in
 K

am
at

ak
a 

P
kg

.-
N

s/
10

(K
N

) 

13
. 

H
yd

er
ab

ad
-B

an
ga

lo
re

 (
Km

. 
55

6-
53

9 
an

d 
K

m
. 

40
.7

0 
21

.9
7 

2
3

.n
 

6.
38

 
92

.8
1 

~
 

53
5-

52
7 

of
 N

H
-7

 in
 K

am
at

ak
a)

 P
kg

.-N
S

/2
4(

K
N

) 
:J

: > 

14
. 

P
or

t C
on

ne
ct

iv
ity

 P
kg

-V
 (

N
ew

 M
an

ga
Io

re
) 

2.
46

 
4.

12
 

7.
82

 
19

.6
6 

34
.6

6 
~ z > 

15
. 

A
P

lK
am

at
ka

 B
or

de
r-

N
an

di
 H

ill
 c

ro
ss

in
g 

an
d 

0.
09

 
0.

22
 

0.
29

 
10

7.
90

 
10

8.
50

 
N

 
~
 

D
ev

en
ha

lli
 to

 M
ee

nu
 k

um
a 

V
ill

ag
e 

(K
m

. 
46

3.
60

-
-C) 

52
7 

an
d 

KI
n.

 5
35

-5
39

 o
f N

H
-7

 in
 K

am
at

ka
) 

QJ
 en 

(a
va

th
i v

ill
ag

e)
 (

K
N

T-
1)

 
> ~
 

16
. 

B
an

ga
Io

re
-H

os
ko

te
-M

ud
bg

al
 S

ec
tio

n 
Km

. 2
37

.7
00

 
0.

57
 

29
.8

1 
30

.3
8 

to
 K

m
. 

31
8.

00
0 

on
 N

H
-4

 

17
. 

B
an

g
aI

o
fe

-N
ee

Im
 o

n 
N

H
-4

 (K
m

. 
10

t'0
0 

to
 

35
.2

9 
35

.2
9 

29
15

0)
 

18
. 

N
ee

lm
an

gi
a-

H
as

sa
n 

(P
kg

-I)
 K

m
 2

81
20

0 
to

 K
m

. 
0.

51
 

0.
31

 
0.

81
 

11
0l

00
0 

on
 N

H
-4

8 

a 
19

. 
N

ee
lm

an
gl

a-
H

as
sa

n 
(P

kg
-ll

) 
Km

 1
1(

W
O

O
 to

 K
m

. 
0.

70
 

0.
10

 
0.

80
 

I 
19

1f
lO

O
 o

n 
N

H
-4

8 

20
. 

Si
x 
L

.
q

 o
f B

an
gI

or
e-

H
os

ur
 S

ec
tio

n 
of

 N
H

-7
 

21
.4

5 
21

.4
5 

(K
m

. 
18

.7
50

 to
 K

m
. 

33
.1

30
) 

~ 



3 
4 

5 
6 

7 
i 

2 
... 

21
 . 

B
an

ga
Io

re
 E

le
va

te
d 

H
ig

hw
ay

 S
ilk

bo
ar

d 
to

 E
Ie

ct
-

2.
53

 
20

9.
47

 
28

2.
80

 
49

48
0 

I 
ro

ni
c 

C
ity

 (
K

m
. 

8.
76

5-
18

.7
5 

on
 N

H
-7

) 
lo

 

To
ta

l 
58

8.
17

 
52

4.
80

 
41

5.
49

 
83

8.
85

 
2,

18
5.

11
 

i I 
K

ar
el

. 

1.
 

A
lu

va
 t

o 
A

ng
am

aI
i (

K
m

. 
33

2.
60

 t
o 

31
6 

of
 N

H
-4

7)
 

8.
26

 
2.

32
 

0.
11

 
0.

16
 

10
.8

5 
in

 K
er

al
a.

 N
S

f1
8(

K
L)

 

2.
 

P
or

t C
on

ne
ct

Iv
ity

 P
kg

-I
V

 (
ea

ch
in

) 
22

.0
2 

14
.4

2 
1.

61
 

38
.0

5 

3.
 

K
er

al
a 

B
or

de
r t

o 
Tr

is
hu

r 
(K

m
 1

82
 to

 2
70

) 
in

 
0.

14
 

0.
49

 
0.

29
 

0.
08

 
1.

00
 

K
ar

al
a 

on
 N

H
-4

7 

4.
 

Tr
is

hu
r-

A
ng

am
al

i (
K

m
. 2

70
-3

16
.7

0 
of

 N
H

-4
n 

1.
03

 
6.

81
 

7.
81

 
91

.8
7 

10
7.

53
 

~ 
K

l-1
 

JJ
 

0 J:
 

~
 

-
5.

 
N

H
 (

P
or

t) 
C

on
ne

ct
iv

ity
 to

 IC
TT

 V
aJ

la
rp

ad
am

 
16

.4
7 

16
.4

7 
~
 

N
 

To
ta

l 
31

.4
5 

24
.0

5 
9.

12
 

10
8.

58
 

17
3.

80
 

§ 
M

ad
hy

a 
P

I'I
K

IM
h 

1.
 

Ag
ra

-G
w

aJ
Io

r (
K

m
 6

0-
70

) 
of

 N
H

-3
 in

 M
P

. 
P

kg
.-

0.
17

 
0.

17
 

N
S

I6
(M

P
) 

2.
 

A
gr

a-
G

w
al

io
r (

K
m

. 
70

-8
5 

of
 N

H
-3

 in
 M

P
) 

P
kg

-
0.

39
 

0.
24

 
0.

63
 

N
SI

2O
(M

P)
 

3.
 

A
gr

a-
G

w
al

io
r (

K
m

. 
85

-1
03

 o
f N

H
-3

 in
 M

P
) 

P
kg

.-
0.

20
 

0.
69

 
0.

90
 

N
S

I2
1(

M
P

) 
8 

4.
 

la
Jl

tp
ur

-S
ag

ar
 (

K
m

.1
32

-1
87

 o
f N

H
-2

6)
 In

 M
P

I 
41

.6
4 

8.
57

 
50

.2
1 

I 
A

D
S

 C
-II

 A
J4

 

5.
 

la
Ji

1p
ur

-S
ag

ar
 (

K
m

.1
87

-2
11

 o
f N

H
-2

6)
 in

 M
P

I 
26

.8
6 

26
.8

6 
A

D
S

 C
-II

 A
I5

 
! 



6.
 

La
lit

pu
r-

S
ag

ar
-R

a;
m

ar
g 

C
ho

ra
ha

 (
K

m
. 

21
1-

29
7 

1.
93

 
27

.7
7 

29
.7

0 
~
 

(0
) 

of
 N

H
-2

6)
 in

 M
P

/A
D

B
 C

-II
 A

l6
 

7.
 

La
lit

pu
r-

S
ag

ar
-R

aj
m

ar
g 

C
ho

ra
ha

 (
K

m
. 

25
5-

29
7 

of
 

16
.0

5 
35

,7
4 

51
.7

9 
I 

N
H

-2
6)

 in
 M

P
/A

D
B

 C
-II

 A
I7

 
:.

 

8.
 

R
aj

m
ar

g 
C

ha
ur

ah
a-

La
kh

na
do

n 
(K

m
. 

29
7-

35
1 

of
 

11
.0

0 
10

.1
5 

21
.1

5 
I 

N
H

-2
6)

 in
 M

P
/A

D
B

 C
-I

I 
A

I8
 

OJ 

9.
 

R
aj

rn
ar

g 
C

ha
ur

ah
a-

La
kh

na
do

n 
(K

m
. 

35
1-

40
5.

70
) 

10
.2

1 
10

.2
1 

of
 N

H
-2

6)
 in

 M
P

/A
D

B
 C

-II
 A

I9
 

10
. 

La
kh

na
do

n-
M

P
IM

H
 B

or
de

r 
(K

m
. 

54
4-

65
2 

of
 N

H
-7

) 
0.

41
 

4.
03

 
4.

44
 

in
 M

P
 C

-IV
C

-2
 

11
. 

La
kh

na
do

n-
M

P
IM

H
 B

or
de

r 
(K

m
. 

54
7.

4-
59

6.
75

 o
f 

68
.8

4 
68

.8
4 

."
 

:J:
 

N
H

-7
) 

in
 M

P
 N

s-
1I

B
O

TI
M

P
-2

 
> r 

12
. 

La
kh

na
do

n-
M

P
IM

H
 B

or
de

r 
(K

m
. 

59
6.

75
-6

53
.2

25
 

15
.9

9 
15

.9
9 

~ z > 
of

 N
H

-7
 in

 M
P

 N
5-

1I
B

O
TI

M
P

-3
 

~
 .... 

13
. 

S
hl

vp
ur

i B
yp

as
s-

M
P

IR
J 

B
or

de
r 

(M
P

-1
) 

87
.8

3 
10

1.
40

 
67

.4
8 

25
8.

71
 

I 
14

. 
Jh

an
si

-S
hi

vp
ur

i (
M

P
-2

) 
19

.9
2 

40
.6

8 
52

.9
1 

11
3.

50
 

en > 

15
. 

G
un

a 
B

yp
as

s 
(K

m
 3

19
.7

00
-K

m
 3

32
.1

00
 o

n 
N

H
-3

) 
52

.5
0 

14
.5

0 
67

.0
0 

~ 

16
. 

In
do

re
-K

ha
lg

ha
t 

(K
m

. 
12

.6
00

-K
m

. 
84

.7
00

 o
n 

N
H

-3
) 

71
.8

0 
17

1.
97

 
24

3.
77

 

17
. 

N
5-

1/
B

O
TI

M
P

-U
P

lG
w

aH
or

-J
ha

ns
i (

Km
. 

16
-K

In
. 

3.
63

 
68

.2
6 

71
.8

9 
96

.1
27

 o
f 

N
H

-7
5)

 (
M

P
-6

8.
5l

U
P

-1
1.

5)
 

18
. 

Jh
an

si
-S

hi
vp

ur
i (

U
P

IM
P

-1
) 

(M
P

-3
O

IU
P

-1
1)

 
12

.9
8 

24
.0

6 
V

.0
7 

64
.1

1 

19
. 

La
lit

pu
r-

S
ag

ar
 (K

m
. 

94
-1

32
 o

f N
H

-2
6)

 in
 M

P
/A

D
B

 
0.

02
 

0.
37

 
6.

44
 

8.
84

 
G-

n 
A

/3
 (

M
P

-6
6I

U
P

-4
0)

 
8 I 

20
. 

U
pg

ra
da

tio
n 

of
 S

eh
or

e-
D

ew
as

 s
ec

tio
n 

of
 N

H
-8

6 
8.

98
 

2.
97

 
9.

93
 

Ex
tn

. I
n 

M
ad

hy
a 

P
ra

de
sh

 

TO
III

I 
7.

58
 

12
4.

38
 

44
1.

22
 

54
1.

41
 

1,
11

4.
83

 
I 



•
•
.
 _

_
_

 
'4

 _
_

_
_

_
_

_
 

--
--

--
--

-
--

--
--

_.
-

.-
--

.
.
.
 --

--
--

-
-
-
-

---
._

--
--

-
-

-_
. 

--
-_

._
--

--
C

l)
 

2 
3 

4 
5 

·6
 

7 
~
 

-
-
-
-

•
•
.
 -
-
-
-
-

_
_

_
_

_
 • 

_
_

_
_

_
 • 

_
_

_
_

_
_

_
_

_
_

_
_

_
_

_
 

• 
_

_
_

_
_

_
_

_
_

 •
•
•
 _

_
_

_
_

_
_

_
_

 •
 
_

_
_

 4
 
_

_
_

 •
 

_
_

 •
 

_
_

_
_

_
_

_
 

--
.--

--
. --

_. 
__ 

.-
-

--
--

--

M
ah

ar
aa

ht
re

 
~ i 

1 .
 

S
ur

at
-M

an
or

 P
ac

ka
ge

-II
I 

13
.8

5 
(3

.5
2)

 
0.

38
 

10
.7

1 
l 

2.
 

S
ur

at
-M

an
or

 (I
nt

. 
du

rin
g 

C
on

st
ru

ct
io

n)
 (

G
uj

. 
11

8.
21

 
16

.3
2 

16
.3

2 
I iil 

M
ah

-5
7.

4)
 

3.
 

W
es

te
rly

 D
iv

er
si

on
 (

P
un

e 
by

pa
ss

) 
(1

.0
1)

 
1.

95
 

1.
86

 
(3

.2
0)

 

4.
 

P
un

e-
S

at
ar

a 
(W

at
ha

r-
S

at
ar

a)
 K

m
. 7

60
-K

m
. 

72
5 

8.
43

 
5.

79
 

2.
89

 
1.

60
 

18
.7

1 
(P

5-
1)

 

5.
 

P
un

a-
S

at
ar

a 
(S

ar
ol

e-
W

at
ha

r)
 7

60
-K

m
. 7

97
 (P

S
-2

) 
6.

02
 

(1
.1

9)
 

3.
51

 
8.

34
 

6.
 

P
un

a-
S

at
ar

a 
(K

at
ra

j-S
ar

ol
e)

 K
m

. 7
97

-K
m

. 8
25

.5
 

17
.7

2 
5.

46
 

22
.6

1 
8.

14
 

53
.9

3 
., 

(P
S

-3
) 

! 
7.

 
P

un
a-

S
at

ar
a 

(K
at

ra
j B

yp
as

s)
, K

at
ra

 r
ea

lig
nm

en
t 

80
.9

3 
24

.5
7 

31
.6

8 
3.

84
 

14
1.

02
 

.. 
(P

S-
4)

 
!O

 I 
8.

 
S

at
ar

a-
K

am
at

ak
a 

B
or

de
r 

(K
ag

al
) 

16
7.

18
 

20
.0

9 
1.

81
 

0.
21

 
18

9.
29

 

9.
 

C
hi

nc
hb

gu
va

n-
B

ut
ib

or
i-B

or
td

1e
di

 (
K

m
. 

9.
20

-2
2.

85
 

1.
49

 
1.

49
 

an
d 

Km
. 

24
.6

5-
36

.6
0 

of
 N

H
-7

) 
pk

g.
-N

S1
7 

(M
H

) 

10
. 

8o
l1

dl
ec

i-J
am

 (
Km

. 
36

.6
0 

to
 K

m
. 

64
 o

f N
H

-7
) 

0.
11

 
7.

59
 

1.
71

 
35

.2
3 

44
.6

4 
N

Sl
22

JM
H

 

11
. 

A
rn

ra
va

ti 
B

yp
as

s 
in

 M
ah

ar
as

ht
ra

 
(0

.0
0)

 
0.

02
 

0.
15

 
0.

17
 

12
. 

P
or

t C
on

ne
ct

iv
ity

 J
N

P
T 

P
kg

-I 
49

.0
8 

24
.3

5 
7.

99
 

81
.4

2 

13
. 

P
or

t C
on

ne
ct

iv
ity

 J
N

P
T

 P
kg

-II
 

13
.0

2 
65

.3
2 

34
.2

0 
e-

7.
73

 
12

0.
27

 

I 
14

. 
B

ut
ib

or
i 

R
O

B
 K

m
. 2

2.
85

0 
to

 2
4.

65
0 

(N
S

I2
9)

 
6.

22
 

7.
70

 
1.

29
 

15
.2

1 

15
. 

M
P

IM
H

 B
or

de
r-

M
an

as
ar

 (K
m

. 
65

2-
68

9 
of

 
0.

11
 

0.
01

 
0.

12
 

N
H

-7
) 

in
 M

ah
ar

as
ht

ra
 C

-1
1I

C-
3 

C
» S 



CJ
I 

16
. 

M
an

as
ar

-N
ag

pu
r I

IC
 K

am
pt

ee
 K

an
oo

n 
B

yp
as

s 
0.

18
 

0.
03

 
0.

11
 

0.
32

 
co

 .... 
(K

m
 6

89
-7

23
 o

f N
H

-7
) 

C
-IV

C
-4

 

I 
17

. 
N

ag
pu

r 
B

yp
as

s 
0.

10
 

0.
37

 
0.

47
 

18
. 

N
ag

pu
r-

H
yd

er
ab

ad
 (

K
m

. 
64

-9
4 

of
 N

H
-7

) 
N

S
-5

9!
 

7.
27

 
13

.1
4 

14
.0

2 
34

.4
3 

I 
M

H
 

iiJ 

19
 

N
ag

pu
r-

H
yd

er
ab

ad
 (

K
m

. 
94

-1
23

 o
f N

H
-7

) 
N

5-
6O

I 
7.

58
 

3.
73

 
7.

90
 

19
.2

1 

M
H 

20
. 

N
ag

pu
r-

H
yd

er
ab

ad
 (

Km
. 

12
3-

15
3 

of
 N

H
-7

) 
N

5-
61

1 
6.

18
 

20
.7

2 
14

.2
1 

41
.1

1 

M
H 

21
. 

N
ag

pu
r-

H
yd

er
ab

ad
 (

K
m

. 
15

3-
17

5o
f N

H
-7

) 
N

8-
62

I 
9.

78
 

5.
88

 
15

.6
6 

"V
 

M
H

 
:r

 
~
 

Ci
) 

22
. 

V
ad

ap
e-

G
on

de
 

15
0.

00
 

19
0.

00
 

34
0.

00
 

i 
23

. 
P

tm
pa

Ig
ao

n-
D

hu
Ie

 
16

0.
00

 
23

5.
00

 
39

5.
00

 
~
 .... 

24
. 

Ko
nd

ha
Ii-

Te
le

ga
on

 
55

.0
0 

2
1

3
.n

 
26

8.
" 

I 
25

. 
C

h
h

a
tt

is
g

a
rh

IM
a
 B

or
de

r-
W

ai
ng

an
ga

 B
ri

dg
e 

33
.0

3 
33

.0
3 

I 
26

. 
N

ag
pu

r-
K

on
ch

ili
 

3.
00

 
12

8.
14

 
12

9.
14

 

To
III

I 
35

8.
34

 
1 •

. 1
2 

51
2.

.0
1 

... 
l,

W
SS

1 

O
rt

na
 

1 
B

rid
ge

s 
B

a
Ia

so
n

t-
K

h
a

n
lg

 O
R

-W
B

-I 
8.

94
 

13
.9

5 
4.

15
 

0.
18

 
ZT

.1
9 

2.
 

B
hu

ba
ne

sw
ar

-K
hu

rd
a 

O
f-I

 
9.

90
 

18
.9

4 
15

.0
5 

8.
86

 
SO

.55
 

8 
3.

 
C

ha
nd

ik
ho

I-
B

ha
d 

O
R

-I
I 

83
.2

6 
19

.1
9 

2.
02

 
1.

65
 

10
6.

12
 

I 
4.

 
B

ha
dr

ak
-B

al
as

or
e 

O
R

-II
I 

29
.1

6 
33

.7
1 

21
.3

6 
9.

75
 

93
.9

8 
, 

5 
B

aI
as

on
t-

la
X

m
an

 O
R

-I
V

 
38

.9
1 

57
.1

4 
28

.1
1 

12
.2

7 
13

4.
44

 
I 



2 
3 

4 
5 

6 
7 

I 
6.

 
C

ha
nd

ik
ho

l-B
al

as
or

e 
(B

rid
ge

s)
 O

R
-V

 
19

.5
2 

26
.7

6 
13

.8
9 

7.
18

 
67

.3
4 

i 
7.

 
S

un
ak

ha
la

-K
hu

rd
a 

O
R

-V
I 

Km
. 

33
8-

38
8 

36
.7

2 
34

.2
6 

4.
46

 
2.

34
 

n
.7

8
 

l 
8.

 
G

an
ja

m
-S

un
ak

ha
la

 O
R

-V
II 

Km
. 

28
4-

33
8 

12
.4

4 
4

8
.n

 
3.

30
 

4.
06

 
68

.5
6 

I 
9.

 
Ic

ha
pu

ra
m

-G
an

ja
m

 O
R

-V
III

 K
m

. 
23

3-
28

4 
3.

40
 

1.
96

 
24

.8
8 

8.
23

 
38

.4
7 

10
. 

Ja
ga

tp
ur

-C
ha

nd
ik

ho
l (

ID
P-

1 
(0

) 
0.

22
 

1.
73

 
1.

95
 

11
. 

P
or

t C
on

r1
ec

tiv
ity

 P
kg

-V
I 

(P
ar

ad
ee

p 
Po

rt)
 

56
.3

5 
t-0

7.
71

 
88

.9
8 

85
.1

5 
33

8.
19

 

To
ta

l 
29

6.
82

 
36

2.
37

 
20

8.
20

 
13

1.
18

 
1,

00
4.

57
 

O
th

er
 

1.
 

S
tu

dy
 a

nd
 C

on
su

lta
nc

y 
on

 R
oa

d 
M

ai
nt

en
an

ce
 a

nd
 

1.
98

 
1.

98
 

I 
C

or
rid

or
 M

an
ag

em
en

t 
:t

 ... 
2.

 
C

U
lls

ul
ta

nc
y-

ln
st

itu
tio

na
l S

tre
ng

th
en

in
g.

 R
oa

d 
S

at
el

y 
0.

37
 

.!"
 

0.
37

 
I 

an
d 

P
ol

ic
y 

S
tu

dy
 

3.
 

C
on

su
lta

nc
y-

S
af

et
y 

A
ud

it.
 P

ol
ic

y 
S

tu
dy

 a
nd

 Q
ua

lit
y 

0.
89

 
0.

89
 

A
ud

it 

TO
I8

I 
3.

24
 

3.
24

 

P
un

ja
b 

1.
 

Ja
Ja

nd
ha

r B
yp

as
s 

(K
m

. 
37

2.
70

-3
87

.1
0)

 o
f N

H
-l

 in
 

1.
45

 
0.

03
 

1.
48

 
Pu

nj
ab

. 
P

kg
.-

N
S

ll(
P

B
) 

2.
 

Ja
la

nc
I1

ar
-P

at
ha

nk
ot

 (K
m

. 
4.

23
-2

6 
of

 N
H

-1
A

 in
 

11
.0

9 
4.

23
 

3.
41

 
0.

18
 

18
.9

1 
If

 
Pu

nj
ab

), 
P

kg
.-

N
S

ll6
(P

B
) 

I 
3.

 
P

at
ha

nk
ot

-B
ho

gp
ur

 (N
S

-3
7I

P
B

) 
21

.6
3 

66
.2

4 
24

.9
1·

 
11

2.
78

 

4.
 

Pa
1h

an
ko

t-B
ho

gp
ur

 (
N

S
-3

8/
P

8)
 

16
.6

0 
32

.3
6 

9.
53

 
58

.4
9 

.., g 



5 
A

m
ba

la
-C

ha
nd

ig
ar

h 
(Z

ee
ra

kp
ur

) 
11

2.
00

 
25

1.
46

 
36

3.
46

 
~
 .... 

6.
 

Ja
la

nd
ha

r-
A

m
rit

sa
r 

55
.0

0 
79

.0
0 

13
4.

00
 

I 
7.

 
Zi

ra
kp

ur
-P

ar
w

an
oo

 (
N

H
-2

2)
 (

P
un

.-2
IH

ar
.-2

O
IH

P
-6

.6
9)

 
0.

42
 

0.
42

 
~
 

8.
 

K
ur

al
i-K

ira
tp

ur
 

36
.0

5 
36

.0
5 

J 
To

ta
l 

12
.5

4 
42

.4
5 

28
9.

01
 

40
1.

58
 

72
S

.S
I 

R
aj

as
th

an
 

1.
 

4-
la

ni
ng

 o
f (

K
m

. 
24

-4
1)

 in
 U

P
 a

nd
 R

aj
as

1h
an

. 
P

kg
.-

0.
60

 
1.

72
 

2.
32

 
N

S
l1

9/
(U

P
IR

J)
 (

R
aj

.-1
01

U
P-

7)
 

2.
 

P
in

dw
ar

a-
P

al
an

pu
r (

K
m

. 
26

4.
00

-3
40

.0
0 

of
 N

H
 1

4)
 

4.
84

 
18

.9
0 

17
.8

0 
41

.5
3 

(G
uj

.-3
4I

R
aj

.-4
2)

 
."

 
z > r-

3.
 

G
ur

ga
on

 K
ot

pu
tli

 (
A

D
B

 P
kg

.-I
) 

(H
R

-5
5I

R
aj

.-7
1)

 
0.

01
 

0.
24

 
0.

25
 

i 
4.

 
Ja

ip
ur

-K
is

ha
ng

ar
h 

33
4.

90
 

(1
2.

02
) 

10
.3

4 
33

3.
22

 
;)1

0. }l
 

5.
 

R
O

B 
K

is
ha

ng
ar

h 
0.

61
 

0.
81

 
.. • 

8.
 

Ja
ip

ur
 B

yp
as

s 
(P

ha
se

-I)
 Z

on
e-

C
 

(0
.0

0)
 

0.
00

 
0.

00
 

f 
7.

 
Ja

ip
ur

 B
yp

as
s.

 P
ha

se
-II

. 
Zo

ne
-D

 (
in

cl
u<

in
g 

pa
ym

en
ts

 
32

.6
0 

11
.4

9 
7.

55
 

51
.8

4 
~
 

to
 R

S
R

O
C

C
 a

nd
 C

on
st

. o
f T

ol
l P

la
za

) 

8.
 

K
is

ha
ng

ar
h-

N
as

ira
ba

d 
(K

U
-I)

 
6.

28
 

0.
57

 
(0

.0
9)

 
0.

24
 

7.
00

 

9.
 

N
as

ira
ba

d-
G

ul
ab

pu
ra

 (
K

U
-II

) 
9.

95
 

1.
33

 
0.

51
 

0.
32

 
12

.1
1 

10
. 

G
ul

ab
pu

ra
-B

hI
Iw

ar
a 

B
yp

as
s 

(K
U

-II
I) 

27
.2

6 
7.

15
 

0.
86

 
1.

19
 

38
.4

8 

11
. 

B
hi

Iw
ar

a 
B

yp
as

s 
to

 C
hi

tto
rg

ar
h 

(K
U

-IV
) 

16
.4

3 
2.

35
 

0.
08

 
0.

88
 

19
.5

2 
a 

12
. 

K
ls

ha
ng

ar
h-

U
da

ip
ur

 (C
ht

tto
rg

ar
h-

M
an

ga
Iw

ar
) 

P
kg

. 
0.

02
 

8.
82

 
2.

89
 

11
.7

3 

I 
(K

U
-V

) 

13
. 

K
is

ha
ng

ar
h-

U
da

ip
ur

 (
M

an
ga

lw
ar

-U
da

ip
ur

) 
Km

. 
17

2-
37

.2
9 

13
.4

4 
0.

36
 

0.
21

 
51

.3
1 

Km
. 1

13
.8

25
 P

i<
g 

(K
U

-V
l) 

S 



.... 
2 

3 
4 

5 
6 

7 
0 Co

) 

14
. 

C
hi

tto
rg

ar
tl 

B
yp

as
s 

7.
39

 
46

.7
4 

55
.5

9 
51

.4
8 

16
1.

20
 

i 
15

. 
U

da
ip

ur
-R

at
an

pu
r-

C
hi

lo
da

 (
U

da
ip

ur
-K

es
ar

ia
ji)

 
11

.5
1 

0.
50

 
7.

15
 

0.
03

 
19

.1
9 

~
 

Km
. 

27
8-

K
m

. 
34

0 
of

 N
H

-8
 U

G
-I 

i ! 
16

. 
U

da
ip

ur
-R

at
an

pu
r-

C
hi

lo
da

 (
K

es
ar

ia
ji-

R
at

an
pu

r)
 

37
.9

9 
2.

33
 

0.
05

 
0.

03
 

40
.3

9 
Km

. 3
40

-K
m

. 
38

8.
4 

U
G

-II
 

17
. 

A
gr

a-
D

ho
lp

ur
 (

K
m

. 
41

-5
1)

 o
f N

H
-3

 in
 R

aj
as

th
an

, 
0.

00
 

0.
00

 
P

kg
.-N

S
IS

(R
J)

 

18
. 

Pi
nd

w
ar

a-
B

ak
ar

ia
 (

R
J-

l)
 

18
.8

5 
63

.6
6 

45
.4

4 
12

7.
95

 

19
. 

B
ak

ar
la

-G
og

un
da

 (
R

J-
2)

 
56

.8
9 

13
8.

65
 

92
.3

6 
28

7.
90

 

20
. 

G
og

un
da

-U
da

ip
ur

 (R
J-

3)
 

15
.6

5 
10

4.
75

 
84

.6
2 

20
5.

02
 

I 
21

. 
K

ot
a 

B
yp

as
s 

(R
J-

4)
 

3.
70

 
14

.8
8 

20
.9

0 
39

.4
8 

~ -
22

. 
C

ha
m

ba
I B

rid
ge

 (R
J-

5)
 

4.
53

 
29

.2
1 

33
.7

4 
!O

 I 
23

. 
C

hi
tlo

rg
ar

h 
B

yp
as

s 
(R

J-
6)

 
24

.5
5 

91
.5

2 
87

.9
2 

20
3.

99
 

24
. 

K
ot

a-
C

hi
tto

rg
aI

h 
(R

J-
7)

 
5.

27
 

90
.6

4 
15

5.
12

 
25

1.
03

 

25
. 

K
ot

a-
C

hi
tto

rg
al

h 
(R

J-
8)

 
0.

09
 

75
.7

2 
13

5.
27

 
21

1.
08

 

26
. 

R
JI

M
P

 B
or

de
r-

K
ol

a 
(R

J-
9)

 K
m

. 
40

6 
to

 K
m

. 4
49

 
10

.2
8 

72
.4

1 
24

.4
7 

10
7.

16
 

27
. 

R
JI

M
P

 B
or

de
r-

K
ot

a 
(R

J-
10

) 
Km

. 4
49

 to
 K

m
. 5

09
 

12
.7

1 
14

2.
48

 
33

.8
0 

18
8.

99
 

28
. 

R
Jl

M
P

 B
or

de
r-

K
ot

a 
(R

J-
11

) 
Km

. 5
09

 to
 K

m
. 5

79
 

31
.9

4 
11

1.
49

 
50

.9
8 

19
4.

41
 

29
.' 

M
ah

ua
-J

ai
pu

r 
30

.2
5 

22
5.

40
 

19
3.

98
 

44
9.

63
 

a 
30

. 
Bh

ar
a1

pu
r-M

ah
ua

 
12

.8
2 

14
0.

00
 

75
.6

8 
22

8.
50

 

I 
31

. 
K

oI
pu

tIi
-A

am
er

 [H
TM

S
] 

0.
05

 
0.

05
 

To
ta

l 
52

2.
27

 
31

0.
55

 
1,

38
2.

65
 

1,
10

1.
95

 
3,

31
7.

42
 

2 



~
 

Ta
m

U
 N

ad
u 

g 

1.
 

H
os

ur
-K

ris
hn

ag
iri

 
3.

10
 

12
.9

1 
2.

60
 

18
,8

1 

I 
2.

 
K

ris
hn

ag
iri

-V
an

iy
am

ba
di

, 
Pk

g-
KR

-1
 

46
.3

3 
16

.7
1 

63
.0

4 
)
. 

3.
 

V
an

iy
am

ba
di

-P
al

lik
on

da
 (

Km
. 

49
-1

(0
) 

P
kg

-K
R

-2
 

59
.3

3 
55

.8
4 

18
.4

9 
13

3.
66

 
i I iii 

4.
 

P
al

lik
on

da
-R

an
ip

et
 (

K
m

. 
1
~
1
4
5
)
 P

kg
-K

A
-3

 
61

.7
1 

63
.4

2 
83

.9
0 

20
9.

04
 

5.
 

P
oo

na
m

le
e-

K
an

ch
ip

ur
am

 (
K

m
. 

70
.2

0-
13

.8
0)

 P
kg

-
48

.2
2 

71
.2

7 
46

.3
9 

17
.5

2 
18

3.
41

 

R
C

-1
 

6.
 

V
aJ

ei
ap

et
-K

an
ch

ip
ur

am
 (

Km
. 

70
.2

-1
06

.2
0 

on
 N

H
-4

6)
 

24
.2

8 
4.

30
 

3.
57

 
2.

37
 

34
.5

3 

Pk
g.

 R
C

-2
 

7.
 

C
he

nn
ai

-T
ad

a 
72

.7
5 

12
.0

2 
3.

02
 

2.
54

 
90

.3
4 

" I ~
 

8.
 

H
at

hl
pa

lli
-H

os
ur

 (K
m

. 
33

.0
15

-4
8.

60
) 

of
 N

H
-7

 in
 T

N
, 

0.
01

 
1.

15
 

0.
02

 
1.

18
 

~ 
P

kg
.-N

S
l1

1 
(T

N
) 

i 18 
9.

 
Sa

le
m

 B
yp

as
s 

(K
m

. 
19

9.
20

-2
07

.6
0 

of
 N

H
-7

) 
N

S-
12

1 
0.

13
 

0.
13

 
4 

(T
N

) 
a - ~ 

10
. 

Th
op

pu
r 

G
ha

t S
ec

tio
n 

(K
m

. 
1
~
1
6
3
.
4
O
 o

f N
H

-7
) 

0.
02

 
0.

02
 

~ 
N

Sl
14

1 
(T

N
) 

11
. 

K
ar

ur
 R

O
B

 in
 T

am
il 

N
ad

u 
0.

21
 

0.
21

 

12
. 

K
ar

ur
 B

yp
as

s 
in

C
Iu

dn
g 

ad
dt

io
na

I b
rid

ge
 a

cr
os

s 
0.

12
 

0.
12

 

riv
er

 A
m

ra
va

ti 
in

 T
N

 

13
. 

O
m

aI
ur

-T
hu

rJ
1)

ip
ad

 (K
m

. 
16

3.
40

 to
 K

m
. 1

80
 o

f 
0.

05
 

9.
85

 
13

.4
9 

23
.1

9 
N

H
-7

) 
N

S
I2

5 
(T

N
) 

8 
14

. 
Th

um
pi

pa
di

-S
aJ

em
 (
~
1
8
0
 to

 K
m

. 
19

9.
20

 o
f N

H
-7

) 
9.

76
 

6.
61

 
0.

29
 

7.
30

 
23

.9
8 

~ 
N

S
I2

6(
TN

) 
'1 

15
. 

N
am

ak
ka

I 
B

yp
as

s 
(K

m
. 

24
8-

Kr
n.

 2
59

.6
 o

f N
H

-7
) 

8.
28

 
3.

72
 

11
.9

8 
NS

I2
7 

(T
N

) 
i 



.....
. 

2 
3 

4 
5 

6 
7 

0 ..... 

16
. 

C
he

nn
ai

 B
yp

as
s 

Ph
as

e-
I 

0.
00

 
0.

03
 

0.
09

 
0.

12
 

0.
25

 

i 
17

. 
Ta

m
ba

ra
m

-T
in

di
va

na
m

 (
B

O
T/

A
nn

ui
ty

) 
Km

. 
67

 t
o 

37
1.

37
 

10
.2

1 
0.

79
 

0.
40

 
38

2.
n 

i 
K

m
.1

22
 

18
. 

P
or

t C
on

ne
ct

iv
ity

 P
kg

-V
II 

(T
ut

ic
or

in
) 

2.
15

 
59

.6
1 

61
.7

6 

19
. 

P
or

t C
on

ne
ct

iv
ity

 (
C

he
nn

ai
-E

nn
or

e 
P

or
t) 

8.
18

 
38

.1
6 

2.
49

 
48

.8
3 

20
. 

M
ad

ur
ai

-K
an

ya
ku

m
ar

i s
ec

tio
n 

of
 N

H
-7

 in
 T

am
il 

N
ad

u,
 

17
.1

0 
8.

65
 

6.
09

 
31

.8
5'

 
(N

5-
32

IT
N

) 

21
. 

M
ad

ur
ai

-T
iru

ne
lv

el
i i

nc
lu

di
ng

 M
ad

ur
ai

 B
yp

as
s 

(N
S

-3
9/

TN
) 

16
.4

9 
59

.5
8 

96
.3

1 
17

2.
38

 

22
. 

M
ad

ur
ai

-K
an

ya
ku

m
ar

i (
N

S-
4O

IT
N

) 
4.

28
 

51
.1

2 
65

.0
2 

12
0.

42
 

23
. 

M
ad

ur
ai

-K
an

ya
ku

m
ar

i (
N

5-
41

1T
N

) 
1.

46
 

31
.1

1 
52

.8
0 

85
.3

7 
i :u

 
0 x 

24
. 

M
ad

ur
ai

-K
an

ya
ku

m
ar

i (
N

5-
42

1T
N

) 
15

.5
2 

69
.3

0 
82

.2
2 

16
7.

04
 

- 1'> 
25

. 
M

ad
ur

ai
-P

an
ag

ud
i-T

iru
ne

iv
el

i (
N

5-
43

IT
N

) 
13

.1
4 

26
.9

9 
61

.0
3 

10
1.

16
 

B
 

26
. 

K
ris

hn
ag

iri
-T

ho
pp

ur
gh

at
 (

KM
. 

94
-1

56
 o

f M
H

-7
) 

TN
-1

 
0.

55
 

66
.6

9 
18

7.
40

 
25

4.
64

 

27
. 

S
al

em
-K

ar
ur

 (
Tr

ic
hy

-K
ar

ur
) 

Km
. 2

07
.0

5-
24

8.
62

of
 

31
.1

0 
97

.7
1 

12
8.

81
 

N
H

-7
) 

TN
-2

 

28
. 

S
al

em
-K

ar
ur

 (
N

am
ak

ka
l-K

ar
ur

) 
Km

. 
25

8.
65

-2
92

.6
0 

59
.4

8 
16

.4
4 

75
.9

2 
of

 N
H

-7
) 

TN
-3

 

29
. 

K
ar

ur
-M

ad
ur

ai
 (

K
ar

ur
-D

io
ol

gu
l) 

(K
m

. 
29

2.
60

-3
73

.7
25

 
0.

42
 

82
.9

0 
6.

18
 

89
.5

0 
of

 N
H

-7
) 

TN
-4

 

8 
30

. 
K

ar
ur

-M
ad

ur
al

 (
D

in
di

gu
l-S

am
ay

an
al

lu
r)

 (
K

m
.3

73
.2

7-
0.

42
 

67
.0

2 
30

.6
9 

98
.1

3 

I 
42

6.
60

 o
f N

H
-7

) 
TN

-5
 

31
. 

S
al

em
-K

er
ai

a 
B

or
de

r (
K

m
. 

0-
53

 o
f N

H
-4

7)
 T

N
-6

 
0.

32
 

25
.2

9 
55

.6
2 

81
.2

3 

32
. 

S
al

em
-K

er
al

a 
B

or
de

r (
K

m
. 

53
-1

00
 N

H
-4

7)
 T

N
.-7

 
0.

32
 

26
.6

8 
76

.9
0 

10
3.

90
 

i 



33
. 

Im
pr

ov
em

en
t o

f A
cc

es
s 

to
 G

ol
de

n 
Q

ua
dr

ila
te

ra
l 

16
3.

33
 

15
5.

44
 

72
.9

4 
39

1.
71

 
..., 2 

(G
O

) 
C

or
rid

or
 b

y 
co

ns
tru

ct
io

n 
of

 F
re

e 
R

ow
 F

ac
i-

lit
ie

s 
al

on
g 

in
 C

he
nn

ai
 c

ity
 (

N
H

-4
. 

45
 a

nd
 2

05
) 

I 
34

. 
C

he
nn

ai
 B

yp
as

s 
P

ha
se

-II
 

35
.6

6 
33

5.
97

 
12

6.
25

 
49

7.
88

 

I 
35

. 
Tr

ic
hy

 B
yp

as
s-

To
va

ra
m

ku
rc

hi
 (

P
kg

-V
II-

A
) 

1.
55

 
23

.9
8 

38
.2

3 
70

.7
6 

13
4.

52
 

36
. 

To
va

ra
m

ku
rc

hi
-M

ad
ur

ai
 (

P
kg

-V
II-

B
) 

1.
55

 
24

.4
8 

41
.3

3 
71

.8
9 

13
9.

25
 

37
. 

Ti
nd

iv
an

am
-U

lu
nd

ur
pe

t 
(P

ac
ka

ge
-V

IA
) 

K
m

 2
1-

K
m

 
3.

14
 

6.
63

 
12

4.
33

 
24

0.
17

 
37

4.
27

 

19
2.

25
 

38
. 

U
lu

nd
ur

pe
t-P

ad
al

ur
 (

P
ac

ka
ge

-V
I-B

) 
Km

 1
92

.2
5-

3.
14

 
6.

63
 

11
2.

09
 

19
9.

21
 

32
1.

07
 

K
m

.2
85

 
"t

J 
:I

: 
39

. 
P

ad
al

ur
-T

ric
hy

 (
P

ac
ka

ge
-V

 I-C
) 

Km
. 

28
5-

K
m

. 
32

5 
3.

13
 

6.
63

 
29

.6
0 

15
0.

14
 

18
9.

50
 

> r- ei
) 

C
 

40
. 

K
ar

ur
-K

an
ga

ya
m

 K
C

-I 
K

m
 .. 

21
3.

2 
to

 2
77

.4
 

5.
11

 
21

.6
4 

26
.7

5 
~
 

41
. 

K
an

ga
ya

m
-C

oi
m

ba
to

re
 K

C
-2

 K
m

. 
27

7.
4 

to
 3

32
.6

 
5.

94
 

21
.6

3 
27

.5
7 

~
 

.-

42
. 

la
Ia

pe
t 

R
O

B
 (K

m
.-1

83
14

 N
H

-6
7)

 
3.

32
 

5.
38

 
8.

70
 

I J 
43

. 
M

ad
ur

ai
-A

ru
pu

ko
tta

i-T
ut

ic
or

in
 (

K
m

. 
13

8.
8-

K
m

 2
64

.5
) 

8.
00

 
11

5.
30

 
12

3.
30

 
~
 

TN
-1

4 

44
. 

P
on

di
ch

er
ry

-T
in

di
va

na
m

 o
n 

N
H

-6
6 

0.
54

 
0.

54
 

To
ta

l 
74

5_
84

 
89

4.
52

 
1,

83
1.

88
 

2,
07

8.
81

 
5,

14
8.

93
 

U
tta

r P
ra

de
sh

 

1.
 

S
ik

an
df

a-
B

ha
un

ti 
(T

N
H

P
-1

) 
P

kg
.II

-A
 

66
.4

0 
66

.5
6 

14
.7

1 
7.

39
 

15
5.

06
 

is
 

2.
 

V
ar

an
as

l-M
oh

an
ta

 (
G

TR
IP

-5
) 

P
kg

. I
V

-A
 (B

ih
.-2

11
 

10
3.

22
 

56
.4

6 
1.

55
 

0.
73

 
16

1.
97

 

I 
U

P
-5

5)
 

3.
 

4-
Ia

ni
ng

 o
f (

K
m

. 
24

-4
1)

 in
 U

P
 a

nd
 R

a;
as

th
an

, 
0.

42
 

1.
21

 
1.

63
 

Pk
g.

 -N
S

l1
9(

U
P

IR
J)

 (
R

aj
-1

01
U

P-
7)

 
..... .- 0 



--
--

-
.... 

5 
6 

..... 
1 

2 
3 

4 
7 

..... 

·4
. 

Jh
an

si
-S

hi
vp

ur
i (

U
P

IM
P

-1
) 

(M
P-

3O
IU

P-
11

) 
4.

76
 

8.
82

 
9.

92
 

23
.5

1 
I 

5.
 

La
lit

pu
r-

S
ag

ar
 (K

m
. 9

4-
13

2 
of

 N
H

-2
6)

 in
 M

P
I 

0.
01

 
0.

22
 

3.
91

 
4.

14
 

l 
A

D
B

 C
-II

 A
I3

 (
M

P
-6

6I
U

P
-4

0)
 

I iii 
6.

 
Fa

te
hp

ur
-K

ha
ga

 (
TN

H
P

-2
) 

Pk
g.

 I
I-G

, K
M

-3
8-

11
5 

n
.7

4
 

62
.2

7 
37

.3
8 

42
.9

6 
22

0.
35

 
on

 N
H

2 
in

 U
P

 

7.
 

K
ha

ga
-K

ok
hr

aj
 (

TN
H

P-
3)

 P
kg

. 
III

-A
 (

U
P)

 
62

.0
9 

10
.8

4 
3.

30
 

2.
04

 
78

.2
1 

8.
 

H
an

di
a-

V
ar

an
as

i (
TN

H
P

-4
) 

Pk
g.

 I
II-

C
 

69
.2

6 
48

.9
2 

26
.7

8 
11

.6
6 

15
6.

62
 

9.
 

A
gr

a-
S

hi
ko

ha
ba

d 
(G

TR
IP

-1
) 

Pk
g.

 I
-A

 (K
m

. 
19

9.
66

-
79

.0
3 

11
1.

37
 

37
.7

6 
14

.9
5 

24
3.

11
 

25
0.

50
) 

10
. 
S
h
i
k
o
~
E
f
a
w
a
h
 (

G
TR

IP
-2

) 
P

kg
. 

I-B
 (

Km
. 

25
0.

50
-

2.
00

 
54

.2
0 

10
5.

68
 

73
.3

2 
23

5.
19

 
J 

30
7.

50
) 

:a 0 :x 
11

. 
E

ta
w

ah
-R

aj
pu

r 
(G

TR
IP

-3
) 

Pk
g.

 I
-C

 (
K

m
 3

21
.1

.0
-3

93
) 

63
.0

8 
83

.6
1 

n
.3

3
 

43
.1

3 
26

7.
15

 
~
 

12
. 

B
ha

un
ti-

Fa
te

hp
ur

 (G
TR

IP
-4

) 
Pk

g.
 I

I-B
 

10
6.

66
 

15
4.

11
 

83
.5

5 
56

.9
5 

40
1.

27
 

i 
13

. 
A

lla
ha

ba
d 

B
yp

as
s 

P
ro

je
ct

 (P
kg

. 
A

B
P

-I)
 (

Km
. 

16
3.

28
-

26
.8

1 
31

.9
6 

36
.9

8 
17

.5
4 

11
3.

28
 

16
4.

30
 o

n 
N

H
-2

) 
(G

an
ga

 B
rid

ge
) 

14
. 

A
lla

ha
ba

d 
B

yp
as

s 
P

ro
je

ct
 (P

kg
. 

A
B

P
-II

) 
(K

m
. 

15
8-

72
.8

5 
13

9.
38

 
11

5.
71

 
96

.7
6 

42
4.

71
 

19
8 

on
 N

H
-2

) 

15
. 

A
lla

ha
ba

d 
B

yp
as

s 
P

ro
;e

ct
 (P

kg
. 

A
B

P
-II

I) 
(K

m
. 

19
8-

64
.8

8 
12

7.
67

 
12

1.
67

 
10

7.
66

 
42

1.
89

 
24

2.
70

8 
on

 N
H

-2
) 

16
. 

E
ta

w
ah

 B
yp

as
s 

on
 N

H
2 

Km
. 

30
7.

5 
to

 3
21

.1
00

 
0.

49
 

15
.5

2 
60

.8
3 

41
.5

6 
11

8.
40

 
B

 
17

. 
A

gr
a-

G
w

al
io

r 
(K

m
. 8

-2
4)

 o
f N

H
-3

 in
 U

P,
 P

kg
.-

N
s/

4 
(0

.0
0)

 
0.

67
 

0.
67

 

I 
(U

P)
 

18
. 

lu
ck

no
w

-K
an

pu
r (

K
m

.5
9.

50
-7

5.
50

 o
f N

H
-2

5 
in

 U
P

) 
7.

46
 

3.
99

 
6.

08
 

8.
06

 
25

.5
9 

P
kg

.-E
W

I3
A

(U
P

) 
... -N 



19
. 

Lu
ck

no
w

-K
an

pu
r 

(K
m

. 
21

.8
0-

44
 o

f N
H

-2
5 

in
 U

P
). 

9.
42

 
16

.1
0 

3.
27

 
28

.7
9 

.... .... (.0
) 

P
kg

.-E
W

I8
(U

P
) 

20
. 

lu
ck

no
w

-K
an

pu
r 

(K
m

. 
44

-5
9.

50
) 

of
 N

H
-2

5 
in

 U
P

. 
15

.1
8 

2.
00

 
1.

29
 

0.
01

 
18

.4
8 

I 
P

kg
.-E

W
I9

(U
P

) 
~
 i 

21
. 

lu
ck

no
w

 B
yp

as
s 

co
nn

ec
tin

g 
N

H
-2

5 
an

d 
N

H
-2

8 
vi

a 
27

.1
7 

40
.0

7 
28

.9
0 

9.
13

 
10

5.
26

 
! 

N
H

-5
6 

in
 U

P
. 

P
kg

.-E
W

/1
5(

U
P

) 

22
. 

ca
bl

e 
st

ay
ed

 b
rid

ge
 o

n 
riv

er
 Y

am
un

a 
ne

ar
 N

ai
ni

 
20

.6
6 

2.
60

 
0.

10
 

23
.3

6 

(N
ai

ni
 B

rid
ge

, 
A

lla
ha

ba
d)

 

23
. 

G
ha

zi
ab

ad
-H

ap
ur

 a
nd

 H
ap

ur
 B

yp
as

s 
0.

15
 

0.
56

 
0.

71
 

24
. 

G
or

ak
hp

ur
 B

yp
as

s 
(K

m
. 

25
1.

70
-2

79
.8

0)
 

0.
62

 
12

.2
8 

13
7.

06
 

14
9.

96
 

" 
25

. 
N

8-
1I

8O
TI

M
P

-U
P

IG
w

aI
io

r-
Jh

an
si

 (K
m

. 
16

-K
m

. 9
6.

12
7 

0.
61

 
11

.4
6 

:l
: 

12
.0

7 
~
 

of
 N

H
-7

5)
 (
M
P
~
.
5
l
U
P
-
l
l
.
5
)
 

I 
26

. 
N

S
-1

I8
O

TI
M

P
-1

1G
w

al
io

r B
yp

as
s 

(K
m

. 
10

3 
of

 N
H

-3
 

6.
81

 
15

.9
6 

22
.n

 
~
 

to
 K

m
. 

16
 o

f N
H

-7
5)

 
.. I 

27
. 

Jh
an

si
-la

lit
pu

r (
K

m
. 

0-
49

.7
9 

of
 N

H
-2

5,
 2

6)
 in

 U
P

 
0.

04
 

0.
97

 
0.

90
 

82
.0

3 
83

.9
5 

-en :.
 

N
8-

1I
8O

TA
JP

-2
 

~ 
28

. 
Jh

an
si

-la
lit

pu
r (

K
m

. 
49

.7
9 

of
 N

H
-2

5,
 2

6)
 in

 U
P

 
0.

04
 

0.
97

 
0.

89
 

74
.5

0 
76

.4
1 

N
8-

1I
B

O
TA

JP
-3

 

29
. 

lu
ck

no
w

-A
yo

cI
ly

a 
(K

m
. 

8
2

5
 to

 4
5 

on
 N

H
-2

8 
In

 
14

.8
9 

42
.8

1 
82

.9
4 

12
0.

64
 

U
P

) 
P

kg
-I 

30
. 

lu
ck

no
w

-A
yo

cI
1y

a 
(K

m
. 4

5 
to

 9
3 

on
 N

H
-2

8 
in

 U
P

) 
23

.3
2 

44
.8

9 
63

.6
0 

13
1.

81
 

Pk
g-

II 

• 
31

. 
lu

ck
no

w
-A

yo
cI

1y
a 

(K
m

. 9
3 

to
 1

35
 o

n 
N

H
-2

8 
in

 U
P

) 
0.

13
 

28
.8

9 
38

.2
4 

76
.4

7 
14

3.
72

 

I 
P

kg
-II

I 

32
. 

A
yo

cI
ly

a-
G

or
ak

hp
ur

 (K
m

. 
13

5 
to

 1
64

 o
n 

N
H

-2
8 

in
 

14
.7

4 
53

.2
9 

80
.8

5 
12

8.
88

 
U

P
) 

P
kg

-IV
 

.... .. ~ 



5 
:l

 
1 

2 
3 

4 
6 

7 
01

 

33
. 

A
yo

dh
ya

-G
or

ak
hp

ur
 (

Km
. 

16
4 

to
 2

08
 o

n 
N

H
-2

8 
in

 
17

.5
9 

42
.2

1 
12

.3
6 

72
.1

6 
i 

U
P

)P
kg

-V
 

t 
34

. 
A

yo
dh

ya
-G

or
ak

hp
ur

 (
Km

. 
20

8-
25

1.
70

 o
n 

N
H

-2
8 

in
 

17
.8

2 
43

.1
0 

61
.8

0 
12

2.
72

 
! 

U
P

) 
Pk

g-
VI

 
ii1 

35
. 

G
or

ak
hp

ur
-K

as
ia

 (
Km

. 
27

9.
80

-3
19

.8
0 

on
 N

H
-2

8 
in

 
19

.7
6 

47
.9

3 
73

.9
9 

14
1.

68
 

U
P

) 
P

kg
-V

II 

36
. 

K
as

ia
-B

ih
ar

-U
P

 B
or

de
r 

(K
m

. 
31

9.
80

 t
o 

36
0.

91
 

on
 

19
.2

4 
30

.9
8 

45
.5

1 
95

.7
3 

N
H

-2
8 

In
 U

P
) 

Pk
g.

 -V
III

 

37
. 

N
ew

 4
 la

n
e

 A
gr

a 
B

yp
as

s 
C

on
ne

ct
iv

ity
 K

m
. 

17
6.

80
 

7.
10

 
7.

10
 

of
 N

H
-2

 to
 K

m
. 

13
.0

3 
of

 N
H

-3
 

38
. 

Jh
an

si
 B

yp
as

s 
(U

P-
3)

 
5.

76
 

26
.7

2 
24

.3
7 

56
.8

5 
~
 

~
 

39
. 

O
ra

i-J
ha

ns
i (

U
P

-4
) 

19
.1

7 
10

1.
93

 
67

.5
6 

18
8.

66
 

~ .... I\
) 

40
. 

O
ra

i..
Jh

an
si 

(U
P

-5
) 

-
33

.5
2 

16
.4

8 
50

.0
0 

I 
41

. 
B

ar
a-

O
ra

i (
K

m
. 

44
9 

to
 K

m
. 

42
2 

on
 N

H
-2

 a
nd

 
7.

38
 

8.
91

 
16

.2
9 

Km
. 

25
5 

to
 2

20
) 

42
. 

G
an

ga
 B

rid
ge

-R
am

a 
D

ev
i C

ro
ss

in
g 

(U
P-

6)
 (

E
W

/6
) 

7.
95

 
12

.7
3 

4.
83

 
25

.5
1 

43
. 

B
rid

ge
 a

cr
os

s 
riv

er
 R

ap
ti 

at
 G

or
ak

hp
ur

 (K
m

. 
26

1-
1

2
.n

 
1.

86
 

0.
48

 
2.

44
 

17
.5

5 
26

3 
on

 N
H

-2
8)

 in
 U

P
 E

W
-II

 (
U

P
-I)

 

44
. 

H
ap

ur
-G

ar
hm

uk
te

sh
w

ar
 (K

m
. 

58
-9

3 
on

 N
H

-2
4)

 
1.

29
 

19
.1

0 
24

.1
0 

14
.0

9 
58

.5
8 

Pk
g-

I 

45
. 

G
ar

hm
uk

te
sh

w
ar

-M
or

ad
ab

ad
 (

K
m

. 
93

-1
49

.2
5 

on
 

1.
55

 
51

.6
7 

84
.2

0 
12

.3
5 

14
9.

n 
• 

N
H

-2
4)

P
kg

-1
I 

I 
46

. 
M

ee
ru

t-M
uz

af
fa

m
ag

ar
 

12
.0

0 
17

3.
87

 
18

5.
87

 
• 

47
. 

A
gr

a-
B

ha
ra

tp
ur

 (J
ai

pu
r)

 U
P

fR
ai

as
th

an
 B

or
de

r 
70

.3
2 

98
.3

2 
16

8.
64

 
.... -s 



48
. 

S
ita

pu
r-

Lu
ck

no
w

 
16

.0
0 

50
.0

0 
66

.0
0 

.... -.... 
T

ot
al

 
89

0.
81

 
1,

29
7.

49
 

1,
52

8.
51

 
1,

80
5.

89
 

$,
52

2.
70

 
I 

W
es

t 
B

en
ga

l 
I ~ 

1 .
 

D
ha

nk
un

i-K
ol

ag
ha

t W
B

-I 
11

1.
60

 
92

.2
6 

34
.3

7 
11

.2
0 

24
9.

43
 

::I
 i 

2.
 

K
ol

ag
ita

t-K
ha

ra
gp

ur
 N

H
-6

 W
B-

II 
10

1.
63

 
8.

51
 

11
0.

14
 

OJ 

3.
 

D
ha

nk
un

i-K
ha

ra
gp

ur
 W

B
-II

I 
(B

rid
ge

s)
 K

m
 1

7.
6-

5.
01

 
14

.9
8 

1.
75

 
21

.7
4 

13
6 

of
 N

H
-6

) 

4.
 

La
xm

an
na

th
-K

ha
ra

gp
ur

 W
B-

IV
 

62
.5

7 
10

0.
95

 
4.

14
 

0.
76

 
16

8.
43

 

5.
 

P
an

ag
ar

h-
P

al
si

t 
25

3.
20

 
44

.2
8 

1
9

.n
 

31
7.

26
 

6.
 

P
al

si
t-D

an
ku

ni
 D

ur
ga

pu
r 

E
xp

re
ss

w
ay

 
18

9.
76

 
23

.1
5 

10
.5

2 
22

3.
43

 
"t

I z ,. r-
7.

 
R

an
ig

an
j-p

an
ag

ar
h 

(A
D

B
 P

kg
-II

) 
7.

04
 

7.
04

 
G>

 i 
8.

 
V

tv
ek

an
an

da
 B

rid
ge

 (
2n

d)
 

22
3.

18
 

23
4.

85
 

53
.7

3 
86

.2
1 

59
7.

97
 

,. ~
 

9.
 

D
al

kh
oI

a-
ls

ia
m

po
re

 (
Km

. 
44

7-
47

0 
of

 N
H

-3
1 

in
 

8.
78

 
1.

32
 

0.
24

 
10

.3
5 

- Ii 
W

es
t B

en
ga

l)
 P

kg
.-E

W
/5

(W
B

) 
- ~ 

10
. 

D
al

kh
ol

a-
Is

la
m

po
re

 (
Km

. 
47

6.
15

-5
00

 o
f N

H
-3

1 
9.

67
 

18
.0

3 
0.

31
 

0.
24

 
28

.2
5 

" ~ 
in

 W
es

t B
en

ga
l)

 P
kg

.-E
W

I6
(W

B
) 

11
. 

P
or

t C
on

ne
ct

iv
ity

 P
kg

-II
I 

(C
aJ

cu
tta

-H
aJ

di
a)

 
18

.3
3 

20
.6

4 
18

.1
6 

57
.1

3 

12
. 

A
ss

am
IW

B
 B

or
de

r-
G

ai
rk

at
ta

 (
K

m
.2

55
-2

23
 o

f 
6.

30
 

45
.9

8 
52

.2
8 

N
H

-3
1C

) 
W

B-
1 

13
. 

S
ili

gu
ri-

Is
la

m
pu

r (
Km

. 
55

1-
52

6 
of

 N
H

-3
1)

 W
8-

6 
2.

21
 

45
.2

9 
72

.6
4 

12
0.

14
 

14
. 

Si
lig

ur
i-l

sI
an

1X
Jr

 (K
m

.5
26

-S
O

O
 o

f N
H

-3
1)

 W
B

-7
 

14
.8

3 
6.

99
 

16
.0

8 
37

.9
0 

8 
15

. 
D

aI
kh

oI
a 

B
yp

as
s 

0.
24

 
8.

70
 

8.
94

 

I 
TG

CI
tI 

88
O.

n 
57

8.
02

 
20

15
1 

24
2.

.0
5 

2,
01

0.
40

 

To
ta

l o
f 

Pr
o;

ec
ts

 
6,

31
4.

56
 

6,
30

5.
15

 
9,

09
0.

23
 

12
,0

93
.1

4 
33

,8
03

.0
8 

.... .0
&

 
G

Il 

~
 



719 W/1taM Anewenr . MARCH 12. 2008 to QuatIons 720 

(Translation] 

Role of NOOa In Controlling of 
HIV/AIDS. 

1853. SHRI MAHAVIR BHAGORA: Will the 
Minister of HEALTH AND FAMIL V WELFARE be 
pleased to state: 

(a) the details of the reported number of AIDS 
cases during the last three years and the current year. 
State-wise. year-wise and gender-wise; 

(b) the funds allocated and released to the Non-
Governmental Organisations (NGOs) involved in 
controlling HIV/AIDS; and 

(c) the State-wise details of AIDS Consultation 

Vear 

2004-05 

2005-06 

2006-07 

Targeted 
intervention 

8101.00 

14482.00 

14587.75 

(c) The State-wise number of integrated counseling 
and testing centres. as per information provided by the 

Centres existing in the country? 

THE MINISTER OF STATE IN THE MINISTRV OF 
HEALTH AND FAMILV WELFARE (SHRIMATI 

PANABAKA LAKSHMI): (a) The number of AIDS cases 
yearwise and genderwise reported by the State AIDS 
Control Societies during the last three years II given in 
the enclosed Statement-I. 

(b) Funds allocated to NOOs for targeted 
Interventions and community care centres are given 

below: 

(c) The State-wise number of integrated counseling 
and testing centres. as information provided by the State 

AIDS Control Societies are given at Statement- fl. 

Community 
Care Centre 

1239.50 

1302.56 

2519.96 

(RI. in lakhl) 

Total 

9340.50 

15784.56 

17107.71 

State AIDS Control Societies are given in the encloeed 
Statement-II. 
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sr.rement." 2 3 

State-wise details of AIDS Consultation 
Centres (Integrated Counselling 20. Madhya Pradesh 55 

Testing Centres till 2007) 21. Maharashtra 678 

51. StatelUT Integrated 22. Manipur 54 

No. Counselling 23. Meghalaya 8 
Testing 
Centres 24. Mlzoram 13 

25. Nagaland 80 
1 2 3 

26. Orissa 129 

1. Andaman and Nicobar Islands 9 27. Pondlcherry 10 

2. Andhra Pradesh 677 
28. Punjab 33 

3. Arunachal Pradesh 25 
29. Rajasthan 72 

4. Assam 51 
30. Sikkim 13 

5. Bihar 207 
Tamil Nadu 760 31. 

6. Chandlgarh 9 
32. Trlpura 4 

7. Chhattisgarh 52 
33. Uttar Pradesh 182 

8. Dadra and Nagar Haveli 
34. Uttaranchal 29 

9. Daman and Diu 2 
35. West Bengal 104 

10. Delhi 72 

11. Goa 11 All India 4245 

12. Gujarat 203 
In.lalldon of InltrUmenta In 

13. Haryana 60 Govwnment Hoapltal. 

14. Himachal Pradesh 21 1854. SHRI SRICHAND KRIPLANI: Will the 

Minister of HEALTH AND FAMILY WELFARE be 
15. Jammu and Kashmir 11 

pleased to state: 

16. Jharkhand 20 
(a) whether the Govemrnent proposes Instal new 

17. Kamataka 561 medical and diagnostic Instruments In the major 

18. Kerala 51 
Government hospitals In the country; 

19. Lakshadweep 0 
(b) If so, the details thereof and the reasons 

therefor; and 
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(c) the action taken by the Government in this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) Health being !1 state 
subject, such information is not maintained centrally. 
However, in so far as Central Government Hospitals In 
Delhi are concerned, Installation/upgradatlon of new 
medical/diagnostic instruments is a continuous process 
as per the need/priorities within the available resources 
as part of the process of modernization of the hospital 
facilities. 

Besides, the above, the' Central Govemment has 
also decided to upgrade 13 existing medical Institutions 
in different states under the Pradhan Mantrl Swasthya 
Suraksha Yojna (PMSSY). 

Propo .. 1 for Atomic Plante 

1855. SHRI TEK LAL MAHTO: 

SHRI THAWAR CHAND GEHLOT: 

Will the PRIME MINISTER be pleased to state: 

(a) whether any proposals/request has been 
received by the Union Government from the State 
Governments of Jharkhand and Madhya Pradesh to set 
up atomic energy plants In the States; 

(b) If so, the details thereof; 

(c) the time by which, approval is likely to be given 
for the said proposal; and 

(d) the reasons for delays in this regard? 

THE MINiStER OF STATE IN THE PRIME 
MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN): 
(a) Yes, Sir. 

(b) The Chief Ministers of Jharkhand and Madhya 
Pradesh had requested the Prime Minister for setting 
up of nuclear power plants in their States. 

(c) and (d) As a first step, the Site Selection 
Committee (SSC) of the Govemment has evaluated the 
Sites offered by the States. Report of Site Selection 

Committee has been submitted to the Government. No 
decision has been taken. Setting up of nuclear power 
projects, in addition to availability of site, depends on 
various other parameters related to the nuclear pow.r 
programme of the cOuntry. 

{English] 

WHO Guideline. on Br.at FHCllng 

1856. SHRI K. SUBBARAYAN: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to 
state: 

(a) the details of the WHO guidelines regarding 
breast feeding for the Infants; and 

(b) the steps taken/proposed to be takflll by the 
Government for ensuring compliance of the WHO 
guidelines in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) The details of the World 
Health Organization (WHO) guidelines regarding breast 
feeding of the Infants Is encloeed 88 Statement. 

(b) The Ministry of Women and Child Development 
based on the WHO Global Strategy Issued guidelines 
on Infant and Young child Feeding In 2004. 

The Department of Family Welfare under Its 
Reproductive and Child Health Programme (RCH) 11/ 
National Rural Health Mission (NRHM), is Implementing 
the following to promote Infant and Young Child Feeding: 

Behaviour change to promote breastfeedlng by 
Involving all grassroots workers viz. Accredited 
Social Health Activist (ASHAs), Angan Wadi 
Workers (AWWs), Auxllliary Nurse Midwife 
(ANMs), village practitioners, male workers, link 
volunteers etc.; panchayata, self help groups, 
agents of change, opinion leaders, Non 
Govemmental Organisation (NGOs); using ;)11 
health related contacts to promote Improveo 
breastfeeding; employing rnass media. 
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Augment ANMslAWWs contacts with mothers. 
Promote home visits by ASHAslAWWs' In the 
antenatal andpoatnatal periods as a part of 
Integrated Management of Neonatal and Child 
Hood Illness (IMNCI) activities and uae oontactI 
to promote breast feeding and complementary' 
feeding. 

Use all ANM/male health worker contacts for 
feeding counseling. Use immunization 
sesaions, field visits of ANMs and male health 
workers for feeding counseling. 

Strengthen breastfeeding promotion efforts at 
facilities. 

Improve feeding counseling skills of providers 
like ASHAs, A WWs, ANMs, Lady Health visitor 
(LHVs), etc. 

..,.".." 

WHO Global strategy for Infant and 
Young Child Feeding 

The Global Strategy is based on the evidence of 
nutrition's significance in the early months and years of 
life, and of the crucial role that appropriate feeding 
practices play In achieving optimal .health outcomes. 
Lack of breastfeeding-and especially lack of exclusive 
breastfeeding dufing the first half-year of life-Is 
important risk factors for infant and childhood morbidity 
and mortality that are only compounded by inappropriate 
complementary feeding. The life-long impact Includes 
poor sch )01 performance, reduced productivity, and 
impaired intellectual and social development. 

The global strategy for infant and young child 
feeding is based on respect, protection, facilitation and 
fulfillment of accepted human rights prinCiples. Nutrition 
is a crucial. universally recognized component of the 
child's right to the enjoymenf of the highest attainable 
standard of health as stated in the Convention on the 
Rights of the Child. Children have the right to adequate 
nutrition and access to safe and nutritious food, and 
both are essential for fulfilling their right to the highest 

attainable standard of health. Women, In tum, have the 
right to proper nutrition, to decide how to feed their 
children, and to full Information and appropriate 
conditions that will enable them to carry out their 
decisions. These rights are not yet realized in many 
environments. 

The aim of this strategy is to improve-through 
optimal feeding-the nutritional status, growth and 
development, health, and thus the survival of Infants 

and young children. 

The strategy's specific objectives are: 

to raise awarene.1 of the main problems 
affecting Infant and young chHd feeding, Identify 
approaches 10 their solution, and provide a 
framework of essential Interventions; 

to Increase 'the oommltment of governments, 
Intemational organizations and other concerned 
parties 1 for optimal feeding practices for Infants 

and young children; 

to create an environment that will enable 
mothers; families and other caregivers in all 
circumstances to make-and Implement-
informed Choices about optimal feeding 
practices for infants and young ohlldren. 

81'88stfeeding is an unequalled way of providing 
ideal food for the healthy growth and development of 
Infants; It is also an Integral part of the reproductive 
process with Important Implications for the health of 
mothers. 

As a gtobtll public health recommendation, 
Infants shOUld be exclusively breastfed for·the 
first sbc: months life to achieve optimal growth, 
devek)pmentand health. 

Thereafter, to meet their· evolving nutritional 
requirements, Infants should recetve 
nutritionally adequate and safe complementary 
foodI while breastfeedlng continU86 for up to 
two yea,. of age or beyond. 
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Exclusive brautfeeding from birth il PGIIibIe 
except for a few medtcaf conditions, and 
unreatrtdld excluaiYe bntntfHding I'HUIta In' 
ample milk production. 

Infants are particularly viMnerable during the 
transition period when complementary feeding begins. 
Ensuring that their nutritional needs are met thus 
requires that compfementary food. be: 

tlmely-meanlng that they ere Introduced when 
the need for energy and nutrients exceeds what 
can be provided through exclullve and frequent 
breastfeeellng; 

adequste--meaning that they provide sufftcient 
energy, protein and micl'Onutrients to meet a 
growing child's nutritional needs; 

saf~aning that they are hygienically atorad 
and prepared, and· fedwtth clean hands ualng 
clean ulanaill and not botttea and teats;-

properly fed-meanlng that they are given 
consistent with a chlld's signata of appetite and 
satiety, and that meal freqLlency and feeding 
method-actlvely encouraging the child, even 
during illness, to consume su1flclent food ullng 
fingers, spoon or self-feeding-are suitable for 
age. 

The strategy Is intended as a guide for action; It 
is based on accumulated evidence of the slgniftcance 
of the early months and years of life for child growth 
anJ development and it identifies interventions with a 
proven psltlve impact d~rlng this period. Moreover to 
remain dynamic, successful strategy Implementation win 
rely on keeping pace with developments, while new 
clinical and populatlon-Qase~ ~se8lCh is stimulated 
and behavioural concems are investlga~. 

Govemments, International organizationS and other 
concemed parties sl'lare r .. ponslbillty for ensuring the 
fulfillment of the right of children to the highest attainable 
standard of health and the right of women to full and 
unbiased Information, and adequate health care and 
nutrition. Each partner should acknowledge and embrace 

Its reeponllblffttea for Improving the feeding of Infanta 
and young children and for mo.blllzing required 
resources. AU partners .hould work together to achieve 
fully this stratagy'l atm and ob~, Including by 
forming fully transparent Inneovatlve alUancea and 
partnerships consl.tent with accepted principles for 
avoiding conftlct of Int.reet. The primary obligation of 
govemments Is to formulate. Implement, monitor and 
evaluate a comprehenlfye "."., policy on In#ant and 
young child fMdJng. In addition to poNtIcaI commitment 
at the hlgMst level. a succeufull policy depende on 
effective national coordination to ensure full collaboration 
of all concerned government agencies, Intematlonal 
organizations and other concerned partie •. Thl. Implie. 
continual collection and evaluation of relevant information 
on feeding policies and practices. Regional and local 
govemments alao have an Important role to play In 
Implementing this Itr.tegy. 

1857. SHR. MAOAN LAL SHARMA: Will the 
PRIME MINISTER be plened to state: 

(a) whether the,. Is any propoa8l to Inc ...... the 
number of wildlife sanctuaries In the country; and 

(b) If so, the details of the sft8I or areaa .urveyed 
In this regard, State-wi .. ? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHV): (a) and (b) The reaponslbllity and powers 
to establish wildlife Sanctuaries in the country veata 
primarily with the StatalUT Govemments. At per the 
information avatlable, some 9tates are contemplating to 
establish new Sanctuaries. However, only after the 
Iisuance of the final notification In this Mgard by the 
StateIUT Govemmentl, such Infonna1tonI are coUIded 
at Govemment of India level. 

Coral ..cI ~ .......... ent 
Authortty 

1858. SHRIMATI MANEKA GANOHI: Will the 
PRIME MINISTER be pleaeed to ltate: 
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(a) whether the year 2008 Is being observed as 
the year of the Coral Reef; 

(b) if so, whether the Govemment has a proposal 
to constitute Coral and Mangrove Management Authority; 

(c) If so, the details thereof and the action taken 
in this regard; 

(d) whether the Government is aware that moat of 
the flshes being sold out to private aquariums across 
the country are taken from coral reefs, damaging them 
in the process; and 

(e) if so, the action taken/proposed to be taken to 
regulate the aquariums so that this kind of trade does 
not take place? 

THE MINISTER OF STATE IN THE MINISTRV OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) The International Coral Reef Initiative 
(lCRI), a partnership among govemments, Intematlonal 
organizations, and non-governmental organizations 
throughout the world, has designated 2008 as the 
International Vear of the Reef (IVOR 2008). 

(b) and (c) For the purpose of conserving the 
coastal environment, the Government had issued the 
Coastal Regulation Zone Notification, 1991. Under the 
Notification, mangroves, corals and coral reef areas are 
classified as Coastal Regulation Zone-I(i). No develop-
mental activities in these areas, other than those 
permissible under the Notification, can be taken up. For 
implementing and enforcing the said Notification, the 
Govemment has constituted one National and State/ 
Union Territory level Coastal Zone Management Authori-
ties under Environment (Protection) Act, 1986. These 
Authorities have been delegated with necessary powers 
under the aforesaid A~ Jo take punitive action against 
violations. The Ministry ~ Environment and Forests also 
has a National Committee on Mangroves and Coral 
Reefs to oversee their conservation and management. 

(d) and (e) Some species of fishes are Included In 
Schedule I Part II A of Wildlife (Protection) Act, 1972 
and any trade of the scheduled species Is not allowed 

under the provisions of the Act. However, the Chief 
Wildlife Warden of the concemed StatelUnion Territory 
Governments, with the prior permission from the 
Director, Wildlife Preservation, Govemment of India can 
permit the collection of such Scheduled species for 
research purpose. Besides, the Department of Animal 
Husbandry, Dairying and Fisheries Is regulating the 
Import of exotic aquatic species Including omamental 
fishes through the National Committee on Introduction 
of Exotic Aquatic Species Into Indian Waters. 

Agr .. ment aetw .. n IAEL and 
MI. VV Minerai. 

1859 SHRI AV. BELLARMIN: Will the PRIME 
MINISTER be pleased to state: 

(a) whether any Agreement has been signed 
between Indian Rare Eartha Umlted (IREL) and MIs V.V. 
Minerals, permitting the latter to do sand mining In the 
beach which was earlier done by IREL; 

(b) If so, the details thereof along with the reasons 
to allow private parties In this strategic sector; and 

(c) the action taken/proposed to be taken by the 
Govemment to ensure safety of such strategiC sector 
In the country? 

THE MINISTER OF STATE IN THE PRIME 
MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN): (a) 
Ves, Sir. 

(b) The agreement entered Into on 23-2·2005 
based on a meeting convened by Ministry of Mines 
briefly envisages the following: 

(I) IREL withdrawing of mining lease application 
In the Mel Mldalam area of Mldalam village In 
the land towards the seaside. 

(II) Permitting MIs. V.V. Minerals conducting mining 
operations from Mldalam Hamlet· to Inayam 
Hamlet. 

(III) MIs. V.V. Minerals agrees to transfer specified 
patta land in favour of IREL at registered price. 
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(iv) MIs. V:V. Min~rat. withdrawing all pending 
CBSes filed against IRELlOfficers of IREL. 

(v) ne State Government will recommend all 
applications of IREL for renewalltresh mining 
leue applications. 

However, the agreement was not operationalised. 

Beach Sand Minerai sector wae opened up for 
private sector participation through the Policy Resolution 
dated 6-10-1998 taking Into account the low rate of 
exploitation of the vast resources available in the country 
and also to bring In value addition technology to the 
country. 

(c) The BSM Policy, inter alia, envisages 
appropriate dispersal of the new production facilities, 
regulate exploitation of the resources by such facilities 
to ensure that the exploitable reaerves last for about 
100 years besides being subject to the regulationsl 
guidelines issued by the Atomic Energy Regulatory 
Board from time to time. 

Decline In Tran.p0rt8Uon of 
Good. through S .. 

1860. SHRI HITEN BARMAN: 

SHRI G. NIZAMUDDIN: 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleas.d to state: 

(a) whether the share of shipping industries in 
transporting goods is declining in spite of growth of 
import and .xport in the country; 

(b) if so, the details thereof alongwith the reasons 
therefor; 

(c) the total number of cargo and passenger ships 
owned by SCI alongwith the names of the ships and 
their status as cargo or passenger s.parately; 

(d) the destinations from where the ships are 

operated, port-wise; 

(e) whether most of the existing vessels may be 

retrl.ved by 2021; 

(1) If so, the details thereof: and 

(g) the steps that have been tak.n or propoMd to 
be taken to Improve the condition of shipping Industry? 

THE MINISTER OF SHIPPING, ROAD 
TRANSPORT AND HIGHWAYS (SHRI T.R. BAALU): <a) 
and (b): The share across various mod.s of transport 
is dependent on a host of factol'8 including growth of 
trad., composition of trad., freight rates, geographical 
origin and destination etc. However, • large proportion 
of the trade in high value goods lik. gems and jewellery, 
precious metals, electronics item. and hlgh-faahlon 
apparel is carried by air. 

(c) The total number of .hips owned by Shipping 
Corporation of India (SCI) Is 79, which Include. 87 cargo 
ships, 10 Offshore Supply Ve.set. and two puaenger 
cum cargo ships. The name of the .hlps and the type 
of cargo they carry are encloaed u Statement-I. 

(d) SCI's v.ssels ply globilJly catertng to Indian 
overseas as well u OO8ItaI trade and also Intemational 
cross trad •. The ports called by the vessels are decided 
upon the requirementa of the trade segments In which 
the vessels are operated. 

(e) and (1) As far as SCI Is concemed, by 2021 
around 45% of the present fleet is expect.d to be 
phased out. 

(g) The Government hu been taking vartou. 
m.asures from time to tim. to improve the growth of 
Indian tonnage. These Include: 

(I) The acqul.ltlon of v .... ,. hu been brought 
under Open General Licence. The Ihlpownert 
are free to decide on type of .hlp. to be 
acquired and their area of operdon etc. 

(iI) 100% Foreign Direct Investment II permitted In 
Shipping Sector. 

(Iii) Rate of depreciation haa been increaaed from 
20% to 25%. 

(Iv) Tonnage Tax hu been Introduced from 2004-
05 whereby in the mattIIr of taxaaon • level 



playing field has been g;.n to Indian ShIpping 22. Maharshl Par8lhuram 

Induatry vis-a-vis international shipping 23. Dash Shakt 
industries. 

24. DelhPrsm 
(v) The formalities for registration of newly acquired 

vessell have been simplified. 25. Dash Rakshak 

sr. ... ,.",.., 26. Desh Gaurav 

UBI of Vessels own~ by SCI 27. eesh Shaktl 

TANKERS (Crude Oil CarrIers) 28. C.sh Shant! 

1. MahMhI Karw 29. Desh Ujaala 

2. C.V. Raman 30. Desh Valbhav 

3. Hom; 8habha TANKERS (Product Carriers) 

4. Major Somnath Sharma PVC 1. Flying OffIcer Nlrrnaljit-Singh Sekhon PVC 

5. Lance Naik KaramSingh PVC 2. Lt. Arun Khetarpal PVC 

6. Ll. Rams Raghoba Rane PVC 3. Major Hoshiar Singh PVC 

7. Naik Jadunath SIngh PVC 4. Lance Nalk Albert Ekka PVC 

8. Camp. HaYildar Major Piru Singh PVC 5. Rablndranath Tagors 

9. Captain Gurbachan Singh Salarta PVC 6. Banklmchandra Chatterjee 

10. Major Chan Singh TMpa PVC 7. Bharatldasan 

11. Subedar Joginder Singh PVC 8. Suvama Swarajya 

12. Major SaItan Singh PVC 9. Sampuma Swarajya 

13. Havlldar Abdul Hamid PVC PASSANGER CUM CARGO SHIPS 

14. Col. Ardelhir Burzorji Tarapora PVC 1. Ramanujam 

15. MotiIalNehru 2. Harsha Vardhana 

16. Jawahartal Nehru DRY BULK CARRIERS 

17. Ankl8lhwar 1. Kanpur 

18. Gandhar 2. Alaknanda 

19. Maharaja Agruen 3. Mandaklni 

20. Guru Gobind Singh 4. Uttarkashl 

21. Abu! KaJam ADd 5. Dev Prayag 



6. Rishikeah 

7. Hardwar 

8. Lok Maheshwarl 

9. Varanasi 

10. PataHputra 

11. Murshldabad 

12. Oakshlneshwar 

13. Ganga Sagar 

14. Lok Rajeshwarl 

15. Lok Prakash 

16. Lok Prem 

17. Lok Pratap 

18. Maharashtra 

19. Goa 

20. Tamil Nadu 

PHOSPHORIC ACID/CHEMICAL CARRIERS 

1. Tirumalai 

2. Sabarimala 

3. Palanimalai 

LPG/AMMONIA CARRIERS 

1. Nanga Parbat 

2. Annapurna 

CONTAINER VESSELS 

1 . Lal Bahadur Shastri 

2. Indira Gandhi 

3. Rajiv Gandhi 

OFF·SHORE SUPPLY VESSELS 

1. Feroze Gandhi 
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2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

C.P. Srivastava 

SCI"() 1 

SCI-02 

SCI·03 

SCI-Q4 

SCI·OS 

SCI..()6 

Capt. F.M. Juvale 

Dr. Nagendra Singh 

Total no. of v .... ,. : n 
Food Security .nd Economic 

Slow Down 

1861. SHRI JYOTIRADITYA M. SCINOIA: Will the 
PRIME MINISTER be pleased to state: 

(a) whether Food Security and slow down of 
economic growth were the two areas of concern that 
came up for discussion at the National Development 
Council's meeting on December 19, 2007; 

(b) if so, the details of the food and economic 
growth scenario as projected therein; 

(c) the response of the G·a Summit thereto; and 

(d) the steps taken/proposed to be taken by the 
Govemment in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) and (b) 
National Development Council (NDC)'s meeting on 19th 
December, 2007 was held to consider and approve the 
draft Eleventh Five Year Plan (2007·2012), where In high 
growth rate of the economy was noted. The Eleventh 
Five Year Plan has set a growth target for the economy 
at 9% per year for the plan period (2007·12) and aims 
at putting the economy on a sustained growth trajectory 
with a growth of approximately 10% by the end of Its 
period. In the meeting attention was also drawn to the 
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impending problem of food security calling for 
productivity enhancement strategies. 

(c) Last G-8 summit meeting was held in June, 
2007 in Germany, much before the NDe meeting 
mentioned in part (a) of the question. 

(d) The Eleventh Plan strategy to enhance food 
security is based on (i) enhancing production of rice, 
wheat and pulses by 20 million tonnes by the end of 
Eleventh Plan through National Food Security Mission 
launched in 2008 in selected districts (ii) increasing 
ailocation to the Agriculture and Allied Sectors, (Iii) 
increasing public expenditure on and strengthening 
agricultural research, (iv) increasing irrigation facilities, 
(v) focussing on natural resources management and 
watershed development in rainfed areas, (vi) 
strengthening input and other support services, and vii) 
adjusting foodgrains management planning to the 
emerging requirements. The Eleventh Plan also 
mentions raising the growth rate of agricultural GOP to 
4% per year in the Plan period from the current level of 
around 2% per year, strengthening of the Public 
Distribution System, rural development and poverty 
aileviation programmes including the programmes of 
wage employment, mid-day meals to the school children, 
etc as instruments to ensure food security. 

National Highway Project In 
Andhra Pradeeh 

1862. SHRI BADIGA RAMAKRISHNA: 

SHRI RAYAPATI SAMBASIVA RAO: 

Will ttle Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) the details of the National Highway projects 
implemented/proposed to be imptemented in Andhra 
Pradesh for the last three years and current year, 
project-wise, location-wise; 

(b) the funds allocated and spent on the same 
during the said period; 

(c) the status of each project, till-date; and 

(d) the details of other NH projects proposed to 
be taken up during the Eleventh plan in the State? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
(SHRI K. H. MUNIYAPPA): (a) to (c) Developmental 
works are being implemented on 14 National Highways 
(NH No.4, 5, 7, 9, 16, 18, 43, 63, .202, 205, 214, 219, 
221 and 222) in Andhra Pradesh under National 
Highways Development Project (NHDP) by NHAI, 
National Highways (Original) [NH(O)] scheme by the 
Ministry through State PWD and through Border Road 
Organization (BRO). So far, 198 developmental works 
have been taken up during the last three years including 
current year. Out of this, 108 works have been completed 
and balance 90 works are under various stages of 
implementation. An expenditure of about Rs. 3029.00 
crore has been incurred on National Highways in the 
state including above works during the last three years 
including current year till January, 2008. 

(d) Developmental works on National Highways are 
taken up through Annual Plans. During first year of the 
Eleventh Five Year Plan, 28 works have been taken up 
on various NHs in the State of Andhra Pradesh under 
above schemes, so far. 

P.ace Proceee betw .. n 
India and Pakletan 

1863. SHRI M. APPADURAI: Will the Minister of 
EXTERNAL AFFAIRS be pleased to state: 

(a) whether the sudden assassination of Ms. 
Benazir Bhutto In Pakistan Is likely to have an adverse 
Impact on the peace process Initiated by both the 
Governments; 

(b) If so, the details thereof; 

(c) whether further meetings are proposed to be 
held to give further boost to the peace process; and 

(d) If so, the dates fixed for the same and the 
level at which the talks are likely to be Initiated? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) to (d) Government are ready 
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to resume the Composite Dialogue process as soon as 
the new government is in place in Pakistan. It remains 
our hope that we will be able to resolve outstandln 
issues and build a mutually beneficial relationship wit~ 
Pakistan in an atmosphere tree of violence and terrorism. 

[Translation1 

F ..... Traffic-System on Expressway 

1864. SHRI HEMLAL MURMU: Will the Minister 
of SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
be pleased to state: 

(a) whether the Government has recently 
announced some special measures to introduce Free-
Traffic-System on Expressway and some National 
Highways in the country for tackling the problem of traffic 
jam as reported in Dainik Jagran Dated February 17, 
2008; 

(b) if so, the details thereof; 

(c) whether the problem of traffic jam is being faced 
by various States including Jhar1<hand and Bihar; 

(d) if so, the details thereof and reasons therefor; 
and 

(e) the action taken by the Govemment in this 

regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
(SHRI K.H. MUNIYAPPA): (a) and (b) The newspaper 
article published in Deihl Edition of Dainik Jagran, dated 
17-02-2008 is regarding traffic jam on recently opened 
to traffic, Delhi-Gurgaon section of National Highway 
No.8. The Concessionaire who has developed this 
project on Built, Operate and Transfer (BOT) basis has 
recently announced several measures to avoid waiting 
periodllong queues at toll plazas. However, Govemment 
has not announced any special measures to Introduce 
free traffic system on the Expressway and some National 

Highways in the country. 

(c) to (e) Traffic congestion in some sections of 
National Highways Is due to inadequate capacity for the 

present day traffic. For giving relief to traffic congestion, 
National Highways are being widened depending upon 
availability of funds and inter-se priority of other works. 
For reducing traffic jam at check barriers, StatnlUTs 
have been advised to have an integrated check post at 
entry point at inter-state border. 

[English] 

ConHrvation of Blo-dlveralty of 
W .. ter" Ghat. 

1865. SHRI SHRINIWAS DADASAHEB PATlL: WHI 
the PRIME MINISTER be pleased to state: 

(a) whether the biOodlverslty of the Westem Ghats 
is not fully explored; and 

(b) if so, the steps taken/proposed to be takan to 
explore and protect the same? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) and (b) Yes, Sir. The blo-diverslty of the 
W8Item Ghats is not yet fully explored. The exploration 
of the area Is carried out by the Botanical Survey of 
India; Zoological Survey of India; 'Centre of Ecological 
Sciences' under the Indian Institute of Science, 
Bangalore and many other regional institutions. The 
technical man power of the Botanical Survey of India 
and the Zoological Survey of India have been 
strengthened. In order to protect the biodiversity of the 
region, a number of National Parks, Wildlife Sanctuaries, 
Tiger Reserves and Elephant Reserves have been 
notified. In addition, the parts of Nllglrl and the 
Augasthiyamalai areas have been designated as 
Biosphere Reserves. Ex-situ conservation of rare and 
endemic plants has been promoted through botanic 
gardens and the centres of ex-situ conservation. 

HIV Affected Women 

1866. SHRI ANANTA NAYAK: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) the approximate number and peroentage of HIV 
affected women In the country as on December 31, 
2007; 
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(b) whether the Government ,proposes to launch 
any. scheme for treatment and rehabilitation of such 
women affected, with HIV and abandoned by their 
families; 

(c) if so, the details thereof alongwlth the funds 
sanctioned in this regard; and 

(d) the time by which such scheme is likely to be 
implemented? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) The estimated number of 
HIV infected women in 2006 is 0.96 million. 39.1% of 
the estimated total number of HIV infections In the 
country is in women. Estimates for" 2007 are not 
available. 

(b) to (d) Free treatment of eligible persons living 
with HIV/AIDS, including women, is provided through 
137 ART centres In the country. US$ 122.67 million and 
US$ 214.17 million under Global Fund for AIDS, 
Tuberculosis and Malaria Rounds IV and VI are available 
till March 2012 for treatment. 

Sovereign Wealth Fund 

1867. SHRI ANANDRAO VITHOBA ADSUL: 

SHRI RAVI PRAKASH VERMA: 

SHRI ADHALRAO PATIL SHIVAJIRAO: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Union Government is planning to 
crAate a multi-billion-<1ollar sovereign wealth fund as 
reported in the Times of India dated February 20, 2008; 

(b) if so, the details thereof alongwith its 
composition; 

(c) the purpose for creating such fund; and 

(d) the time by which the final decision is likely to 
be taken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) No such 

proposal is under consideration of the Planning 
Commission. 

(b) to (d) Do not arise. 

Ambulance FaciUty under NAHM 

1868. SHRI VIKRAMBHAI ARJANBHAI MADAM: 
Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the Union Govemment is planning to 
provide Ambulance vans to every State under National 
Rural Health Mission; and 

(b) if so, the details thereof, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) Union Govemment 
if providing financial assistance under the NRHM to 
StateS/UTs for purchase/outsourcing of ambulances for 
providing referral transport for transporting of emergency 
patients in the Primary Health Centres (PHCs), 
Community Health Centres (CHCs) and Hospitals as per 
the guidelines prescribed under the Indian Public Health 
Standards (IPHS). 

With the objective to take health care to door step 
of the public in rural areas, especially in under-served 
areas, Mobile Medical Units (MMU) have also been 
approved CD one MMU per district under National Rural 
Health Mission (NRHM). Two kinds of MMUs are 
envisaged, one with diagnostic facilities for the state 
other than North-Eastem States, Himachal Pradesh and 
Jammu and Kashmir. In addition, for the North East, 
Himachal Pradesh and Jammu and Kashmir, specialized 
facilities and services such X-ray, ECG and ultra-sound 
have been proposed to be provided due to their difficult 
hilly terrain, non-approachability by public transport, long 
distances to be covered etc. The states. are however 
expected to address the diversity and ensure the 
adoption of most suitable and sustainable model for 
MMU to suit their local requirement. 

The funds are released to StateslUTs Government 
as per their requirement in their respective annual 
NRHM programme implementation plan. 
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Recommendation. of Admlnl .... tfv. 
Reform. Commta.lun 

1869. SHRI M.P. VEERENDRA KUMAR: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Administrative Reforms Commission 
in Its latest report has recommended immediate transfer 
of elementary education and health care services to 
Panchayatiraj institutions; 

(b) if so, the details thereof; 

(c) whether the recommendations of the 
Commission have been accepted; and 

(d) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 

AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI SURESH 
PACHOURI): (a) and (b) The second Administrative 
Reforms Commission (ARC) in its 6th report titled 'Local 

Governanc&-An Inspiring Journey into the Future' has 
recommended that in terms of the Eleventh Schedule 
of the Constitution, local level activities of elementary 
education, preventive and promotive health care, water 

supply, sanitation, environmental Improvement and 
nutrition should immediately be transferred to the 

appropriate tiers of the PRls. 

(c) and (d) The recommendations contained in the 

report are under consideration of the Govemment. 

Smoking Free Work Placel 

1870. SHRI JUAL ORAM: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to State: 

(a) whether Government has a proposal to 

introduce rules effecting smoking-free work places; 

(b) if so, the details thereof; 

(c) whether areas will be designated in work places 

for smoking; 

(d) if so, the details thereof; and 

(e) the date from which the .. ruIa8 ant proposed 
to be made effective? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (e) Section 4 of the "The 
Cigarette and Other Tobacco Products (Prohibition of 
Advertisement and Regulation of Trade and Commerce, 
Production, Supply and Distribution) Act, 2003" prohibita 
smoking in a Public Place which Include. public office, 
libraries, restaurants, educational institutions, court 
building, railways waiting room etc. 

The provisions of the Act 2003 already prohibit 
Smoking in Public Places. 

The Govemment Is in the process of framing rules, 
to further improve implementation of the legal provisions 
to ensure that there is no smoking in Public Place. 
inciuding Work places. 

NICD R ...... ch CentrH 

1871. SHRI VIJOY KRISHNA: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleued to state: 

(a) the total number of National In.t/tute of 
Communicable Diseases (NICD) research centre. in the 
country, State-wise. location-wise; 

(b) whether the Government is contemplating to 
set up more NICD research centres in the country 
particulariy in Bihar and 'Uttar Pradesh; and 

(c) If so, the detail. thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) National Inlt/tute of 
Communicable Diseases (NICD) with Headquarter at 
Delhi has eight branches as under:-

1. Alwar (Rajasthan) 

2. Bangalooru (Kamataka) 

3. Coonoor (Tamil Nadu) 

4. Jagadalpur (Chhatttsgartt) 
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5. Kozhikode (Kerala) 

6. Patna (Bihar) 

7. Rajahmundry (Andhra Pradesh) 

8. Varanasi (Uttar Pradesh) 

(b) There is no such proposal so far as NICD is 
concerned. 

(c) Does not arise. 

R.I .... of Indian Flah.rmen and 
Their Soata 

1872. SHRI HARIN PATHAK: Will the Minister of 
EXTERNAL AFFAIRS be pleased to refer to reply given 
to Unstarred Question No. 204 dated 27-02-08 and 
state: 

(a) the time by which the 372 Indian Fishermen 
and 342 boats which continue to be in Pakistani custody 
are likely to be released; 

(b) the details of the outcome of the first meeting 
of Judicial Committee which was held on 26-27 
February, 2008; and 

(c) the steps takenlbeing taken by the Government 
for their release? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) During the SAARC Summit 
in New Delhi on 4 April 2007, the Prime Minister of 
Pakistan Mr. Shaukat Aziz had assured Prime Minister 
that Pakistan would take early action to return fishing 
boats seized from Indian fishermen to their owners. They 
also agreed to review the status of each other's citizens 
held prisoners in the two countries. We await the 
implementation of this commitment. 

(b) The Judicial Committee has recommended that 
(i) a consolidated list with full particulars and their 
present status of nationals in each others' jails be 
exchanged on 31 st March 2008; (Ii) prisoners who have 
completed their sentences and whose national status 
has been verified be released forthwith; (iii) special 

conSideration, on compassionate and humanitarian 
basis, be accorded to women, juvenile and disabled 
prisoners for their repatriation; (Iv) as agreed between 
the two Governments, those fishermen in custody whose 
nationality status Is confirmed be released forthwith and 
In remaining cases, Consular AC088S be provided by 
31st March 2008; (v) all efforts be made to arrange earty 
release of all those prisoners, accused or convicted of 
minor offences, once their nationality status Is confirmed; 
and (vi) each country may Immediately notify the other 
of the arrest of Its nationals and provide Consular 
Access expeditiously. 

(c) Government have been taking up the issue of 
the release of Indian fishermen and their boats regularly 
with the Government of Pakistan Including at the highest 
level. It Is hoped that in terms of the recommendation 
of the Judicial Committee, fishermen, whose national 
status is confirmed, would be released forthwith and in 
remaining cases consular access would be provided by 
31 March 2008. 

H .. 1th and Family Walfare 
Programma. In AP 

1873. SHRI G. NIZAMUDDIN: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) the details of National Level Health and Family 
Welfare Programmes and Projects that are under 
implementation in the State of Andhra Pradesh at 
present; 

(b) if the amount allocated for the Implementation 
of the schemes; and 

(c) the action taken by the Govemment In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) The Govemment of 
India has launched the National Rural Health Mission 
(NRHM) which Includes Reproductive and Child Health 
(RCH-II) Program and various disease control progra-
mmes and related schemes like training, IEC etc. 
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A detailed list including allocation of funds and 
schemes is given in the encl089d Statement. 

The Andhra Pradesh Health Sector Reforms 
Programme (AP HSRP) developed by DFID and 
Govemment of Aandhra Pradesh, is being implemented 
by the Department of Health. Medical and Family Affairs 

of the Govemment of Andhra Prada'h. The first tranche 
of £9.5 million has been releued to the State for the 
activities of 2007-08. 

The States are frequently monitored at planning 
and impiementation stage for completion of planned 
activities. 

St.t.ment 

Allocation of Funds under NRHM during 2007-08 for Andhra Pradesh 

(Rs. In lakhs) 

SI. No. Scheme Allocation 

1 2 3 

1. Direction and Administration 452.00 

2. Maintenance of Urban FW Centres 804.00 

3. Maintenance of Health Posts 0.00 

4. Maintenance of Sub-Centres 19615.48 

5. Training of ANMlLHVs 764.36 

6. Maintenance of HFWTCs 155.64 

7. Training of MPWs (Male) 218.58 

B. RCH Flexible Pool 11584.00 

9. Mission Flexible Pool 17989.00 

10. Information, Education and Communication 58.00 

11. Operating Cost of Pulse Polio Immunization 2929.00 

Total-Schemel relating to Family Welfare &4170.04 

12. National TB Control Programme 2208.71 

National Leprosy Eradication programme" 174.91 
13. 

Integrated Disease Surveillance Programme" 82.00 
14. 
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2 

15. National Iodine Deficiency Disorder Control 

Programme 

16. National Programme for Control of Blindness 

17. National Vector Borne Disease Control 
Programme # 

Total-DI ..... Control Programme. 

Grand Total 

## Includes grants in kind. 

DeIhl-lahore Bu. Service 

1874. SHRI NAND KUMAR SAl: 

SHRI BRAJA KISHORE TRIPATHY: 

SHRI S.K. KHARVENTHAN: 

Will the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether India and Pakistan have agreed to 
increase the frequency of Delhi-Lahore bus service as 
reported in Hindustan dated February 22, 2008; 

(b) if so, the details thereof; and 

(c) the manner in which both countries are going 
to check illegal activities being carried out through this 
I)us servIce? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) and (b) Yes. It has been 
decided to increase the frequency of the Delhi-Lahore 
bus service from two trips per. week to three trips per 
week from each side. 

(c) Necessary measures are in place to check 
misuse of these services for illegal activities. 

Pa •• port Office. In the 
State of Karnataka 

1875. SHRI SURESH ANGADI: Will the Minister 
of EXTERNAL AFFAIRS be pleased to state: 

3 

12.50 

763.50 

1973.85 

5213.47 

59783.51 

(a) the details of the existing passport offices and 
collection centres In the State of Kamataka; 

(b) the number of passport applications received 
and the number of passports issued during each of the 
last three years by passport offices in the State; 

(c) whether there Is any demand to open more 
passport offices in the State;" and 

(d) if so, the details thereof including the action 
taken by the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 

EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) The State 
of Karnataka has a Regional Passport Office at 
Bangalore and a Passport Application Collection Centre 
at Mangalore. In addition, 21 District Passport Cells 
(OPCs) attached to the Offices of the District Superinten-
dents of Police, 72 Speed Post Centres In Karnataka 
and 15 Bangalore-One centres in Bangalore city accept 
applications for passports. 

(b) The data regarding the total number of passport 
applications received and passports issued by the 
Regional Passport Office, Bangalore (applications from 
other application collection centres in the State also 
come to this office for issuance of passports) is as 
follows: 
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Year Total number of Passport 
Applications received 

2005 2006 2007 

190481 241202 270124 

(c) and (d) In view of the growing demand from 
different sections of the society, the Government are 
considering to open a Passport OffIce at Mangalore. 

[Translation] 

Upgl1ldlltlon of NH·78 

1876. SHRI RAGHUVEER SINGH KOSHAL: Will 
the Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

(a) the details of the progress and the expenditure 
being incurred on the construction of bridges, bypasses 
and widening of National Highway No. 76 under East-
west Corridor alongwlth the progress made thereon, 
project-wise particularly of Kota. bypass and bridge on 
Chambal; 

(b) whether the complaints regarding upllftment of 
soli without permission/purchase have been received; 
and 

Total number of P8I8port Issued 

2005 2006 2007 

188802 271941 279812 

(c) If so. the detalll thereof and action taken 
thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
(SHRI K.H. MUNIYAPPA): (a) The construction 
package I under Ealt-Welt Corridor include the 
construction of bridges as well 88 bypasIet which fall 
under the package. Therefore, separate expenditure on 
bridges and bypasses cannot be legregated. However. 
project wise detail of expenditure being Incurred on 
projects under NH-76 under the East West Corridor and 
Its progress is enclosed as Statement. 

The physical progress of Kote bypua work is 8.3 
per cent. The foundation work on bridge over river 
Chambal Is In progress. 

(b) and (c) Some complaints were received which 
were immediately taken up with the contractor and with 
the District Administration and were found to be flctltlOUI. 
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[English} 

Allocation of Coal Block for State 
owned Companl •• 

1877. SHRI SUBRATA BOSE: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Union Government has received 
any request from various State Governments including 
that of the State Government of Orissa for allotment of 
coal blocks for their shell companies created by them; 

(b) if so, the details thereof; and 

(c) the tirne by which the above proposals/requests 
are likely to be consfdered and approved by the Union 
Government? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL (DR. DASARI NARAYAN RAO): 

(a) to (c) Yes, Sir. The issue of allocation of five 
coal blocks viz. Ghogarpali, Dip side or Ghogarpall, 
SakhigopaJ, Aalaknanda, Bankhui In Orissa, Mourya coal 
block in Jharkhand and Bhivkund coal block in 
Maharashtra is under consideration in the Mill4stry of 
Power. 

Foraatry ProJecta Funded by International 
Finance In.tltutlon. 

1878 SHRI G. KARUNAKARA REDDY: Will the 
PRIME MINISTER be pleased to state: 

(a) the details of forestry projects funded by the 
World Bank, Asian Development Bank and other 
international financial Institutions in the country particularly 
in Kamataka during the last three years, State-wise; 

(b) the present status of the above projects; 

(c) the cost of the projects indicating their 
objectives; and 

(d) the target dates set for their completion? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) to (d) Of the ten ongoing forestrf 

projects funded externally, nine are funded by Japan 
Bank of International Cooperation and one project by 
the World Bank. The total project outlay of these projects 
is about Rs. 4977 crores spread over ten different 
States. The details of these projects, their total outlay, 
project period and objectives are given In the enclosed 
Statement. 

In the State of Karnataka, the Kamataka Sustainable 
Forest Management and Biodiversity Conservation 
Project Is being implemented with the total project cost 
of Rs. 745 crores Including 131.734 crores as State share. 
An amount of Rs. 157.951 crores has been claimed as 
reimbursement from JBIC till 19th February 2008: The 
objectives of the project are to Increase forest cover, to 
manage forests sustainably, conservation anq protection 
of protected areas, to support JFPM and village 
communities, development of natural resources on 
degraded forests sites, to develop enabling policy 
environment to achieve the sustainable forest 
management objectives. The project period Is 200S-06 
to 2012-13. 

Statement 

1. Integrated Natural Re.ource Management 
and Poverty Reduction Project In Haryana 
funded by Japan Bank for International 
Cooperation (JBIC) 

Project Cost:-286 cr. 

Project Perlod:-2004-0S to 2010-11 

Objectives-To rehabilitate forest land, to 
improve the quality of life of the villagers 
adjoining forests, facilitate empowerment of 
women, ensure active people's participation, 
strengthening VFCs, Promotion of IGA. 

2. Rajaethan Forntry and Biodiveraity Project 
(JBIC) 

. Project Cost:--442 cr 

Project Period:-2003-04 to 2008-09 

Objectives-To check desertification and to 
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restore the ecological status of the Artvtlis, 
protect the Infrastructure Ilk. canals, railway 
lines from drifting sand In the IGNP area, to 
conserve gene pool, to augment availability of 
fuelwood, fodder, to generate employment 
opportunities, to elicit people's participation. 

3. Punjab Affore.tatlon Project Tranche 2 
(JBIC) 

Project Cost-263 cr 

Project Period: 2002-03 to 2009-10 

Objectives-To check the environmental 
degradation, develop degraded forests of 
Shlvallk region on sustainable basis, to improve 
economic condition of marginal farmer, to 
Improve the existing livestOCk, to Introduce 
horticultural practices, to improve depleting 
water table, to promote farm forestry, 
agroforestry . 

4. Tamil Nadu Affore.tatlon Project Pha.e 2 
(JBIC) 

Project C-567 cr 

Project Period:-2005-06 to 2012-13 

Objectives-Ecological restoration of degraded 
forests, to ensure livelihood security for forest 
dependent people, ensure active peopl,'s 
participation In reforestation programm" water 
and soil conservation measures, encourage tree 
growing on private land, to green the urban 

areas of Tamil Nadu. 

5. Karnatalca Suetalnable Fore.t Management 
and Blodlver.lty Con .. rvatlon Project (JBlC) 

Project Cost:-745 cr 

Project Period:-2005-06 to 2012-13 

Objectives-To increase the forest cover, to 
manage forests sustainable, conservation and 
protection of protected areas, to support JFPM 
and village communities, development of natural 

resources on degraded forest attea, to develop 
enabling pOlicy environment to aohleve the 
sustainable forest management objective 

6. Snn River Integratec:l Waterahed Manage-
ment Project of Himachal Prade.., (J8IC) 

Project Cost:-160 cr. 

Project period:-2006-07 to 2013-14 

Objectives:-To regenerate the forests, protect 
the agricultural land In the catchment area of 
Swam river, by carrying out the integrated 
watershed management activities Including 
afforestation, soli protection, land reclamation, 
thereby Improving living conditions of the 
people. 

7. Orl ... Forutry Sector Development Project 
(J8IC) 

Project Cost:-660 cr. 

Project perlod:--2006-07 to 2012-13 

Objectlves:-Ecological restoration of degraded 
forests, to Improve the quality of life of the villagers 
adjoining forests, participatory approach. 

8. Andhra PradHh Community Fornt Manage-
ment Project (World Bank) 

Project Cost--653 cr. 

Project perlod:-2002-03 to 2006-07 (Under 
extension) 

Objectlves:-To reduce rural poverty through 
improved forest management with community 
participation. 

9. Gujar.t For.etry Development ProJect 
PhI .... 1 (JBIC) 

Project C08t:-944 cr. 

Project period:-2007-08 to 2016-16 

Objectlves:-To maintain environmental stability, 
ecological balance, checking of IOH erollon, 



preserving ~ zone ecosystem, Increasing 
vegetal density, enhancing economtc potential 
of trlbals, meettng the requirement of fuelwood, 
timber, fodder, NTFP etc. 

10. Trtpurll In_rated Foreetry Devefopment 
Protect (JBIC) 

project Cost:-256 cr. 

project period:~ years starting 2007·2008 

Objectlves:-To maintain biological diversity, 
promote multiple use forestry, regenerate and 
conserve Meloeanna baccifera, develop 
livelihood opportunities through value addition, 
promote fann forestry, ecotourism, commercial 
tree fanning, promote, JFM. 

Repllyment of LcMn to Aalan 
Development Bank 

1879. SHRI G.M. SIDDESWARA: Will the Minister 
of SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
be pleased to state: 

(a) whether the National Highway AUIhorIty of India 
has defaulted In repayment of loans to the Asian 
Development Bank; 

(b) if so, the details thereof and the reasons 
therefor; and 

(c) the action takenlproposecI to be taken against 
the officers responsible for this lapse? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
(SHRI K. H. MUNIYAPPA): (a) and (b) The first 
installment of Asian Development Bank Loan No. 1747-
IND for Surat Menor Tollway Project amounting to USD 
43,08,820.36 (RI. 19,14,40,889) taken by National 
Highways Authority of India (NHAI) directly was due on 
01-01-2006. It was paid on 10-01·2006. Delay in 
payment by 9 days occurred due to Administrative 
oversight. 

(c) A fact ftnding enquiry waa conducted. Bued 

on the enqutry, one General Manager (Finane. and 
Accounts) who wee on deputation to the NHAI WBI 

repatriated to his parent organization and dJaclpllnary 
action was Initiated against one Deputy General 
Manager (Finance and Accounts). As a r.sult of 
disciplinary don the officer wBltuued wtth a warning. 

[Translation) 

Report of ASSOCHAM on Bamboo 
u .. Ineteed of Wood 

1880. SHRI HANSRAJ G. AHIR: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Govemment have gone through 
the report submitted by Associated Chamber of 
Commerce and Industry of India (ASSOCHAM) wherein 
It hu been stated that by using bamboo It1Itead of 
wood, seven thousand crores of rupees can bft se.ved; 

(b) If so, the reaction of the Govemment thereto; 

(c) whether the Govemment proposes to take steps 
in the light of this useful proposal for conservation of 
forests and ecological balance In the country; and 

(d) if so, the details tt,ereof? 

THE MINISTER OF STATE IN THe: MINISTRY OF 
ENVIRONMENT AND FOREST .. , (SHRI S. 
REGUPATHy): (a) Yes, Sir. It Is a fact that bamboo 
has a very high potential as a viable substitute to wood 
and other traditional material for housing, joining, 
fumlture and other building mattlrlals. 

(b) To promote substitution of wood by bamboo, 
the Govemment of India have launched the National 
Mission on bamboo Application under. the supervision 
of Ministry of Science and Technology. The Mission Is 
actively engaged In promoting and disseminating 
technology for use of Bamboo and Is also encouraging 
entrepreneurs to establish bamboo based Industrial units 
with the help of available technology. 

(c) and (d) Yes, Sir. In order to conserve natural 
Forest Resources, Govemment of India have Initiated 
National Bamboo Mission at Central level to promote 
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bambGo IIIMtatlonl and thett appfIcatton .. WOOd 
.... nlldMte. tnltltuta like tnct.n Plywood. 

Industrlea ~ and Training InItItute under 
Ministry of Environment and Fol'8818 Is actlveIy engaged 
in promoting the vatue .aded products IlIce Bamboo Mat 
Board, Bamboa MIt Corrugatad Sheet, bamboo Wood 
doors from bM1boo. Iftd ..... r applications for dlffetant 
uses .. rMntIonec:t at ~. 

{Eng",hj 

LMIt ............ rwct IIRd 
... air Ued F0t"Mt8 

1881. SHAI .MSUIIHAI DHANABHAI BARAD: Will 
the PRIME MINISTER be pleased to state: 

State 

1 

Andhra Pradesh 

Arunachal Pradeeh 

Aaaam 

Bihar 

Chhattlagarh 

Goa 

Guiarat 

Haryana 

Himachal Pradaeh 

Jammu and Kalhmir 

Jharkhand 

Kamataka 

Geographic 
Area (GA) 

2 

275,oes 

83,743 

78,438 

94,163 

135,191 

3,702 

198,022 

44,212 

55.873 

222.238 

7V,714 

191,791 

RF 

3 

50,479 

10,548 

17,884 

693 

25,782 

237 

14,067 

248 

1,896 

17,643 

4,387 

28,890 

,.G lI"r7l' 7JQ-' 

(a) the ,.......,.,. allMd coming under reeelWd 
foI.aa and protIdId fcRetI, ....... ; 

(b) the number of famlHea and population realdlng 
In th ... to,.st lands; 

(c) how many of them belong to Scheduled Trtbel; 

(d) whether Government a .. ptoceeding to Htabilih 
the right to forest land In favour of these families; and 

(e) If 80, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S . 
REGUPATHY): (a) Percentage of land under Re .. rved 
Fore ... and PI'OI8ct8d Fores .. StateAJT-wiae Is given 
below: 

(area In KMI) 

(Ok) PF (%) 

4 5 e 

18.35 12,385 4.50 

12.59 9,528 11.38 

22.n 0.00 

0.74 5,779 8.14 

18.07 24,038 17.78 

6.40 0.00 

7.18 888 '0.38 

0.58 1,158 2.82 

3.41 33,043 59.35 

7.911 2,551 1.15 

5.50 19,185 24.07 

14.96 3,931 2.05 
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1 2 3 4 5 8 

Kerala 38,863 11,123 28.82 142 0.37 

Madhya Pradesh 308,245 61,886 20.08 31,098 10.09 

Maharashtra 307,713 49,226 16.00 8,195 2.66 

Manipur 22,327 1,467 6.57 4,171 18.68 

Meghalaya 22,429 1,112 4.96 12 0.05 

Mizoram 21,081 7,909 37.52 3,568 16.93 

Nag.land 16,579 86 0.52 508 3.06 

Orissa 155,707 26,329 16.91 15,526 9.97 

Punjab 50,362 44 0.09 1,137 2.26 

Rajasthan 342,239 11,860 3.47 17,652 5.16 

Sikkim 7,096 5,452 76.83 389 5.48 

Tamil Nadu 130,058 19,388 14.91 2,183 1.68 

Tripura 10,486 4,175 39.81 2 0.02 

Uttar Pradesh 240,928 11,509 4.78 1,837 0.76 

Uttarakhand 53,483 24,638 46.07 9,882 18.48 

West Bengal 88,752 7,054 7.95 3,772 4.25 

Andaman and Nlcobar 8,249 2,929 35.51 4,242 51.42 
Island 

Chandlgarh 114 . 31 27.19 0.00 

Dadra and Nagar Havell 491 199 40.53 5 1.02 

Daman and Diu 112 0.00 6 5.36 

Delhi 1,483 78 5.26 7 0.47 

lakshadweep 32 0.00 0.00 

Pondicherry 480 0.00 0.00 

Total 3,287,263 419,028 12.75 216,605 6.69 
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(b) and (c) The information with respect to the 
population, number of families and ho'N many of them 
belong to Scheduled Tribe in maintained with the 
concemed State Govemments and these figures are not 
available with this Minlstery. 

(d) and (e) Govemment of India has enacted the 
Scheduled Tribes (ST) and Other Traditional Forest 
Dwellers (OTFD) (Recognition of Forest Rights) Act, 
2006 for the recognition of rights of such families. This 
Act has came into force on 31-12-2007 and Rules have 
also been notified on 01-01-2008 for implementation of 
the said Act. 

Con~tructlon of Harbour Wall 
Berth In Mumbal Port 

1882. SHRI SUGRIB SINGH: 

SHRI KISHANBHAI V. PATEL: 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether the Govemment proposes to develop 
harbour wall berth in Mumbai Port; 

(b) if so, the details thereof; 

(c) the estimated cost of the proj~ct and the funds 
sanctioned thereto; 

(d) the likely benefits to be accrued to Mumbai 
Port after the completion of the project; and 

(e) the time-frame by which the said project will 

be completed? 

THE MINISTER OF SHIPPING, ROAD 
TRANSPORT AND HIGHWAYS (SHRI T.R. BMLU): (a) 
and (b) Yes Sir. The Government has approved the 
project of Mumbai Port Trust for Development of Harbour 
Wall Berths (18-22) at Indira Dock in January, 2008. 
The Project includes provision for cargo handling 
equipment and dredging in project area and approach 
channel to facilitate handling of deep drafted ships. The 

ingredients of the Project are:-

(i) Construction of berth platform (Size 882 M. X 
10M.) on Pile Foundation. 

(ii) Dredging of berth pocket from-8.S M.CD to-
14.64 M. CO. Approach channel from-7.3 M.CD 
to-9.3 M.CD and Turning circle. 

(Iii) Strengthening of existing Harbour Wall. 

(iv) Providing Cargo Handling Infrastructure facilltiel 
like cranes, portable conveyer beltl, mobile 
hoppers etc. 

(c) The estimated COlt of the Project Is RI. 3S3 
Crores which is to be met by Mumbal Port from Its 
intemal resources. 

(d) Presently, Deep Drafted Vessels/Over 
Dimensional Vessels cannot be taken Into Indira Dock 
Basin. This Project Is required to create deep draft 
facility to cater to the need of Deep Drafted VesseV 
Over Dimensional Vessels. After completion of the 
Project the handling capacity of Mumbal Port would 
increase by 8 Million Tonnage which would enable the 
Port to handle Projected Traffic in bulk, general cargo 
Including iron and steel. 

(e) The Project Is scheduled to be completed by 
February, 2010. 

Prevalence of Yewl 01 ..... 

1883. SHRI P. MOHAN: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleued to state: 

(a) whether the prevalence of Yawl dlaeue hu 
been defected in various parts of the country; 

(b) If so, the details thereof and the reuon. 
therefor; 

(c) the State-wise and gender-wise details of 
persons afflicted with this dise ... ; and 

(d) the steps taken by the Governmerft for 
eradication of the same? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a> to (d) Yaws wu prevalent 
in 49 endemiC districts of 10 States In the countly. 
However, due to effective implementation of the Yaws 
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Eradication Programme (YEP), a Central Sector 
Programme since 1996, Yaws has been declared 
Climinated from the country, as no new case has been 
reported from the endemic States since 2004. The 
strategy adopted for Yaws Eradication Programme (yEP) 
has brought down the number of cases of Yaws from 
more than 3500 in the year 1996 to Nil during the year 
2004. 

The programme is baing continued in 49 endemic 
districts of ten states in order to achieve eradication of 
Yaws by the year 2009-2010. 

Eco-Seneltlve Zonee 

1884. SHRI ASADUDDIN OWAISI: Will the PRIME 
MINISTER be pleased to state: 

(a) whether Indian Board of Wildlife (IBWl) decided 
to declare 10 km. area around National Parks and 
Sanctuaries into eco-sensltive zone; 

(b) if so, the details thereof and the reasons 
therefor; 

(c) the name of the States which have not taken 
any action in this regard and the reasons therefor; 

(d) whether IBWl has diluted its earlier decision 
and asked the States to decide themselves in this 
regard; and 

(e) the response of the State Govemments thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) to (d) The eco sensitive zones need 
to be declared in order to provide better sanctity to 
protected areas; as an additional tool to strengthen the 
buffers and corridors around the Protected Area network; 
and to check the negative impact of industrialization and 
unplanned development in and around Protected Areas. 
In this background the Indian Board for Wildlife In its 
XXI meeting held on 21 st January 2002 under the 
Chairmanship of Hon'ble Prime Minister had adopted a 
Wildlife Conservation Strategy-2002' In which one.of the 
action point envisaged to notify lands falling within 10 
km. of the boundaries of National Parks and Sanctuaries 

as Eco-traglle zones under the Environment (Protection) 
Act, 1986. 

However, some of the State Governments like 
Himachai Pradesh, Rajasthan and Goa, etc raised 
concern over applicability of the 10 Kms range from 
the Protected Area boundary and informed that most of 
the human habitation and other 'areas Including 
Important cities in these States would come under the 
purview of eco-sensitlve zone and will adversely affect 
the developrnent. Considering the constraints communI-
cated by the states, the proposal was re-examined by 
the National Board for Wildlife in its 2nd meeting held 
on 17th March 2005 and it was decided that the 
delineation of eco-sensitive zones would have to be site 
specific and relate to regulation, rather than prohibition, 
of specific activities. The decision was communicated 
to all the State Governments for compliance. 

(e) Only the States of Assam, Haryana, Karnataka, 
Sikkim, Chattlsgarh and Goa have so far submitted the 
proposal for declaration of eco-sensltive zones around 
Protected Areas. The Ministry of Environment and 
Forests have time and again requested the State 
Governments to declare areas as Eco-sensitive zones, 
as per the decision of the National Board for Wildlife. It 
is also mentioned that a Writ Petition (Civil) No. 4601 
2004 has been flied by the Goa Foundation before 
Hon'ble Supreme Court. Hon'ble Court vide their interim 
order dated 4th December 2006 has also directed the 
State Governments for declaring eco-sensitive zones at 
the earliest around Protected Areas. 

Foreet Cover In Eleventh Plan 

1885. SHRI ANANTA NAYAK: 

SHRI B. MAHTAB: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Government proposes to Increase 
the forest cover in the country, during the Eleventh Plan; 

(b) If so, the details of the target set therefor, State-
wise; and 

(c) the efforts made by the Govemment to Increase 
the forest cover In the country? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) and (b) Yes, Sir. It has been mooted 
to Increase the Forest and Tree Cover of the country 
by 5 percentage pOints. No State-wise target has been 
fixed by the Govemment. 

(c) The Ministry of Environment: and Forests is 
impktmenting a number of Schemes, including the 
National Afforestation Programme scheme and the 
Grants-In-Aid for Greening India scheme, which 
contribute to increase In forest and tree cover In the 
country. The Ministry has also mooted Gram Van Yojana 
scheme for afforestation of non-forest lands involving 
Panchayati Raj Institutions during the Eleventh Five Year 
Plan. Besides, tree planting is one of the permissible 
activity in the schemes of other Ministries Including 
Integrated Watershed Management Programme, National 
Rural Employment Guarantee Scheme, National 
Bamboo Mission, etc. 

Role of Member. of Parliament In Centrally 
Spon.oreel Development Scheme. 

1886. SHRI MANORANJAN BHAKTA: Will the 
Minister of STATISTICS AND PROGRAMME 
IMPLEMENTATION be pleased to state: 

(a) the role of Members of Parliament in the 
Centrally Sponsored Development Schemes to be 
implemented in the States including Andaman and 
Nlcobar Islands; 

(b) the number of schemes in operation for the 
development of Andaman & Nicobar Islands; 

(c) whether the Andaman and Nicobar 
Administration has sought the recommendation and 
suggestion from the Members of Parliament In this 
regard; 

(d) if so, the details thereof; and 

(e) If not, the action proposed to be taken against 
the persons found guilty in this regard? 

THE MINISTER OF STATE OF THE MINISlRY 
OF STATISTICS AND PROORAMME IMPlEMNTATION 

(SHRI G.K. VASAN): (a) Thera are a number of Centrally 
Sponsored Development Schemes In operation In the 
StatealUTs which are administered by various Mlnlatrlea 
of the Central Govemment. Under these Schemes, funds 
are either directly given to the StatelUT Govemments 
or to the District Authorities. These Schemes are 
Implemented as per the approved Guidelines of each 
scheme which may Inciude provisions for Inv.olvement 
of the Members of Parliament at various levels. MPs 
are also nominated as Chairman/Co-chaIrman of the 
District level Vigilance and Monitoring Committeea. 

(b) to (e) Andaman and Nicobar Administration has 
reported that 36 centrally sponsored 8cheme. are 
presently in operation. They have also .tated that the 
Hon'ble Member of Parliament Is Included as a Member 
in the Monitoring Committee, wherever required. 

Acqul.ltton of Coal MInH Abroad 

1887. SHRI BRAJA KISHORf: TRIPATHY: 

SHRI BASU DEB ACHARIA: 

Will the PRIME MINISTER be pleased to .tate: 

(a) whether various Indian Companle. Including 
Coal Videsh ltd. have acquired coal mines In varlou. 
countries; 

(b) If so, the details thereof alongw/th name. of 
such companies; 

(c) Whether Coal Venture. Intematlonal (CVI) hu 
been offered coal blocks In Mazamblque; and 

(d) If so, the details thereof alongwlth terms and 
conditions fixed by such countries for production of coal? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL (DR. DASARI NARAYAN RAO): (a) and (b) Thera 
Is no Company in the name of Coal Vldeah India Umlted 
working under Coal India Umlted (Cll). However, Cil II 
pursuing the Initiative for acquiring coal equltlea abroad 
through participation In a Joint ventura company formed 
with SAILJRINLJNMDC and NTPC and allo working 
independently through a Coal V1delh Department In Cll, 
(HQ), Kolkata. No acquisitions have been made till date 
either by the Joint Ventura or by ell. 
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(c) and (d) The Joint Venture Company formed with 
CIUSAIURINUNMDC and NTPC Is scouting for coal 
blocks In different countries abroad, including 
Mozambique. No acquisition has however, been made 
till date. 

Un of Tobacco among Young Women 

1888. SHRI NIKHIL KUMAR: 

SHRIA. SAl PRATHAP: 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether the WHO in its First report on Global 
Tobacco Use and Control Efforts has revealed that the 
use of Tobacco among young women In India is rapidly 
increasing; 

(b) if so, the details thereof; 

(c) whether the steps taken by the Government to 
control use of tobacco by citizens have not been proved 
effective; and 

(d) if so, the reasons therefor alongwith the further 
strategies to check the use of tobacco? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) WHO report on 
Global Tobacco Use and Control measures has revealed 
rise in tobacco use among young women In high 
population countries. The report has proJected the trend 
having portents of an ominous potential of an epidemic. 
The report indicates that women smoke at about one 
fourth the rate of men and tobacco industry is 
aggressively marketing to tap this potential. 

(c) and (d) Goverment of India has enacted a very 
strong Tobacco Control Act, 2003 which provides for 
the followlng:-

Prohibition of direct and indirect advertisement 
of all tobacco products; 

Prohibition of smoking in a public place; 

Prohibition of sale of all tobacco products to a 
person below the age of 18 years. 

Prohibition of sale of all tobacco products within 
a radius of 100 yards of educational Institutions. 

Mandatory depiction of statutory warning 
(Including pictorial warnings) on tobacco packs. 

States Government are the Implementing agencle, 
for the various provisions of this Act. 

As the Implementation of the Act In various states 
Is not to the desired level, the Central Government 
envisages strengthening of the StatesIDlstricts capacity 
by establishment of StatelDlstrict Tobacco Control Cells 
under the National Tobacco Control Programme pilot 
phase of which has been launched In the year 2007..()8 
in 9 States. 

Bla-Englneerlng Technology 

1889. SHRI BALAS HOWRY VALLABHANENI: Will 
the Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether blo-englneerlng technologies are being 
developed by some of the Asian countries to deal with 
the increasing demand of human organs; 

(b) if so, the details thereof; and 

(c) the steps taken by the Government to replicate 
such technologies in the country? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) Specific information 
about bioengineering technologies being developed by 
the Asian countries is not available with the Govemment 
of India. Bioengineering has been Identified as a 
potential area of research by the Department of 
Biotechnology during 10th Plan, with the aim to initiate 
advanced research, human resource development, 
create facilities in the four key areas of bioengineering 
i.e. tissue engineering, blomaterlals, blomedicalsensora; 
medical devices, Implants and blolnstruments. A number 
of projects have been implemented In the Identified key 
areas including tissue engineering. The projects 
Implemented by the Department of Biotechnology, 
Ministry of Science and Tecpnology on tissue 
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engineering related to human organs are enclosed as 
Statement. 

Statement 

SI. No. Title of the project 

1. Bioengineered cell sheet for corneal tissue 
engineering. 

2. Reconstruction of epidermal and dermal cells of 
skin in collagen three dimensional scaffold for 
skin tissue engineering. 

3. Development and studies on noval biodegradable 
polymeric materials as functionally active cardiac 
implant. 

4. Development of biodegradable scaffolds for tissue 
engineering of blood vessels. 

5. Production and biodegradation studies of curdian 
to be used as stand material. 

6. Tissue engineered hybrid artificial lung model for 
testing pollutants and drugs. 

7. Tissue Engineered Small Diameter Vascular Graft 
(TEVG): Febrication and Evaluation. 

8. Biomechanical analysis and design of Ortho-
paedic implants. 

9. Implanted neural interfaces and control schemes 
for artificial hand control. 

Study of Health Care ProJecta by 
World Bank 

1890. SHRIMATI NIVEDITA MANE: 

SHRI ANIRUDH PRASAD ALIAS SADHU 
YADAV: 

SHRI EKNATH MAHADEO GAIKWAD: 

SHRI MADHU GOUD YASKHI: 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether the World Bank has conducted a study 

of Health Care Projects in the country I as reported In 
the Mint dated January 12, 2008; 

(b) if so, the details of the recommendations made 
by the Worid Bank; and 

(c) the action taken by the Government in this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) Yes, Sir. On the 
11th January, 2008, the World Bank has shared with 
us a report, viz., Detailed Implementation Review (OIR). 
In this report, the World Bank has mentioned 
deficiencies relating to procurement, oversight and 
implementation like collusion, bid rigging, deficiency In 
civil works, equipments not installed because of lack of 
staff etc. Majority of the deficiencies reported relate to 
decentralized procurements at the district level, which 
are implemented at the State level. Report is based on 
the review of five health sector projects which were 
being implemented during periods varying from 1997 till 
2006 end. One project was under State health lector. 

The World Bank report suffers from several 
infirmities. Ministry of Health and Family Welfare has 
already coveyed its response on the Infirmities in the 
methodology adopted by World Bank emphasizing that 
the World Bank did not discuss with any of the 
programme officers either during the review or before 
finalizing the review report. These discussions would 
have clarified most of the issues raised In the report. 
Had this been done, most of the Inferences would have 
been different. 

(c) Govemment of India is committed to ellmlnat/on 
of any deficiencies and take strict action In respect of 
irregularities which are detected. Structural deficiencies 
which were noted in the earlier programmes have been 
remedied in the successor programmes. Several 
criminal, penal and disciplinary actions have been taken 

such as: 

(i) Suspended business with two firms viz. MIS 
Nestor Pharmaceuticals and MIS: Pure Pharma 
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In July. 2005 on charges of reported collusion 
and irregularities. 

(ii) A case was registered by CBI on 21-8-2006 
against M/S Pure Pharma and MIS Nestor 
Pharmaceuticals and the case is at an advanced 
stage of investigation. 

(iii) Two officers (Shri M. P. Gupta of Hospital 
Services Consultancy Corporation and Shri 
Vasant Bhat of Hindustan Latex Limited) from 
the Procurement Support Agencies, who were 
allegedly involved in procurement irregularities, 
were suspended in 2006 and continue to be 
under suspension. Departmental proceedings 
against them are also at an advanced stage. 

A very important structural change which has been 
tnltiated by Govemment of India is the launch of National 
Rural Health Mission (NRHM) in April, 2005. NRHM has 
initiated the following architectural corrections in the 
public health delivery system: 

(i) NRHM has in-built institutional and financial 
monitoring mechanism, e.g., Programme 
Management Units (PMUs) at StatelDistrictlSub-
district levels conSisting of management, 
financial and IT experts. 

(ii) Community ownerShip, accountability and 
oversight through Village Health and Sanitation 
Committees at the Village level and Rogi 
Kalyan Samltls (patients Welfare SOCieties) at 
Sub-district and District Hospital levels 
consisting of representatives of Panchayati Raj 
Institutions. Civil society and Government health 
functionaries. 

(iii) The Mission emphasises 'service guarantees' 
and not merely on the creation of buildings and 
purchase of equlpments. 

(iv) Electronics transfer of funds from Government 
of India to States and States to districts and 
E-Banklng for real time financial reporting and 
monitoring. 

In addition, In CenhIIIad prooanment, following 
corrective action. have been taken: 

(a) Shifted the procurement responsibility from 
Procurement Support Agencies to the United 
Nations Office for Project Services for Bank 
supported operations. 

(b) Set up an Empowered Procurement Wing 
(EPW) to provide oversight to the procurement 
handled by Procurement Agents (PA). 
Developed procurement poliCies and standards 
for the health sector; and working on state 
procurement capacity building. 

(c) Introduced measures to Improve competition, 
transparency and quality through the 
Governance and Accountability Action Plan 
(GMP) agreed for all health projects by the 
Bank In 2006. 

(d) Prepared a compendium of technical 
specifications for medical equipment (more than 
800) which is uploaded on the Health Ministry's 
website. 

(e) Created the Financial Management Group 
(FMG) at the Health Ministry. supported finance 
staff at State and District levels. developed 
detailed project specific financial management 
manuals. 

(f) Developed detailed guidelines and operational 
manuals for procurement of NGOs and Public 
Private Partnerships (PPPs) under HIVIAIDS 
control programme. 

(g) Developed detailed procurement and financial 
manuals and trained state personnel. 

(h) Introduced evaluation of NGO performance by 
Committee having one extemal evaluator under 
HIVIAIDS control programme; and terminated 
contracts of about 25% NGOs which were non-
complaint with the guidelines. 

(i) Pre-award validation/certification of WHO GMP 
made mandatory In all C8881. 
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Fu ...... r, der receipt of the report. following 
action. hav. been tIIk.n: 

(i) To address the systemic deficiencies pointed 
out in the World Bank report relating to 
procurement, implementation and oversight a 
Joint Action Plan has been finali~ed after 
intensive discussions with the World Bank 
keeping in mind specific interventions and 
tlmellnes. 

(ii) Three new cases pertaining to Chattisgarh and 
Karnataka referred to CBI for further investi-
gation. One of these was identified through an 
analysis of the audit report. In a similar case 
the Government of Orissa had filed a criminal 
case and Initiated departmental proceedings. 

(iii) Government of Orissa has now ordered I full-
fledged vigilance inquiry to look into all 
deficiencies pointed In the World Bank report 
regarding the State Health Systems project. 

Traneportlltlon of Coal from WCL 

1891. SHRI CHANDRAKANT KHAIRE: Will the 
PRIME MINISTER be pleased to state: 

(a) the names of companiesltransporters assigned 
the job of transportation of coal in Westem Coalfields 
Limited, company-wlse/subsidiary-wise; 

(b) the quantum of coal transported every month; 

(c) whether any complaints of irregularities In 
transportation of Coal have been received; and 

(d) if so, the details thereof alongwith the action 
taken against the wrong doers? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL (Dr. DASARI NARAYAN RAO): (a) The names 
of companies transporters assigned the job of 
transportation of coal In Western Coalfields limited 
(WCl) is given as under: 

1. MIs Anis Ahmad Khan 

2. MIs Khanduja Coal Transport Co. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

30. 

MIs Rungeta Projecla limited 

MIs Khandelwal Earth MOY8fI 

MIs Vanguard Carrier (Pvt.) Ltd. 

MIs Anand Commercial Co. 

MIs Calcutta Industrial Supply Corporation 

MIs Punya Coal Road Un., 

MIs Narayan Prasad Gaur 

MIs R K Enterprise, 

MIs Ganraj Transport 

MIs Avaneesh Enterprises 

MIs B Hlmmatlal Agrawal 

MIs BHLA and PCR Joint Ventu,. 

Shri P M Sahanl 

MIs Anand Commercial Co. 

MI, Kumar Mlnnlng and Transport Co. 

MIs Saluja Tranlport Co. 

MIs Anita and Angel Transport (Pvt.) Ltd. 

MIs Hemkund Coal Carrier (Pvt) Ltd. 

MIl Supath Transport Pvt. Ltd. 

MIs Salnlk Mining and Allied Services Ltd. 

MIs R.S. Earth Movers (Pvt.) ltd. 

MIs N.P. Earth Movere (Pvt.) ltd. 

MIs Wardha Coal Transport Pvt. ltd. 

Satya coal Transport (Pvt.) ltd. 

MIs Na't4llwan Earth Novera (Pvt.) ltd. 

MIs J.J. Earth NOY8I"I (Pvt.) ltd. 

MIs Zordots Earth Movers (Pvt.) ltd. 

MIs G.S.L. AIIoclatel (Pvt.) Ltd. 
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31. MIs Sarthi Transport (Pvt.) Ltd .. 

32. M/s Shreem Coal Carrier (Pvt.) Ltd. 

33. M/s Triveni Coal Transport (Pvt.) Ltd 

34. MIs Gangadharan Bulk Movers (Pvt.) Ltd. 

35. MIs Kartikay Bulk Movers Pvt. Ltd. 

(b) The average quantum of coal transported in 
WCL during the year 2006-07 was approximately 
036.41 'Iakh tones' per month. 

(c) and (d) Yes Sir. As informed by Coal India 
Limited, two complaints have been received in this 
regard. The details are given as under:-

(i) A Complaint alleging corrupt and illegal activities 
against Shri Anees Khan Coal Transporters and 
others at Shivpuri was received. The same was 
investigated and the report was submitted to 
Central Vigilance Commission (CYC). The matter 
now has been referred to CBI, Jabalpur as per 
the advise of CVC. 

(ii) A compiaint regarding award of transportation 
contract to Ex-servicemen companies at the cost 
of civilian 'transporters was received and the 
same has been' referred to Western Coalfields 
Limited, for appropriate action. 

Cutting of Tree under Bu. 
Rapid Trenalt Syatem 

1892. SHRIMATI MANEKA GANDHI: Will the 
PRIME MINITER be pleased to state: 

(a) whether the Bus Rapid Transit System (BRTS) 
has been given permission to cut all the trees that fall 
in the way of the bus stops, bus lanes, cycle tracks 
etc. in Delhi; 

(b) if so, the details thereof; 

(c) whether any survey has been conducted by 
the Government on Environmental effects in this regard; 
and 

(d) if so, the outcome thereof and the steps 
proposed to replenish the destroyed trees? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) and (b) As per the report submitted 
by Department of Forest and Wildlife, Government of 
National Capital Territory of Delhi, permission for felling! 
transplantation of 2468 trees was given in accordance 
with the provisions of The Delhi Preservation of Trees 
Act, 1994. 

(c) No survey regarding environmental effects has 
been conducted. The project Is neither a National 
Highway nor a State Highway; hence It does not attract 
the provisions of Environment Impact Assessment 
Notification, 2006. 

(d) The Deihl Preservation of Trees Act, 1994 
provides for compen8atory plantation in the ratio of 1: 1 0 
in case of felling and 1:5 in case of transplantation of 
the tree. The Transport Department, Govemment of NCT 
of Delhi has made available 24.8 hectares of Gram 
Sabha land in village Harewall in District North-West 
and also deposited the amount for creation of 
compensatory plantation. 

Framing of Guldelln.a for Houaemalda 
8eektng Employment Abroad 

1893. SHRI ANANDRAO VITHOBA ADSUL: 

SHRI MADHU GOUD YASKHI: 

SHRI S.K. KHARVENTHAN: 

SHRI RAVI PRAKASH VERMA: 

SHRI ADHALRAO PATIL SHIVAJIRAO: 

Will the Minister of OVERSEAS INDIAN AFFAIRS 
be pleased to state: 

(a) whether the Union Government has revised 
minimum wages for Indian housemaids seeking employ-
ment in the United Arab Emirates as reported In The 
Hindu dated February 02, 2008; 

(b) If so, the details thereof; 

(c) whether the Union Government has set up new 
guidelines/conditions for recruitment of housemaids 
abroad; 
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{d) If 80, the details thereof; and 

(e) the steps taken by the Government for welfare 
of Indian housemaids seeking employment abroad? 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS 
(SHRI VAYAlAR RAVI): (a) to (d) The Government has 
prescribed a minimum wage for women household 

service wof1(ers emigrating to the Emigration Check 
Required (ECR) countries Including the United Arab 
Emirates. The minimum wage will be fixed by the Indian 
Missions concerned in the range of US $ 300-350 after 
taking into account the prevailing market wage in that 
country. 

(e) Several measures have been taken by the 
Government for the better protection and welfare of our 
wof1(ers, especially the vulnerable sections like women 
emigrants. These include: 

(i) Installation of a 2417 Helpline. 

(ii) Application of the minimum age restriction of 
30 years to all women emigrating on ECR 

stamped passport. 

(iii) Stipulation of a security deposit of US $ 2500 
per worker from the foreign employer directly 

hiring any Indian worker. 

(iv) Compulsory attestation of employment 
documents of all women emigrants with ECR 

stamped passport. 

(v) Opening of Overseas Indian Workers Resource 
Centre in host countries to serve as a one-stop 
service outlet for addressing the information and 
assistance needs of emigrant workers. 

(vi) Operating shelters for distressed emigrants. 

(vii) Media campaign launched to educate potential 

women emigrants. 

(viii) Introduction of a program for the development 
of the required skills for the household service 
workers so that they do not face harassment 

on account of lack of skillS. 

1894. SHRI VIKRAMBHAI ARJANBHAI MADAM: 
Will the PRIME MINISTER be pleued to state: 

(a) whether the Union Government hal received 
any proposal from the Space Application Centre (SAC), 
Ahmedabad for Its expansion; 

(b) if so, the details thereof and the reasons 
therefor; and 

(c) the time by which the expansion is likely to be 
implemented? 

THE MINISTER OF STATE IN THE PRIME 
MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN): (a) 
and (b) Yes, Sir. Space Applications Centre hal plMned 
to expand its infrastructural factlltle. to meet the 
programmatic targets of space programme for 11 th Fh,. 
Year Plan in the areas of microwave remote aenaIng, 
hyper spectral imaging, advanced satellite communI-
cation technologies, latellite navigation and space 
applications. 

(c) The expansion is planned to be implemented 
in the 11th Five Year Plan. 

Alr-Monltorlng StIItIon. 

1895. SHRI JUAL ORAM: Will the PRIME 
MINISTER be pleased to state: 

(a) the number of air-monitoring stations eet up In 
the country, State-wise, Location-wise; 

(b) whether the government hal propoHd to eat up 
new air-monitoring stations during the y..,. 2007-09; 
and 

(c) if so, the details thereof, Location.wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) to (c) A nation-wide monitoring network 
for assessment of ambient air quality has been set up 
so as to determine the status and trend of ambient air 
quality. A total of 341 stations covering 126 cltiealtowns 
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in 25 Statel and 4 Union Territories across the country Lists of station. under operation and stations to 
are under operatton. AddItIonally, 29 monitoring stations be let up during 2007-08 are enclosed .. Statement I 
have been planned during 2007-08. and II. 

Bm.",.",.., 
SI. State/Union City Number of Operating 
No. Territory Monitoring Station 

2 3 4 

1. Andhra Pradesh Hyderabad 9 

Visakhapatnam 6 

Tirupati 1 

Vijayawada 2 

Kumool 1 

Ramagundum 1 

Patencheru 1 

2. Assam Bongalgaon 3 

Gawahati 4 

Tezpur 1 

Sibasagar 1 

Dibrugarh 1 

Golaghat 1 

Haliakandl 1 

3. Bihar Patna 2 

4. Chandigarh Chandigarh 5 

5. Chhattlagarh Korba 3 

Bhliai 3 

Raipur 3 

6. Deihl Delhi 11 

7. Dadra and Nagar Haveli Daman Diu and Nagar Haveli 4 



PHAL~ 22,.1~4SAKA) 

1 2 3 4 

8. Goa Ponda 1 
( 

Vasco (Incl. Marmagao) 2 

9. Gularat Ahmedabad 6 

Ankaleshwar 2 

Jamnagar 

Rajkot 2 

Surat 3 

Vadodara 4 

Vapi 2 

10. Haryana Faridabad 2 

Hilsar 2 

Yamuna Nagar 1 

Himachal Pradesh Damtal 2 
11. 

Parwanoo 2 

Poanta Sahib 2 

Shlmla 2 

Kala Amb 2 

Baddl-Barotlwala 

Jammu 3 
12. Jammu and Kashmir 

Dhanbad 1 
13. Jharkhand 

Jharla 1 

Slndri 1 

Jamshedpur 2 

Ranchl 
1 

Bangalore 6 

14. Kamataka 2 Dharwar, Hubll 
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1 2 3 4 

Mangatore 1 

Hassan 1 

Mysore 2 

Oulbarga 1 

8elgaum 1 

15. Karela Kozhlkode 2 

Kottayam 2 

eachin 7 

Thkuvana~uram 4 

Palakkad 1 

16. Madhya PrMteeh Bhopal 4 

Indore 3 

Jabalpur 1 

Nagda 3 

Owalior 2 

Sagar 2 

Satna 2 

Slngrauli 3 

UHain 3 

Dew8S 3 

17. ~a Aurangabad 3 

Lote 2 

Tarapur 3 

Kolhapur 3 

Mumbai 3 
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1 2 3 4 

Chandrapur 3 

Nagpur 8 

Nulk 3 

SoIapur 2 

Puna 3 

Thane 3 

Nevi Mumbai 6 

18. Meghalaya Shiliong 2 

19. Mizoram AizwaI 3 

20. NagMm Dlmapur 2 

0rI .. Rayagada 2 
21. 

RourUia 2 

Talcher 2 

AnguI 2 

Bhubanelhwar 1 

euttack 1 

SambaIpur 1 

Berhempur 1 

GabindgIrh 3 
22. Punjab 

JaIandMr 4 

Ludhiena 
4 

Neya Nangel 2 

I<haM8 
2 

PondIchenY 
3 

23. PondIcherrv 3 
AJwar 

24. Rafuthan 6 
JaipUr 
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2 3 4 

Jodhpur 3 

Kota 3 

Udaipur 3 

25. Sikklm Gangtok 2 

26. Tamil Nadu Chennal 6 

TutIc'orin 3 

Colmbatore 3 

Madurai 3 

Salem 1 

27. Uttar Pradesh Agra 5 

Anpara 2 

Ftrozabad 3 

Gajroula 2 

Ghazlabad 2 

Kanpur 6 

Lucknow 5 

Noida 2 

Varanasl 2 

Jhanai 2 

Khu~a 2 

Meerut 2 

28. Uttaranehal Oehradun 2 

29. West Bengal Koikata 10 

Ourgapur 3 

Haldla 3 



801 Written Answers PHALGUNA 22, 1829 (SAKA) 

1 2 3 4 

Asan801 1 

Total 341 

Bmtemenr-ll 

SI.No. State/Union City Total Number 
Territory of Stations 

1. Himachal· Pradesh Una 2 

Sunder Nagar 2 

Dharamshala 2 

Manali 2 

2. Jharkhand Haurlbagh 2 

Giridh 

Saraikela-Kharaawan 1 

West Singhbhum 1 

Jamtara 1 

Jharia 2 

3. Uttrakhand EP and PCB . Rudl'lpur 

Kashipur 1 

Haldwanl 1 

Rlshlkesh 1 

Haridwar 

Dehradun 1 

Kashmir 4 
4. Jammu and Kashmir 

Ladakh 3 

Total 29 



MARCH 12, 2008 

SerIf", up of lIlTS In the Country 

1898. SHRI SUGR'B SINGH: 

SHRI NAND KUMAR SAl: 

SHRI KISHANBHAI V. PATEL: 

SHRI DUSHYANT SINGH: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Govemment proposes to set up a 
number of Indian Institute of Information Technology 
(lilTs) in collaboration with the Industry as reported In 
'The Financial Express' dated December 21, 2007; 

(b) If so, the details thereof alongwlth the locations 
identified in various States; 

(c) the details of funds sanctioned so far by the 
Government and the details of Industries looking forward 
for the saie! purpose; and 

(d) the time by which such lilTs will be operational 
in the country? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) to (d) 
The XI Plan Document approved by the National 
Development Council (NDC) in December, 2007 
proposes to set up 20 lilTs in the country. In establishing 
these institutions the scope for Public Private Partnership 
is being explored in consultation with States and other 
stake holders. 

Funcle Allocated to Nehru 
Yuva Kendru 

1897. SHRI ASADUDDIN OWAlSI: Will the Minister 
of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) whether the Nehru Yuva Kendras run more than 
2.16 lakh village-level youth clubs In the country to 
propagate social harmony and national integration; 

(b) If SO, the details thereof; 

(c) The funds allocated to each unit of NYK and 
spent therefrom during the last three years and the 
current year, year-wise; and 

(d) the funds which remained unutllized during the 
Mid period and the reasol18 therefor? 

THE MINISTER OF PANCHAYATI RAJ, MINISTER 
OF YOUTH AFFAIRS AND SPORTS AND MINISTER 
OF DEVELOPMENT OF NORTH EASTERN REGION 
(SHRI MANI SHANKAR AIYAR): (a) and (b) At present, 
2,58,nO Youth ClubslMahlla Mandals allover the country 

are affiliated to Nehru-Yuva Kendras. The state-wise 
details of Youth ClubslMahlia Mandals Is enclosed 88 
Statement. The Budget proposals for 2008-09 provide 
for the establishment of a Nehru Yuva I(endra In each 
district headed bya District Youth Coordinator. 

(c) and (d) Grants are released to the Nehru Yuva 
Kendra Sangathan on an annual basis for meeting 
expenditure on Establishment and Regular Programmes. 
Funds were released to the tune of Rs. 33.52 crores In 
2004-05, Rs. 36.74 crores In 2005-06 and Rs. 36.00 
croras In 2006-07. During the current year, permission 
has been granted to NYKS to carry forward and utilise 
the surplus grant pf Rs. 63.91 crores lying with them, 
accumulated since the Inception of NYKS In 1987. 

Sfa,.",.", 

State-wl.e number of Youth ClubsiMahila Mandals 
affiliated with Nehru Yuva Kendra Sangathan 

SI. StatelUT Total No. of 

No. Youth Clubs 

1 2 3 

1. Andaman and Nlcobar Island 287 

2. Arunachal Pradesh 586 

3. Andhra Pradesh 27287 

4. Assam 10806 

5. Bihar 12554 

6. Jharkhand 6490 

7. Chandlgarh 125 
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2 

8. Delhi 

9. Daman and Diu 

10. Dadra and Nagar Haveli 

11. Goa 

12. Gujarat 

13. Haryana 

14. Himachal Pradesh 

15. Jammu and Kashmir 

16. Kamataka 

17. Kerala 

18. Lakshdweep 

19. Madhya Pradesh 

20. Chhattlsgarh 

21. Maharashtra 

22. Manipur 

23. Meghalaya 

24. Mlzoram 

25. Nagaland 

26. Orissa 

27. Punjab 

28. Pondlcherry 

29. Rajasthan 

30. Slkklm 

31. Tamil Nadu 

32. Trlpura 

PHALGUNA 22, 1929 (SAKA> to 0ueIII0M 808 

3 

128 

108 

155 

552 

6425 

9463 

6185· 

3845 

17183 

16233 

82 

20233 

6220 

14550 

3370 

1370 

855 

915 

9566 

8200 

925 

12144 

335 

20700 

719 

1 2 3 

33. Uttar Pradesh 26758 

34. Utt&ranchal 4742 

35. We.t Bengal 8874 

Total 258no 

Dntrucllon of Foreet Area by 
MIning ActIYItIH 

1898. SHRI ANANTA NAYAK: Will the PRIME 
MINISTER be pleased to state: 

(a> whether Government hu conducted any study 
about the total foreat area destroyed by mining activatel 
like extracting of Iron ore etc. and construction of railway 
sidings, particularly In Keonjhar district, Orissa; 

(b) if so, the total forest area destroyed during the 
last three years, year-wise; 

(c) whether the Government has Imposed any 
penalties on mine ownera for their activities; 

(d) if so, the details thereof and If not. the reasons 
therefor; and 

(e> the remedial steps taken by the Government 
in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRt S. 
REGUPATHY): (a) to (e) The Information I. being 
collected and will be laid on the Table of the HOUle. 

Norm. of A_lstano. to Andmnlln and 
Ntoobar IsI.ncla 

1899. SHRI MANORANJAN BHAKTA: Will th. 
PRIME MINISTER be pleased to state: 

(a> the norms fixed by the Union Government for 
providing assistance tor the planned programmes being 
implemented in the Andaman and Nlcobar lefands; 

(b> the date on which these norm. werefatd down; 
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(c) whether the Andaman and Nlcobar AdmInis-
tration has requested the Union Govemment to make 
changes in the sai~ norms; 

(d) if so, the details thereof; and 

(e) the action taken by the Union Govemment In 
this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) and (b) 
Plan schemes are Introduced from time to time based 
on felt needs and requirements. They are administered 
by Union Ministries and Departments and Planning 
Commission Is not their Implementing agency. The 
norms for allocation of funds to implement the plan 
schemes including those In Andaman and Nlcobar 
Islands are decided by the Ministries and Departments 
administering the schemes based on the objectives and 
broad guidelines of the schemes. 

(c) No, Sir. 

(d) and (e) Does not arise. 

E.ta~lI.hment of Nehru Yuva Kendra. 

1900. SHRI JASUBHAI DHANABHAI BARAD: Will 
the Minister of YOUTH AFFAIRS AND SPORTS be 

pleased to state: 

(a) the names of the districts of the country wherein 
Nehru Yuva Kendras have not been established as on 
date; 

(b) the reasons for not establishing NYK In each 
district; and 

(c) the time by which the NYKs are likely to be 
established In each district? 

THE MINISTER OF PANCHAYATI RAJ, MINISTER 
OF YOUTH AFFAIRS AND SPORTS AND MINISTER 
OF DEVELOPMENT OF NORTH EASTERN REGION 
(SHRI MANI SHANKAR AIYAR): (a) The list showing 
districts In the country where Nehru Yuva Kendras have 
not been established is given In the enclosed Statement. 

(b) The Nehru Yuva Kendras could not be opened 
in these districts as no expansion was undertaken during 
the Xth Plan. 

(c) The proposed expansion of Nehru Yuva Kendra 
Sangathan to more districts/zonal -Hqrs through re-
deployment of existing manpower has since been 
approved. The Budget proposals for 2008-09 provide 
for the establishment of a Nehru Yuva Kendra under a 
District Youth Coordinator In every district. 

BYtement 

The details of the districts wherein Nehru Yuvga Kendrss have not been Established 

SI. No. State 

2 

1. Punjab 

No. of 
Districts 

3 

6 1. 

2. 

3. 

4. 

6. 

District Name 

4 

Nawanshahar 

Moga 

Muktsar 

SAS Nagar 

Bamala 
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1 2 3 4 , 
6. Taran Taran 

2. Uttaranchal 4 7. Rudraprayag 

8. Bageshwar 

9. Champawat 

10. Udhamslngh Nagar 

3. Haryana 3 11. Panch kula 

12. Fatehabad 

13. Jhajjar 

4. Delhi 6 14. North 

15. North East 

16. New Oalhl 

17. Central 

18. South We.t 

19. East 

2 20. Hanumangarh 
5. Rajasthan 

21. Karaull 

16 22. Jyotlba Phule Nagar 
6. Uttar Pradesh 

23. Baghpat 

24. Gautarn Budh Nagar 

25. Hathras 

26. Kannauj 

27. Mahoba 

28. Chitrakoot 

29. Kaushambi 

30. Ambadkar Nagar 

31. Shravasti 
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2 3 4 

32. Balrampur 

33. Sant Kablr Nagar 

34. Kuahlnagar 

35. Chandaull 

36. Sent Ravldas Nagar 

37. Auralya 

7. Bihar 4 38. Sheohar 

39. Lakhlaarai 

40. Shelkhpur 

41. Arwal 

8. Arunachal Pradesh 10 42. Tawang 

43. Weet Kameng 

44. East Kameng 

45. papum Pare 

46. Eut Slang 

47. Upper Slang 

48. Dibang Valley 

49. Chang lang 

SO. Tlrap 

51. Karung Kalse 

9. Nagaland 4 52. DlrrIaP.'r 

53. Peren 

54. Klphlre 

55. Longllng 

10. Manlpur 1 56. Imphal East 

11. Mlzoram 5 57. Mamlt 
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1 2 3 4 

58. KoIUlb 

59. Champhal 

60. Serchhlp 

61. Lawngtlal 

12. Trlpura 1 82. Dhalai 

13. Meghalaya 2 83. South Garo Hilla (Bagtvnara) 

64. RI Bhol 

14. West Bengal 85. Dakahln DlnaJpur 

15. Jharkhand 8 88. Kodenna 

67. Pakur 

88. Jam1ara 

69. Lathar 

70. Saralkela 

71. Sirndega 

16. Orissa 14 72. Bargarh 

73. Jha,.uguda 

74. Debagarh 

75. Bhadrak 

76. Jajapur 

77. Angul 

78. Nayagam 

79. Oajapatl 

80. Boudh 

81. Sonapur 

82. RayIIgada 

83. NabarangapUr 
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2 3 4 

84. Malkanglrl 

85. Jagatslnghpur 

17. Chhattlsgarh 8 86. Koriya 

87. t<awardha 

88. Dhamtari 

89. Dantewada 

90. Korba 

91. Jashpur Nagar 

92. Mahasamund 

93. Jagdalpur 

18. Madhya Pradesh 8 94. Umaria 

95. Neemuch 

96. Sheopur 

97. 8arwanl 

98. Dindori 

99. Ashoka Nagar 

100. Anoop Pur 

101. 8urhanpur 

19. G,ujarat 6 102. Patan 

103. Porbandar 

104. Anand 

105. Dahod 

106. Narmada 

107. Navsari 

20. Maharashtra 5 108. Nandurb.r 

109. Gondlya 
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1 2 3 

21. Kamataka 7 

22. Tamil Nadu 

23. Assam 4 

Centre for Stem Cell Science. 

1901. SHRI BALASHOWRY VALLABHANENI: Will 
the Minister of HEALTH AND FAMILY WELFARE be 

pleased to state: 

(a) whether a new Centre for Stem Cell Sciences 
has started functioning in Hyderabad; and 

(b) if so, the details thereof alongwith the objectives 
of the Centre? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) Yes, Sir. The Centre 
for Uver Research and Diagnostics (CLRD), Hyderabad, 
has been renamed as Centre for Stem Cell Sciences 
(CSCS). The primary objective of this unit is to carry 

4 

110. Hingoll 

111. Mumbal 

112. Wash 1m 

113. Bagalkot 

114. Koppa/ 

115. Gadag 

116. Haverl 

117. Devengere 

118. Charnarajanagar 

119. Udlpl 

120. Artyalpur (Krtshnaglr1) 

121. Chlrang 

122. Udalglrt 

123. Baksha 

124. Kamrup Metropolltlon 

out research in both basic and applied aspects In the 
area of Hepatology and Digestive ScIences. The focus 
of the CSCS is on stem cell research and development, 
stem cell production, stem cell therapies, stem cell 
based cord blood bank and simultaneously going to be 
involved in advanced education and expanding scientific 
knowledge in the field. 

Review of Private Sector 
Coal Mine. 

1902. SHRI CHANDRAKANT KHAIRE: Will the 
PRIME MINISTER be pleased to state: 

(a) whether it is a fact that coal mines are owned 
by public sector, private sector and Joint sector; 

(b) If so, the details thereof, State-wise; 
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(c) whether Govemmant are considering to review 
of private sector ownership of coal mines; 

(d) if so, the details thereof; and 

(e) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL (DR. OASARI NARAYAN RAO): (a) and (b) Coal 
mines are owned by either a public sector company or 
prlvat.. sector company or joint venture company. 

State 

Cll* 

2 

West Bengal 98 

Jharkhand 159 

Uttar Pradesh 4 

Madhya Pradesh 73 

Maharashtra 52 

Chhattisgarh 54 

Orissa 23 

Assam 5 

Andhra Pradesh 

Arunachal Pradesh 

Total 468 

• As on 1·10-2007 

Besides the mines owned by the Coal India Umlted 
(Cll), a public sector undertaking (PSU) and the 
Singareni COllieries Company Ltd. (SCCl), a JOint 
venture company of the Govemment of India and the 
Govemment of Andhra Pradesh, there are 181 coal 
blocks allocated to other public as well as private sector 
companies as on 31-12-2007. THe table below Indicate. 
the number of mines/coal blocks owned by Public Sector 
and Private Sector Companle.: 

Number of mlnesJblocks 

SCCl 

3 

55 

55 

PSUa other than 
Cil and SCCl 

4 

14 

26 

11 

9 

14 

17 

4 

1 

96** 

Private 
Companies 

5 

3 

23 

9 

14 

20 

15 

85 

•• The blocks allocated Jointly to public sector companies and private sector companies have been Indicated In pubic sector .. 

88 public sector compMiel account for major share of reserv ... 

(c) to (e) Blocks are being aliocated to Private 
sector companies as per the provisions of the Coal 
Mines (Nattonallsatlon~ Act, 1973 for specified end uses. 

A Bill, namely. the Coat Mine. (Natlonallsation) 
Amendment 81112000, was Introduced In the Rajya 
Sabha to· amend the CoalMinaa (NatlonaH.atlon) Act, 
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1973. The amendment Bill 888ks to allow an Indian 
company to undertake coal mining without the praeent 
restriction of captive end use. 

Outeourclng of Indian VI ... Pallport and 
OCI Card Service, 

1903. SHRI BRAJA KISHORE TRIPATHY: Will the 
Minister of EXTERNAL AFFAIRS be pleased to state: 

(a) whether the Government proposes to outsource 
Indian visa, passport and Overseas Citizenship of India 
card; 

(b) if so, the details thereof; 

(c) the action taken by the Government In this 
regard; and 

(d) the benefits that are likely to accrue as a result 
thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) to (d) 
With a view to avoid crowding at the Indian Missions! 
Posts with large number of passports and visa services, 
outsourcing of collection of application forms has been 
initiated in select Indian Missions/Posts. Indian Missions! 
Posts at Seoul, Tokyo, Kuala Lumpur, Washington, New 
York, Chicago, Houston .. San Francisco, Tel Aviv, 
Bangkok, Paris, Frankfurt, Colombo, Singapore, The 
Hague, Canberra, Sydney, Melbourne, Beijing, Shanghai, 
Islamabad, Dhaka, Chlttagong, and Milan have already 
outsourced collection of forms. Seventeen other 
Missions/Posts at London; Birmingham, Edinburgh, 
Ottawa, Vancouver, Toronto, Brussels, Riyadh, Jeddah, 
Moscow, Madrid, Abu Dhabi, Dubai, Kuwait, Berne, 
Stockholm and Vienna are In the process of outsourcing 
the collection of application forms. This will enable 
applicants to submit their applications in conditions of 
comfort. It will also enable the concerned Missions and 
Posts to spare more manpower for expeditious backend 
processing of applications, involving sell8itive aspects 

of work that cannot be outaourced. 

. Dlvet'8Ion 01 Rdon 

1904. SHRI SUGRrB SINGH: 

SHRI KISHANBHAI V. PATEL: 

Will the PRIME MINISTER be pleased to 8tat8: 

(a) whether the Planning Comml •• lon ha, 
conducted any Investigation regarding the reported 
diversion of ration allocated for the poor people In 
various States; 

(b) if so, the outcome thereof a/ongwIth the llat of 
States where such cases were noticed; 

(c) the details of the action taken by 1M Union 
Government against such Sta ... ; and 

(d) the steps taken by the Government to obeck 
such pilferage In future? 

THE MINISTER OF STATE IN TH£M.IMSTRY OF 
PLANNING (SHRI MN. RAJASEKHARAN): (a) The 
Planning Commtulon has not carried out any InveatI-
gatlon regarding the reported diversion of NIlan docated 
for the poor people In various Sta .... 

(b) and (c) Do not arise In view of anewer to (a, 
above. 

(d) Ministry of Consumer Aftai,., Food and ~ 
Distribution have taken meuu .... to check dlveralon of 
foodgralns under Targeted Public Distribution SyatMI 
(TPDS). The .. IlIIiclude rationalization of allocation of 
Wheat and Rice for APL categoYy, leIue of CItIzene' 
Charter and guideline. for greater involvement of 
Panchayati Raj Institution. in the functioning of TPOS. 
However, the main respon.,blllty for prevention of 
diversion of food grain vests with the concerned State 
Governments and UT Admlnl.tratlons, since m ...... 
relating to allocation offoodgralns within the StateIUT. 
issue of ration carda and eupeMl6onof the functioning 
of fair price shops come wIthfn their purview. 

shartng of ......... on. wIIh 
SAARC eoun ...... 

1905. SHRI ASAOUODIN OWAISI: WUI the PRIME 
MINISTER be pIeaNd to Itate: 
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(a) whether the Govemment has agreed to shant 
the data obtained through satelUte with other SAARC 
member countriea; 

(b) if 10. the detalll thereof alongwith the names 
of the countries with which such arrangements have 
been made; 

(c) whether the modalities have been worked out 
In thII regard; 

(d) If 10, the detaIIa thereof; and 

(e) the extent to which the SAARC countries are 
likely to be benefited .. a rHult thereof? 

THE MINISTER OF STATE IN THE PRIME 
MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN): (a) 
Ves, Sir. 

(b) India has been sharing the data obtained from 
the Indian Remote Sensing (IRS) Satelllt.. In the 
SAARC region, In the event of certain major natural 
dilaltel'l. Indian Space R .... rch OrganII81ion, .. a 
member of the Intemational Co-operatlon mechanism 
among space agencies for aupportlng dlsa.ter 
management, has provided data from IRS satelllt.a to 
SrI Lanka for the tsunami affected areas; and to the 
SIDR cyclone affected are .. In Banglade8h. Data from 
IRS .. tenltes la aIIO utilized by Nepal and MaIdIvee. 

(c) and (d) No specific modalities have been 
WOIbd out with SAARC countries. 

(e) Timely Information about damage due to natural 
disasters will help SAARC countries in taking up relief 
and rehabilitation measures. 

[Translation] 

AMI,..... about tt.IIh 
w.tt.re8chelMe 

1906. aHRI PRABHUNATH SINGH: 

SHRI K.C. PALLANI SHAMV: 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the detalls of the ualatance being provided by 
the Govemment to the poor and needy patients; 

(b) whether the poor and needy patients are faCing 
lot of difficulties In getting their medical facilities provided 
by the Government; 

(c) If so, the reuonl therefor; 

(d) If 10, whether the Government has made any 
arrangement for creating awareness about various health 
welfare schemes of the Governrnent; and 

(e) If so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRV OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): <a) to (e) linder Rastriya Arogya 
Nldhi, financial assistance can be given to patients, living 
below poverty line who are lufferlng from major life 
threatening diseases, to receive medical treatment at 
any of the super speciality h08pltalslinstitutlons or other 
government hospitals. Furthermore, to provide 
assistance to the poor and needy patients with apecial 
focus on marginalized and underaerved populations In 
18 high focus statea(elght erstwhile EAG states, eight 
North Eastern states and states of Jammu and Kashmir 
and Himachal Pradesh), govemment has also launched 
National Rural Health Mlsalon (NRHM). 

NRHM envisages establishment of a fully 
functional, decentralized health delivery system with 
sharper focus on intra and inter-sectoral convergence 
for optimal utilization of resources. 

NRHM seeks to ameliorate the difficulty faced by 
needy patients In ge~ng medical facilities and provides 
acce .. lbIe, affordable,accountable, effective and reliable 
primary health care facilities, especially, to the poor and 
vulnerable sections of the population. 

NRHM provldea overarchlng umbrella to existing 
National Programmea of Health and Family Welfare 
including RCH-II. National Dlaease Control Programrnes 
and Integrated dlsea .. surveillance. Further, It 
addre .. es the Issue of health In a sector-wide manner 
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addressing sanitation and hygiene, nutrition and safe 
drinking water as basic detenninants of good health. 

As part of NRHM, states have undertaken wide 
dissemination of entitlements of community at various 

levels. Extensive capacity building of health providers 
has also been undertaken to respond to the entitlements 
as per the Indian Public Health Standards under NRHM. 

[English] 

Change. In Highly Skilled Migranta 
Programme by U.K. 

1907. SHRI FRANCIS FANTHOME: 

SHRI MILIND DEORA: 

DR. K.S. MANOJ: 

SHRI BALASHOWRY VALLABHANENI: 

SHRI CHENGARA SURENDRAN: 

Will the Minister of OVERSEAS INDIAN AFFAIRS 

be pleased to state: 

(a) whether the Government has received any 
information that U.K. has Introduced certain changes In 
highly skilled migrants programme which prevents Indian 
doctors/migrants from specialized training programme; 

(b) if so, the details thereof; 

(c) whether the Indian Government has taken up 
the matter with the Government of U.K. in this regard; 

and 

(d) if so, the outcome thereof? 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS 

(SHRI VAYALAR RAVI): (a) Yes, Sir. 

(b) The UK Government has revised the Highly 

Skilled Migrant Programme (HSMP) as part of UK 
Government's Five.Year Strategy for Asylum and 

Immigration published In 2005 to streamline more than 
80 existin; routes of entry into the UK. The new Point 
Based System (PBS) will streamline the existing routes 
into 5 broad tiers to facilitate entry for all those coming 
to work or study by making selection criterion (qualifi· 

cation, age, previous earnings etc.) more objective and 
transparent. Each of the 5 tiera will have different 
conditions, entitlements and entry clearance checks. 

The UK Prime Minister has launched the first stage 
of the new PBS from Feb. 29, 2008. All highly skilled 
foreign nationals currently working In the UK who wI.h 
to extend their stay need to apply under the new aystem. 
PBS TIer I will replace the HSMP. Thle tier, which wiU 
be opened to any highly skilled worker with IUfflclent 
points, will be implemented in India from April 1, 2008. 
The changes envilaged in the immigration rul.. falla 
under UK's domestic law. 

(c) The matter has been taken up by the 
Government and the High CommiSllon of India in 
London with concerned UK authorities from time to time 
including at the time of visit of Gordon Brown, UK's the 
then Chancellor of the Exchequer from 17·18 January, 
2007 and UK Prime Ministe"s vilit to India in January, 
2008. 

(d) The Joint Statement signed by the two Prime 
Ministers at the conclusion of the India-UK Summit on 
January 21, 2008 noted the Importance of facilitating 
movement of profe .. lonals aero.. a broad range of 
lectors of Interest to both 81des. 

Promotion of Medicinal Planta 

1908. SHRI NAND KUMAR SAl: 

SHRI K.C. PALLANI SHAMY: 

Will the Minister of HEALTH AND FAMILY 
WELFARE be ple8l8d to state: 

(a) whether there 18 lack of awarene .. among the 
people regarding usage of medicinal plants in the 

country; 

(b) if 80, the efforts made by the Union Government 
to encourage the users and farmers engaged in the 
farming of medicinal plant's in the country; 

(c) the funds allocated by the Medicinal Plant 
Board8 for the same during the last three years and 
the current year, State-wise, year.wise; and 
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(d) the details of the export promotion zones 

established by the Medtclnal Plant Boards In various 

States? 

THE MINISTER OF STATE IN THE MINISTRY OF 

HEALTH AND FAMUoY WELFARE (SHfUMATI 

PANABAKA LAKSHMI): (a) to (c) Government has set 

up Medicinal Plants Board to coordinate activities for 

development of medicinal plants sector. The Board has 

been implementing schemes for various promotional 

activities which Include programmes on Information, 

Education and Communication (IEC) activities viz. 

Semlnars/TrainingM'ortc8hops etc. The objective Is to 

create greater awareness amongst all stake holders 

including the users and farmers about the usage, 

importance, need and steps requied for development of 

medicinal plan1I. Enclosed StatM1ent , and " ant the 
details of projects sanctioned anct fundi atlocat8Ct by 
Nattonll Medlclnat Planta Board· for auch actIvItIM during 
the year 2004-05, 2005-06, 2006-07 and the CUtl'8nt 
year. 

Development of medicinal plants has also been 
Included as one of the components under Centrally 
Sponsored Scheme of "Natlonal Horticulture MlalIon" 
Implemented by Department of Agriculture and 
Cooperation. Training of farmers and exposure visits 
within and outside the state are the activities supported 
for technology dissemination on horticultural crops 
Including medicinal and aromatic plants. 

(d) No export promotion zones have been 
established by the Medicinal Planta Board so far. 
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MR. SPEAKER: I adjourn the House to meet again 
at 1 o'clock afternoon when the discueslon on General 
Budget will be taken up. 

11.08 hr •• 

The Lok Sabha then adjoumed till Thirteen of the Clock 

13.00 hr.. 

The Lok Sabha re-assembled at Thirteen of the Clock. 

[SHRI MOHAN SINGH in the Chait1 

(Eng/ish] 

SHRI BASU DEB ACHARIA (BANKURA): Sir, I 
have given notlce ... (lnterruptions) 

MR. CHAIRMAN: Now, we take up Papers to be 
laid on the Table. 

PAPERS LAID ON THE TABLE 

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI B.K. HANDIQUE): On behalf of Shri 
Mani Shankar Alyar, I beg to lay on the Table-

(1) A copy each of the following papers (Hindi 
and English versions) under sub-section (1) of 
section 619A of the Companies Act, 1956:-

(a) (i) Statement regarding Review by the 
Government of the working of the North 
Eastern Handicrafts and Handlooms 
Development Corporation Limited, Shillong, 
for the year 2006-2007. 

(Ii) Annual Report of the North Eastern 
Handicrafts and Handlooms Development 
Corporation Limited, Shillong, for the year 
2006-2007, alongwith Audited Accounts 
and comments of the Comptroller and 
Auditor General thereon. 

[Placed in Library, S86 No. LT 820412008] 

(b) (i) Review by the Governrnent of the working 
of the North Eastern Regional Agricultural 
Marketing Corporation, Guwahatl, for the 
year 2006-2007. 

(ii) Annual Report of the North Eastern 
Regional Agricultural Marketing 
Corporation, Guwahatl, for the year 2006-
2007, along with Audited Accounts and 
comments of the Comptroller and Auditor 
General thereon. 

(2) Two statements (Hindi and English versions) 
showing reasons for delay In laying the 
papers mentioned at (1) above. 

[Placed in Library, See No. L T 820512008] 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): I beg to lay 
on the Table-

(1) A copy each of the following Notifications 
(Hind) and English versions) under sub-
section (3) of section 24 of the Passports Act, 
1967:-

(I) The Passport (Amendment) Rules, 2007 
published In Notification No. G.S.R.43(E) 
In Gazette of India dated the 22nd 
January, 2008. 

(II) The Passport (Amendment) Rules, 2008 
published In Notification No, G.S.R. 103 
(E) In Gazette of India dated the 22nd 
February, 2008. 

[Placed In Library, See No. LT 8206/2008] 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MtNISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI SURESH' I 

PACHOURI): I beg to lay on the Table-

(1) A copy of the Detailed Demands for Grants 
(Hindi and English versions) of the Ministry 
of Personnel, Public Grievances and 
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[Shri Suresh Pachourl] 

Pensions and Union Public Service 
Commission, for the year 2008-2009. 

[Placed in Library, See No. LT 8207/2008] 

(2) A copy of the Himachal Pradesh Administra-
tive Tribunal (Salaries and Allowances and 
Conditions of Service of Chairman, Vice-
Chairman and Members) Amendment Rules, 
2008 (Hindi and English versions) published 
in Notification No. G.S.R.84(E) in Gazette of 
India dated the 12th February, 2008 under 
sub-section (1) of section 37 of the 
Administrative Tribunals Act, 1985. 

[Placed in Library, See No. LT 8208/2008] 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): I beg to lay on the Table--:. 

(1) (i) A copy of the Annual Report (Hindi and 
English versions) of the Central Council 
for Research in Homoeopathy, New Delhi, 
for the year 2006-2007, alongwith Audited 
Accounts. 

(ii) A copy of the Review (Hindi and English 
versions) by the Government of the 
working of the Central Council for 
Research in Homoeopathy, New Delhi, for 
the year 2006-2007. 

(2) Statement (Hindi and English versions) 
showing reasons for delay in laying the 
papers mentioned at (I) above. 

[Placed In Library, See No. L T 8209/2008] 

(3) (i) A copy of the Annual Report (Hindi and 
English versions) of the Central Council 
of Indian Medicine, New Delhi, for the year 
2006-2007, alongwith Audited Accounts. 

(Ii) A copy of the Review (Hindi and English 
versions) by the Government of the 
working of the Central Council of Indian 

Medicine, New Deihl, for the year 2006-
2007. 

(4) Statement (Hindi and English versions) 
showing reasons for delay in laying the 
papers mentioned at (3) above. 

[Placed in Library, See No. LT 821012008] 

(5) (i) A copy of the Annual Report (Hindi and 
English versions) of the Central Council 
for Research in Ayurveda and Siddha, 
New Delhi, for the year 2006-2007. 

(Ii) A copy of the Annual Accounts (Hindi and 
English versions) of the Central Council 
for Research in Ayurveda and Siddha, 
New Delhi, for the year 2006-2007, 
together with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English 
versions) by the Government of the 
working of the Central Council for 
Research In Ayurveda and Siddha, New 
Delhi, for the year 2006-2007. 

(6) Statement (Hindi and English versions) 
showing reasons for delay In laying the 
papers mentioned at (5) above. 

[Placed In Library, See No. LT 8211/2008] 

(7) (i) A copy of the Annual Report (Hindi and 
English versions) of the National Institute 
of Unan! Medicine, Sangalore, for the year 
2006-2007, alongwith Audited Accounts. 

(Ii) A copy of the Review (Hindi and English 
versions) by the Government of the 
working of the National Institute of Unanl 
Medicine, Sangalore, for the year 2006-
2007. 

(8) Statement (Hindi and English versions) 
showing reasons for delay in laying the 
papers mentioned at (7) above. 

[Placed in Library, See No. L T 821212008] 



841 Papers Laid PHALGUNA 22, 1929 (SAKA) Papers LMI 842 

(9) (I) A copy of the Annual Report (Hindi and 
English versions) of the Institute for Post 
Graduate Teaching and Research in 
Ayurveda, Jamnagar, for the year 2006-
2007, alongwith Audited Accounts. 

(II) A copy of the Review (Hindi and English 
versions) by the Government of the 
working of the Institute for Post Graduate 
Teaching and Research In Ayurveda, 
Jamnagar, for the year 2006-2007. 

(10) Statem~nt (Hindi and English versions) 
showing reasons for delay in laying the 
papers mentioned at (9) above. 

[Placed in Library, See No. LT 821312008] 

(11) A copy of the Prevention of Food Adulteration 
(3rd Amendment) Rules, 2007 (Hindi and 
English versions) published in Notification No. 
G.S.R. 707(E) in Gazette of India dated the 
13th November, 2007 under sub-section (2) 
of section 23 of the Prevention of Food 
Adulteration Act, 1954. 

[Placed in Library, 589 No. LT 8214/2008] 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): On behalf of Or. Desar! Narayan 
Rao, I beg to lay on the Table-

(1) (I) A copy of the Annual Report (Hindi and 
English versions) of the Coal Mines 
Provident Fund Organisation, Dhanbad, for 
the year 2004-2005 alongwlth Audited 
Accounts. 

(II) A copy of the Review (Hindi and English 
versions) by the Government of the 
working of the Coal Mines Provident Fund 
Organisation, Dhanbad, for the year 2004-
2005. 

(2) Statement (Hindi and English versions) 
showing reasons for delay in laying the 
papers mentioned at (1) above. 

[Placed in Library, SB8 No. LT 8215/2008] 

(3) A copy each of the followfng papers (Hindi 
and English versions) under sub-section (1) 
of section 619A of the Companies Act, 
1956:-

(i) Review by the Govemment of the wortdng 
of the Neyvell Lignite Corporation limited, 
Chennal, for the year 2006-2007. 

(Ii) Annual Report of the Neyvell Lignite 
Corporation Limited, Chennal, for the year 
2006-2007, alongwlth Audited Accounts 
and comments of the Comptroller and 
Auditor General thereon. 

(4) Statement (Hindi and English versions) 
showing reasons for delay In laying the 
papers mentioned at (3) above. 

[Placed in Library, See No. LT 821612008] 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS 
(SHRI K.H. MUNIYAPPA): I beg to lay on the Table-

(1) (i) A copy of the Annual Repon (Hindi and 
English versions) of the National Institute 
for Training of Highway Engineers, NoIda, 
for the year 2006-2007 a10ngwlth Audited 
Accounts. 

(Ii) A copy of the Review (Hindi and English 
verSions) by the Government of the 
working of the National Institute for 
Training of Highway Engineers, NoIda, for 
the year 2006-2007. 

(2) Statement (Hindi and English versions) 
showing reasons for delay In laying the 
papers mentioned at (1) above. 

[Placed in Library, SB8 No. LT 8217/2008) 

(3) A copy each of the following Notifications • 
(Hindi and English versions) under section 10 
of the National Highways Act, 1956:-

(i) S.O. 2170 (E) published In Gazette of 
India dated the 24th December, 2007 

" 
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[Shrimati Panabaka Lakshmi] 2008 regarding acquisition of land for 
building (widenlnglfour-Ianlng etc.), malnte-

declaring Highways mentioned therein to nance, management and operation of 
be National Highways. different stretches of National Highway No. 

(ii) S.O. 247(E) published in Gazette of India 21 (Kurali-Kiratpur section) in the State of 

dated the 5th February, 2008 directing that Punjab. 

the development and maintenance of the (viii) S.O. 1905 (E) published in Gazette of 
stretch of National Highway No. 39 • India dated the 12th November, 2007 
(Maran-Imphal section) in the State of making certain amendments in the 
Manlpur shall be exercised by the Border Notification No. S.O. 528(E) dated the 9th 
Roads Organisation. April, 2007. 

(iii) S.O. 248 (E) published in Gazette of India (Ix) S.O. 2154(E) published In Gazette of India 
dated the 5th February, 2008 making dated the 18th December, 2007 containing 
certain amendments in the Notification No. corrigendum to the Notification No. S.O. 
S.O. 1096(E) dated the 4th August, 2005. 1017(E) (in Hindi version only) dated the 

(iv) S.O. 2163 (E) published in Gazette of 26 June, 2007. 

India dated the 19th December, 2007 (x) S.O. 2152(E) published in Gazette of India 
authorizing Joint Secretary, Bodoland dated the 18th December, 2007 containing 
TelTitorial Council to acquire land, for corrigendum to the Notification No. S.O. 
building (widening/four-Ianlng etc.), 1018(E) dated the 26th, June, 2007. 
maintenance, management and operation 
of National Highway No. 31 in the State (xi) S.O. 2153(E) published in Gazette of India 

of Assam. dated the 18th December, 2007 autho-
rizing the Officers mentioned therein to 

(v) S.O. 97 (E) published In Gazette of India acquire land for building (wldenlng/four-
dated the 1st February, ~OO7 authorizing laning etc.), maintenance, management 
Additional Deputy Com~issioner, Jorhat to and operation of the National Highways 
acquire land for building (wldenlng/four- No. 12 in the State of Rajasthan. 
lanlng etc.), maintenance, management 

(xII) S.O. 53(E) published in Gazette of India and operation of National Highway No. 37 
(Jorhat-Dlbrugarh section) in the State of dated the 9th January, 2008 regarding 

Assam. acquisition of land for building (widening! 
four-Ianlng etc.), maintenance, manage-

(vi) S.O. 142(E) published In Gazette of India ment and operation of the National Hlgh-
dated the 24th January, 2008 regarding ways No. 76 In the State of Rajasthan. 
acquisition of land for building (widening! 

(xiii) S.O. 126(E) published in Gazette of India four-Ianing etc.), maintenance, manage-
ment and operation of National Highway dated the 22nd January, 2008 authorizing 

No. 22 (Zlrakpur-Parwanoo section and the Officers mentioned therein to acquire 

Pinjore-Kalka-Parwanoo bypass) in the land for building (wldenlnglfour-Ianing etc.), 
maintenance, management and operation State of Himachal Pradesh. 
of the National Highways No. 11 (Jalpur-

(vii) S.O. 140(E) and S.O. 141(E) published In Reengus section), Including construction 
. Gazette of India dated the 24th January, of bypasses, in the State of Rajasthan . 
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(xiv) S.O. 163 (E) published in Gazette of India 
dated the 29th January, 2008, rescinding 
the Notification No. S.O. 1537(E) dated 
the 13th September, 2007. 

(xv) S.O. 245 (E) published in Gazette of India 
dated the 5th February, 2008 regarding 
acquisition of land for building (widening! 
four-Ianing etc.), maintenance, manage-
ment and operation of the National 
Highways No. 3 (Agra-Gwalior section) in 
the State of Rajasthan. 

(4) Statement (Hindi and English versions) 
showing reasons for delay in laying the 
papers mentioned at item No. (v) of (3) 
above. 

[Placed in Library, See No. L T 821812008] 

(5) A copy of the Highways Administration 
(Amendment) Rules, 2007 (Hindi and English 
versions) published in Notification No. S.O. 
2171(E) in Gazette of India dated the 24th 
December, 2007 under sub-section (3) of 
section 50 of the Control of National 
Highways (Land and Traffic) Act, 2002. 

[Placed in Library, See No. LT 8219/20081 

(6) A copy of the Notification No. S.O. 120(E) 
(Hindi and English versions) published in 
Gazette of India dated the 21st January, 2008 
appointing the Project Directors of the 
National Highways Authority of India 
mentioned therein to exercise the powers and 
the discharge the functions conferred upon 
under various sections of the Control of 
National Highways (Land and Traffic) Act, 
2002, issued under sub-section (1) of section 
20 of the said Act. 

[Placed In Library, See No. LT 8220/2008] 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): I beg to lay on the Table-

1. A copy of the Notification No. S.O. 55(E) 
(Hindi and English versions) published In 
Gazette of India dated the 9th January, 2008 
regarding racognltlon of Environmental lab0-
ratories mentioned therein issued under 
sections 12 and 13 of the Environment 
(Protection) Act, 1986. 

[Placed In Library, See No. L T 822112008] 

(2) (i) A copy of the Annual Report (Hindi and 
English versions) of the National 
Biodiversity Authority, Chennal, for the 
year 2005-2006, along with Audited 
Accounts. 

(Ii) A copy of the Review (Hindi and English 
versions) by the Government of the 
working of the National Biodiversity 
Authority, Chennal, for the year 2005-
2006. 

(3) Statement (Hindi and English versions) 
showing reasons for delay In laying the 
papers mentioned at (2) above. 

[Placed in Library, See No. L T 8222/2008] 

(4) (i) A copy of the Annual Aeport (Hindi and 
English versions) of the Gobind Ballabh 
Pant Institute of Himalayan Environment 
and Development, Almora, for the year 
2006-2007, along with Audited Accounts. 

(Ii) A copy of the Review (Hindi and EngIJah 
versions) by the Government of the 
working of the Gobind Ballabh Pant 
Institute of Himalayan Environment and 
Development, Almora, for the year 2006-
2007. 

(5) Statement (Hindi and English verelona) • 
showing reasons for delay In laying the 
papers mentioned at (4) above. 

[Placed in Library, See No. L T 8223/2008] 

" 
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(6) (i) A copy of the Annual Report (Hindi and 
English versions) of the Centre of 
Excellence on Medicinal Plants and 
Traditional Knowledge, Foundation for 
RevltaUsatlon of Local Health traditions, 
Bangalore, for the year 2006-2007, 
alongwlth Audited Accounts. 

(Ii) A copy of the Review (Hindi and English 
versions) by the Government of the 
working of the Centre of Excellence on 
Medicinal Plants and Traditional 
Knowledge, Foundation for Revltalisatlon 
.,f Local Health Traditions, Bangalore, for 
the year 2006-2007. 

(5) Statement (Hindi and English versions) 
showing reasons for delay In laying the 
papers mentioned at ~6) above. 

[Placed in Library, See No. LT 8224/2008] 

{English} 

MR. CHAIRMAN: Item No.9. Ch. Lal Singh-not 
present. 

13.01 hr •• 

THE COMMITTEE ON THE WELFARE OF 
SCHEDULED CASTES AND SCHEDULED 

TRIBES 

Study Tour Report 

{Translation} 

SHRI RATILAL KAUDAS VARMA (Dhondhaka): I 
beg to lay on the Table a copy of the Report (Hindi 
and English version~ of the Study Tour of the 
Committee on the Welfare of Scheduled Castes and 
Scheduled Tribes on their visit to Mumbal, Madural, 
Chennai and Thiruvananthapuram during June. 2007. 

13.01 Va hr.. 

COMMITTEE ON GOVERNMENT 
ASSURANCES 

22nd Report 

{English} 

SHRI HARIN PATHAK (Ahmedabad): I beg to 
present the Twenty-second Report (Hindi and English 
versions) of the Committee on Govemment Auurances 
regarding requests for dropping of &lsurances. 

13.02 hr •• 

DEMANDS FOR SUPPLEMENTARY 
GRANTS-GENERAL, (2007-08) 

{English} 

THE MINISTER OF FINANCE (SHRI P. 
CHIDAMBARAM): I beg to present a statement (Hindi 
and English versions) showing the Supplementary 
Demands for Grants In respect of the Budget (General) 
for 2007-08 . ... (Interruptions) 

{Translation] 

MR. CHAIRMAN: Chaudhary Lal Singh ji, has 
come. Item NO.9. 

13.02Y2 hr •. 

COMMITTEE ON PRIVATE MEMBERS' 
BILLS AND RESOLUTIONS 

35th Report 

{English] 

CHAUDHARY LAL SINGH (Udhampur): I beg to 
present the Thirty-fifth Report (Hindi and English 
versions) of the Committee on Private Members' Bills 
and Resolutions. . .. (Interruptions) 



849 PHALGUNA 22, 1929 (SAKA) Matters Under Ru. 377 850 

13.03~ h .... 

MAlTERS UNDER RULE 3n* 

[Translation] 

MR. CHAIRMAN: All the notices related to Rule 
377 may be treated as laid on the Table. 

( Interruptions) 

(I) Need to give clearance to the drinking water 
projects of Andhra Prade.h under Centrally 
Spon.orad Scheme. 

[English] 

SHRI MADHU GOUD YASKHI (Nlzamabad): The 
Stale Government of Andhra Pradesh has submitted 
number of proposals under centrally sponsored schemes 
for providing safe drinking water to the people In state 
of Andhra Pradesh. These schemes are stili pending 
with Union Government. 

I request the Union Government to clear the 
pending schemes and sanction the funds as required 
by the State Government of Andhra Pradesh so that 
the work on the schemes Is started early. 

(II) Need to re.tore the quota of foodgraln. 
under POS In Utlarakhand 

[Translstlon] 

SHRI BACH I SINGH RAWAT 'BACHDA' (Almora): 
Public Distribution system has failed in India especially 
In Uttarakhand. Cultivation in the hilly areas of 
Uttarakhand is negligible and the means of livelihood 
are also very limited. On account of this, most of the 
people of this area depend on foodgrains given through 
fair price shops. 

The crops of this area have been damaged due 
to drought, heavy snowfali and hailstorms and on the 
other hand the prices of other essential commodities 
like wheat, rice, sugar etc in the open market are 
skyrocketing. On account of the drastic reduction in 

"Treated 88 laid on the Table. 

foodgrains quota for Uttarakhand by the Union 
Govemment, the situation has further deteriorated. Due 
to this, the survival of the people living below the poverty 
line has become difficult. 

The godowns located at higher aJtltude are lying 
vacant. Ration quota of the people living below the 
poverty line has been reduced and foodgrain dlatrlbutlon 
to the people living above the poverty line has been 
stopped. 

In this situation, I would like to request the Union 
Government that foodgralns may be made available to 
the people of that area as before by allocating additional 
foodgralns to the Uttarakhand State at the earliest. 

(III) Need to con.truct a dam over river Betwa 
for mitigating the problem of water ehOl'tllge 
In Bundelkhand region. 

SHRI BHANU PRATAP SINGH VERMA (Jalaun): 
On account of the absence of rainfall for the last four 
years in Bundelkhand, the farmers of that area are on 
the verge of starvation. Cattle are also dying due to 
unavailability of water and fodder for them. 

So, I would like to demand Union Govemment that 
dams may be constructed over the river Betwa at 
Prahladghat near Eruch In Dlkoll village below Uphu 
Kanal and Kotra nagar and above Rewa Nath In Sikri 
Vyas Maula and below Khamaghat to store water. If 
Pachnada dam Is constructed as demanded eartler, the 
farmers of the entire Bundelkhand will get water for 
irrlgatJen from these projects and will get benefit. It will 
also help In tackling drought conditions In future and 
the farmers could be saved from the possibility of suicide 
as well as the lives of cattle could also be protected. 

(Iv) Need to confer Bharat Ratna Award on Dr. 
81r Harl Singh Gaur and accord the atldue 
of a Central Unlv .... lty to Sagar UnlveraJty, 
Madhya Pradeah. 

SHRI VIRENDRA KUMAR (Sagar): This Is 
diamond jubilee year of Or. Sir, Harl Singh Gaur 
University. Hon'ble Minister of Human Resourc. 
Development had also graced the diamond Jublle. 
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celebration programme of the university in which he 
himself mentioned that in Madhya Pradesh the status 
of Central University should be accorded first of all to 
the Sagar University. This university holds a special 
place from several points of view. Presently all the 
Pharmacy colleges In Madhya Pradesh have teachers 
of the Sagar University. Geology and Criminology are 
given priority in educational fieid of Madhya Pradesh. 
Dr. Sir Hari Singh Gaur had the dream to make this 
university at par with the Cambridge University and he 
had invested his life long earnings to set up this 
university. There is not even a single Central University 
in Madhya Pradesh. 

So, I would like to request the Union Govemment 
that besides honouring Dr. Sir Harl Singh Gaur with 
Bharat Ratna, Sagar University may be accorded the 
status of a Central University. 

[English] 

(v) Need to give approval to propoul. of the 
Government of Gularat for tha border road 
prolect. linking Kutch and Bana.kantha 
dlatrlcta of the State 

SHRI P.S. GADHAVI (Kutch): The State 
Government of Gujarat submitted a proposal for the 
constructiorv'improvement of border road linking Ghaduli-
Hajpur-Khavda-Santalpur (8 stretches totaling 151.7 
klns) joining Kutch and Banaskantha district. The State 
Government would be In a position to execute the work , 
which was Initially estimated to cost Rs. 84.95 crores 
but estimated to cost Rs. 127.119 Crores. The proposed 
work would be completed within 12 months from the 
date of commencement of the work. The stretch of 151 
Kms is needed to connect the missing links in the area 
facing Greater Rann of Kutch so that the mobility and 
accessibility of our security forces to improve further to 
maintain vigil in an effective way. 

The ancient historic site of Dholavira has been 
declared as a heritage site of the HarappaR age which 
is of tourist importance. Construction of Khavda -
Dholavira stretch will boost tourism activities as tourists 

will find It easily accessible from Bhuj which Is the 
District HO of Kutch District. Today to reach this site 
from BhuJ town via Bhachau and Rapsr takes about 
half a day. After completing of the above mentioned 
stretch (Khavda - Dholavlra), It would be possible to 
reach Dholavira from Bhuj In 2.5 hrs via Khavda-
Kunaria-Dholavira route. This will help tourists to visit 
Dholavira and come back to Bhuj the same day. 
Construction of the road will make the mobility much 
easier. This will solve problems of BSF for getting fresh 
drinking water on dally basis. Once the roads are 
constructed, water pipeline can also be laid along 
roadsides. This will help cutting ttie daily recurring 
expenditure of providing water through Tankers. 

Keeping the above facts in view, I urge upon the 
Government to approve the revised estimate of Rs. 
127.119 Crores as submitted by Government of Gujarat 
so that the project can be taken up as Immediately as 
possible. 

(vi) Nead to unction the edma ... aubmm.d by 
the Government of Rala.than for National 
Highway Projects In the State. 

[Translation] 

PROF. RASA SINGH RAWAT (Ajmer): In July 
2007, the Government of Rajasthan had submitted to 
the Union Government an estimate amounting to Rs. 
253.84 crore for 39 works under the annual plan 2007· 
2008 for the National Highways In the state seeking Its 
sanction. However, till now 15 estimates amounting to 
only Rs. 77.69 crore have been sanctioned by the Union 
Government. Besides, the estimatee for other works 
have also been prepared, however, in view of the non-
sanction of earlie': estimates, they have not been 
submitted to the Union Govemment. On account of the 
delay in the sanction of the estimates sent by the State 
Government, there is unnecessary delay In the 
completion of works and the allocated funds are also 
not utilized In time. In the said context, the State 
Government had also given suggestion to the Union 
Ministry in the meeting held on 11-9-2007 that the 
process which is adopted by the Ministry of Rural 
Development for sanctioning works under the Pradhan 



PHAlG~" 22, '_(&AKA) 

MI";~;~:S.~)/O~~\~ be.:~pte~ 
by •. ,.be.MV'l~_try .of ,: $li\lPPlng, • RC?.o ,Tr.a{l8Pa,1· and 
~ !Md.~.Uar ¥AQtI9(l!flg;!Of Nati~ HJgh~8 
.' ... .MIn.tJiY,may ,'-Y. _n,"nonns, for "".~ng 
oC.ltirnattl, 1.fl<t . .(Iel-q.a. pow!lr to. ,the State 
Govlmmenta.;,to ·1eIICUon..u,... .. ·I. ,done Io.~ 
Road Fund,W~ : ftc :tftis, 8UQgestio{J I, ·.~",it 
will ensure timely sanctioning of the estimates and can 
aiso expedfteworksfor better' maintenance and 
d8v~iopment'6(Natlonal Highways. ".-

,- -', I, i' 4 - • 

. So. t WIDIIIId./ika..to requestthl UnlonGMmment 
that· 8IAImat88 01 various NatiQul:! ,HighWlaYe. ,.W1~ 
annual plan 2007-08 aent by the Rajuthan,GoYemment 
may be s~nctioned at the earliest and keeping in view 

":' -.... ':-'~ \' :'; t"~ ('i . ~ -' 'j'! _. ,." , - ", ." " " "'. _ : 

the .. suggestioha"given' by the Stllte' Go~~rnm'nt 
a~.~r.~fHat~ "~~~~~SSh~Uld be ~ake.n·'I~me~ateIY In 
t~IS, !,pard, .' '.. 

i.. ',' '. I" '!'f' : ~ " ,~ 

{English] . " /,' 

(vII) Need to provide Intereat-free educattan ., 
to atucanta 

. - ,~, . ";;' .. 

'. "SMRt A.V.:BELLARMtN (Nagerc.oH): The 
announctment.'of~-walver of agricultural loans to aanau 
atIIdntalgitl8l.farmeraiin ,tneGeneral .Budget arrwunting 
tG'·R.; 60;roOlareClMng umversal;appreoiatlon. tBut,tt 
is 'a . Matter i-Of':~uat, ccmoem that them 'is total ,silence' 
i~:'th&rrraa.r of waNer of Interelt·on Education loan. 
*OtlOned >by' tn., banks. The, 'Governmaat hal' 
8M~d that>iEdllCBtlon 'loan . wUl be .anctlened to. 
8IigIbIe studentl .upto; four lakhs without. ~ oollateral 
secotIty iOr8fJlMY. One of the prime condlticlns stipulated. 
bY ·the'bal'fk& whllt ".nctloni"Q the loan :Is that the 
repayment should be made tram . the date; . the student 
ge~employ'ed or three years after the completion of the 
~W,dilit~, ~~i~~,,~J. i~.~~~I~r. I~ is.pertinent.to.n~ention at 
t~I~,. j4n~~re" (n·elther. case the. Interest charged at 

~~~~nf ,~~~ . ~ppliCB!>'~ to commerci81 advances. \y11i 
cause a heavy burden on the students. 

." ~Th~~~bj~iJ8 ~i'~~R~';~~v~~c~)s .~~ HeJPthe Poor 
parents to send their' wards for professional courses. 
Most ~·ith*' .aMl a,. .. .poor.~llndllgrloultural· persons 
andlmiddleclilll~poar:l*>rH ~ruraJ .• nd,~ .• lum 

areas. The waiver of Interest on ~PQf1, ~ ~"'II,~ 
a great relief for them. In this context It Is to be brought 
to ,the JciM notice' ;of,.,.·1 eo......,itieftt ... the"benb" 
haw 'made' a ·~I'd,teVlilcJn·;ItI~I_e· 
len(!lng: ratefeduefn.fttw'Nta1l'leIWJftO'.'fOrIOir .,. 
and' house loans Which Is mOitlt· av8ll8tl t;f·tMMamY; 
layer of 1tie soclety. " .: .".;, ~,,;, '·~!i":~,.: 

I. thertfor .. appe~ to ~ G~~~me~'·tQ~l~r 
total wal.v.rot ~uc:aU,on .1o~~,.ady~d eo far".nQ 
~n~ry instru~0a:t8 .to'iflSl to. ~OI;\.IQ"~.~ 
free education 1oane.. . . " 

..' t . . - ~ I ,': ',- , ~ •• 

(vIII) Need to ban the entry'Of·~J'" "m' 
mlnh1Q .. qt .. JnClo .... u~,frqm ...... WMtem 
,0.- of ~.C94.I~ i' , •. " 

'SHRI P. RAJENDAAN (Qut/on}: Thereeent 
decrsloh 0'1 the Gov&rnment oftndhl ' ~ attbW PDt for 
mining of preciOus $and 'frorn~ tlie'W8't"eo8*t'0f 'the i 

country: partiCUtar1y th8very pfecloua"irii'ne'" '8antf ~ 
the Ketal. Cbsst \NiH en~iI IridIS~tt.r8'.J(PIOftatfOn of ~ , 
pr~W_,~¥.r~reigD%'IJJRM\ ... ,~m-a~on 
of this s""$8c.tQ~ Will.~ ~tQr~~tl~rM' to the 
security of the nation and detrimental to our nat/onal 
int&rfsts. Indfscrtminate 'private-·'l'tHntno<wttf 'cause 
at1verse envllronmental problema iaftdtha~ tnt 
livelihoOd of'the ftlherrrlen ·eoft!tmUriity 'Of' ..... ~; 
H"elnce/I woUfd nke to ufg.f'UPM(iu,l.a",ral· 
Gov""""entto retain me-tnlneral;~ "*"no'~J 
in pUblic sieetOr' 'n view ofoOr tUltklnal; ...... tywnd i 

nafldi'fll1ntetfst.I urge upOn tMGliWtrfttMnf c:# .... ; 
through·You·. to -resist 1h1s mow' of ~nt"of 
Indtatoallawing private ,sector mining. 

: ) . ",; r~' }; '! j , ' 'I' • ~ 

(lx) .. Need. to relax ·the. nOfPM JQ~i ,~ctI~ .. I~8., 
..... to "~.,JrI _i~~ ,';. 

"." / ,i \ • 

(Tran~/atlon] 
;:',: ,) '--J': 

SHRI ~AAA8'NATtf >YAOArV' ,(JlurtPll*M,: 
S~~er. Si~,in thl~ predomlnat~ly .ag~~~ltural country, , 
the farmers have not made the desired progress even 
after 60 years of Independence. When ·t;,etiann't8IMt1g 
In'4Ua.g" are in tIM n .. d of Joans, for. tile. farm 
appI~ ~Md In. fa~b~ ~"not"gj-,. !~rp 
Io&l~in Wne :~ng.J(~,Df;~~~"'!.F9I'; 
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example, If they want to mortgage their houses, there 
is raquirement of original registry papers of the houses 
as the valid documents for seeJdng loan from banks. 
The small and poor fanners, who have hardly any 
dwellings to live thentin, are in very difficult situation to 
keep up their original documents intact. In these 
circumstances, If the original copy of registry paper Is 
missing, the certified copy or the original copy of the 
land record is not recognized as the valid document 
due to which the needy poor farmers get deprived of 
taking loans from banks. 

So, through the House, I request the hon'ble 
Minister of Finance to give necessary Instruction to all 
the banks In the country so that while evaluating papers 
for aanctIonlnv lOMe hy could provide .. sy loans even 
to those farmers who submit the original copies of the 
land record or certified copy of original registry papers 
thereby giving neceuary help to the rural fanners. 

(x) Need to ...... 0VIIIa lind IMIntIIIn the hletortc.l 
en. of Jh8naf Fort In Uttar PI'IIdHh 

SHRI CHANDRA PAL SINGH YADAV (Jhansl): Sir, 
the condition of inner portion of Jhansi fort of ever 
memorable valiant Lady Maharani Laxmlbal, who had 
given major defeat and demoralized the morale of the 
Brltlshers in the country's freedom struggle, and Its 
Laxml Talab (Laxml Pond), Rani Ka Mahal (Queen's 
Palace), temple and other historical heritages is getting 
deteriorated day by day for want of proper upkeeplng 
and maintenance. Dresses, swords and other important 
memorials of Maharani Laxmlbai are not available In 
the fort. Children read the stories of her bravery in 
school books even today. Domestic and foreign tourists 
have also been reading the daring exploits of this valiant 
lady in the pages of history. Even today, people 
remember these poetic verses of her bravery. 

"Bundele har bolo ke munh hamne sune kahanee thee, 

khoob ladi Mardanee wo to Jhansi Walee Ranee thee". 

It is the attraction of history that brings the tourists 
to see the fort here, but in reality they get disappointed 
by the light of the prevailing condition of it. The number 

of tourtsts II decreasing day by day. There II need to 
bring the Jhansl fort on tourist map at intematlonal level. 
Upkeeplng and beautification of thll historical heritage 
should be of Internatlona' standard and the artieles 
related to Rani like her dr88I8a, awarda etc which are 
lying tn the museum of OwaUor should be kept In JhanIt 
Fort by constructing a grand museum therein. 

So, through the House, I request the Central 
Govemment to give necessary Instructions for renovation, 
malntenance, upkeeplng and beautification of Jhansl Fort 
of Maharani l8xamlbal up to the Intematfonal standards 
and keeping her dre8888, swords, etc by constructing a 
grand museum In the aforesaid fort. 

(xl) Need to give approval to a pilot echeme for 
computerization of ration carda for dlaburaal 
of caeh amount to BPL tam"'" In Hardol 
and Lakhlmpur Khlrl dletrlct. of Uttar 
Prade.h. 

[Translation] 

SHRilL VAS AZMI (Shahabad): Sir, the Govem-
ment of India provides about Rs. 32700 crore as food 
subsidy to provide foodgralns at cheaper rate to the 
BPL and the Antyoday famHles. But,only 20 percent 
amount reaches the poor people. Lut year, I had railed 
this Issue In the Lok Sabha on whICh the Govemment 
of India had also written to the Stataa. In order to end 
this situation, the Uttar Pradesh Govemment has 88n' 
a proposal to the Govemrnent of India seeking approval 
for· a pilot project regarding computerization of ration 
cards for disbursal of cash amount Instead of food-
grains to the BPL families in Hardol and Lakhlmpur Khlrl 
districts of Uttar Pradesh. 

I request the Prime Minister to approve and 
implement the proposal of Uttar Pradesh Govemment 
in the aforesaid districts at the .. r1lest and If Its outcome 
is good, it should be Implemented In the whole country. 

(xII) Need to bring Hazarlbagh In Jharkhand on 
the Railway map of india 

SHRI BHUVANESHWAR PRASAD MEHlA 
(Hazarlbagh): Hazarlbagh Is a commlssionary head-
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quarter and It Is also my par1lamentaty conatltuency. It 

has not been linked with the Railways even after 59 
years of Independence. In 1998, the then Prime Minister 
had laid the foundation stones of Kodarma, Hazarlbagh 
via Barkakana, Ranchl and Kodarma Glrldlh new raJl 
line and .. sured Ita completion by 2007. 

I have been raising this ISlue constantly Since 
2004 regarding completion of this Railway Project within 
the stipulated time. Till date only 15 to 20 per cent work 
has been completed. I have requested the hon'ble 
Minister of Railways several times by writing letters to 
him to get this project completed within the stipulated 
time. 

I, therefore, request the Government to complete 
this ambitious project at the earliest. 

(xIII) NHd to provide Mldltlorwl coachee In the 
DIIIIy Pa ... nger trIIln between 1.lampur and 
Pmaln Bihar 

SHRI RAM SWAROOP PRASAD (Nalanda): Sir, I 
would like to draw the attention of the Government 
towards the Islampur-Patna Rail Sector under the 
eastern Railways. In this sector there is a dally 
passenger train which departs for Pa~a from Ialampur 
at 6.02 a.m. With only six coaches In this train, the 
passengers have to suffer a lot of inconvenience. More 
than half of the passengers have no option but to travel 
by buses. 

I urge upon the Government to provide six 
additional coaches In the aforesaid train so that the 
inconvenience being faced by the commuters could be 
obviated. 

(xlv) Ne.d to rei •••• the p.ndlng du •• of 
1U18I'CItne grower. In Uttlr Pre.1It 

(Translation] 

SHRI MUNSHI RAM (Bljnor): Sir, Uttar Pradesh Is 
the second largest sugar producing state In India. The,. 
18 a record production of sugarcane In Westem part of 
Uttar Pradesh. But the pending dues of sugarcane 
growers for the year 2006-07 have not been rel .... d 

so far by the private lugar mill ownera. The minimum 
support price of sugarcane has been fixed as Rs. 125 
to 130 per quintal by the Government ,of Uttar Pradeth 
this year. MeanwhUe, the Supreme Court h .. passed 
an order to relea18 the pending dUll of sugarcane 
growers at the rate of Rs. 7 Ie .. than the support price 
.. fixed by the Government of Uttar Pradesh. With this 
decilion the farmers have luffered a 1088 of thoulands 
of crores of rupeel. At the same time, It Is not proper 
to pay their outstanding dues without additional Interestl 
after one year. The pending dUll of 2006-07 and that 
of 2007-08 may be releaaed at the earll .. t to; the 
sugarcane growers of W .. tern Uttar Prad .. h. 

In addition to support price fixed by the 
Government the Incentive of RI. 13 per quintal w .. 
announced to be provided to the sugarcane growers In 
2005-06, but the payment of this amount has not been 
made even after the huge prOfIts earned by the BIJnor 
Sugar Mill Corporation and Co-operatlve Society. So, 
the Instructions should be given to the concemed sugar 
mills to make payment of the aforesaid Incentive amount 
along with the whole Interests accumulated thereon at 
the earliest. 

... (Interruptions) 

{Translation] 

MR. CHAIRMAN: Now, we shall start discussion 
on GeneraJ Budget. 

... ( Interruptions) 

MR. CHAIRMAN: Acharya JI, you can ral .. your 
Issue tomorrow. The General Budget Is concerned with 
the people of the whole country and all the hon'ble 
Members are willing to participate In discussion to be 
held on the General Budget. 

... ( Interruptions) 

MR. CHAIRMAN: Acharya jl, take It up tomorrow 
morning. 

... (Interruption.) 



II. 

'T~~J"~MRl eHAJRMN* IJmharV.cl .... : .... peap.'of·1I\8 
Whble:: OootltrywnitO iltearSl.:ajiBI:lIUiQn to ... 
~0riu.'!~t8udgeh. : .. , /.; '(';!i~';',." 

". Y .. ..... ' ·':":''':,h .. ~(~St .. ,(", .. , 

, .. ;, M".~CMA1AtMN: '~ary.:: kyou' wftrttie ,,~ 
t();ridrto\v. ;';':;~,,1,1:~;'C~ l~·;I+~,; 1, .. ,' .~;!f:-);~·.I:~. __ ",','::" :-~I~T 

~l::' ~~.': i ~~},' <-. !(. :.,,' .,1 ~.,' ·t"~·~~:·:1t~~'Jn 'f..,\i.I'Vf ::~ti' ~~'i_;:) 'i: 

" ~ , . 

.,.'.. Nt,,::e""'AMAN: You 'can:raI8j yow:rl.IU8 
td~; PIMI.menf .. sslOrf iaonltll·:WCI\. ;: 

:'e ... ' "il ,;,-. ""',:' ,?i"'1,~ ~.-, ~ .: 

'. ,. .. i ; . ,., : . : I. , •• (lntBl7;UR~q.!18)4", .: : , ' .,.,', 

MA. CHArAtAAN:'Nothlng W"n~O on lecOrd. : 
1;::,,1~'.:' ~"J ..... ,:~.;~\;,~ .~' _. ~- ~ ',: ,". ," ""( .:..... .. 

Y I' :'. : '", ~ ,t ~ I .'.; ~ i;' ,: ) ': . , :', . . .. . ,', r' . "j ':' .. ' ',; j 

MR. CHAIRMAN: Wh.tsoever is being said wHI not 
go on record. ,.','.; .• ,' 

... (/nterruptions)* 
" , 

MR. CHAIRMAN: Nothing is going on record. What 
is the use of your speaking? _"t .• , •.••• 

.' I ~ :; :, 

MR. CHAIRMAN: You can take It up dUring Zem 
Hour, tomorrow. 

.,.(/n(.rrupl/~ . 

":. 'MR. CAAIRMA~: ;DiscuS8ion~nGeneraIB~dg&t :.' \ .... , , .; . ~ '. '.';" ': r j"'" ....... : t, •. ~ '.1 ,:.' ' ;, , : . .' j: . ,," ; .. :~ ;', r 

has to be taken up. You PI .... take your seat. .... 
:.)~~ ..... '·1!.':' t·. U~., 'i.' " ':1'-':., .:";',;'.', '~. ':', J .• 

... (IntenvptlDiiS) 

MR. CHAIRMAN:' Your,1Iader Is to speak, why are 

y.~ \1'1J.~n~ • n;~;i~,? .lr· 

... (Interruptions) 

'Not recorded, 

. ',MR. GMId~:""., rYllM! ;fJ'I.y\.. .. ,~1JU( 
speeatk8na .8ethjt. ..... ;,tJe : ... tld.", :"-" ':i 

,.(.: "1.,1 

SHRI ARJUN SETHI (Bh.drak): Sir, we h.ve given 
a 'notlc8 ... (irit~nUptlol1.S). " 

; , .'-:' • 1 •.• 

(TrInslitJon] " 
'. ~ , 

,~. CHAIRMAN: Yo~, ... lt \lp tOrnQrrow.~~ 
ZeIQ,,~, your viewpoJnt wUJbe~ec:t • 

... (Interruptions) 

MR. CHAIRMAN:' Take'your se~t.· AcharyaJl, 
Tripathijl, your spe~h~s' are' not going 'on r.cord. 

MR. CHAIRMAN: What 18.;1tIiu88l1ohall this? 

Ma!tJotrJii,yc~H~ ~~~ VQl,lr~ .. ~.~n, ~;stand 
~.,~,,~~'"t~ltn~jhEtY~'I, ,~~:)helr .... ~." " .. ', 

.. :(lhterruptloM) " ' ., ' 
,~ }:' 

~. tQ~~~~~ ~ .. ttUI~~.,~~,r:I)'P 
, .. '.,', ."" .... ' .. - \ 

tome".,. duAng,Z4tF9J:fqur ~ y~ ... re.n9t ~~ 
today. 

MR. CHAIRMAN: Nothing Is going on record. So, 
I~;.' , 1'/: .. -! '" '_, '. '. : ,;! .' 

what is the use of it? . 
. ~r'~ ~.i_' . ~,~ ~:,:: ".,',,_,0; 

::-,:,.\ : 

MR. CHAIRMAN: These are not the parts of 
'proceedtn," to' ~ NCordel:' ,Aehatylljlt, .. ls Ie (not 
possibl.~"':"'···c (.!':) ':. ':··~l.I'(":":' H7If:: 

... ( Interruptions) 

{Ettgllsh} , !! 
~-ji.,., ~ •. ~- ),)' .. ;< ":,: ~T lJ _" ' 

" :'l::~f,$MJM:. Skt •. Mem~: ... ~~ 
the::...,. of, ~)_} .. ; ~ _,~Mrq~ .. )t 
makel., ., l"'.nt .•.. 'In~.l, "I ::u ,i' 
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(J'1.riftfltJn/- ,',' .-, '," '; 
;nnj'0q(Ji.~ \'"':\\{ .:;,' :.,,_:;\',' .~,. 1(, , '" 

MR. CHAIRMAN~' You"will bE, ~~;'~~o~'i ' 
Zero hour. Today Is not posslble"·''''·!<; .. \'i:\I~ ... ;.n! 

... (/ntenuptlons) 

';.jlr 

MR. CHAIRMAN: Let us stiff .... al.Ctl.tIc!Jn:'~ 
the General Budget. 

'J ., •• ~:(ln,ttil~~i: ;'~~;,<.' 
[T;"nsiJti~"r:I'{' ,'.' "? ' ,I , 

.. .. .-",.. '.'" I' '.,' " 

MR. CHAIRMAN: Listen to the lIe_._ ,the 
House. 

... (/ntenuptlons) 
, '. ; .. ~' 

{English] 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
P~~NA8Mt)KJnJ~~:~, .. Can';ontY .. ~ to 'tHe han. 
Members that the attfitmlqn. Qf. tt)~ Govemment has been 
drawn to this issue.Butthi~is not possible to have 
anylMUrm 'nt$pmYSe; ;'-t,:tba ftormaliouairw.s be 
transacted. I will appeal, through you, Sir, to the han. 
Members, to let thenontial:!)(;siness be transacted. 
~;(ln~ns),.,.!, ., 
·",:·t~r·rq ~" T. 
{frsnslationj' 

"' ~.: ,·-·r 

MR. CHAIRMAN: Hon'ble leader of the House, the 
Minister of Home Affairs has made a staterrlMt' ;~ver 

~~: .~~ ,m,,~~~, ~"b~~J~~'.,i~ ,,~, pr.p,.9},m In 
~e~\~,~~tem~,I'IUn L~ $abh~? .,. ., ','., . 

, '. ~. ' , . . , t· .. .:.,..' , . , "~~! 

It::aaJUtJo I... ;., ., ," " 
'Nof'II"~V .",: .. : . J ·'(C ',: 

SHRI PRANAB MUKHERJEE: Th4Jy11~ve'~n 
the a_Q!lr9f.;ttte ~~8fJWl81¥;: ~·ttMll,i~ :,:,o~~sible 
right now, to respond; •• Govemment will ascertain the 
position and they wltf~\tO·MOW . ... (/ntenuptions) 

:lTfii{i)atlt5nl l,,~"i \';: ,:.': ",'" :".:\.,.:; ,"i~'~ ri~:: 

MR. CHAIRMAN: I agree with you, but that should 
be sent as early a."PBM1t;' 

.. , (/ntenuptlons) 

MR. CHAIRMAN: Take your .eat, the '.....,Df 
H~88 tlu ~Uf8d that the ata.ment would be made 
.ve,n~er.~ W~~'f9r some 'tt,~ •. 'If ~,.~t·WHI be 
rn&qe today 1tf81f. '.' ~ .,' ',' 

... ( Intenuptlons) 

MR. CHAIRMAN: Nothing Is going on ..-a"taW 
YA;>,urs8at. ,The lfader, of the House ,hae U8~ you 
and we should believe him: SeJlm Sllheb, the f~der of 
the House has assured, so" you should belle~e hl~ 
assurance and let 'tWe .btI8In," of the House be 

transacted. because. right now,,~ ~ ,p" the 
~1·,Budgtt,Ja going to, be held. ,.' .' 

.. ~(lnremiptlo'rilJ)' 

, 'MG. SAtoM Will the _fit be ... todaVt: 

.;.(~s) 

MR. CHAIRMAN: Of course, the Minister Qf,... 
A~~ir:s, will. make'i~e statement. H~'bIe Leader of'th~ 

, ~ ',' , . '" '-' '.'" " -. .! ::. ;-'.; , . -' , . _ .: ': ~., 'ti \. '.' t ' ':: 

House has said It. You should '~ave talth In' Wliat he 
has said. '.".',.,\1 ' 

,-." ;,-! ~'l,r",~i:'lli.',· '; ~ ;·~r/ 

... (/ntenuptlons) 

{English} 
, • - "I" 

SHRI S.K. KHARVENTHAN (palanl):'S'I~' ~h_t 
.tfdiJt tfif"l'em'Hou~'~' "'\!''!:~·;i".I •.• ,:~:; 
~ .' i \ " -,! ;.: "" ~ ':., ;; i __ ,1 ( ' .. ' , . ,.. \ 

. .. ( Intenuptlons) 

SHRI K.S. RAO (Eluru): Sir, today Is 12th·~. 
On iqth:'MirC",~,*:i~"',""';"'" That 
\ih~;,""1h. ~':'and~'otIa'''''ltII~ '.,..I<.go 
out in a day or two. We do not have time at all. 
... (/ntenuptlons) . (. ~';'L 

~. ~ .), f' ,', r • 

{Translation} 
. 'I . 'I 

MR. CHAIRMAN: That Is why we are getting the • 
dlscusalon started on the budget. Take your .... ,' " 
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(EngllM) 

SHRI K.S. RAO: 81r, they cannot delay making the 
e . 

statement. They have to make the statement only today. 
Otherwise, the entire thing will get aff.ct.d. 
.. , (Interruptions) 

(Tran.,.tlon) 

MR. CHAIRMAN: Keep little bit of patience. All 
these things are not going on record. 

... ( Int.rruptlon.) 

MR CHAIRMAN: Be a little bit patient and let the 
discullion on the budget Itart. The Ilader of thl HOUle 
h .. allured that the Government II going to make the 
Statemlnt. Believe the Leader of the HOUle and I.t the 
dlacu .. lon ltart. Th. I.ader of the HoUle II laying. 

... (Interruptions) 

{Engll.h} 

8HRI K.S. RAO: It should be don. today. 
... ( Interruptions) 

MR. CHAIRMAN: H. hu allured already. 

... ( Interruption.) 

(Tran.,.tlon) 

MR. CHAIRMAN: Ailluranc. hal been given. 
Rellume your lleat. Malhotrajl, you may Itart lpeaklng 
now. H. ha taken hll .. at and now you ltart your 
lpeech. 

[Engll.h} 

SHRI BRAJA KISHORE TRIPATHY (Purl): Sir, w. 
are trying to make a very Important point . ... (lnterruptlon.) 

{Tran.,.tIon} 

MR CHAIRMAN: Today It II not po .. lbl •. 

... (Interruption.) 

[English} 

SHRI BRAJA KISHORE TRIPATHY: You are not 

allowing UI. For the lut th.... daY', we are trying to 
ral .. the Inue. We want to ral.. thl. very Important 
point. ... ( Interruption.) 

{Tran./atlon} 

MR. CHAIRMAN: Th. govemm.nt Bu.lne .. 11 not 
IIlt.d for today. It II, rather G.neral Budget, the 
oommonman'. budget. 

... (/nt.rruptlone) 

SHRI BASU DEB ACHARIA (Bankura): Sir, before 
the Hou .. adJouml today, the CIvil Aviation Mlnl.ter 
IIhould com. to the Hou.. and make a Statem.nt. 
... (Interrupt/on,) 

{Tran.,.tlon} 

MR CHAIRMAN: Nothing will go on record • 

... ( Interruption.)· 

MR CHAIRMAN: Nothing will go on record. 

. .. ( Interruption.)· 

MR CHAIRMAN: Nothing I. going on record .. 

...(/nterruptlon.)· 

MR. CHAIRMAN: Now the dl.cuilion on the 
G.n.ral Budget will .. art. You can ral.e the matter 
tomorrow during 'Z.ro Hour'. 

[Engll,h) 

SHRI BASU DEB ACHARIA : SIr, the,. II no tim. 
left. They have decided to cloe. It down . ... (/nr.nuptJone) 

MR. CHAIRMAN: It I. not poe.lbIe at thl. moment. 
...(Interruptlon.) 

MR. CHAIRMAN: He will aI.o take hll .. at. 

... (/nterruptlone) 

MR. CHAIRMAN: Not today, you can ral .. It 
tomorrow In 'Zero Hour'. 

... ( Interruption,) 
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MR. CHAIRMAN: Raise this matter tomorrow In 

'Zero Hour' Take your Hat. 

... ( Interruptions) 

MR. CHAIRMAN: The House stand. adjoumed till 
1.30 pm. 

{English} 

13.13 hra. 

The Lok Sabha then adjoumed till Thirty Minutes 
past Thirteen of the Clock. 

13.30 hra. 

The Lok 8abha re-sssembled at Thirty Minutes 
pBst Thirteen of the Clock. 

[SHRI MoHAN SINGH in the Cha/tl 

[Translation} 

MR. CHAIRMAN: Acharyajl, walt till the evening 
for the Issue which you have raised. 

... ( Interruptions) 

MR. CHAIRMAN: That has been stated by the 
Minister. He has stated that it would be taken up on 
proper time. Take your seat. We request you to raise 
this I.sue tomorrow in 'Zero Hour'. It is the collective 
responsibility of the Cabinet. Someone or the other 
Minister will be present. You will have certain response. 
Take your seat. 

... (lnterruptions) 

{English} 

SHRI BRAJA KISHORE TRIPATHY (Purl): Sir, the 
Govemment has to respond because this Is an Important 
matter. .. . (Interruptions) 

[Translation} 

MR. CHAIRMAN: It is the collective respon81bllity 
of the cabinet. You will get some sort of response. Take 

your seat. Raise It tomorrow In 'Zero Hour'. It II the 
coIteotive responslbtllty. Let the further proceedinga be 
translated . 

... (Interruptions) 

(English) 

SHRI BRAJA KISHORE TRIPATHY: Sir, the 
Government hal to I8IPOf'Id because thta II an Important 
matter. ...( lm.nuptIona) 

[Translation} 

MR. CHAIRMAN: Not today. Nothing II going on 
record. You can raise It tomorrow. 

. .. (Interruptions)· 

(English) 

SHRI BRAJA KISHORE TRIPATHY: Sir, the 
Government has to respond ~ this II an IrnporWd 
matter. ...( IntemJptfons) 

[Translation} 

MR. CHAIRMAN: Firat of all your matter II not 
known. so how will the Govemment respond? Put your 
matter first and that too, tomorrow In 'Zero Hour'. 

... (Intem1pt1ons) 

MR. CHAIRMAN: Without knowing about your 
facts, neither the Chair can give any ruling nor the 
Govemment can give any reply. You pIeue raIae your 
issue tomorrow In 'Zero Hour', not today. Today let me 
ltart diacuuion on the General Budget. 

(English) , 
8HRI BRAJA KISHORE TRIPATHY: Slr,~ take 

only two-three minutes . ... (/nterruptlons) 

[Translation) 

MR. CHAIRMAN: PI .... speak tomorrow during 

-Not recorded. 



on the General Budget. 

.. '. (1I1terrliptlons) 

MR. CHAIRMAN: Nothing of your speech 'is 'OQtng 

MR. CHAIRMAN: Excuse trie; pi8~a~' raise' your 
issue tomorrow. You are a very responsible Member 
and all present here are experienced M.imbera. 
Tom~~ mayoral8e. it: in .2eroHour'. . . . 

... ( Interruptions) 

[English] 

SHRI BRAJA KISHORE TRIPATHY: Slr,th. 

99yelT1~en~ i'~'-~l ~apon(1.,,: .(/nt!l~~t,Io,,~) 

tnlt'I~/~tJd;'1 ,';',(" ,,', ,,,',,. 
. ~ 1 ; 

MR. CHAIRMAN: The Govemment will stay, what 
will happen to it? It is the collective respons~9f,,~ 
Cabinet. You please sit down. Now, we start discussion 
bn' the ~rali9u'dget, Ttipalhyji·yob:Pl8ase rlits8 your 
iMiJe: ,tOntOit6w, , tn tZefO tteur'. 'Malttotrajt you pIea8e 
start..!,::""" 

... ( InIenupIIons) 

IF,9QII~hJ, ,i 
,,, 'SftAl'B~Sl!)"OEB AGHARIA'(Bal1kUfl):' Sir,the 
Idder_ 'the:fHiOtIse' wa_·to, ,ay lornetblno~ 

',\ ',1' :'i.' • 

[Translation] ' .. '. ::...' '" "; , , .. I. 

MR. CHAIRMAN: Acharlaji, you are a very senior 
Member. Please listen the leader of the House...'··', 

:" 'f',1 ',r ~,~, ~:..... ., ',i: \ \ . .:'-;~~.,:~:" :';'~~':'\\ ",',': 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRAf'lAB MUKHERJEE): Sir, as I have infarm.'oyerttil" 
the Chamber, in the presence of the leders, I have aent 
r~~~~~~jci~l'tg"th8' iMI~lst"; :;'~or~"W~~j i~b1i~e lri~s for 

"Not recorded. 

Genera' 8uc1g#1t-(200B-09) .. 
Genera'DIscuNIon 

the lateat situation. . ~ (,,", 

[Translation] 

MR.CHA1RMAN~' 'All tlght.MijhOtra~' n~ you 
speak. 

13.33 h .... 

.. ,. 

General Budget-(200a-09)-
General Discussion 

[Translation] 

.', (I ! , 

.~. -:t~ [! ". 

PROF. VIJAY KUMAR MALHOTRA (South Delhi): 
Mr. Chairman, Sir, it is the last Budget of~M ,U,PA 

. ,: .. f. \ ',' ~. 

Govemment. ... (/nterruptlons) 
' .. ',' , -.., ,,',. "".'.-' \ ", ": 

MR. CHAIRMAN: All Members., be silent. You will 
also get opportunity to speak. 

, 
PROF. VIJAY KUMAR MALHOTRA: Mr. Chairman, 

Sir, it is the last Budget of the UPA Govemmentandlt 
is last opportunity to fulfill all those promises it had made 
foUt yearS ago . ... ~'ntetruptlo"s). I woutdllke to 'lUbmlt 
that hon'ble ChidambaramSaheb has made :effotit ltd 
cover the real face of ~ Budget by Jugglery of figures 
and making populist promises. I allege that the Budget 
fa 1nflationapY,arTII-cteveloprTl8tlt am:t' ~ucttw. This 
Budget I. antl·progreas and antt-developrnent and fa an 
Inflationary budget. 

The hon'pl. Minister of Allanc, has claimed that 

htt .. ~: brQugh~, dOYin fI.~I .. .deficit, ClOd, ~e~ue deflc~ 
to 1 per cent and 2.3 per cent respectively anet thus he 
has brought them down in comparlSO~ "to the earlie.-
level. Mr. Chairman/Slr,'.YOU Bee the figure, you will 
find that the revenue deficit has been reported after one 
less than actual and total deficit Is to the tone'of~. 

56.,1~ ~JlI.~ :lna~~~_~)~i.:.~QP;cornes 

tq..~, i5A8409Alrer~, OU, :Of :~tt Rs,1,3~~e7~ 9!'O~ 
have been kept under fiscal deficit .lJld IttlQ beanuld 

, '. .. -:','" ""::1;.11 

'that it comes to nearly 2.3 per cent. 

Mr. Chairman, Sir, I would like to sub~kto'ihe 
hon1bIe, 'Mintster i of· ;FIn811C8:ltaati1h~ lGOMIn.,.,.t has 
gMd:,th8itaanl 'Ofthe:'farmerS·'AmoIIntiRg:tD'fiI:: IQ 
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wher8wlll that'budgetdefttttbe acoountad for. He had 
told that he and the Prime Minister will apprise the 
House In this regard. It should have been calculated as 
fi8cal deflc&l.' If there ,18 •• deficit of·Re, 60 thousand 
crore, it Is not hard to estimate as to what i. the total 
fiscal deficit. However, this trick Is being adopted not 
for the first time. The deficit of As. 60 thousandOrore 
will be .Iatar on put inbqnd. When I get opportunity to 
speak on the Issue of ,farmers then I will mention about 
thal ~s, a provision of Rs. 1,22,000 crore has been 
made for food subsidy, fertilizer subsidy and oil subsidy 
but it has not been reflected as a part of the deficit, the 
Government will put them under bonds or some how it 
will put this burden on banks or will be shown a8 oil 
bonds thus the totai fiscal dlfieit issued to the oil 
marketing companies under the said heads will be Rs. 
1,82,000 crore. If the said amount is added In it, then 
the total fiscal deficit will be Rs. 3,15,287 crore Instead 
of ~s. 1,3',287 -erore which will be of 5.7 ,percent. 
Be9fdes, thel'lport of the sixth pay commlssi0n lato 
be submltt.d which ,& likely to' be implemented from 
2006. Under whiCh arrnrs will be ,payable to the 
employees; It Is sro because ther&comrnendations of 
thepteVtoUs pay comrms.ionwerelmptementedwlttl 
effect from 1996. !faU these e~es are auoulatecf 
then the fiscal deficit Is more than the growth" of 
8.7 per osnt.This Is my allegation against the Minister 
of 'Flnarice.Now;1f morels the ·fiscal deficit more will 
be ptiCEJI rise. One can a8sIfy guess aGoutit.1 would 
also :Ifl<e to mention about this price :rise. 

Mr ... Chairman, Sir~ the C and AG has forcefully 
~rled to ,raise this Issue-oJs Pq underplaying 
Government, fiscal, deficit?". The .hon'ble Minlst,er of 
Fin.~~. Qf, the .·p~es8nt Gov~rnme,nt has been 

,detjperalelytrylng '. to~r:'derstate the. figures by fudgipg 
the fiscal deficit and the Auditor General has ~nted 
out that the fiscal deficit which Is reported to have been 
deClined, hU':ihor9aa4id rather1han deCM8sin'g. So, I 

. uythatlt IsOOt . fOr ,1M first tirM.ThIs wm further 
j~gtllv.'~ 'HH: ' 0A8 'ciir"gtlel8,ss lO'tlowmueh 
iHe1it& '(JfilriflatUfn'. Jft1tr8i!18 and When 'mo;e Mot'iey 
: 'is 'siJppKeli fh' tHtf.-8ttl8t."::' I:; .,; .. ' 

Mr. Chairman, Sir, the hon'bIe MinI.ter ,of Fln4IA08 
said, that our growth rate will be 8.7 per cent and the 
efforts h.ve·"n made to take credit fOr thes8~. 

• , ' I'~ • ' ,'-. ' - ( 

Howev,r, WI'IO Is getting the behlflt of this growth rate. 
Tod~yhow . many taxpayers are there In' the coUntry-
two crorea, three crores. Due to thes~ provisions, their 
number will further decrease. Persons having InCom' 

o • \ 

below Rs. 1,60,000 have. been exampted and If It Is 
preaumed that 2 crore fanners are benefited on account 
of this then w~ wIU be the conclltioJ1 of remaining 25 
erore famlliee? What is there 4n thilBudget for tham? 
There is only drastic prioe rise and hurdle In th._ way of 
development 'for them. So th .... Is nothing for thoae 
persons In this Budget. If we go through the report of 
the National Sample Survey It has bean stated In It 
that:-

(English) 

"tndla'eeconomy may be growing rapidly but about 
athlrtl' of1t1 rural ''POPUlation ·armors 1Mn 200 
mlmcn peoplesttClllW OI'IRI. :12-26 cs,* .• day 
or 1ea.aCCOl'dIftg to 'the' Na1fOna1. ·Slmple SUrwy 
Orgat11satlOn."SOtne 10 per cent of rural population 
across India survived on JustR •. 9 a day. The 
poorin India clUea appear to be .lIghtly better with 
30 . per Qant of people. spending As. ~9.a day but 
10 percent of the urtan poorpopu~ have to 
Uve on·Just Rs. 13 a day. a 

(Translation] 

This was an attempt to show the povertY of the 
whOf,country. It Is true that- four Indians,arvamong 
the wor1de' tfchestptople wnoarebllllOnaires. Apan 
from it, the number of mllltonahes andbillonalres II 
tricrea8fng In' our country, but who Is getting·the benefits 
of 8-7 per cent growth rate? 'The poM-fa' getttng poorer. 
No Increase Is being witnessed In the l~ of the 
peOple who are street~slde vendors and' hawkers and 
those Who are residing In Slums' orW'orldng 88 labourers 

. in villages . 

With the burden of service tax which was Imposed 
on them, they are getting more poorer. 'I'am not 
mentioning anybody else. A few ~~. bac;~ Shri Mani 
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Shankar Alyar, who Is our Minister In the Union 
Government had made a statement. He had stated-
[English] "When you talk of 9.2 per cent growth rate. It 
becomes a statistical abstraction. 0.2 per cent of our 
people are growing at 9.2 per cent. [Translation] Point 
two per cent, i.e. the whole benefits are accruing to 
these 0.2 per cent people. [English] But there Is a very 
large number whose growth rate Is perhaps down to 
0.2 per cent. [Tran.~tlon] Even the point two per cent 
benefits I.'. the fifth part of the one per c.nt benefit Is 
not reaching them. All the ben.fIts are going to only a 
handful of millionaire-billionaire people. Ever since the 
UPA Gov.rnment has come into power, the gap 
between the rich and the poor has got more widened. 
There Is no doubt in this regard. 

Mr. Chairman, Sir, the biggest breach of trust· 
which has been committed by this Government with the 
people of this country Is the exorbitant price rise that 
has been unleashed while the Government had come 
to power by winning the elections In the name of the 
common people. Before I submit you the figures, I want 
you to s.e the figures of that price hike which Is 
subsequent to the presentation of the budget. 

Mr. Chairman. Sir, two-three days before the 
budget was pre.ented, the price of petrol and diesel 
was Increased one day after the budget was presented, 
the price of steel was Increased .by more than ten per 
cent and the newspaper has also reported that-

[English] 

"Steel price. hit the roof. In an unprecedented 
move. the Rashtrlya Ispat Nigam Limited has hiked 
prices of steil round. and wire rods from Rs. 5500 
to Rs. 7500 per metric tonnes. With today's hike 
priOls of MS rounds have gone up to Rs. 17,000 
per metric tonnes in the past three months and 
because of this that millions of steel based micro, 
small and medium enterprises will be forced to shut 
jobs and many units will be forced to close their 
shops." 

[Transl.tlon] 

It says, all the steel based micro, small and 

medium enterprises will be forced to Cl088 down. One 
more newspaper published the news report titled 

[English] 

"Steel prices hike 10 per cent. FM call. for 
stability." 

[Translation] 

Han. Finance Minister and the han. Prime Minister 
were saying that they would keep the prices stable and 
the steel prices have gone up by 10 per cent. The news 
report of the week ending the 23rd of February was 
published In a newspaper three days back. 

[English] 

"Inflation rises to 5.02 per cent." 

[Translation] 

This Is the last ten months' record. Such a p~e 
rise had never been recorded during the ten month •. 
These are the pre-b\.ldget figures and the Inflation rose 
to 5.02 per cent which Is the highest ever In these ten 
months. This 5.02 per cent Inflation Is based on only 
Wholesale Price Index. I am riot mentioning the 
Consumer Price Index at this moment. 5.02 per cent 
Inflation Is the record of ten months. Shrlmatl Sonia 
Gandhi had written detailed letter to the Prime Minister. 
In response to this letter, the Prime Minister, making 
tall claims, wrote that Inflation would be tamed. He said 
In his letter that price rise should be checked, but duty 
on cement has witnessed an Increase and It would make 
houses costlier. Prices of all things like cement, bricks 
and sand used for construction have gone up 
approximately twenty per cent after the budget. One 
more newspaper has given the news headlng-"Bajat 
aane ke baad, holee najdeek 88te hee mahangal 
badhee." 

Mr. Chairman, Sir, after the budget, price. have 
gone up. Pre-budget and post budget prices are as 
followa: Amar (pigeon pea) pulse hu Increased from Rs. 
36 to RI. 42 per kg., Urad (blackgram) pulse from RI. 
30 to Rs. 35. Masoor pulse hu gone up from R.. 38 
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to R •. 42, Ch.n. (g .. m) pul .. from RI. 28 to RI. 35, 
Refined 011 from RI. 87 to RI. 75, Muatard 011 from RI. 
85 to Rs. 75, vegetable oil from Rs. 60 to Rs. 88, M.lda 
(fine wheat-flour) from Rs. 13 to Rs. 15. All the .. prices 
have Increued .fter the budget. ThlSe are the flgur .. 
of four years. You usumed the office on 24th of May, 
2004, so I would like to put the figures since then till 
d.te. Now you c.n s •• the r.te of spices before and 
after the budget-price of coriander hu gone up from 
Rs. 58 to Rs. 71, black pepper has Incre.sed from Rs. 
160 to 170, turmeric from Rs. 38 to Rs. 45, chilli from 
Rs. 50 to Rs. 55. Price of Mustard 011 has gone up 
from Rs. 60 to Rs. 72 per kg. I want to submit before 
the Table of the House that there Is not a single Item 
of common m.n's bulc requirement such u fine wheat 
flour, sugar, te., oement, shingles, bricks etc. prices of 
which have not Increued. Th .. e prices will go up 
furth.r. There Is no doubt in It. 

Mr. Chairman, Sir, instead of re.dlng out the 
figures of the price rile which hu been recorded from 
M.y, 2004 to Febru.ry, 2008, I would like to I.y them 
on the T.ble of the House. During this period, 20 to 
200 per cent price rise has been recorded. Four years 
b.ck, UPA come In power with the promise th.t you 
would k"p a check on price rlu. You may .. e yourself 
how b.dly the poor and the common people are 
lufferlng due to the price rill. Earlier wheat flour wu 
being, sold .t RI. 10 per kg, now It II .t Rs. 18 to 20 
per kg. Rice wu at RI. 10, now It Is at Rs. 30. Price 
of b .... d hu Inoreued from Rs. 8)0 RI. 15. Sugar 
hu Inoreued from R.. 14 to Rs. 22-25. I w.nt to I.y 
all suoh figure. on the Table of the Hou ... Who will be 
.ffllcted with this .h.rp price rise? The Impact of this 
price rise will fall on the common man and wom.n. I 
would like to uk which of the things have got cheaper 
after the budget? First of all, cars got che.per. Each 
c.r m.nuf.ctur.r decr •••• d the price of car by Rs. 16, 
20 and 25 thousands. After the budget, liquor has 
become Cheaper W.ter, milk and elsentlal Commodltlea 
h.ve become oh .. per oostller. Prloe rlee II luoh a 
br.ach of trust' an offence against the people which 
can take this Govemment-out of power. This II a 
nationwide prloe-rllt and the Gov.rnment h.ve 
deliberately let It happen. The reuon of thlt price rill 

Is not that 80mewhere earthquake took place or the 
crops got ruined. There Is nothing like that. Inftatlon has 
Incr .... d due to • plethora of rea.ons like the 
Govemment allowing future trading In Commodltl.. In 
the Commodity Exchange .nd opening up the retail 
Sector to the big capltall.ts .nd big bullne.. hou .. s 
Including hoarders and giving them unbridled au1hortty 
to them to act In the manner they like tnate.d of veltlng 
that power Into the h.ndl of stat. enterprl.. like FCI 
alongwlth the step like Import of wheat 81 well. While 
delivering speech, Shrl Manmoh.n SlghJI •• Id here that 
Inflation hu Increued becaule the farmers which w .... 
being given Insufficient price. earlier, are now being 
given remunerative prices for their produce. I would like 
to ask him whether cement, st"l, aluminium or other 
things are produced/manufactu ... d In fields? Wheat Is 
Imported from abroad and our f.rmers are talked about. 
It I. your policy th.t h.. caused the price rI.e. In this 
regard the history of this Govemment hu been very 
sh.meful. 

Sir, there Is a blaze of publicity for the Rur.1 
Employment Gu.rant.. Scheme u well. Perhaps our 
coIle.gues w.nted to diacull about It. I do not w.nt to 
mention here what Rahul Gandhi h.d laid In Orl .... 
He had laid that only 5 palae out of RI. 1 reach.1 the 
common man. Rajlv Gandhi h.d lald that only 15 pal .. 
out of Rs. 1 reached the common man, but he said 
only 5 palae reachel the common man. this mean. 
that out of Rs. 60, which Is m.ant for .ach wage •• rner, 
he Is only likely to get Rs. 3. What • confusion hu 
been creat.d by the Minister of Fln.nc. In relpect of 
the Rural Guarantee scheme .... • M per the lut yea"s 
budget, this scheme wu In operation In 100 dlstrlcta 
and It wu said that It would be extended to 200 dlitriotl 
from this year onwards. You have now announced that 
presently the scheme Is operational In 596 dlstrlcta of 
the country. The Minister of Finance knows what wu 
the provision In the last yea"s budget. Last y.ar RI. 
12000 crore was earmarked for 100 districts. In the lut 
yea"s budget, the provilion for Sampooma Grameen 
Rojgar Gurant .. Yojana was dlltlnct from the 8Oheme. 
Rs. 12000 crorel had been allocat8d for the National 
Rural Employment Gurantee Programme (NReGP) and 

·Not recorded. 
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Rs. 3420 erores had been allocated for the' SampOOma 
Gram,en Rojgar Guarantee Yojana (SGRGY) last year. 
Thus, in total, As. 15,420cror,~ we,re ,allocated for both 
these schemes last year and now As. 3420 croms have 
been made ~ro ,by 4m8lgarnatlng the SGRGY with the 
NREGP for which the total aUocation has been elCl$nded 
upto Rs. 1,6,000 erollie this year. It means As. 15,420 
crores had been provided for 100 districts whereas only 
As. 16,000 croree .rebelng kept for 596 dt.tri~ts. What 
80rt of justice is this? Howoen it be justified? 

MR. CHAIRMAN: Goel]l, you will also be allowed 
to speak. Nothing will go on record. 

... (lrrternJptlons)· 

PROF. VIJAY KUMAR MALHOTRA: Mr. Chairman, 
Sir, Chldambaram Sehab •. who In, they are mentioning, 
has said one thing. He had said that he was Ulerll and 
if there would be need for money, he would provide It. 
But, now the questIon 'Is wha't kind of bu~et thfs Is in 
which Rs. 15,400 crores'were alloc8tedfor~od'~tricts 
whereas Rs. 16,000 crdres '8rebelng aIlMat8(ffOrS96 
dish'iets or If you lire telling 300 districts; even then only 
Rs. 16000 crores have beenprovided for 600 districts. 

, . ", , .. ' . "1 

How can it be justified . ... (lnterruptions) There can be 
nothing more shameful than this.' He has said that he 
will provide more money, but where' from' 'the money 
Yf~Uld be pro~ided? Is it not that the budget defiCit will 
go up further? How ne came to the calculatlo'n of Rs. 
16000 crore? When this scheme was launched,' Rs. 

• ' • • I • 

'11000 crores w~re .allocated for it. Acc~r~ingly,. As. 
66000 "',ores should. have !>eenallqcated for '600 
cjl~ricts. When the Rs. 12,000 crores and rupees .15,000 
eroras wer'.allqcatad ,~t that time then, a~ortt,ing to 
this calculation As. one Jakh . erore. should ha~e been 
IUlocaledfqrthepurposa. Now yo~.are saying that yo~ 
will AIfl the Emplcwmen*, Guarantee Scheme witO .an 

) ".c',' " " 

allooatlon of R8~J6pOO ororas. B~tit.!~your.q~1'I people 
including the.uiniate(.mtflanloll $.eheb"whq ;say)t~at 
.not even fiva poie a,. raachng • ." ,peop" and i~ js 
an UUar failure. .. ,(~pIions). 

"Not recorded. 

ar, ttria 18 the: ta.t ')lear for "1m-to Impltmant'the 
Common Mlnlllfttlm'·l're;grammt.1t say~". I"" 

'I.; i _ ,_'·f I 

{English] 

"The UPA Govemment; ~III Immearate1v enadt'a 
National Employment G~rantee Act. Thls,;"'lll 
pro~lde a legal guarantae for at least 100 days Of 
employ~ent' to being with on as·set creating public 
works programme every year at minimum wages 
for at least one able-bodied person In every rural, 
urtJan poor and middle-class households." 

[rranslation] 

But, has', he prepared even a single guarantee 
scheme for the urban poor? Four years have elapsed 
since he had· promised to fonnulate a scheme for the 
slum and Jhuggie-jhopadl dwetlars In townsend cities. 
40% peopl~ live in urban areas and. most of the poor 
people also live in urban areas and' work as labourers. 
They h~d promised them to bring the National Employ-
ment'Guarantee scheme. What: have' they done 'for 
them? They have failed to keep th~I~' own promls&-

. . .:", . " 

this is which I want to say. 
i, ' 

Sir, with the depreciation of dOItar,takha Of OUf 

exporters havebeeome'Jobiess. They 'Were promteed 
renef assul'irlg 'thernthatthetr mllftl· and'sma1l soale 
industrieswoUltt'not be' elosed',''but the:rette#Of'e'V8n'8 
srngle paisa has'riOt tMnprovfdedscffar.: Ol'te can'go 
tlttOughthe" whole budg~t\' t>fCfYfda'Htbilr,rri ~Slheb. 
t:veryd~y,' on& or the 6fh:et mH(' ohncpOrtef Is ; belrig 
erosed, thousandsohml811'lIeaieunit$'are being Cl6std 
dowri. ifI~re IS~0'PtOViSI8t1 for the;ri iln'thls 'trudgit. 
Sirrillarly, th~' Goven"nen. ha~'lfnposed a 'ban''On new 
recruitm~ntsdue '10 wh'fch" thousands of erigln~ei's 

-! ~ j' , ", " :',' ': .:," " ' . " " ; '. ," , 

pBsslngout from schools and collegesara getting aCfded 
to the list d unemployed: Th~r.~i{no renihoiithem. 

, ' " ' : : 'j. "', . 

. "·,'Slr, lheMiftiaterofFinar.tee 'ha.· .1ncr888ed the 
budget allocation ·t.mder.'tIIIe 'h ... ·'ot edUoationArom 
RS.28,S74 crates iofQJ; :M:.·croreian increase of 
Sore thounnd'cmre8'·of,~.,;Mit what "'e you 
prOmised In Cof'nmon· MinImUm Progtamme?:'T'h8y have 
merftiOned'm 7th.' -eoft\rMi\1 ~·,p,og' .. m~H".t 
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the public spending in education would be raised .to: . .at 
least 6 per cent of GOP. 
I. ':. . :. I' ." r '" • . . 

[Engilsh) 

"The UPA Government pledges to ral88 9(JbNc 
sPendipg in'$l~c,atl.9n t9 at least 6 RQrcent of GOP 
w~t.b,~tle~ ~t :t~,iS .~Ountl;l~ing ~pen' .~n Pri~ary 
anQ, S~n~,.rv '.f:dupatlqn.~. . . 

rTrans/~tiC?nj 
" . " . 

" .:. 

i 'tt'was AOf8'caaual·:remark·;made by somttbodylt 
wn"t,*r~~ •. What pen;entage Of GOP 'I. As: 34 
thoilSandcrO .... lflsO;ft·ptr o.nt; WheF8ailt Bhouldb8 
6 per cent. ... ( mtefrUptlohs) 'Ie!!, it oomesto only 1 or 
t ~5Per centeV8r1 l1 . the state Govemments< share fa 
included. ::', : 

"'1 .. ,. 

[EhgfishJ 

. But he never: said SO 

lT~n,sl«tJQnJ 

You haVe allOcated only 10 percent of What you 
had 'promls&Ct for education. It Is okay that the 'ohildten 
afsome people caneJ.t.ducat1on In Ooon and 'blg 
pUblic Schools 'by giving thouUndS of rupees as9Cho01 
fee " but what about' crotes of children studYing Itf thoSe 
schools where there Is no infrastructure like sitting 
arrangements, teachers, drinking water and' aUoth.r 

: ~ t, , ' 

facilities fcifwhich It w.s promised that an those' sdhootS 
would' b8.: ~pgraded. N~~, the condition' of e'ducatldn is 
so, . poor 'that the ~omniereializatlon ahd pri"atization of 
all these things has been done and they have been 

: , . ' ". 
hand~d over to the. private players, There are no proper 
arrangement for the poor children getting education with 
the asslstjince of the Government. . 

I, ',' . .' 

Now,r woufdnketo mention aboUt health tor Which 
you had pledged to raise the public spending to at teast 
2 to 3 per cent of ~DP. 

[English} 

"The !JPA Govemment will raise public spending 
on health to at least 2 to 3 per cent pLOOP O~81 

the next five years wtah-~ qn prim~ hulth 
care". 

[TranslsWan} 

But, ull:der this head. onIY~ . .1~534CrQ"'S have ~n 
~tedin which. N.E.A, i$ ,also included. As. perprolJl~" 
made by you, thi~ al!ocatlol') had to be raised to at least 
Ra. 1 tol.p I.akh crQr8S. If you 8~ It, you wlU find that 
it Janot.ven one, tenth of thepl'o(Tllsed all~tion. yo~ 
had pI'ct~ecl 10 m~ the me savln~ (j~gs avallable,'''t 
cheap rates, but they are so costly that the people are 
losing their lives at the door-steps of the hospitals. It Is 
very costly to visit the private hospitals. It :ilvety 
condemnable and, the most important thing which you 
hav~ to see here is that. 

{English] 

Establishment of AIIMS-type of super~lity hOS~8-
cum-teaching institutes . 

[TrBilsiatlon]' 

When the,NPAGoverrvnent.w88in~er,ltw .. decid.ed. 
to set ~ 6 auper:,,*,~ hqspitaIa~ F~ndaijon stoAe •. 
w ... taid·.-nd ,thf funds ~ .~ .for, the PUQ:!Q88, 
But, I wanUo teIIphl~SIt)8b~" the previous 
yeaJ. -As. 16Q oroF8. had been. 81~ ,under thle _ 
to .tw "auper ... P.8CIl'Iitv hoaf,itall, b~t In this ~ 
lhl.:&mOUnt ·hll *" 8lash~ ,to ,R8~. 50 ,c~r", ~OUIlt 
which Is not -enough to build even a elnile a\.l~. 
IpICiaJIty hoepittl. . 

Is It not Shameful 

[TrrtnlllMion} 

When ·you want. to set up AUMS-fypa super-spec/dty 
hospitals and ,upgrade the re~t of,:thf, hospitali allover 
India e,nd.. at th;' sam., tim". yqurf~~\.Ice . the f~~d 
~Iocatign from Rs. 1 ~O crore 't~ ~. sO qrore, th.n. It 
means, you will not be in PQSi~ to'tstablish evan a 
single hospital in five-years time. ' ", 

One thing more. It gives mt.' S!,,,prise _ the 
I , " ~ ,. I' 
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Minister of Health and Family Welfare is not here. In 
AIIMS, which is the super-speciality hospital in India, 
the Minister has been engaged in a tussle with the 
Director. His four-five year-agenda was how to get him 
out from the said hospital, while his job was how to 
develop and upgrade institute. This year he has reduced 
Its fund allocation from Rs. 490 crore to Rs. 452 crorts. 
Instead of increasing the allocation by 2-3 thousand 
crores to upgrade It to a intemational super-speciality 
hospitals, its fund allocation has been reduced. 

14.00 hr •• 

Five hundred doctors there have collectively 
appealed to the Hon. Prime Minister. They express their 
apprehension lest the spat with the Han Minister should 
lead to the ruining of the hospital and reduction in the 
funds of the hospital. 

I would like to refer to the defence after health 
sector. He claims to have increased the expenditure on 
defence from Rs. 96 thousand crore to Rs. One lakh 
five crore. This amount is grossly insufficient. Our 
expenditure on defence is merely 1.98 per cent of GOP, 
as per the calculations of hon'ble Chidambaramjl. While 
China and Pakistan are spending 4.5 per cent to their 
GOP as against our 1.98 per cent and that Increase 
too has been from Rs. 96 thousand crore to Rs. One 
lakh five thousand crore. He is not meeting the demands 
of our three wings namely Army, Navy and Air Force. 
There is growing imbalance of our strategic leverage 
vis a vis Pakistan and even China. The changing 
strategy of the Govemment to withdraw or downsize the 
forces in Kashmir would be suicidal and prove 
dangerous for the country. I wam you that any attempt 
to withdraw the forces from Kashmir and allowing 
Pakistan to freewheel in Kashmir would tantamount to 
treachery. There is a need to enhance the budget for 
defence as it is insufficient. It is for defence experts to 
analyze the demands made by the respective wings of 
the forces and what is our requirement in terms of 
weapons vis-a-vis Pakistan and China. 

The scheme of loan waiver of farmers was 
vociferously raised by the Members. 

Experts write that almost 75 per cent of small and 
marginal farmers may not benefit from loan waiver. 

[Translation) 

On the basis of a survey conducted by them they 
conclude that 75 per cent of small and marginal farmers 
may not benefit from loan waiver. Hon'bIe Minister Shrl 
Vilas Muttemwar has written a letter to thl. effect to the 
hon'ble Prime Minister and perhaps met even 
Chldambaramji that the loan waiver would not benefit 
the farmers of Vidarbha. Farmers In Vldarbha have mora 
than two hectal'88 of land. Even economic holding is 
16 acre In unirrlgatect land. They are also not going to 
be benefited, yet, tall claims are being made. I would 
like to know where from did the figure of Rs. 60 
thousand crore emerge? If you start calculating you will 
find that It is not more than Rs. 23-24 thousand crore. 
It will become open when it would come to benefit four 
crore farmers. Chldambaramjl said that he would discuss 
it in the House. this is strange. First he introduced 
waivers, then, he talks about several options hitting his 
mind about the scheme, It means that these options 
were not discussed at first and in a way we were kept 
in dark. Several articles have been published in detail 
in regard to waiver scheme for farmers. The hon'ble 
Minister said that it would take three-four years to settle 
issues of unlrrigated land, credits taken from 
moneylenders and other funds. Hon'ble Prime Minister 
said that it would take three-four years to credit the loans 
of farmers in the banks. The UPA Govemment has only 
one year of regime remaining. When only one year of 
term is remaining how will they pay the money to the 
banks in three-four years? What calculation Is It? Why 
are they passing the buck on their progeny? 
... (/nterruptions) Similar thing hasbeen dona regarding 
bonds . ... (lnterruptions) How will you get the credit? 
... (lntemJptions) We would be glad to do It. It should be 
done . ... (/nterruptions) 

MR. CHAIRMAN: Nothing is going on record. Try 
to lI.ten first and then repty. 

. .. (/nIerruptIons)· 

"Not recorded. 
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MR. CHAIRMAN: This furore will not go on 1'8COI'd. 

... ( Interruptions) 

MR. CHAIRMAN: Goal Saheb, please sit down. 
Please take your seat. 

... ( Interruptions) 

MR. CHAIRMAN: Raja Saheb, leave aside farmers, 
please take your seat. 

... (Interruptions) 

14.08 hra. 

[MR. DEPUTY SPEAKER In the Chaitl 

PROF. VIJAY KUMAR MALHOTRA: Mr. Deputy 
Speaker, Sir, owing to paucity of time, I cannot discuss 
all the points In detail here . ... (/nterruptions) However, 
the scheme of loan waiver for the farmer shall get 
exposed. Only 16-20 per cent people would be benefited 
from whatever has been provided by the hon'ble Minister 
in the budget. The remaining 80-85 per cent will not be 
beneftted. Those remaining 85 per cent will expose and 
put the Government In the dook on this Issue. 
... (Interruptions) 

MR. DEPUTY SPEAKER: Has he asked you 
something? 

... (/nterruptions) 

[English] 

MR. DEPUTY SPEAKER: Nothing will go on 
record. 

... (Interruptions) .. . * 

[Translation] 

PROF. VIJAY KUMAR MALHOTRA: Mr. Deputy 
Speaker. Sir, I would like to raise two-three points more. 
I have to raise many points, however, owing to paucity 
of time it would not be possible. I wish to refer to even 
sports. We had a debate in hockey recently. In the last 
80 years. for the first time we have failed to qualify for 

'Not recorded. 

Olympics. Everyone knows that Manl Shankar A1ya~1 II 
not present In the House right now, he removed this 
sport from the priority category and put It In the non-
priority category . ... (lnterruptions) He changed Ita 
category from 'A' to 'B' and Ironically It is our national 
game. If we put our national game In category 'B' It 
would mean that our sportspersons can go abroad only 
once In an year and not twice. They can bring 
equlpments within a prescribed limit. When there was 
mueh uproar about this and It was said that hookey Is 
in Commonwealth games too, the.e Commonwealth 
games would be hosted In India and we shall be a part 
of it automatically. If It Is be placed In category B, then 
what would be Its fate In the Commonwealth games; 
only then, there was some Improvement. However, In 
regard to sports there was some news, Chldambaramjl 
you might have seen It that a Cricketer was signed for 
Rs. three crores . ... (/nterruptions) 

[English] 

MR. DEPUTY SPEAKER: Mr. Madhusudan Mistry, 
he Is supporting sports. Please take your seat. 

. .. (/nterruptlons) 

[Translation] 

MR. DEPUTY SPEAKER: Mistry Saheb, he Is 
supporting sports, so please be quiet. 

'" (Interruptions) 

PROF. VIJAY KUMAR MALHOTRA: Every cricket 
player gets a lot of gifts In addition to Rs. 10, 15 or 20 
crores while Hockey Is our national sport. However, 
Chldambaram, Saheb has provided for only Rs. three 
crore In the budget for all the sport? 54-55 federations, 
Comonwealth game, Olympic Game., International 
championships, Asia Championship. . .. (/nterruptlon.) 
Only Rs. three erore have been provided for all awarda 
whereas we have paid Rs. 70 crore to foreign cricket 
players. It Is In addition to what we have paid to our 
players. I am not pointing out what our cricket players 
received, however, the Government should at lealt 
provide for other sports events, our national games, 
OlympiC games. The onus of our shamelelS defeat In 
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Hockey lies', squarely on our ~inlst,er' of Sports, that Is 
wl:tv, I seek his resignation: ... (lnterruptions) Mllnl 
Shankar Aiyarji has dealt in such a par1f~n manner 
with "POrts . .. ,(/nterruptions) H~'is first such MInister who 
i~ ~nti-sp?rt~:" ' . ,... ,.', " 

Mr.Oeputy Speaker,S!r, twill conclude after 
raising twomo're points.' The papers comprlatng, the 
speech and 'the hlghtightssubrn~tt.d byhon'bl. 
Chlda'mbara'mji had 118 hIghlight.. None of the 
highlightS had a 'slngle word tertorlsm ... (lntenvptlons) 

~ ,..,R.OJ;PUTY.SPEAKER; Please sit down, ypu, will 
also g6K • chance to speak. 

... (fnterruptlons) 

PROF. VIJAY KUMAR MALHOTRA: Sil,in a 
recent statement given by, the hon'ble Prime Minister, 
apprehensions re-emergenceing of terrorism in Punjab 
wert~, ~~~. I,· ha,,~ vflo/.~thentlc information on 
it, so we,\st:tall h~,ve, ~(l pay ~entiQn to the blacklisted 
organizations. He has stated that the situation is 
perilous. In reply to a.:question hon'ble Minister of Home 
Affairs stated that some religious places in Delhi and 
other parts of the country are on terrorists hit tlst. 
Ministrypf-Home. ~ffalrs .~ ,wtiU9n ,a. latter to tha Deihl 
Govemment...(/nt~ptlpns) T~reshQuld hllve been 
provision In the budget for all these things. He has 
written 

Mnglish]_ 

.·sse and· Sst- Headquarters afBon ,tefJQrls., hit 
Ii ....... The HCiIme lMiniRy has wam.cH~Qlice,jn~,and 
Mumbaktor suepeDted tet'ror attaokta ,Qn --ImR~nt 
OCC8Iionltn the. citie.s. 

, 'J' 

{T"~$Ia'K>q.J , 

I.l.t. 'and such places have been Identltled as 
possibletarg~t8. (Wi,Hto state whJfUerrOrism fsSUCh 
a hlg' 'rnenacQ andft Posts suCh"" ;great' lhreatacrciss 

;."., . :,' ' " :. i (~ .. , 1: ., ',' • .' ,. ' . ,-' -', . 

the country, when there are more than 150' naxatlte 
infestettdlstricts, too'r orore 'BariOladeshls :have inftftrBted 

: j' • ' ." - ;:,',' ,. .~: " I ,~ .' , ' . .. ." f ' , 

into the country; aU theSe Issues should'hav. made for 

It in the budQet to vtnalcata, ··ttte' GO\'IIQmMlte 0111", that 
there would be zero tolerance for terrorism. There should 
have been at least a' strigfe -'highlight on measures to 
~t,aken by ttl~ ~oye,mrTJ8nt to comb,at t,el'l'Qrism ,or In 
temis of enhancing Ministry of Ho":ieAffalrS'. ~'u~~ts 
or fencing Indo-Bangladesh, Pakistan's borders, 
combating naxallm. ~r,th.re is not even a single 
highlight In this regard. They have dealt with lasue of 
terrortsm Ina manner 88 if It W8a not an Jaeueat all 
and made no provision for It In the budget. some fundt 
should have been shelle~, o,,-,t. for combating with this 
problem that could have manifested their reselve of Zero 
Tolerance for terrorism. That is why I allege ~~t ,t~ 
are puttil"tg the country's intemal security at stake for 
vote bank politics and they have not made any provision 
for th$t purpose . 

Lastly, 11 Is extremely regretful that budget ,has 
been communalized, :ft has been allOcated on communal 
grOundS. Pre partIttoh sltuadon Is beiAg created in tha 
ooun1ty;' AOOOIding,to IlhOChirprolltsloA,'the Govemmem 
shall tMar~1he entiAt fee·of·:& MuaMm atuclentatthe time 
of. his adrnlUion tnanln8tl .... tMaughcompeUtion, 
howevet,a poor :Hk1du .... ~. 'orDaiit ora.,.,.. 
balonging1O SC, STcategory wIIl·_ gal-this facility, 
what is thls? ... (/ntetTUptlons) 

[Engl,s"} . 

MR DEPUTY SPEAKER: Nothing should be 
recorded except the aublnlulon' by Shrl Malhotra. 

... ( Interruptions) ... • 

(Tranl/allan] , 

PROF. VIJAY KUMAR MALHOTRA: Mr. Deputy 
Speaker, Sir, I understand . ... (/nterruptions). 

(ERSllIah): ., 

MR.'OEPUTY' SPEAKER: 'Mr. 'Aaron Rashid, 
pI~ue go haCk to ;yoor.~afftrtf Mr:Goyal, yO\.! shOuld 
also go to·your"a" Pleasetontlnue, Mr. MalhOfra. 

, . , ",," 

"Not recorded. 
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[Translation) 

PROF. VIJAY KUMAR MALHOTRA: Mr. Deputy 
Speaker, it would have been understandable If the 
Government had taken poverty as the criterion for paying 
fees of any poor, Dallt student irrespective of his religion. 
However, discrimination on grounds of minOrity, quoting 
Sachar Commission's report is not justified. Whatklnd 
of law it Is that the Govemment will not give fee for a 
child who is Ram Kumar, However, if he becomes Karim 
then the Government would pay his fHULis gross 
Injustice with other poor and Dallt children. 

[English) 

Is it not encouraging conversion? 

[Translation) 

If you become a convert your educational requirements 
would be looked after, otherwise not. 

The budget has several other provisions in addition 
to these. He has increased the provision for them from 
Rs. 500 crore to Rs. 1,000 crore. There have been two 
statements of the hon 'b!e Prime Minister also in this 
regard. He has also defended and vindicated the 
provisions made in the. budget. We do not stop them, or 
check the Government to take such measures but it 
should be done in everyone'~ interest so that justice 
could be done to everyone. Everyone should be treated 
equally and there shouid be no appeasement. Hon'ble 
Prime Minister has even stated that the condition of 
Muslims is not good. I would like to state that only one 
family has ruled this country for 45 years . ... (lnterruptions) 

[English) 

MR. DEPUTY SPEAKER: Silence please. 

... (Interruptions) 

SHRI J.M. AARON RASHID (Periyakulam): Sir, you 
should expunge this word ... (/nterruptions) 

MR. DEPUTY SPEAKER: Nothing should be 
recorded. 

(Interruptions) ... * 

·Not recorded. 

[Translation) 

SHRI SURENDRA PRAKASH GOYAL (Hapur): " 
is not a family but one that has ruled party 
... ( InterruptJoM) 

MR. DEPUTY SPEAKER: When your party's tum 
comes, then you can raise your point. Now pi .... sit 
down. 

PROF. VIJAY KUMAR MALHOTRA: You win IIQI'88 
that Nehruji remained the Prime Minister of thll country 
for 17 years followed by Indiraji for 18 years and 
thereafter Rajiv Gandhijl was the Prime MInister for five 
years, then what is unconatftutlonal in It? You mayag .... 
to It or not. ... (/nterruptions) 

[English) 

MR. DEPUTY SPEAKER: Manv.ndr. SlnghJl, 
Please sit down. 

... (Interruptions) 

MR. DEPUTY SPEAKER: I will allow you when 
your tum will come. 

... (/ntenuptlon,) 

[Translation) 

PROF. VIJAY KUMAR MALHOTRA: The Cong/'888 
Party is still in power even if Sonlaji Is not the Prime 
Minister. ...( Interruptions) 

(English) 

SHRI J.M. AARON RASHID (Perlyakulam): Sir, this 
word should be expunged . ... (/nterruption.) 

MR. DEPUTY SPEAKER: TheN fa nothing un-
parliamentary; pleaae sit down. When th.,. will be any 
unpariiamentary word, I will expunge ,It. I know what Is 
unparliamentary . 

... (/nterruptlons) 

[Translation) 

PROF. VWAY KUMAR MALHOTRA: I w .. saying 
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that If the condition of Muslims i8 pathetic in the country 
then who is to be blamed because out of approximately 
61 years of post independence period barring six years, 
the Congress party has been in power during this period 
and now they are feeling that the condition of Muslims 
Is not good . ... (/ntenuptions) 

[English] 

MR. DEPUTY-SPEAKER Nothing should be 
recorded except Shri Malhotra's speech. 

(Interruptions) .. " 

[Translation) 

PROF. VIJAY KUMAR MALHOTRA: Mr. Deputy 
Speaker, Sir, there should be [English] justice for all 
and appeasement for none. [Translation] We should 
follow it in principle and every citizen whether Hindu or 
Muslim, should get his right. ... (lntenuptions) 

[English} 

MR. DEPUTY-SPEAKER: Shri Adhir Chowdhary, 
please sit down. First go to your seat. 

... (Interruptions) 

[Translation] 

MR. DEPUTY SPEAKER: You are taking undue 
advantage of my leniency. 

PROF. VIJAY KUMAR MALHOTRA: The situation 
should not worsen to the extent that majority community 
be treated as second class citizen. I had reservation 
on the statement of the Prime Minister. While referring 
to the Budget he said that the Muslims have first 
entlttement in all the Government resources and 
'Government Budget. I think nothing can be more 
disgusting than this statement (/nterruptions) ... Nothing 
can be more shameful than this statement 
(Interruptions) ... 

"Not recorded. 

[English] 

MR. DEPUTY-SPEAKER: Prof. Vljay Kumar 
Malhotra, please conclude now. 

(Interruptions) ... 

[Translation] 

SHRI SURENDRA PRAKASH GOYAL: Please 
contine yourself to the Budget (/ntenuptlons) ... 

PROF .. VIJAY KUMAR MALHOTRA: I am speaking 
on Budget only . ... (/ntenuptions) 

SHRI RAM KRIPAL YADAV (Patna) : Muslims are 
also citizens of India, what is your problem if they are 
getting justice? (lntenuptions) ... 

MR. DEPUTY SPEAKER: Ram Kripaljl, please take 
your seat. 

(/ntenuptions) ... 

[English] 

MR. DEPUTY SPEAKER: Nothing will go on record 
except the speech of Prof. Vljay Kumar Malhotra. 

(Interruptions) ... • 

MR. DEPUTY SPEAKER: Nothing Is going on 
record. 

(Interruptions) .... 

[Translation] 

PROF. VIJAY KUMAR MALHOTRA: I already told 
you that they are entitled to get full justice and equal 
rights. However, to say that they are the first to have 
their right, it would perhaps... **. It tantamounts to 
Invoking Jaziya. Is It a crime to be a Hindu or a Hindu 
Is second rate citizen (Interruptions) .... 

SHRI MADHUSUDAN MISTRY (Sabarkantha): Mr. 
Deputy-Speaker, Sir, he will continue to speak whatever 
he IIkes ... (/nterruptions). He has used unparliamentary 
term, it should be expunged from the record. 

"Not recorded. 
··Not recorded 88 ordered by the Chair. 
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SHRI SURENDRA PRAKASH GOYAL: This word 
should be removed from the record . ... (/nterruptlons) 

[English] 

SHRI J.M. AARON RASHID Sir, this word should 
be expunged (Interruptions) .... 

MR. DEPUTY SPEAKER: Please sit down. I will 
look into it. If there is anything objectionable or 
unparliamentary, I will expunge it. Shri Madhusudan 
Mistry, I will look into It. Please sit down. 

(Interruptions) ... 

PROF. VIJAY KUMAR MALHOTRA: What is 
unparliamentary? (lnterruptlons) ... {Translstion] What is 
unparliamentary in this word (/nterruptions) .... Thls word 
is not unparliamentary. 

SHRI ASHOK PRAqHAN (Khu~a): He has referred 
to the History of India. What is unparliamentary In it. 
(Interruptions) ... 

(English] 

MR. DEPUTY SPEAKER: Please take your seats. 
Do not disturb the House. 

(Interruptions) ... 

MR. DEPUTY SPEAKER: I will look into It later 
on. If there is anything objectionable, I will expunge it. 

(Interruptions) ... 

MR. DEPUTY SPEAKER: Nothing will go on 
record. 

(Interruptions) ... * 

(Translstion) 

PROF. VIJAY KUMAR MALHOTRA: Budget should 
not be c9fT\munaJized, it should not be based on religion 
(/nterru,ptionS) ... ThiS jaziya should not be re-Invoked 
through back door entry and the method being adopted 

here (Interruptions) ... 

*Not recorded. 

[English] 

MR. DEPUTY SPEAKER: Prof. Vljay Kumar 
Malhotra, please conclude now. 

(Interruptions) ... 

MR. DEPUTY SPEAKER: This Is not unparlia-
mentary. 

(Interruptions) ... 

(Translstlon) 

PROF. VIJAY KUMAR MALHOTRA: The amount 
involved In the Budget and the relief provided to people 
in the income tax, but the sensex fell to 16000 from 
21000 touching 15000 points leading to loss to the tune 
of billions of rupees. We were repeatedly giving this 
wamlng that the terrorists were also Investing In the 
market, attention should be paid to it and it should be 
checked. I cautioned them that crores of small investors 
would be ruined once it falls and it happened: Simllarty, 
two-three points have been raised by him owing to which 
the people have suffered huge losses. So, the populist 
measures taken by them would soon be exposed and 
the people would come to know the reality of the 
Budget. This Budget will be instrumental in rising prices, 
arresting growth and development and It will divide the 
country on communal lines. 

*It has been published in the Hindi daily, 'Janutta' 
dated 11th March, 2008. Increase in prices after Budget: 
pre-budget and post budget: 

Arhar Rs. 36 per Kg. and Rs. 42 per Kg. 

Urad Rs. 30 per Kg. and Rs. 35 per Kg. 

Masoor RS. 38 per Kg. and Rs. 42 per Kg. 

Grams Rs. 28 per Kg. and Rs. 35 per Kg. 

Refined Oil Rs. 67 per litre and Rs. 75 per litre. 

Mustard Oil Rs. 65 per litre Kg. and Rs. 72 per 
litre. 

*Thls part of the speech was laid on the Table. 
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Daida Ghee Rs. 60 per Kg. and Rs. 68 per Kg. 

Maida Rs. 13 per Kg. and Rs. 15 per Kg. 

The following has been published ;n Rashtriya SIIhara 
dated 4th March, 2008. 

Spices Pre Budget Post budget 

Coriander 58·60 71·72 

Black Pepper 160 170 

Turmeric 38·40 45 

Red Pepper 50 55 

Cardamom 200 205 

Saunth 80-85 90-95 

Cumin (Medium) 95-100 105 

Coconut 55 60 

Makhana 170 190 

Mustard Seed 28·30 36·37 

Black Cumin 32·35 40-42 

Kalaunji 78·80 90 

Amchoor 90 100 

Mustard 011 60-62 71·72 

There has been an increase of Re One and 
Maximum Increase of As. 20 per kg. in the prices of 
foodgralns In the retail market. 

May, 2004 Feb. 2008 

Wheat 8 Rs. kg. 13 

Flour 10 Rs. kg. 18·20 

Alce 10 Rs. kg. 30 

IIfftd 8 • 12 

May,2004 Feb. 2008 

Sugar 14 Rs. kg. 22-25 

Oal Moong 24 Rs. kg. 52 

Oal Arhar 26 As. kg. 44 

Dal Muoor 22 As. kg. 44 

Oal Chana 25 As. kg. 45 

Rajma 28 As. kg. 55-60 

Besan 20 Re. kg. 48 

Milk 14 litre 24 

L.P.G. 244 295 

Petrol 33.15 45.52 

Die181 22.50 31.73 

Cement 125 245 

Steel 23000 Ton 35000 Ton 

Mustard 011 33-35 85 

Refined 011 45 100 

Banana 10 8 Dozen 258 ec.n 

[Translation) 

SHRIBALASAHEB VIKHE PATIl (Kopergaon): Mr. 
Deputy Speaker, Sir, I would like to extend my thanks 
to you that you gave me an opportuntty to speak. I f8eI 
that the hon'ble Member who spoke prior to me 
delivered 'speech in anger. Since he had no speciftc 
issue, 80 he delivered a caaual speech bereft of any 
substance. He is sorry because budget shows that the 
growth rate Is rising and today It Is increasing at the 
rate of near1y 7 per cent. 

Sir, first of all I would like to extend my thanks to 
the Chairperson of UPA, Shrimati Sonia Gandhi; the 
Prime Minister Shri Manmohan Singh and the cabinet 
of UPA Government a10ngwith the MInIater of FInance 
who waived the loans npectatly of the fanners and 
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presented 'the Budget of the people and the country. It 
is not an election budget, however, the speech that was 
delivered by the Member was an election speech. 

I would like to submit that 

(English] 

the hon. Union FInance Minister, Shrl P. Chldam-
baram presented his fifth Budget In a row In the 
backdrop of robust economic growth. The first year of 
the 11th Plan registered the growth rate of 8.7 per 
cent-

(Translation] 

You have also admitted that the figures cannot be 
wrong. 

(English] 

While during the first half of 2007-08, it achieved 
the growth rate of 9.1 per cent. The average growth 
rate during 2004-05 and 2006-07 was 8.8 per cent. The 
drivers of growth continue to be 'services' and 
'manufacturing', which are estimated to growth at 10.7 
per cent and 9.4 per cent respectively during 2007.Q8. 
The 11 th Plan targeted growth rate of nine per cent. 
The agriculture sector remained a cause of conceln. 
The slow rate of growth of agriculture sector and the 
problem of indebtedness of farmers are issues requiring 
our focus, which the Government has already focused 

on. 

Besides these, the rising inflationary trend due to 
increase In prices of food Items, burgeoning subsidies, 
mainly food and oil, Increase In the Intemational prices 
of crude 011 and food grains, and slow down of the 
economies of the World, are some of the Important 
iHues causing trouble for the domestic policy makers. 

The Budget has taken note of all these factors 
and issues, and the hon. Finance Minister has made 
an earnest effort to successfully charter the economy 

to an accelerated growth path. 

The emphasis of the Union Budget 2008-09 Is the 
growth with distribution, making the growth more 

inclusive. This is proposed to be done by laying gN8tIr 
stress on various schemes targeted for the empcw ... 
ment of the weaker secttons-our colleague referred-
of the society, viz .• National Rural Employment 
Guarantee Programme, Bharat Nlrman, Sarva Shlkaha 
Abhlyan, MId-Day Meal Schemes, National Rural Health 
MiSSion, ICDS, etc. 

To improve the posttton of the farming community. 
the Budget has Introduced a scheme of debt waiver 
and debt rel/ef for farmers. Agriculture hal been given 
a place of prominence in the Budget. 

The Finance Minister has proposed to Introduce • 
Central Plan Scheme Monitoring System, first of ita kind, 
to be Implemented as a Plan Schemes of the Planning 
Commission. The objectlve Is to ascertain that phyaiall 
targets of various schemes are achieved. This will hetp 
In close monitoring of Implementation and enforctng 
accountability . 

MR. DEPUTY-SPEAKER: Are you going to 
reproduce the Budget Speech? 

SHRI BALASAHEB VIKHE PATIL: No, Sir. This Ie 
my opinion; this is my own version. 

The hon. Finance Minister has provided Rs. 3,988 
crore for schemes benefiting Scheduled Castes and the 
Scheduled Tribes exclusively; and Rs 18,983 erore for 
schemes where, at least, 20 per cent of the benefttl 
are earmarked for the Scheduled Castes and the 
Scheduled Tribes. The allocation to the Ministry of 
Minority Affairs has been increased from Rs. 500 crore 
in 2007-08 to Rs. 1,000 crore during 2008-09. 

Sir, the Budget provides Rs. 11,460 cro,. for 
women specific schemes; and Rs. 16,202 crore for 
schemes where, at least, 30 per cent Is for women 
specific programmes. These are the specific beautIea 
of these schemes. I must add that thlle are the 
programmes, which are of great benefit to the people. 
The Finance Minister has Increased the allocation of 
the Ministry of Women and Ctlild Development by 241 
per cent over the allocation made in 2007-08. 

During the 10th Five Year Plan, the buoyancy of 
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tax revenue, with an average annual growth of 21.4 per 
cent coincided with an accelerated GOP growth. 
Considering such a performance, 2008-09 (Budget 
Estimates) projected an increase of 25.6 per cent In 
tax revenue over 2007-08 (Budget Estimates). The non-
tax revenue during the same period is budgeted to 
increase by 16 per cent Capital Receipts, compriSing 
of non-debt capital receipts, borrowings and other 
liabilities, were projected to decrease by 23.8 per cent 
in 2008-09 over 2007-08 (Budget Estimates). 

The proportion of direct taxes to gross tax collections 
of the Central Govemment has increased from 30.2 per 
cent in 1995-96 to 45.1 per cent in 2006-07. This Budget 
is providing appropriate incentives to enable self-financing 
of old age security through the mechanism of reverse 
mortgage of residential house and health insurance. 

The basic exemption limit for all assessee has 
been increased from Rs. 1,10,000 to Rs. 1,50,000, thus 
giving every assessee a relief ofa minimum of Rs. 4,000 
in tax. In the case of a woman assessee, the exemption 
limit has been raised from Rs. 1,45,000 to Rs. 1,80,000 
and in the case of senior citizens, from Rs. 1,95,000 to 
Rs. 2,25,000. I think this is a very positive step as far 
as the country is concemed. 

[Translation] 

Good things do not remain hidden. They do not 
have any specific point to make comment on the 
Budget. If a half filled glass is presented before people, 
somebody will say It is half empty and somebody else 
will say It is half filled. Implying that it depends on the 
attitude. while looking at the thlngs ... (/nterruptions). 

[English] 

MR. DEPUTY SPEAKER: Nothing should be 
recorded. Do not disturb. 

... (lnterruptions) 

MR. DEPUTY SPEAKER: If you disturb him, how 
can I control him. 

... ( Interruptions) 

[English] 

SHRI BALASAHEB VIKHE PATIL: The tax 
proposals on the indirect tax side are estimated to result 
in a loss of Rs. 5,900 crore. Performance of revenues 
from excise duty, which had been quite disappointing 
with growth of such revenue declining steadily from 13.4 
per cent In 2002-03 to 10.3 per cent and 9.2 per cent 
in two subsequent years, revived somewhat to 12.8 per 
cent In 2005-06. The average growth In excise duty 
collection remained 10.7 per cent during 2002-07. 

Now I come to Plan expenditure and Non-Plan 
expenditure. , do not want to go Into details. The Plan 
expenditure for 2008-09 has been placed at Rs. 
2,43,386 crore. As aproportton to total expenditure, It 
will be 32.4 per cent. The revenue expen(,iture is 
estimated to be Rs. 2,09,767 crore whereas tM capital 
expenditure will be Rs. 33,619 crore. I do nol want to 
go into the details of Plan expenditure. 

I will come to the Non-Plan expenditure because 
this is a major area where deficit and other things figure 
and on which our learned friend has criticized sharply, 
which Is not a truth. The Budget for 2008-09 has placed 
the· Non-Plan expenditure at Rs. 5,07,498 crore. Interest 
payments of Rs. 1,90,807 crore, Defence expenditure 
of Rs. 1,05,600 crore and subsidies of Rs. 71,431 crore 
constitute major Items of Non-Plan expenditure. These 
three Items constitute 72 per cent of total Non-Plan 
expenditure. The total interest payment constftutes 31.6 
per cent of the total revenue receipts. I do not want to 
go into the details of all these things. 

Now I want to deal with fiscal deficit. Ascal position 
of the country has improved tremendously. Revenue 
deficit for 2007-08 will be 1.4 per cent against a Bi of 
1.5 per cent and the fiscal deficit will be 3.1 per cent 
against a BE of 3.3 per cent. 

The revenue receipts of the Central Govemment 
for 2008-09 are prOjected at Rs. 6,02,935 crore and the 
revenue expenditure at Rs. 6.58,119 crore. Conse-
quently, the revenue deficit Is estimated at Rs. 1,33,287 
orore which is 2.5 per cent of GOP. Trends in revenue 
vis-a-vis fiscal deficits are as follows. For the year 
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2006-07, the revenue deficit was 1.9 per cent at As. 
BO,222 crore. As per the BE of 2007-()8, it was pegged 
at Rs. 71,47B crore, that Is, 1.5 per cent. As per RE of 
2007-08, It is 1.4 per cent at Rs. 63,488 crore. As per 
the BE for 200B-09, it is one per cent. 

So, the fiscal deficit Is the same; it has come down 
from 3.5 per cent to 2.5 per cent, which is a very 
manageable thing. Everyone knows that tl)ere is a 
conscious shift In expenditure in favour of health, 
education, and social sector. There is one more year 
to eliminate the revenue deficit as stipulated In FRBM. 
However, the Finance Minister intends to revisit the 
roadmap of fiscal adjustment in view of the significant 
liabilities of the Govemment on account of the all, food, 
fertilizer subsidies and the likely burden of Sixth Central 
Pay Commission. He would like to get the job of 
redrawing the roadmap of the fiscal adjustment done 
by the Thirteenth Finance Commission, which may 
suggest suitable measures. 

Now, I want to come to some other issues, namely, 
agriculture. 

[Translation] 

It has been extenSively discussed here that 4 crortt 
farmers are going to get relief. It is correct, however, 
BO per cent farmers of the country are marginal farmers 
and the loans amounting to Rs. 60,000 crore of the 
farmers are to be waiVed. The benefit of loan waiver Is 
to be given to all the farmers whose land holding is 
less than 5 acres and it Is wrong to say that not even 
30 per cent farmers are going to be benefited by this 
scheme. There are 12 crore farmers In the country and 
out of that 4 crore farmers are going to be benefited. It 
is correct that the agricultural yield in ralnted area 
especially In drought area and desert area Is low and 
there is difference in their income. Farmers will be given 
25 per cent debt 'against the OTS. I say that It Is 25 
and 75 per cent and even If the State Government 
comes forward to give 25 per cent even then the entire 
responsibility lies with the centre and what will the State 
Governments do? As the Employment Guarantee 
Scheme has been referred, however, who Is 
implementing It? Rahul Gandhijl had rightly said that 

after damage only five paise are left. It II the 
responsibility of the State Govemment to Implement It. 
In fact, it Is the responsibility of the State Govemment 
to take care of the public money. There are middlemen 
in the State Government who embezzle the public 
money. Who is responsible for this? The Central 
Govemment cannot monitor it, so I would like to submit 
that some more attention should be paid In this direction 
to find out as to how the benefit can be provided to 
those farmers who are not being covered under thla 
scheme. Those farmers who are repaying their loan on 
regular basis should not be made to feel that they have 
committed mistakes by doing so. So they should be 
given some Incentives. I had given this petty suggestion 
eartier also and this time too I am giving this suggestion 
that those who are regularty repaying their loans for last 
two years should be provided credit at Interest rate of 
four percent and the amount of loan thus recovered 
should be taken Into aC<.'Ount for the further recovery. If 
regular payment Is made for next two years then they 
should be given incentive and should also get four 
percent rebate. Only then it will meet the purpose. 

I have a small suggestion In this regard that the 
debt relief which Is being provided, i8 one time relief 
and Is not, for ever, however, I want that the recommen-
dations of the Radhakrishnan Committee Ihould be 
taken Into account. The Committee has recommended 
that If an objection certificate of bad debt II ISlued one 
year and subsequently In second and third year u well 
then there should be provision of automatic loan waiver. 
For this they have recommended for the constitution of 
agriculture relief fund. If there Is a rell.f fund amounting 
to Rs. 300 crore, then in the event of natural calamity 
relief should be provided to them al II done 
automatically In case of corporate sector and industries 
by way of compromising so that the farmers who suffer 
loss on account of unforeseen natural calamity may get 
some help from the Agricultural Relief Fund and may 
not get trapped In bad debt. 

Sir, farmers do not have idea about price 
fluctuation. The price fluctuation Is so high that the 
farmers cannot even think about it and taU prey to It. 
sometimes see steep price rise In the world and In india 
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as well and sometimes price correction is so sharp that 
we cannot comprehend it. So a risk mitigation fund 
should be constituted to cope up with price fluctuation, 
so that farmers could get relief. For their loss there is 
market Interaction scheme In vogue even today 
... (lnterruptions). However, we are not very much 
successful in this respect...(/nterruptlons). It needs 
improvement. 

MR. DEPUTY SPEAKER: Member of your party 
is speaking. 

SHRI BALASAHEB VIKHE PATIL (Kopergaon): So, 
we should provide some relief and constitute a risk 
mitigation fund so that they may get relief from the 
fund In the event of damage. I would like to submit 
only this about the farmers that the agricultural 
insurance scheme meant for them is not proving 
effective. Only 9 percent farmers are covered under this 
scheme, however, only one, two or three per cent 
farmers are getting benefit under it. The farmers should 
be informed about this scheme. It is a static scheme; 
there is a need to bring paradigm shift in the scheme. 
It Is extremely necesaary to bring improvement in It. 
The report of the Joint Committee that was constituted 
by the Government to study several agricultural 
Insurance has been submitted and so it should be 
implemented and the more flexibility Govemment adopts 
In the Implementation thereof, better i~ would be for the 
farmers. Besides there is an issue ?f compensating the 
loss of the farmers. If one time subsidy is given at the 
time of premium, the farmers may take care of rest of 
the things. TIll now, there was acute shortage of fund 
in the field of irrigation. The budgetary provision for 
irrigation has been Increased by 81 per cent In this 
Budget. The allocation for AIDP has been increased 
from Rs. 11 thousand crore to Rs. 20 thousand crore. 
Besides the allocation for the irrigation construction 
development has been increased further to Rs. 100 
crore. Recently the Government of India has taken up 
14 national projects separately for the country. It is 
important to note that there are several states of the 
country like Maharashtra and North Eastern States 
which have less irrigation facility than the national 

average. The said corporation will Invest massive 
amount to enhance Irrigation faotltty. 

The provision of providing Irrigation facility In only 
eight lakh hectares of land proposed under the 11 th 
five-year plan launched last year will not make any 
difference. Mr. Deputy Speaker, 61r, you yourself have 
been a farmer a~ you are aware of all these things . 
So, I would like to submit that It Is a very Important 
thing. The Government should reIeaIe bonds or It should 
adopt any other measure so that Irrigation facility may 
b8 enhanced. It will enhance Irrigation facility and the 
regions which are backward In terms of irrigation facility 
will develop as forward State. 

Fourth important point In this regard Is about the 
skill development corporation which is a n,n profit 
organization. Recently the Government have eitimarked 
Rs. 1000 crore for this corporatfon and have alsO asked 
the States to actively participate In It. It tallt about a 
corpus of Rs. 15 thousand crore and ha~. made a 
provision of Rs. 1 thousand crore as the skill development 
is the need of the hour. We have to provide relief to the 
farmers as well. 

Therefore, skill development of every son of farmer 
and labourer should be undertaken, It may be done 
through vocatfonal, I.T.I. or some other sort of training 
programme. Because, then only people will live In Villages 
and not migrate to cities. Villagers migrate to cltlel and 
live in slums there; It Is not a good thing. But Shrl Vljay 
Kumar Malhotra, the leader of opposltfon has forgotten 
the basic Issues of the loclety. It II true, he has to 
analyse the performance of the Oovamment, but what 
steps are essential for society, Inflation Is on rise, because 
price rise Is a global phenomenon. India Is aIao a part 
of world. Today, India has become global village. It has 
also been affected a bit, but stili road map of development 
Is very much Intact. Therefore, I would like that the Issue 
of skill development should be addressed. It Is being 
said that the number of ITIs shoutd be Increased from 
present 5000 to 11,000. Any development of country will 
not take place without the skill development because the 
industries coming up In the country do not get m~power. 
Many graduates in the country are unemployed. They 
are not getting lobs. Industries are continuously publishing 
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advertisements for hiring people but they are not getting 
candidates, they are forced to look for recruiting people 
from abroad. Therefore, It has become very essential 
and It seems to me that they have taken the right step. 

Next mention has been made in regard to rural 
Infrastructure development. There are two opinions in 
this regard. R,I.O.F. has given fund of Rs. 14 thousand 
erore, out of It Rs. 4 thousand erore have been 
earmarked for road development in rural areas. But I 
would like to suggest hon'ble Minister in this regard as 
to what Is the source of R.I.O.F., we are not able to 
distribute 18 per cent of funds as loan to farmers. We 
want that the banks should be made accountable for 
distribution of designated 18 per cent funds for the 
farmel'S. Why only 10 per cent is being distributed? Why 
lome banks are distributing 12 per cent? Accountability 
and responsibility of director nominee of RBI in bank 
bodies, nominees of Government, non-official directors 
shall be fixed because banks find it easy to. get funds 
deposited in R,I.D.F., and they are saved from the 
hassle of opening any account. Therefore, it is essential 
to fix accountability and responsibility of banks for 
distribution of 18 per cent of funds. 

Sir, the agriculture credit has gone up to Rs. two 
lakh eighty thousand erore during last three years, we 
have distributed As. two lakh 43 thousand crore. But 
stili, I would like to say we are lagging behind some-
where. On one hand our credit off take is increasing, 
but on the other, productivity is not increasing. How shall 
we increase our productivity. Till we increase our 
productivity, do not give remunerative prices to farmes, 
irrigation facility to farmers, how can this be achieved. 
Therefore, I would like to say that the Govemment have 
done a good job by fixing minimum support price of 
wheat at the rate of Rs. 1000 per tonne, because the 
one who Is having paddy shall not get the rate of less 
than RI. 1000 and the Government of India should make 
required procurement from open market. We .re 
Importing pulaea and oIlseeds. Earlier, we were self-
reliant, today we are Importing 70% of requirement. 
What Is this happening? Therefore, we want that the 
rate of at least, Rs. 3000 should be given. The rates 
shaff Increase, but how will the productivity Increase, 

the Government have to pay attention In this regard. 
They have taken a step In the right direction by taking 
up the matter of expansion of 500 so/I testing labs. They 
have allocated a lot of funds for agricultural research. 

In regard to rural development I would Hlee to say 
that rural economy and mechanism shall also be 
strengthened. I will not take much time, but would like 
to say that Integrated approach, alonghwlth skill 
development shall be adopted under the Rural 
Development Employment Guarantee Scheme. It ha 
also to be seen whether dally wages of As. 80 given to 
the labourers under this scheme are actually reaching 
the labourers or not. If one thousand are given to every 
child for vocational training, he becomes skilled. Where 
shall the poor children go? I am grateful to the 
Government for formulation of good education schemea 
for economically backward clus. The movement for 
education has 'a180 been launched, the scholarahlpa 
have also been given to approximately one lakh 
students. The provision of Rs. 5000 erore hu been 
made for SC and ST. I would like to say that attention 
should be paid toward positive aspects of scheme. 
formulated for upliftment of society, and strengthening 
the society and those giving an opportunity to lead 
respectable life to the poor, backward and tribal people 
of the society. 

One thing, I would like to mention that the 
agriculture NABARD was established 25 years ago. 
NABARD should be reviewed. Mistakes committed there, 
should be rectified. For how long NABARD can be run 
like this? Last year also, I had made a mention of It 
during the budget. Therefore, I was thinking that I would 
discuss certain good things. There can be no such 
budget which won't draw any criticism. There will alwaY8 
be some lacuna. But we have to move within the 
confines of our resources and commitment of 
expenditure. There Is no magic wand to bring overnight 
prosperity. It always takes some time for the things to 
happen. 

I will conclude my speech within 5-7 minutes after 
making a mention of cooperatives. Valdyanathan 
Committee hu committed to complete Ita job by June 
2009. The Committee has al80 .tated that It I. 
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mandatory to repay short term or long-term loan within 
two years because it Is essential to strengthen 
cooperative movement. It is essential to re-structure it. 
Consideration is needed in this regard and It is essential 
to repay funds in this regard. I would also like to say 
that private banks, ~ationalised banks, rural banks have 
performed well, they have been applauded as well, but 
cooperative banks have not been applauded. What is 
their fault, why they have not been successful because 
these days small and marginal farmers get loan through 
cooperative banks only and we can discuss it in 
Parliament. It Is essential to make special provisions 
for promotion of cooperatives. Income tax has been 
levied on cooperative banks, we will make request to 
withdraw it, because Vadyanathan could take several 
years to complete Its task. There shall be time-bound 
programme for it to finish Its task. The State 
Governments who do not do this task, the Central 
Government should do it, whichever State Government 
it may be. 

In the end, I would like to say that loan waiver is 
being discussed, after that we have accepted the report 
of Radhakrishnan Committee, but till now we have not 
done anything In this regard. 

[English) 

There is a need for Introduction of a nation-wide 
Debt Swap Scheme-bank loans to fanners to clear high 
cost loans from Informal sources (moneylenders). In view 
of difficulties in ascertaining the exact debt from the 
money lenders, appropriate ceiling under the scheme 
may be fixed. 

[Translation) 

It is essential to repay the loan raised from the 
money-lender; I am grateful to the hon'ble Prime Minister 
who has said in his reply that the scheme will continue. 
I also met him, he said that the scheme will continue 
and he has thinking. terms of expanding-lhls scheme. 
I would like that some action shall be taken against 
money lenders, Who will take action against 
unauthorised money lenders? Some local leaders. of 

village8, and some shopkeepers who lend money also 
act like money leaders. Therefore, 80me kind of action 
should be taken against the unauthorised money lenders 
by enacting some stringent legislation. 

[English) 

~ost of the rural population Is outside the coverage by 
any insurance. 

[Translation) 

How shall we give Insurance coverage to rural 
populatlon?They have Introduced a good scheme, Aam 
Admi swasthay Blma Yojna for unorganized sector, 
under which rebate up to Rs. 31,000 have been given .. 

[English] 

It was suggested that an integrated micro 
Insurance product for providing cover for medical 
requirements of the family which Is Rs. 10,000 may be 
extended up to Rs. 30,000. 

[Translation) 

Many such things are happening, which are 
beyond our Imagination. Therefore, we have to pay 
attention towards unorganized sector. The report of Sixth 
Pay Commission has to be submitted 8hortly. The 
difference between salaries of unorganized sector and 
Government sector will increase. When, corporate aector 

pays more salary. This difference will go on Increasing. 
Therefore, I would like to request and suggest that we 
should pay more attention to unorganlsed sector. We 
shall provide some assistance for their social security 
which includes health, education and shelter so that they 
may be abl~ to get all these facilities under social 
security. We are afraid that the way difference Is rising, 
the 2 per cent people working in corporate sector have 
set up their own society and they will never spend 1 
money on the poor. Are they going to spend on them? 
But we shall pay attention on 30 per cent people Uvlng 
below the poverty Une. The Planning Comml8llon has 
rightly said In its report that the Government have 
enacted legislation for unorganised sector under which 
the social security to these people has been given. But • 
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we also have to see, what shall be the minimum wages 
for them? The State Govemment has fixed the minimum 
wages, but who will Implement it? TherefoM, we people 
are Involved in It, bea6Jse we are farmers and can make 
some amount of increment in their wages. I would like 
to request all political parties to see as to how farmers 
and labourers can be benefited and how we can make 
money available to them. This issue is not relating to 
anyone party. We shall not level allegations and counter 
allegations against each other. Therefore, I would like 
to say that this is very necessary. 

Mr. Deputy Speaker, Sir, I am grateful to the 
Government for taking some action in regard to the 
sugar mills. What was the position of sugar mills three 
years ago? Many sugar mills were on the verge of 
closure. Dues of millions of farmers were outstanding 
and now the farmers are getting their outstanding dues. 
The farmers are getting rebate on excise duty and loans 
from banks. I know that the farmers of Bihar are getting 
the same rate. The Government shall see whether the 
farmers are getting the benefit of schemes running for 
them. Are they getting its benefit? I have found that 
special reforms are being carried out in co-operative 
sugar mills,. the Infrastructure, education and health 
sectors have improved. I would like that a special 
package of agro-processing shall be given to coope-
ratives under 11 th Plan In this budget and the producers 
will become Its member and the farmers having 2 acres 
of land will become the owners of industry and they 
will be satisfied. He would be answerable in the general 
meeting of co-operatives. Such package is not seen in 
this budget, but a little consideration shall be paid 
towards people Involved in cooperatives. 

Mr. Deputy Speaker, Sir, the social security 
package has been mentioned, every labourer eam Rs. 
15· to 30 a day, but who will pay premium of insurance 
policy. The Union Government and the State 
Government shall bear ftfty-fifty per cent premium of 
people living below the poverty line-such scheme shall 
be formulated because the gap between rich and poor 
is widening. The gap between rich and poor shall get 
reduced under new legislation. It has been widening 
urban.rural dMde. I would deliberately not like to go 

into figures, because it is not right. This difference Ja 
three fold as on date. If one Is 12 thousand, the other 
shall not be 24 thousand but 56-58 thousand. I would 
like that the difference between performance Income In 
urban and rural areas should be minimised. W. can 
give something to unorganlsed sector by doing this only. 
But I want that. 

[English] 

There should be a permanent policy In the case 
of Import and export of agricultural products. 

[Translation] 

Whenever, the Government desires sugar Is 
imported and whenever desires discontinue Its Import. 
Similarty, whenever the Government wish .. It starts 
exporting onions and suddenly starts Its Import. The 
farmers are suffering losses due to this Import-expon 
policy. When bad debt rises, the loans have to be 
waived off. Uproar Is created on waiving of loans, this 
Is wrong. The farmers will be mllundltratood by thII way 
and what will he do? He cannot violate the law. I am 
grateful to the hon. Minister of Finance for making 
announcements for their weifare. 

He has delivered a speech in Mactraa. I am saying 
it for many years that the farmers are labourers and 80 

honest that they consider taking loan as sin. They do 
not want to get burled under the burden of loan, 
therefore they are committing suicides. We do not pay 
consideration to those who have neither taken Insotvent 
certificate from anybody, nor on the name of son; If 
one gets ln8a1vent, his loan has to be waived, then what 
can be done? Then banks help them, therefore It Is 
wrong to think that the farmers will become habitual of 
it. The hen. Prime Minister wants to bring second green 
revolution therefore, all credit lines will remain open for 
it. For last ten years, we are listening of agriculturaJ 
export, but till now It has not been taken up. The farmers 
are still a puppet In the hands of middleman. 165 
agricultural products have got the recognition for export 
in every district. None has been activated. Why Special 
Economic Zone scheme Is Implemented In agriculture 
sector? Why Special Economic Zone scheme Ie 
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implemented in education sector. In today's scenario, 
privatization of education is taking place. The poor is 
becoming poorer and the rich is getting richer, caste 
system has been abolished, therefore it is necessary to 
pay attention to this regard. The setting up of model 
and central school has been mentioned, it is good, 
military schools have been allocated funds under 
defence head. 

I will conclude my speech after speaking about 
defence. A decision has been taken in regard to Special 
Economic Zone and policy has been framed, agricultural 
land will not be acquired for Special Economic Zone, 
SEl is being set up on the barren land, costing lakhs of 
rupees. How do we agree with it. Agitation against 
acquiring of agricultural land for SEZ is taking place in 
the entire country, despite this SEZs being established. 
It was said in regard to acquisition that there will be no 
intervention but a rehabilitation policy has been 
introduced along with acquisition. People living In villages 
are citizens of India, consideration should be paid 
towards them. This has also be seen. Due to It real 
estate has become the business. It has been said many 
times in regard to rehabilitation that houses are built for 
labourers, but they are sold to other people, ownership 
on papers remain the same, it should be seen that real 
estate may not become the business. I would like to 
make suggestion in regard to education that a central 
university shall be set up in rural area. Urban areas are 
bearing so much of burden, that neither drinking water 
is available there nor people are having houses, or roads. 
Population of my village was 500 and now it has risen 
upto 5000. It Is an educational Institute. It has faculty. It 
is not so that faculty cannot reach villages, we shall 
have a political will and policy so that faculty may reach 
there and village children may be able to get education. 
The people of villages should be motivated to send their 
children to school for education. They shall have all 
facilities to make progress in life. They do not have 
money to go to cities to get education and after going to 
cities, they fall prey to bad habits. Even if one meets 
accidents, he dies. They do not have home in the cities, 
therefore the new central institutions shall be set up in 

villages and policy in this regard shall be framed. 
Infrastructure to be developed In vlUagel to set up thea. 
Institutes in villages. As Rs. 1000 crore have been 
allocated to three universities In Maharashrtra, It Is a 
good step. Institutes shall be set up In villages. There II 
no other way. 

I would like to submit about defence. There Is no 
defence budget for National Cadet corps and so there 
is no expansion in it. Infact, there Is one per cent 
reduction In defence budget, however, In absolute term 
there is an increase of Rs. 9000. For example two crore 
has been given to army school, I would like to request 
you and the hon'ble Minister of Defence that at least 
one army school should be set up In each district under 
the 11th plan. 

15.00 hr •• 

Mr. Deputy Speaker, Sir, my second objection 
regarding the army school is that the amount of their 
scholarship, which was Rs. 125.00 or Rs. 130.00 is the 
same even today while the tuition free prevalent some 
15-20 years back has increased to As. 10,000, however, 
the amount of scholarship Is the same which was being 
given 15-20 years back. Even in that 50 percent Is paid 
by the Central Government and 50 percent is paid by 
the respective State Governments. The State 
Govemments do not cooperate and on account of this 
the condition of several army schools is very bad. So I 
would like to request that provision should be made In 
the 11 th plan to gradually step up at least one army 
school in all the districts of the country. The Ministry of 
Defence may also take decision on Its own In this 
regard. However, more funds are required for this. 

Sir, special attention .should be paid to National 
Cadet Corps. I would like to submit that there Is acute 
shortage of military officers in all forces. It is known to 
the people. The entire wortd Is aware of It. How this 
problem can be solved? Whatever attractive option 18 
given but candidates are not available for this because 
if they work elsewhere they get Rs. 10 lakh but when 
they join this service, they . get very 1888 and there Is 
also more 8tress In this service. One can serve In this 
service only out of sentiment of patriotism, however, 
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wnat do patriots get? What will he get? So, the Sixth 
Pay Commission Is commendable. Its report is to be 
submitted. The hon'ble Minister of finance will decide 
IS to what is to be done in this regard, however, I would 
like to ,ubmit only this that we will have to pay more 
attention towards HAD and especially towards army 
schools and National Cadet Corps in our defence 
budget. 

Sir, I believe that hon'bie Minister of Finance will 
pay attention and say something on what I have 
submitted in details. I wanted to say something more 
however, I do not have time. Prior to me hon'ble Prof. 
Vijay Kumar Malhotra criticized the budget provisions. 
It is all right, he has done his job. I would like to submit 
that it is the budget of U.P.A. Government and the 
common people. I say that his speech is an election 
speech. They always talk about Hindu-Muslim. I would 
like to submit that 60 years have elapsed since 
independence and nothing has been given to minOrity 
people. 60 year back when Dr. Baba Saheb Ambedkar 
wrote then it was given to socially backward economic 
class. Now, after 60 years it came to their notice and 
Sachar Committee was set up. There is need to Improve 
the condition of backward class people. If something 
has been given to them no one should object to It. I 
agree with this that something should be given to 
economically backward class, however, what is the 
benefit of condemning those who' are getting beneflt. 
Why are they talking about Hindu and Muslim? Now, 
everybody is living peacefully, a very amicable 
atmosphere of integration is evolving. Why are they 
trying to spoil this cordial atmosphere by talking about 
Hindu and Muslim? Now after 60 years do they want to 
say that they are not faithful to the country? I would 
like to submit that they are faithful to the country. They 
have sacrificed for the country. Even today they are 
sacrificing for the country. They have also sacrificed at 
the time of independence. So, It is not right to hurt their 
sentiments. It is not good to undermine their sacrifices. 
It is not good a policy for our country. It is neither in 
favour of our spirltuai power nor in consonance with 
our Indian culture. Those who claim to be the custodians 
of culture may use such language but it does not 
behave him to do so. So, I strongly refute this and 

support this -Budget. I would like to extena my thanks 
to you for giving me time and conctude my speech. 

{English] 

MA. DEPUTY SPEAKER: Hon. Members, before I 
call the next speaker, I want to make an announcement. 
I have a list of more than 75 speakers who want to 
participate in this discussion but it is not possible for 
me to give time to everyone: So, I would request that 
those hon. Members who want to lay their written 
speeches on the Table of the House, they can do 80. 

SHAI AUPCHAND PAL (Hooghly): Sir, this annual 
exercise known as the General Budget Is an event and 
different sections of the people look forward to this 
exercise to S88 how it is going to solve lOme of the 
buming problems being faced by them. The General 
Budget presented by the hon. Finance Minister is the 
flfth and the last Budget of the UPA Govemment. It 
has some spots of tokenism in it but it has failed 
miserably to address the basic issues involving our 
economy. They are aware of the oommitmenta in the 
Common Minimum Programme and we have been 
repeatedly reminding them about it. 

But unfortunately they have failed to rise to the 
occasion. They have failed to understand the depth and 
crisis in the economy, particularly in the agriculture 
sector. They have failed to address the issues. However, 
I welcome the announcement of the Govemment about 
waiver of loan of small and marginal farmers to the tune 
of Rs. 60,000 crore. But I do not know whether four 
crores of small and marginal farmers would be benefited 
by this. Today I find a report, the hon. Minister may 
explain, which says that 75 per cent of the small and 
marginal farmers may not benefit from this loan waiver. 
Again a study by an important Committee has ob8erved 
that about 22.5 per cent of such farmers have borrowed 
credit from the institutional credit providers like the 
commercial banks, the co-operatlve banks and all and 
the rest have borrowed credit from the moneylenders, 
from friends and relatives. If that is the situation, then 
what is going to happen to these large numbers of 
distressed farmers who are Indebted and are not bemg 
provided any relief? When the han. Prime MInIattr was 
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asked about this, he made a reference to a schemb 
that was in operation since 2004. He said that in the 
year 2004 the UPA Government had one such scheme 
which could address this problem. He said, We adopted 
a licheme in which those who are Indebted to 
moneylenders can show off their debt by going to the 
commercial banks and substitute the debt of 
moneylenders by Institutional credit. That scheme is still 
in operation and many farmers in Andhra Pradesh have 
benefited by It'. This was the assurance of the hon. 
Prime Minister that those people who had taken loan 
their problem will be adequately addressed. 

Sir, let me talk about the definition of the small 
and marginal farmers. Not only Dr. Swamlnathan, but 
many others like Shri P. Sainath have raised this Issue 
of definition. The National Sample Survey and such 
other agencies have got a particular definition. But this 
particular definition does not distinguish between 
irrigated and dry farming. Shrl P. Salnath has lamented 
in an article that those people whose suicides initiated 
this move and thinking of waiver, places like Ananthapur 
in Andhra Pradesh and Vldarbha in Maharashtra, they 
are not going to be benefited. Cryptically he has made 
an observation that a large number of farmers in certain 
provinces wilt be enjoying the large chunk of this waiver 
and not the small and marginal farmers. It is not that 
the Government had no recommendations before it. The 
Radhakrishnan Committee was set up by the 
Government itself and it had not spoken about loan 
waivers, but it talked about Moneylenders Redemption 
Funds. The Committee spoke about consortium. That 
Committee spoke about the processes to uplift these 
indebted people out of their indebtedness so that they 
can join their productive activities in agriculture and 
contribute to agriculture because our agriculture today 
is in total doldrums. The Government has admitted it at 
the very beginning. I would just like to read It out with 
your permission. 

"Agriculture has struck a disappointing note. 
Despite a fine start in the first half of 2007-08; the 
growth rate for the whole year in agriculture is 
estimated at only 2.6 per cent.· 

It is for the whole decade. The population growth has 
sU~S8ed food grains growth. The food grain growth Is 
at 1.6 per cent but the population growth Is at 1.9 per 
cent. This picture has been given. The Prime Minister 
has been saying It and this Govemment has been 
saying this. I agree that, of course, this Govemment Is 
paying unpaid distress bill for the chaos that they had 
created In the previous NDA Government In agriculture 
and everywhere. I appreciate this observation but what 
the Finance Minister is not saying is this. I would like 
to read a section of the Radhakrlshnan Committee 
Report. It says: 

"Neglect of agriculture-the available evidence 
both from macro and micro level suggests 
significant decline In public agricultural support 
system including public investment in agriculture.· 

This led to unprecedented distress that has been one 
of the causes undertying the rising trend In the incidents 
of farmers' suicides 

"The crisis In agriculture was well underway by late 
1980s". 

The Congress Government was there and 
economic reforms had begun with 1990s It had started 
in Dr. Manmohan Singh's period, pas$ed through the 
NDA regime and now they have It. It is not my r.pan. 
This is from Prof. Radhakrlshnan Committee Report. It 
says: 

"The crisis in agriculture in the post reform period 
has become pervasive." 

The culprit is elsewhere. Both the NDA and the 
UPA Govemments are trying to cover up that particular 
point. It is the wrong direction In the name of economic 
reforms. As such, we are not against economic 
reforms. What is the direction? The Prime Minister. says 
it and he is aware of it. He says that fruits of growth 
will be inequitably distributed and therefore, It Is the 
duty of any popular Government to address that 
question. We need strong growth in agriculture, 
remunerative prices, productivity and all these things. 
He has said so many things. That means the 
Government Is aware 'Jf these things. In 2004, it was 
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aware of it. In 2004, while they adopted the Common 
Minimum Programme, they said: 

·Publlc investment in agricultural lesearch, rural 
infrastructure and irrigation to be stepped up." 

It continues to speak about the farmers' income, 
etc. and then it says about steps to ensure clearance 
of farmers' dues. They have said a lot of things. 

In this year's Budget, they have spoken about 
Irrigation, that is, the foundation of agriculture. The 
Government says about it. It is aware and conscious of 
it from those days. They have ruined agriculture and it 
is the Government's responsibility to revive and save it. 
It says: 

"While these ongoing programmes will raise the 
level of investment in agriculture, I think, (FM thinks) 
that we need an ambitious scheme of a much larger 
proportion. Government is of the view that massive 
investments are required to be made in irrigation 
projects. I propose to establish the Irrigation and 
Water Aesources Finance Corporation with an initial 
capital of As. 100 crore contributed by the Central 
Government." 

The rest is with the State Governments. The rest is 
story, the rest will be history. This irrigation is the 
foundation of agriculture. They admit it but there is an 
increase of only As. 9000 crores and for the repair of 
water bodies, we have to go to the World Bank. They 
say that some States like West Bengal, Orissa and Uttar 
Pradesh have done it. You go ·there and find out and it 
is your job. That is the problem. This Government knows 
its duty. The Government is aware of the crisis. Still, 
the Govemment is not dOing enough. It is not addressing 
the fundamental issue that it should have addressed. 
We expected that at least in the last Budget, the 
Gov6rnment should compensate for the steps that it has 
not taken. But. unfortunately they have lost the last 
opportunity. I wonder how they are going to pay for it. 
The NOA Government paid for it for its obsession with 
growth, for its obsession with "India Shining". They are 
now saying that they were misguided by the FICCI, I 
do not expect this Govemment to say like that. I do not 
expect this Government to say that we are misguided 

by our advisers. The Government should use this last 
opportunity to initiate sorne measures to address the 
agrarian crisis. 

15.18 hra. 

[SHRl BALASAHEB VIKHE PATIL in the Chaltl 

Let me now come to social Issues. Let me take 
up health sector. The Government's commitment was 
two to three per cent of the GOP. Now, it is not even 
one per cent of the GOP. Everything has been left to 
the responsibility of the States. Now, there Is fifteen per 
cent increase. But, is it enough? Is It enough for this 
country? In the HOI, we are at the 128th rank. We have 
an emerging economy. In the price parity, we are on 
par with Japan, with the US, etc. But in the health 
sector, we are even below Bangladesh in certain public 
health care services; and we are even below some sub-
Saharan countries. 

But this Government, even after being quite 
conscious about public health care system, has done 
precious little. If you take Into account the inflation, the 
allocation is reduced. Ten days back the Inflation was 
5.5 per cent. Now, it may have gone up to six per cent. 

Allocation has been reduced In terms of food 
subsidy; in terms of health care; and for education there 
is very nominal increase. Unemployment Is a big 
problem in our country. We want that the Employment 
Guarantee Programme should be extended to all the 
districts and that this Programme should be extended 
to urban areas also. 

There was a concern expressed In the last year's 
Budget about urban unemployment. People are losing 
jobs because of the wrong policies, like privatisation, 
etc. In the public sector joblessness is growing and the 
private sector Is not adequately compensating for that 
joblessness. In the small industries, reservation is 
continued to be done away with. There is liberal imports, 
which is occupying the Indian markets, which Is making 
our small scale and cottage sector less competitive. It 
is resulting in loss of jobs because small and cottage 
Industries provide a good number of jobs. Agriculture is 
becoming uneconomic and unvlable. Dr. Swam/nathan's 
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Committee Report says this. Forty per cent of the farmers 
want to leave agriculture. Non-farming activities are 
increasing. Of the Indian workforce, 92 per cent are in 
the unorganised sector. We insisted upon the 
GOllernment to do something for them, like extending 
some social security and providing them with jobs, etc. 
But this time there is no mention about it. There Is only 
a lip service to the unorganised sector. The Bill is yet to 
come in spite of the recommendations of the Standing 
Committee. Reg~rding that also, on 1 st, of October, they 
had come out with one Scheme. On 2nd of October, 
they had come out with another Scheme. These are the 
two Schemes. The third one is about the elderly, the 
senior citizens. There is nothing more. But the people 
are growing Impatient. I am not trying to illustrate how it 
is happening because the Govemment knows better than 
I know. The Home Minister is sitting here. Frustration is 
rampant among the youth of this country. There Is lack 
of job opportunities. There. is total frustration. There is 
lesser job opportunities in agriculture, lesser job 
opportunities In other sectors and more retrenchment. 
The Govemment is obsessed with growth. What Is the 
result of this growth? About 51 per cent of the GOP Is 
accounted for 53 billionaires of this country. The richle-
rich are becoming richer. They are richer than most of 
the rich countries of the world. I repeat that 53 billionaires 
are accounting for 51 per cent of the GOP in our country. 
On the other hand, the Govemment Report Itself says-
the A~un Sengupta Committee Report-that 78 per cent 
of the Indian people live with Rs. 9 to Rs. 20 a day 
after sixty years of Independence. What do they want? 
They want to perpetuate this gap. If they want to 
perpetuate this gap with a certain tokenism, with token 
gestures to the small and the marginal farmers, with 
some sops in the name of social security here and there, 
I caution the Govemment. 

The Government Is playing with fire. More regional 
insurgency, more manifestation of frustration in several 
ways is there. They Hre being exploited by them also. 
By the Hindu card, by their communal card, they are 
trying to divide the nation, trying to weaken our secular 
demOCracy. To I8ve the nation from the hands of the 
communalists, to render justice to the Dalits, Scheduled 

Caste people, Scheduled Tribe people, OBCs and aIIo 
the minorities, the Government is moving In the right 
path but not adequately. It Is not as they should have 
done according to their commitment in the Common 
Minimum Programme. That Is our charge. Opportunities 
are being lost. 

In the matter of food security, I have mentioned It. 
Food Insecurity Is looming large. The population growth 
is surpassing during the last ten years of reforms. On 
the one hand, there Is less availability. The Economic 
Survey says that it ranges from 68 grams a day to 12 
grams a day. In respect of availability of pulses, It Is 
miserable. It Is 33 grams. About 56 grams was available 
30 years back. It Is declining. The prices of wheat, rice, 
dhal or whatever you call it, are becoming unbearable. 
About 55 per cent of the expense of the rural household 
Is for food only. What wlH they do? The new Index Is 
coming. It is about the WPI-Ied Inflation. The Arjun 
Sengupta' Commtttee Is coming out with fuel price 
growth. It Is adequately Included. The Inflation figure 
will be much higher. Why is It that you are raising the 
prices of petrol and diesel? You have eamed so much 
of money in the name of 011 Development Fund. You 
have not given anything for the development of the 011 
sector. We have suggested that Instead of ad valorem, 
you can go for specific duty. It Is not that we are agitating 
on nothing. We have concretely suggested one thing. 
Why do you not set up a Stabilisation Fund for diesel 
and petrol? 

This is because when the prices of petrol and 
diesel are raised, It has a cascading effect on all the 
essential commodities. In the Budget there is simply 
nothing said about It. 

Sir, the Government was committed for universa-
lisation of the Public Distribution System. But what is 
the status today? The allocation of rice to Kerala has 
been reduced by 50 per cent, wheat allocation for APL 
families in West Bengal is stopped and wheat is being 
imported. Once we took pride by saying that we are 
self-sufficient in food, but now, continuously, year after 
year we are Importing wheat and this year also we are 
importing wheat. It Is said that there is some serious 
problem throughout the country and so there is a decline 
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in the production of wheat. It is also said that because 
of the switching over to bio-fuel and all that, there Is a 
decline In the production of certain other commodltl es. 
That means we are Integrating with the world economy. 
We wanted that. This is the problem with this 
~ovemment. Sometimes they say that we have not fully 
Integrated. So, when the 1997 crisis touched other 
countries, It could not touch us. Even after what has 
happened In the sub prime crisis in the United States 
of America, they said that It will not touch us. Now, 
they say that the crisis in the US Stock Market will have 
an effec:t on our market also. 

Sir, on commodities, we have .en saying that 
one of the instruments of controlling the plice, particularty 
of foodgrains, is to stop forward trading in essential 
commodities. The Government has banned it. Now, 
again they are trying to strengthen it by allowing FDI 
and by allowing changes. There is rampant speculation 
on essential commodities. Our farmers are not getting 
remunerative prices for their produce and in double the 
price the Govemment is importing wheat from Australia 
and other countries. When will they stop it? The previous 
Government was exporting our foodgrains at half the 
price. The Prime Minister has rightly pointed out that 
this is ruining our economy, this is ruining our agriculture 
and this is ruining our farmers. But after taking the 
lessons, what are you dOing? 

Sir, a loan Waiver scheme to the tune of Rs. 
60,000 crore has been announced in the Budget and it 
is said that four crores of small and marginal farmers 
will be benefited. I do not know where the money will 
corne from. We are told that on Friday the hon. Finance 
Minister will announce as to where the money will come 
from, whether through borrowings, whether through 
some bonds and some cash. Otherwise, our banks 
would not get back the money and they will show It in 
their balance-sheets. Then, the 2009 Is set as the target 

date for certain financial sector reforms. 

What will happen to the cooperatives? In my 
constituency, people are saying that they have borrowed 
to pay back the loan that they have taken from the 
banks because tbIIy have the culture of paying back 
and so they are deprived of the benefit under this loan 

waiver. Is it not creating a division in the society? What 
will happen to those who have paid back the money to 
cooperatives with great hardship, by taking money from 
their friends and by selling the ornaments of their 
daughters? Our friends on the other side are dividing 
the country on communal lines, but you should not 
divide our farmers as those who have paid back loan. 
and those who have not paid back loans. You should 
not divide them, those farmers In Vldharba who are 
suffering because of their quantum of land on a 
particular crop, cotton, do not distinguish. Redefine small 
and marginal farmers. let there be appropriate 
assessment of the situation giving relief to all those who 
suffered because indebtedness Is not for production loan 
only, sometimes some heavy deals take place and for 
these a180, for the medical bills, etc. It has been taken. 
Some cooperative people have been telling me that they 
have to give the details of loans taken by thr farmers 
by 15th March. Is It possible for them? It Is such a 
haphazard sort of an exercise, but stili I welcome It. It 
is better than not doing anything. A tokenism Is better 
than not doing anything. 

Now, let me come to the gender budgeting. At long 
last they have woken up to thls-women reservation, 
women at the top of the political party, women'. share 
in the political organisation and all that. Suddenly they 
have woken up. It is very ironical. But late Is good. But 
this gender budgeting exercise Is a clumsy one, but I 
do not know how they have come to this conclusion. I 
think, It should be re-looked, though I am not going Into 
the detailS. But It can be done In a more transparent 
manner without confusing the allocation done exclusively 
for children. Of course, the mothers and children are 
always given relief and all these things. 

Now, I come to Government's tax code. The 
Govemment has been saying for long that we shall come 
with a tax code to do away with the exemptions. Maybe 
some exemptions are good for countrymen and some 
exemptions are not at all required. The Govemment Itself 
says that 40 per cent of the budgetary collection Is given 
as exemption. It Is according to the Government's own 
admission. But what does the Government propose to 
do with regard to these huge arrears? Twenty per cent 
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is the effective tax rate, although statutory rate Is 33 
and odd per cent. 

I found a comparison made by some economists 
between India and China, India and the US and all those 
things. The Indian corporate sector gets the highest 
quantum of exemptions. But the Govemment Is obsessed 
with Sensex and Forex. They are obsessed with growth 
and in spite of the Prime Minister's admlulon, they do 
not care much about the distribution, the benefits of 
growth to the agriculturists, to the unorganlsed sector, to 
the poor unemployed, to the middleclass, to the suffering 
India. The Government says that it gets 42 per cent of 
the revenue collection plus buoyancy. But how much of 
it are they giving for the social sector? We have been 
repeatedly Insisting that long-term capital gain is one 
area that they must address. It is good that they have 
imposed something on the short-term capital gains. 

As far as double taxation is concerned, avoid the 
Mauritius route. My friends are here, who worked with 
me in some Committee. They agreed with me there 
about what is happening. Indian money is going and 
coming out through the Mauritius route and enjoying all 
the benefits. Repeatedly I had drawn the attention of 
this Government asking how many people are there in 
our country who are riehl-rich. In the written submission 
they have mentioned that they have an income of more 
than ten lakhs. 

In their returns that they submitted, they mentioned 
that they had an income of more than Rs. 10 lakh. Again 
I am asking it. Is It by the tax administration, by the 
philosophy of, what they say, moderate tax and more 
compliance and all these philosophies? But the Indian 
psyche is different. Still now I Insist let the Finance 
Minister come to this House with the figures as to how 
many such persons are there? There are 53 billionaires 
and there are one lakh people having huge assets In . 
our country. They can buyout assets of other countries 
also. How many people are the Richie Rich, the high 
net worth individuals in the corporate sector? They 
declared in their returns that they have an income of 
more than Rs. 10 lakh. 

Some of my colleagues wHl addre .. lOme of the 
other Issues. I would like to conclude by Hying that 
this Government had got a lot of opportunities. For the 
last four years, we supported this Government on the 
baals of the Common Minimum Programme. We do not 
say, that they have not done anything. At least the 
National Rural Employment scheme II one of the great 
achievements of this UPA Govemment. I fully agree. I 
hope that, similarly, the Prime Minister Is quite 
conscious about the Unorganleed Sector Bill and he has 
mentioned about It, about equity, about these 
unfortunate people who constitute 92 per cent of our 
workforce. As soon as possible, the Government must 
come forward with the Bill and provision for adequate 
fund must be made for them and there should not be 
token or lip service. 

Again I emphasise-what he said-the last two 
points. The fundamentals ailing agrlcutture will have to 
be addressed. The greatest concern for the nation Is 
the declining food-graln production and food Insecurity. 
For that purpose, we have been repeatedly demanding 
that PDS should be strengthened and It should be 
expanded. There should be a reorientation In the whole 
scheme of distribution of food-grains to the public. 

With this objective in view, I believe that this 
Government can exonerate at least partly from the sins 
they have committed by not addressing their 
commitments fully during this period. Thank you. 

[Trans/atlon] 

·SHRIMATI BHAVANA PUNDALIKRAO GAWALI 
(Washim): Mr. Chairman, Sir, through you, I would like 
to express my views on the Budget 2008..()9. The loan 
waiver scheme has been proposed for farmers In the 
Budget. Maharaahtra is one of the States where ·Iarge 
number of farmers have committed suicide. I would like 
to submit something on this Issue. The hon'bIe Minister 
has announced that the loans of the farmers having 
upto two hectares of land will be waived. This 
announcement can be justified for other States but not 
for those States like Maharashtra Where fanners have 

·Speech was lakI on the table. 
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committed suicide. All types of farmers whether they 
have five acres of land or 10 acres of land have 
committed suicide In Vldharbha region of Maharashtra 
and flmong the farmers committing suicides there, the 
percentage of farmers having 5 to 10 acres of land Is 
20.7 per cent and those having 10 to 20 acres of land 
is 15.3 per cent. Thus, 36 per cent of the total number 
of farmers committing suicide comprisea of the farmers 
owing 5-20 acres of land. So, I would like to request 
you that the criterion of owning up to 5 acres of land to 
be eligible for loan waiver should be relaxed to Include 
those having upto 20 acres of land, because though 
the farmers In Vidharbha region 'lave bigger land 
holdings, In the absence of means of Irrigation their 
agricultural production Is very leas and Gil account of 
this the Incident of suicide among them keep on 
Increasing, So, there is need to relax the criterton of 
land holdings and keeping in view the condition of the 
farmers of Vidharbha region of Maharashtra, there Is 
need to provide relief to them. 

Sir, through you, I would like to draw the attention 
of the hon'ble Minister to this fact that the area of 
Mahar8shtra where farmers are committing suicide also 
lack in education. Keeping in view the above, through 
you, I would like to request the hon'ble Minister that he 
should open an liT or 11M In Waslm district of 
Maharashtra so that education facility may be provided 
in the district that lack in education. Washim is one' of 
those six districts of Maharashtra where large number 
of farmers have committed suicide. Sir, the hon'ble 
Minister have made an announcement for opening the 
Nehru Yuva Kendras wherein he has stated that 123 
new Nehru Yuva Kendras will be set up In this Budget. 
Sir, a new Nehru Yuva Kendra should be set up In 
Washim district which was constituted in 1990. So, 
through you, I would like to request the hon'ble Minister 
that he should set up a Yuva Kendra in Washlm. 

Sir, the hon'ble Minister has also made a mention 
of health' In hia speech, however, we find that very 
limited health facilities are available in the rural areas 
and today Ayurvedic doctors are not competent for 
allopathic practice. So, through you I would like to 
demand from the hon'ble Minister that the syllabuS of 

Ayurvedlc doctors should be made an Integrated one 
and they should be allowed for allopathic practice. 

PROF. RAM GOPAL YADAV (Sambhaf): Sir, prior 
to me, hon'ble Rupchand Paljl has given comprehensive 
speech containing facts in the House. Other Members 
of my party would also like to apeak, so, I would like to 
speak only on some points In brief. 

Whenever there Is a phase of crtsls and dlstre .. 
~IIs on any family or any state, people expect from 
those, who have resources to get relief and to help them 
out in tackling and solving the problems. There are 
ceriain problems which are not unforeseen. The hon'ble 
Minister of Finance has also Indicated in this direction 
in his budget speeches for the last leveral years. 
However, through you, I would like to draw the attention 
of U. hon'ble Minster of Finance towards a specific 
problem. The scientists allover the wortd, e.pedarry 
our scientists, are continuously studying the climate 
which Is witnessing a drastic change. The atmosphere 
contail 78 per cent Nitrogen, 21 per cent Oxygen and 
I perqent other gases that contain gases like Carbon 
dioxide, Nitrous Oxide or Methane which are called 
green house gases. It Is on account of the increase in 
the percentage of the green house gases that 
temperature Is Increasing and the climate Is changing. 
I would like to remind that a few years back, the hon'ble 
Minister of Finance in his Budget Speech, had 
repeatedly said something in this regard. Our aclentilts 
are apprehensive that till 2100 the temperatura of our 
atmosphere Is likely to Increase 1.8 degree centigrade 
to 4 degree centigrade. Consequently production of 
wheat will decrease by 10 per cent to 40 per cent. 
The SCientists are of the view that If temperature 
Increases by 0.1 degree centigrade, the overall product 
of wheat will decline by 4 million tonnel. The question 
is how can we tackle this problem? The water level II 
continuously falling. Every year water level Is daclfnlng 
by nearty 6 feet and If this situation persists, there witt 
be a serious water crisis In the country by the year 
2025. Not to talk of water for Irrigation there will be 
crisis of even drinking water. Then you may develop 
new technology and lOW Innovative 1Hds, but nothing 
will work. I would like to give two-thnte 8uggestions In 
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this regard. First, some investment should be made to 
develop water 

[English} 

Management Infrastructure. I would like to draw the 
attention of the Hon'bIe Minister of Finance to this that 
when he had presented the budget fOr the financial year 
2005-2006, he had said in his budget speech that:-

"The National Project, announce(t by me last July, 
for the repair, renovation and restoration of water 
bodies will be launched in the month of March 
2005. The pilot project is planned for 16 districts 
in nine States and will cover nearly 700 water 
bodies, and 20,000 hectares of additional land will 
come under irrigation. The allocation for the pilot 
project has been increased. to Rs. 100 crore in 
2005-06 ..... 

[Translation] 

Every time he has said similar things like renovation 
of water bodies and management of new water resources, 
however, I was disappointed when he said following 
things in the year 2007-2008 in this regard that:-

[English] 

"Honourable Members will recall that, in March 
2005, a pilot project to repair, renovate and restore water 
bodies was launched in 13 States. I am happy to inform 
the House that the World Bank has signed a lOan 
agreement with Tamil Nadu for Rs. 2,182 crore to 
restore 5,763 water bodies having a command area of 
400,000 hectares. An agreement for Andhra Pradesh Is 
expected to be concluded in March 2007 and will cover 
3,000 water bodies with a command area of 250,000 
hectares ..... 

[Translation] 

Similar preparation are in other States as well, 
however. nothing is coming out of it. How the fund 
provided by the Govemment is spent? This time he has 
said in his budget speech that the Govemment will do 

something for Its monitoring. However, I, myself,' have 
seen that Instead of the restoration and renovation of 
old ponds and lakes, ponds are being dug on the upland 
areas where water do not stay for even a minute. 

[English} 

THE MINISTER OF FINANCE (SHRI P. 
CHIDAMBARAM): This time, I did update this 
announcement. Agreements have been signed with Tamil 
Nadu, Andhra Pradesh and Kamataka of a total sum of 
US$ 738 million, that Is approximately, Rs. 3,000 crore. 
The command area is 9 lakh hectare. Now, 
implementation of this project is with the Govemment of 
Tamil Nadu, the Govemment of Andhra Pradesh and 
the Govemment of Kamataka. There is, of course, In 
the Ministry of Water Resources, a Monitoring 
Committee, which monitors it. But the State Govemments 
have to implement it. The State Govemments have set 
up either a Special Purpose Vehlcte or In some cases, 
they are doing It through their PWD. If the Implementation 
Is bad, we can only pull up the State Governments and 
advise them to Improve the Implementation. Whether 
you are in the Govemment or I am in the Govemment, 
what is It that you or I can do, except design a scheme, 
get the money, give it to the State Govemments and 
appeal to them to implement it effectively? 

The larger question, Prof. Ram Gopal Yadav]i, is: 
why are the other States not coming forward when the 
money is available? The World Bank agrees to lend the 
money, why are the other States not coming forward? 
Last year, I mentioned Orissa and West Bengal; and 
this year again, I have to mention Orissa and West 
Bengal. They are simply not coming forward with their 
plans to me to take it to the World Bank and get the 
money. The money is available; the will is not available 
in the State Governments . ... (/nterruptions) 

PROF. RAM GOPAL YADAV: Sir, this is not a 
question of one or two or three States. It is a question 
of all the States ... (/nterruptlons) The question is about 
the entire country; and the hon. Finance Minister is the 
Finance Minister of the entire country. 

SHRI P. CHIDAMBARAM: That is why we are 
getting the scheme. 
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PROF. RAM GOPAL YADAV: When the existence 
of the entire new generation is in danger, then, will you, 
Mr. Minister, walt for the prayer of the State? 
... (lnterruptions) Under the Constitution, under special 
circumstances, the Central Govemment has every right 
to direct the State Govemment to get in a particular way. 

MR. CHAIRMAN: The Centre cannot encroach 
upon the authority of the State Govemment. 

... ( Interruptions) 

[Translation] 

PROF. RAM GOPAL YADAV: Sir, It Is a serious 
situation and through you, I would like to draw the 
attention of the hon'ble Minister as I have seen the 
Bundelkhand area of my Uttar Pradesh very closely. My 
daughter Is married In this area and recently I had gone 
there as well. Cracks are developing on the land there 
and there Is no drinking water. People have to cover 
even 8 km. distance by bullock-cart with drums to fetch 
water from river and that water also remains dirty. 
Presently, at least, dirty water Is available but, probably, 
even that water will not be available In future. 

[English] 

Sir, there is one thing more, which I want to say. 

[Translation] 

The Supreme Court, In one judgement; said that 
all the land of ponds given on lease after 1950, on which 
farmer have started cultivation letting the ponds to 
disappear, be got repealed by the State Govemment. 
These are such things on which the Govemment should 
give direction. The Govemment may any time send a 
committee for surprise monitoring and they will find that 
the funds are not being property utilized. 

[English] 

If somebodY is not spending money In a proper 

way, the center should give directions. 

[Translation] 

As Rallv Gandhlji had said that out of one rupee 

only 15 paisa reaches to the common people. I ,eel 
that even that !"uch of amount Is not reaching to them. 
So, I would like to submit that whether It Is the 
Employment Guarantee Scheme or the MId-Day Meal 
Scheme, What Is the situation? The Government cannot 
escape from Its responllbility by ,aylng that theM 
Ichemel are being Implem.nted by the Stat. 
Governments. As the funds are provided by the Union 
Governm.nt, It can ·Itreamllne th.m. Yesterday, one 
queltion was raised about the Mid Day Meal Icheme. 
It was said that some scheme lhould be fonnulated to 
attract more and more girts and boys to school, so that, 
children of poor people may go to echool. What II the 
tact? All teachers are Involved In It and they do not 
teach the students. A new monte88Orie echool has been 
let up In every village which has more children than In 
primary schooll. The enrolment has Improved but the 
funds are being embezzled. 

[English} 

MR. CHAIRMAN: School Is a state IUbject. What 
can we do? 

PROF. RAM GOPAL YADAV: The money Is given 
by the Central Govemment. Should I not ralle It? 
... (Interruptlons) 

[Translation} 

The hon'ble Minster II saying that this much 
amount Is being provided by the Government, that II 
why I am raising this Issue here. 

These things were concerned with water bodIq. 
My suggestion was to make lome arrangement to 
recharge the depleting ground water. For this purpose. 
construction and renovation of water bodIel Ihould be 
taken up or whatever can be done for thle, Ihould be 
done. Fund il being provided for thil but that Is not 
enough. The Central Govemment should provide the 
required funds by taking loan from the World Bank or 
from any other lOUrceS. It Is moat .... ntI .. because If 
we do not get water to drink. we will not be able to 
produce anything, you may raise tali buildings. Jungles 
of concrete, decent townships but If water II not 
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available, then what purpose will they serve? this Is 
the situation. 

The insurance cover should be given to the 
fanners. The efforts are constantly being made In regard 
to modified national agricultural insurance scheme. The 
Parliamentary Agriculture Committee has also 
recommended that the village shall be consJdel'8d as a 
unit In Implementation of scheme, later on farmer may 

i be considered as a unit. It should be done at least at 
village level, it has also been recommended, but nobody 
pays attention in this regard, and the loss has to be 
suffered. If at some places it was district level, It has 
been extended to the block. The fanners should get 
insurance cover. The village should be considered as 
unit, this Is my demand because around 66 per cent of 
people are dependent on agriculture. Roughly speaking 
56 per cent to 60 per cent people, get employment from 
the agriculture, some even argue that this figure Is 63 
per cent. The people still get employment from the 
agriculture and are dependent on it. 

I forget to mention one thing about the infrastructure. 
Besides, water bodies another thing· can be done that 
our scientists should be provided with so much of facUlties 
and funds that they may be able to conduct research to 
grow more food grain with less irrigation by using new 
variety of seeds even in case of scanty rainfall or in dry 
land or In rain fed areas. The Department of Agricultural 
Research and Education should provide more usJstance 
for developing these varlties of seeds. Tl'lough the Ministry 
of Agriculture has allocated a little more in comparison 
to last year's budget I.e. 3.42 per cent of total budget, 
but 0.53 per cent wu spent on agricultural research and 
education in the year 2006·07,0.51 per cent In 2007·08 
and this year It has been reduced to 0.46 per cent. Until, 
full assistance is provided to research organizations, new 
varieties of seeds cannot be developed. Even, otherwtae, 
there is shortage of scientists. Earlier also, I had railed 
supplementary question in this regard with your 
pennlsslon. He had replied that there is no restriction on 
the appointment of scientists. ICAR has begun recruitment 
process, but stili there 18 shortage of manpower over 
there, due to which research at desired level Is not being 

carried out. I would aI80 like to tell that agrloulture 
contribute8 approximately 18.50 per cent to the toIaI GOP. 
soon after Independence, It was around 50 per cent in 
the year 1950 and now It has come down to 18.5 per 
cent. 

[English} 

MR. CHAIRMAN: It was 54 percent 

[Translation} 

PROF. RAM GOPAL YADAV: Owr neighbouring 
country, Sri Lanka Is spending 0.9 per cent of GOP on 
research, the poor countries of Latin America spend 0.8 
per cent and deVeloped countries spend 4.2 per cent 
of their GOP but our allocation for this year Is 0.48 per 
cent. Though the Depannent had asked for Rs. 15,000 
crore In various years under, 10th Plan, but the Planning 
Commission has allocated only Rs. 5368 cr' re. Rs. 
31,672 crore were asked under 11th Plan, but ~nly Rs. 
12023 crore were allocated and in this budget the 
demand W$S for Rs. 2646 crore, but only Rs. 1760 crore 
has been allocated. Till adequate means, adequate 
funds for research on agriculture are not provided, be It 
related to new variety of seeds .. plants or crop or animal 
husbandry or fisheries under Ministry of Agriculture, 
better results will not come. Keeping In mind grave crisis 
which Is likely to emerge, I am expressing my views 
before you. 

I will speak for only two or three minutes. I have 
already said, that I will conclude my speech before bell 
Is rung. I am not In the habit of taking much time. 

[English] 

MR. CHAIRMAN: I just wanted to request you to 
conclude your speech. Please do not take " otherwise. 
Please continue your speech. 

[Translation} 

PROF. RAM GOPAL VADAV: The Govemment 
had constituted farmer's commission under the 
Chairma~ship of Swamfnathanjl, which had made certain 
recommendations which has been mentlohed by 
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Rupchand Paljl. BeIeee, lubaidy and other things grant 
of loan to farme,.. at the' rat. of four per cent has aleo 
been recommended In this report, but the Goyemment 
Is silent on this Issue. The Govemment have waived 
off loans, but as Shrl Rupchand PalJI has said, the 
differentiation between Irrigated and unlrrlgated land has 
also not been made. I was seeing the Chief Mlnslter of 
Maharuhtra making statement on TV, he has stated 
that the people of Vldarbha, where most farmer suicides 
have occurred, have not got Its benefit. On an average 
farmers own 2.4 hectares of land which Is more than 
two hectares. In Bundelkhand, It is not less than 8 and 
10 hectare, but not even a drop of water Is available 
there, the farmer over there Is dying of starvation, he Is 
not going to get the benefit of this scheme. The 
Govemment has committed that It will waive off loans 
by June, after that they will apply for fresh loan, but 
Interest rate has been reduced to 7% which Is less than 
the earlier rate. 7% Interest will be charged on the loan 
of Rs. 3 lakh, but recommendation to make it 4 per 
cent should have bfen Implemented, this Is m~ request. 
I charge the Govemment of constantly neglecting the 
agriculture, and therefore, farmers are living In this 
pathetiC condition. Only Rs. 12865 crore have been 
allocated for the farmers who provide food to such a 
large number of people In the country. 

18.00 hr.. 

Rs. 21937 crore and Rs. 95919 crore have been 
allocated for communications and social services 
respectively. Comparatively, very less allocation has 
been made for Important sector like agriculture. Beside 
that, I would also like to say that the farmers are living 
in pitiable condition because the farmers are not getting 
remunerative priQes for their produce. After making all 
estimates, research and calculations, it was found that 
RI. One thousand i8 the cost of production of one 
quintal of paddy and around Rs. 900 is the cost of 
production of one quintal of wheat. Rs. 1000 per quintal 
Is the cost of production, and the farmer Is compelled 
to sell his produce at the rate of Rs.650 per quintal, 
then he will be left with no option, other than committing 
suicide. Therefore, the commission constituted by the 
Govemment has recommended that in addition, 50 per 

cent of coat should be given as bonuI, then onty the 
farme,.. will be beneftted and when the farmer g.aa 
remunerattve prices, he will never commit sulckfe. n. 
main reason, behind the farmer's suicide II that hI8 
produce is sold at a rate lower than the coat of input. 
This Is the biggest Crilia before the fanners. To reduce 
burden on farmer's land, it is .11.ntial, that new 
employment avenues are explored. Th. attention .. 
to be paid towards small scale indu.trles, cottage 
induatrle. etc, so that people are able to earn their 
livelihood and dependence on agriculture il reduced. 
Otherwise, this pathetic condition will continue to prevail. 

Mr. Chairman, Sir, I would like to say one more 
thing to the han. Minister of Finance, after which I will 
conclude my speech. Though the cost of many It8m 
has increased after thl. budget, the pricea of cars have 
come down, but prices of cycle has Increased. The 
Government have decreased excise duty on the cara, 
but the price of ateel and cement have been Increued. 
The funds &Uocated for Indira Awas Yojana will remain 
unutill.ed as it would not be possible to con8truct 
houses. The houses will not be constructed becau .. 
the price of cement has become so high that nobody 
can even construct a room with this amount. Surely, It 
does not affect for the people who are buying plots at 
a cost of 50 billion or hundred billion. For those people 
co.t or price hardly matters. But the poor cannot 
construct even a Single room with thl. amount. The 
prices of stHI have gone 10 high in last one year, But, 
this aspect should be looked Into u to why theM prtcee 
have Increased so much. Has the Government ever 
done any monitoring to ascertain this fact, U to how 
all of sudden the priC88 of cement have rtaen 10 1teepIy. 
The Government are giving aid to certain educatIonII 
lnatttutaa, now the issue is being railed that the InatItuteI 
where ICIenca and technology i. baing taught shall be 
given asalstance, do this serve any purpose? 

There i8 no bad Intention In my mind for them, 
but I would like to say that the oultural decay hal begun 
in this country. Presently, those who .... studytng in 
prestigious InltltuteS like AIIMS etc. are not raepaneibIe 
to themlelve. nor to their families nor to their state and 
the country, but their ultimate aim il to go to America. 
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However, you spend so much money 011 them. Recently 
11M, Kolkata has increased its fee by Rs. one lakh due 
to which the poor people are not in position to send 
their children to study there. During the last five-seven 
years only two children from our whole Etawa district 
went to 11M, Ahmedabad to study there. One was the 
son of my colleague who was a lecturer and the other 
was the daughter of my friend since she was a very 
extra-ordinary student. Both of them succeadad In taking 
admission in that institute because they had passed out 
from I.LT· No child of the poor is able to gat entry into 
the institute like this. The students of this institute get 
offers of big packages and, thus, this becomes a 
headline in various newspapers in which the details of 
the pay packages offered to them through the campus 
selection is given. I think that the grants should also be 
provided for humanities, social services and so on. You 
are manufacturing money minting machines who are 
responsible to no one. You should provide assistance 
evan to those subjects and the institutions which are 
producing human beings. At the same time, I urge upon 
you that there should also be a check on price rise 
and while providing loans to' the farmers you should 
differentiate between irrigated and unlrrigated land, 
otheMise there will be no use of loan waiver for them. 
The ceiling of two hectare land should be extended to 
at least ten hectares In respect of unlrrigated areas, 
because in our Bundelkhand region there is no farmer 
who has lass than ten acre land. If you do so, it will 
give relief to some people. 

[English} 

*DR. M. JAGANNATH (Nagar Kumool): Hon'ble 
Speaker Sir. Thank you very much for giving me the 
opportunity to partiCipate In Debate on the General 
Budget 2008-09 and supplementary grants. 

Our Finance Minister had taken lot of strain and 
must have had lot of pressure on him to formulate such 
type of Budget. I feal the Finance Minister has tried to 
satisfy every section of the Society on Paper, but on 
reality it will prove hie III conceived in certain fields. 

*Speech was laid on the table. 

(1) NREGS Though the intention of pauing the 
National Rural Employment Guarantee Scheme Ie good 
and received support from ali political parties. The 
Scheme is mora misused than used for the benefit of 
the people for whom It wa. meant by Congress workers 
and leaders. 

This programme has become ATM for the 
Congress workers and leaders In our State of Andhra 
Pradesh and like wise In the other States of India as 
payments ara made on benaml names and middle men 
are swallowing the money. 

In racent past some of the National dailies have 
come out with survey where under this scheme only 4-
6% of poor got benefited and rest 94-98% of benefit 
had gone to non-poor. 

Though· the thousands of crores of ruP( <:.'s spent 
on NREGS, no infrastructure had been creakd. Just it 
is washed away In the drains lust of Congre~ Leaders. 

(2) PEBT WAIYER ANP RELIEF PACKAGE The 
60,000 Crores debt relief package announced for 
farmers, though it is welcome gesture on the part of 
Government, but It is not giving much relief as it is 
expected as per the survey conducted by some . 
Agencies only 25% of the small and marginal farmers 
getting benefited and 80% of farmers are in the grip of 
private money lenders and Government of India had not 
taken any step to relieve the farmers from the private 
money lenders. 

Even there is no Budgetary provision In the 
Budget. Banks are worried about their further lustinance 
as they have to make up the 1088 they are going to 
suffer. 

The Finance Minister's promise of liquidity In three 
years time is unbelievable and again the common tax 
payer will have to face the music by paying more tax 
burden. 

OTS announced is the discrimination among 
farmers and total waiver to be announced to all the 
farmers who are having loans. 

Some measurei to be taken to relieve the farmers 
from the private money lenders clutches. 
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IRRIGATION SECTOR The Finance Minister had 
announced that the Irrigation and water resources 
finance Corporation with In~ial capital of 100 CI'Of'8S of 
rupees will be established. ThIS Corporation will mobilize 
resources for major and medium irrigation projects. 

Under the National Irrigation Projects Scheme the 
major Projects were identified by the Government of 
~ndla to help them to the tune of 90% of the cost by 
Central Government. not even a single project is 
identified from Andhra Pradesh which Is diSCriminatory. 

The Andhra Pradesh Projects like Itchampalli, 
Jurala, Vamshadhara, SRSP Phase-II, Bheema etc. fit 
Into the grac~ links of selecting as a National Project. 

While many Central Leaders who come to Andhra 
Pradesh praise the State Government of Andhra 
Pradesh for taking up so many irrigation projects which 
are supposed to irrigation water to one crore acres. But 
the way the projects are being constructed and the 
progress, corruption Involved not even a single acre of 
extra irrigation potential will be created than the existing 
irrigation potential In near future as the project will not 
be completed in time because of lack of funds. It Is 
shame that not even a single project from Andhra 
Pradesh is included as National Irrigation Project. It Is 
the failure of the Government of Andhra Pradesh to 
provide required data in respect of the Irrigation Project 
to the Government of India, Ministry of Water Resources 
to construct the Project as a National Irrigation Project. 

The allocation for the irrigation and water 
resources, the Finance Corporation is Rs. 100 crores 
as initial capital and Government wants to mobilize 
resources. The Finance Minister had not spelt out how 
and from where he Is going to mobilize the funds again. 
It will be burden on the common man as Government 
will definitely Impose some taxes and I wonder at the 
present rate of allocations for the Corporation how the 
major Projects are going to be completed In time. 

PUBLIC DISTRIBUTION SYSTENM PDS had 
become Irrelevant and defunct by the policies of the 

present Govemment. 

Some of the items like sugar, the price is same in 
the PDS dealers and In the open mart<et. 

Kerosene on which the Govemment claim. to be 
not increasing the prices Is short supplied and card 
holders are not getting sufficient quantity of kerosene. 

HOUSING SECTOR The cost of construction of 
one lAY house has gone several times high than the 
Government providing, due to raise In the cost of 
cement, steel and sand and other building material apart 
from labour charges. The raise In the unit price from 
Rs. 25,000 to Rs. 35,000 In plain areas and from 27,000 
to Rs. 38,000 in hilly/difficult areas Is not sufficient. The 
unit price of lAY house should be Increased to 
Rs.50,000 In plain areas and Rs.75,000 In difficult hilly 
areas with 50% of It should be In the form of subsidy 
as the IAT houses are meant for SC/ST, physically 
handicapped and other poor sections of the society. 

EPUCATION AND HEALTH After 60 Years of 
Independence the IIterarcy rate In India Is 64% and In 
the women; It Is stili low. 

This Is because of the lack of sufficient budg8tafy 
allocations. The Sarvashlksha Abhlyan had become 
Sarvabhaksha Abhlyan as the most of the funds 
allocated for Sarvashlksha Abhlyan Is swindled away 
by unscrupulous elements with the help of officials at 
the office of Chief Minister as It has happened In Andhra 
Pradesh. The Chief Security OffIce of Chief Minister Is 
alleged to be Involved In swindling away of the funds 
meant for Sarvashlksha Abhlyan nearly to the tune of 
hundreds of crores. Stringent action to be contemplated 
against such type of offenders and money should be 
recovered. 

Number of posts of teachers and Head Masters 
are vacant in rural areas. These posts have to be 
regularly filled up to make the country totally literate 
and more budgetary allocation for construction of more 
school rooms and sanitary facilities to the children. 

MID-PAY MEAL The Government previously 
announced that 10,000 crores children are provided with 
midday meals at the cost of 11,400 crores. That is the 
amount spent on each child Is Rs. 1.40. Under the given 
circumstances of raising prices of essential commodities 
by spending Rs.1.40 a child, will get WHO standard 



935 General 8udget-(2OOB-09) MARCH 12, 2008 GtIneraJ DlMJuuIon 138 

(Dr. M. Jagannath) 

calories food. I request the Finance Minister to double 
the budget for Mid Day Meal so that, children could be 
provided at least rusonab1y nutritious food. 

SCHEMES BENEFIITING SCWSTs Allocations are 
not commensurate with the percentage of the population 
of Scheduled Caste and Scheduld Tribes population of 
the country. It Is just mearty not even 3% of the total 
planned budget. Budget on special component plan and 
tribal sub plan is diverted. Only in the State of Andhra 
Pradesh. Nearty 18·20 thousands of crores of rupees 
is diverted it is alleged Government of India to take 
stringent steps to stop diversion of SCP and TSP funds 
and allocated the funds to the tune of 25% of Gross 
budget for SC/STs Welfare. 

In the end Sir, Insplte of the Government 
announcement Loan waiver to the small and marginal 
farmers to the tune of Rs. 60,000 crores. The suicides 
of farmers are taking place unchecked. During the span 
days from the date of Finance Ministers Loan waive 
scheme announcement, 35 farmers In Andhra Pradesh 
have committed suicides. 

Merely loan waivers are not going to help the 
farmers. Issues like MSP. Private Money lender issue 
also to be attended as 800k of loans are from the Private 
Money Lenders in rural areas. 

The UNPA had been agitating since long time for 
the implementation of the Swaminathan Committee 
report on MSP to the Agriculture produce. Clubbed with 
the loan waiver scheme, unless the Government 
provides MSP to the Agriculture Produce to the extent 
of Swaminathan Commission Report and RBI modifies 
its rules of Easy loan to farmers and attention towards 
regulation of Private lending, It is difficult to stop the 
suicides of the farmers and I request the Government 
of India to take steps in that direction. I conclude. 

·SHRI DAHYABHAI VALLABHBHAI PATEL 
(Daman and Diu): Daman was liberated along with Goa 
and Diu from the Portuguese Rule. on 19th December, 

*Speech was laid on the table. 

1961. ConsIdering Its poor development In all the fteIda, 
Goa, Daman and DIu were Included In the first ICheduIe 
of the Constitution as Union Territory. 

In October, 1962 Panchayat Elections were 
held In Goa, Daman & Diu. The Election for 
LegIslatIve Assembly for Goa, Daman & DIu 
was also held In December, 1962 and popular 
Ministry had taken over the charge on 20th 
December, 1962. 

From 1 st September, 1964 the Government 
of India's Administrative Control was 
transferred from the Ministry of Extemal 
Affairs to the Ministry of Home Affairs and t/ll 
date Daman and Diu are under the control 
of Ministry of Home Affairs after giving a 
Statehood to Goa in May, 1987. 

Keeping these aspect in view, the UT of Daman 
and Diu deserves a better treatment, as far allocation 
of funds are concerned. But this UT has always been 
given a step motherly treatment In the allocation of 
funds. Even a much smaller UT of Lakshadweep with 
fewer population has been allocated funds to the tune 
of rupees 263 crores, whereas for the UT of Daman 
and Diu only Rs. 83 crores have been released against 
the sanctioned amount of Rs.130 crores whereas the 
administration of the UT of Daman and Diu has made 
a demand for Rs. 220 crores. 

Despite all these odds UT of Daman and Diu has 
been making rapid development In the field of 
Industrialization since 1991 and more than 5000 LSI, 
MSI and SSI units have been developed during the past 
seventeen years. Despite this pace of Industrialization, 
the UT of Daman and Diu has managed to retain Its 
beauty and cultural heritage. Therefore, about 5 lakh 
tourists visit Daman and Diu every year. But this 
Industrialization and growing hospitality Industry require 
expenditure on Infrastructural needs and additional 
allocation of funds are required for this purpose. Even 
the neighbouring BJP ruled State of Gujarat Is taking 
away much of the oovelopment potential of this small 
UT with Its capital pow9red development policies. 

Keeping all the aforesaid facts In view, you will 
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very kindly appreciate that the UT of Daman and Diu 
has been facing a strange situation with regard to 

\ 

Annual Plan Size for this UT. Though the UT's Revenue 
Receipts are growing up consistently over the YHrl; 
the allocation of pian-size has not kept pace with It. In 
the year 2002-03, the net receipts were Rs. 116.16 
crores; whereas the plan-slztt was Rs. 44.38 crores. 
Similarly, for the years 2003-2004, 2004-2005, 2005-
2006, 2006-2007, the respective revenue receipts vis-
a-vis the allocated plan -sizes were Rs. 145 to 45 crore, 
Rs. 214 crore to Rs. 53 crore, Rs. 286 crore to Rs. 59 
crore, Rs. 327 erere to Rs. 64 crore respectively; which 
indloates that the allocated annual pian-sizes over the 
years have ,;nt increased in comparison to revenue 
receipts and the gap is not only huge but also widening 
year by year. As a result there has not been adequate 
investment towards the creation of capital assets. As 
the UT Is rapidly Industrializing which is leading to 
Increasing urbanization and pressure on Infrastructure, 
therefore, realistic plan allocation should be made to 
cater to the requirements of major upgradatlon of 
Infrastructure and other required socio-economic 
activities initiated by the Administration. Unless 
substantial Investment is not made within a few years, 
the existing physical Infrastructure be it roads, bridges, 
power and water-supply, drainage etc. and social 

\ . 
infrastructure will crumble. Similarly, the other services 
such as Police and Law and Order, Health-Care. 
Education, Social Welfare activities also need Immediate 
strengthening to meet the growing expectations of the 
people. 

As the allocated pian-sizes have been kept at very 
low-levels In the previous years, It is my humble request 
that besides the revenue receipts of the UT Adminis-
tration, the needs for providing physical and social 
Infrastructure be taken as yardstick for determining the 
plan sizes of the future years. You will agree with me 
that, unless we take Immediate corrective action and 
make commensurate increase In the plan size of the 
territory, new capital usets will not be created and the 
existing assets will not be serviced and the socio-
economic decay will step In. The UT of Daman and 
Diu h88 been eaming a revenue of around Rs. 3800 
conts viz. Rs. 3000 crorea as Central Exclse, As. 500 

crores as Income Tax, RI. 25 croree 88 local exdle, 
Rs. 130 crores as VAT, Rs. 100 crore's from power and 
Rs. 50 crores 88 revenue, whereas the plan allocation 
Is a meager Rs. 83 erores only. Hence, I ~.rnedy 
request that annual plan-size of the tenitory be Increued 
substantially as already requ88tect to the Mlniltry of 
Home Affairs, and the demand for the allocation of RI. 
220 crore made by the Admlnl~tlon of the UT of 
Daman and Diu be considered and sanctioned to fulfill 
the needs and aspiration of the common people of thll 
UT. 

I hope the demandJor additional allocation of 
rupees 220 crores would be conlldered positively In the 
larger public interests of the UT of Daman and Diu. 

{Translation] 

SHRI DEVENDRA PRASAD YADAV (Jhanjharpur): 
Mr. Chairman. Sir, I nse to support General Budget. 
This budget Is very commendable because It II a village 
oriented and fanner friendly budget and It haa taken 
care of the minorities to a large extent while keeping 
control on the flecat deficit: The Mlnllter of Finance hal 
for the first time presented a very balanced and 
disciplined budget. The management skUI which he haa 
reflected In this budget II really commendable and at 
the same time, he has alIa shown the target of 
development while maintaining balance In the budget. 
This Is the first time when the UPA Government hal 
launched the Food Security Million exploring the way 
to increase the agriculture production. However, the 
funds allocated for the National Food Security Mlaelon 
are not sufficient. There 18 a need to make more 
allocation. The Government has launched the National 
Agriculture Development Scheme and the National Food 
security Mission with the estimated expenditure of RI. 
2500 erore and Rs. 4882 erore respectively. Both theM 
schemes will be Implemented during the 11th FIfth Year 
Plain. By doing 80 the hon. Minister of Finance hu 
ultimately taken such a resolution after the lapse of 10 

much time that our country would become self reliant 
in the matter of food grains. Despite the Inclusion of 
welfare schemes costing large lums of money and 
waiving off of fanner's loans to the turMI of Rs. 80,000 
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crore and reduction of income tax rates, the fiscal deficit 
particularty in respect of GOP is going to be brought 
down from 3.1 % to 2.5% the next year. Revenue deficit 
has been estimated to be one per cent of the G.D.P. 
With this the balance of the budget has been '!lalntalned 
to a greater extent. When the UPA Government had 
assumed the office, the fiscal deficit was estimated to 
be 4.8% of the G.D.P. The Government has increased 
the revenue receipt by 22 per cent during the last five 
budgets consecutively and generated more than 40% 
revenue from income tax and company taxes during the 
last two years due to which It has been able to provide 
relief to the income tax payers. 

Budget is not only the annual account of the 
Govemment, but it is also the reflection of the pain and 
agony of the common people giving direction to the 
economy. Efforts have been made to adjust situation 
and direction of economy. However, we would like to 
have some Information. When the hon. Minister of 
Finance gives his reply, he should give the necessary 
explanation. It is clear from what has been stated in 
the chapter 7 of the Economic Survey of India that 
agricuhure has always occupied an important place in 
Indian economy, despite the fact that its contribution to 
the nation's G.D.P. has been declining. This sector has 
played an important role in the field of employment 
generation. The contribution of agriculture to the Gross 
Domestic product (GOP) has been constantly declining. 
This is a matter of national concern. Earlier the 
contribution of agriculture to G.D.P was 36.4% in 1982-
83, which has now come down to 18.5% in 2006-07. 
Ram Gopsl Yadavji had also mentioned it in his speech. 
This is very serious situation and the matter of national 
concern because more than half billion or 52% of 
population I.e. more than half of the country's total 
population is dependant on agriculture sector. 

Mr. Chairman, Sir, 52% of the country's total 
workforce gets employment in agriculture sector. Our 
country is an Important source of raw materials. It has 
been the source of raw material for fertilizer, pesticides, 
agricultural equlpments and various other Industries. The 
situation Is so serious that the growth rate In agriculture 

is comparatively less in comparison to non agricultural 
sectors. The rise in population has been in excess of 
growth rate from 1950-51 to 2006-07. The average 
growth rate in agriculture sector has been 2.5 per cent 
in comparison to the growth of population, as a result 
of which India became self reliant In regard to food 
grains. But from the year 1976· n to 2005-06, production 
of food grains came down by 1.2 per cent which Is less 
than the average annual growth rate of population by 
1.9 per cent. This is the reason for tne decline in per 
capita availability of food grains and pulses. In 1990-
91, per capita availability of foodgrain was 468 gram 
which came down to 412 gram In 2005·06. This decline 
has been recorded as 13%. In 1956·57 per capita 
consumption was 42 gram, but It has now come down 
from 72 gram to 33 gram. Mr. Chairman, Sir, not only 
this, even today the trend in agriculture production is 
low. In comparislon to the target fixed for the year 2007-
OS, production has decreased by 2.7 million ton. If the 
Production is slow, So will be the consumption. The 
contribution of agriculture to G.D.P. is only 18.5 per cent, 
which is a matter of concern. That is why I have 
mentioned the economic survey. 

Mr. Chairman, Sir, food security ·has been our 
important and sensitive' national scheme; so now the 
question Is how to Increase it. We get it implemented. 
There Is no monitoring system to work out Its progress. 
So, I request that a monitOring system should be put in 
place so that we could have Information about the 
increase in production and the area of barren land which 
has been converted into cultivable land. I would like to 
know whether the Government or the Department of 
Rural Development has any data about the area of land 
which has been converted into cullvable land, while 
launching the Food Security Mission to Increase the 
production. If sufficient agricultural land is not available 
for increasing production, how can the production' be 
increased? Not to speak of increasing the land, here 
the agricultural land is being reduced through the SEZ. 

~ 

Under the Act there is a provision to acquire 10-15% 
land primarily from the barren land In which there is no 
yield of crops. However, under the present practice 
arable land or Irrigated land can be acquired for SEZ. 
Though such guidelines have been given, yet the area 
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of agricultural land is decreasing. When the agricultural 
land decreases, it adversely affects the national 
production. It will affect the national production as well. 
That Is why we are forced to import today. Our self 
dependence is being affected. That is why I mentioned 
about it, I would like to especially submit that the hon. 
Minister has now begun to become very generous In 
the matter of flood and drought. He had mentioned 
about having the loans. He has also spoken about 
common minimum programme to bail the famrers out 
of the crisis. In 2007-08 As. 225 thousand crore were 
being given to them as loan for giving them assistance 
for their welfare. In the current financial year it has been 
mentioned as As. 240 crore. By the way at one place I 
have also seen it as 280 crore. Thus there are two 
different figures given In the proviSion for loans. 
However, in written speech of the hon. Minister of 
Finance there is a mention of As. 240 crore. During 
the regime of the present Government the amount of 
agricultural loans have doubled in the last two years. It 
has been targetted to take it to the ievel of As. 240 or 
one thousand crore by the yeare 2008. It has been 
stated by the hon. Minister of Finance himself here. 

16.18 h .... 

[DR. lAxMINARAYAN PANDEY in the Chai~ 

Sir, the agricultural loans have been broadly 
divided into two categories-direct.finance and indirect 
finance. Under the direct finance short terms and long 
term loans are directly provided to the farmers to 
purchase fertilizers, seed, pump sets etc. However, I 
would like to know from the hon. Minster of Finance as 
to what Is the definition of Indirect loan. When the loan 
for the farmers are being Increased as to who will be 
benefited by that; whether the big companies will be 
benefited. The companies trading in fertilizers and seeds 
and those supplying fodders will be benefited. Will the 
agricultural loans be provided to the people engaged In 
apiculture, pisciculture, and dairy business or whether 
the loans will also be provided to the farmers to make 
arrangement for Irrigation facility and for purchasing 
power from electricity board. I would like to know 
whether it will come under the definition of agriculture 
loan. I would like to know from the hon. Minister of 

Finance about its ambit. Will all those people come 
under its ambit? The limit of direct loan and Indirect 
loan is being increased by the Government and the 
amount of such loan will be enhanced in Mure as well. 
If more and more loan is provided to the farmers It will 
ensure the welfare of the farmers. I would like to submit 
that Aeliance company has also entered In the retail 
selling of vegetables and fruits. They are selling 

• Potatoes and vegetable. I would like to know whether 
the said loan will be provided to them as well because 
if indirect financing is provided to them, how much 
percentage will be provided to the farmer. I would also 
like to know whether the loans provided to the American 
multinational company Monsent, to BT cotton, seed 
agents, The Hindustan Lever Limited Company, Namkln 
Manufacture Haldiram biscuit company Parle and rich 
owner of Da~eellng tea gardens of Calcutta are alao 
being treated as agricultural loans. The hon. Minister 
should clarify all these things In his speech. A package 
of As. 60 thousand crore has been announced for the 
farmers and the amount of loan has been Incre8l8d. 
These are commendable step, taken by the 
Government. However, I would like to know whether the 
said loan will also be provided to the owners of .... 
gardens and others as well about whom I have 
mentioned. It Is a fact that instead of providing loans to 
the real farmers loans will be provided only to big 
industrialists, middlemen, agents and companies. It may 
be clarified as to how' much loan Is being provided to 
the farmers. 

Sir, the break up of loans should be given as to 
how much loan will be provided to farmers and how 
much loan will be given to middlemen and private 
cOmp8FJies in the name of farmers to manufacture goods 
related to the farmers because the problems of farmers 
cannot be solved entirely by merely providing loans. So, 
it may be clarified. Agriculture can be made remune-
rative and profitable only by providing fertilizers, high 
yield seeds, better and low cost Irrigation facility. How 
can agriculture be made profitable without makJng theae 
arrangements. If today there is any loss making 
profession it Is none other than agriculture. During the 
ancient times, people would say-Uttarn Khetl, 
Mad~ayam ban, Nidhl Chakarl, Bhtkh Ntdan:· Today 
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agriculture has become the worst profession. If there is 
some most lOss making profession, it is agriculture. 
How, can be made remunerative. For this, indirect 
finance has been made available to the farmers, 
however, It should be clarified as to how much 
percentage will be given to the farmers after the 
increase in the amount of loan. The break up of loans 
being provided to the companies and multinational 
companies should also be given. 

Mr. ChaIrman, Sir, so far as the question of support 
price for improving the condition of the farmers Is 
concerned, I would like to submit that the practical 
position is this that in the absence of market structure 
farmers do not get support price. Recently the support 
price of wheat has been fixed at Rs. 1000 per quintal. 
Though it is commendable but as to how they will get 
it, there Is no networking for providing this. FCI do not 
send any truck In the village markets to purchase wheat 
on support price, which may directly pay them the price. 
Today it has become difficult for the farmers to get 
support price. Making announcement regarding the 
support price Is one thing and providing it to the farmers 
is something different, It Is difficult. Today, the condition 
is such that farmers do not get support price and they 
are forced to sel/ their agricultural produce in distress 
sale because there is no market structure at many 
places' There are market structure in Punjab, Haryana 
and some other states. There the farmers get support 
price. However, there are many states where procure-
ment~ulture is not fully established so arrangement 
should be made there to ensure that the support price 
is directly given to the farmers. So far as the announce-
ment regarding the support price is concemed, it should 
be such that the farmers may get supp()rt price directly, 
So that they may use the money for their day to day 
necessity. It can improve their economic condition. The 
farmers of several states of the country do not get 
support price. It Is very unfortunate. It Is practical 
situation. So I mentioned above about it. 

Mr. Chairman, Sir, as far the question of 
remunerative prices Is concerned, I would like to submit 
that the cost of agricultural inputs has increased so 

much that the .. expendlture In agriculture axceeda the 
income from the agriculture produoe. Thena .. of IntaN8t 
on the loans for farmers has been fixed at 7 per cent. 
It Is a commendable lhing. Prof. Ram Gopsl Yadvjl had 
also rightly said and I also demand that the rate of 
interest on agricultural loan for fanners should be 4 per 
cent as has also been recommended In the report of 
Shri S. Swamlnathan, the Chairman National Agriculture 
Commission. In order to provide relief to the farmers 
the rate of Interest on agriculture loan should be reduced 
from prasent 7 per cent to 4 per cent. The farmers have 
to face difficulties In availing loan. There is complexity 
in availing loan by the farmers. The process of providing 
loans to the farmers has been made very complex and 
difficult. So, through you, I would like to Submit that 
the Govemmen~ should ponder over reducing the rate 
of Interest to 4 per cent. 

Mr. Chairman, Sir, I would like to tell you the basis 
on which funds are provided to the backward states of 
the country as per the provision made there for e.g., In 
this budget, which is prepared In accordance with the 
plan jointly formulated by the Planning Commission and 
the hon. Minister of Finance. The funds under the plan 
are provided to a state on the basis of the mobilization 
of its internal resources. The more '8 state would 
mobilise its internal resources, the more funds It would 
attract under the plan~ Mobilisation of Internal resources 
is the yardstick for providing plan fund to the state and 
on the basis of that yardstick; decision is taken by the 
Minister of Finance and the Planning Commission to 
provide funds to that state. This gutdeline is also given 
by the Finance Commission and the Gadglt formula. The 
allocation of the budget under the Plan would be made 
on the basis of mobilization of intemal resources of a 
state. It is a fundamental question that population, 
poverty, naeds and economic condition of a State 
shouid be the basis of allocating funds to the state 
under the plan. When budget under the plan would be 
determined In view of the economic condition of a st3.te, 
the backward states can come in the mainstream; 
otherwise a backward state would continue to lag behind 
irrespective of the funds provided to It. Among the 
backward states, be, it Orissa, Bihar, Madhya Pradesh 
or Uttar Pradesh, the backward state would continue to 
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lag behind since there Is a huge difference In their credit 
and deposit ratio. 

If a plan commensuratlng with the economic 
condition of a state Is formulated then alone the 
badkward states can be brought In the mainstream, 
otherwise even numerous budgets would not help those 
backward states, which will continue to lag behind. At 
present, the CD ratio of Bihar is merely 15 per cent, 
the funds due to small, marginal farmers and labourers 
is spent in major cities. This is the condition of CD ratio. 
How development would take place as it is said that 
there the Infrastructure Is poor. Only 15 per cent Is spent 
in the state concerned/whereas as per the RBT 
guidelines 40 per cent should be spent in the state 
concerned, particular1y, in the agriculture sector. Whether 
monitoring has ever been done in this regard? It should 
be monitored that not more than 15 per cent of the CD 
ratio is spent in the concerned backward state. The 
plans formulated by the Planning commission would be 
a success depending on the number of internal 
resources mobilized by the state concemed. Our entire 
North Bihar remains deluged' with flood water, there are 
numerous rivers flowing through it, how Internal 
resources can be mobilized over there. What can be 
produced in sand? After the division of Bihar, and the 
creation of Jharkhand, royalty and mineral wealth have 
also been divided into two parts. The economic condition 
of Bihar 'has worsened as a result thereof. The special 
package has not been provided as yet despite the 
financial memorandum. Some funds have definitely been 
provided under National Labour Development and Bihar 
has received some funds under backward region quota, 
however, special package due to Bihar for bringing it in 
the mainstream has not been provided. A committee 
was set up under the chairmanship of the Vice-Calrman 
of the Planning Commission to look Into the measures 
for Improving the economic conditions, however, 
effective plan should be evolved commensurate with the 
needs, poverty and ~ulatlon of the state. It Is my 
submission that there is a need to bring about radical 
changes an the basis of the basic Gadgll Formula or 
the guidelines of the Finance Commission, then only 
the backward states would be able to come in the 
National mainstream, otherwise the backward states 

would continue to lag behind. The han. MtnJater hal 
made welcome announcements for the organized sector, 
Rs. 30 thousand crore are being given to the poor In 
the the organized sector as token money. 
... (/nterruptlons) 

MR. CHAIRMAN: Other han. Members from your 
party are also going to speak. You have already lpoken 
for 25 minutes, now you can S88 for youraelf. 

SHRI DEVENDRA PRASAD YADAV: Sir, I will 
conclude In two-three minutes. I will take my leat 
Immediately, If the Chair orders. 

MR. CHAIRMAN: Thll II not 10, I wanted to say 
that would you leave some time for them or not? 

SHRI DEVENDRA PRASAD YADAV: That I will 
definitely do. 

Sir, the Govemment had given Ulurance for the 
unorganized sector and the 8m too. That Bill lhouid be 
presented very soon. The 8111 seeking to provide IOCIaI 
security and welfare of the poor bldl wo:kers, agricultural 
labourers, construction labourers, rickshaw and tonga 
pullers should be presented Immediately 10 that their 
health and education of their children coutd be taken 
care of. 93 per cent workforoe forml part of the 
unorganized sector across the country. The Common 
Minimum Programme also refers to the welfare meuUI88 
for thele people. Four years have elapsed. It II true that 
there Is procedure for It and the Goyernment has taken 
Initiative In this regard, however, I feel that this 881 should 
be presented in this very 888slon. 

Sir, OWing to paucity of time, I do not wish to dIscuaa 
the details of the funds provided to the Backward ClaM 
Comml88lon. OBCs conalet of 52 per cent of the 
population and the Backward C .... Commillfon hal 
been made the minimum allotment. Mlntmum prov6I6on 
has been made for the development of the backYMI'd 
cl88HI whereas their population II 52 per cent In .. 
country. 

As far as unemployment Is concerned, big 
companies are entering the retail sector; some limit 
should be fixed somewhere In this regard. Foodgralna 
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could not be procured upto the desired level in the 
central pool Ihst year, what could be the reason? 
33 thousand items like onions, potatoes etc. are sold, 
all under one roof in mega stores like Megamart under 
retail trade in Ahmedabad, GuJarat. The poor people 
who were in the retail trade are being rendered jobless 
and thousands of people who were engaged in seiling 
vegetables are being divested of their livelihood. Poverty 
is the offshoot of unemployement. Unemployment is the 
cause of poverty, then how poverty alleviation would 
be possible? Unless the purchasing power of the poor 
increases; their poverty would not be removed. The 
increasing purchasing power would be an indicator of 
their joining the mainstream. Finally, for the poorest of 
the poor I would like to say that their purchasing power 
should be increased, they should be provided more 
employment opportunities, their unemployment should 
be remcwed, only then the target of poverty alleviation 
can be achieved. The indicator of poverty alleviation Is 
that the purchasing power of the poor Is increased. How 
much has his purchasing capacity increased? Poverty 
cannot be removed unless we increase their purchasing 
capacity, provide them with employment opportunities. 
Poverty Is the offshoot of unemployment, so it needs 
particular attention. 

Lastly, I would like to raise the issue of a permanent 
solution to th6 problem of flood and drought Every year 
we spend Rs. 10-15 thousand crore on providing relief 
to the farmers, however, it is not a permanent solution. 
As per a recent agreement between India and Nepal, a 
high level dam is tl) be constructed; it would facilitate 
hydroelectric power at cheaper rate. The construction of 
a high level dam would provide us hydroelectricity In 
addition to providing permanent solution of flood, drought 
and save the destruction of crops spread in thousands 
and lakhs of acres of land every year, so the ongoing 
Protects for flood and drought prevention along with the 
projects for hydroelectricity generation should be given 
priority. The Govemment should lay special emphasis 
on it. 

With these words, I conclude. 

(EnglIsh) 

·SHRI D. VITTAL RAO (Mahabubnagar): Speaker 
Sir, I rise In support of the Union Budget 2008-09 
presented by Hon'ble Finance Mlnlater. and I thank the 
UPA Government headed by our Hon'bIa Prime Minister, 
Dr. Manmohan Singhjl under the Leadership of Hon'ble 
Chairperson of UPA, Madam Sonia GandhiJI for the 
dream budget. 

While congratulating the Finance Minister on 
waiving of loans of farmers, I take this opportunity to 
discuss a very Important issue pertaining to the 
Handloom sector in the country. 

Handloom is an ancient industry in India. The 
features of this sector vary across the country. In Andhra 
Pradesh, KeraJa, Tamil Nadu, Assam and Orrlsa, It has 
attained the status of a matured industry, and in the 
other parts, It is stili an enterprise confined to the needs 
of the households. 

Handloom sector occupies a place second only to 
agriculture in providing livelihood to the people. However, 
the sector is beset with manifold problems such as 
obsolete technologies, unorganized production system, 
low productivity, inadequate working capital, conventional 
product range, weak marketing links, overall stagnation 
of production and sales and above all, competition from 
power loom and mill sector. As a result of effective 
government intervention through financial assistance and 
implementation of various welfare activities, the 
hand loom sector, to some extent has been able to tide 
over these disadvantages. 

WEAVER AND RURAL ARTISANS: 

Apart from the farming activity, the rural economy 
also consists of Handloom, Weaving, carpentry, 
blacksmiths, pottery, fishing and many other Inherited 
occupations. Above all, It Is necessary to mention that 
more than 2 crores families depend on weaving in our 
country. 

LOAN FACILITY TO WEAV~RS AND ARTISAN 

In the country more than 2 crores weaver's families 

·Speech was laiel on the table. 
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depend on weaving. There is no other source accept 
to take the loan from the nationalized banks and 
Cooperative Banks to carry out their livelihood. 1412 
societies are functioning in Andhra Pradesh, Out of 
t11ese aooeties, 300 societies have since been closed 
due to non-payment of loans plus Interest accrued 
thereon taken from Government Banks and Private 
Banks. Therefore, at present only 1090 societies are In 
existence in Andhra Pradesh. Only 249 societies are 
getting loans from District Cooperative Banks against 
the Cash credit facility. Thus 20% societies are reaping 
the Budget allocations of 150 crores fund allotted to 
Andhra Pradesh during the last four years. The Finance 
Minister has, in Budget 2008-2009, alioce.*ed 6000 
crores loan for the whole country, out of which only 
200 crores loans have been allocated for Andhra 
Pradesh. 

It is pity to say that no financial support is available 
to individual weavers, artisans and other small families 
engaged in this field to eam their livelihood. I, therefore, 
feel that the same financial support like providing credit 
card, loan from the Govemment and Cooperative Banks 
may be extended to every individual engaged In this 
sector. 

Lack of information to weavers regarding various 
policies and schemes Is no I.ss a significant cause for 
the dwindling fortunes to the weaving community. Even 
government departments and Implementing agencies 
related to handloom suffer from inadequate Information 
and data resulting in a widening gap between polley 
formulation and implementation. 

COMMITTING SUICIDE IN ANDHRA PRADESH 

In Andhra Pradesh atone, there are about 3,20,000 
handlooms. About 5,00,000 families directly and 
20,00,000 families indirectly are dependent on them. It 
is unfortunate that in the recent past, several weavers 
have committed suicide because the distress has 
become unbearable. Suicidal deaths are clear sign and 
outcome of crisis In the handloom sector. The other 
major sign is dramatic decline of number of hand looms 

in the State. 

The management of the Cooperatives Is not left 
to the cooperatives themselves but there are many 
Government rules and regulations related to credit 
provision, wages and margins etc. The handloom 
cooperative system Is riddled with corruption and poIltlcaJ 
Interference. Many handloom weavers are not members 
of these cooperatives. The Government department has 
to stop using them as primary sou roe of routing 
govemment funds and schemes. Cooperatives have to 
become Independent at district level In terms of 
management and decision-making. 

The UPA govemment Is committed for creating 
soclo-economlc balance among rural-urban societies. 
While appreciating waiving loans of the farmers, I appeal 
that the weaving sector, the second largest employment 
providing sector, may also be brought under the same 
umbrella. I, therefore, earnestly request the Hon'ble 
Prime Minister to waive off the loan8 of the weaving 
sector as have been done In the case of the agriculture 
sector. 

Thank you Speaker Sir for providing me the 
opportunity to speak in the House. 

[Translation] 

SHRIILYAS AZMI (Shahabad): Mr. Chairman, Sir, 
I rise to support the country's general budget which has 
been presented on 29th of February. It has some good 
features such as waiving of farmenr's loans. Although, 
there are certain shortcomings in It, still I support It for 
It contains provisions like waiving off of farmers' loans 
entailing an expenditure of Rs. 60,000 crores. 

I would like ttl request the hon'ble Minister of 
Finance to Improve upon the various shortcomings 
coming to fore during the discussion so that the 
maximum number of poor farmers could be benefited. 
He has Increased the slab of Income tax, which Is also 
a welcome move. Howevef, this step is to be seen In 
the background of spiralling prices and It Is not possible 
for a cornman man to meet his requirement within one 
and a half Iakh rupees. I also support the decrease In 
the rate of duties on some esaentlaJ commodities. I 
oppose the rise in the prices of 80me essential 
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commodities including cement, Iron etc. I support the 
loan waiver, but, at the same time, I would also like to 
say that the frequent loan waiver is not a permanent 
solution to this problem. If the Government of India gets 
ready to pay the same price to the farmers of our 
country for their produce that it has paid to the farmers 
of Australia, then, there will be no such need to Import 
wheat form Australia. If some money is spent on 
providing insurance to farmers, then, there will be no 
need for frequent loan waiver for the farmers and there 
will not be suicide cases among farmers. The price rise 
has gone beyond tolerance zone during the last four 
years. I think the prices will go up further after this 
budget. 

Sir, I will give you only an example of price rise. I 
was the Member of the 11th Lok Sabha, when the 
Minister of Finance was none other than Chidambaram 
Saheb. At that time, As. one crore used to be allocated 
to each MP under MPLADS. The Lok Sabha lasted for 
one and a half year. During this period I was allocated 
As. one and a half crore under MPLADS fund with which 
I had got seventy works done. I doubt whether same 
quantum of work can be completed with As. ten crore 
that an MP might get during five years, i.e. from 2004 
to 2009. when the General elections are due. It means 
that the same quantum of work which could be 
accomplished with the funds worth Rs. one and a half 
crore in 1996-97 is not possible to complete even with 
the funds worth Rs. ten crore. Today, this is the situation 
as far the price rise is concemed. 

Sir, I would like to say with great pain that the 
UPA Government has shown a complete lack of 
sensitivity in the matter of tackling corruption. Why to 
blame UPA alone, we all share this blame. Four years 
have passed since this fourteenth Lok Sabha was 
constituted, but corruption which to me is a bigger 
problem even than terrorism, not even two-mlnutes-
time has been allocated for discussion on this subject 
in the Fourteenth Lok Sabha. This is a separate Issue. 
The Government keep on boasting about the increase 

(In allocation of funds under the PMGSY and other 
\ 

schemes, but what Is the use of such Increase If the 
benefit of that is not reaching the targetted beneficiaries? 
I would like to speak for a few minutes in this regard. 

Sir, the word GOP and sensex Is uttered so many 
times by our Finance Minister due to which he has come 
to be known more as GOP and sensex Minister and 
less as Finance Minister but Is It making any difference? 
What is the Situation of corruption? The rise In the level 
of corruption has been alarming and It has even 
outpaced sensex In its rise but while the sensex began 
to tumble, of late, the rise In the graph of corruption Is 
unabated. Though the Government might spare a 
thought for the failing sensex, It never talks about 
corruption either In the budget or in discussion. Such 
apathy towards tackling corruption Is certainly going to 
give rise to corruption even further. 

A lot of discussion Is going on about Employment 
Guarantee Scheme. I would like the Minister of Finance, 
to forgive me, but I would like to say that UPA the 
Government is so much obsessed with the praising 
Employment Guarantee Scheme, Its name has becorne 
synonym with corruption guarantee scheme. The 
Government very fondly makes claim that the said 
scheme has been implemented through the Panchayats. 
However, the level of corruption In utilization of the funds 
through Panchayats has even surpassed the time when 
it was famously remarked by Rajiv Gandhiji that only 
15 per cent of the allocated money actually reaches 
the targeted group. Now only 5 per cent of the allocated 
funds are actually reaching the targeted groups, as has 
been famously remarked by Rahul Gandhi]/, 

{English} 

... ( Interruptions)· ... 

MR. CHAIRMAN: Interruptions would not be 
recorded. Shri Azmi, please address the Chair. 

{Translstlon} 

SHRI ILYAS AZMI: Rajlv Gandhi had said that only 
15% amount of the public funds were reaching the 

·Not recorded. 
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people but now Rahul Gandhi is saying that only 5% is 
reaching. I do not admit this fact that only 5% amount 
is reaching, it is not so ... (/nterruptlons). Please listen to 
me. I am not talking about the Congress. I am talking 
about the widespread corruption. I am speaking against 
the corruption and the congress . ... (/nterruptlons) 

[English) 

MR. CHAIRMAN: Shri Azml, please address the 
Chair. 

[TranslBtlon) 

SHRill YAS AZMI: Sir, all the rural development 
schemes are in a very bad shape and the funds 
allocated for them are being mlsutllised. However, the 
trend of releasing funds through the panchayats is on 
the rise and our hon'ble Minister Is making tall claims 
in the Parliament that they are getting the schemes 
implemented through the panchayats. However, routing 
the funds through panchayats is nothing short of 
complete misutlliaatlon and embezzlement of funds. 
There are a number of rural development schemes, 
approximately, 15-~S, but nobody is aware of them. 
People are unaware about half of such schemes and 
also that 5 to 10 crores of rupees have been allocated 
for so and so districts under these heads and the whole 
amount of funds are being embezzled. PMGSY was a 
good scheme and I have always appreciated this 
scheme. The Minister of Finance is sitting here, I would 
like to say that the package for the year 2004 for my 
constituency include,S 32 roads, but not even a single 
road has been constructed till date. So, despite the 
hon'ble Minister making tall claims in this regard, I 
would like to know as to where did all the funds go. 
Why were these roads not constructed? I do not say 
that he is guilty. Estimates were pepared and passed 
in order to undertake the works . ... (lnterruptions) Your 
Government has been in power since 2004 
... (Interruptions) My party is supporting your 

Govenmment .. ,( Interruptions) 

MR. CHAIRMAN: You address the Chair. 

... ( Interruptions) 

[English) 

THE MINISTER OF FINANCE (SHRI P. 
CHIDAMBARAM): Shri Azmljl, I heard you say that 32 
roads were to be constructed, but not a single road 
was constructed. Who was In the State Govemment? 
Who was responsIble for constructing the roads? Who 
was the Minister In-charge of the State Govemment In 
respect of roads? Please tell us that also. 

SHRIlL YAS AZMI: Why wa.n't that project 
completed? In thIs regard some officials told me that 
the estImate was prepared and the day on which the 
Central Govemment sanctioned the project. the rates 
escalated and nobody was prepared to undertake the 
Project at that rate. We kept on seeking order to prepare 
rev/sed e.tlmates, but the aame came after one and a 
half year. nil then the rates escalated further. This la 
the situatIon of PMGSY. 

I have already saId about the small rural 
development schemes whIch do not come Into notice 
most of the time. I am the Chalnnan of the Hardol 
District MonItoring Committee. If MLAs and MPs .... 
Informed In writing about the funds .lIocated for 
schemes beIng Implemented In various dIstricts of their 
constituencies they will be vIgilant about It. MP. and 
MLAs are not Informed that how much fundi are being 
given under which scheme. Entire funds sanctioned for 
various schemes including scheme. for construction of 
roads are embezzled and the entlr. scheme I. 
ransomed without anybody even coming to know about 
It. Only Collector. OffIcers and the Govemment which 
sanctions funds are aware of It. 

Rajiv Gandhi Gramln Vldyutikaran Yojna was 
Implemented with much fanfare. This was a very good 
scheme. I fully supported It and even today I support It. 
It was said that electrification of entire country will be 
completed in five years. Now that tann Is goIng to .nd. 
Till now. electrification of revenue villages has been 
done. but In regard to my constituency, my district and 
my neighbouring areas I can say that the village. which 
were electrified, where poles were erected. wi .... were 
Installed, all came to a naught before connections w .... 
given. I challenge anyone to prove that even a bulb 
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has lit up in anyone of village of my constituency, It is 
so, I am ready to pay penalty . ... (lntBmiptions) 

The corruption is being discussed. The corruption 
prevailing in banks is becoming intolerable. The 
condition of our nationalised banks has worsened even 
surpassing that of the police stations. Even If the loan 
of Rs. 50,000 is sanctioned to a poor person, he does 
not get the amount till he gives bribe of Rs. ten thousand 
to the bank manager and bank staff. The bungling is 
done even in the deposited amount. I would like the 
hon. Minister to check corruption prevailing In the banks. 
I have regard for the hon. Minister and I cenainly do 
not want to hurt him but would like to say that his style 
of functioning is mora like a bureaucrat rather than of a 
political leaders. You do not trust my words. 

I would like to cite an example. There is a town 
called Pali in my constituency. There is no nationalised 
bank here. :It is a very big business centre. Thereia no 
nationaIiaed bank within a radius of two-ti\ree kUornetres 
of this place. The Bank of India Is the .tead mnk here. 
I had atre8l8d the need of opening nationaliaad bank 
branch In Pall many a times in writing. The t.nks exist 
In neighbouring villages which are located at a dietance 
of '4-5kllometres, but there Is no bank in Pall. Every 
time same reply is sent that there are blinks In 6aberpur, 
Nizampur, Rupapur at a distance of 3 Km, 4 Km. and 

5 Km. respectively from Pall. Hon. Minister has given 
the same reply to me. I told him that I know more than 
the officer sitting in air-conditioned office and I am well 
acquainted with each lane of my area because it Is my 
own constituency. I would like to urge him to open a 
branch of a bank in Pall. In case the bank runs Into 
losses, he may deduct my salary. That bank will 
definitely run in profit, but officials comes with pet reply 
that there are banks located within three to five 
kilometres of Pall. I would like to urge the Gov.rnment 
to open bank branch in every small village. Whether 
the Govemment cannot open bank branch at such a 
big business Centre, and town. I would like to say that 
the hon'ble Minister is behaving like a bureaucrat, not 
like a politician. If he brings a slight change in his 
attitude, many problems will get solved . ... (/nterruptions) 

MR. CHAIRMAN: Please conclude your speech. 

... ~IIWrruptJo".) 

SHRIILYAS AZMI: The Member, who epoke 9riOr • to me,has spoken for 35 minutes. "TMrefont, tetme 
speak for at ..... 20 minutes . ... (#rrfemJptIons) 

MR. CHAIRMAN: I have allotted you time, U per 
your party's Itrength. 

... ( Interruptions) 

SHRIILYAS AZMI: You have allotted time to other 
parties also, therefore, pl .... allot time to speak to my 
party also. 

MR. CHAIRMAN: The time allotted to other parties 
was given to them. The time allotted to your party has 
been given to, you. 

... (/n~) 

SHRilL YAS AZMI: There Is a need to scrap 
lChemes like Mid-Day Meal, National literacy MiuIon 
and Panchayats completely, becau.e they are 
completely crippled with corruption. tI8fcn 'budget, the 
hon'ble PrIme Minister had laid, that the MUllin 'have 
first right In the budget. I agree 1Mt thePI1me Mlnleter 
has given nothing to Musllme by uytng this, but they 
have got a weapon. Perhaps, 'the Intentton of saytng 
such a thing Is to draw this condemnation from the critics 
that the Congress and the PrIme Mlnl818r have been 
giving everything to Muslims and lull musllms Into 
believing that the UPA Government Is giving so much 
to them thereby securing Muslim vote bank. It seems 
that such a move did not have any other intention 
because the Budget !slilent on as to what can be done 
to Imple~t reoommend8t1ons of the Sachar Committe? 
... (/nterruptlons) Nothing has been given. Aft!r Sachar 
Committee. ...(Im.nuptlons) 

SHRIKHARABELA SWAIN (Baluore): Azmijl, the 
entire funds allocated by the Ministry of Minority AffaIre 
has bea'llP8nt by the BJP States . ... (/nt«ruptioM) The 
Gujarat hal spent the entire amount. You may ... the 
report of the Mlnlatrv. . .• (InWtr.Iptiona) 
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MR. CHAIRMAN: Shri KharabeJa Swain, do not 
interrupt him. 

... (JnlMuptions) 

MR. CHAIRMAN: It will not go on record. 

... (/I'fIemJptIons)* 

[Translation] 

SHRIILYAe ADM: Why lIN you telling me? Fatml 
Committee wu condtutedto ptWVartcata the recommen-
dations of the Sllctlar Committee. The Fatml Committee 
recommended that the lpecial allocation for 8(lucation 
shall showed be rnMe·. for thole 93 diatrlctl, wherw 
population of Muslims I. more than 20 per cent. But 
this year the Govemment have given allocation for only 
19 districts, inltead of 93. I welcome this step, becauH 
my district has aIIo bien Included In It. As per guideUn .. 
sent over there, 1M enUN amount shall be spent only 
on education and hNtth care. But ten such things have 
been included in this scheme due to which the entire 
amount witt get drained due to corruption. I would Ilk. 
to say that h. should suggest the Ministry of Minority 
Affairs to spend all funds allocated for minority districs 
on their education only. That fund should not only be 
spent on education of Muslims but on education for all. 

... (/nt8f71JptIons) 

MR. CHAIRMAN: Now, pleale conclude your 

speech. 

... (/ntenvptlons) 

SHRilL YAS AIMI: I am concluding within two-
three minutes. All Muslim Membef8 of Parliament had 
demanded setting up of Ministry of Minority Affairs. I 
would like to welcome thl. step, aa the Government 
has agreed to our demand. If today the Govemment 
will ask Muslim Members of Paniament to vote they will 
say that the Ministry of Minority Affairs should be 
revamped, because Ministry of Minority Affairs is doing 
nothing else, but posting its own people on important 

·Not recorded. 

places. I Md satd In regan:t·to Mautana AEad Foundation 
in thIa very august ~ that Maulana Azad Foundation 
is doing best job in wetfare sector. I had given a 
oerltftcate In this regard In this august House only. Today 
I am saying that such persons have been appointed at 
atl places in the Mtnlsay of Minority Affairs that an hopes 
of the community have been dashed to the ground . 

Today, an esteemed Institution like Maulana Azad 
Foundation is losing Its prestige. I cannot say more 
about that. I can only I8y that there is lack of Intention 
on the part of the Government. The Rangnath MllhnI 
Committee was ~et up to implement the recommen-
dations of the Sachar Committee. Perhaps, the Intention 
was to reverse the recommendations of the Sachar 
Committee. However, It appears that Mishra CommlttH 
hallmproved upon that report, that Is why the 
Government Is sitting on it and not presenting it In the 
Parliament. Had the report not been In the Interest of 
the minorities and would have done away with the 
recommendations of the Sachar Committee then they 
would have long back been presented in the Parliament. 
If the Govemment is a well wisher of the monorlaes 
and if you can give a chance to Malhotraji to curse us, 
then why the report of the Rangnath Mlahra Committee 
not being presented in the Parliament. It should be 
pre .. nted in the House and implemented. 

MR. CHAIRMAN: PI .... conclude now . 

SHRilL YAS AZMI: Sir, the manner In which th .... 
was lack of will on the part of the Govemment to 
implement the report of the Sri Krtlhna Commtallon, 
Similarly, the,. is lack· of will on the part of the 
Government to implement the Rangnath Mlshfa 
Committee report. Your Govemment i8 in power in 
Maharaahtra for the lut ten ye.,.. Thus, through you, I 
demand that the report of the Aangnath Mlahra 
Committee be presented in thla very 8e .. lon and 
Implemented. With these word., I conclude. 

[Englillh] 

SHRI TATHAGATA SATPATHY (Ohenkanal): Mr. 
Chairman, Sir, In a V8fY hesitating manner I wtah to 
support this Budget because the media and ewrybody 
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has bashed this Budget as being an 'Election Budget'. 
But my understanding, as far as It goes, Is that I am 
convinced that any Budget that helps ~e common man, 
obviously the voter, is the sUCC8sSof the Government 
or of the governance system. So even though I sit In 
the Opposition Benches, a move that supports the 
farmers, the neediest of the needy in this country, is to 
be welcomed by all. But It is another matter that in the 
Supplementary Budget of 2007-08, a meagre amount 
of As. 100 crore has been marked to be included in 
this scheme and the rumours go that when actually the 
scheme will be worked out, 3 per cent will be borne by 
the Central Government, 30 per cent will be borne by 
financial institutions but the major chunk of 40 per cent-
this is the suspicion. the hon. Finance Minister can 
clarify-will be dumped on the. States' shoulders with 
the hope that the States will meet this amount. As we 
all know, this will never happen and the pity is that 
although it is a welcome step, but this step should have 
been followed by the Finance Minister and this UPA 
Govemment not only In the fifth year, it should have 
been done in the past four years too. 

Sir, as we all know. Machiavelli used to say that 
you can do whatever wrong you want in the beginning, 
but just before you kick the bucket If you do something 
good. people will remember that you were a good man. 
But MaChiavelli, unfortunately, lived and walked on this 
earth many centuries ago and in the beginning of the 
21 st Century, the young common India is very aware. 
People do not forget, people remember the mlndset of 
those who govern. When a Prime Minister uses the 
words 'Congress Aegime, NDA Aegime', the message 
goes clearly to the people that that old mlndset of a 
regime still persists in this Government. Where does 
the word 'regime' come from? It comes from regiment, 
regimentation, reglmen-a military word or at best a 
bureaucratic word. It is also a colonial word. 

Although, supporting this Budget, which is intended 
to help the farmers, when we see the sheer figures of 
As. 60,000 crore to be divided by four crore farmers, it 
is a meagre As. 15,000 per head. When banks are 
asked to invest 18 per cent on the farming sector, the 

best performance in my State of Orissa has been 11 
per cent, banks are unwilling to Invest with farmers. So, 
your Institutional financing Is so 'ow that you will not 
really reach out to the needy. 

But come what may, even the newspapers say that 
this will touch only 22 per cent of the farmers. We must 
all welcome It because even If It is 22 per cent and 
alas if this Government would have done It In the last 
four years also, then It would have reached 100 plus 
per cent of the needy farmers by now. But In the past 
years, the investment was for superficial foreign 
investors, the investment was for SEZa, the Inveatment 
was for people, who were rich and who were powerful. 

The Budget was decided not In Deihl. It was 
decided In Mumbal, In Dalal Street and all dalals got 
together to control this country's Budget. It Is sad when 
the Prime Minister very categorically said, which Is a 
negative point and I do not support If the past 
Government had done this, that the NDA controlled 
inflation by keeping the support price to farmers 
depressed. But what are you doing now? You are taking 
the very land the farmer depends on for his survival 
and giving It to SEZs and big companies. In which way 
do you want to show that you want to bring about a 
collective change? 

This loan waiver Is simply a sinister move to 
confuse the people. This Is to spoil the habit of the 
small and the marginal farmers that If you do not pay 
your loans, If you become a conscious defaulter, If not 
today, tomorrow, two years later, five years later a 
Govemment will come with a brilliant Finance Minister 
like Mr. P. Chldarnbaram, who will waive the loans. 

But who benefits from this? It Is those farmers who 
have some kind of clout with the banking fratemity, with 
small pOliticians, with the goons In the villages, who 
know that their homes or their lands will not be 
mortgaged. They are the defaulters and they will be 
probably the ones, who will be mostly benefited. But 
the real farmer who goes to the extent of committing 
suicide never defaults. He goes out of his way to ensure 
that the loan is paid back on time because he Is scared 
for his daughter's marriage, for his son's education, for 
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his home, for everything and he Is not the one who Is 
going to benefit. So, by this kind of a largess which is 
definitely welcome, they are also spoiling the habit of 
the filnners, they are also spoiling the habit of the 
people at large. 

The people are talking and saying that, this is a 
clever trick. 

17.00 hra. 

What is the trick? If you have a loan of Rs. 15,000, 
your loan is waived. If a big Industrial magnate has Rs. 
30,000 crore as loan, if his loan is waived, you have 
no reason or no right to complain about that. So, you 
are creating a mlndset where waiving of loans is 
acceptable and Is condoned by the lowest of the low, 
the poorest of the- poor of this country. This is a 
dangerous move, If you keep the future of the nation in 
mind. 

In the matter of energy transmission and 
distribution, in the Budget speech it was admitted that 
heavy investment, has to be made in this sector. We 
are now talking about the longevity of this Government 
and if the Left ever has shown any courage or any guts 
and whether it has the stamina to pull the rug from 
under this UPA Government. But, we all know that they 
cannot. The ground, what they claim, Is the nuclear deal 
with the US. First of all, I do not know why It Is called 
'with the US' because It is simply a nuclear deal which 
Is applicable to probably all Cou.ltries. But anyhow this 
World Bank employee-led Government decided that It 
will be called the nuclear pact with the US. When you 
are not Investing In energy transmission and distribution, 
you want to go and sign a nuclear treaty with other 
countries. But, have you made the simplest research of 
what is the requirement of energy for this nation In the 
coming decade, for the next ten years? Has there been 
a White Paper in this Parliament, by the Prime Minister 
or by the Energy Minister as to what will be the 
requirement of energy for the development of this 
country for the next 10 years, for the next 20 years? 
As far as I know, no such thing has been done. So, we 
are playing football without knowing where the goalpost 

is. 

Similarly, when we take this loan waiver, ant we 
aware of what is the total quantum of cooperative loans 
In this country? What Is the total quantum of other 
institutional loans in this country? Has it been given to 
Parliament? Have we, the people's representatives, been 
enlightened? Has it been given to the media to enlighten 
the common people? Nothing of this sort has been done. 
Sir, Rs. 60,000 crore Is a figure out of thin air. Obviously, 
as many learned speakers before me have said, no 
sources of funding have been highlighted. When the 
whole world is Investing for greener sources of energy, 
alternative sources of energy, It finds no mention In this 
Budget. We live in a world where in the foreseeable 
future, known sources of carbon fuel will be depleted, 
will be finished. But, what are the alternatives? Have 
we started investing for them? We have not. 

I would like to come to the specific Issues of my 
State. My State of Orissa has NSSF loans to the tune 
of Rs. 1997.24 crore outstanding as on 30-9-2007. Thl. 
loan carries a high rate of Interest of 10.5 per cent. In 
the Interest of the State that Is on the threshold of a 
major launch forward, it is necessary that the Central 
Government allow us, allow the Government to swap 
as a part of the Orissa Soclo Economic Development 
Programme, at least 60 per cent under the Structural 
Adjustment Support from the World Bank. this means 
that we must be allowed to prepay this loan of 10.5 per 
cent because In the open market you can today avail 
loans at a much lower rate of Interest. 

Similarly, as suggested by NDC Sub-Commlttee 
in their Memorandum No. F-18/1I2OOSlNS2Ivolume II. 
of February 12, 2007, the State must be allowed to 
prepay high-debt, high-c08t non-NSSF loan. aIIo. 

At face value, this Is a good budget. But whenever 
we hear the hon. Finance Mlnl.ter talks about hi. 
achievements, he always talks about the 'eight point 
something' growth rate In GOP. But unfortunately when 
an of us, Including the hon. Finance Minister go to our 
constituencies, we somehow have failed to ... where 
this 'eight point something' growth rate hal manifested 
Itself. It I. probably that in a country with 120 crore 
people, only eight per cent of the population Is benefiting 
from this GOP growth and the rest 92 per cent of the 
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people are desperately trying to make sure their ends 
meet. 

Sir, Orissa has vast coal reserves and as a power 
surplus State, it has the capacity to export energy to 
other States, and we are exporting energy to other 
States also. But unfortunately, the system Is that, 'that 
the electricity duty is collected by the importing State 
and not by the State which is exporting. We are the 
ones who are losing out our natural resources like coal 
and we are the ones who are condemned to suffer the 
extemalities like environmental pollution and damage to 
water, air and environment but the advantage goes to 
those States which import power from us. Sir, if 1,000 
MW of power Is generated in Orissa and evacuated, 
the importing State gets Rs. 100 crore as electricity duty. 
Under this circumstance, it is necessary that the situation 
should be reversed. The Central Government has to 
think of giving at least 20 per cent power free to Orissa 
from any unit that is using coal and resources of Orissa 
and exporting it outside the State. If they cannot give 
20 per cent power, they must allow the State to levy a 
duty on generation. 

The Central Sales Tax is phased out. We all know 
that; it has already come down from four per cent to 
three per cent. This commencement of reduction is 
affecting not only Orissa but I assume it is affecting all 
the States. 

MR. CHAIRMAN: Kindly conclude now. 

SHRI TATHAGATA SATPATHY: Sir, kindly allow 
me to speak for a couple of minutes more. 

Sir, because of this huge loss sustained by the 
State, the CST loss must be compensated by the Union 
Government in the form of cash. The Orissa Government 
has budgeted Rs. 1 ,321.39 crore for 27 extemally-aided 
projects in 2008-09. The Central assistance is only 
anticipated, and we do not know what kindness will be 
shown to us because in this Budget, somehow Orissa 
has not got anything. The Central assistance that Is 
anticipated is Rs. 1,262.86 crore. Of these 27 projects, 
14 projects are on-going. Out of the rest 13 projects, 

one proJect has been accorded clearance by the Central 
Government. and the rest 12 projects are awaiting 
clearance from the Govemment of India. Th... 12 
projects should be expedtt/oully cleared by the Central 
Government. 

MR. CHAIRMAN: Now, I am going to call another 
hon. Member to speak. 

SHRI TATHAGATA SATPATHY: Sir, I have only 
one last point. 

Although coal, iron ore, bauxite and chrome are 
contributing 98 per Cent of mining revenues, the royalty 
on iron ore is being levied on tonnage basis and chrome 
ore is being determined on a ridiculously low rate 
determined by the Indian Bureau of Mines. 'T'hefa II a 
demand of the people of not only from Orissa but aAso 
our neighbouring States. 

Our State Government has written to the Central 
Government also that the royalty for the State must be 
fixed keeping the market or ad va/arum price in mind. 

It is a matter of disgrace for all 01 us that even 
today, in the 21st Century, we still take out our natural 
resources and sell it without getting the proper price. 
We talk about poverty; we talk about backwardness; 
we talk about trying to develop people; but we do not 
enable the same people to build their own reserves , 
and to build their own resources by which they can build 
themselves. 

Orissa is an Ideal State, and the nation has to 
learn a lot from this State. If Orissa Is given the strength 
and is supported not only financially but In every other 
way, it ~an be an Ideal State In every sense. 
economically It can be a viable State which can fend for 
other neighbouring States also. But unfortunately, the 
UPA Government has not thought It fit; and the step-
fatherly attltude-I do not use 'step-motherty' becauae 
why should only mothers be step ... (/nttmUptions)-the 
discriminatory attitude of the UPA Government is strongly 
condemned. 

I hope, after the next elections. a Govemment will 
come Into existence, . which will also decide that an 
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Institution like the All India Inltttute of MadIcat ScIencee, 
an In8tltute of Higher Education woutct come up In tM 
rural areas. We have exceaive problem, with doctora 
not wRllng to go to rural 8f8a. It II neceuary that the 
Central Government ha to fund Medical CoIIegeI at 
the Government level. 

17.12 tva. 

{SHAI VARKALA RADHAKRISHNAN in the Cha/" 

Sir, a we know that the private medical colleges 
take a lot of money from students, which normal middle-
ctan stuc:I8nts cannot afford, therefore, the Central 
Govemment hu to asist the Statel like Orissa, to set 
up medical cotleges, whereby you can create' doctors. 
Maybe not with the full five years, you can condenee 
the course and create doctors, who will be willing to go 
to the rural areas, to fend for the poor. It is of vital 
importance that the Higher Institutes of Leaming like 
liT, 11M, AIIMS and medical colleges are set up in 
Orissa. I demand that they shoutd not be set up In the 
urban area. It is wrong mindset, it Is a regime mind8et. 
Let us break free of this regime minds" and let us think 
of the rural areas, the villages of Orissa where we 
should take and place these institutes so that the 
ensuing infrastructure also takes place in those areas. 

MR. CHAIRMAN: Please conclude. 

SHRI TATHAGATA SATPATHY: Sir, just in one 
minute, I am concluding. 

Last but not least, I would suggest to the hon. 
Finance Minister about this waiver of Rs. 60,000 crore 
loan to the farmers. It Is the wish of the common man 
of India about this Rs. 60,000 crore loan waiver that if 
this kind of money would have been given In the past 
five years to develop Infrastructural facilities for farming 
like Irrigation projects, communication, crop Insurance 
and electricity to the farmers, then in these five years, 
you would have made every single small and marginal 
farmer of India self-sufficient; his backbone would have 
been strong enough to pay back all your loans; and 

need not have gone in for this kind of a sinister, 
you . th' House surreptitious move, which everybody In IS , 

doubts including people from your own ruling alfles. 

SHRI SURESH PRABHAKAR PRABHU (R ..... ): 
Sir, we have all been discussing for a long time the 
serIoue crtl. In agriculture sector. This requl,.. a two-
prong lOIution. One, pertaining to the put CriSII, tfle 
debII that farmers have Inherited for a long time; and 
two, how to tackle agriculture, making It profitable for 
tuture. 

The loan waiver Is addreealng the first part of the 
problem. How to address the probtems of today? I am 
happy that the hen. Rnance Minister ha conceded to 
our demand partially, of waiving loans to the extent of 
Rs. 60,000 crore. 

Sir, what is the logic behind waiving the loan? It 
is that the farmer cannot repay the loan because they 
do not have Income and therefore, theae loans have to 
be written off. If thll II the logic, then this logic Ihould 
be applied to all the loans which fall into this category. 
Can we say that the farmers can pay loan to the 
moneylenders? Can we say that the farmers, who ant 
holding land above 2 hectares, can afford to pay the 
loans? If they cannot afford to pay the loans and If the 
same logic Is applied for waiving of certain categories 
of loan - If the logic Is valid - then It should be applied 
to all categories of loanl. Therefore, we have bHn 
making thil demand. We have visited village after village 
and farmer's houle after farmer's house and came to 
the conclusion that the farmers will not be able to repay 
the loans and that Is why, they should be written off. 
But unfortunately, what ha been done now Is only a 
partial application of this logiC to some categories of 
loanl, defying the real expectations of the people of-
India, the farmers of India. 

This is a very Important ilsue because In the 
euphoria that Is going on now, the farmers ale thinking 
that all loans have been written off because rallies have 
been going on, celebrations have been going on and 
the people are dlsbibuting sweets. The farmers are rHIIy 
feeling now that there Is something like a festival. Otwell 
Is celebrated once in a year; Christmas II ceIebra18d 
once In a year; Id Is celebrated twice In a year. But It 
looks as If celebrations of all the religious festivals ... 
taking place now because huge celebrations are going 
on. 
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As per the statistics of the Government of India, 
52 per cent of the farmers do not get any bank loan 
and therefore, they have to go to the institutions beyond 
bank-like moneylenders and others. That is why, in 
fact, the Government has launched a programme for 
financial inclusiveness. They realised that this was not' 
happening. If you have accepted that, you must make 
sure that 52 per cent of the farmers to begin with, and 
all those who are now failing Into this category, should 
be covered. 

When the hon. Finance Minister announced that 
loans amounting to Rs. 60,000 crore would be written 
off, we were happy as well as wondering as to how a 
provision is made for it. I started looking into the Budget 
figures, but there is no provision corresponding to this 
writing off of loans. I know that the Finance Minister 
has been saying outside the House that he would make 
an announcement in the House. I think, It Is the privilege 
of the House to know first how Rs. 60,000 crore worth 
of loans are going to be written off because the Finance 
Minister announced at the time of presentation of the 
Budg~t that this amount would be written off in the 
books of banks before 30 June, 2008. So, It is to be 
done within three months from now and In this very 
financial year for which the Budget Is presented. 
Obviously, the money has to be provided In this year's 
Budget. Therefore; how it Is going to be provided Is to 
be seen. 

Banks have been slowly recovering as a result of 
recommendations of Narasimham Committee I and 
Naraslmham Committee II, capital adequacy, income 
recognition p.rovlsioning norms. Now if we are going to 
burden the banks to carry the political wish, it Is going 
to be really a huge give away from the banking system. 
Therefore, we must make sure that banks are properly 
compensated. This sum of Rs. 60,000 crore should be 
provided in the manner that the Budget shows this 
figure. How it Is going to be done should also be 
reflected in the Budget for us to know. 

I was saying that there are two parts with respect 
to agriculture. The first Is the waiving of loans because 

of the history. Now I come to the future. Agriculture has 
shown a growth of 2.6 per cent this year as opposed 
to what we were thinking of more than fo",r per cent In 
this 5-year ~Ian period. The share of agriculture in GOP 
has fallen to 18.5 per cent from 36.4 per cent In 1982-
83. In 25 years, the share of agriculture has fallen. As 
per the Economic Survey, 52 per cent of productive 
employment comes from agriculture. There may be 
several others who feel that it Is close to or more than 
60 per cent. Therefore, even if we accept 52 per cent, 
only 18.5 per cent It contrtbutes to GOP while more 
than half of the population depends on It. Therefore, 
agriculture needs a different type of treatment. If we do 
not make agriculture a profitable enterprise, probably 
more and more farmers will commit suicide as it Is 
happening now. 

In fact, maybe we will have to come with a Loan 
Waiver Scheme every three or four years, just like we 
make Five Year Plan, If we do not make agriculture a 
profitable enterprise. Unfortunately, In this Budget, I do 
not see any measure which Is really aimed to make 
agriculture a profitable enterprise. Therefore, unless you 
do that, this is not going to really help the farmers at 
all. 

In fact, Irrigation is one of the key Inputs that go 
into agriculture, and there is some outlay, which has 
been provided. India's per capita storage unit Is 200 
cubic metres whereas In the United States-where rain 
and snow is almost there for the whole year as a result 
of which the availability of water is throughout the year-
it is 5,000 cubic metres. In India, we get water only for 
15 days In a year, and that too If good monsoon is 
there. Therefore, we need to store water for a longer 
period, but the per capita storage is only 200 cubic 
metres. So, Irrigatl0n has to be Increased on a 
mammoth scale. But we must make sure-while 
increasing new Irrigation potential-that the Irrigation 
efficiency of some of the existing Infrastructure must also 
be improved, which Is currently operating at a level of 
15 per cent to 20 per cent. I do not see any measures 
in this Budget to improve the Irrigation efficiency of the 
present Infrastructure. 

If you have given some loan waiver to the farmera, 
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then you must al80 provide compensation for those 
farmet'l who had to commit suicide because this loan 
waiver scheme did not come earlier. We must give 
compensation to the widows of those farmers who had 
to commit suicide because they would not have 

committed suicide if this scheme was announced earlier. 
It is our obligation and the obligation of the Parliament 
to make sure that even those widows are properly 
compensated. 

Vou have also talked about soii testing labs. It is 
a very alarming situation in India where soii is becoming 
totally infertile. In Punjab, which is the food bowl of India, 
the soli condition is so bad that the people worry that 
one day Punjab might become a desert. Therefore, we 
must launch a major campaign for Soli Security of India 
to make sure that the soil conditions are properly 
maintained. The top soli, which really causes the fertility 
of the land, is the resuit of millions of years of activity. 
If it is lost, then it is lost for ever and we are not going 
to get it back. We really need Soli Security Mission for 
the country, and that really must happen very soon. 

A very major problem was identified by our Prime 
Minister four years ago when he became Prime Minister 
for the first time that the major problem of our system 
is the delivery mechanism. Some of my fellow Members 
talked about the point as to what was the amount of 
money that was clipped before It reached the destination 
during Shri Rajiv Gandhi's time. Therefore, we are 
saying that delivery mechanism really needs 
improvement because we are now gauging the success 
of various Government programmes just by way of 
finding out how much more money has been provided 
for those programmes. We are saying that 20 per cent 
or 25 per cent more has been given to it than the 
previous year, and that Is why this programme is a 
successful programme. Actually, we must judge the 
success of a programme by finding out the end use of 
that programme as to whether it resulted in creation of 
an asset and whether it really served the purpose or 
not. This should be the criteria to decide whether the 
programme is successful or not. This particular Budget 
does not address the Issue of Improving the delivery 
mechanism. We have talked about it, and now. want 

to forget about It. It is going to be a .. rIoul challenge 
unless we do something about It. 

Kindly allow me to give ,one example. We aU 
unanimously .supported the National Rural Employment 
Guarantee Programme (NREGP) when It was launched, 
and when the Bill was discussed in the Parliament. I 
was also speaking on that particular Bill, and I wu 
saying that let us make a provision whereby we can 
judge the efficacy of this programme by finding out 
whether the money spent on this is resulting into 
something that is actually intended to be done. W. 
never did that, and now the Comptroller and Auditor 
General of India has also pointed out that the scheme 
has not been delivering all that we really wanted out of 
it. In spite of that, we have now decided to Increase 
the application of the scheme throughout the country. 
We welcome it, but the amount of money that is spent 
on this must be properly evaluated. 

As regards delivery mechanism, the Finance 
Minister In his last Budget speech talked about thinking 
of finding out an altemative system of dispensing with 
the fertiliser subsidy. It Is a good Idea, but today we do 
not have a system. In fact. I will come to that point u 
to how much Increase in fertiliser subsidy is going to 
take place now. 

The major challenge of the country is energy. We 
are all concerned that we are now Importing more than 
70 per cent, and in a few years we will Import more 
than 80 per cent to 90 per cent. Therefore, energy 
diversification Is an Important challenge for us. W. need 
more renewable energy, but I do not S88 any menure. 
taken by this Govemment In term. of the budgetary 
provision to cause this energy shift from fossil fuel to 
cleaner, forms of energy. 

Power is one of the key Infrastructures. The 
Eleventh Five- year Plan al80 talks about lnoreulng 
investment in the Infrastructure to 9 per cent of GOP. 

This is the second Five-Vear Plan. In power sector, 
we have already got apeak level shortage of 14.8 per 
cent, a base level shortage of 8.4 per cent, and stili, 
despite only mentioning about Ultra Mega Power 



911 ~ Budget-(2008-DS) MARCH 12, 2008 

[9ftri Sweah Prabhakar Prabhu] 

Projects, you have not talked about how really you are 
golngto make power sector a commercially viable 
propoaition. In fact, transmission and distribution sector, 
which is the root cause of this, we lose more money, 
more than 50 per cent, at the end of sUb-transmission 
and distribution. You have not taken any measures. In 
fact, we have APDRP. In the last Budget, the Ananee 
Minister said that the Government Is thinking of 
revamping it. Rather than doing that, this year we have 
talked about creating a new national fund. 

THE MINISTER OF FINANCE (SHRI P. 
CHIDAMBARAM): It is not 'instead'; it is 'in addition' to 
that. Please read It again. 

SHRI SURESH PRABHAKAR PRABHU: We do 
not know what has happened to revamping. My point 
is that power continues to be a major challenge for us. 

SHRI P. CHIDAMBARAM: It was a challenge when 
you were Power Minister also. 

SHRI SURESH PRABHAKAR PRABHU: I am only 
expressing my concem. 

Sir, we are now talking about making education a 
universal right. We in the Pariiament, in 2002, made 
amendment to the Constitution, the Eighty-eighth 
Amendment, saying that all those in the age group of 
six to fourteen will have primary education as a 
fundamental right. We have still not passed a law. The 
Govemment should have brought this law if they are 
so much concerned about education because this 
Parliament has made this Constitutional Amendment. We 
have still not given any legislative provision to this 
particular Constitution Amendment. Therefore, we really 
need to now make investment in education in a manner 
that will .... ult Into creation of such individuals who will 
be able to really be qualified to face the challenges of 
tomorrow. 

We are seeing in many States that the teachers 
are not available, and teachers need training. When 
teachers cannot first understand something, then how 
can they teach? Therefore, the quality of teacher is a 

major chaflenge. I think In thta education, w. really need 
to focus on primary education. They have now ~ 
to move from primary to little higher education. I think 
primary education should continue to be our focus In 
the next few years time under SalVa Shllcsha Abhlyan. 
I hope that really continues to happen. 

Sir, the other Issue that concems Is the Income 
Inequality. 

SHRI P. CHIDAMBARAM: Please read the entire 
paragraph 19. We are not moving over. Now that the 
infrastructure is in place, we are now emphasizing 
retention, improving quality of learning and then ensuring 
access to upper primary classes. 

SHRI SURESH PRABHAKAR PRABHU: While 
doing that, which is welcome, you must make sure that 
the foundation is solid and, therefore, the emphasis on 
that should continue to be there. 

Sir, Inequality is a major issue. Coming to naxallsm, 
160 districts out of 600, as the Home Minister pointed 
out the other day, as per his report to the Parliament, 
are naxallte-infected. I was thinking that It is such a 
major challenge, more than one-fourth of the districts 
are affected by it, there will be some budgetary provision 
to tackle naxallsm In these districts, and to make sure 
that naxalism as a challenge can be met by socio-
economic development. For that, we need some 
budgetary provision. I do not see unfortunately anything 
that is coming out of It. Inequality is now showing Its 
head. The highest number of billionaires in Asia is In 
India and we are proud of that, but the highest number 
of poor In the world is also In India. This is the type of 
inequality. Therefore, we must make sure that this is 
addressed for which education Is Important; but more 
than that, employment Is important. I was thinking that 
now all the budgetary exercises of the future must target 
employment creation as a major objective. Employment 
creation of 100 days job under NREGS, Is it enough? I 
would say it is not enough; we really need something 
more and we should have gone Into it. 

Sir, coming to the fiscal situation, the Finance 
Minister has already said that under the FRBM, he has 
particular targets to meet. One target Is reducing current 
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account deficit from 1.4 per cent to 1.0 per oent,and 
fflcal deficit from 3.3 per cent to 2.5 per cent. When 
you are notifying the law, FRBM, you have extended 
the application by one more year. This year you are 
again saying that you want one more year to attend to 
these targets of FRBM to reduce the revenue deficit 
completely. this is a very bad precedent because If you 
say like that, then all other future Finance Ministers will 
say that they will swear by the FRBM but they will do It 
after one year or two years. My request is let us follow 
it. If you believe In it, if you really want to follow the 
prlnclpl., let us follow it In totality. There are so many 
hidden liabilities which do not reflect in the fiscal deficit. 
011 Pool Account may have a deficit of 1.2 per cent of 
GOP. 

Pay Commission liability could be as high as 0.6 
per cent of GOP as has been stated by the Finance 
Secretary In a press Interview. The Railway Minister 
provided Rs. 500 crore In the Rail Budget for this 
purpose. If there Is no need to provide it at all, why 
should it be provided In the Rail Budget? And if the 
Rail Budget Is providing it, why Is It not being provided 
In the General Budget? That could also be a hidden 
liability, of at least 0.6 per cent of the GOP. 

I was not only Power Minister, I was also Minister 
of Fertilisers ear1ier. I was talking to the fertiliser Industry 
representatives who told me that the expected subsidy 
at the end of 2008·09 would be as high as Rs. 50,000 
orore. Given the way the price of crude oil is going up, 
the feedstock that Is required to go into fertiliser industry 
Is also going up. Food subsidy provided last year was 
RI. 31,545 crore. This year we have provided Rs. 
32,666 crore. Ooes this mean that ttie Government is 
going to increase the issue price of food grains? I do 
not think so because they are already preparing for the 
election. So, the Government should have provided a 
much higher figure because the world food prices are 
going up. The loan waiver of Rs. 60,000 crore should 
also find a place somewhere in the fiscal deficit and 
the fiscal deficit figure should be very high. At the same 
time I congratulate the Finance Minister for reduCing. the 
public debt to GOP ratio which is going down. It IS a 
good thing. But these liabilities should have been taken 

Into account. 

This year's revenue Is Rs.6,02,9S5 0l'0I'8, ..... 

Is Rs. 1,90,807 crores, and debt servicing Is Rs. 
3,35,230 crore. That aggregates to Rs. 5,26,038 cront, 
as against a revenue of Rs. 6,02,935 crore. It Is In a 
very worrying zone. We really need to find out how we 
can go Into It. Now you are getting a one-time amount. 
It is not a recurring receipt. For example, you are 
auctioning spectrum and you are getting money In lieu 
of It. That is not your revenue receipt. That Is a reoelpt 
which should go for repayment of Joan and thatahould 
not be shown to reduce your revenue deficit. Such 
receipts should be shown separately. 

Inflation has already reached 5.04 per cent IaIt 
week. It Is a very worrying thing. I have jUlt mentioned 
how the fiscal deficit would Increase with an \ncnue 
in the crude 011 price. As a result of that the pre_ure 
on Interest and commodity prices will rise u they are 
rising globally. You have al80 mentioned In your Budget 
speech, probably we cannot allow the rupee to kHP 
appreciating the way It has appreclated. So, all theM 
cumulatively will have a huge Impact on Inflation which 
again Is going to hit the common man. TheMfore, we 
really need a proper look Into It. 

External ICCOUnt Is aomethtng which we have been 
talking about for a long time. In fact, for the fIrIt time 
you have Ihown that cost of carrying these ..... rves II 
Rs. 8,200 crore. So, we are paying Rs. 8,200 crora for 
carrying thele foreign exchange r ... rvel. I would 
request the Finance Mlnllter to let us know how thJa 
has been calculated. You have e.cas oapIIai 1Iowa 
which you were thinking In the put as a sign of IhowIng 
confidence In Indian economy. As you youreelf have 
pointed some time ago, they are alao cauatng conoem. 
Therefore, we really need to find out what the COlt of 
this Is and how to manage our foreign exchange 
reserves which are now more than 300 blUIon. We need 
a proper strategy for It. 

In this Budget, the Finance MIniIter taIMd tIbout 
everybody that he probably could think of, obviously ao 
becaUse they are all voters. But he hila not MIIced ...,. 
one category and that Is of WOiMrawho work In .. 
Gulf countries and other places. They sent 28 to 38 
blHIon doll ... this year, an amount Mnoat two,. thM8 
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per cent of GOP. That category of people should receive 
some incentive because they work overtime, they work 
in adverse conditions and stili send money back to their 
country which '1hey never take away like the Fils do. 
So, they need a separate treatment. 

Growth is something which has helped the Finance 
Minister to give lots of benefits to many sections of the 
society. If growth continues to be there, we can probably 
look for a better day. But what is worrying now Is, as 
he also mentioned, that it is slowing down. The global 
economy is slowing down and Indian economy is also 
not growing as fast as it had grown in the past. As ,he 
Economic Survey points out, growth in the last five yer.rs 
is in fact investment driven. Therefore, the savings have 
to grow. There has been 26 per cent to 34 per cent 
growth in savings. But what is worrying is the household 
savings have increased only by one percentage point. 
So, probably we need to provide incentives for 
households to save more. That is because they are the 
sustainable, long-term savers. That in tum will help to 
have more investment which in tum will have more 
growth. As you have mentioned, in the last twelve 
quarters you have got eight per cent growth rate. 

Would you think we have the similar growth rate 
in the next 12 quarters? If not, we really need to provide 
for it. 

SHRI P. CHIOAMBARAM: That depends on who 
is in the Government! 

SHRI SURESH PRABHAKAR PRABHU: We will 
be in the Government and we would make sure that 
happen. 

SHRI P. CHIOAMBARAM: In the NOA Govern-
ment, never had, never. Go and look at the figures. 
NOA Government had eight per cent growth. We had 
13 quarters of over eight per cent growth. 

SHRI SURESH PRABHAKAR PRABHU: But, Sir, 
the NOA Governrnent laid down the foundation, which 
enabled this UPA Government to have this growth. 

SHRI P. CHIOAMBARAM: Sir, I agree. NOA laid 

down the foundation with 5.9 per cent growth and we 
are now showing 8.8 per cent growth. For NDA, who 
laid the foundation-Alexander, the Great; Ashoka, the 
Great; and Akbar, the Great laid the foundation. 

SHRI SURESH PRABHAKAR PRABHU: I am very 
happy that the Finance Minister is getting credit for some 
foundation that we laid down. So, we look forward to 
his laying down some good foundation for which he can 
take some credit. ... (lnterruptions) That is what I am 
mentioning. 

Regarding science and technology, I compliment 
the Finance Minister for deciding to give more 
scholarships for science thinking. We need scientific 
temperament in the country. I was expecting from the 
Finance Minister that he must make provisions for 
research and development into science and technology. 
I know that we have something but we really need to 
ensure that four to five per cent of GOP must go Into 
research and development, if we want to reap benefit 
of that In future. It is the knowledge economy; it is an 
economy driven by new technologies. How can you not 
make investment into it? 

There are few things on environment. I was also 
the Minister for Environment. I would like to thank the 
Finance Minister for providing some money for protection 
of tigers. In fact, my Party also thanks you because 
that was the Party symbol. I am very happy that you 
have given something for our Party symbol. But tiger is 
something which you have really decided to protect. I 
am happy that you are also going to protect the tigers. 
But, Sir, we also need more Investment Into forest. 
Forest Is something which we wanted one-third of the 
area to be covered by forest. The report of the Forest 
Commission has been submitted. There is no provision 
for increasing the forest cover. Can you protect tigers 
without forest? Forest is a wild in which tigers live. If 
you want to protect tigers, increase the tiger cover, 
automatically tigers will be there. I do not see any 
provision in this Budget for protecting the forests. 
... (Interruptions) 

Climate change is a very important issue. In fact, 
the Finance Minister had talked about climate change 
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last time and this time also. But Finance Minister Is not 
an Environment Minister. He is the Minister for Finance. 
I would have been happy if he had made a provision in 
this Budget for dealing with issues of climate change. I 
would really request him that in the Supplementary 
Budget to make a huge provision because in climate 
change, adaptation is going to be a major challenge 
and adapting to climate change would require huge 
funds. Therefore, I would request him to do that. 

Like we are doing gender budgeting, I hope the 
Finance Minister would now encourage his colleague, 
the Minister for Environment to come out with a green 
budgeting. So, we need a green budgeting to find out 
all the programmes that we undertake are they really 
green in nature which wouid make sure that our 
environment is not damaged. 

The Finance Minister had talked about Economic 
~ and that we must encourage public transport as 
opposed to private transport. What is the budgetary 
provision? He has not done anything on public transport 
but he has reduced the duty on private transport like 
cars. While you want to encourage public transport, the 
fiscal benefits are going to private transport. This is a 
dichotomy and I hope he would be able to work on 
that. About the new tax code . .... (Interruptions) 

SHRI P. CHIDAMBARAM: Excise duty on buses 
and chassis has also been reduced. Excise duty on cars 
Is reduced, I believe. But excise duty on buses and 
chassis of buses has also been reduced. 

SHRI SURESH PAABHAKAA PAABHU: Pu~~ 
transport is a much wider term. 

I, being a Chartered Accountant, waiting for the 
new tax code. Probably, new tax code would have 
come. You have promised In the last Budget that it 
would happen in 2008. I am sure there are nine months 
left. I hope, Parliament would get an opportunity to look 
at the new tax code because In this as you mentioned 
the revenue foregone this year Is Rs. 38,107 crore as 
per the Receipt Budget of the Govemment, and you 
mentioned somewhere that the new tax code would take 
care of It. If it Is so. I wish It comes sooner. 

You have also mentioned In the Budget speech 
that we have been trying to glorify a concept called 
demographic dividend. 

It means that we have more working population 
and more working population would mean that we will 
work when the rest of the world will not and therefore, 
we will benefit. That also puts premium In a way on 
more population. I am really concerned that we really 
need to take measures to control our population. Your 
home State has done It very effectively; of course, it 
lost its seats in the Parliament, in the process. But we 
need more population control measures; this Budget 
does not have any of those. 

Sir, the Economic Survey was presented to us on 
the 28th of February and the Budget was presented to 
us - the Finance Minister did it-on 29th of February, 
one day later. We are thinking that when he has 
presented two documents in quick suocesslon, whatever 
has been mentioned in the Economic Survey will also 
find a reflection In the Budget. 

I will cite only a few points on which certain things 
were mentioned in the Economic Survey, but there was 
no mention in the Budget. They are: working hours 
should be Increased from 48 hours to 60 hours per week 
and that the working hours per day should be increased 
from 8 hours to 12 hours; coal mines should be 
privatized, old oil fields should be given to multinational 
companies; decontrol of sugar, fertilizer, pharmaceuti-
cals; retail and foreign equity should be encouraged to 
even 100 per cent in branded products; lower fiscal 
deficits and lower interest rates. 

I Just mention what Is there • constraints in the 
agriculture modernization should be removed; open 
access in electricity; bankruptcy laws should be 
introduced, etc. 

I thought, all of these will be mentioned In the 
Budget, but we will have to walt for 8 Supplementary 
Budget to see all this coming. Thank you very much 
for the opportunity given. 

·SHAI AATILAL KALiDAS VARMA (Dhandhuka): 
Mr. Speaker, Sir, As public representative I would like 

·Speech W88 laid on the table. 
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to express my views on the populist and misleading 
budget presented by the hon. Minister of Finance for 
the year 2008-09. 

The villages of our country are disintegrating today. 
Villages are disintegrating and people are migrating to 
cities leaving villages. Today, no one is prepared to live 
in villages, be ~ a boy or a girl, educated or uneducated. 
What has led to this situation? Barring few years, the 
Congress Party has been In power in the center and in 
many states for most of the years. The slogans given 
by the Congress party appear to be hollow even after 
60 years of Independence like that of being with the 
poor. Congress has not given anything to the common 
man barring populist rhetorics in every budget that is 
why the development in the country has not been upto 
the desired level, the facilities due to a common man 
are miserably lacking, the cities and villages of the 
country are not prosperous, rather one finds people 
unhappy everywhere and on the contrary the hon. 
Minister of Finance II holding out deceptive hopes and 
promises by way of Ichemes like rural Employment 
Guarantee Scheme. Is every family In the rural areas 
getting 100 days employment whether any lurvey has 
been done about the scheme. Is the poor labourer 
getting right employment or major schemes are being 
run only on papers? 100 districts were Identified In the 
last budget to implement this scheme. and in this budget 
all the districts are proposed to be included to implement 
this scheme. However, the allocation that was made 
for 1 00 .dlstricts should have been increased five times 
for 500 districts. this time As. 16 thouaand orores have 
been allocated. The Govemment woutd need funds to 
the rune of As. one Iakh thousand crore If the 8Chame 
is to be implemented properly. 

Hon. Minister of Finance had promiaed In the 
budget for the year 2007-08 to provicIe. emplo)1ment to 
people living in the urban areas. Have youths'~ in 
the cities got employment. Are the Iaboufera CJIIlting 
proper remuneration. Even today turners, ftners, welders, 
carpenters, labourers engaged in building houees can 
be seen standing in search of employment on every 
nook and comer. He retums back home unhappy when 

he does not get any work. The hon'bIa Minister In his 
Budget, gave trope to the labourers but their 
expectationewere beUved. Similarly, a large number of 
textile milia went situated In the entire country. Lakhs 
of workers were employed In mills but today most of 
the mills In the country are lying olo.ed and the 
labourers who uead to work there are today helplesl 
and unemployed who gats up In the momlngand look 
at the chimney of the mill In antioIpdon to know whether 
the mill has become operational or not? Far from 
reviving the mil", the chimneys of the mlill are being 
dlamantled and the land of the milia are being sold for 
constructing big buildings. Has the Congress 
Government ever 1hought about the predicament of the 
Mill workers? How do they manage two-square meal 
for their children? 

Today, gradually the small-aoale Industries are also 
getting cIoMd In the country, It hal become difficult for 
them to 8UfYNe In the era of gIobaJlsatlon. Small-scale 
1ndu8tMa .. unable to withstand competition from maJor 
multlnationel companies. More financial asalstance Is 
required lObe given to small-aoaIe Industries to enable 
them to compete and survive. Today, the use of 
automatic machinery Is Increasing and on account of 
this the job that used to be performed by 100 workers 
earlier can now be managed by five or ten persons. 
So, the unemployment is Increasing in the country. We 
will have 10 provide employment to our youths. For this, 
we will have to exptore new employment opportunities 
for 'them. The present day child Is the future of India 
and we will have to encourageeducatecl people to make 
India prQlP8fOU8, strong and developed. Today, they 
are wandering from pillar to post in search of 
employment. Thus, the condition of labourers is 
deterIorIItillg day by day. The agricultural labourers are 
alec :not getting.proper,employment In rural areas. They 
.. 0eqJ~. They.ttaw to 1ake loan from money-
lender at WIry hiQh ,.. of Interest and In the event of 
not repayn,g Ioana In time they are disgraced and 
~yaioIJIy ,88ULIIt8d Dy the ~rs and the day 
CCIn'.a when 1hey 1U800l¥lIPllIed to conwnlt auJclde. It 
Is on account of 1hi& 1hat #Ie Incidents of suicide by 
farmers In 1he .country Yep on increasing and when 
thelltuation goes out ofcantrol, blgger packagel are 
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announced by our hon'ble Minister to mitigate their 
misery. However, what will happen to those who have 
committed suicide? Who Is responsible tor that? 

Today, the education in the country Is also 
becoming costly. One has to pay hefty fees to study 
for MSSS, Engineering or MBA degrees. Meritorious 
atud8ntsdo not get admission in renowned institutes. 
Lakha of rupees are demanded as donation. From where 
wilt the poor and common people bring much amount 
for donation? On the other hand the number of five star 
like institutions are increasing. Rich people provide 
education to their children In such Institutions and the 
gap between poor and rich people in terms of education 
is widening. 

[Translatlon1 

There is the need to reduce this gap. There Is the 
need to make an effort so that the benefits of the 
uniform education could reach each and every people. 

There are lots of villages in the country even today 
where pure drinking water Is not available. People make 
use of wells and ponds for the drinking water. There 
are very few fortunate States like Gujarat where pure 
drinking water is being made available due to Narmada 
project and canals. Not only this, In a number of cities 
in this country are living without electricity, people of 
Gujarat have been saved from unemployment and 
darkness by supplying power to each and every village. 
My request Is that the power should be provided to all 
other atates and villages of this country like on In the 

lines of Gujarat. 

The country has developed. Population has 
Increased and which has lead to a lot of complications. 
People are suffering from various diseases. There are 
no hospitals in villages even today. On one hand the 
people are suffering for want of medicines, on the other 
hand five star hospitals are being set in cities. In these 
hospitals the common people have to wander from pillar 
to post to get the medicines. So, my request IS .. ~at 
more and more hospitals equipped with all faCIlitieS 
should be set up in villages and cities for the common 

people. 

At last, I would request the hon'ble Mlnllter of 
Finance to eet up more and more boarding schools In 
the country for the students of Scheduled Cutell 
Scheduled Tribes. There should be an IncreHe In the 
scholarship amount to be awarded to them. Fee to the 
big institutions should be deposited directly through the 
Government. Financial assistance should be provided 
for studying abroad. Difficulties In getting the loan 
sanctioned from banks should be removed and, thus, 
the same be granted on their own guarant .. and the 
proper allowances be provided to all the unemployed 
youths. The brick (pucea) houses with atl facilities should 
be constructed In place of Jhuggee-Jhonpadl In .s. 
The separate educational Instftutl~s should be opened 
for the women. More and more old-age homes should 
be eet up for the senior citizens and the soctal l8Curity 
should be provided to them like Is done In America. 
There should be a provision by bringing changealn law 
10 that they could get financiat assistance till the end 
of life. There should be orphanages for the orphaned 
children. More and more Institutes should be establfehed 
for the mentally retarded and the handicapped chHdren. 
If there Is an untimely death of the head of the famllYi 
then, the financial assistance should be provided to such 
family for Its survival. In order to meet all these liabilities 
a considerable fund should be earmarked In the budget. 

17.42 hr •• 

{English1 

STATEMENT BY MINISTER 

Hyderabad and aangalore Alrporte 

MR. CHAIRMAN: Sefore I call upon the next 
speaker, I would request Shrt ·Praful Patel, who has 
created a tense situation in the morning, to make a 
statement regarding the existing Hyderabad and 
Bangalore Airports. 

THE MINISTER OF STATE OF THE MINISTRY 
OF CIVIL AVIATION (SHRI PRAFUL PATEL): Sir, as 
directed, I would like to make the statement regarding 
Hyderabad and Bangatore Airports. 

The Governments of Andhra Pradesh and 
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Karnataka In 1990s, approached the Central 
Government with request to construct Greenfield Airports 
at Hyderabad and Bangalore respectively. This was due 
to the traffIC growth and the constraints at the existing 
airports. 

In the Year 2000, the Task Force on Infrastructure 
recommended setting up of new international airports 
at BangaJore and Hyderabad· and closure of the existing 
airports once the new airports become operational. 
Based on the recommendation, the Central Government 
approved the proposal. This decision was taken so as 
to ensure financial viability of the new airports. 

The State Govemments decided to Implement the 
projects through Public Private Partnership and selected 
private partners through international competitive bidding. 
To implement the projects, Joint Venture Companies 
were set up with 74 per cent equity by the private 
companies and 13 per cent each by the respective State 
Governments and Airports Authority of India. 
Government of India entered into a Concession 
Agreement with these Joint Venture Companies in 2004. 
The Concession Agreements entail obligations of the 
JVCs regarding the implementation of the projects and 
require them to construct, develop and maintain the 
airports as per the standards stipulated in these 
agreements. On its part, Government of India is obliged 
to close down all commercial civil aviation operations 
at the existing airports once the new airports are made 
operational The Concession Agreement specifies the 
consequences of default by each party. 

The existing airports at Hyderabad and Bangalore 
would continue to remain operational for general 
aviation, defence purposes, national emergencies, etc. 
Further; the interests of the Airports Authority of India 
employees at these airports will be fully protected. 

I would also like to inform the hon. members that 
all reserved activities such as security, immigration, 
customs and air traffic control would continue to be 
under Government control at the new airports. 

[placed In library, See No. LT-8225/2008j 

... (/ntef71.Jptions) 

(English) 

MR. CHAIRMAN: No. It is not permissible. You 
can give a notice and can have a discussion. No. I 
cannot permit it because the rules do not permit It 

... (/ntef71.Jptions) 

MR. CHAIRMAN: Please be seated. We all know 
that the House is functioning under the rules. The rules 
do not permit a discussion on the statement made by 
the Minister. 

... ( Intef71.Jptlons) 

MR. CHAIRMAN: I will tell you that you can give 
a notice; a new notice can be given and that can be 
discussed. There can be no discussion because we are 
in the midst of the Budget discussion. When the Budget 
discussion is going on, it is not permissible to have 
another discussion. 

... (Intef71.Jptions) 

MR. CHAIRMAN: I can understand your feelings. 
I can definitely understand your feelings. I do not have 
any objection in having a discussion but the rules do 
not permit. We are In the midst of the Budget discussion, 
which is an important matter. In the midst of Budget 
discussion no other discussion is allowed. I cannot go 
beyond the rules. 

... (Intef71.Jptions) 

MR. CHAIRMAN: Shri Sharanjit Singh Dhilon. 

... (/ntef71.Jptions) 

MR. CHAIRMAN: I am sorry. I can understand your 
feelings. So long as I am here I cannot allow you 
because we are in the midst of Budget discussion. 

... (/ntef71.Jptlons) 

MR. CHAIRMAN: I am sorry. It Is not perml88ible. 

. .. (/ntef71.Jptions) 

MR., CHAIRMAN: Now, we are In the midst of the 
discussion on General Budget. If you give the notice 
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we can have the discussion in the morning. I can not 
allow it. 

... ( Interruptions) 

MR. CHAIRMAN: Kindly do not create a very bad 
precedent. I cannot permit it. I will be creating a very 
bad precedent If I allow a discussion on any other matter 
in the midst of Budget discussion. For your sake I will 
not create a bad precedent. What is the Government's 
stand? 

... (Interruptions) 

MR. CHAIRMAN: Let the Minister speak. Let the 
Leader of the House speak. 

... (Interruptions) 

MR. CHAIRMAN: If there is any deviation in the 
rule I will consult the Leader of the House. 

... (Interruptions) 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): Sir, If the han. Members are 
Interested to listen I can just assure them that the basic 
problem which was raised In the morning was If the 
activity starts from 16, March according to the assessment 
of the Members the airports are not fully ready for 
operationallsation and it may cause problems to the 
passengers . ... (lnterruptions) Let me complete. Keeping 
that in view, this is what the Minister has stated. As the 
han. Members demanded that the Minister should explain 
the position, he has stated the position; what is the 
contractual obligation by both sides. If any additional 
information is to be provided with, the Minister will 
ascertain the position. As I understand the interested 
parties have also gone to the court. The court is seized 
of the matter. Keeping all these factors into account if 
any additional information is to be shared with the han. 
Members-taking Into account the concerns which they 
have expressed that if it is immediately put into operation 
from 16th It may cause hardship to the passengers and 
other public-that information has to be collected. It 
cannot be discussed. We cannot allow a discussion on 
the Statement made by the Minister. It is not the practice 
of this House. We cannot violate the rules as and when 

some Members demand. It Is simply not posllble to 
violate the rules and the Government cannot be a party 
to It. 

... (Interruptions) 

MR. CHAIRMAN: Shri Sharanjlt Singh Dhillon. 

... (Interruptions) 

MR. CHAIRMAN: I cannot allow a single Member. 
All the Members will then have to take part In the 
discussion. Then the whole Budget dlacUllion will have 
to be deviated. 

... (Interruptions) 

MR. CHAIRMAN: If you do not resume your I ..... 
I will adjourn the House. 

... (Interruptions) 

MR. CHAIRMAN: Only Shrl Sharanjit Singh 
Dhllon's statement will go on record. 

(Interruptions)· ... 

MR. CHAIRMAN: You give a notice. We can 
discuss It tomorrow. It is not possible to have a 
discussion during the discussion on Budget. If It I, taken 
up now, I have to permit all of you and that will be 
another discussion. 

... (Interruptions) 

MR. CHAIRMAN: The discussion on Budget I, 
already on. So how can I permit you to have a 
discussion on another topic? It Is not possible. We are 
in the midst of a discussion on General Budget. 

... ( Interruptions) 

MR. CHAIRMAN: I cannot permit you. If, I pennlt 
one person, I have to permit all of you. Thl. I. against 
the rules and procedure. So, please allow me to 
continue discussion on General Budget Qlherwl .. , I will 
be forced to adjourn the Hou ... 

... (/nterruptlons) 

"Not recorded. 
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MR. CHAIRMAN: My learned friends, you can raise 
it tomorrow. 

... ( Interruptions) 

MR. CHAIRMAN: I understand your feeling and 
you are all right but it is not possIble to have a 
discussion at this stage. 

... (Interruptions) 

MR. CHAIRMAN: There cannot be another dis-
cussion in the midst of one dIscussion. 

... (Interruptions) 

MR. CHAIRMAN: If you permit, we will continue. 
Otherwise, I will adjourn the House and 'Zero Hour' 
mentions and everything will be lost. 

... (/nterruptions) 
I 

MR. CHAIRMAN: We cannot go against the rules. 
Now we are having a dIscussion on the General Budget. 

... (Interruptions) 

MR. CHAIRMAN: Shri Basu Deb Acharia, please 
allow me to conduct the House . 

... (/nterruptions) 

MR. CHAIRMAN: All of you know that we a ... In 
the mIdst of a dIscussIon. How can we take up another 
dIscussIon? It Is not possible . 

... ( Interruptions) 

MR. CHAIRMAN: Nobody caF! allow It. We are 
discussing the General Budget and In the midst of It, 
the MinIster has made a statement. So, you gIve a 
notice for discussIon. We cannot have a dllCU88lon now.· 

... (/nterruptions) 

MR. CHAIRMAN: If you give a notice, we can have 
a dIscussion on thIs. 

. .. (/nterruptlons) 

MR. CHAIRMAN: Please allow me to conduct the 
House . 

... ( Interruptions) 

MR. CHAIRMAN: The House stands adjourned to 
meet tomorrow, 13th March, 2008 at 11.00 a.m . 

The Lok Sabha then adjourned till Eleven of the Clock. 
on Thursday, Maroh 13, 2OO8IPhalguna 23, 1929 (SakIJ). 
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110. Shri Sldde8wara, G.M. 1749, 1826, 
1889, 1901, 
1907 

1852, Ul79 

111. 'Shri Singh, Duahyant 1896 
131. Shrt Veerendrakumar, M.P. 1n8, 1869 

112. 8M Singh, Ganesh 1799 
132. 8hri .v.nna, Ravl Prakash 1799, 1841, 

1867, 1893 

113. Shri Singh, Mohan 1781 
193. 9hrl Yadav,·atrir.ltari 1838 

.1.14. Shrt Singh, Prabhunath 1906 .,34. 81rt ¥.adav,·Ram Krtpal 1843 

115. ShIt Singh, Rewati Raman 1762 
135. ShrtYMkhl, Madhu Goud 1755, 1756, 

116. 'Shrl Singh, Sugrlb 1835,1182, 1784, 1890, 
1896, 1904 1893 

117. Shrl Singh, Suraj 1790, 1192 '1772 
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Annexu,." 
Ministry-wise Index to Starred Questions 

Prime Mfrlister 

Atomic Energy 186. 191 

Coal 199 

Development of North-Eastern Region 

Environment and Forests 182. 183. 185. 190. 194. 195. 198 

External' Affairs 

Health and Family Welfare 181. 187. 192. 196. 197 

Overseas Indian Affairs 

Panchayati Raj 

Personnel. Public Grievances and Pensions 

Planning 

Shipping. Road Transport and Highways 188. 189.200 

Space 

Statistics and Programme Implementation 

Youth Affairs and Sports 184. 193. 

Ministry-wise Index to Unstarred Questions 

Prime Minister 

Atomic Energy 

Coal 

Development of North·Eastern Region 

EnVIronment and Forests 

External Affairs 

1757. 1798. 1855. 1859 

1745. 1758. 1771. 1813. 1877. 1887. 1891, 1902 

1751. 1808 

1743. 1746. 1750. 1755. 1766. 1770. 1773. 1777.1781, 
1785.1789. 1791, 1797. 1800, 1803. 1814. 1818, 1819, 
1824.1826.1828.1834.1835.1840,1841,1846,1851, 
1857. 1858. 1865, 1878. 1880.1881. 1884,1885.1_ 
1895. 1898 

1735. 1737. 1760. 1772. 1801. 1802, 1863. 1872, 1874, 
1875. 1903 
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Health and Family Welfare 

Overseas Indian Affairs 

Panchayati Raj 

Personnel, Public Grievances and Pensions 

Plannino 

Shipping, Road Transport and Highways 

Space 

Statistics and Programme Implementation 

Youth Affairs and Sports 
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1741, 1742, 1744, 1747, 1752, 1756, 1763, 1768, 1n4, 
1n6. 1779, 1780, 1782, 1784, 1786, 1793, 1794, 1795, 
1796,1797, 1799, 1805, 1806, 1815, 1817, 1820, 1829, 
1838, 1842, 1847, 1848, 1849, 1853, 1854, 1856, 1866, 
1868,1870, 1871, 1874, 1883, 1888, 1889, 1890, 1901, 
1906, 1908 

1734, 1740, 1754, 1893. 1907 

1821, 1825, 1830, 1837 

1753, 1762, 1792, 1833, 1836, 1861, 1867, 1869 

1736, 1759, 1764, 1765, 1767, 1769, 1790, 1807, 1810, 
1811,1827, 1831, 1896, 1899, 1904 

1738,1739, 1748, 1749, 1n5, 1n8, 1783, 1804, 1809, 
1812, 1818, 1822, 1839, 1843. 1845, 1850, 1852, 1860, 
1862, 1864, 1876, 1879, 1882 

1788, 1823, 1894, 1905 

1761, 1832, 1886 

1787. 1844, 1897. 1900. 
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